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ICOURT)-01

ICENTRAL

301, Extension|
Block, Tis Hazari SHRAVAN
Courts, Delhi INIKE INNOVATE C.V. AND ANR.KUMAR
TRADEMARK ICS COMM-958/2025 01.09.2025 VS ASHOK KUMAR AND ORS BANSAL 011-26843455 [UNITEDMARK@U30.09.2025
1301, Extension|
Block, Tis Hazari RAJ LAKSHMI METALS PVT. LTD.
Courts, Delhi VS M. R. ENGG WORKS PVT. LTD.G.S TIWARI &
Recovery ICS COMM-980/2025 08.09.2025 IAND ORS. IANKUR DHALL|9818195977 GSTIWARIADVO(06.09.2025
1301, Extension|
Block, Tis Hazari
Courts, Delhi
Recovery ICS COMM-990/2025 10.09.2025 IDINESH JAIN VS VINOD KUMAR [HARSH GOYAL |9711513525 GOYAL.HARSH34/09.09.2025
301, Extension|
Block, Tis Hazari
Courts, Delhi IATUL JAIN VS ARVIND|
Recovery ICS COMM-996/2025 11.09.2025 ISRIVASTAVA [UJJWAL PARTI9818744993 UIJWALPARTI@G10.09.2025
1301, Extension|
Block, Tis Hazari SHAILENDER
Courts, Delhi BANK OF BARODA VS SABHAPATISINGH
Recovery CS COMM-997/2025 11.09.2025 KAMATI SISODIA 8130237770 SHAILENDER.SIS(10.09.2025
1301, Extension|
Block, Tis Hazari
Courts, Delhi IUNION BANK OF INDIA VSKAMALJIT
Recovery ICS COMM-1009/2025 15.09.2025 SHUBHAM BABBAR SINGH RANOT 9890410729 kamalsinghranot@gti2.09.2025
301, Extension|
Block, Tis Hazari
Courts, Delhi D.C. BOOKS PVT. LTD. VSTATVA LAW,
Recovery CS COMM-1010/2025 15.09.2025 TELEGRAM FZ LLC LLP 9455160761 TATVALAWLLP@j12.09.2025
1301, Extension|
Block, Tis Hazari SHRAVAN
Courts, Delhi LEVI STRAUSS & CO. VS ASHOKKUMAR
TRADEMARK ICS COMM-1015/2025 16.09.2025 KUMAR AND ANR. BANSAL 6211970125 [UNITEDMARK@Ui5.09.2025
) DAYANAND ANGLO VEDIC
1301, Extension| ICOLLEGE TRUST AND
Block, Tis Hazari IMANAGEMENT SOCIETY AND
Courts, Delhi IORS. VS. DAV PUBLIC SCHOOL JURAL
[TRADEMARK ICS COMM-1024/2025 18.09.2025 SOLUTIONS  [9210107303 THEJURALSOLU7.09.2025



mailto:UNITEDMARK@UNITEDANDUNITED.COM
mailto:GSTIWARIADVOCATE@GMAIL.COM
mailto:GOYAL.HARSH345@GMAIL.COM
mailto:UJJWALPARTI@GMAIL.COM
mailto:SHAILENDER.SISODIA@GMAIL.COM
mailto:kamalsinghranot@gmail.com
mailto:TATVALAWLLP@GMAIL.COM
mailto:UNITEDMARK@UNITEDANDUNITED.COM
mailto:THEJURALSOLUTINOS@GMAIL.COM

S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

REGISTRATION

RESPONDENT NAME

OFPETITIONER NAME VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL
ID

DATE OF E-
FILING

301, Extension|
Block, Tis Hazari

Courts, Delhi IAASTHA

[TRADEMARK ICS COMM-1025/2025 18.09.2025 IADIDAS AG VS GAGAN AND ANR. SHARMA 9810481016 MAIL@THELEGIS|17.09.2025
301, Extension|
Block, Tis Hazaril
Courts, Delhi M/S MISHRO CONSTRUCTION|

Recovery CT CLAIM-48/2025 18.09.2025 IPVT. LTD. VS KALU RAM ROHIT GOEL  [9312248785 ROHITGOEL1975(17.09.2025
1301, Extension|
Block, Tis Hazaril IM/s JAI NARAIN RADHE SHYAM
Courts, Delhi IAND CO. PVT. LTD.VS. KAPILSIDDHANT

Recovery CS COMM-1029/2025 19.09.2025 IMALHOTRA BANGA 9999369931 SIDDHANTBANG418.09.2025
301, Extension|
Block, Tis Hazari
Courts, Delhi MAHENDER KUMAR VS RITUKAUSHLENDE

Recovery ICS COMM-1030/2025 19.09.2025 SHARMA R SINGH 09873578142 Gaurassociates.singl18.09.2025
301, Extension|
Block, Tis Hazaril
Courts, Delhi 'UCO BANK VS S G ENTERPRISES

Recovery CS COMM-1031/2025 19.09.2025 THROUGH ITS PARTNERS SUNIL KUMAR (9971955807 SUNILKUMARSIM;18.09.2025
1301, Extension|
Block, Tis Hazari
Courts, Delhi ZARAR AHMAD VS MUNICIPALIVIDYA SAGAR|

[Recovery CS COMM-1037/2025 20.09.2025 ICORPORATION OF DELHI SHARMA 8279971561 ADVOCATEVIDY {19.09.2025
301, Extension|
Block, Tis Hazari
Courts, Delhi [UNION BANK OF INDIA VS

Recovery ICS COMM-1051/2025 25.09.2025 INATASHA MALHOTRA R K SINHA 9968076150 RAKESHSINHA24(24.09.2025
301, Extension|
Block, Tis Hazaril
Courts, Delhi PREM COLOR CHEM PVT. LTD. VS ARUN KUMAR|

Recovery CS COMM-1055/2025 26.09.2025 IGOKUL MAULI SUGARS LTD. IYADAV 9810768996 IARUNYADAV113]25.09.2025
1301, Extension| IAABHAS
Block, Tis Hazari DAHIYA,
Courts, Delhi VIPIN KHANDELWAL VS SHALININITISH

IMISC PETITION IMISC DJ-685/2025 03.09.2025 SHUKLA DAHIYA 9810808725 SSSLAWCHAMBIo2.09.2025
301, Extension|
Block, Tis Hazari
Courts, Delhi SHIVAKRITI AGRO PVT. LTD VSSIDHARTH

IMISC PETITION IMISC DJ-688/2025 04.09.2025 GEETA DEVI IARORA 9839211111 SIDHARTHAROR03.09.2025
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1301, Extension|
Block, Tis Hazari
Courts, Delhi RAJEEV JINDAL VS U & G
IMISC PETITION IMISC DJ-690/2025 06.09.2025 TRADING COMPANY SHARVAN DEV [7703894232 SDEV921329560904.09.2025
301, Extension|
Block, Tis Hazari M/s. SHELLZ INDIA PVT. LTD. VS
Courts, Delhi M/s. CRESCENT DOTS N LINE
IMISC PETITION IMISC DJ-691/2025 06.09.2025 IPVT. LTD. INAMIT SURI 9582410211 MAIL@LEXINDIf04.09.2025
1301, Extension|
Block, Tis Hazari
Courts, Delhi M/s. CAPRSO FINANCE LTD. VS
IMISC PETITION IMISC DJ-694/2025 08.09.2025 DIN DAYAL AGRAWAL HUF JAYA GOEL 9811131012 JAYAGOEL@NE(06.09.2025
1301, Extension|
Block, Tis Hazari M/s RAJDHANI PAPERS
Courts, Delhi INDUSTRIES PVT. LTD. VS M/s
IMISC PETITION IMISC DJ-709/2025 12.09.2025 IOLYMPICS CARDS LTD. G.S GANGWAR [0120-4961761 GANGWAR@GS(11.09.2025
301, Extension|
Block, Tis Hazarj M/s RAJDHANI PAPERS
Courts, Delhi INDUSTRIES PVT. LTD. VS M/s
IMISC PETITION IMISC DJ-739/2025 24.09.2025 IOLYMPICS CARDS LTD. G.S GANGWAR [0120-4961761 GANGWAR@GS(23.09.2025
1301, Extension|
Block, Tis Hazari M/s. LOKDHUN TELEMEDIA PVT,PAWAN
Courts, Delhi LTD. VS M/s SHREE DURGAKUMAR
IMISC PETITION IMISC DJ-744/2025 25.09.2025 IMULTI-TRADE PVT LTD. & ORS. |[KASHYAP 9811217760 IMANISHBATRA7[24.09.2025
1301, Extension|
Block, Tis Hazari M/s JAI GURUJI TRADING
Courts, Delhi COMPANY VS M/s BINDALRAVINDER
IMISC PETITION IMISC DJ-756/2025 27.09.2025 SMELTING PVT. LTD. TYAGI 0871335082 TYAGIRAVINDE}6.09.2025
301, Extension|
Block, Tis Hazaril
Courts, Delhi Petition U/s 9 of Arbitration and| TATA CAPITAL LTD. VS BRJESH
Conciliation Act, 1996 OMP(I) COMM- 775/2025  [03.09.2025 IKUMARPAL IANISH BHOLA [9811452022 IANISH BHOLA17(02.09.2025
1301, Extension|
Block, Tis Hazari
Courts, Delhi Petition U/s 9 of Arbitration and| TATA CAPITAL LTD. VS AKASHSACHIN
Conciliation Act, 1996 OMP(1) COMM- 789/2025  [04.09.2025 SAXENA KATYAL 011-26211488 LEGAL@KATYAL03.09.2025
1301, Extension|
Block, Tis Hazari
Courts, Delhi Petition U/s 9 of Arbitration and|
Conciliation Act, 1996 OMP(I) COMM- 812/2025  [17.09.2025 TATA CAPITAL LTD. VS SUNIL IANISH BHOLA [9811452022 ANISH BHOLA17(16.09.2025
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301, Extension|
Block, Tis Hazari
Courts, Delhi Petition U/s 9 of Arbitration and| TATA  CAPITAL  LID. VS

Conciliation Act, 1996 OMP(I) COMM- 813/2025  [17.09.2025 IRAJENDRA KUMAR BANJARA IANISH BHOLA [9811452022 ANISH BHOLA17(16.09.2025
301, Extension|
Block, Tis Hazari
Courts, Delhi Petition U/s 9 of Arbitration and| TATA CAPITAL LTD. VS SETU|

Conciliation Act, 1996 OMP(I) COMM- 814/2025  [17.09.2025 SINGH RAWAT IANISH BHOLA [9811452022 IANISH BHOLA17(16.09.2025
1301, Extension|
Block, Tis Hazaril
Courts, Delhi Petition U/s 9 of Arbitration and| TATA CAPITAL LTD. VS SANTOSH

Conciliation Act, 1996 OMP(1) COMM- 820/2025 [18.09.2025 JONWAL IANISH BHOLA [9811452022 ANISH BHOLA17(17.09.2025
301, Extension|
Block, Tis Hazari
Courts, Delhi Petition U/s 9 of Arbitration and [TATA CAPITAL LTD. VS SOHAN

Conciliation Act, 1996 OMP(I) COMM- 821/2025  [18.09.2025 ILAL MEGHWAL IJANISH BHOLA [9811452022 ANISH BHOLA17(17.09.2025
301, Extension|
Block, Tis Hazaril
Courts, Delhi Petition U/s 9 of Arbitration and| DCB BANK LTD. VS MAHMOOD

Conciliation Act, 1996 IOMP(I) COMM- 832/2025  [19.09.2025 ALO IANISH BHOLA [9811452022 IANISH BHOLA17(18.09.2025
1301, Extension|
Block, Tis Hazaril
Courts, Delhi Petition U/s 9 of Arbitration and| TATA CAPITAL LTD. VS RAMA

Conciliation Act, 1996 OMP(1) COMM- 834/2025 [19.09.2025 IGRAND CEREMONIAL LLP 2563 |ANISH BHOLA (9811452022 ANISH BHOLA17(18.09.2025
301, Extension|
Block, Tis Hazari
Courts, Delhi DEEPAK

[Execution Petition [EX COMM 428/2025 06.09.2025 ICICI BANK VS MANDEEP KUMAR KAUSHIK 9818030800 INDUSLEGALIA®@04.09.2025
301, Extension|
Block, Tis Hazari M/s GOLDY CONSTRUCTION|
Courts, Delhi COMPANY VS MUNICIPALSATYAJIT

[Execution Petition [EX COMM 434/2025 09.09.2025 ICORPORATION OF DELHI KUMAR 9555215464 CINMOYASSOCI08.09.2025
1301, Extension|
Block, Tis Hazaril
Courts, Delhi SURENDER KAUSHIK VS RIKESH

[Execution Petition [EX COMM 443/2025 15.09.2025 KUMAR RAM IVINIT KALRA (90999274724 VINITKALRALE((12.09.2025
301, Extension|
Block, Tis Hazari
Courts, Delhi IASHOK BISHNOI VS HINDUSTAN|

[Execution Petition [EX COMM 459/2025 20.09.2025 IAEROSYSTEMS PRIVATE LIMITEDRAKESH GARG [9990333933 IECOLAWCHAMB19.09.2025
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301, Extension|
Block, Tis Hazari

Courts, Delhi KOTAK MAHINDRA PRIME LTD.SAGAR
[Execution Petition [EX COMM 460/2025 20.09.2025 VS SHALU DAHIYA IMISHRA 7053284188 SAGARMISHRA2{19.09.2025
301, Extension|
Block, Tis Hazaril
Courts, Delhi KUNDAN LAL AND SONS VS RANIASHUTOSH
[Execution Petition IEX COMM 467/2025 23.09.2025 IALANKAR JEWELLERS PVT. LTD. NAGAR 9999666398 IASHUTOSHNAGA422.09.2025
1301, Extension|
Block, Tis Hazari SATYA PRAKASH & BROS PVT|
Courts, Delhi LTD. VS MUNICIPALASEEM
[Execution Petition [EX COMM 468/2025 24.09.2025 ICORPORATION OF DELHI IMEHROTRA 9811062351 MEHROTRA ASH23.09.2025
ISH. RAJESH KUMARCENTRAL (306 CS (COMM) 130.08.2025
IGOEL, DISTRICT)
JUDGE
(COMMERCIAL
COURT)-02 SANJAY KUMAR GOYAL Vs JSMManish
CS (COMM)/960/2025 02-09-2025 INDAUSTRIES lkumar(P), 9717359631
306 CS (COMM) 08.08.2025
MTRUSTLENDERS CAPITAL PVTAMIT KUMAR|
CS (COMM)/961/2025 02-09-2025 ILTD Vs ABHISHEK KUMAR SINHA(P), 9990659331
306 CS (COMM) 29.08.2025
M/S B R AGROTECH LTD Vs [Deepak
CS (COMM)/962/2025 02-09-2025 VIVEK SINGLA [Yadav(P), 9999980081
1306 [Execution (Comm) 02.09.2025
IALANKIT ASSIGNMENTS LTD VsABHISHEK
[Execution (Comm)/427/2025|04-09-2025 IM/S ESS AAR MOTORS KUMAR 9891138990
1306 OMP) (COMM) 03.09.2025
JEETU Vs KOTAK MAHINDRAASHOK
OMP (COMM)/45/2025 06-09-2025 PRIME LTD KUMAR(P), 9990018670
1306 IOMP (I) (COMM) 03.09.2025
IDFC FIRST BANK LTD Vs MAYANK
OMP (I) (COMM)/797/2025 |06-09-2025 IMEENU GULSHAN IMAHAJAN(P), 19873347330
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1306 IOMP (I) (COMM) 02.09.2025

TATA CPITAL LIMITED Vs |[KARTIK

OMP (I) (COMM)/798/2025 [06-09-2025 PRAMOD KUMAR KUMAR(P), 011-26211488
306 CS (COMM) 06.09.2025
DAYANAND ANGLO VEDIC
COLLEGE TRUST AND|

MANAGEMENT SOCIETY Vs DRMILIND

DEV RAJ DAV SR SEC PUBLICSRIVASTAVA(P
CS (COMM)/981/2025 08-09-2025 SCHOOL s 9210107303
306 CS (COMM) 04.09.2025

IAYUSH BANSAL Vs KAVITHAHitesh
CS (COMM)/982/2025 08-09-2025 KANWAR Chhabra(P), 9811059395
306 CS (COMM) 06.09.2025

SUNNY GOEL Vs DEV SHAKTISUMMIT

CS (COMM)/985/2025 09/09/25 STONE CRUSHER PVT LTD KAUSHAL 9810313802 o
1306 [Ex (Comm) Award by Arb, Comm. 09.09.2025
[Ex (Comm) Award by Arb, KOTAK MAHINDRA PRIME LTD
Comm./46/2025 11-09-2025 Vs NARESH KUMAR RITU RANA 9910018313
1306 CS (COMM) 10.09.2025
INEO HY LAMINATES PVT LTD
Vs MR KUNAL CHOUDHARY Prop
CS (COMM)/1007/2025 12-09-2025 IHIND TRADERS RAHUL VERMAI9871059347
306 CS (COMM) 12.09.2025

INIKE INNOVATE C V Vs GAGANPRAMOD
CS (COMM)/1019/2025 16-09-2025 AND ANR KUMAR SINGH 9718209970 o
306 [Execution (Comm) 15.09.2025

M/S THE REFRIGERATION|
IHOUSE Vs M/S AIRCON INDIA INCNIPUN
[Execution (Comm)/448/2025[16-09-2025 IAND ORS BHUSHAN 9958799788
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1306 IOMP (I) (COMM) 15.09.2025
TATA CAPITAL LIMITED Vs |ANISH
OMP (I) (COMM)/817/2025 [17-09-2025 INISHA JHANWAR BHOLA(P), 0811452022
306 M Ex 11.09.2025
SANTOSHI GOLD PVT LTD Vs deepak
M Ex/702/2025 18-09-2025 SAGAR AGGARWAL chopra(P), 0811104015
306 IOMP (I) (COMM)
TATA CAPITAL LTD Vs |ANISH
IOMP (I) (COMM)/823/2025 [18-09-2025 RANAJEET SINGH TANWAR BHOLA(P), 0811452022 15.09.2025
1306 IOMP (I) (COMM)
TATA CAPITAL LTD Vs MOHITANISH
OMP (I) (COMM)/824/2025 [18-09-2025 RAJ RAO BHOLA(P), 0811452022 15.09.2025
1306 [Execution (Comm)
MANISH SUKHIJA Vs
IMUNICIPAL CORPORATION OFsatyendra
[Execution (Comm)/458/2025[19-09-2025 IDELHI lkumar singh(P), (9811161525 17.09.2025
1306 IOMP (I) (COMM) 15.09.2025
TATA CAPITAL LTD Vs VIJAYANISH
OMP (I) (COMM)/841/2025 [19-09-2025 SINGH BUDANIA BHOLA(P), 0811452022
306 IOMP (I) (COMM) 17.09.2025
IANISH
OMP (I) (COMM)/842/2025 [19-09-2025 DCB BANK LTD Vs GAZE SINGH [BHOLA(P), 0811452022
306 CS (COMM) 19.09.2025
JITENDER UJLA Vs ADITYA
CS (COMM)/1041/2025 22-09-2025 SHARMA M L SHARMA 9810318865
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1306

[Execution (Comm)

[Execution (Comm)/470/202525-09-2025

POWER PROJECT PVT LTD

SATISH BANSAL Vs TECHNOMACVIDIT

IGUPTA(P),

9910995511

18.09.2025

306

CS (COMM)

CS (COMM)/1052/2025

25-09-2025

IDAYANAND

DAV PUBLIC SCHOOL

ANGLO-VEDIC
COLLEGE TRUST ANDMILIND
IMANAGMENT SOCIETY Vs NEWSRIVASTAVA(P

>

0210107303

22.09.2025

306

M Ex

M Ex/707/2025

26-09-2025

RAGHAV INDUSTRIAL PRODUCTS

LLP

Vs PARAGON PAPER INDUSTRIESKESHAV

SINGH SAINI

7838381994

24.09.2025
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DEVENDER
SHARMA,
IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT-03

ICENTRAL

1303, Extension|

TATA CAPITAL LIMITED VS SHRI

Block, Tis HazariU/S 9 OMP (I)COMM/776/2025  [03.09.2025 SHYAM CONSTRUCTIONANISH BHOLA (9811452022 IANISH_BHOLA17@YAHO0{02.09.2025
Courts, Delhi COMPANY
303, Extension|
" . IPNB HOUSING FINANCE LTD. V§ -
Block, Tis 'HazarlU/S 9 OMP (I)COMM/777/2025 03.09.2025 MS BALAJI STEELS AND PIPES IANISH BHOLA (9811452022 IANISH_BHOLA17@YAHO0{02.09.2025
Courts, Delhi
1303, Extension|
Block, Tis HazariU/S 9 OMP (I)COMM/791/2025  |04.09.2025 gj‘:‘g\% CAPITAL LTD VS MUNESH%% 011-26211488 LEGAL@KATYALASSOCIf02.09.2025
Courts, Delhi
303, Extension|
Block, Tis HazariU/S 9 OMP (I)COMM/807/2025  [11.09.2025 gAAI?IjZSS APITAL LIMITED VS AMIT%?I_%I{J AP 0891009515 LEXPACIFIC03@GMAIL.C(10.09.2025
Courts, Delhi
1303, Extension|
X . M/S OP & SONS TRADERS PVT|
Block, Tis 'HazarllEXECUTION [EX(COMM)/438/2025 11.09.2025 'LTD VS M/S DAKSH FAB & ANR. IMANJU JAIN (0818321621 IMANJUJAIN3.97@GMAIL.{10.09.2025
Courts, Delhi
303, Extension|
Block, Tis HazariMISC DJ 9 RULE 9 IMISC DJ/ 707/2025 12.09.2025 gﬂimg)];{ BARODA VS ANUPANANT RAO [9718618928 IGOVIND19FEB@GMAIL.{11.09.2025
Courts, Delhi
1303, Extension| SH. TANJIT SINGH GHAI & ANR|
Block, Tis Hazario/s 34 OF ARBITRATION ANDiy\ip /conM/47/2025 15.00.2025 VS M/S KOTAK MAHINDRADONAL 0811101222 SANAND@ASA-PARTNER[11.09.2025
. ICONCILIATION ACT, 1996 IANAND
Courts, Delhi PRIME LTD.
1303, Extension| IMR. RAJEEV BANSAL VS M/ SS ATYAWAN
Block, Tis HazariMISC DJ IMISC DJ/714/2025 15.09.2025 PURUSHOTTAM DASS AND ATTRI 8527857002 SWSADV2252@GMAIL.{11.09.2025
Courts, Delhi INIRANJAN LAL
1303, Extension|
Block, Tis HazariU/S 9 OMP (I)COMM/815/2025  [17.09.2025 E\JA:NZAIRCIGEIEISL LIMITED VS M/ SANISH BHOLA (9811452022 %sglo—ggﬁLAW@ 12.09.2025
Courts, Delhi :
1303, Extension| TATA CAPITAL LIMITED VS IANISH_BHOLA17@
Block, Tis HazariU/S 9 OMP (I)COMM/816/2025  [17.09.2025 SHIVAM CONSTRUCTIONANISH BHOLA (9811452022 YAHOO.COM 7 12.09.2025
Courts, Delhi ICOMPANY ’
1303, Extension|
Block, Tis HazariU/S 9 OMP (I)COMM/833/2025 [19.09.2025 DCB BANK LTD VS SUKHDEVANISH BHOLA (9811452022 ANISH_BHOLA17@ 18.09.2025
: SINGH YAHOO.COM
Courts, Delhi
1303, Extension|
Block, Tis HazariU/S 9 OMP (I)COMM/835/2025 [19.09.2025 IDCB BANK LTD VS ROHIT SAINI |ANISH BHOLA (9811452022 gﬁ%{o—ggﬁmw@ 18.09.2025
Courts, Delhi :
303, Extension| IAXIS FINANCE LTD. VS ASHISH
Block, Tis HazarilU/S 9 OMP (I)COMM/836/2025 [19.09.2025 DURGAPRASAD KAUSIKBHAIKUM AR SINGH9507805205 IAMIT@ANSLEGAL.IN [18.09.2025
Courts, Delhi TRIVEDI
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303, Extension|
Block, Tis HazariU/S 9 OMP (I)COMM/837/2025 [19.09.2025 [TATA CAPITAL LTD VS VIKRAMANISH BHOLA (9811452022 ANISH_BHOLA17@ 18.09.2025
. SINGH YAHOO.COM
Courts, Delhi
303, Extension|
Block, Tis HazariU/S 9 OMP (I)COMM/890/2025 [25.09.2025 5211;ZZVCAPITAL LTD. V8 PRADEEPANISH BHOLA (9811452022 ANISH_BHOLA17@ 24.09.2025
: 9000 YAHOO.COM
Courts, Delhi
303, Extension|
Block, Tis HazariU/S 9 (OMP (I)COMM/891/2025 25.09.2025 TATA CAPITAL LID. VS PRADEEPANISH BHOLA (9811452022 ANISH_BHOLA17@ 24.09.2025
. IYADAV 8999 YAHOO.COM
Courts, Delhi
303, Extension|
X p IDFC FIRST BANK LIMITED VSRAHUL
Block, Tis 'HazarlU/S 9 OMP (I)COMM/892/2025 [25.09.2025 JASKARAN SINGH KASHYAP 0891009515 LEXPACIFIC03@(24.09.2025
Courts, Delhi
303, Extension|
X . TATA CAPITAL LTD. VS IANISH_BHOLA17@
Block, Tis 'HazarlU/S 9 OMP (I)COMM/893/2025 [25.09.2025 INTWANSHU SHARMA 2081 IANISH BHOLA (9811452022 YAHOO.COM 24.09.2025
Courts, Delhi
303, Extension|
" . TATA CAPITAL LTD. VS UNIQUE IANISH_BHOLA17@
Block, Tis .HazarlU/S 9 OMP (I)COMM/894/2025 [25.09.2025 CRANE SERVICES 8384 JANISH BHOLA (9811452022 YAHOO.COM 24.09.2025
Courts, Delhi
IMS ANIL KUMARCENTRAL IARBITRATION OMP I (COMM)767/2025 01.09.2025 TATA CAPITAL LTD V/SANISH BHOLA (9811452022 ANISH_BHOLA17@YAH01.09.2025
SISODIA, DISTRICT] MAHAKALESHWAR INFRATECH]
JUDGE, IPVT LTD
ICOMMERCIAL 304
ICOURT-04 IARBITRATION OMP I (COMM)768/2025  [01.09.2025 TATA  CAPITAL LTD  V/SANISH BHOLA (9811452022 ANISH_BHOLA17@YAH01.09.2025
MAHAKALESHWAR INFRATECH
PVT LTD
304
IARBITRATION OMP I (COMM)769/2025 01.09.2025 TATA CAPITAL LTD V/SANISH BHOLA (9811452022 ANISH_BHOLA17@YAH01.09.2025
MAHAKALESHWAR INFRATECH]
PVT LTD
304
IARBITRATION OMP I (COMM)770/2025  [01.09.2025 TATA  CAPITAL LID  V/SANISH BHOLA [9811452022 ANISH_BHOLA17@YAH01.09.2025
MAHAKALESHWAR INFRATECH|
PVT LTD
304
RECOVERY CS (COMM)969/2025 04.09.2025 M/S PREM COLOR CHEM PVT LTDARUN KUMAR (810768996 INA 04.09.2025
V/S AJAY KUMAR
304
RECOVERY CS (COMM)987/2025 09.09.2025 DOSHI PHARMACEUTICALS V/SAMIT TALWAR (9911000928 TALWAR-AMIT@REDIF(04.09.2025
TRI GLOBAL LIFE SCIENCES OPC|
IPVT LTD
304
EXECUTION [EX (COMM)437/2025 10.09.2025 RANVEER SINGH V/SMOHIT BATRA 9811893100 ADV.BATRA@GMAIL.C{04.09.2025
MEENAKSHI

304
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RECOVERY CS (COMM)1012/2025 15.09.2025 AVADHUT SATHE  TRADINGTATWALLP [9455160761 TATVALAWLLP@GMAII10.09.2025
IACADEMY PVT LTD AND ANR V/S
TELEGRAM FZ LLC
304
RECOVERY CS (COMM)1018/2025 16.09.2025 LEVI STRAUSS AND CO. V/SSHARAVAN 9650682928 UNITEDMARK@UMNITE14.05.2025
IASHOK KUMAR KUMAR
304
EXECUTION EX (COMM)450/2024 17.09.2025 IANUJ KANSAL V/S R.N.RICE MILLMOHISH 9136777700 ADVMOHISHBANSAL@]17.09.2025.
IAND ORS BANSAL
304
IARBITRATION OMP (1) (COMM)-826/2025 [18.09.2025 TATA CAPITAL LTD. VS. NARAYAN|SH. ANISH|9811452022 ANISH_BHOLA17@YAH15.09.2025
IDAS BHOLA
304
[EXECUTION [EX (COMM)-453/2025 18.09.2025 MAHENDER KUMAR GUPTA VS.SH. VIKAS(9871-242-753 6587@YAHOO.COM  18.09.2025
IQBAL SINGH CHHACHI GUPTA
304
EXECUTION [EX (COMM)-454/2025 18.09.2025 IBANK OF BARODA VS. M/S NITYASH. ERAMj9717-099-220 ERAMADV@GMAIL.COI18.09.2025
REALTECH PVT. LTD. KHAN
304
IARBITRATION IOMP (I) (COMM)-851/2025 [19.09.2025 TATA CAPITAL LTD. VS. RAMASH. ANISH[9811452022 ANISH_BHOLA17@YAH15.09.2025
GRAND CEREMONIAL LLP BHOLA
304
IARBITRATION IOMP (I) (COMM)-852/2025 [19.09.2025 TATA CAPITAL LTD. VS.SH. ANISH|9811452022 ANISH_BHOLA17@YAH15.09.2025
DEVENDRA SINGH SHEKHAWAT BHOLA
304
JARBITRATION IOMP (I) (COMM)-853/2025 [19.09.2025 TATA CAPITAL LTD. VS. WAZIDSH. ANISH|9811452022 ANISH_BHOLA17@YAH17.09.2025.
IALI BHOLA
304
IARBITRATION IOMP (I) (COMM)-854/2025 [19.09.2025 TATA CAPITAL LTD. VS. MANOJSH. ANISH|9811452022 ANISH_BHOLA17@YAH15.09.2025
MALIK BHOLA
304
IARBITRATION IOMP (1) (COMM)-855/2025 [19.09.2025 TATA CAPITAL LTD. VS. BANSHISSH. ANISH/9811452022 ANISH_BHOLA17@YAH15.09.2025
LAL DHAKAR BHOLA
304
RECOVERY CS (COMM)-1032/2025 19.09.2025 UCO BANK VS. M/S YASHSH. SUNIL9971955807 sunilkumarsimpal99@gni16.09.2025
GENERAL STORE KUMAR
304
RECOVERY CS (COMM)-1033/2025 19.09.2025 IAMIT GUPTA VS. DEEPAK GUPTASH. TARUNpP810202014 mcllawoffices@gmail.cof18.09.2025
& Ors SINGLA
304
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RECOVERY CS (COMM)-1034/2025 20.09.2025 PUNJAB & SIND BANK VS. M/S 9560026079 ramniwasadav.4717@gni25.08.2025
IMAURYANSH MAURYA PVT. LTD. NIWAS
304
RECOVERY 18.09.2025
IASHISH PAPERS PVT. LTD. VS,SH. S.M,|
304 CS (COMM)-1038/2025 20.09.2025 ANIL GARG GUPTA 0810235448 smgupta@gmail.com
RECOVERY ICS (COMM)-1039/2025 20.09.2025 ZARAR AHMAD VS. MCD SH. VIDYA9891-826-827 ADVOCATEVIDYASAGA20.09.2025
SAGAR
SHARMA
304
IARBITRATION OMP (I) (COMM)-875/2025 [22.09.2025 TATA CAPITAL LTD. VS. RAMESH|SH. KARTIK011-26214888 legal@katyalassociates.q20.09.2025
CHOUDHARY KUMAR
304
IARBITRATION OMP (I) (cOMM)-876/2025 [22.09.2025 TATA CAPITAL LTD. VS. JAGDISH|SH. KARTIK011-26214888 legal@katyalassociates.420.09.2025
IPRASAD KUMAR
304
IARBITRATION OMP (I) (COMM)-882/2025 [22.09.2025 AXIS BANK LTD. MANISHSH. VIBHOR9811-326407 support@arvlawchamben20.09.2025
CHAUDHARY MATHUR
304
IARBITRATION IOMP (1) (COMM)-883/2025 [22.09.2025 IAXIS BANK LTD. VIKRAM SINGH |SH.  VIBHORI9811-326407 support@arvlawchamben20.09.2025
MATHUR
304
IARBITRATION OMP(I) (COMM)-884/2025 [22.09.2025 IAXTS BANK LTD. VS. AJAY SINGH SH.  VIBHOR9811-326407 support@arvlawchamben20.09.2025
MATHUR
304
EXECUTION EX (COMM)-462/2025 22.09.2025 ILLUMIX LED LIGHTING PVT.SH. AKASH[9999-130-571 advakashverma@gmail.¢20.09.2025
LTD. VS. M/S VISION MEDIAVERMA
INDIA AND ANRS.
304
TRADE MARK ICS (COMM)-1043/2025 23.09.2025 M/S ASK AUTOMOTIVE VS,SH. AASTHA 23.09.2025
IASHOK KUMAR SHARMA
aastha@thelegi st
304 9718209970 .com
RECOVERY CS (COMM)1046/2025 24.09.2025 INOBLE PAHWA V/S RISHABHSSH. MUKUL9899000289 MUKUK.RAWAL@YAHOC18.09.2025
GUPTA GUPTA
304
RECOVERY CS (COMM)-1047/2025 24.09.2025 RADHEY SHYAM V/S MCD ROBIN 0560905884 ROBINBHARDWAJ54@Gl18.09.2025
BHARDWAJ
304
IARBITRATION OMP I (COMM)906/2025  [25.09.2025 TATA CAPITAL LTD V/SANISH BHOLA (9811452022 ANISH_BHOLA17@YAHO[18.09.2025
IDHARMESH BAHADUR SINGH
304
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IARBITRATION OMP I (COMM)904/2025  [25.09.2025 TATA CAPITAL LTD V/S NAVEENANISH BHOLA (9811452022 ANISH_BHOLA17@YAHO[18.09.2025
GUPTA
304
RECOVERY ICS (COMM)1056/2025 26.09.2025 IDAYANAND ANGLO VEDIC TRUSTVIVEK 9210107303 THRJURELSSOLUTION@GN; 8.09.2025
V/S DAV SRIVASTAVA
1304
EXECUTION EX (COMM)-475/2025 26.09.2025 IM/S SHIVA ENTERPRISED VS. MS.SH. RAJESH]
KRAFT INTERNATIONAL LATHIGARA
zlathngara@y
304 810909134 ahoo.co.ipn 26.09.2025
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5 ISH. MANOJ KUMARCENTRAL 28.08.2025
[IDISTRICT JUDGE
(COMMERCIAL

ICOURT)-05 TATA CPITAL LIMITED Vs |ANISH
305 JARBITRATION OMP (I) (COMM)/782/2025 |03-09-2025 PRADEEP KUMAR BHOLA(P), 09811452022 Anishbholal7 @yahoo.col

TATA CAPITAL LTD Vs
MAHAKALESHWAR INFRATECHANISH
305 JARBITRATION OMP (I) (COMM)/784/2025 |03-09-2025 IPVT LTD 7951 BHOLA(P), 0811452022 Anishbholal7@yahoo.cor28.08.202

TATA CAPITAL LIMITED Vs
IMAHAKALESHWAR INFRATECHANISH

305 JARBITRATION OMP (I) (COMM)/783/2025 |03-09-2025 PVT LTD 7609 BHOLA(P), 0811452022 Anishbholal7 @yahoo.coi28.08.202
RAJENDER GHANSHYAM|
MAHALE Vs JIWAT RAMSh. anushasit]

305 ICOUNTER CLAIM Counter Claim/45/2025 01-09-2025 PURSWANI arya 0818977599 ladv.anushassitarya@gm|01.09-2025

R D CONSTRUCTION COMPANY
Vs M/S SAGITTAL INFRANeeraj
305 RECOVERY CS (COMM)/1003/2025 11-09-2025 IPROJECTS Gupta(P), 9811267045 info@juslawoffices.co|01.09.2025

SHREE NATH JI AGRO PRODUCT]

305 [EXECUTION [Execution (Comm)/452/2025[17-09-2025 IPVT LTD Vs RN Rice Mill [Urmila(P), 99999 44920 ladvmohisbansal@gmail.(03-09-2025
Shobha shobhagupta74@gma
305 [EXECUTION [Execution (Comm)/471/2025 [20-09-2025 |Axis Bank Ltd Vs Devender Gupta(P), 0811192158 il.corn 15-09-2025

TATA CAPITAL LIMITED Vs SHIVANISH
305 JARBITRATION OMP (I) (COMM)/830/2025 [18-09-2025 RAJ BISHNOI BHOLA(P), 0811452022 Anishbholal7@yahoo.cofl5-09-2025

TATA CPITAL LIMITED Vs |ANISH
305 IARBITRATION OMP (I) (COMM)/831/2025 [18-09-2025 DEEPAK NAHAR BHOLA(P), 9811452022 Anishbholal7@yahoo.cofl5-09-2025

TATA CAPITAL LTD Vs DINESHANISH
305 JARBITRATION IOMP (I) (COMM)/886/2025 [22-09-2025 KUMAR BHOLA(P), 0811452022 Anishbholal7@yahoo.cofl7-09-2025
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TATA CAPITAL LIMITED Vs |ANISH

305 JARBITRATION OMP (I) (COMM)/910/2025 [25-09-2025 MOHAMMAD ALIM BHOLA(P), 09811452022 Anishbholal7 @yahoo.col23-09-2025
IAXIS BANK LTD Vs PIYUSH [Vibhor

305 JARBITRATION IOMP (I) (COMM)/888/2025 [23-09-2025 KUMAR Mathur(P), 081 t326407 suppor@arvlawchamberj20-08-2025

Hardik advocatehardikaggar

305 IEXECUTION [Execution (Comm)/435/2025/09-09-2025 Vivek Bansal Vs Rajesh Kumar Aggarwal(P), 7859984398 wal@ gmail.com 09-09-2025
IDFC FIRST BANK LIMITED Vs RAHUL

305 JARBITRATION OMP (I) (COMM)/887/2025 [22-09-2025 IGHYASUDDIN SIDDIQUI KASHYAP(P), [9891009515' LEXPACIFIC03@GMAIL09-09-2025
IM/s Rajdhani Papers Convertors Vs G S

305 IMISC. APPLICATION Misc DJ/710/2025 12-09-2025 IM/s Olympic Cards Limited GANGWAR(P), 9717211123 IGANGWAR@GS GANG[10-09-2025

Manoj

305 JARBITRATION OMP (I) (COMM)/810/2025 [15-09-2025 IMANAV Vs IDFC FIRST BANK Kumar(P), 0811133644 MANOJK.ADV@GMAIL.[11-09-2025
DCB BANK LTD Vs TAUSEEFANISH

305 JARBITRATION IOMP (I) (COMM)/885/2025 [22-09-2025 RAHMAN BHOLA(P), 0811452022 Anishbholal7@yahoo.cofl7-09-2025

RECOVERY

PARIKSHIT SEHGAL VS. TATA

305 CS (COMM)-973/2025 04.09.2025 TELESERVICE LTD. VIJAY MISHRA (9136346788 IJAYMISHRAG49@GM|03-09-2025

IARBITRATION

SHRIRAM TRANSFPORT VINANCE
CO LTD. VS. M/S AARZOO MUYASHEFALI

305 IOMP (I) (COMM)-774/2025 [01.09.2025 KHAN AND ANR. KISHORE 7742705005 shefalikishore93@gmail.{25-08-2025
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6 SH. NEELAM SINGH,CENTRAL
DJ COMM-06 TIS
[HAZRI COURT]
ICENTRAL DELHI 410 130.08.2025
RAJNISH
BANK OF BARODA Vs ROHITKUMAR
CS (COMM)/967/2025 CS (COMM)/967/2025 04-09-2025 IVICTOR BANYAL 0810872357 |
410 01.09.2025

IM/S YASH VALVES PVT LTD Vs MOHIT

CS (COMM)/1014/2025 CS (COMM)/1014/2025 16-09-2025 SANDEEP JAIN IAGARWAL 0911092666 _
K10 0810768996 02.09.2025
IM/S PREM COLOR CHEM PVT LTDARUN KUMAR
CS (COMM)/968/2025 CS (COMM)/968/2025 04-09-2025 Vs JAI KANTMANI TRIPATHI YADAV(P),
k10 02.09.2025

TATA CAPITAL LIMITED Vs SACHIN
OMP (I) (COMM)/889/2025 OMP (I) (COMM)/889/2025 [24-09-2025 GAURAV GUPTA KATYAL 011-26211488

M/S  WELCOME  ASSOCIATES

(410 THROUGH ITS PROP SH 03.09.2025
IASHWANI KUMAR Vs
IMUNICIPAL COPORATION OFROBIN
CS (COMM)/976/2025 CS (COMM)/976/2025 06-09-2025 DELHI BHARDWAJ 9560905884
K10 04.09.2025

KANWAL KANT CHAGTI Vs YESSURINDER
[Execution (Comm)/433/2025 [Execution (Comm)/433/2025/08-09-2025 IBANK LTD JAIN 0891169348

06.09.2025

410

CANARA BANK Vs SANGITAANIL KUMAR|
CS (COMM)/1042/2025 CS (COMM)/1042/2025 23-09-2025 CHAWLA SINGH 0810288424
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06.09.2025
(A10 DAYANAND ANGLO-VEDIC 9210107303
ICOLLEGE TRUST AND
MANAGEMENT SOCIETY ANDVIVEK
CS (COMM)/1008/2025 CS (COMM)/1008/2025 15-09-2025 IANR Vs DAV HIGH SCHOOL SRIVASTAVA
10.09.2025
K10 8383872404
[ExCOMM - Award by ArbEXCOMM - Award by Arb STATE BANK OF INDIA Vs ANITAPRANSHU
Comm/47/2025 Comm/47/2025 11-09-2025 VARSHNEY VASHISHTH
16.09.2025
K10
BANK OF BARODA Vs PREETIGEETANJALI
[Execution (Comm)/464/2025 [Execution (Comm)/464/2025[23-09-2025 SINGHAL SHARMA 8447833470
15.09.2025
k10
TATA CAPITAL LTD Vs HITESHANISH
IOMP (I) (COMM)/857/2025 OMP (I) (COMM)/857/2025 [20-09-2025 JAIN BHOLA(P), 9811452022
15.09.2025
k1o
TATA CAPITAL LTD Vs RAMAANISH
IOMP (I) (COMM)/856/2025 OMP (I) (COMM)/856/2025 [20-09-2025 IGRAND CEREMONIAL LLP 2564 | BHOLA(P), 0811452022
15.09.2025
k10
TATA CAPITAL LTD Vs RAMAANISH
OMP (I) (COMM)/858/2025 OMP (I) (COMM)/858/2025 [20-09-2025 GRAND CEREMONIAL LLP 2561 BHOLA(P), 0811452022
15.09.2025
k10
TATA CAPITAL LTD Vs RAMAANISH
IOMP (I) (COMM)/859/2025 OMP (I) (COMM)/859/2025 [20-09-2025 IGRAND CEREMONIAL LLP 2562 | BHOLA(P), 0811452022
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17.09.2025
K10 0811161525
IMAYANK GOEL Vs MUNICIPAL
CORPORATION OF DELHI AND|
[Execution (Comm)/473/2025 [Execution (Comm)/473/202526-09-2025 ANR S.K SINGH
17.09.2025
K10 0811161525
IANIL. KUMAR Vs MUNICIPAL
[Execution (Comm)/472/2025 [Execution (Comm)/472/202526-09-2025 ICORPORATION OF DELHI S.K SINGH
17.09.2025
410 M/S PREM COLOR CHEM PVT LTD
Vs SHREE MAROLI VIBHAG
KHAND UDYOG SAHAKARIARUN KUMAR|
CS (COMM)/1049/2025 CS (COMM)/1049/2025 25-09-2025 IMANDLI LTD YADAV(P), 9810768996
17.09.2025
k10 0811848114
ILEGEND POLYFOAMS PVT LTD VsVAIBHAV
CS (COMM)/1044/2025 CS (COMM)/1044/2025 24-09-2025 NOBLE ENTERPRISES IARORA
22.09.2025
k10
INARESH MANGAL Vs SHWETARakesh
CS (COMM)/1048/2025 CS (COMM)/1048/2025 25-09-2025 BANSAL Kumar(P), 9711771000
23.09.2025
K10 0811452022
TATA CAPITAL LTD Vs RAMAANISH
OMP (I) (COMM)/914/2025 OMP (I) (COMM)/914/2025 [26-09-2025 IGRAND CEREMONIAL LLP BHOLA(P),
k10
TATA CAPITAL LTD Vs SURYAANISH
OMP (I) (COMM)/913/2025 OMP (I) (COMM)/913/2025 [26-09-2025 RMC BHOLA(P), 0811452022 23.09.2025



mailto:ID.sksingh116@gmail.com
mailto:ID.sksingh116@gmail.com
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S.NO COURT

DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
K10
TATA CAPITAL LTD Vs KEANISH
OMP (I) (COMM)/912/2025 OMP (I) (COMM)/912/2025 [26-09-2025 IENGINEERS PVT LTD BHOLA(P), 0811452022 23.09.2025
k10
TATA CAPITAL LTD Vs KEANISH
OMP (I) (COMM)/911/2025 OMP (I) (COMM)/911/2025 [26-09-2025 IENGINEERS PVT LTD BHOLA(P), 0811452022 23.09.2025
8896932838 25.09.2025
K10
STATE BANK OF INDIA Vs HEMSUCHITA
CS (COMM)/1062/2025 CS (COMM)/1062/2025 27-09-2025 ILATA DIXIT
29.08.2025
k10
TATA CAPITAL LTD Vs AJAYANISH
OMP (I) (COMM)/787/2025 OMP (I) (COMM)/787/2025 |04-09-2025 KUMAR BHOLA(P), 9811452022
0811389028 01.09.2025
k1o
IM/S S CHAND AND CO LTD Vs MSRAJESH
[Execution (Comm)/449/2025 [Execution (Comm)/449/2025[17-09-2025 KAMLESH SHARMA KUMAR(P),
9810920561 03.09.2025
k10
MOHAMMAD JALIS KHAN Vs
M/S FOUNDATION OF BHARATMOHD WASIQ
CS (COMM)/995/2025 CS (COMM)/995/2025 11-09-2025 IEDUVERSITY KHAN(P),
0711968186 06.09.2025
k10
LALIT CHADHA Vs M/S
IMAHANAGAR TELEPHONEJUJHAR
Misc DJ/702/2025 Misc DJ/702/2025 11-09-2025 INIGAM LTD SINGH(P),



mailto:ANISh_bhola17@yahoo.com
mailto:ANISh_bhola17@yahoo.com
mailto:agnihotrisuchita@gmail.com
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NUMBER
00.09.2025
K10 0810472145
THE FEDERAL BANK LTD Vs ASITKiran
CS (COMM)/1001/2025 CS (COMM)/1001/2025 11-09-2025 RAY Mahajan(P),
09.09.2025
K10 0810472145
THE FEDERAL BANK LTD Vs [Kiran
CS (COMM)/1000/2025 CS (COMM)/1000/2025 11-09-2025 LAXMAN SINGH Mahajan(P),
9911703098 24.09.2025
K10
PRACHI
Misc DJ/741/2025 Misc DJ/741/2025 24-09-2025 PUMA SE Vs ANAMIKA BANSAL |GUPTA(P),
9953394364 26.09.2025
k10
HAMDARD NATIONALSHIVENDRA
IFOUNDATION INDIA Vs |PRATAP
Misc DJ/753/2025 Misc DJ/753/2025 27-09-2025 STANDARD LABORATORIES SINGH(P),
k10
TATA CAPITAL LIMITED Vs
MAHAKALESHWAR INFRATECH[SH. ANISH|
IOMP (I) (COMM)/785/2025 OMP (I) (COMM)/785/2025 [11-09-2025 PVT. LTD. BHOLA 0811452022 04-09-2025
k10
TATA CAPITAL LIMITED Vs |SH. ANISH]
OMP (I) (COMM)/786/2025 OMP (I) (COMM)/785/2025 [11-09-2025 KAMLESH CHAND MEENA BHOLA 0811452022 04-09-2025
7 ISH. MUKESHCENTRAL [COURT ROOM(CIVIL SUIT
IKUMAR GUPTA, 302
IDISTRICT JUDGE,
ICOMMERCIAL TATA CAPITAL LTD. VS
ICOURT-07 MAHAKALESHWAR INFRATECH|
OMP(I) COMM 771/2025 01.09.2025 IPVT. LTD. IANISH BHOLA [9811452022 Anish_bholal7@yahoo.com __[29.08.2025



mailto:kiranmahajan60@yahoo.com
mailto:kiranmahajan60@yahoo.com
mailto:Prachi.gupta@pamslegal.com
mailto:shivendra@theacmeco.com
mailto:ANISh_bhola17@yahoo.com
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REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

ICOURT ROOM[CIVIL SUIT
302

TATA CAPITAL LTD. VS
MAHAKALESHWAR INFRATECH)
OMP(I) COMM 772/2025  [01.09.2025 PVT. LTD. IANISH BHOLA (9811452022 Anish_bholal7@yahoo.com __ [29.08.2025

COURT ROOMICIVIL SUIT
302

SHRIRAM TRANSPORT FINANCESHEFALI
OMP(I) COMM 773/2025  [01.09.2025 ICO. LTD. VS MURSALEEN KISHORE 7742705005 shefalikishore93@gmail.com _ [26.08.2025

ICOURT ROOM(CIVIL SUIT
302

STATE BANK OF INDIA VS AKULATIRATH LAL
CS(COMM) 966/2025 03.09.2025 PRASHANTH YADAV 0643228307 INA 02.09.2025

COURT ROOM[CIVIL SUIT
302

PUNJAB AND SIND BANK VS S SAWADHESH
CS(COMM) 978/2025 08.09.2025 IAUTO PAINTS KUMAR YADAV|9599950326 INA 03.09.2025

COURT ROOMICIVIL SUIT
302

TATA CAPITAL LTD. VS
MAHAKALESHWAR INFRATECH]
OMP(I)COMM 799/2025 08.09.2025 IPVT. LTD. IANISH BHOLA (9811452022 Anish_bholal7@yahoo.com _ [01.09.2025

COURT ROOM(CIVIL SUIT
302

DOSHI PHARMACEUTICALS VS
ICS(COMM) 989/2025 09.09.2025 SHREE NAMO BIOTECH PVT. LTD.AMIT TALWAR 9911000928 talwar_amit@rediffmail.com _ [08.09.2025

COURT ROOM(CIVIL SUIT
302

IPREM DUTT ARORA AND ORS. VS
ICS(COMM) 1002/2025 11.09.2025 SHEETAL CHOPRA AND ANR. G.P. SINGH 0811992006 .p.singh@hotmail.com 10.09.2025

ICOURT ROOM(CIVIL SUIT
302

ISMT. ANITA GUPTA VS M/S XSONIJATIN
ICS(COMM) 1005/2025 12.09.2025 SYSTEMS PVT. LTD. AGGARWAL (9953283177 lika.legal@gmail.com 10.09.2025

COURT ROOMICIVIL SUIT
302

VIDYA SAGAR
ICS(COMM) 1006/2025 12.09.2025 RAJESH KUMAR VS MCD SHARMA 8279971561 ladvocatevidyasagar94@gmail.cof1 0.09.2025



mailto:Anish_bhola17@yahoo.com
mailto:shefalikishore93@gmail.com
mailto:Anish_bhola17@yahoo.com
mailto:talwar_amit@rediffmail.com
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REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
COURT ROOM(CIVIL SUIT
302
TATA CAPITAL LTD. VS MAHAVIRSACHIN
OMP(I)COMM 809/2025 15.09.2025 SINGH KATYAL INA INA 07.08.2025
COURT ROOMICIVIL SUIT
302
M/S BLIR PVT. LTD. VS M/SRAKESH
ICS(COMM) 1020/2025 16.09.2025 IMANSA PACKAGING AND ORS. KUMAR 9711771000 rakesh.advocate18@gmail.com [15.09.2025
COURT ROOM(CIVIL SUIT
302
TATA CAPITAL LTD. VS TONU|
OMP(I)COMM 828/2025 18.09.2025 SINGH IANISH BHOLA 9811452022 Anish_bholal 7@yahoo.com _ [17.09.2025
COURT ROOM(CIVIL SUIT
302
TATA CAPITAL LTD. VS RAMA
OMP(I)COMM 863/2025 20.09.2025 GRAND IANISH BHOLA (9811452022 Anish_bholal7@yahoo.com __ [18.09.2025
ICOURT ROOMICIVIL SUIT
302
OMP(I)COMM 864/2025 20.09.2025 TATA CAPITAL LTD. VS HARI RAMANISH BHOLA (9811452022 AAnish_bholal7@yahoo.com __ [18.09.2025
ICOURT ROOM(CIVIL SUIT INFRA
302 PROJECT PVT,
LTD. VS|
MOONWALK INFRA PROJECTONSTRUQ
IPVT. LTD. VS ONSTRUQINTERLAYER
OMP()COMM 867/2025 20.09.2025 INTERLAYER PVT. LTD. PVT. LTD. 9910726902 rajeevadovocate8 | @gmail.com [19.09.2025
SH. GORAKH NATHCENTRAL [308 [U/S 34 OF ARBITRATION ANDOMP (COMM)-44/2025 02-09-2025 IMAYA DEWEBEDI VS. THESUDHIR 9899063737 ISKSINGHADV0989906325-08-2025
IPANDEY, DISTRICT] ICONCILIATION ACT VIASH co OPERATIVEKUMAR
JUDGE, IADARSH BANK LTD. ANDSINGH
ICOMMERCIAL IANR.
ICOURT
308 EXECUTION EXE. (COMM)-422/2025 02-09-2025 M/S JOIN PACK MACHINESJATIN SETHI (88600 70760 28-08-2025
PVT. LTD VS. M/S jatinssethi@gmail.
BALKRISHNA PAPER MILLS com
LTD.
1308 'U/S 9 OF ARBITRATION ACT OMP(I) (COMM)-778/2025 [03-09-2025 TATA CAPITAL LTD. VS.ANISH BHOLA (9811452022 ANISH BHOLA17@YAH[29-08-2025
PRADEEP KUMAR



mailto:rakesh.advocate18@gmail.com
mailto:Anish_bhola17@yahoo.com
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308 [U/S 9 OF ARBITRATION ACT OMP(I) (COMM)-779/2025 [03-09-2025 TATA CAPITAL LTD. VS.ANISH BHOLA (9811452022 ANISH BHOLA17@YAH[29-08-2025
PRADEEP KUMAR
308 [U/S 9 OF ARBITRATION ACT IOMP(I) (COMM)-780/2025 [03-09-2025 TATA CAPITAL LTD. VS.ANISH BHOLA (9811452022 ANISH BHOLA17@YAH[29-08-2025
ZAINABEE CREATIONS INDIA|
PVT. LTD.
308 [U/S 9 OF ARBITRATION ACT OMP(I) (COMM)-781/2025 [03-09-2025 TATA CAPITAL LTD. VS.ANISH BHOLA (9811452022 ANISH BHOLA17@YAH|29-08-2025
MAHAKALESHWAR
INFRATECH PVT. LTD.
308 IMISC. APP. IMISC.DJ-689/2025 04-09-2025 UNION OF INDIA VS. M/SSURINDER (9868280166 SSHOODA65@GMAIL.G04-09-2025
PREHARI PROTECTIONSINGH
SYSTEMS PVT.LTD. HOODA
308 RECOVERY CS (COMM)-974/2025 06-09-2025 DIVYESH BHAGAT VS.DIXIT INA ADV.MEHTADIXI [03-09-2025
SURESH KUMAR MITTAL MEHTA T@GMAIL.COM
308 EXECUTION [EXE. (COMM)-429/2025 06-09-2025 RAJNISH YADAV VS. MCD SATYAJIT 95552154645 cinmoyassociates@30-08-2025
KUMAR
308 EXECUTION [EXE. (COMM)-430/2025 06-09-2025 RITU THAREJA VS. MCD SATYAJIT 95552154645 cinmoyassociates@30-08-2025
KUMAR
308 EXECUTION [EXE. (COMM)-431/2025 06-09-2025 RITU THAREJA VS. MCD SATYAJIT 95552154645 cinmoyassociates@30-08-2025
KUMAR
308 EXECUTION [EXE. (COMM)-431/2025 08-09-2025 RACHNA SAGAR PVT. LTD. VS.GAURAV 9810940055 INA 30-05-2025
PYARE LAL INDRESHKOCHHAR
CHANDRA



mailto:BHOLA17@YAHOO.COM
mailto:BHOLA17@YAHOO.COM
mailto:BHOLA17@YAHOO.COM
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308 'U/S 9 OF ARBITRATION ACT OMP(I) (COMM)-801/2025 [09-09-2025 IADITYA BIRLA CAPITAL LTD. VS.ANANJAY 7455023130 SINGH.ANANJAY@GM406-09-2025
IM/S HAYAT MEDICAL AND ORS. SINGH

1308 TRADE MARK ACT CS (COMM)-991/2025 10-09-2025 IDAYANAND ANGLO VEDICMILIND 0210107303 thejuralsolutions [06-09-2025
COLLEGE TRUST ANDSRIVASTAVA @gmail.com
MANAGEMENT SOCIETY AND
IANR, VS. DAV PUBLIC SCHOOL

308 [U/S 9 OF ARBITRATION ACT IOMP(I) (COMM)-802/2025 [10-09-2025 IDFC FIRST BANK LTD. VS,RAHUL 9891009515 LAXPACIFIC03@GMAIL08-09-2025
IDEEPAK KOHLI KASHYAP

308 IEXECUTION EXE. (COMM) AWARD BY|[10-09-2025 KOTAK MAHINDRA PRIME LTD.SUNNY 0910574027 08-09-2025

IARB.COMM-45/2025 IKAMLA R AND ANR. IARORA albuslawfirms@g
mail.com

308 IMISC. APP. IMISC.DJ-708/2025 12-09-2025 IAMBAY FOOTWEAR VS. JAY KAYKESHAV 9716442809 MUDGILKESHAV1@GM04-09-2025
IFOOTCARE MUDGIL

1308 RECOVERY CS (COMM)-1004/2025 12-09-2025 IRANI SETHI AND ANR. MADHUICHARAN GARG[9811061563 INA 08-09-2025
KHULLAR AND ORS.

308 EXECUTION [EXE. (COMM)-441/2025 12-09-2025 SHOBIT BANSAL VS. MCD VIDYA SAGAR[8279971561 IADVOCATEVIDYA [10-09-2025

SHARMA SAGAR94@GMAIL|
.COM

308 IMISC. APP. IMISC.DJ-712/2025 15-09-2025 INAGESHWAR SHARMA VS. DUSIB [VINAY RATHI 9958799915 ADVVINAYRATHIE5@G[12-09-2025

1308 RECOVERY CS (COMM)-1016/2025 16-09-2025 IMPRESSIVE IMPRESSIONS PVT.BHUPENDRA (9810695226 advocatebktyagi@gmaio8-09-2025
LTD. VS. HYATT REGENCY[TYAGI
GURGAON
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308 TRADE MARK ACT CS (COMM)-1021/2025 17-09-2025 OLIVEBOARD COMPTECH PVT|GAURAV 9455160761 tatvalawllp@gmail 16-09-2025
ILTD. VS. TELEGRAM PZ LLC PATEL .com

1308 IPOSSESSION AND RECOVERY|CS(COMMo-1022/2025 17-09-2025 RAJEEV GUPTA VS. JAGDISH PAL PP PAHUJA 0811297244 16-09-2025

OF RENT rsprempaulahuja
@gmail.com

308 IEXECUTION EXE. (COMM)-451/2025 17-09-2025 IHARSH CLEAN DHAN PVT. LTD.KAPLI KHER [9891072729 anilkher@gmail.com |28-07-2025
IVS. RAJ COPIER

308 [U/S 9 OF ARBITRATION ACT OMP(I) (COMM)-819/2025 [18-09-2025 TATA CAPITAL LTD. VS. OMANISH BHOLA [9811452022 ANISH BHOLA17@YAHN16-09-2025
IPRAKASH

1308 TRADE MARK ACT CS (COMM)-1028/2025 19-09-2025 UNDER ARMOUR INC VS. SUNNYAASTHA 0810481016 mail@theleeist.com (17-09-2025
JAGGA SHARMA

1308 [POSSESSION AND RECOVERY|CS(COMMo-1035/2025 20-09-2025 KHUSHBOO GUPTA VS. M/SRISHI K|8527606415 17-09-2025

OF RENT CHOKHEY LAL FASHION Pvt. LTDJAWASTHI rishikawasthi@ya

IAND ANR. lhoo.co.in

308 [U/S 9 OF ARBITRATION ACT IOMP(I) (COMM)-860/2025 [20-09-2025 TATA  CAPITAL LTD. VS./ANISH BHOLA (9811452022 ANISH BHOLA17@YAH17-09-2025
IMAHENDRA KUMAR JANGID

308 [U/S 9 OF ARBITRATION ACT OMP(I) (COMM)-861/2025 [20-09-2025 TATA CAPITAL LTD. VS.ANISH BHOLA (9811452022 ANISH BHOLA17@YAH17-09-2025
RAJENDRA SINGH

1308 'U/S 9 OF ARBITRATION ACT OMP(I) (COMM)-862/2025 [20-09-2025 TATA  CAPITAL LTD. VS.ANISH BHOLA (9811452022 IANISH BHOLA17@YAH17-09-2025
SUKHDEV



mailto:anilkher@gmail.com
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308 ICONTEMPT PETITION CONTEMPT PETITION-22-09-2025 VINOD KUMAR VS. CANARA BANKSUMIT AHUJA 9899087461 19-09-2025
20/2025 IAND ORS.

1308 RECOVERY CS (COMM)-1040/2025 22-09-2025 JAMMU AND KASHMIR BANKANMOLJAIN (9971878760 legalconsultants.s [18-09-2025
ILTD. VS. AMIT BAJAJ AND ANR. a@gmail.com

308 [U/S 9 OF ARBITRATION ACT OMP(I) (COMM)-877/2025 [22-09-2025 TATA CAPITAL LTD. VS. RAMAANISH BHOLA [9811452022 ANISH BHOLA17@YAH\18-09-2025
GRAND CEREMONIAL LLP

308 [U/S 9 OF ARBITRATION ACT OMP(I) (COMM)-878/2025 [22-09-2025 TATA CAPITAL LTD. VS. HEMANTANISH BHOLA (9811452022 ANISH BHOLA17@YAH\18-09-2025
KUMAR ANAND

1308 'U/S 9 OF ARBITRATION ACT OMP(I) (COMM)-879/2025 [22-09-2025 TATA CAPITAL LTD. VS.ANISH BHOLA (9811452022 ANISH BHOLA17@YAH18-09-2025
IKANARAM

1308 'U/S 9 OF ARBITRATION ACT OMP(I) (COMM)-880/2025 [22-09-2025 TATA CAPITAL LTD. VS. ANUPANISH BHOLA [9811452022 ANISH BHOLA17@YAH[18-09-2025
SINGH

308 [U/S 9 OF ARBITRATION ACT OMP(I) (COMM)-881/2025 [22-09-2025 IMOONWALK INFRA PROJECTS 9910726902 rajeevadvocateB1@gm{19-09-2025
PVT. LTD VS. ONSTRUQ
INTERLAYER PVT. LTD AND ORS.

308 [U/S 9 OF ARBITRATION ACT OMP(I) (COMM)-915/2025 [22-09-2025 TATA CAPITAL LTD. VS. PRADEEPANISH BHOLA (9811452022 ANISH BHOLA17@YAH|24-09-2025
YADAV

1308 'U/S 9 OF ARBITRATION ACT OMP(I) (COMM)-916/2025 [22-09-2025 TATA  CAPITAL LTD. VS.ANISH BHOLA (9811452022 ANISH BHOLA17@YAH[24-09-2025
IGYANENDRA SINGH



mailto:BHOLA17@YAHOO.COM
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mailto:BHOLA17@YAHOO.COM
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1308 [U/S 9 OF ARBITRATION ACT OMP(I) (COMM)-917/2025 [22-09-2025 TATA CAPITAL LTD. VS. NISHANTANISH BHOLA 9811452022 ANISH BHOLA17@YAH[24-09-2025
IAGGARWAL
1308 EXECUTION EXE. (COMM)-474/2025 26-09-2025 IMANISH SUKHIJA VS. MCD SATYENDRA [9811161525 sksinghllé@gmail.com24-09-2025

KUMAR



mailto:BHOLA17@YAHOO.COM
mailto:sksinghll6@gmail
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9 SH. DEEPAK GARG,CENTRAL il

DISTRICT  JUDGE,

COMMERCIAL

ICOURT-09

10 SH. AJAY PANDEY,CENTRAL

DISTRICT  JUDGE,

COMMERCIAL . SANJAY KUMAR GOYAL Vs Manish

COURT 307 Civil CS (COMM)/963/2025 02-09-2025 M/S JJM INDUSTRIES kumar 0717359631 [ 130.08.2025
o Civil OMP Ml0-00-202 IDFC FIRST BANK LIMITED VSRAHUL 801000F15 - o 02.00.202
307 (COMM)/804/2025 9-2025 ANTHONY PHILIPS KASHYAP  [2991009515 +09.2025
o Civil OMP Ml0-00-202 IDFC FIRST BANK LIMITED VSRAHUL 801000515 |- e 05.00.202
307 (COMM)/805/2025 9-2025 SUJIT KUMAR KASHYAP  [9091009515 +09.2025

. OMP o IDFC FIRST BANK LTD Vs RAHUL |, . |
307 Civil (COMM)/806/2025 10-09-2025 RAJESHWAR LAL CHAUDHRY [KASHYAP 9891009515 02.09.2025
1307 Civil ?(%\(/I)&M) /803/2025 (1)10-09-2025 SB}ANB;I(ANAV Vs IDFC FIRSTManoj Kumar 9811133644 08.09.2025
o Civil OMP Ml6-00-202 TATA CAPITAL LIMITED Vs KARTIK 1126211488 05.00.202
307 (COMM)/811/2025 9-2025 MANOJ KUMAR PARAKH KUMAR 4 -09.2025
.. [Execution SMT DEEPA Vs SMTDEEPAK
307 Civil (Comm)/446/2025 15-09-2025 VANDANA YADAV AND ORS | KHATRI 9958816040 e 12.09.2025
Execution SH RAJEEV MONGA Vs SH
1307 ICivil 15-09-2025 BHASKAR GUPTA ALIASAnish Sarna (9811995505 10.09.2025
(Comm)/445/2025 BUNTY



mailto:aavyapandey6@gmail.com
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.. OMP ) TATA CAPITAL LTD Vs ANISH

307 Civil (COMM)/829/2025 18-09-2025 INARESH KUMAR MANGTANT BHOLA 9811452022 15.09.2025
.. OMP I DCB BANK LTD Vs ADILANISH

1307 ICivil (COMM)/869/2025 ( )20-09-2025 RAMJANI S BHOLA 0811452022 pr s - 17.09.2025
.. OMP o DCB BANK LTD Vs SOMBIRANISH ‘

307 Civil (COMM)/868/2025 20-09-2025 SO KARISHANKUMAR BHOLA 9811452022 [ 17.09.2025

07 Civil OMP Mhg-00-2025 TATA CAPITAL LTD Vs ANISH 811452022 5.00.2025

(COMM)/871/2025 MAHAVIR PRASAD SHARMA BHOLA -09-

.. OMP 0 TATA CAPITAL LID Vs ANISH

307 Civil (COMM)/870/2025 20-09-2025 RANJEET SINGH BHOLA 9811452022 15.09.2025
.. OMP 0 TATA CAPITAL LTD Vs KEPARUL _—

307 Civil (COMM)/909/2025 25709-2025 ENGINEERS PVT LTD 4674  BHOLA 9811452022 23.09.2025

o Civil OMP M s 00-202 TATA CAPITAL LTD Vs [PARUL 801000515 e o s 00.202

307 (COMM)/908/2025 5709-2025 GIRJESH SINGH 6950 BHOLA 9691009515 3.09.2025
.. OMP I IDFC FIRST BANK LIMITED VsRAHUL

307 Civil (COMM)/918/2025 D7-09-2025 UJJWAL KANT KASHYAp [0891009515 |- — 23.09.2025
.. OMP 0 IDFC FIRST BANK LIMITED VSRAHUL | o |

307 Civil (COMM)/919/2025 27-09-2025 DEEPAK DANGI KASHYAP  [2891009515 | 23.09.2025



mailto:anish_bhola17@yahoo.com
mailto:anish_bhola17@yahoo.com
mailto:anish_bhola17@yahoo.com
mailto:anish_bhola17@yahoo.com
mailto:anish_bhola17@yahoo.com
mailto:anish_bhola17@yahoo.com
mailto:LEXPACIFIC03@GMAIL.COM
mailto:LEXPACIFIC03@GMAIL.COM
mailto:LEXPACIFIC03@GMAIL.COM

S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER

'ATA CAPITAL LTD Vs
25-09-2025 [UNIQUE CRANE SERVICES
7147



mailto:LEXPACIFIC03@GMAIL.COM

S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

11 ISH. S.S RATHILCENTRAL [COURT ROOM 310
[IDISTRICT JUDGE,
ICOMMERCIAL
COURT CS (COMM)
REENA AGGARWAL Vs RAJ RANIHardik
CS (COMM)/959/2025 01-09-2025 CHADHA Aggarwal 7859984398 ladvocatehardikaggarwal@gn|22.08.2025
ICOURT ROOM 310
[EX (COMM)
[Execution M/s GLOBAL MEDIKIT LIMITEDNishi  Ranjan|
(Comm.)/426/2025 03-09-2025 Vs M/s ZEUS HEALTHCARE INDIA Singh 8447826804 nishiranjan_singh@yahoo.c002.09.2025
ICOURT ROOM 310
IOMP (I) (COMM)
TATA CAPITAL LTD. Vs SANTOSH|
IOMP (I) (COMM.)/792/2025 |04-09-2025 DEVI |Anish Bhola 0811452022 Anish_bholal 7@yahoo.com [02.09.2025
ICOURT ROOM 310
OMP (I) (COMM) TATA CAPITAL LTD Vs
IMAHAKALESHWAR INFRATECH
OMP (I) (COMM.)/793/2025 |04-09-2025 PVT LTD |Anish Bhola 9811452022 |Anish_bholal7@yahoo.com [28.08.2025
ICOURT ROOM 310
OMP (I) (COMM) TATA  CAPITAL LTD Vs
MAHAKALESHWAR INFRATECH]
IOMP (I) (COMM.)/794/2025 |04-09-2025 PVT LTD |Anish Bhola 0811452022 Anish_bholal 7@yahoo.com [28.08.2025
ICOURT ROOM 310
OMP (1) (COMM) TATA CAPITAL LTD Vs
MAHAKALESHWAR INFRATECH]
IOMP (I) (COMM.)/795/2025 [04-09-2025 PVT LTD |Anish Bhola 0811452022 |Anish_bholal 7@yahoo.com [28.08.2025
ICOURT ROOM 310
CS (COMM)
GREAT WHITE GLOBAL PRIVATEShravan Kumar
CS (COMM)/972/2025 04-09-2025 LIMITED Vs ASHOK KUMAR Bansal 6201970125 unitedmark@unitedandunite{02.09.2025
ICOURT ROOM 310 Satish ~ Kumar
Jain
CS (COMM)
VINOD KUMAR BANSAL Vs
ICS (COMM)/979/2025 08-09-2025 SUMAN BANSAL 0810934875 - 02.09.2025
ICOURT ROOM 310
CS (COMM)
UNION BANK OF INDIA VSKamaljit Singh|
CS (COMM)/983/2025 08-09-2025 SHUBHAM BABBAR Ranot 9890410729 kamaljitsinghranot@gmail.c{04.09.2025



mailto:advocatehardikaggarwal@gmail.com
mailto:nishiranjan_singh@yahoo.co.in
mailto:Anish_bhola17@yahoo.com
mailto:Anish_bhola17@yahoo.com
mailto:Anish_bhola17@yahoo.com
mailto:Anish_bhola17@yahoo.com
mailto:unitedmark@unitedandunited.com
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
mailto:kamaljitsinghranot@gmail.com

S.NO COURT

DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
ICOURT ROOM 310 11.08.2025
[EX (COMM)
M/s VEERA FRAGRANCES PVT
[Execution (Comm.)/439/2025 11-09-2025 ILTD Vs MD SHAHJAHAN Sunira Jain 0711347119 advsunirajain@gmail.com
ICOURT ROOM 310
CS (COMM)
IM/s VASTRAM INDIA PVT LTD Vs
CS (COMM)/999/2025 11-09-2025 SANJAY KUMAR YADAV Vikrant Jain 0811377679 ladvocatewidu@gmail.com [04.09.2025
ICOURT ROOM 310
CS (COMM)
IMADANL LAL Vs CHANDER
ICS (COMM)/1011/2025 15-09-2025 BEHERA PRAKASH INitin Gupta 8860057314 lica.gupta@gmail.com 09.09.2025
ICOURT ROOM 310
Misc DJ M/s BANWARI LAL ARORA AND
SONS Vs M/s S R FOILS AND
Misc DJ/720/2025 17-09-2025 HYGIENE PVT LTD Surinder Singh [8585948905 surinderadvocate | @gmail.cq16.09.2025
ICOURT ROOM 310
DAYANAND ANGLO-VEDIC
CS (COMM) COLLEGE TRUST AND
MANAGEMENT SOCIETY AND
(CS (COMM)/1026/2025 19-09-2025 ANR. Vs D AV SCHOOL Vivek Srivstava |9210107303 thejuralsolutions@gmail.con{16.09.2025
ICOURT ROOM 310 Sandeep
CS (COMM) IKARNATAKA BANK LTD. Vs NIDHI|
SAHANI Prop. of M/s Purnima
ICS (COMM)/1027/2025 19-09-2025 Trading Company 8800892099 dhariwalsandeep905@gmail {14.09.2025
ICOURT ROOM 310
Misc DJ
SANJEEV KUMAR GARG Vs
isc DJ/726/2025 19-09-2025 INARBADA IMPEX PVT LTD Nirdosh Sharmag810060720 nksadvocate3@gmail.com _[04.08.2025
ICOURT ROOM 310
IOMP (I) (COMM)
DCB BANK LTD Vs SUNIL KUMAR|
IOMP (I) (COMM.)/865/2025 20-09-2025 TRIPATHI |Anish Bhola 9811452022 Anish_bholal 7@yahoo.com [17.09.2025
ICOURT ROOM 310
IOMP (I) (COMM)
TATA CAPITAL LTD Vs RAMA
OMP (1) (COMM.)/866/2025 20-09-2025 IGRAND CEREMONIAL LLP 2559  |Anish Bhola 0811452022 Anish_bholal 7@yahoo.com [15.09.2025



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
mailto:advsunirajain@gmail.com
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
mailto:advocatewidu@gmail.com
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
mailto:ica.gupta@gmail.com
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
mailto:surinderadvocate1@gmail.com
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
mailto:thejuralsolutions@gmail.com
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
mailto:dhariwalsandeep905@gmail.com
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
mailto:nksadvocate3@gmail.com
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
mailto:Anish_bhola17@yahoo.com
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
mailto:Anish_bhola17@yahoo.com

S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
ICOURT ROOM 310 Vishwendra
Verma
CS (COMM) RITESH VERMA Vs
INTERNATIONAL PRINT O PAC
ICS (COMM)/1036/2025 20-09-2025 LIMITED 7683073187 verma.vishwendra@yahoo.cq17.09.2025
ICOURT ROOM 310 23.09.2025
IOMP (I) (COMM)
TATA CAPITAL LTD Vs PARDEEP
OMP (I) (COMM.)/901/2025 25-09-2025 DALAL |Anish Bhola 0811452022 Anish_bholal7@yahoo.com
ICOURT ROOM 310 Manish Shersia
CS (COMM)
PUNJAB AND SIND BANK Vs MS
ICS (COMM)/1050/2025 25-09-2025 KOMAL SHARMA AND ANR 9811833233 manishsheria26@gmail.com [18.09.2025
ICOURT ROOM 310 |Archit Singhal 9599043045 legal@sigmalegal.in 23.09.2025
[EX (COMM)-Award by Arb. Comm|
IAQUALITE INDUSTRIES PRIVATE
[Ex.COMM - Award by Arb. Comm./51/27-09-2025 ILIMITED Vs DEEPAK KESHWANI
ICOURT ROOM 310 24.09.2025
CS (COMM)
M/s ASHISH METALS Vs JAGAT
ICS (COMM)/1057/2025 27-09-2025 SINGH IAmit Gupta 0810224624 lamitguptaadv366@gmail.cor
ICOURT ROOM 310 19.07.2025
EX (COMM) IM/s GULSAHAN LAMEE PACK PVT|
ILTD Vs M/s PEARL PRINT PACK|
[Execution (Comm.)/457/2025 18-09-2025 PVT LTD Prateek Lakra 0891995763 linfo@clergywiseman.com
12 ISH. RAVINDERCENTRAL
IBEDI, DISTRICT]
UUDGE,
ICOMMERCIAL
ICOURT JAI BHAGWAN JAIN V/S RASHMIHEMANT
ko1 IMISC DJ 680/2025 09/02/25 TIWARI KUMAR 9953740810 ICONTACT@CHAMBI31.08.2025
TATA CAPITAL LTD V/S
ko1 IOMP I COMM 788/2025 09/04/25 MANMANDER IANISH BHOLA (9811452022 IANISHBJOLA17@YA]02.09.2025
MR. RAJEEV SHARMA PROP,
LAXMI STEELS INDIA V/S MR
RAJU SHANKAR SINGH PROP.KESHAV
Ko1 ICS COMM 975/2025 09/06/25 REAL TRADING TIWARI 9958987839 TIWAKESHAV@GMA01.09.2025



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
mailto:verma.vishwendra@yahoo.co.in
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IAKIF MOHAMMED ARIF DEHALVI|
PROPRIETOR OF SALMA|
PERFUME EXHIBITION V/S ALSHARAD

ko1 CS COMM 977/2025 09/08/25 JIJAZ PERFUME SAXENA 0818610036 THEMACCOYGROUJ_27.08.2025
PRACHI (INDIA) PVT LTD V/S

ko1 CS COMM 984/2025 09/08/25 ARJUN SINGH D.R JAIN 9871059347 DJAIN5857@GMAILJ05.09.2025
MRUSTLRNDERS CAPITAL PVTAMIT KUMAR]

Ko1 CS COMM 993/2025 09/10/25 LTD. V/S ABHISHEK KUMAR SINHA 0990659331 KMPSPARTNER@GM08.09.2025
UMA SHANKER GOEL HUF V/SKAPIL

ko1 CS COMM 992/2025 09/10/25 SHUBHAM MITTAL SINGHAL 9811330059 K18A12@GMAIL.CON04.09.2025

SACHIN
KUMAR

ko1 ICS COMM 998/2025 09/11/25 VARUN GUPTA V/S VIKAS JAIN  |BANSAL 0811455868 IADVSACHINBANSAI06.09.2025
'UCO BANK V/S SH. JEET SINGH
(NOW DECEASED THROUGH HIS

ko1 CS COMM 1017/2025 16/09/2025 LEGAL HEIRS SUNIL KUMAR [9971955807 15.09.2025
DELHI TRANSCO LIMITED V/S

EX COMM. AWARD BY ARB, M.J. ENGINEERING WORKS PVTJURISPERITUS

ko1 COMM u8/2025 18/09/2025 LTD. LAW OFFICES 149514500 [E.ASHISHKUMAR@16.09.2025
TATA CAPITAL LTD V/S RUPESH

ko1 OMP I COMM 825/2025 18/09/2025 VYAS IANISH BHOLA (9811452022 IANISHBHOLA17@YA15.09.2025
TATA CAPITAL LTD V/S PAWAN

ko1 IOMP I COMM 827/2025 18/09/2025 KUMAR IANISH BHOLA [9811452022 IANISHBHOLA17@YA15.09.2025



mailto:THEMACCOYGROUP@YAHOO.COM
mailto:DJAIN5857@GMAIL.COM
mailto:KMPSPARTNER@GMAIL.COM
mailto:K18A12@GMAIL.COM
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S.NO COURT
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REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER

DCB BANK LTD V/S KULDEEP

ko1 OMP I COMM 847/2025 19/09/2025 SARDAR SINGH IANISH BHOLA (9811452022 IANISHBHOLA17@YA17.09.2025

ko1 OMP I COMM 849/2025 19/09/2025 DCB BANK LTD V/S ANIL KUMAR |ANISH BHOLA 9811452022 IANISHBHOLA17@YA17.09.2025
DCB BANK LTD V/S DAFATAR|

ko1 OMP I COMM 850/2025 19/09/2025 KHAN IANISH BHOLA (9811452022 IANISHBHOLA17@YA17.09.2025
SH. NARINDER SINGH V/S SH.

ko1 [EX COMM k61/2025 20/09/2025 BALJEET SINGH ARORA STUTI WASON [9811227766 WASONANDWASON|29.07.2025
TATA CAPITAL LTD V/S BARANSACHIN

ko1 IOMP I COMM 874/2025 22/09/2025 SINGH KATYAL 011-26211488 LEGAL@KATYALASS06.08.2025
TATA CAPITAL LTD V/S LALITSACHIN

ko1 OMP I COMM 873/2025 22/09/2025 KUMAR KHANDELWAL KATYAL 011-26211488 LEGAL@KATYALASS04.09.2025
TATA CAPITAL LTD V/SSACHIN

ko1 OMP I COMM 872/2025 22/09/2025 MOHAMMED RAZA KATYAL 011-26211488 LEGAL@KATYALASS02.09.2025
YASHPAL KHURANA V/S M/SSHAYUK

ko1 IMISC DJ 734/2025 23/09/2025 INARULA & ORS KUMAR 8595615868 IASH.ASSOCIATES@(20.09.2025

GAURAV
ko1 IMISC DJ 742/2025 25/09/2025 INITIN JAIN V/S AMIT PASRIJA  |GUPTA 9540818282 17.09.2025



mailto:ANISHBHOLA17@YAHOO.COM
mailto:ANISHBHOLA17@YAHOO.COM
mailto:ANISHBHOLA17@YAHOO.COM
mailto:WASONANDWASON@GMAIL.COM
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S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER

TATA CAPITAL LTD V/S

ko1 OMP I COMM 898/2025 25/09/2025 INIWANSHU SHARMA IANISH BHOLA (9811452022 IANISHBHOLA17@YA_23.09.2025
TATA CAPITAL LTD V/S GIRJESH|

ko1 OMP I COMM 900/2025 25/09/2025 SINGH IANISH BHOLA [9811452022 IANISHBHOLA17@YA23.09.2025
HERO INVEST CORP PVT LTD V/SPARMOD

Ko1 CS COMM 1053/2025 25/09/2025 IASHOK KUMAR (UNKNOWN) KUMAR SINGH |9718209970 MAIL@THELEGIST.(20.09.2025
JAYSON INDUSTRIES V/S
IMUKESH PLASTIC ENGINEERING

ko1 CS COMM 1054/2025 26/09/2025 INDUSTRIES M.K.MIGLANI 9811081980 MAIL@WRBINDIA.(19.09.2025

o1 ICS COMM 1061/2025 27.09.2025 IAMIT GARG V/S MANOJ BUBNA [TARUN VERMA|9871495838 ICSTARUNVERMA@(}19.09.2025
IM/S SSG AUTOMOTIVE
COMPONENTS PVT LTD V/S M/S

ko1 IMISC DJ 757/2025 27/09/2025 SEAHAWK LOGISTICS & ORS R.K. THAKUR [9810267916 26.09.2025
ISHRAT FATMA V/S
CHOLAMANDALAM MS GENERAL

ko1 CS COMM 1061/2025 27/09/2025 INSURANCE COMP. LTD IANKIT VERMA 9899090382 19.09.2025



mailto:ANISHBHOLA17@YAHOO.COM
mailto:ANISHBHOLA17@YAHOO.COM
mailto:MAIL@THELEGIST.COM
mailto:MAIL@WRBINDIA.COM
mailto:CSTARUNVERMA@GMAIL.COM

S.NO COURT

13 SH. M.K NAGPAL,

IDISTRICT
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JUDGE,
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CASE TYPE

CASE NUMBER
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REGISTRATION

OFPETITIONER

RESPONDENT NAME

NAME VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

COURT ROOM(CIVIL SUIT
402
TATA CAPITAL LTD. Vs NANDANISH
IOMP (I) (COMM.)/796/2025 |04-09-2025 RAM SHARMA BHOLA(P), 0811452022 lanishbhola17@yahoo.com 02.09.2025
ICOURT ROOMICIVIL SUIT
ko2
DAVINDER SINGH SETHI VsSAI MANIK]
CS (COMM)/970/2025 04-09-2025 BURGER CLUB PVT. LTD. SUD 9990804704 sudsaimanik | @gmail.com 03.09.2025
COURT ROOM(CIVIL SUIT
ko2
CS (COMM)/971/2025 04-09-2025 IDIVYESH BHAGAT Vs NILOFAR  [DIXIT MEHTA [NA ladv.mehtadixit@gmail.com  [03.09.2025
COURT ROOM(CIVIL SUIT
ko2
PAWAN
Ramesh Brijlal Santani Vs SouravKUMAR
Misc DJ/695/2025 08-09-2025 Goyal IMITTAL 0873938816 Imittalpk08(@gmail.com 06.09.2025
ICOURT ROOMICIVIL SUIT
o2
TATA CAPITAL LTD. Vs RAHEESHSACHIN
IOMP (I) (COMM.)/800/2025(08-09-2025 RAHEESH KATYAL 011-26211488 legal@katyalassociates.com __ [02.09.2025
COURT ROOM(CIVIL SUIT
ko2
GARIMA
CS (COMM)/986/2025 09-09-2025 Satnam Kaur Vs Rahul BHARADWAJ (9818451905 arimainterpro@gmail.com __[06.09.2025
COURT ROOM(CIVIL SUIT
ko2
MHE FEDERAL BANK LTD VsKIRAN
CS (COMM)/988/2025 09-09-2025 IADITYA SADH IMAHAJAN 9810472145 kiranmahajan60@yahoo.com 06.09.2025
COURT ROOM(CIVIL SUIT
402
JOGINDER YADAV Vs AMITRAJESH
CS (COMM)/994/2025 10-09-2025 KUMAR SHARMA KUMAR 0899565364 INA 09.09.2025
ICOURT ROOMICIVIL SUIT
ko2
M/S GOYAL BROTHERS
[Execution IPRAKASHAN Vs M/S NEW LAXMISURENDER
(Comm.)/440/2025 11-09-2025 BOOK DEPOT TYAGI 9999993833 surendersuparn@gmail.com 08.09.2025



mailto:anishbhola17@yahoo.com
mailto:sudsaimanik1@gmail.com
mailto:adv.mehtadixit@gmail.com
mailto:mittalpk08@gmail.com
mailto:legal@katyalassociates.com
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COURT ROOM(CIVIL SUIT
o2 M/S SHREYSHREE JEWELLERS
PVT. LTD. Vs YASH KUMAR SETH]
PROPRIETOR OF M/S SHREE
IBALAJI JEWELLERS AND SISTERRAMAN
CS (COMM)/1013/2025 15-09-2025 ICONCERN YASH ORNAMENT KUMAR SINGH 9899479539 ramanadvocate2601@gmail.com{11.09.2025

COURT ROOMICIVIL SUIT
4o2

TATA CAPITAL LTD Vs DUDHANISH
IOMP (I) (COMM.)/818/2025 [17-09-2025 RATAN MILK FOOD PRODUCTS | BHOLA(P), 0811452022 lanishbhola1 7@yahoo.com 15.09.2025

ICOURT ROOM(CIVIL SUIT
ko2

KULDEEP FALODIYA Vs MOHAN

CS (COMM)/1023/2025 17-09-2025 LAL HARJAI IAMIT POONIA (9899665895 Wwhitepaperlawoffices@gmail.cofl6.09.2025
COURT ROOM(CIVIL SUIT
ko2
[Execution PAPPU SETH Vs MUNICIPALVIKAS
(Comm.)/455/2025 18-09-2025 ICORPORATION OF DELHI SHARMA 9810566116 ladvocatevikassharmal @gmail.cd15.09.2025
ICOURT ROOMICIVIL SUIT
o2
[Execution KEWAL RAM DASWANI VSTARUN
(Comm.)/456/2025 18-09-2025 SAMSHAD GEHLOT 0871181397 ahlotorama@gmail.com 15.09.2025
COURT ROOM(CIVIL SUIT
ko2
IANISH
IOMP (I) (COMM.)/843/2025 [19-09-2025 DCB BANK LTD. Vs FAJAR MO BHOLA(P), 0811452022 lanishbhola1 7@yahoo.com 17.09.2025
COURT ROOM(CIVIL SUIT
ko2
IANISH
OMP (I) (COMM.)/844/2025 [19-09-2025 IDCB BANK LTD Vs BALVIR SINGH BHOLA(P), 0811452022 lanishbholal7@yahoo.com 17.09.2025
COURT ROOM(CIVIL SUIT
ko2
IANISH
IOMP (I) (COMM.)/845/2025 [19-09-2025 IDCB BANK LTD Vs DEVI LAL BHOLA(P), 0811452022 lanishbholal7@yahoo.com 17.09.2025

COURT ROOMICIVIL SUIT
4o2

DCB BANK LTD Vs RAJEEVANISH
IOMP (I) (COMM.)/846/2025 [19-09-2025 KUMAR SHARMA BHOLA(P), 0811452022 lanishbholal7@yahoo.com 17.09.2025



mailto:ramanadvocate2601@gmail.com
mailto:anishbhola17@yahoo.com
mailto:whitepaperlawoffices@gmail.com
mailto:advocatevikassharma1@gmail.com
mailto:gahlotorama@gmail.com
mailto:anishbhola17@yahoo.com
mailto:anishbhola17@yahoo.com
mailto:anishbhola17@yahoo.com
mailto:anishbhola17@yahoo.com
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COURT ROOM(CIVIL SUIT
402
TATA CAPITAL LTD VSANISH
IOMP (I) (COMM.)/848/2025[19-09-2025 IMOHHAMAD SARIF BHOLA(P), 0811452022 lanishbhola17@yahoo.com 15.09.2025
ICOURT ROOMICIVIL SUIT
ko2
[Ex.COMM - Award by Arb| INGRAM MICRO INDIA PVT LTDNISHANT
Comm./49/2025 24-09-2025 Vs GURJEET SINGH JOSHI 0810798564 INIL 18.09.2025
COURT ROOM(CIVIL SUIT
ko2
[Execution KIRAN ROADWAYS PVT LTD Vs
(Comm.)/469/2025 24-09-2025 SOLID INDIA LTD IVARUN GUPTA (981046767 upta.varun| @gmail.com 22.09.2025
COURT ROOM(CIVIL SUIT
ko2
IM/s AKZONOBEL INDIA LIMITED
CS (COMM)/1045/2025 24-09-2025 Vs Krishna Trading Company R.K. RUHIL 8010074443 raj@ruhil.in 16.09.2025
ICOURT ROOMICIVIL SUIT
o2
TATA CAPITAL LTD Vs KISHANANISH
IOMP (I) (COMM.)/897/2025 |25-09-2025 ILAL BHOLA(P), 0811452022 lanishbholal7@yahoo.com 23.09.2025
COURT ROOM(CIVIL SUIT
ko2
TATA CAPITAL LTD. Vs BIJANANISH
IOMP (I) (COMM.)/899/2025 [25-09-2025 SHYAM LAL BHOLA(P), 0811452022 lanishbhola1 7@yahoo.com 23.09.2025
COURT ROOM(CIVIL SUIT
ko2
TATA CAPITAL LTD Vs BHOOMIANISH
OMP (I) (COMM.)/902/2025 [25-09-2025 IMINES AND CRUSHERS BHOLA(P), 0811452022 lanishbholal7@yahoo.com 23.09.2025
COURT ROOM(CIVIL SUIT
402
MTATA CAPITAL LTD Vs KEANISH
IOMP (I) (COMM.)/903/2025 [25-09-2025 IENGINEERS PVT LTD 1179 BHOLA(P), 0811452022 lanishbholal7@yahoo.com 23.09.2025
ICOURT ROOMICIVIL SUIT
ko2
TATA CAPITAL LTD Vs UNIQUEANISH
IOMP (I) (COMM.)/905/2025 [25-09-2025 ICRANE SERVICES 8383 BHOLA(P), 0811452022 lanishbholal7@yahoo.com 23.09.2025



mailto:anishbhola17@yahoo.com
mailto:gupta.varun1@gmail.com
mailto:anishbhola17@yahoo.com
mailto:anishbhola17@yahoo.com
mailto:anishbhola17@yahoo.com
mailto:anishbhola17@yahoo.com
mailto:anishbhola17@yahoo.com

S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
COURT ROOM(CIVIL SUIT
o2
OMP (COMM.)/48/2025 26-09-2025 YUNUS Vs SRIRAM FINANCE LTD ANJUM NAAZ [8287807074 Inoshumkhan@gmail.com 22.09.2025
ICOURT ROOM(CIVIL SUIT
ko2
CHIRAG GOEL Vs LAKSHM]
CS (COMM)/1058/2025 27-09-2025 IENGINEERING WORKS IANIL KUMAR (9313579493 ladv.anilsingh@gmail.com 25.09.2025
ICOURT ROOM(CIVIL SUIT
ko2
MS RRM TRADING|
INTERNATIONAL PVT LTD Vs MSMUNISH
CS (COMM)/1059/2025 27-09-2025 [UNI SWIFT IVOHRA 9811427955 munish.lawvohra@gmail.com  [20.09.2025
14 ISH. ASHUTOSHWEST
IKUMAR, DISTRICT] 201 AXIS BANK LTD Vs SONUADV. LALIT] lalitpandeyadvassocial
UUDGE Extn Block OMP (I) OMP (I) (COMM)/1093/2025[01-09-2025 CHOUDHARY PANDEY(P), (0130383143 tes@gmail.com 30-08-2025
(COMMERCIAL
ICOURT)
YES BANK LTD Vs RAHULADV. LALIT] lalitpandeyadvassocia
OMP (I) OMP (I) (COMM)/1098/2025/02-09-2025 SHRIVASTAVA PANDEY(P), 8130383143 tes@gmail.com 130-08-2025
Shriram Finance Ltd Vs HASARATManoj manojk.adv@gmail.c
OMP (1) IOMP (I) (COMM)/1099/2025|02-09-2025 AL Kumar(P), 0811133644 om 130-08-2025
AXIS BANK LIMITED Vs |ADV. LALIT] lalitpandeyadvassocia
OMP (I) OMP (I) (COMM)/1100/2025(02-09-2025 KUTUBUDDIN PANDEY(P), 8130383143 tes@gmail.com 130-08-2025
AXIS BANK LIMITED Vs |ADV. LALIT] lalitpandeyadvassocia|
OMP (1) IOMP (I) (COMM)/1101/2025 [02-09-2025 CHANDRA PRAKASH SINGH PANDEY(P), 8130383143 tes@gmail.com 130-08-2025
. o PUNJAB NATIONAL BANK Vs [PARAS parasaggarwaladv@g | = o
EX [Execution (Comm)/294/2025|02-09-2025 SHIVAM BANSAL AGGARWAL(P), 0810600656 mail.com 130-08-2025
. . Krishna K| advkrishnai4a@gmai
CS ICS (COMM)/748/2025 03-09-2025 State Bank of India Vs Jitender Sharma(P), 9315165656 Lcom 01-09-2025
EX Exe/228/202 04-00-202 AXIS BANK LTD Vs GEETAShobha 811102158 srshobhagupta@gmai02_0 202
5 4-09 5 SHARMA Gupta(P), ° 9215 l.com 9 5



mailto:noshumkhan@gmail.com
mailto:adv.anilsingh@gmail.com
mailto:munish.lawvohra@gmail.com

S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-

REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
IUNION BANK OF INDIA Vs
IKARTIK SIKKA SON OF DHARAM dharewalsandeep9os
CS CS (COMM)/750/2025 04-09-2025 PAL SIKKA PROP OF GURNAMAsandeEP .(P), [8800892099 @gmail.com 03-09-2025
IENTERPRISES
Ruchika Agarwal Vs  KrishnaAnirudh mail@anirudhgupta.c
CS CS (COMM)/754/2025 06-09-2025 Sarwiya Gupta(P), 0811993041 o.in 04-09-2025
M/S PG CABS INDIA PVT LTD RAJESH singh@hotmail.co
cs CS (COMM)/753/2025 06-09-2025 THROUGH ITS AR SHAILENDRAKUMAR 0811992006 Ep-sing “%lb3-09-2025
KUMAR JHA Vs AMIT DHINGRA [PANDEY(P),
. - IAMIT amitkumar3294@red
OMP (I) OMP (I) (COMM)/1134/2025 [09-09-2025 |Axis Bank Limited Vs RIYASAT KUMAR(P), 8860939556 \ffmail.com 06-09-2025
Hdfc Bank Limited Vs NAGENDERMANISH msvermachambers@
OMP (1) IOMP (I) (COMM)/1173/2025 [10-09-2025 SHANKER 0650810426 . 08-09-2025
SHARMA gmail.com
VERMA(P),
MHROUGH ITS PROPRIETOR MS
DEEPALI BHARDWAJ Vs M/S adv.amandkumargup
CS CS (COMM)/759/2025 10-09-2025 SHIVAM HOSIERY HOUSEEKTA(P), 7838104247 ta@gmail.com 08-09-2025
(THROUGH ITS PROPRIETOR|
.. MANISH
OMP (I) OMP (I) (COMM)/1170/2025 [10-09-2025 Hdfc Bank Limited Vs SUNILgy,ngpp 0650810426 msvermachambers@ |, 0 o5-
KUMAR gmail.com
VERMA(P),
o MANISH
Hdfc Bank Limited Vs NAVITA] msvermachambers@
OMP (1) OMP (I) (COMM)/1172/2025 [10-09-2025 RAIZADA SHANKER 0650810426 email.com 08-09-2025
VERMA(P),
. Kotak Mahindra Pri Lid V .
EX [Execution (Comm)/312/2025 [10-09-2025 N?&SPREETIIIEA%R rime S Sunny Arora(P),|9910574027 Not Mentioned 09-09-2025
DDV Management Services PrivatePankaj pankajchawlag1@gm
CS CS (COMM)/767/2025 11-09-2025 Egﬁzg Vs Dtwelve Spaces Private Chawla(P), 0810103302 ail.com 08-09-2025
BANK OF BARODA Vs SIMMICHITRA chitramalhotrasabti@
CS CS (COMM)/768/2025 11-09-2025 MADAN AND ORS M ALHOTRA(P),9212888057 email.com 11-09-2025
Skyzed Management and| . .
CS CS (COMM)/766/2025 11-09-2025 Information Services Vs thelvePankaJ 0810103302 pa nkajchawla41@gm 11-09-2025
. A IChawla(P), ail.com
Spaces Private Limited
SUDHIR MALHOTRA-- Vs AGVASEEM .
CS CS (COMM)/763/2025 11-09-2025 OVERSEAS PVT LTD Mian(P), 9336789789 Not Mentioned 11-09-2025




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
ITS PROPRIETOR (PARVEENDEEP AK
IKUMAR GARG) Vs M/S QURESHI bansalassociateslawfi
cS S (COMM)/772/2025 1270972025 INTL DS-MAX FNF CONSORTIUMgA%(P) 0899951645 rm@gmail.com 1270972025
PRIVATE LIMITED THROUGH ITS ’
VL[S GARG RKUADLIINLED|
THROUGH ITS PARTNERDEEPAK bansalassociateslawfi
CS CS (COMM)/771/2025 12-09-2025 (PARVEEN KUMAR GARG) Vs KUMAR 9899951645 rm@gmail.com 12-09-2025
M/S RAHEJA DEVELOPERS LTDBANSAL(P), gmar.
Mhraich ita dirantarae
. o IAMIT amitkumar.294@redi
OMP (I) OMP (I) (COMM)/1220/2025(15-09-2025 |Axis Bank Limited Vs MD MOSHIMKUMAR(P), 8860939556 ermail.com 11-09-2025
Axis Bank Limited Vs RAJESH |AMIT amitkumar.294@redi
OMP (I) OMP (I) (COMM)/1221/2025 [15-09-2025 KUMAR KUMAR(P), 8860939556 ltrmail.com 11-09-2025
IAXIS BANK LIMITED Vs KOMALADV. LALIT] lalitpandeyadvassocial
OMP (1) OMP (I) (COMM)/1219/2025 [15-09-2025 TTWARI PANDEY(P), 8130383143 tes@gmail.com 11-09-2025
IAMRITANAND
. . . A amritananda@csmch
IMISC Misc DJ/893/2025 15-09-2025 Pankaj Vohra Vs Anju Vohra CHAKRAVORT 0971846694 ambers.com 10-09-2025
Y(P),
.. MANISH
Hdfc Bank Limited Vs ANKESH msvermachambers@
OMP (I) OMP (I) (COMM)/1251/2025 [16-09-2025 KUMAR PANDEY \Sf;lﬁﬂlg(ig 9650810426 email.com 13-09-2025
Hdfc Bank Limited Vs NAVEENMANISH msvermachambers@
OMP (1) OMP (I) (COMM)/1252/2025[16-09-2025 SHANKER 0650810426 - 13-09-2025
KUMAR VERMA(P) gmail.com
o MANISH
OMP (I) IOMP (I) (COMM)/1253/2025[16-09-2025 Hdfc Bank Limited Vs TOFIQSHANKER 9650810426 mSV?rmaChambers@ 13-09-2025
KHAN VERMA(P) gmail.com
o MANISH
OMP (1) OMP (I) (COMM)/1254/2025[16-09-2025 Hdfc Bank Limited Vs SHALUSHANKER 0650810426 msve;rmachambers@ 13-09-2025
CHUGH VERMA(P) gmail.com
Hdfc Bank Limited Vs HIMANSHUMANISH msvermachambers@
OMP (1) IOMP (I) (COMM)/1255/2025 [16-09-2025 SHANKER 9650810426 : 13-09-2025
JAIN VERMA(P) gmail.com
o MANISH
OMP (I) OMP (I) (COMM)/1256/2025[16-09-2025 Hdfc Bank Limited Vs YAJNYSHANKER 0650810426 msvgrmachambers@ 13-09-2025
SINGH VERMA(P) gmail.com
M/S HI TECH PACKAGING| oy
cs CS (COMM)/778/2025 16-09-2025 INDUSTRIES Vs M/S KAPOORgi"‘:jﬁ‘i‘gg Pal 045441410 Zﬁtigglrammhl@hOtm12—09—2025
IENTERPRISES AND ANR ’ :
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APIS INDIA LTD Vs SURAJ SINGHMukund lharish@barahamile
CS CS (COMM)/777/2025 16-09-2025 IPROPRIETOR OF NIRMALAYa dav(P) 8285202359 lservices.com &4 10-09-2025
ENTERPRISES Vi .
o MANISH
OMP (1) IOMP (I) (COMM)/1248/2025[16-09-2025 Hdfc Bank Limited Vs MANANSHAN KER 0650810426 msvgrmachambers@ 13-09-2025
GARG VERMA(P) gmail.com
OMP (1) IOMP (I) (COMM)/1249/2025[16-09-202 Hdic Bank Limited Vs SUNRRISEIQ/I}?EI\II%%R 650810426 msvermachambers@ 13-09-202
49/2025(16-09-2025 HITECH INDIA PVT LTD VERMACP) 96508104 gmail.com 3-09-2025
. MANISH
OMP (I) IOMP (I) (COMM)/1250/2025[16-09-2025 Hdfc Bank Limited Vs HARISH SHANKER 9650810426 msvgrmachambers@ 13-09-2025
IARORA VERMA(P) gmail.com
IAqualite Industries Private Limited . .
. IARCHIT lalitpandeyadvassocial
CS CS (COMM)/783/2025 17-09-2025 Vs M/'s Punjgb Boot HouseSINGHAL(P), 8130383143 tes@gmail.com 15-09-2025
(Through its Proprietor )
IADV. LALIT] lalitpandeyadvassocia
OMP (1) OMP (I) (COMM)/1274/2025[17-09-2025 IYes Bank Ltd Vs KARAN NAGPAL PANDEY(P), 8130383143 tes@gmail.com 15-09-2025
IADV. LALIT] lalitpandeyadvassocia|
OMP (1) OMP (1) (COMM)/1275/2025 [17-09-2025 IYes Bank Ltd Vs RAVI KUMAR PANDEY(P), 8130383143 tes@gmail.com 15-09-2025
Yes Bank Ltd Vs MUNTAJIRADV. LALIT] lalitpandeyadvassocia
OMP (1) OMP (I) (COMM)/1276/2025 17-09-2025 IAFZAAL PANDEY(P), 8130383143 tes@gmail.com 15-09-2025
HDFC BANK LTD Vs GAURAV ADV. LALIT] lalitpandeyadvassocia|
OMP (I) OMP (I) (COMM)/1312/2025 [18-09-2025 KUMAR PANDEY(P), 8130383143 tes@gmail.com 15-09-2025
ADV. LALIT] lalitpandeyadvassocial
OMP (1) IOMP (I) (COMM)/1309/2025[18-09-2025 IYes Bank Ltd Vs PARVEEN DALJIT| PANDEY(P), 8130383143 tes@gmail.com 15-09-2025
IADV. LALIT] lalitpandeyadvassocial
OMP (1) OMP (I) (COMM)/1307/202518-09-2025 IYes Bank Ltd Vs MOHAN KUMAR PANDEY(P), 8130383143 tes@gmail.com 15-09-2025
IADV. LALIT] lalitpandeyadvassocia
OMP (I) IOMP (I) (COMM)/1308/2025[18-09-2025 IYes Bank Ltd Vs DINESH SINGH PANDEY(P), 8130383143 tes@gmail.com 15-09-2025
HDFC BANK LTD Vs ROHIT |ADV. LALIT lalitpandeyadvassocia
OMP (1) OMP (I) (COMM)/1311/2025 [18-09-2025 GANDHI PANDEY(P), 8130383143 tes@gmail.com 15-09-2025
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HDFC BANK LTD Vs GAJRAM ADV. LALIT] lalitpandeyadvassocia
OMP (1) OMP (I) (COMM)/1313/2025 [18-09-2025 SINGH PANDEY(P), 8130383143 tes@gmail.com 15-09-2025
CANARA BANK Vs JASMEET] . .
CS CS (COMM)/791/2025 18-09-2025 SINGH M/S SONIAI(\:/IiIIr,FI—II{gTRA(P) 0212888057 c};‘;ﬂ?gﬁmtrambn@16-09-2025
INTERNATIONAL ’ 8 '
CANARA BANK Vs ROHIT] . .
ICHITRA chitramalhotrasobti@
CS CS (COMM)/790/2025 18-09-2025 SRINIWAS PROP M/S SIMBAM ALHOTRA(P),9212888057 email.com 16-09-2025
IFASHION
Bank of Baroda Vs M/S LUDHIANA| advocate.deepa.supta
CS CS (COMM)/795/2025 19-09-2025 IMART THROUGH ITSDeepa Gupta(P),/9312292558 @gmail . mp -8up 17-09-2025
PROPRIETOR SACHIN SHARMA gmatl.co
Under Armour Inc Vs ASHOKShravan unitedmark@uniteda
CS CS (COMM)/797/2025 19-09-2025 KUMAR TRADING AS PU-LION| 9201970125 - 17-09-2025
Bansal(P), ndunited.com
PVT LTD
UNION BANK OF INDIA Vs Arun Kuman
CS CS (COMM)/796/2025 19-09-2025 SHALINI SHARMA PROPRIETORShukla(P) 0312400295 connect@snslegal.in [17-09-2025
OF M/S SHALINI CAFE ’
IADV. LALIT] lalitpandeyadvassocia|
OMP (1) OMP (I) (COMM)/1326/2025[19-09-2025 IYes Bank Ltd Vs RACHIT MADAN PANDEY(P), 8130383143 tes@gmail.com 17-09-2025
L Bank Of Baroda Vs Amit Kumaramit rkumar.advigs4@gm| .
CS CS (COMM)/794/2025 19-09-2025 Gaba mahaliyan(P), 8275092500 ail.com 16-09-2025
IYes Bank Ltd Vs VINOD KUMARADV. LALIT] lalitpandeyadvassocia|
OMP (I) OMP (I) (COMM)/1338/2025[20-09-2025 DHASMANA PANDEY(P), 8130383143 tes@gmail.com 19-09-2025
KARTIK legal@katyalassociate
OMP (1) IOMP (I) (COMM)/1340/2025[20-09-2025 IYES BANK LTD Vs DEENU KHAN KUMAR(P), 011-26211488 s com 18-09-2025
IADV. LALIT] lalitpandeyadvassocial
OMP (1) OMP (I) (COMM)/1339/2025[20-09-2025 IYes Bank Ltd Vs RUCHI RUCHI PANDEY(P), 8130383143 tes@gmail.com 19-09-2025
YES BANK LTD Vs DEEPAKKARTIK legal@katyalassociate
OMP (I) IOMP (I) (COMM)/1348/2025[22-09-2025 SHARMA KUMAR(P), 011-26211488 s com 19-09-2025
YES BANK LTD Vs RAHULKARTIK legal @katyalassociate
OMP (1) OMP (I) (COMM)/1361/2025 [23-09-2025 KUMAR KUMAR(P), 011-26211488 s com 20-09-2025




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
YES BANK LTD Vs HIMANIKARTIK legal@katyalassociate
OMP (1) OMP (I) (COMM)/1362/2025[23-09-2025 HIMANI KUMAR(P), 011-26211488 s com 20-09-2025
SIRS POLO ENTERPRISES PVT|
LTD through its Director SomnathRajendra kumar| bharani.law.chamber
Ccs CS (COMM)/802/2025 23-09-2025 Hola Vs NEELKANTH IMPEX PropBharani(P), [ 235085278 s@gmail.com 22-09-2025
Jyoti Khurana
KARTIK legal@katyalassociate
OMP (1) OMP (I) (COMM)/1363/2025[23-09-2025 IYES BANK LTD Vs GURU DAYAL KUMAR(P), 011-26211488 s com 20-09-2025
IYES BANK LTD Vs SATYANANDKARTIK legal@katyalassociate
OMP (I) OMP (I) (COMM)/1364/2025[23-09-2025 IARYA KUMAR(P), 011-26211488 . com 20-09-2025
YES BANK LTD Vs BABITAKARTIK legal @katyalassociate
OMP (1) IOMP (I) (COMM)/1365/2025[23-09-2025 IAGGARWAL KUMAR(P), 011-26211488 s.com 20-09-2025
GIRISH SETHI AND ORS Vs amitvohras6@gmail
CS CS (COMM)/800/2025 23-09-2025 FIITJEE e-School Private Limitedamit vohra(P), [9958258255 om 508 ' 20-09-2025
through its Director
YES BANK LTD Vs BRIJBIRKARTIK legal @katyalassociate
OMP (1) IOMP (I) (COMM)/1360/2025[23-09-2025 BRAHM SINGH KUMAR(P), 011-26211488 s.com 19-09-2025
[Punjab National Bank through its avrAVADHESH
CS CS (COMM)/806/2025 24-09-2025 dhananjay Vs RAHUL ARORAKUMAR 0810362626 akshakyao1gmail.comj22-09-2025
PROPRIETOR M/S AIR FLOW SHAKYA(P),
INITNTTIL JUNLJZX IFRUIRICTUR]
M/S INTEGRAL INTERNATIONALBH ANU
CS CS (COMM)/807/2025 25-09-2025 Vs PURSHOTTAM J HAMOH AN(P) 0312432926 Not Mentioned 22-09-2025
PROPRIETOR/ DIRECTOR OF M/S ’
MM ENTERDRIQCEQ
. o IAMIT amitkumar.294@redi
OMP (1) OMP (I) (COMM)/1398/2025[26-09-2025 |Axis Bank Limited Vs ANUP KUMAR(P), 8860939556 efmail.com 23-09-2025
. .. IAMIT amitkumar.294@redi
OMP (1) OMP (I) (COMM)/1396/2025[26-09-2025 |Axis Bank Limited Vs DANISH KUMAR(P), 8860939556 ltrmail.com 23-09-2025
Axis Bank Limited Vs PAWANAMIT amitkumar.294@redi
OMP (1) IOMP (I) (COMM)/1393/2025[26-09-2025 KUMAR KUMAR(P), 8860939556 efmail.com 23-09-2025
|Axis Bank Limited Vs PARAMJEET AMIT amitkumar.294@redi
OMP (1) OMP (I) (COMM)/1394/2025[26-09-2025 DAYAL KUMAR(P), 8860939556 tfmail.com 23-09-2025




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-

REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
|Axis Bank Limited Vs KAMLESH |AMIT amitkumar.294@redi
OMP (1) OMP (I) (COMM)/1395/2025[26-09-2025 MISHRA KUMAR(P), 8860939556 lemail.com 23-09-2025
OMP (1) IOMP (I) (COMM)/1397/2025 [26-09-2025 |Axis Bank Limited Vs BABAR ALI %I{EAR(P) 8860939556 ?ﬁ;ﬁfgﬁz%@redl 23-09-2025
IAXIS BANK LIMITED Vs NKGSANJEEV litigaton @srcsiegal.co
OMP (I) IOMP (I) (COMM)/1407/2025[27-09-2025 INFRASTRUCTURE LIMITED PATHAK(P), 9717028845 I 24-09-2025
OMP (I) OMP (I) (COMM)/1405/2025[27-09-2025 AKEZI\?ank Limited Vs FAISAL%IIT[ AR(P) 8860939556 ?ﬁ;ﬁiﬁlﬁgg“@redl 25-09-2025
MS DHAWAN BOX SHEET] brijendra.adv7o@gm
EX [Execution (Comm)/338/2025[27-09-2025 CONTAINERS PVT LTD Vs MSANUBHAV(P), 9818977551 T -adv7oeg 23-09-2025
INSPIRE INFINITY PVT LTD pil.com
RAHUL JAIN Vs M/s ManipalMahinder ashokpoplii6 @yahoo.
Ccs CS (COMM)/815/2025 27-09-2025 Cigna Health Insurance Co Ltd Kumar(P), 9811031736 in 25-09-2025
OMP (I) IOMP (I) (COMM)/1406/2025[27-09-2025 AD)lg/'SI BANK LIMITED Vs SARITA iggli]i:(\(lp) 0717028845 E;agaton@srcswgal.co 24-09-2025
15 MS. VINEETAWEST CS/(COMM) 736/2025 01.09.2025 ICANARA BANK VS. LOKESHSANJAY 9811179171 legalyukti63@gmaio1.09.2025
IGOYAL, DISTRICT] 209 KUMAR IAGGARWAL
WUDGE [Extn Block
(COMMERCIAL
ICOURT)-02 OMP(1)(COMM) 1092/2025 01.09.2025 IAXIS BANK VS. DHANANJAY [LALIT 8130383143 lalitpandeyadv@gn01.09.2025
PANDEY
OMP(I)(COMM) 1112/2025 02.09.2025 %IS BANK VS. RAJEEV%IS‘EY 8130383143 lalitpandeyadv@gno2.09.2025
OMP(I)(COMM) 1113/2025 02.09.2025 SHRIRAM FINANCE LTD VS.MANOJ 0811133644 manojk.adv@gmailo2.09.2025
INASEEM KUMAR
OMP(I)(COMM) 1114/2025 02.09.2025 IAXIS BANK VS. DHANISHLALIT 8130383143 lalitpandeyadv@gno2.09.2025
CHAUDHARY PANDEY
MISC.DJ 1115/2025 02.09.2025 IAXTS BANK VS. ARNAV LALIT 8130383143 lalitpandeyadv@gno2.09.2025
PANDEY
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ICS/(COMM) 1116/2025 02.09.2025 SHRIRAM FINANCE LTD VS. 9811133644 manojk.adv@gmailo2.09.2025
ALEEM KUMAR

ICS/(COMM) 1117/2025 02.09.2025 AXIS BANK VS. SUDAMALALIT 8130383143 lalitpandeyadv@gno2.09.2025
CHANDRA DAS PANDEY

ICS/(COMM) 744/2025 03.09.2025 SARAOGI SUPER SALES VS.VARUN BEDI 8285672608 advocatevarunbedio3.09.2025
MANOJ KUMAR SINGH

OMP(I)(COMM) 1166/2025 10.09.2025 HDFC BANK VS. SATPALMANISH 9650810426 msvermachambers10.09.2025
IGOVIND SINGH SHANKAR

OMP(I)(COMM) 1167/2025 10.09.2025 HDFC BANK VS. SATPALMANISH 9650810426 msvermachambers10.09.2025
GAURAV NEGI SHANKAR

OMP(I)(COMM) 1168/2025 10.09.2025 HDFC BANK VS. JAI PRAKSHMANISH 0650810426 msvermachambers10.09.2025
YADAV SHANKAR

OMP(I)(COMM) 1169/2025 10.09.2025 IAXIS BNAK VS. MOD. AADIL AMIT KUMAR|8860939556 amitkumar.294@r{0.09.2025

OMP(I)(COMM) 1171/2025 10.09.2025 SHRI RAM FINANCE VS.MANOJ 0811133644 manojk.adv@gmail10.09.2025
RAKESH KUMAR KUMAR

OMP(I)(COMM) 1174/2025 10.09.2025 SHRI RAM FINANCE VS.MANOJ 0811133644 manojk.adv@gmail10.09.2025
SHOKIN KUMAR

OMP(I)(COMM) 1175/2025 10.09.2025 SHRI RAM FINANCE VS.MANOJ 0811133644 manojk.adv@gmail10.09.2025
MUSTAKIM KUMAR

CS/(COMM) 762/2025 11.09.2025 BRAHM DEV SHRAMA VS.BABU LAL9312049415 blgupta282@gmaili11.09.2025
IKANWAR KISHORE NAGPAL |GUPTA

ICS/(COMM) 764/2025 11.09.2025 BANK OF MAHARASHTRA VS.BIJAY 70015893669 |advbmg2016@gmaj11.09.2025
SHANKAR JHA MOHAN

GOSWAMI
CS/(COMM) 765/2025 11.09.2025 JASMIN SINGH ANAND VS.BIJAY 79015893669 |advbmg2016@gmaj11.09.2025



mailto:manojk.adv@gmail.com
mailto:lalitpandeyadv@gmail.com
mailto:advocatevarunbedi@gmail.com
mailto:msvermachambers@gmail.com
mailto:msvermachambers@gmail.com
mailto:msvermachambers@gmail.com
mailto:amitkumar.294@rediffmail.com
mailto:manojk.adv@gmail.com
mailto:manojk.adv@gmail.com
mailto:manojk.adv@gmail.com
mailto:blgupta282@gmail.com
mailto:advbmg2016@gmail.com
mailto:advbmg2016@gmail.com

S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

OMP(I)(COMM) 1186/2025 11.09.2025 IAXIS BANK VS. ADITYA RAJ| 8860939556 amitkumar.294@r1.09.2025
ANAND

ICS/(COMM) 770/2025 12.09.2025 GARG ROADLINES VS. M/SDEEPAK 9899951648 bansalassociateslay2.09.2025
INEELKANTHAM SYSTEMSBANSAL
PVT LTD

OMP(I)(COMM) 1203/2025 15.09.2025 IAXIS BANK VS. NEHA SARAF [LALIT 8130383143 lalitpandeyadv@gni2.09.2025

PANDEY
OMP(I)(COMM) 1204/2025 15.09.2025 IAXTS BANK VS. NOORUL HAQ [LALIT 8130383143 lalitpandeyadv@gni2.09.2025
PANDEY

OMP(I)(COMM) 1205/2025 15.09.2025 AXIS BANK VS. MOHDLALIT 8130383143 lalitpandeyadv@gni2.09.2025
PARVEJ PANDEY

OMP(I)(COMM) 1206/2025 15.09.2025 IAXIS BANK VS. SABNAMLALIT 8130383143 lalitpandeyadv@gni2.09.2025
IASRAF PANDEY

OMP(I)(COMM) 1207/2025 15.09.2025 IAXIS BANK VS. MANDEEPLALIT 8130383143 lalitpandeyadv@gni2.09.2025
SINGH PANDEY

OMP(I)(COMM) 1209/2025 15.09.2025 IAXIS BANK VS. SACHINLALIT 8130383143 lalitpandeyadv@gni12.09.2025
KUMAR IPANDEY

OMP(I)(COMM) 1210/2025 15.09.2025 IAXIS BANK VS. MOHDLALIT 8130383143 lalitpandeyadv@gni2.09.2025
IMUSTAQEEM PANDEY

OMP(I)(COMM) 1210/2025 15.09.2025 IAXIS BANK VS. ANEESHLALIT 8130383143 lalitpandeyadv@gni12.09.2025
AHMAD PANDEY

OMP(I)(COMM) 1211/2025 15.09.2025 IAXIS BANK VS. DEEPAKLALIT 8130383143 lalitpandeyadv@gni2.09.2025
INAYAK PANDEY

OMP(I)(COMM) 1212/2025 15.09.2025 IAXIS BANK VS. HIMANSHU[LALIT 8130383143 lalitpandeyadv@gni2.09.2025
VERMA PANDEY

CS/(COMM) 775/2025 16.09.2025 BEST TECH PIPES LLP VS.SHAILENDER/9999029218 shailnegi1984@gmi16.09.2025
IMFB CEOTECH PVT LTD R NEGI
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OMP(I)(COMM) 1237/2025 16.09.2025 HDFC BANK VS. HERAMBMANISH 9650810426 msvermachambers16.09.2025
IARORA SHANKAR
OMP(I)(COMM) 1238/2025 16.09.2025 HDFC BANK VS. IMAMUDDIN MANISH 9650810426 msvermachambers16.09.2025
SHANKAR
OMP(I)(COMM) 1239/2025 16.09.2025 HDFC BANK VS. SAROJMANISH 9650810426 msvermachambers16.09.2025
KAUSHIK SHANKAR
OMP(I)(COMM) 1240/2025 16.09.2025 HDFC BANK VS. CHARANMANISH 9650810426 msvermachambers16.09.2025
SINGH SHANKAR
OMP(I)(COMM) 1241/2025 16.09.2025 HDFC BANK VS. BRIJESH MANISH 9650810426 msvermachambers16.09.2025
SHANKAR
OMP(I)(COMM) 1242/2025 16.09.2025 HDFC BANK VS. SUSHIL JHA MANISH 0650810426 msvermachambers16.09.2025
SHANKAR
OMP(I)(COMM) 1243/2025 16.09.2025 HDFC BANK VS. HIMSHIKHAMANISH 0650810426 msvermachambers16.09.2025
CHOUDHARY SHANKAR
OMP(I)(COMM) 1244/2025 16.09.2025 HDFC BANK VS. ARVINDERMANISH 0650810426 msvermachambers16.09.2025
SINGH SHANKAR
ICS/(COMM) 770/2025 12.09.2025 GARG ROADLINES VS. M/SDEEPAK 0899951648 bansalassociateslayu2.09.2025
INEELKANTHAM SYSTEMSBANSAL
PVT LTD
OMP(I)(COMM) 1203/2025 15.09.2025 IAXTS BANK VS. NEHA SARAF [LALIT 8130383143 lalitpandeyadv@gni12.09.2025
PANDEY
OMP(I)(COMM) 1204/2025 15.09.2025 IAXTS BANK VS. NOORUL HAQ [LALIT 8130383143 lalitpandeyadv@gni2.09.2025
PANDEY
OMP(I)(COMM) 1205/2025 15.09.2025 AXIS BANK VS. MOHDLALIT 8130383143 lalitpandeyadv@gni2.09.2025
PARVEJ PANDEY
OMP(I)(COMM) 1206/2025 15.09.2025 IAXIS BANK VS. SABNAMLALIT 8130383143 lalitpandeyadv@gni2.09.2025
IASRAF PANDEY
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OMP(I)(COMM) 1207/2025 15.09.2025 IAXIS BANK VS. MANDEEP 8130383143 lalitpandeyadv@gni2.09.2025
SINGH PANDEY
OMP(I)(COMM) 1209/2025 15.09.2025 AXIS BANK VS. SACHINLALIT 8130383143 lalitpandeyadv@gni2.09.2025
KUMAR PANDEY
OMP(I)(COMM) 1210/2025 15.09.2025 AXIS BANK VS. MOHDLALIT 8130383143 lalitpandeyadv@gni2.09.2025
MUSTAQEEM PANDEY
OMP(I)(COMM) 1210/2025 15.09.2025 IAXIS BANK VS. ANEESHLALIT 8130383143 lalitpandeyadv@gni2.09.2025
AHMAD PANDEY
OMP(I)(COMM) 1211/2025 15.09.2025 AXIS BANK VS. DEEPAKLALIT 8130383143 lalitpandeyadv@gni2.09.2025
INAYAK PANDEY
OMP(I)(COMM) 1212/2025 15.09.2025 IAXIS BANK VS. HIMANSHU[LALIT 8130383143 lalitpandeyadv@gni2.09.2025
VERMA PANDEY
ICS/(COMM) 775/2025 16.09.2025 BEST TECH PIPES LLP VS.SHAILENDER[9999029218 shailnegi1984@gm{16.09.2025
MFB CEOTECH PVT LTD R NEGI
OMP(I)(COMM) 1237/2025 16.09.2025 HDFC BANK VS. HERAMBMANISH 0650810426 msvermachambers16.09.2025
ARORA SHANKAR
OMP(I)(COMM) 1238/2025 16.09.2025 HDFC BANK VS. IMAMUDDIN MANISH 0650810426 msvermachambers16.09.2025
SHANKAR
OMP(I)(COMM) 1239/2025 16.09.2025 HDFC BANK VS. SAROJMANISH 9650810426 msvermachambers16.09.2025
KAUSHIK SHANKAR
OMP(I)(COMM) 1240/2025 16.09.2025 HDFC BANK VS. CHARANMANISH 0650810426 msvermachambers16.09.2025
SINGH SHANKAR
OMP(I)(COMM) 1241/2025 16.09.2025 HDFC BANK VS. BRIJESH MANISH 0650810426 msvermachambers16.09.2025
SHANKAR
OMP(I)(COMM) 1242/2025 16.09.2025 HDFC BANK VS. SUSHIL JHA MANISH 9650810426 msvermachambers16.09.2025
SHANKAR
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OMP(I)(COMM) 1243/2025 16.09.2025 (}:IDgC BANK VS. HIMSHI o 9650810426 msvermachambers16.09.2025
HOUDHARY HANKAR
OMP(I)(COMM) 1244/2025 16.09.2025 HDFC BANK VS. ARVINDERMANISH 9650810426 msvermachambers16.09.2025
SINGH SHANKAR
16 ISH. RAGHUBIRWEST
SINGH, DISTRICT] 203 PUNJAB NATIONAL BANK Vs [Parikshit prn ahip alog|
UUDGE Extn Block CS (COMM)/738/2025 01-09-2025 SONU SHARMA Mahipal(P), 808873986 @gmail. c orn 30.08.2025
(COMMERCIAL
ICOURT)-03

1t
AXIS BANK LTD Vs WASEEMADV. LALITSl 03831 Zﬂggi' advassociates( [01-09-202
KHAN PANDEY(P), 30363143 : 9-2025

a),l!mai I.com

OMP (I) (COMM)/1094/2025/01-09-2025

lalit[!
andel'.advassociates( [01-09-2025
a),l!mai I.com

AXIS BANK LTD Vs PRIYANKAADV. LALIT

IOMP (I) (COMM)/1097/2025/|01-09-2025 SINGH RAGHUVANSHI PANDEY(P) 8130383143

ADV.  LALIT falit[!
IOMP (I) (COMM)/1095/2025/|01-09-2025 IAXIS BANK LTD Vs KETAN GARG P ANi)EY(P) 8130383143 andel'.advassociates( |01-09-2025

a),I'mai I.com

lalit[!
8130383143 andel'.advassociates( [01-09-2025
a),I'mai I.com

AXIS BANK LTD Vs JASMEETADV. LALIT

IOMP (I) (COMM)/1096/2025/|01-09-2025 KOUR PANDEY(P)

lalit[!
OMP (I) (COMM)/1122/2025 [02-09-2025 IAXIS BANK LTD Vs UMAADV. LALIT

SHANKAR MEHTA PANDEY(P), 8130383143 andel‘.qdvassociates( 01-09-2025
a),I'mai I.com
ADV.  LALIT Jalit[!
OMP (I) (COMM)/1121/2025 [02-09-2025 IAXIS BANK LTD Vs RAHUL P ANi)EY(P) 8130383143 andel'.advassociates( [01-09-2025

a),l!'mai I.com

Shriram Finance Ltd Vs ANKITManoj

NAYAK Kumar(P), INot Mentioned INot Mentioned

IOMP (I) (COMM)/1120/2025 |02-09-2025

lalit[!
andel'.advassociates(
a),l!mai I.com

IAXIS BANK LTD Vs GURSEWAKADV. LALIT

OMP (I) (COMM)/1119/2025 [02-09-2025 SINGH PANDEY(P) 8130383143

. IPUNJAB NATIONAL BANK Vs M/sPARAS
[Execution (Comm)/296/2025|02-09-2025 CBS Industries AGGARWAL(P)

JIS HEAD LIGHT GLASS Vs oxilitesarandeep

Execution (Comm)/295/2025/02-09-2025 techno industries private limited singh(P),
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YES BANK LTD Vs SHANSACHIN . legal@Kat\alassociat
OMP (I) (COMM)/1118/2025 |02-09-2025 MOHAMMAD KATYAL(P), INot Mentioned s com 01-09-2025
M/S GIPSKARTON INDIA PVT LTD MAYANK
CS (COMM)/747/2025 03-09-2025 Vs CHANDER NARULA IAGGARWAL(P),
JAGDISH SINGH DANGI Vs
Misc DJ/855/2025 02-09-2025 KESAVA ENGINEERS INDIA LLPxyz(P),
ICO AND ORS
Execution (Comm)/303/202504-09-202 SAN WUD SHOPPE PRIVATEPANKAJ
303/2025(04-09-2025 LIMITED Vs RITESH AGGARWAL |GUPTA(P),
CS (COMM)/755/2025 08-09-2025 i&i}?IIgSP\CI)’F E{SSI Vs M/S BAKSHI%%?,[LERI(P) INot Mentioned  Not Mentioned 06-09-2025
IAqualite Industries Private Limited ARCHIT . .
CS (COMM)/757/2025 09-09-2025 Vs NATINGAL SHAMSHUDEEN  SINGHAL(P), [Not Mentioned  [Not Mentioned 08-09-2025
Axis Bank Limited Vs SUJAL |[AMIT IAMITKUMAR.294@
OMP (I) (COMM)/1137/2025 |09-09-2025 KUMAR KUMAR(P), 18860939556. REDIFFMAIL.COM 06-09-2025
Axis Bank Limited Vs PARAS |[AMIT IAMITKUMAR.294@
OMP (I) (COMM)/1136/2025 [09-09-2025 SAINT KUMAR(P), 18860939556. REDIFFMAIL COM 06-09-2025
. o . IAMIT IAMITKUMAR.294@
OMP (I) (COMM)/1135/2025 [09-09-2025 |Axis Bank Limited Vs KOSHINDER KUMAR(P), 188609039556. REDIFFMAIL.COM 06-09-2025
o MANISH
IOMP (I) (COMM)/1165/2025 [10-09-2025 Hdfc Bank Limited Vs ANOOJSHANKER 9650810{26 msve;rmachambers(d 09-09-2025
ISURI VERMA(P) gmail.com
.. MANISH
OMP (I) (COMM)/1164/2025 [10-09-2025 Hdfc Bank Limited Vs RAJESHSHANKER 0650810{26 mSV?rmaChamberS(d 09-09-2025
KUMAR VERMA(P) gmail.com
- MANISH
OMP (I) (COMM)/1163/2025 [10-09-2025 Hdfc Bank Limited Vs RAMPREETSH ANKER 0650810{26 msvgrmachambers(d 00-09-2025
ISAHNI VERMA(P) gmail.com
MANISH msvermachambers(d
OMP (I) (COMM)/1162/2025 [10-09-2025 IHdfc Bank Limited Vs AMIT SAIN SHANKER 0650810{26 . 09-09-2025
VERMA(P) gmail.com
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OMP (I) (COMM)/1161/2025 [10-09-2025 Hdfe Bank Limited Vs KUTUMBHSHANKER 0650810{26 msvgrmachambers(d 09-09-2025
CARE PVT LTD VERMA(P) gmail.com
o MANISH
OMP (I) (COMM)/1159/2025 [10-09-2025 Hdfc Bank Limited Vs DEEPAKSHANKER 0650810{26 msvgrmachambers(d 09-09-2025
KALRA VERMA(P) gmail.com
.. MANISH
IOMP (I) (COMM)/1160/2025[10-09-2025 Hdfc Bank Limited Vs VARUNSHANKER 9650810{26 msve'zrmachambers(d 09-09-2025
SEHGAL VERMA(P) gmail.com
. . Manoj
[Execution (Comm)/311/2025 [10-09-2025 vineet kumar Vs PRADEEP RAWATGoswami(P), 09-09-2025
o . o IAMIT IAMITKUMAR.204@ |
IOMP (I) (COMM)/1157/2025 [10-09-2025 |Axis Bank Limited Vs MANGILAL KUMAR(P), 18860039556. REDIFFMAIL.COM [09-09-2025
lalit[!
IOMP (I) (COMM)/1182/2025 [11-09-2025 éﬁngﬁAN% AII:I%%Y Vs SURESHQAD;IIDEY(II,‘)AL IT8130383143 andel'.advassociates( [10-09-2025

a),I'mai I.com

Gulab Chandra|

[Execution (Comm)/315/2025 [11-09-2025 IRam Mohan Murari Vs S Katyal Yadav(P), 10-09-2025
Misc DJ/890/202 5-00-202 SARASWATI WOODS PVT LTD Vs Randhir [ 1-00-202
9 5 9-2025 OM TIMBER TRADERS kumar(P), 9-2025

OMP (I) (COMM)/1202/2025[15-09-2025 Axis Bank Limited Vs AMIT BHATI%I{EAR(P) 18860939556. %gggﬂ%@%‘h@ 11-09-2025
Axis Bank Limited Vs GAURAV |AMIT IAMITKUMAR.

OMP (I) (COMM)/1201/2025 [15-09-2025 YAIBA\?H tmnite S KUMAR(P) 18860939556. REDIFFMAIL.(%?)?VI@ 11-09-2025

OMP (I) (COMM)/1200/2025/15-09-2025 lAxis Bank Limited Vs FOZIA %QAR(P) 18860939556. ﬁg{gggﬁ‘?ﬁ‘ég}\d@ 11-09-2025

OMP (I) (COMM)/1198/2025 [15-09-2025 |Axis Bank Limited Vs FARJANA %g AR(P) 18860939556. gé?ggmié%‘h@ 11-09-2025
|Axis Bank Limited Vs DEEPU |AMIT IAMITKUMAR.294@

IOMP (I) (COMM)/1197/2025 [15-09-2025 SAHNI KUMAR(P), 18860939556. REDIFFMAIL.COM 11-09-2025
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|Axis Bank Limited Vs MOHAMADAMIT IAMITKUMAR.294@
OMP (I) (COMM)/1195/2025 [15-09-2025 IMRAN TYAGI KUMAR(P), 18860939556. REDIFFMAIL COM  [11-09-2025
Axis Bank Limited Vs MANOJAMIT IAMITKUMAR.294@
OMP (I) (COMM)/1196/2025 [15-09-2025 KUMAR GUPTA KUMAR(P), 18860939556. REDIFFMAIL.COM [11-09-2025
Axis Bank Limited Vs RAVI |[AMIT IAMITKUMAR.294@
OMP (I) (COMM)/1194/2025 [15-09-2025 CHOUDHARY KUMAR(P), 18860939556. REDIFFMAIL COM ['1-09-2025
OMP (I) (COMM)/1193/2025 [15-09-2025 Shriram Finance Ltd Vs SHOKIN %?;?ra,) 11-09-2025
lalit[!
1192/2025 15-09-2025 130383143 andel'.advassociates( [11-09-2025
o 1 om0/ SIS BNKCLID Ve AMISIEADY ALy ot advaseeies
> a),l!mai I.com
lalit[!
IOMP (I) (COMM)/1191/2025 [15-09-2025 %{& AIEANK LTD Vs SANJAYQAD;IIDEY(II,‘)AL IT8130383143 andel'.advassociates( [11-09-2025
> a),I'mai I.com
RAD lalit[!
OMP (I) (COMM)/1190/2025 [15-09-2025 ng)I(égI?ANK LTD Vs ANU HA?E;%)EY(;‘;&L I'1“8130383143 andel'.advassociates( [11-09-2025
> a),I'mai I.com
lalit[!
IAXIS BANK LTD Vs JAWAHARADV. LALIT .
OMP (I) (COMM)/1189/2025 [15-09-2025 8130383143 andel'.advassociates( 11-09-2025
ILAL GANDHI PANDEY(P), ) 1!mai I.com
. o AMIT IAMITKUMAR.294@
OMP (I) (COMM)/1188/2025 [15-09-2025 |Axis Bank Limited Vs ANIL YADAVKUMAR(P), 18860939556. REDIFFMAIL.COM [11-09-2025
.. MANISH
OMP (I) (COMM)/1269/2025[16-09-2025 Hdfc Bank Limited Vs RAKESHSHANKER 0650810426 msve;rmachambers@ 15-09-2025
JAIN VERMA(P) gmail.com
.. MANISH
IOMP (I) (COMM)/1268/2025[16-09-2025 Hdfc Bank Limited Vs SANJEEVSHAN KER 9650810426 mSV?rmaChambers@ 15-09-2025
KUMAR VERMA(P) gmail.com
[Execution (Comm)/318/2025[16-09-2025 ggliszM(s}[Ijjgg:h 1(\:/%: n derTING PVJ[Monica Goel(P), 15-09-2025
- MANISH
Hdfc Bank Limited Vs VOLTAIC| msvermachambers@
IOMP (I) (COMM)/1267/2025 [16-09-2025 POWER PRIVATE LIMITED SHANKER 9650810426 email.com 15-09-2025

VERMA(P),




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
ADV.  LALIT falit[!
OMP (I) (COMM)/1270/2025[17-09-2025 IYes Bank Ltd Vs RAVI KUMAR ; 8130383143 andel'.advassociates( [16-09-2025
PANDEY(P), X
a),l!mai I.com
Misc DJ/904/202 18-00-202 LONGLASST INC Vs TOSHIHARISH
904/2025 9-2025 IAUTOMATIC SYSTEM PVTLTD  [KUMAR(P),
lalit[!
HDFC BANK LTD Vs MUKESH ADV. LALIT ' .
IOMP (I) (COMM)/1306/2025[18-09-2025 KUMAR PANDEY(P), 8130383143 landel .gdvassomates( 17-09-2025
a),l!mai I.com
HDFC BANK LTD Vs BALWAN |ADV. LALIT lalit[! .
OMP (I) (COMM)/1303/2025[18-09-2025 . 8130383143 andel'.advassociates( [17-09-2025
SINGH PANDEY(P), .
a),l!mai I.com
|Aqualite Industries Private Limited ARCHIT . .
CS (COMM)/789/2025 18-09-2025 Vs Edusphere Through its partners SINGHAL(P), [Not Mentioned  [Not Mentioned 15-09-2025
Kwality Polythreads Private Ltd Vs |Ashish . .
CS (COMM)/788/2025 18-09-2025 Amit Thapar Kapur(P), [Not Mentioned  [Not Mentioned 16-09-2025
Axis Bank Limited Vs AMIT IAMITKUMAR.294@
IOMP (I) (COMM)/1302/2025[18-09-2025 MOHAMMAD SHAKIR KUMAR(P), 18860939556. REDIFFMAIL.COM 16-09-2025
SANJAY
CS (COMM)/787/2025 18-09-2025 ICANARA BANK Vs RAJESH AGGARWAL(P),
. o . IAMIT IAMITKUMAR.294@
IOMP (I) (COMM)/1323/2025[19-09-2025 |Axis Bank Limited Vs AMIT KUMAR(P), 18860039556. REDIFFMAIL.COM 16-09-2025
IAxis Bank Limited Vs SHAGUN |[AMIT \ IAMITKUMAR.294@
OMP (I) (COMM)/1322/2025[19-09-2025 AGGARWAL KUMAR(P), 18860939556. REDIFFMAIL.COM 16-09-2025
. o . IAMIT IAMITKUMAR.294@
IOMP (I) (COMM)/1321/2025 [19-09-2025 |Axis Bank Limited Vs RIYASAT KUMAR(P), 18860939556. REDIFFMAIL COM 16-09-2025
|Axis Bank Limited Vs MOHD |AMIT IAMITKUMAR.294@
OMP (I) (COMM)/1320/2025[19-09-2025 PARVEJ KUMAR(P), 18860939556. REDIFFMAIL.COM 16-09-2025
Gold Plus Glags Industry Limiteds Mordhwas
[Execution (Comm)/327/2025[19-09-2025 Vs Krishna Electricals Drives and|. Y
. Singh(P),
IAutomation Anr




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

lalit[!
OMP (I) (COMM)/1318/2025 [19-09-2025 Ss{stRA]?I%%td Vs MUKESH?E;G)EY(;‘)AL IT8130383143 andel'.advassociates( [18-09-2025

a),l!mai I.com

lalit[!
IOMP (I) (COMM)/1319/2025 [19-09-2025 gst lf\?nk Ltd Vs BIJENDERI;ADI\\I%EY(;‘)A LIT8130383143 andel'.advassociates( [18-09-2025

a),l!mai I.com

YES BANK LTD Vs SADDAMKARTIK

IOMP (I) (COMM)/1337/2025[20-09-2025 HUSAIN KUMAR(P)

INot Mentioned legal@Katvalassociatg19-09-2025

OMP (I) (COMM)/1336/2025[20-09-2025 ¥R1E;SHN1[3AA1{1\I K LTD Vs FAZLURE‘%%(P) INot Mentioned legal@Katvalassociatg19-09-2025

YES BANK LTD Vs JAIPUR UPKARTIK

OMP (I) (COMM)/1335/2025/20-09-2025 TRANSPORT SERVICE KUMAR(P)

INot Mentioned  [legal@Katvalassociatg19-09-2025

YES BANK LTD Vs HIMANIKARTIK

IOMP (1) (COMM)/1334/2025[20-09-2025 HIMANI KUMAR(P), INot Mentioned  [legal@Katvalassociatg19-09-2025
ADV.  LALIT Jalit[!
IOMP (1) (COMM)/1347/2025[22-09-2025 IYes Bank Ltd Vs AMIT SINGH P ANi)EY(P) 8130383143 andel'.advassociates( [20-09-2025
> a),l!mai I.com
KARTIK . .
IOMP (I) (COMM)/1346/2025[22-09-2025 IYES BANK LTD Vs AMIT KUMAR KUMAR(P) INot Mentioned  [legal@Katvalassociatg20-09-2025

HARSH SIKKA Vs DAVINDERDharam

[Execution (Comm)/329/202522-09-2025 SINGH Dev(P)

OMP (I) (COMM)/1354/2025[23-09-2025 %EHSAN%%I\[{KW AliTD Vs NITINE%%}XE(P) INot Mentioned  [legal@Katvalassociatg20-09-2025

YES BANK LTD Vs  ASHISHKARTIK

OMP (I) (COMM)/1355/2025 [23-09-2025 KUMAR KUMAR(P)

INot Mentioned  [legal@Katvalassociatg20-09-2025

Shriram Finance Ltd Vs SHYAMManoj

IOMP (I) (COMM)/1353/2025[23-09-2025 SUNDER Kumar(P) 22-09-2025
Punjab National Bank through its ar
. IAVADHESH
CS (COMM)/804/2025 24-09-2025 dhananjay Vs ASHISH SHARMAKUMAR 23-09-2025

PROPREITOR OF M S AB

IECOMMERCE SHAKYA(P),



mailto:legal@Katvalassociates.com
mailto:legal@Katvalassociates.com
mailto:legal@Katvalassociates.com
mailto:legal@Katvalassociates.com
mailto:legal@Katvalassociates.com
mailto:legal@Katvalassociates.com
mailto:legal@Katvalassociates.com
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REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
YES BANK LTD Vs HIMANSHUANANJAY asaplegalandadvocate
OMP (I) (COMM)/1380/2025[25-09-2025 PANJAWANI SINGH(P), 7030378800 s@gmail.com 25-09-2025
. Shreeram Vanijya Global EximRAVI
Misc DJ/943/2025 26-09-2025 Private Limited Vs KRF LTD CHAUHAN(P), 26-09-2025
Axis Bank Limited Vs MANISH [AMIT \ IAMITKUMAR.294@
OMP (I) (COMM)/1389/2025[26-09-2025 GIRI KUMAR(P), 18860939556. REDIFFMAIL.COM 26-09-2025
AXIS BANK LIMITED Vs |SANJEEV LLitiqaton@srecslegal.c
OMP (I) (COMM)/1403/2025[27-09-2025 GURMEET KAUR PATHAK(P), 9717028845 om 27-09-2025
o IAXIS BANK LIMITED Vs VIPIN SANJEEV Litiqaton@sreslegal.c|
IOMP (I) (COMM)/1404/2025[27-09-2025 KUMAR PATHAK(P), 9717028845 om 27-09-2025
IAXIS BANK LIMITED Vs MANOJSANJEEV LLitiqgaton@srecslegal.c
OMP (I) (COMM)/1402/2025[27-09-2025 KUMAR MAURYA PATHAK(P), 0717028845 om 27-09-2025
17 ISH. SANJEEVWEST CS (COMM) CS (COMM)/739/2025 02-09-2025 Sandeep Arora Vs RELIANCEMUKUL 09899000289 mukul_rawal@yahoo/01.09.2025
IAGGARWAL, 202 RETAIL LIMITED RAWAL
IDISTRICT JUDGE [Extn Block
(COMMERCIAL
ICOURT) OMP (I) COMM OMP (I) (COMM.)/1110/2025/02-09-2025 SHRIRAM FINANCE LIMITED VsMANOJ 0811133644 manojkumaro7@gmalo1.09.2025
IASLAM KUMAR
OMP (I) COMM IOMP (I) (COMM.)/1125/2025/02-09-2025 IAXIS BANK LTD Vs MUMTAJ LALIT PANDEY 8130383143 lalitpandevassociates [30.08.2025
@,gmail.com
OMP (I) COMM OMP (I) (COMM.)/1126/2025/02-09-2025 IAXIS BANK LTD Vs JATINDERLALIT PANDEY 8130383143 lalitpandevassociates [30.08.2025
SINGH @,gmail.com
OMP (I) COMM OMP (I) (COMM.)/1127/2025/02-09-2025 IAXIS BANK LTD Vs SHAKIR ALI  [LALIT PANDEY 8130383143 lalitpandevassociates [30.08.2025
@,gmail.com
OMP (I) COMM OMP (I) (COMM.)/1128/2025/02-09-2025 AXIS BANK LTD Vs SAMBHULALIT PANDEY 8130383143 lalitpandevassociates [30.08.2025
IDAYAL @,gmail.com



mailto:mukul_rawal@yahoo.com
mailto:manojkumar07@gmail.com
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OMP (I) COMM OMP (I) (COMM.)/1129/2025/|02-09-2025 AXIS BANK LTD Vs RAMESH|LALIT PANDEY 8130383143 lalitpandevassociates [30.08.2025
KUMAR PANDIT @,gmail.com
OMP (I) COMM OMP (I) (COMM.)/1130/2025/02-09-2025 IAXIS BANK LTD Vs INDRAJEET  |[LALIT PANDEY 8130383143 lalitpandevassociates [30.08.2025
@,gmail.com
OMP (I) COMM IOMP (I) (COMM.)/1131/2025/02-09-2025 IAXIS BANK LTD Vs INDRAJEETLALIT PANDEY 8130383143 lalitpandevassociates [30.08.2025
KUMAR @,gmail.com
OMP (I) COMM OMP (I) (COMM.)/1132/2025/02-09-2025 IAXIS BANK LTD Vs AJAM KHAN |[LALIT PANDEY 8130383143 lalitpandevassociates [30.08.2025
@,gmail.com
CS (COMM) CS (COMM)/749/2025 04-09-2025 SHRI BALAJI MAT INDUSTRIESKESHAV 9716442809 MODGILKESHAVI@ (01.09.2025
PVT LTD Vs SHREE PARASMUUGIL Gmail.com
TEXTILE
OMP (I) COMM OMP (I) (COMM.)/1141/2025|09-09-2025 ANUMIT SWANI Vs ALOKTARA SHARMA|9871077171 22.09.2025
PRAKASH tarasharma.advocate
@gmail.com
OMP (I) COMM IOMP (I) (COMM.)/1177/2025[10-09-2025 Hdfc Bank Limited Vs SUMIKSHAMANISH 0650810426 msvermncham 09.09.2025
SINGH SHANKER bersfalgmail.com
IVERMA
OMP (I) COMM IOMP (I) (COMM.)/1178/2025[10-09-2025 Hdfc Bank Limited Vs MANOJMANISH 0650810426 msvermncham 09.09.2025
KUMAR BHATI SHANKER bersfalgmail.com
VERMA
OMP (I) COMM IOMP (I) (COMM.)/1179/2025[10-09-2025 Hdfc Bank Limited Vs SHUBHAMMANISH 0650810426 msvermncham 09.09.2025
IYADAV SHANKER bersfalgmail.com
IVERMA
OMP (I) COMM OMP (D10-09-2025 Hdfc Bank Limited Vs INDERPALMANISH 0650810426 msvermncham 00.09.2025
(COMM.)/1180/2025 SINGH SHANKER bersfalgmail.com
VERMA
OMP (I) COMM (OMP (I) (COMM.)/1181/2025[10-09-2025 Hdfc Bank Limited Vs ARVINDMANISH 0650810426 msvermncham 09.09.2025
IAGARWAL SHANKER bersfalgmail.com
VERMA
OMP (I) COMM OMP (I) (COMM.)/1187/2025[12-09-2025 AXIS BANK LTD Vs SHAHEENLALIT PANDEY (8130383143 lalitpandevassociates [10.09.2025
JAMAL @,gmail.com
CS (COMM) CS (COMM)/774/2025 15-09-2025 BANK OF BARODA Vs ROHITGIRISH VERMAQ811135305 legal.gva@gmail.com |04.09.2025

BANSAL PROP MS VIVAAN
GARMENTS



mailto:legal.gva@gmail.com
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OMP (I) COMM OMP (Dp5-09-2025 Shriram Finance Ltd Vs RAKESH 0811133644 manojkumaro7@gmaf12.09.2025
(COMM.)/1222/2025 KUMAR KUMAR
OMP (I) COMM OMP (Dp5-09-2025 IAXIS BANK LTD Vs MEENU LALIT PANDEY (8130383143 lalitpandevassociates [11.09.2025
(COMM.)/1225/2025 @,gmail.com
OMP (I) COMM OMP (Dp5-09-2025 IJAXIS BANK LIMITED Vs RASHMI [LALIT PANDEY [8130383143 lalitpandevassociates [11.09.2025
(COMM.)/1226/2025 TIWARI @,gmail.com
OMP (I) COMM OMP (D6-09-2025 Hdfc Bank Limited Vs KAPILMANISH 0650810426 msvermncham 15.09.2025
(COMM.)/1264/2025 GOYAL SHANKER bersfalgmail.com
VERMA
OMP (I) COMM OMP (Dp6-09-2025 Hdfc Bank Limited Vs DHRUVMANISH 0650810426 msvermncham 15.09.2025
(COMM.)/1265/2025 GUPTA SHANKER bersfalgmail.com
IVERMA
OMP (I) COMM OMP (Dj16-09-2025 Hdfc Bank Limited Vs SANDEEPMANISH 0650810426 msvermncham 15.09.2025
(COMM.)/1266/2025 SHARMA SHANKER bersfalgmail.com
VERMA
CS (COMM) CS (COMM)/781/2025 17-09-2025 TRANS AIR STEEL Vs OM SAI RAMR.M TIWARI 9810643066 WINDSORASSOCIAT|15.09.2025
TRADERS [ESOl.GMAIL.COM
CS (COMM) CS (COMM)/782/2025 17-09-2025 CANARA BANK Vs AMIT SINGHICHITRA 9212888057 CHITRAMALHOTRA{01.09.2025
IPROP M/S THE CLINIC MALHOTRA
CS (COMM) ICS (COMM)/784/2025 17-09-2025 Shraman Chemicals Vs Vikram Singh|SANJAY GUPTA|9811271968 sanjaygupta_advocat€16.09.2025
OMP (I) COMM OMP (I) (COMM.)/1277/2025[17-09-2025 IYes Bank Ltd Vs NAVEEN YADAV |[LALIT PANDEY 8130383143 lalitpandevassociates [16.09.2025
@,gmail.com
OMP (I) COMM OMP (Dp7-09-2025 IYes Bank Ltd Vs KAILASH JAGDEO [LALIT PANDEY [8130383143 lalitpandevassociates [16.09.2025
(COMM.)/1278/2025 @,gmail.com
OMP (I) COMM OMP (Dj18-09-2025 IYes Bank Ltd Vs AMIT BHATI LALIT PANDEY 8130383143 lalitpandevassociates [16.09.2025
(COMM.)/1289/2025 @,gmail.com
OMP (I) COMM OMP (Dj18-09-2025 IYes Bank Ltd Vs DINESH KUMAR [LALIT PANDEY (8130383143 lalitpandevassociates [16.09.2025
(COMM.)/1290/2025 @,gmail.com



mailto:manojkumar07@gmail.com
mailto:CHITRAMALHOTRASOBTII@GMAIL
mailto:sanjaygupta_advocate@yahoo.co.in
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OMP (I) COMM IOMP (I) (COMM.)/1291/2025[18-09-2025 IYes Bank Ltd Vs MANSUI TRADINGLALIT PANDEY [8130383143 lalitpandevassociates [16.09.2025
IPRIVATE LIMITED @,gmail.com
CS (COMM) CS (COMM)/792/2025 19-09-2025 INARESH KUMAR BABBAR VsSAGAR 0810080834 reness@arenesslaw.c [16.09.2025
INITIN, PROP M/s HIT FIT GYM andAGGARWAL om
IFITNESS STUDIO
OMP (I) COMM OMP (I) (COMM.)/1327/2025[19-09-2025 IYes Bank Ltd Vs RAVI KASHYAP  [LALIT PANDEY [8130383143 lalitpandevassociates [17.09.2025
@,gmail.com
OMP (I) COMM OMP (D9-09-2025 IYes Bank Ltd Vs RAGHUVIR SINGH|LALIT PANDEY [8130383143 lalitpandevassociates [17.09.2025
(COMM.)/1328/2025 @,gmail.com
OMP (I) COMM OMP (D9-09-2025 I[HDFC BANK LTD Vs APURVA [LALIT PANDEY 8130383143 lalitpandevassociates [15.09.2025
(COMM.)/1329/2025 IAGNIHOTRI @,gmail.com
OMP (I) COMM OMP (Dj20-09-2025 IYes Bank Ltd Vs VIKASH KUMAR [LALIT PANDEY (8130383143 lalitpandevassociates [17.09.2025
(COMM.)/1330/2025 @,gmail.com
OMP (I) COMM OMP (I) (COMM.)/1331/2025[20-09-2025 IYes Bank Ltd Vs VEENA SHARMA [LALIT PANDEY [8130383143 lalitpandevassociates [17.09.2025
@,gmail.com
OMP (I) COMM OMP (Dj20-09-2025 IYes Bank Ltd Vs BHIM KUMARLLALIT PANDEY (8130383143 lalitpandevassociates [17.09.2025
(COMM.)/1332/2025 GUPTA @,gmail.com
OMP (I) COMM OMP (Dj20-09-2025 HDFC BANK LTD Vs RITU [LALIT PANDEY 8130383143 lalitpandevassociates [15.09.2025
(COMM.)/1333/2025 GHILORIA @,gmail.com
OMP (I) COMM IOMP (I) (COMM.)/1371/2025[23-09-2025 Shriram Finance Ltd Vs NARESHMANOJ 0811133644 manojkumaro7@gmaj22.09.2025
SINGH KUMAR
OMP (I) COMM OMP (I) (COMM.)/1372/2025[23-09-2025 Shriram Finance Ltd Vs ALEEM MANOJ 0811133644 manojkumaro7@gmaj22.09.2025
KUMAR
OMP (I) COMM IOMP (I) (COMM.)/1373/2025[23-09-2025 Shriram Finance Ltd Vs MUSTAK  MANOJ 0811133644 manojkumaro7@gmaj22.09.2025
KUMAR
CS (COMM) CS (COMM)/810/2025 25-09-2025 Aqualite Industries Private LimitedMr.UKSinghal [9599043045 Legal @sigmalegal.in [27.09.2025

Vs Twinkle Footline through its
proprietor Abdul Phathack



mailto:manojkumar07@gmail.com
mailto:manojkumar07@gmail.com
mailto:manojkumar07@gmail.com
mailto:Legal@sigmalegal.in
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FILING

(COMM.)/1388/2025

KUMAR

KUMAR

OMP (I) COMM OMP (I) (COMM.)/1376/2025[25-09-2025 Axis Bank Limited Vs ABHINAY [LALIT PANDEY 8130383143 lalitpandevassociates [06.09.2025
PACHAURI @,gmail.com
OMP (I) COMM IOMP (I) (COMM.)/1377/202525-09-2025 |Axis Bank Limited Vs NISHANT [LALIT PANDEY 8130383143 lalitpandevassociates [06.09.2025
BHARDWAJ @,gmail.com
OMP (I) COMM OMP (I)j25-09-2025 |Axis Bank Limited Vs SAURABH [LALIT PANDEY 8130383143 lalitpandevassociates [06.09.2025
(COMM.)/1378/2025 GOEL @,gmail.com
OMP (I) COMM OMP (I) (COMM.)/1379/2025[25-09-2025 Axis Bank Limited Vs HARISH [LALIT PANDEY 8130383143 lalitpandevassociates [06.09.2025
KUMAR @,gmail.com
CS (COMM) CS (COMM)/811/2025 26-09-2025 CANARA BANK Vs ANJU SINGH  |[SANJAY 98111-79171 LEGALYUKTI63@GM17.09.2025
IAGGARWAL
OMP (I) COMM OMP (I) (COMM.)/1381/2025[26-09-2025 |Axis Bank Limited Vs MOHD EKBALLALIT PANDEY (8130383143 lalitpandevassociates [17.09.2025
QURAISHI @,gmail.com
OMP (I) COMM OMP (D26-09-2025 Axis Bank Limited Vs MOHD [LALIT PANDEY 8130383143 lalitpandevassociates [17.09.2025
(COMM.)/1382/2025 IAADIL @,gmail.com
OMP (I) COMM OMP (Dj26-09-2025 Axis Bank Limited Vs SABNAM [LALIT PANDEY|[8130383143 lalitpandevassociates [17.09.2025
(COMM.)/1383/2025 IASRAF @,gmail.com
OMP (I) COMM OMP (Dj26-09-2025 Axis Bank Limited Vs TEJINDER[LALIT PANDEY 8130383143 lalitpandevassociates [11.09.2025
(COMM.)/1384/2025 IPAL SINGH @,gmail.com
OMP (I) COMM OMP (D)26-09-2025 |Axis Bank Limited Vs DHEERAJ [LALIT PANDEY 8130383143 lalitpandevassociates [11.09.2025
(COMM.)/1385/2025 CHAUDHARY @,gmail.com
OMP (I) COMM OMP (D26-09-2025 YES BANK LTD Vs ANILKARTIK 0811669863 Mohnish.sharma@yed19.09.2025
(COMM.)/1386/2025 SUKHABIR KUMAR
OMP (I) COMM OMP (D26-09-2025 IYes Bank Ltd Vs GANESH KUMAR |KARTIK 0811669863 Mohnish.sharma@yes19.09.2025
(COMM.)/1387/2025 KUMAR
OMP (I) COMM OMP (Dj26-09-2025 IYes Bank Ltd Vs AMRENDRAKARTIK 0811669863 Mohnish.sharma@yes19.09.2025



mailto:LEGALYUKTI63@GMAIL.COM
mailto:Mohnish.sharma@yesbank.in
mailto:Mohnish.sharma@yesbank.in
mailto:Mohnish.sharma@yesbank.in

S.NO COURT

18

SH. AJAY GUPTA,
IDISTRICT JUDGE
(COMMERCIAL
ICOURT)

DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
WEST
;;?n Block (OMP (I) (COMM.)/1104/2025 OMP (I) (COMM.)/1104/2025/02-09-2025 Shriram Finance Ltd Vs SADDAM  Manoj Kumar [9811133644 IMANOJK.ADV@GMA02-09-2025
OMP (D IAXIS BANK LTD Vs RAJEEV| .
IOMP (I) (COMM.)/1108/2025 (COMM.)/1108/2025 02-09-2025 KUMAR LALIT PANDEY 8130383143 legal@Katyalassociatgo2-09-2025
(OMP (I) (COMM.)/1109/2025 IOMP (I) (COMM.)/1109/2025/02-09-2025 AKA{(%\IST ABANK LTD Vs CHANDERLALIT PANDEY 8130383143 legal@Katyalassociatqo2-09-2025
IOMP (I) (COMM.)/1111/2025 OMP (I) (COMM.)/1111/2025 [02-09-2025 IAXIS BANK LTD Vs AFSANA LALIT PANDEY 8130383143 legal@Katyalassociatgo2-09-2025
CS (COMM)/745/2025 CS (COMM)/745/2025 03-09-2025 Manish Gupta Vs Mohit Clothing Co %?:gpiendra 9810685226 ﬁxgiitebktyagl@gm 03-09-2025
. [Execution charan singh Vs ujala aquatech indial,. . .
[Execution (Comm.)/304/2025 (Comm.)/304/2025 04-09-2025 vt 1td \Vikas Azad 0999234931 lazadassociate@gmail.[04-09-2025
. [Execution SUPRABHAT TEXTURE Pvt Ltd Vs . .
[Execution (Comm.)/307/2025 (Comm.)/307/2025 09-09-2025 Kaplpit Aggarwal |Alok Sinha 9811969215 advocataloksinha@gnio9-09-2025
M S SMG PROFESSIONALS ATEEQUE
CS (COMM)/756/2025 CS (COMM)/756/2025 09-09-2025 PRIVATE LIMITED Vs STATE AHMAD 9911016872 atiquealiq1562@redifio9-09-2025
IBANK OF INDIA

OMP (I) (COMM.)/1133/2025 OMP (I) (COMM.)/1133/2025/09-09-2025 |Axis Bank Limited Vs ANUJ SINGH |Amit Kumar 8860939556 IAMITKUMAR.294@K09-09-2025
Ex.COMM - Award by Arb,Ex.COMM - Award by Arb, IKOTAK MAHINDRA PRIME LTD VsjShalini .
Comm./61/2025 Comm./61/2025 10-09-2025 GAGAN THAGELA Upadhyay 9899408618 shaliniupadhyay.advoi10-09-2025
CS (COMM)/758/2025 CS (COMM)/758/2025 10-09-2025 itl?;’?arBSaiII'l};hOf India Vs NarendlmR. N. Singh 0868523230 advrnarayan@gmail.c[10-09-2025
(OMP (I) (COMM.)/1142/2025 OMP (I) (COMM.)/1142/2025[10-09-2025 Ilgggc/[ A]i'fnk L AKHILESH\I\]/Ie i‘rrlrllsah Shankar9650810426 msvermachambers@g10-09-2025
(OMP (1) (COMM.)/1144/2025 IOMP (I) (COMM.)/1144/2025[10-09-2025 IS{I(II\%HIB ank Limited Vs JYOTI\I\;IS;? Shanka'9650810426 msvermachambers@g10-09-2025
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(OMP (I) (COMM.)/1145/2025 IOMP (I) (COMM.)/1145/2025[10-09-2025 Hdfc Bank Limited Vs ATULManish Sh‘%lnkar9()50810426 msvermachambers@g10-09-2025
IMISHRA Verma
- Manish Shankar
OMP (I) (COMM.)/1147/2025 OMP (I) (COMM.)/1147/2025[10-09-2025 [Hdfc Bank Limited Vs AMIT ARORAVerma 0650810426 msvermachambers@g10-09-2025
(OMP (I) (COMM.)/1149/2025 IOMP (I) (COMM.)/1149/2025[10-09-2025 E;I&NBank Limited Vs JAMEELEI/I;?;? Shmlkar()650810426 msvermachambers@g10-09-2025
. Manish Shankar
OMP (I) (COMM.)/1151/2025 OMP (I) (COMM.)/1151/2025[10-09-2025 [Hdfc Bank Limited Vs MOHD SIFATVerma 9650810426 msvermachambers@g10-09-2025
(OMP (I) (COMM.)/1153/2025 IOMP (I) (COMM.)/1153/2025[10-09-2025 %lrggam Finance Ltd Vs AI\AEEI\IULManoj Kumar (9811133644 MANOJK.ADV@GMA10-09-2025
(OMP (I) (COMM.)/1154/2025 IOMP (I) (COMM.)/1154/2025[10-09-2025 Shriram Finance Ltd Vs NASEEM  Manoj Kumar [9811133644 MANOJK.ADV@GMA10-09-2025
Ozone Overseas Pvt Ltd Vs DezineMahesh tridentlaw@hotmail.c
CS (COMM)/769/2025 CS (COMM)/769/2025 12-09-2025 Display Solutions Private Limited  [Katkayen 0810133604 om 12-09-2025
CS (COMM)/773/2025 CS (COMM)/773/2025 15-09-2025 itéﬁ A%imk Of India Vs JITENDRAAshok Kumar (9811896060 lkumarashokadvocate(15-09-2025
Axis Bank Limited Vs SATISH|, .
OMP (I) (COMM.)/1213/2025 OMP (I) (COMM.)/1213/2025[15-09-2025 CHIZNDE& P Aligg{ S IAmit Kumar 8860939556 IAMITKUMAR.294@K15-09-2025
(OMP (I) (COMM.)/1214/2025 OMP (I) (COMM.)/1214/2025[15-09-2025 éﬁ;&;k Limited Vs GUDIYA IAmit Kumar 8860939556 IAMITKUMAR.294@R15-09-2025
OMP (I) (COMM.)/1215/2025  [OMP (I) (COMM.)/1215/2025(15-09-2025 AXI N IBa“k Limited Vs MUNEER |, o kumar  [8860039556  AMITKUMAR 204 @Ri5-09-2025
(OMP (I) (COMM.)/1216/2025 OMP (I) (COMM.)/1216/2025[15-09-2025 |Axis Bank Limited Vs CHHAVIRAM |Amit Kumar 8860939556 IAMITKUMAR.294@R15-09-2025
OMP (I) (COMM.)/1217/2025 IOMP (I) (COMM.)/1217/2025[15-09-2025 |Axis Bank Limited Vs SHAHAJAD |Amit Kumar 8860939556 IAMITKUMAR.294@K15-09-2025
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Axis Bank Limited Vs MANJEET

ADVOCATE

ADVOCATE

MOBILE

NUMBER

ADVOCATE EMAIL
ID

DATE OF E-

FILING

(OMP (I) (COMM.)/1218/2025 OMP (I) (COMM.)/1218/2025(15-09-2025 KUMAR IAmit Kumar 8860939556 IAMITKUMAR.294@R15-09-2025
Ex.COMM - Award by Arb/Ex.COMM - Award by Arb, Kotak Mahindra Prime Ltd Vs .
Comm./63/2025 Comm./63/2025 16-09-2025 GOPAL SINGH LALIT PANDEY 8130383143 legal@Katyalassociatg16-09-2025
MS SHANKER ENTERPRISES Vs
CS (COMM)/779/2025 CS (COMM)/779/2025 16-09-2025 MS SALAUDDIN STEELSunny Kumar 9871294010 ddsunnyd @gmail.conf16-09-2025
WORKSHOP
State Bank of India Vs M/s KailashKrishna Kumar advkrishnai411@gma
ICS (COMM)/780/2025 CS (COMM)/780/2025 16-09-2025 Nath Sharma 9899000289 iLcom 16-09-2025
(OMP (I) (COMM.)/1257/2025 OMP (I) (COMM.)/1257/2025[16-09-2025 ggﬁ% Bank Limited Vs SAVITRI%/I;?:;}I Shankarg(:50810426 msvermachambers@g16-09-2025
OMP D) Hdfc Bank Limited Vs OMVEERManish Shankar
OMP (I) (COMM.)/1258/2025 (COMM.)/1258/2025 16-09-2025 JAMUNA DAS Verma 0650810426 msvermachambers@g16-09-2025
OMP ) Hdfc Bank Limited Vs DELHIManish Shankar
IOMP (1) (COMM.)/1259/2025 (COMM.)/1250/2025 16-09-2025 FOUNDRY PRIVATE LTD Verma 0650810426 msvermachambers@g16-09-2025
OMP (€8] o Manish Shankar
OMP (I) (COMM.)/1260/2025 (COMM.)/1260/2025 16-09-2025 IHdfc Bank Limited Vs RAJ KAMAL Verma 0650810426 msvermachambers@g16-09-2025
(OMP (1) (COMM.)/1261/2025 OMP (I) (COMM.)/1261/2025[16-09-2025 Hdfc Bank Limited Vs HARDEEPManish ShaIIkaL9650810426 msvermachambers@g16-09-2025
: : VIJAY KUMAR Verma g
OMP D) Hdfc Bank Limited Vs PRINCEManish Shankar
OMP (I) (COMM.)/1262/2025 (COMM.)/1262/2025 16-09-2025 YADAV Verma 0650810426 msvermachambers@g16-09-2025
OMP (D) IDFC FIRST BANK LIMITED Vg . e e
OMP (1) (COMM.)/1263/2025 (COMM.)/1263/2025 16-09-2025 RAJU GAURI SHANKER Sanjeev Pathak |9717028845 litigation@sreslegal.cq16-09-2025
OMP (I) (COMM.)/1271/2025 OMP (I) (COMM.)/1271/2025[17-09-2025 IYes Bank Ltd Vs SONU SONU LALIT PANDEY 8130383143 legal@Katyalassociate17-09-2025
OMP (1) (COMM.)/1272/2025 OMP (I) (COMM.)/1272/2025(17-09-2025 IYes Bank Ltd Vs PANKAJ PANKAJ [LALIT PANDEY [8130383143 legal @Katyalassociate17-09-2025
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(OMP (I) (COMM.)/1273/2025 OMP (I) (COMM.)/1273/202517-09-2025 éﬁ]ﬁiﬁk Ltd Vs RAKESH SINGHLALIT PANDEY 8130383143 legal@Katyalassociate17-09-2025
OMP 1 HDFC BANK LTD Vs ANUBHAV .
IOMP (I) (COMM.)/1282/2025 (COMM.)/1282/2025 ( )18-09-2025 LOHIYA LALIT PANDEY 8130383143 legal@Katyalassociatg18-09-2025
(OMP (I) (COMM.)/1283/2025 ?Cl\(/l)lli/IM )/1283/2025 (1)18-09-2025 I[HDFC BANK LTD Vs RAM JI LALIT PANDEY 8130383143 legal@Katyalassociatg18-09-2025
OMP 1 HDFC BANK LTD Vs MUDDIN| .
IOMP (I) (COMM.)/1284/2025 (COMM.)/1284/2025 ( )18-09-2025 SAHAB KHAN LALIT PANDEY 8130383143 legal@Katyalassociatg18-09-2025
OMP D) Hdfc Bank Limited Vs ANANDManish Shankar
OMP (I) (COMM.)/1285/2025 (COMM.)/1285/2025 18-09-2025 KUMAR MITTAL Verma 0650810426 msvermachambers@g18-09-2025
OMP 1 HDFC BANK LTD Vs PRADEEP .
IOMP (I) (COMM.)/1286/2025 (COMM.)/1286/2025 ( )18-09-2025 KUMAR s LALIT PANDEY 8130383143 legal @Katyalassociatd18-09-2025
OMP (D) .
IOMP (I) (COMM.)/1287/2025 (COMM.)/1287/2025 18-09-2025 IYes Bank Ltd Vs SAGAR GOYAL LALIT PANDEY legal @Katyalassociatg18-09-2025
8130383143
OMP (D) IYes Bank Ltd Vs SURAJ KUMAR|
OMP (I) (COMM.)/1288/2025 (COMM.)/1288/2025 18-09-2025 SINGH LALIT PANDEY 18-09-2025
8130383143 legal @Katyalassociatg
OMP (I) (COMM.)/1314/2025 IOMP (I) (COMM.)/1314/2025[19-09-2025 %é%E%NK LIMITED Vs MOHD 19-09-2025
Sanjeev Pathak 9717028845 litigation @srcslegal.c
(OMP (1) (COMM.)/1315/2025 OMP (I) (COMM.)/1315/2025[19-09-2025 éAXNIZI\]?gnk Limited Vs ADITYA RAJ 19-09-2025
Amit Kumar 8860939556 IAMITKUMAR.294@H
OMP (I) (COMM.)/1316/2025 IOMP (I) (COMM.)/1316/2025[19-09-2025 S({JVGI:{SETIEZIII\}I( Ld Vs CHETRAM 19-09-2025
LALIT PANDEY 8130383143 LALITPANDEYADV@
Union Bank of India Erstwhile
IAndhra Bank Vs Mini Sadana
ICS (COMM)/798/2025 CS (COMM)/798/2025 20-09-2025 Proprietor of M/s Shanee Beauty 20-09-2025
Parlor R.k. Sinha 9968076150 rakeshsinha24 @gmai
OMP (I) (COMM.)/1341/2025 OMP (I) (COMM.)/1341/2025[20-09-2025 E%%AIEAA.II\IK LTD Vs DEVARAJ 20-09-2025
Sachin Katyal |011-26211488 legal @Katyalassociatg
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OMP M
OMP (I) (COMM.)/1342/2025 (COMM.)/1342/2025 20-09-2025 IYES BANK LTD Vs NAVEEN BHATI 20-09-2025
Sachin Katyal [011-26211488 legal @Katyalassociate
. . Shri Ram Finance Ltd Vs Kamall
Misc DJ/924/2025 Misc DJ/924/2025 22-09-2025 Kumar Singh Ravi Krishan 22-09-2025
Chandna 9711752002 ravikrishanchandna@
OMP (I) YES BANK LTD Vs SHABNAM
OMP (I) (COMM.)/1349/2025 (COMM.)/1349/2025 22-09-2025 SHABNAM 22-09-2025
Sachin Katyal [011-26211488 legal @Katyalassociate
OMP (D YES BANK LTD Vs RUPESH
IOMP (I) (COMM.)/1350/2025 (COMM.)/1350/2025 22-09-2025 KUMAR SINHA 22-09-2025
Sachin Katyal |011-26211488 legal @Katyalassociatg
(OMP (I) (COMM.)/1351/2025 IOMP (I) (COMM.)/1351/2025[22-09-2025 E%%AIEAA?K LTD Vs DEVARAJ 22-09-2025
Sachin Katyal [011-26211488 legal @Katyalassociate
OMP () YES BANK LTD Vs MAHIPAL
IOMP (I) (COMM.)/1356/2025 (COMM.)/1356/2025 23-09-2025 SINGH 23-09-2025
Sachin Katyal  |011-26211488 legal @Katyalassociatg
OMP (I) (COMM.)/1357/2025 OMP (I) (COMM.)/1357/2025[23-09-2025 Shriram Finance Ltd Vs ASIM 23-09-2025
Manoj Kumar 9811133644 MANOJK.ADV@GMA
OMP (D) Shriram Finance Ltd Vs AKASH|
OMP (I) (COMM.)/1358/2025 (COMM.)/1358/2025 23-09-2025 BAGHEL 23-09-2025
Manoj Kumar 9811133644 IMANOJK.ADV@GMA
OMP D)
IOMP (I) (COMM.)/1359/2025 (COMM.)/1350/2025 23-09-2025 IYES BANK LTD Vs ANIL KUMAR 23-09-2025
Sachin Katyal |011-26211488 legal @Katyalassociatg
CS (COMM)/805/2025 CS (COMM)/805/2025 24-09-2025 Deepak Jain Vs Mohammad Aslam adv.guptamayank@g 24-09-2025
Mayank Gupta 8076753615 mail.com
Prachi Infra And Roads Private
CS (COMM)/808/2025 CS (COMM)/808/2025 25-09-2025 limited Vs STRUC RITE METAL 25-09-2025
BUILDING SYSTEM . . .
|Ajay Kumar 9891135775 ajayo8071971@gmail|
Unimark  Healthcare Ltd Vs
CS (COMM)/809/2025 CS (COMM)/809/2025 25-09-2025 'VAISHNO PHARMA MACHINERY 25-09-2025
IAnkit Batra 9911111179 sidak.law@gmail.com
] Execution PARVEEN KUMAR GARG
[Execution (Comm.)/334/2025 (Comm.)/334/2025 26-09-2025 gg%g?;%l‘ng;ON COIY/ISP ANy VATS ALBUSLAWF1RMS@ 26-09-2025
Sunny Arora 9910574027 GMAIL.COM
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OMP (D) Axis Bank Limited Vs LALIT
OMP (I) (COMM.)/1390/2025 (COMM.)/1390/2025 26-09-2025 KUMAR 26-09-2025
Amit Kumar 8860939556 IAMITKUMAR.294@H
OMP (I) (COMM.)/1391/2025 OMP (I) (COMM.)/1391/2025[26-09-2025 gﬁ?&g%ﬁéﬁ?lted Vs RAMANDEEP 26-09-2025
IAmit Kumar 8860939556 IAMITKUMAR.294@H
OMP (I) . o
OMP (I) (COMM.)/1392/2025 (COMM.)/1392/2025 26-09-2025 |Axis Bank Limited Vs NIMBA RAM 26-09-2025
Amit Kumar 8860939556 IAMITKUMAR.294@H
Execution (Comm.)/335/202 [Execution 57-00-202 Aqualite Industries Private Limited 57-00-202
/335 5 (Comm.)/335/2025 7709 5 Vs Abbash Ali 7709 5
LALIT PANDEY 8130383143 legal @Katyalassociatg
o SATISH KUMAR BHARTI Vs Surya e
CS (COMM)/812/2025 CS (COMM)/812/2025 27-09-2025 Estates Pvt Lid rahulssmalhotra@gm 27-09-2025
Rahul Malhotra [9899218215 ail.com
CS (COMM)/813/2025 CS (COMM)/813/2025 27-09-2025 State Bank of India Vs Raj Pati Krishna Kuman advkrishna1411@gma 27-09-2025
Sharma 9899000289 il.com
OMP (D) . ..
OMP (I) (COMM.)/1400/2025 (COMM.)/1400/2025 27-09-2025 |Axis Bank Limited Vs MAMTA DEVI 27-09-2025
|Amit Kumar 8860939556 IAMITKUMAR.294@H
ADITISITEN GARKG OULL
Execution PROPRIETOR OF MS ALLURA
[Execution (Comm.)/293/2025 01-09-2025 INTERNATIONAL Vs MOHD 01-09-2025
(Comm.)/293/2025 SALMAN SOLE PROPRIETOR OF
AT T TANCOE ENICOINEEDRINC JAINWDKQ
. . Sanwud  Surfaces Vs MOHD
[Execution (Comm.)/316/2025 [Execution (Comm.)/316/2025[11-09-2025 FAHEEM KHAN 11-09-2025
(OMP (I) (COMM.)/1102/2025 OMP (I) (COMM.)/1102/2025/02-09-2025 %Xr&m Finance Ltd Vs AKSHITManoj Kumar 02-09-2025
0811133644 MANOJK.ADV@GMA
OMP (I) (COMM.)/1103/2025 OMP (I) (COMM.)/1103/2025/02-09-2025 Shriram Finance Ltd Vs HARUN Manoj Kumar (9811133644 IMANOJK.ADV@GMA02-09-2025
(OMP (I) (COMM.)/1106/2025 OMP (I) (COMM.)/1106/2025/02-09-2025 IAXIS BANK LTD Vs MD NOMAN 02-09-2025
LALIT PANDEY 8130383143 legal @Katyalassociate
OMP (I) (COMM.)/1107/2025 OMP (I) (COMM.)/1107/2025/02-09-2025 IYes Bank Ltd Vs MOHIT KUMAR 02-09-2025
LALIT PANDEY 8130383143 legal @Katyalassociatg
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. [Execution IDISHA ASSOCIATES Vs NKG
[Execution (Comm.)/322/2025 (Comm.)/322/2025 18-09-2025 INFRASTRUCTURE LIMITED 18-09-2025
IDFC FIRST BANK LIMITED Vs
OMP (I) (COMM.)/1317/2025 IOMP (I) (COMM.)/1317/2025[19-09-2025 INKG INFRASTRUCTURE LIMITED| 19-09-2025
56 Sanjeev Pathak |9717028845 litigation @srcslegal.c
(OMP (I) (COMM.)/1105/2025 IOMP (I) (COMM.)/1105/2025|02-09-2025 %I;{lsr:;rll Finance Ltd Vs NOOR 02-09-2025
Manoj Kumar 9811133644 IMANOJK.ADV@GMA
19 ISH. NARESHWEST
IKUMAR ko3
IMALHOTRA, Extn Block 0170972025 SH INDERJEET SINGH Vs SMT! RAVEEN SURI0810928188 PRAVEENSURI73@4
IDISTRICT JUDGE CS (COMM)/737/2025 CS (COMM)/737/2025 IKAUSHALYA DEVI AND ORS 30-08-2025
(COMMERCIAL
ICOURT)
Execution 02709-2025 PUNJAB NATIONAL BANK Vs SRB
[Execution (Comm.)/297/2025 (Comm.)/297/2025 GROUP OF COMPANY
[ANISH GUPTA [9560322297 ANISHGUPTA.ADV{
o M/S SKG PNEUMATICS INC Vs
02709-2025 NEW VOLGA INDUSTRIES AND|
CS (COMM)/740/2025 CS (COMM)/740/2025 ICONSTRUCTIONS PVT LTD 130-08-2025
IANISH GUPTA [9560322297 IANISHGUPTA.ADV@
L M/S SKG PNEUMATICS INC Vs
02-09-2025 BRAVIA TECHNO SOLUTIONS PVT]
CS (COMM)/741/2025 CS (COMM)/741/2025 ILTD 130-08-2025
IANISH GUPTA (9560322297 IANISHGUPTA.ADV@30-08-2025
02-09-2025 M/S SKG PNEUMATICS INC Vs
CS (COMM)/742/2025 CS (COMM)/742/2025 IMANALI ENGINEERING INDIA
PANKSHIT 0868873986 PMAHIPALO9@GMA|30-08-2025
02-09-202 MAHIPAL
9 5 PUNJAB NATIONAL BANK Vg
CS (COMM)/743/2025 CS (COMM)/743/2025 VAIBHAV MAKROL
PRAVEEN SURI|9810928188 PRAVEENSURI73@Go2-09-2025
03-09-2025 SH INDERJEET SINGH Vs SMT|
CS (COMM)/746/2025 CS (COMM)/746/2025 KAUSHALYA DEVI AND ORS
UPENDER 0810009729 IADVOCATERAJESHS04-09-2025
06-00-2025 RAJAN WAHI PROPRIETOR MSKUMAR
WAHI JEWELLERS Vs IDBI BANK|
CS (COMM)/751/2025 CS (COMM)/751/2025 THROUGH GM/ CEO
IGIRISH VERMA811135305 LEGAL.GUA@GMAIIL08-09-2025
BANK OF BARODA Vs JAI OM
06-09-2025 DAGAR PROP M/S AGARWAL
CS (COMM)/752/2025 CS (COMM)/752/2025 BHATTA COMPANY
[Execution 10-09-2025 Professional Impex Pvt Ltd Vs Asis
[Execution (Comm.)/309/2025 (Comm.)/309/2025 Industries Ltd
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Execution 1070972025 SH BAJRANG LAL Vs Sh Shri
[Execution (Comm.)/310/2025 (Comm.)/310/2025 PPrakash Gupta
IAMIT KUMAR (8860939556 IAMITKUMAR.294@(08-09-2025
10-09-2025
OMP (I) (COMM.)/1143/2025 OMP (I) (COMM.)/1143/2025 |Axis Bank Limited Vs AMIT JOSHI
MANISH 0650810426 MSVERMACHAMBE]o8-09-2025
10-09-202 SHAN
9-2025 HDFC Bank Limited Vs AVISHEKVERMA
IOMP (I) (COMM.)/1148/2025 OMP (I) (COMM.)/1148/2025 IPAL
IAMIT KUMAR (8860939556 IAMITKUMAR.294@({08-09-2025
1070972025 Axis Bank Limited Vs MANISHA
OMP (I) (COMM.)/1150/2025 OMP (I) (COMM.)/1150/2025 SAINI
IMANISH 0650810426 IMSVERMACHAMBE]08-09-2025
10-09-202 SHAN
9-2025 Hdfc Bank Limited Vs RAMBIR SOVERMA
OMP (I) (COMM.)/1152/2025 OMP (I) (COMM.)/1152/2025 CHHATAR
MANISH 0650810426 MSVERMACHAMBEI08-09-2025
10-00-202 SHANKAR
9 5 Hdfc Bank Limited Vs ASHOKVERMA
OMP (I) (COMM.)/1155/2025 OMP (I) (COMM.)/1155/2025 KUMAR
IAMIT KUMAR (8860939556 IAMITKUMAR.294@(06-09-2025
10-09-2025 Axis Bank Limited Vs BHAGAT
OMP (I) (COMM.)/1156/2025 OMP (I) (COMM.)/1156/2025 SINGH
ICHAKIT 0818613613 CHAKITSINGHALLAj10-09-2025
11-00-202 SINGHAL
9 o Parmod Kumar Aggarwal Vs Prakash|
CS (COMM)/761/2025 CS (COMM)/761/2025 Vishnuram Chowdhary
LALIT PANDEY 8130383143 LALITPANDEYADV@10-09-2025
11-09-2025
IOMP (I) (COMM.)/1183/2025 OMP (I) (COMM.)/1183/2025 IAXIS BANK LTD Vs VIKAS MALIK
LALIT PANDEY 8130383143 LALITPANDEYADV@10-09-2025
11-09-2025
IOMP (I) (COMM.)/1184/2025 OMP (I) (COMM.)/1184/2025 IAXIS BANK LTD Vs SUNILKUMAR
IAMIT KUMAR (8860939556 IAMITKUMAR.294@({08-09-2025
11-09-2025
IOMP (I) (COMM.)/1185/2025 OMP (I) (COMM.)/1185/2025 |Axis Bank Limited Vs RINKU
MANOJ 0811133644 11-09-2025
15-00-202 KUMAR
OMP (070972025
OMP (I) (COMM.)/1223/2025 (COMM.)/1223/2025 Shriram Finance Ltd Vs MUSTAKIM
LALIT PANDEY 8130383143 LALITPANDEYADV@10-09-2025
OMP (570972025 AXIS BANK LTD Vs ANIL
OMP (I) (COMM.)/1224/2025 (COMM.)/1224/2025 SHIVHARE
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15709-2025 AXIS BANK LIMITED Vs AMIT]
OMP (I) (COMM.)/1227/2025 OMP (I) (COMM.)/1227/2025| KUMAR CHAURASIA
IAMIT KUMAR (8860939556 IAMITKUMAR.294@(11-09-2025
OMP (070972025 Axis Bank Limited Vs VIJAY]
OMP (I) (COMM.)/1228/2025 (COMM.)/1228/2025 IKUMAR SINGH
IAMIT KUMAR (8860939556 IAMITKUMAR.294@(11-09-2025
OMP (070972025 Axis Bank Limited Vs ABHAY RAJ
OMP (I) (COMM.)/1229/2025 (COMM.)/1229/2025 SINGH
IAMIT KUMAR (8860939556 IAMITKUMAR.294@(11-09-2025
OMP (070972925 Axis Bank Limited Vs KULDEEP
OMP (I) (COMM.)/1230/2025 (COMM.)/1230/2025 IBHANDARI
IAMIT KUMAR (8860939556 IAMITKUMAR.294@(11-09-2025
15-09-2025 IAxis Bank Limited Vs
OMP (I) (COMM.)/1231/2025 OMP (I) (COMM.)/1231/2025| RAGHVENDRA SINGH
IAMIT KUMAR (8860939556 IAMITKUMAR.294@(11-09-2025
OMP (070972025 /Axis Bank Limited Vs JAISHRI
OMP (I) (COMM.)/1232/2025 (COMM.)/1232/2025 SINGH
IAMIT KUMAR (8860939556 IAMITKUMAR.294@(11-09-2025
OMP (1)15-09-2025
IOMP (I) (COMM.)/1233/2025 (COMM.)/1233/2025 |Axis Bank Limited Vs ANIS
IAMIT KUMAR (8860939556 IAMITKUMAR.294@(11-09-2025
OMP (070972025 Axis Bank Limited Vs NAZIR
OMP (I) (COMM.)/1234/2025 (COMM.)/1234/2025 AHMAD KHAN
IAMIT KUMAR (8860939556 IAMITKUMAR.294@(11-09-2025
OMP (1)15—09—2025
IOMP (I) (COMM.)/1235/2025 (COMM.)/1235/2025 |Axis Bank Limited Vs MUBIN
IAMIT KUMAR (8860939556 IAMITKUMAR.294@(11-09-2025
oMP (p|'5709-2025 Axis Bank Limited Vs MOHD
OMP (I) (COMM.)/1236/2025 (COMM.)/1236/2025 IFARMAN
RAJEEV 0811836813 MAGNUSJURIS@GM12-09-2025
16-09-2025 M/S KAMLA ENTERPRISES Vs M/SINARAYAN
Sun Home Appliances Pvt Ltd and
CS (COMM)/776/2025 CS (COMM)/776/2025 ors
MANISH 9650810426 IMSVERMACHAMBEI13-09-2025
SHANKAR
OMP (1670972025 Hdfc Bank Limited Vs SHIVAMVERMA
IOMP (I) (COMM.)/1245/2025 (COMM.)/1245/2025 MEHROTRA
MANISH 0650810426 MSVERMACHAMBEI13-09-2025
16-09-2025 .. SHANKAR
OMP (D [Hdfc Bank Limited Vs DIVYA JYOTIVERMA

OMP (I) (COMM.)/1246/2025

(COMM.)/1246/2025

IPATTANAYAK
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MANISH 0650810426 MSVERMACHAMBEI13-09-2025
16-09-202 SHAN
OMP () 07092025 Hdfc Bank Limited Vs SUNILVERMA
OMP (I) (COMM.)/1247/2025 (COMM.)/1247/2025 IKUMAR RISHI
LALIT PANDEY 8130383143 LALITPANDEYADV@16-09-2025
OMP (1)17-09-2025
OMP (I) (COMM.)/1279/2025 (COMM.)/1279/2025 IYes Bank Ltd Vs AJAY SINGH
LALIT PANDEY 8130383143 LALITPANDEYADV @16-09-2025
OMP (1)17-09-2025
IOMP (I) (COMM.)/1280/2025 (COMM.)/1280/2025 IYes Bank Ltd Vs SEEMA KUMARI
LALIT PANDEY 8130383143 LALITPANDEYADV@16-09-2025
17-09-2025 Yes Bank Ltd Vs RAVINDRA
OMP (I) (COMM.)/1281/2025 IOMP (I) (COMM.)/1281/2025 KUMAR
[Execution 18-09-2025 SKL Universal Ltd Vs Raj Kumar
[Execution (Comm.)/323/2025 (Comm.)/323/2025 Daga
SANDEEP 8800892099 DHARIWALSANDEP{14-09-2025
KARNATAKA BANK LTD Vg
18-09-2025 AKHILESH JHA PROP OF A D|
CS (COMM)/785/2025 CS (COMM)/785/2025 INFOTECH SYSTEMS
IASHOK 0811896060 KUMARASHOKADV(13-09-2025
KUMAR
18-09-2025
CS (COMM)/786/2025 CS (COMM)/786/2025 State Bank Of India Vs VIMLA
LALIT PANDEY 8130383143 LALITPANDEYADV@16-09-2025
OMP (8-09-2025 Yes Bank Ltd Vs SACHIN
OMP (I) (COMM.)/1293/2025 (COMM.)/1293/2025 IAGGARWAL
LALIT PANDEY 8130383143 LALITPANDEYADV@16-09-2025
OMP (n)8-09-2025 Yes Bank Ltd Vs VIJENDER KUMAR|
IOMP (I) (COMM.)/1294/2025 (COMM.)/1294/2025 SHARMA
LALIT PANDEY 8130383143 LALITPANDEYADV@16-09-2025
OMP (8092025 Yes Bank Ltd Vs RANA TRAVELS
IOMP (I) (COMM.)/1295/2025 (COMM.)/1295/2025 IPRIVATE LIMITED
LALIT PANDEY 8130383143 LALITPANDEYADV @16-09-2025
OMP (@) 8-09-2025 Yes Bank Ltd Vs BABY|
OMP (I) (COMM.)/1296/2025 (COMM.)/1296/2025 INOORJAHAN
LALIT PANDEY 8130383143 LALITPANDEYADV@18-09-2025
OMP (p)8-09-2025 HDFC BANK LTID Vs GUNJAN
OMP (I) (COMM.)/1297/2025 (COMM.)/1297/2025 GUPTA
LALIT PANDEY 8130383143 LALITPANDEYADV @18-09-2025
OMP () 8-09-2025 HDFC BANK LTD Vs RAJENDRA
OMP (I) (COMM.)/1299/2025 (COMM.)/1299/2025 KUMAR
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LALIT PANDEY 8130383143 LALITPANDEYADV @18-09-2025
OMP (8-09-2025 HDFC BANK LTD Vs AYUSH
OMP (I) (COMM.)/1300/2025 (COMM.)/1300/2025 SHARMA
LALIT PANDEY 8130383143 LALITPANDEYADV@18-09-2025
18-09-2025 HDFC  BANK  LID Vs
OMP (I) (COMM.)/1301/2025 IOMP (I) (COMM.)/1301/2025 PUSHPENDRA NAGAR
IANJALI 8000580000 LEGALREFT@GMAIl17-09-2025
IVERMA
19-09-2025
CS (COMM)/793/2025 CS (COMM)/793/2025 Kashish Chuhan Vs Sushil Sharma
LALIT PANDEY 8130383143 LALITPANDEYADV@17-09-2025
OMP () 97092025 Yes Bank Ltd Vs RAJNEESH|
OMP (I) (COMM.)/1324/2025 (COMM.)/1324/2025 KUMAR MISHRA
IAMIT KUMAR (8860939556 IAMITKUMAR.294@(16-09-2025
OMP (97092025 Axis Bank Limited Vs MANDEEP
IOMP (I) (COMM.)/1325/2025 (COMM.)/1325/2025 SINGH
IPANKAJ 0716757382 PUJADUBEY04@GMi18-09-2025
KUMAR
20709-2025 STATE BANK OF INDIA Vs
CS (COMM)/799/2025 CS (COMM)/799/2025 IMUKUND KUMAR
KARTIK 011-26211488 LEGAL@KATYALASY18-09-2025
KUMAR
OMP (1)20-09-2025
IOMP (I) (COMM.)/1343/2025 (COMM.)/1343/2025 IYES BANK LTD Vs MD SAMOON
KARTIK 011-26211488 LEGAL@KATYALASS18-09-2025
KUMAR
OMP (1)20-09-2025
OMP (I) (COMM.)/1344/2025 (COMM.)/1344/2025 YES BANK LTD Vs JAHID KHAN
SANJEEV 17-09-2025
PATHAK
OMP (0092025 AXIS BANK LIMITED Vs VINEET
IOMP (I) (COMM.)/1345/2025 (COMM.)/1345/2025 KUMAR TYAGI
MUKESH 19-09-2025
BGARDWAJ
2270972025 MEDAES Vs MEDAESX HEALTH|
Misc DJ/926/2025 Misc DJ/926/2025 CARE PVT LTD
KARTIK 011-26211488 LEGAL@KATYALASS19-09-2025
KUMAR
OMP (20972025 YES BANK LID Vs SUBHASH
IOMP (I) (COMM.)/1352/2025 (COMM.)/1352/2025 SHANTI LAL
IAMIT VOHRA (9958258255 20-09-2025
23709-2025 GIRISH SETHI Vs FITJEE E
CS (COMM)/803/2025 CS (COMM)/803/2025 SCHOOL PVT LTD
KARTIK 011-26211488 LEGAL@KATYALASS19-09-2025
KUMAR
23-09-2025
OMP (I) (COMM.)/1367/2025 OMP (I) (COMM.)/1367/2025| IYES BANK LTD Vs AMIT KUMAR
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011-26211488 LEGAL@KATYALASS19-09-2025
KUMAR
OMP (30972025 YES BANK LTD Vs VIKASH
IOMP (I) (COMM.)/1368/2025 (COMM.)/1368/2025 RANJAN PANDEY
KARTIK 011-26211488 LEGAL@KATYALASS19-09-2025
KUMAR
OMP (30972025 YES BANK LTD Vs TAMANJEET
OMP (I) (COMM.)/1369/2025 (COMM.)/1369/2025 SINGH
KARTIK 011-26211488 LEGAL@KATYALASS19-09-2025
KUMAR
OMP (370972025 YES BANK LTD Vs SALIM TULLI
IOMP (I) (COMM.)/1370/2025 (COMM.)/1370/2025 KHAN
24-09-2025
Ex.COMM - Award by Arb/Ex.COMM - Award by Arb, UGRO CAPITAL LTD Vs AAR KAY|
Comm./64/2025 Comm./64/2025 GRAPHICS
KARTIK 011-26211488 LEGAL@KATYALASS20-09-2025
KUMAR
2470972025 YES BANK LTD Vs MOHD
IOMP (I) (COMM.)/1374/2025 OMP (I) (COMM.)/1374/2025| JAHANGIR
KARTIK 011-26211488 LEGAL@KATYALASS20-09-2025
KUMAR
2470972025 YES BANK LTD Vs MUKESH
OMP (I) (COMM.)/1375/2025 OMP (I) (COMM.)/1375/2025 KUMAR
IAMIT KUMAR (8860939556 IAMITKUMAR.294@(23-09-2025
OMP (P6-09-2025 Axis Bank Limited Vs HIMVANT
IOMP (I) (COMM.)/1399/2025 (COMM.)/1399/2025 SINGH
MS DHAWAN BOX  SHEET]
Execution 270972025 CONTAINER PRIVATE LIMITED Vs
[Execution (Comm.)/336/2025 (Comm.)/336/2025 IMS BABA ENTERPRISES
Navigators Visa Global Logistics
[Execution 27-09-2025 Limited Vs Rohtak Timber Private|
[Execution (Comm.)/337/2025 (Comm.)/337/2025 Limited
PATH SHARMA| 24-09-2025
27709-2025 SIRCA PAINTS INDIA LTD Vs
ICS (COMM)/814/2025 ICS (COMM)/814/2025 BHAGVATI TRADERS
IAMIT KUMAR (8860939556 IAMITKUMAR.294@(24-09-2025
27709-2025 AXIS BANK LIMITED Vs DILEEP
IOMP (I) (COMM.)/1401/2025 IOMP (I) (COMM.)/1401/2025 KUMAR
20 ISH. PULASTYANEW DELHI|
IPARAMCHALA, DISTRICT CS(COMM) 63 MANOJ KUMAR VS. HYTECHDURGESH 8 ADV.DURGESHGUP 8
DISTRICT ~ JUDGE 1/2025 01.09.2025 PRINTING SOLUTIONS PVT. LTD. (GUPTA 9511217093 TA@GMAIL.COM  [*3:05:2025
(COMMERCIAL
COURT)-01 M/S LOKSHAIL ENTERPRISES VS
1 ggM&OMM AWARD BY ARB.,/, 005 02.09.2025 IAIRPORT AUTHORITY OF INDIASB?_IIZ‘{JOI\S/I(IK gg;zggssggg’ %%ﬁg{%gﬁm‘( 23.08.2025
CENTRAL HEADQUARTERS .
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IUNION OF INDIA THROUGH THE
GENERAL MANAGER NORTHERN| IADVBHUVAN@YAH
1 OMP(COMM) 137/2025 02.09.2025 RAILWAYS VS. M/S THE LA’ITICEB'C BHATT 0891237346 00.COM 15.07.2025
INTERIORS
M/S DEV BHUMI COLD CHAIN|
IANKIT DANG &9958838583, IADVANKITDANG@
it ICS(COMM) 682/2025 02.09.2025 IPVT. LTD. VS. M/S BHAI FRUITS &RIYA SINGH  |9971634469 GMAIL.COM 26.08.2025
CO. & ANR.
ICOGOPORT PVT. LTD VS,
1 CS(COMM) 685/2025 03.09.2025 MOMTAJ BIBI- PROPRIETOR M/SUDAY KUMAR ngjgggfg‘;’ é%f‘égﬁUMAR@ 28.08.2025
MARBLE POINT 9 .
ICOGOPORT PVT. LTD. VS. VIPIN|
A CS(COMM) 686/2025 03.00.2025 KUMAR SHARMA- PROPRIETORUDAY KUMAR ngjg’ggfgf’ AIDAYKIMAR® b8 08,2025
IABHISHEK OVERSEAS o :
M/S FAITH MERCANTILE PVT.
ILTD. VS. THREE STARAYUSHI IAYUSHIC41@GMAIL|
! CS(COMM) 689/2025 04.09.2025 ENGINEERING WORKS PVT. LTD.CHUGH 0953767798 .COM 01.09.2025
& ORS
DINESH KUMAR GARG VS. M/S
1 OMP(COMM) 144/2025 04.09.2025 SELAN EXPLORATIONE‘/S\;’(I)IEI A}”}‘II;(S) &927:)6‘(‘;:)%%61’ gﬁglgg%\l}m ARTN 22.08.2025
TECHNOLOGY LIMITED 92507 e
[UNION OF INDIA VS. M/S IACGCKARANGOVEL
1 OMP(COMM) 142/2025 04.09.2025 GIRDHARI LAL CHAUHAN & SONS KARAN GOVEL 9899383271 @GMAIL.COM 130.08.2025
M/S RK. JAIN AND SONS
I[HOSPITALITY SERVICES(P) LTD.ABHINAV IADVASOFFICE@GM
1 OMP(COMM) 146/2025 06.09.2025 VS, NEW DELHI MUNICIPALSHARMA 0953264242 ATL.COM 28.08.2025
ICOUNCIL
COLLEGEDUNIA WEB PRIVATE
1 EX(COMM) 138/2025 06.09.2025 LIMITED VS. FIFTH GEARQEII:III]T?IE;EE 9717845387 é%ﬁggﬁ‘] EEA@ 2308.2025
VENTURES LIMITED :
ILA MODE FASHION PVT. LTD. VS.K NW. KANW.
1 CS(COMM) 690/2025 06.09.2025 SHREE SIDDHI VINAYAKT SING?{RPREE 9717489929 %g\(I}M AIL églf\’/IREE 02.09.2025
CLOTHES & CONCEPT & ANR. .
LAW  OFFICE
KONCEPT RETAIL CO. VS. ATTOF LAWYER.YASHPRE
1 OMP(COMM) 145/2025 06.09.2025 THAT JAZZ YASHPREET 0911998109 ET@GMAIL.COM 05.08.2025
SINGH
PARIVAR SEVA SANSTHA VS/MAYANK o]
" EX COMM AWARD BY ARB. /202 00.00.202 IMINISTRY OF H EALTH ANDKUMAR 810201046 ég%%]écgﬁK&Rggﬁ 12.08.202
COMM 74/2025 9.09.2025 FAMILY WELFARE GOVERNMENTINDIAN LEGAIP®1039194 . 3.08.2025
OF INDIA & ANR. MANAGEMENT 7ML A AN A DA
[FARMART SERVICES PVT. LTD. .
1 ICS(COMM) 701/2025 09.09.2025 IVS. CRAZY TREAT THROUGH ITS?’XII\{I”[PIEI{];RS &011—41745180 ?I_enelg?:l;grrn@sondhlp 01.09.2025
IPROPRIETOR POONAM RANI ’
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[FARMART SERVICE PVT. LTD. VS.SONDHI & Deepankur@sondhip
ICS(COMM) [700/2025 09.09.2025 MANoJ BANSAL PARTNERS 011-41745180 lartners.com 01.09.2025
MONICA ARORA VS. UMAKLIRUY DHRUVSURANA@G
OMP(COMM) 150/2025 09.09.2025 HOSPITALITY PRIVATE LIMITED SURANA AND9836411111 MAIL.COM 01.09.2025
IARYA HARDIK
MTHRIBHUVANI LOKESH VS. M/ S?XI%MY A L IPRATYUSH@PRASA
OMP(COMM) 149/2025 09.09.2025 GEARTRON TECHNOLOGIES PVT.Y ADAV 9560071699 INNALAWCHAMBER [29.08.2025
ILTD. & ORS. SAUMYA S.IN
GENERAL MANAGER, TELECOM
DEPARTMENT BSNL (KARNAL)M.C. KOCHHAR MCKOCHHAR@GM
OMP(COMM) 148/2025 09-09.2025 VS. S. KUMAR CONSTRUCTIONg ASSOCIATES 2810162325 ATL.COM 02.09.2025
ICOMPANY
T.V TODAY NETWORK LIMITED &RADHIKA OFFICEOFRADHIKA|
CS(COMM) [708/2025 10.09.2025 IANR. VS. DR.GUPT A 9958387755 GUPTA@GMAIL.CO [23.08.2025
RAJATSHRIVASTAVA & ANR. M
SHARMA/
MTIPPING MR PINK PRIVATE
OMP(I)COMM 205/2025 15.09.2025 LIMITED VS. KRIVADHANYA 0713868611 SURBHI@CSLAWCH11.09.2025
CORPORATION IAIREN/ IAMBERS.COM
SWARNIM
INUSARAT AHMED & ANR. VS|YASH ANAND| YASHANANDSC200
MISC DJ 1376/2025 15:09-2025 VASIM AHMED & ORS. & ASSOCIATES 2810255469 0@YAHOO.COM  [209:2025
HANDICRAFT AND HANDLOOMSQIKSSIHI ABYH DEV/ AI IKS! IE%%L;[E/GAL7@G
OMP(COMM) 151/2025 16.09.2025 [EXPORTS CORP. OF INDIA LTD. 8010027505 . 04.09.2025
VS. PULIN COMTRADE LIMITED | NANA/ RISHABHAM@GMA
' DEEPSHIKA IL.COM
RANVIR & ORS VS. M/S KOTAKJATIN SAPRA & JATIN.SAPRA150@G|
OMP(COMM) 152/2025 16.09.2025 MAHINDRA BANK LTD. IASSOCIATES 312223345 MAIL.COM 05.09.2025
lVl/D AGILUS DIAGNUDIICS LID,
(FORMERLY KNOWN AS SRLSURI AND|
CS(COMM) 719/2025 17.09.2025 LIMITED) VS. M/S SPECTRUM(COMPANY, 9971357074 IC‘IOT{SIATION@SURI 16.09.2025
IENGINEERS THROUGH ITSLAW FIRM :
DDADRIETNAD
STATE BANK OF INDIA VS.RANI 06436809013, RBHARDWAJASSOC
CS(COMM) 720/2025 17.09.2025 JAGPAL SINGH BHARDWAJ 8010410831 IATE@GMAIL.COM [1:09-2025
SAURABH
BANK OF INDIA VS. PRIMA SK.LAWNEXUS@G
ICS(COMM) 721/2025 17.09.2025 CREATION & ORS. KUSHAWAHA [8882449168 MAIL.COM 00.09.2025
OSK LEGAL
MEENAKSHI
BHIKAJI MAINTENANCE
EX COMM AWARD BY ARB| SOOD/ 9999969923, MSMKVERMA@GM
COMM 82/2025 17.09.2025 ICOMBINE VS. MRS. BIRHMWATIMUKESH 0811758502 ATL.COM 17.09.2025
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DLV AN
SACHIN
IM/S BLINK FIX PVT. LTD. VS. M/S 011-49059255, IANAND.JHA@ASJL
1 OMP(I) COMM 207/2025 18.09.2025 RAO ENTERPRISES & ANR. }\gl:{'fg{(}l 9899617089 EGALIN 11.09.2025
ITISATADT /
DEVGAN/
" OMP(I)COMM 206/202 18.00.202 M/S BLINK FIX PVT. LTD. VS.f/ﬁgg\I}/ 011-49059255, IANAND.JHA@ASJL 11.00.202
5 -09.2025 MALA MANNA ABHILEKH 0899617989 EGAL.IN -09.2025
ITIIATAR L
IVIIN. DARKAING]
ICOWDHRY, CHOWDHRYLAWOF
1 OMP(COMM) 153/2025 18.09.2025 ggNSII;,ﬁESJZ\gOI}‘{gD & ORS. VS'MR. g§0§6691021’ FICESLLP@GMAIL. [08.09.2025
: SHASHANK 30944144 CoM
IINANIIDYV
POOJA RANI VS. M/S BAJAJ| IADVOCATEATUL407
1 IARB. A. (COMM) 14/2025 19.09.2025 FINANCE LTD. IATUL KUMAR [7838899913 3 @GMAIL.COM 17.09.2025
1 OMP(COMM) 155/2025 20.09.2025 EII}IIIS];\IEES INDIA VS. M/S AS AKIJ;II(\?]())KRI 8527991359 INOT AVAILABLE 11.09.2025
IMS ORIENT EXPRESS VS. M/SSANJEEV 81162 MANCHANDASANJ
1 CS(COMM) 730/2025 20.09.2025 FRONTLINE _ (NCR) ~BUSINESSMANCHANDA [* 623477’ EEV31@YAHOO.CO [16.09.2025
SOLUTION PVT. LTD. & ASSOCIATES [7911023477 M
RZAAVTI
IM/S CLIX CAPITAL SERVICES PVT.,SHANKAR 18182038 é?%%%}f‘ SCI({)SI\%AR
1 OMP(I)COMM 211/2025 22.09.2025 LTD. VS. RNA HEALTHCARE PVT.GARG 97 35, ’ ’ 1 [18.09.2025
LTD. & ORS PUNEET RAJ9654121121 IASSOCIATESRSGAR
) ) RANMNEDIATAT Gls@GMAILCOM
JETWAYS TRAVELS PVT. LTD.RAJAT
THROUGH AUTHORIZEDMATHUR/ RAJAT MATHUR@B
1 ICS(COMM) 732/2025 22.09.2025 REPRESENTATIVE VS. TARUNAREEN 0811556470 SMLAWASSOCIATE [18.09.2025
RASTOGI & ORS. ' GULATI S@GMAIL.COM
CANARA BANK VS. KAILASHKUNAL KKUNALASHHRMA
! CS(COMM) 745/2025 23.09.2025 CHAND BHATT & ANR. SHARMA 0811575138 LAW@GMAIL.COM [7-09-2025
CANARA BANK VS. MR. SARANSH] KANT KANT
1 CS(COMM) 744/2025 23.09.2025 gﬁﬁgﬁggljml/’v}]{a(l)‘g M/S JANNATIEUTHRA 8376841313 gM 23@GMAIL.C 17.09.2025
INETWAY INDIA PVT. LTD. VS| SAMYAK] SAMYAKGANGWAL
1 CS(COMM) 743/2025 23.09.2025 SWATI KESKAN GANGWAL 0827024444 @GMAIL.COM 19.09.2025
M/S EVEREST PAPER| 0811767023, MAI
1 CS(COMM) 742/2025 23.09.2025 CONVERTOR VS. M/S SINWOOiSS%OCI ATES 9873804774, ‘[I‘Iglol\{vIKR?’m@G 18.09.2025
IPACK INDIA PVT. LTD. & ORS. 0868105476 .
M/S SUNIL DIDDEE SECURITY]
1 CS(COMM) 741/2025 23.09.2025 IAGENCY VS. THE STATE TRADINGSNIGDHA 9953959471 SNIGDHA@JUSCON 19.09.2025
CORPORATION DASH RACTUS.COM




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-

REGISTRATION RESPONDENT NAME MOBILE D FILING
NUMBER
A eS(COMM) 0/202 2 00,200 INETWAY INDIA PVT. LTD. VS.SAMYAK 8002 SAMYAKGANGWAL | .~
74 5 3.09.2025 SANDEEP ARORA GANGWAL 0927024444 @GMAIL.COM 9.09.2025
SAMYAK
A csicoMm) /202 2 00,202 NETWAY INDIA PVT. LTD. VS.GANGWAL & o SAMYAKGANGWAL | .~
739/2025 3.09.2025 CHANDRA PRAKASH SHARMA  MEGHNA 9627024444 @GMAIL.COM 9.09.2025
JANDU
EQUIPMENT PLANET VS. M/S R &SURESH IADV.SURESHKR.SI
! CS(COMM) 738/2025 23-09.2025 B INFRA PROJECT PVT. LTD. KUMAR SINGH /2958399658 NGH@GMAIL.COM [°8-09-2025
EQUIPMENT PLANET VS. SH.SURESH IADV.SURESHKR.SI
1 CS(COMM) 737/2025 23.09.2025 VIKAS SINGH KUMAR SINGH 2958399658 NGH@GMAIL.COM [°8-09-2025
EQUIPMENT  PLANET  VS/SURESH IADV.SURESHKR.SI
! CS(COMM) 736/2025 23-09.2025 SADHANA SATISH BALANNAVAR [KUMAR SINGH 2958399658 NGH@GMAIL.COM [°8:09-2025
A es(conm 1202 2 00,202 CANARA BANK VS. AKASH DASHKUNAL S11re128 KKUNALASHHARM |
735/2025 3.09.2025 & ORS. SHARMA 961157513 ALAW@GMAIL.COM['7-09-2025
GARGRAJIV26@YA
\ EX COMM AWARD BY ARBlg, . 2 00,202 DINESH ARORA & ORS. VS.EAJIV Iisciﬁfs{gg&ooozSgo, HOO.CO.IN, 000,200
COMM 4/2025 3.09-2025 CHETANYA BUILDCON PVT. LTD |5, o 0810602838 IADV.ASHISHGARG ['9:09-2025
@GMAIL.COM
ISRANI ENTERTAINMENT INDIA RACHITBATRAADV
1 OMP(COMM) 213/2025 23.09.2025 LIMITED VS. UNISYSRACHIT BATRAI9818383584 OCATE@GMAILCO [23.09.2025
INFOSOLUTIONS PVT. LTD. M
@AKASSOCIATES.O
EX COMM AWARD BY ARB. M/S ROYALE MERIDIAN (I) PVT.A K9999448797, RG.IN,
! COMM 85/2025 24-09.2025 LTD. VS. UNION OF INDIA IASSOCIATES 9999468603 KUSHAGRABANSAL [20-09-2025
@AKASSOCIATES.O
CYFUTURE INDIA PVT. LTD. VS/PANKAJ
1 CS(COMM) 753/2025 24.09.2025 MINISTRY OF HEALTH ANDBHAGAR &9871441415 ‘IIIITEI())AJI‘EGAL@GMA19.09.2025
FAMILY WELFARE SADRE ALAM :
M/S KUSHAL KARYASHALA PVT.
A CS(COMM) 57/2025 25.00.2025 LTD. VS. M/S ATC LOGISTICALiSSIS{OCI ATES &922?[;?8477‘6" fggﬁmlo@m‘m 16.06.2025
SOLUTION PVT. LTD. PeO810547 :
PRANSHU
VASHISHTH
1 [EX(COMM) 148/2025 26.09.2025 ISBI VS. SUNIL KUMAR IAND 9999737225 INOT AVAILABLE 22.08.2025
IASSOCIATES
M/S RINGZAA INFOMATICS PVT., o oy
1 MISC DJ 1425/2025 26.09.2025 LTD. VS. M/S REDIANZ INDIAJAIN 0891554439 INOT AVAILABLE 23.09.2025
TECHNOLOGIES AND ORS.




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
INDO LAW|
SHRI PRAVIN SINGH VS. SHRI IATTORNEYAR@GM
1 ICS(COMM) 760/2025 26.09.2025 RAKESH KUMAR ESII)\ISULTANCY9811604658 ATL.COM 25.09.2025
M/S AMAR ENGINEERING
it OMP(COMM) 158/2025 26.09.2025 COMPANY VS. SARENS HEAVYMANI KAUL [971731898 m&KAUL@G 22.09.2025
ILIFT INDIA PV.T LTD :
IADITYA BIRLA CAPITL LTD. VS|
1 OMP(I) COMM 215/2025 26.09.2025 M/S UPRATE AUTO%AAARIESPHE{:'HA9911481624 }\(II?JI{C%)IBIATI‘A@GM 23.09.2025
ICOMPONENTS :
R.
S SAKTHIVEL ADMINISTRATOR| PRIYA.GOYAL.ADV
1 OMP(COMM) 157/2025 26.09.2025 SUDHAKARAN, /9718543899 19.09.2025
IVS. SUMESH A & ORS. PRIYA GOYAL @GMAIL.COM
SHRAVAN| [UNITEDMARK(@UN|
1 CS(COMM) 759/2025 26.09.2025 LOREAL SA VS. JATINKUMARKUMAR 09090605966 ITEOANDUNITED [20.09.2025
VINUBHAI KATHAROTIYA
BANSAL COM
M/S_AXIS FINANCE LIMITED VS. | oo oo gMIT@ANSLEGAL-I
it OMP(I) COMM 218/2025 27.09.2025 IIXII?II{(ILLA RAJINIKANTH ANDSINGH 0507805205 PALAK@ANSLEGAL. 24.09.2025
: IN
IAMIT@ANSLEGAL.I
M/S AXIS FINANCE LIMITED VS/AMIT KUMAR IN,
! OMP(T) COMM 217/2025 27.09.2025 TADAKALURI NARESH AND ANR. [SINGH 9507805205 PALAK@ANSLEGAL.P4-09-2025
IN
M/S AXIS FINANCE LIMITED VS|, ) oo ool gMIT@AN SLEGALI
1 OMP(I) COMM 216/2025 27.09.2025 SURESH HIRALAL KANNAUJIYASINGH 0507805205 PALAK@ANSLEGAL. 24.09.2025
IAND ANR. IN
i ISSXNS]Z?JLWI%T’I“RICTgES"}’l?IE%‘HI COGOPORT PVT LTD DELHI Vs advudaykumar@gmai|
JUDGE > 25 CS (COMM)/675/2025 CS (COMM)/675/2025 01-09-2025 SD EXPRESS 'Uday Kumar(P),9810868162 Lcom 23.08.2025
(COMMERCIAL ILOGISTICS PVT LTD
ICOURT)
[ExCOMM - Award by Arb L M/S ENKAY ENTERPRISES Vs fishan ishanlegalaid @gmail.
25 Comm/70/2025 01-09-2025 UNION OF INDIA sachdeva(p), 0871300094 | 26.08.2025
ICOGOPORT PVT LTD DELHI Vs
IDILIP KUMAR advudaykumar@gmai
25 CS (COMM)/676/2025 CS (COMM)/676/2025 01-09-2025 SARKAR  PROPRIETOR OMUday Kumar(P),90810868162 Lcom 23.08.2025
MARBLE
IM/S SPACE4 BUSINESS SOLUTION|
[PVT LTD . \Adv.durgeshgupta@g
25 CS (COMM)/677/2025 CS (COMM)/677/2025 01-09-2025 Vs NEW DELHI MUNICIP ALArmt kumar(P), 9811217093 mail.com 25.08.2025
ICOUNCIL
HERO FINCORP LTD Vs SHAIKHMAYANK mayank_mahajanos
25 OMP (I) (COMM)/195/2025 OMP (I) (COMM)/195/2025 [01-09-2025 IAASIF MAHAJAN(P), 0873347330 @yahoo.com 22.08.2025
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LIMITED Vs _
25 CS (COMM)/674/2025 CS (COMM)/674/2025 01-09-2025 TDII{IEECTOISSH AIRMAN/ MANAGINGQSIIS{}VI\EE(IP) 0811514844 ashwini.mishrai@yahl25.08.2025
HINDWARE HOME INNOVATION| 00-co.n
KOTAK MAHINDRA PRIME LTD Kushal Rishabh.eruditelegal
25 IOMP (I) (COMM)/197/2025 OMP (I) (COMM)/197/2025 |02-09-2025 Vs KUSUM Kumar(P) 7009793548 @gmail .com & 28.07.2025
DEVI AND ANR ' gmail.
KOTAK MAHINDRA PRIME LTD Kushal Rishabh.eruditelegal
25 OMP (I) (COMM)/196/2025 OMP (I) (COMM)/196/2025 [02-09-2025 Vs Kumar(P) 7009793548 @gmail .com 8 28.07.2025
SATENDAR KUMAR ’ :
UPPAL ENGINEERING CO PVT|
25 EXCOMM - Award by 04-09-2025 LTD Vs Ritesh 9899891989 rk@petitiuris.in 02.09.2025
|Arb Comm/72/2025 UNION OF INDIA NORTHERKhatri(P), p : o
RAILWAY
. . o IPRIMATEL FIBCOM LIMITED Vs [Brijesh mail @gandhipartners
25 [Execution (Comm)/137/2025 Execution (Comm)/137/2025 [04-09-2025 GAIL (INDIA) LIMITED Tiwari(P), 8826643151 com 02.09.2025
JAIN Vs
b [ExCOMM - Award by Arb 04-00-202 IDELHI STATE INDUSTRIAL AND Avinash Kumar 87144176, aktrivedilawoffices@g 0.08.902
S Comm/73/2025 4-09-2025 INFRASTRUCTURE Trivedi(P), 9671441704 mail.com 30-06.2025
IDEVELOPMENT
25 CS (COMM)/692/2025 CS (COMM)/692/2025 06-09-2025 gﬁxfﬁm TIWART Vs SANJUSBEA‘I\?GMHI KR'NOT PROVIDED [NOT PROVIDED 29.08.2025
M/ S Clix Capital Services Pvt Ltd Vs Ravi  Shankarn assocratesrsgargl@gr
25 OMP (I) (COMM)/199/2025 OMP (I) (COMM)/199/2025 [06-09-2025 Amir Garg(P) 0718182038 nai 1. com 26.08.2025
Hospital Pvt Ltd ’ ’
ICOGOPORT PVT LTD DELHI Vs
25 CS (COMM)/691/2025 CS (COMM)/691/2025 06-09-2025 KAMLA Uday Kumar(P), (9810868162 adeaykumar@gmaizg 08.2025
DEVI PROPRIETOR ACHI INDIA y ’ l.com e
IAMBROSIA
Kurz India Private Limited Vs lvikrant advmukulkatyal @gm
25 CS (COMM)/698/2025 CS (COMM)/698/2025 08-09-2025 f)tr?\rgge}l(;isited pachnanda(P), 8882366999 ail.com 26.08.2025
ARKS INTERTRADE LLP Vs NITIN
25 ICS (COMM)/697/2025 ICS (COMM)/697/2025 08-09-2025 GANGOTRI GARG(P) 9958986363 info@,knowlex.in 26.08.2025
I[ELECTRONICS PRIVATE LIMITED ’
[HERO FINCORP LTD Vs RAJESH MAYANK mayank_mahajanos
25 OMP (1) (COMM)/200/2025 OMP (I) (COMM)/200/2025 [08-09-2025 RAMDAS KAWDE MAHAJAN(P), 0873347330 @yahoo.com 22.08.2025
IIdITITara INAUIOIIdr TOUITUdTIOIT
(India) Apd . . SHIVENDRA shivendra@theacmec
25 ICS (COMM)/699/2025 CS (COMM)/699/2025 08-09-2025 IAnr Vs Vicky Mahalwani Trading asPRATAP 9953394363 b com 01.09.2025
Swami SINGH(P), :
Aara T, A




S.NO COURT

DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
MOHD TAHIR Vs ATTREE HIREKulvin der
25 Misc DJ/1361/2025 Misc DJ/1361/2025 09-09-2025 IPURCHASE singh(P) INOT PROVIDED [NOT PROVIDED 130.08.2025
LEASING CO PVT LTD g,
CANARA BANK Vs KAMRUDDINAJAY KUMAR sk.lawnexus@gmail.c
25 CS (COMM)/706/2025 CS (COMM)/706/2025 09-09-2025 IAND ORS SAINI(P), 8882449168 bom 27.08.2025
IHERO FINCORP LTD Vs ISOFINE .
IMAYANK mayank_mahajanos
25 OMP (I) (COMM)/201/2025 IOMP (I) (COMM)/201/2025 [10-09-2025 PRIVATE MAHAJAN(P), 9873347330 @yahoo.com 22.08.2025
LIMITED
IADITYA BIRLA CAPITAL LIMITED
Vs PYTEX IMAHIP DATTA mahipdatta@gmail.c
25 IOMP (I) (COMM)/203/2025 IOMP (I) (COMM)/203/2025 [11-09-2025 IMPEX PRIVATE LIMITED ANDPARASHAR(P), 9911481624 om 10.09.2025
ORS
BANK OF INDIA Vs SHIKHAAJAY KUMAR sk.lawnexus@gmail.c
25 CS (COMM)/709/2025 CS (COMM)/709/2025 12-09-2025 SEHDEV SAINI(P), 8882449168 om 27.08.2025
[HERO FINCORP LTD Vs SACHIN MAYANK mayank_mahajanos
25 OMP (I) (COMM)/204/2025 OMP (I) (COMM)/204/2025 [12-09-2025 JANARDHAN KAMBLE MAHAJAN(P), 0873347330 @yahoo.com 22.08.2025
[UNION BANK OF INDIA Vs Sunil
25 CS (COMM)/710/2025 CS (COMM)/710/2025 12-09-2025 JEMIMA SOLOMON Choudhary(P), 0312872882 INOT PROVIDED 05.09.2025
STATE BANK OF INDIA Vs
IARSHAD VARUN chambersofvaruncha
25 CS (COMM)/712/2025 CS (COMM)/712/2025 15-09-2025 ANWAR SOLE PROP REDVOXCHANDIOK(P), 0818365119 ndiok@gmail.com 08.09.2025
IENTERPRISES
State Bank Of India Vs HEMRAJ|
VARUN chambersofvaruncha
25 CS (COMM)/713/2025 CS (COMM)/713/2025 15-09-2025 SINGH 0818365119 . . 08.09.2025
SOLE PROP RR GARMENTS ICHANDIOK(P), ndiok@gmail.com
ITRKAND INNAGE CURFURATIUIN VS
[ExCOMM - Award by Arb PRASAR [Raymon.singh@kred-
25 C /80/202 15-09-2025 BHARATI BROADCASTINGViren Bansal(P),[8368255490 L 06.09.2025
omm 5 CORPORATION pure.n
AL INNTA
M/S ROYAL SCAFFOLDING
. . ISYSTEMS Vs . . arihant1992@hotmail|
25 [Execution (Comm)/143/2025 [Execution (Comm)/143/2025 [15-09-2025 M/S AKASVA INFRASTRUCTUREAnhant Jain(P), 9811799646 com 26.08.2025
PVT LTD
MS LOGITRUST XPRESS PVT LTD ramanvats29@gmail
25 ICS (COMM)/718/2025 CS (COMM)/718/2025 16-09-2025 Vs RAMAN(P), 8076225938 eom 9@s ' 11.09.2025
TIBETAN HANDICRAFTS
o LOGITRUST XPRESS PVT LTD Vs ramanvats29@gmail.
25 CS (COMM)/717/2025 CS (COMM)/717/2025 16-09-2025 KALEEN INTERNATIONAL RAMAN(P), 8076225938 lom 11.09.2025
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Metaphor Creators Private Limited

NAME VSADVOCATE

ADVOCATE
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ADVOCATE EMAILDATE OF E-

ID

FILING

. Vs M/S sunny@metaphorcre

25 CS (COMM)/716/2025 CS (COMM)/716/2025 16-09-2025 CHAKR INNOVATION PRIV, ATEHarsh Yadav(P),|9717063659 lators.com 06.10.2025
LIMITED
Professional Couriers Network Ltd Matloob matloob

25 [Execution (Comm)/145/2025 [Execution (Comm)/145/2025 [17-09-2025 Vs Alam(P), 0810276875 adv@yaboo.com 11.09.2025
Irshad Ahmad
IMANUFACTURERS PRIVATE
LIMITED |Ankur ankur.sangal @khaita

25 CS (COMM)/727/2025 CS (COMM)/727/2025 18-09-2025 Vs MR PRATEEK SHARMASangal(P), 0873489278 hco.com 15.09.2025
TRADING AS
LEA ASSOCIATES SOUTH ASIA|
PVT LTD Vs IARCHIT . .

25 ICS (COMM)/729/2025 CS (COMM)/729/2025 19-09-2025 CHETAK ENTERPRISES LIMITEDSINGHAL(P), 9599043045 legal@asigmalegal.in [15.09.2025
IAND ORS
HERO FINCORP LTD Vs .

25 OMP (I) (COMM)/209/2025 OMP (I) (COMM)/209/2025 [19-09-2025 SODAROCKS ﬁg&NfN(P) 0873347330 gazﬁr;l;_cr;lrihajan% 22.08.2025
HOSPITALITY LLP ’ yanoo.
KOTAK MAHINDRA PRIME LTD .

25 IOMP (I) (COMM)/208/2025 IOMP (I) (COMM)/208/2025 [19-09-2025 Vs S%I;IFA(IISUMAR9990649331 lg(r)nrgspartner@gmall. 15.09.2025
IPANKAJ SINGH ’

o crystal crop protection ltd Vs Sunill snlkmr588 @gmail.co

25 CS (COMM)/731/2025 CS (COMM)/731/2025 20-09-2025 Ranjitha Bonda Kumar(P), 0818256885 I 15.09.2025
IM/s Clix Capital Services Pvt Ltd Vs|Ravi  Shankar] assocratesrsgargl@gr

25 OMP (I) (COMM)/210/2025 OMP (I) (COMM)/210/2025 [22-09-2025 RNA Healthcare Pyt Lid Garg(P), 0718182038 nai 1. com 26.08.2025
KOTAK MAHINDRA PRIME LTD .

25 OMP (I) (COMM)/212/2025 OMP (I) (COMM)/212/2025 [23-09-2025 Vs S%EA(IIS)UMAR999O649331 lg:)nrgs’paﬂner@gmaﬂ' 17.09.2025
NKG INFRASTRUCTURE LTD ’
I"}ELIX}( RAJ Vs SANJAY KUMARRAJESH

25 Misc DJ/1413/2025 Misc DJ/1413/2025 23-09-2025 PANDEY KUMAR INOT PROVIDED [NOT PROVIDED 15.09.2025

PROPRIETOR OF M/S RJSINGLA(P)’

STATE BANK OF INDIA Vs RAJSHALINI

25 CS (COMM)/751/2025 CS (COMM)/751/2025 24-09-2025 KAMAL UPADHYAY(P), INOT PROVIDED NOT PROVIDED 16.09.2025
IDOMS INDUSTRIES LIMITED Vs Ankur ankur.sangal @khaita

25 CS (COMM)/752/2025 CS (COMM)/752/2025 24-09-2025 SHREE Sangal(P) 0873489278 Ihco C(;m 8 17.09.2025
GANESH PEN STORES AND ORS & ’ :
DOMS INDUSTRIES LIMITED Vs Ankur ankur.sangal @khaita

25 CS (COMM)/754/2025 CS (COMM)/754/2025 24-09-2025 MS SAURAV ENTERPISE AND 0873489278 -Sang 17.09.2025

IANR

Sangal(P),

Mnco.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
LID Vs Ravi  Shankar assocratesrsgargl@gr
25 OMP (I) (COMM)/214/2025 OMP (I) (COMM)/214/2025 [24-09-2025 M/S ACE EMBEDDED INTENSIVEG 0718182038 0 sargl@s 26.08.2025
CARE arg(P), nail. com
ITNTTQ DYT T T
Hero InvestCorp Private Limited Vs aastha
25 ICS (COMM)/758/2025 CS (COMM)/758/2025 25-09-2025 |Ashok 0810481016 mail@thelegist. com [20.09.2025
Kumar Unknown sharma(P),
[ExCOMM - Award by Arb o collagedunia web pvt Itd Vs PDM bhardwajlawsolutions|
25 Comm/86/2025 26-09-2025 [University Kamal(P), 9971989333 @gmail.com 22:09.2025
IAXIS FINANCE LIMITED Vs MR| Ashish  kuman
25 OMP (I) (COMM)/220/2025 OMP (I) (COMM)/220/2025 [27-09-2025 JUBER singh(P) 9507805205 amit@anslegal.in 15.09.2025
INASIR KHAN AND ANR ’
HERO FINCORP LTD Vs .
25 OMP (I) (COMM)/219/2025 OMP (I) (COMM)/219/2025 [27-09-2025 SHAHTHzSX ORS ﬁg&NfN(P) 9873347330 g;ﬁiﬁi—gg&hajan% 22.08.2025
TRADERS AND OR ’ :
K T C India Limited Vs YOgiGhansh am ssharmalawchamber
25 [Execution (Comm)/149/2025 [Execution (Comm)/149/2025 [27-09-2025 [Edutransit Sharma}(IP) 0716662014 E @gmail.com 12.09.2025
Private Limited > 8 ’
Ambience Commercial Developers
. . Pvt Ltd and Anr Rishabh Office@pkagrawaladv|
25 [Execution (Comm)/140/2025 [Execution (Comm)/140/2025[12-09-2025 Vs Kwals Kitchen Technologies PviTomar(P), 8285230770 ocates.com 05.09.2025
ILtd
STP LTD Vs MAYUR SONWANE .
25 [Execution (Comm)/141/2025 [Execution (Comm)/141/2025 [15-09-2025 {\IdﬁsYI\IIJEF SONAWANE \IEILLIIBI}IKERI?II’))FR 0818950925 dmandvlegal@gmall.co 09.09.2025
BANK OF INDIA Vs SHIKHAAJAY KUMAR| sk.lawnexus@gmail.c
25 CS (COMM)/709/2025 CS (COMM)/709/2025 12-09-2025 SEHDEV SAINI(P), 8882449168 bom 27.08.2025
State Bank Of India Vs HEMRAJ|
VARUN chambersofvaruncha
25 CS (COMM)/713/2025 CS (COMM)/713/2025 15-09-2025 gg\]ﬁ:}%’ROP RR GARMENTS CHANDIOK(P), 0818365119 ndiok@gmail.com 08.09.2025
22 IMA. HIMANINEW DELHI
IMALHOTRA, IDISTRICT
IDISTRICT JUDGE MANOJ KUMAR Vs M/S ABHAY|, . itlal.ad il.
(COMMERCIAL 27 ISUIT FOR RECOVERY CS (COMM)/680/2025 01-09-2025 PRINT AND SOLUTIi)N / IAmit kumar(P), (9811766971 fnml al.adv@gmail.co 19-08-2025
ICOURT)-03
KOTAK MAHINDRA PRIME LTD AMIT KUMAR
27 ISUIT FOR RECOVERY CS (COMM)/678/2025 01-09-2025 Vs GOYAL SUGAR TRADERSSINH A(P) 9999814620 INOT AVAILABLE 25-08-2025
(BORROWER) ’
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ICOGOPORT PVT LTD Vs SHALIA| advudaykumar@gmail
27 ISUIT FOR RECOVERY CS (COMM)/679/2025 01-09-2025 EXPORT AND IMPORT PVT LTD 'Uday Kumar(P),9810868162 Lcom 23-08-2025
CWICK (IMPORT]
OBJECTION U/S 34 OR .
ICONSOLIDAATIONS) PVT LTD Vs . adv.anujkumar@gma
27 :g,]EITRATION& CONCILIATIONIOMP (COMM)/139/2025 02-09-2025 INSTITUTE OF LIVER ANDAnu] Kumar(P), 9818474551 il.com 20-08-2025
BILIARY SCIENCES
M/S HIM CABLEWAYS Vs THE
OBJECTION U/S 34 OF IDIRCETOR GENERAL BORDERSHAURYA
27 IARBITRATION & CONCILIATIONIOMP (COMM)/138/2025 02-09-2025 ROADS BORDER ROADSICHOURASIYA( [NOT AVAILABLE NOT AVAILABLE 23-08-2025
IACT ORGANISATION GOVERNMENTP),
OF INDIA
OBJECTION U/s 34 OF M/S PAYAL CONSTRUCTOR LLP INTKUNJ
27 IARBITRATION & CONCILIATIONJOMP (COMM)/140/2025 02-09-2025 Vs M/S NIPPON KANPO INDIA| INOT AVAILABLE NOT AVAILABLE  [29-08-2025
JAIN(P),
IACT PVT LTD
MANOJ manvakil378 @gmail
27 SUIT FOR RECOVERY CS (COMM)/683/2025 02-09-2025 Canara Bank Vs SUNITA KUMAR 9811254078 eom ' 128-08-2025
IARORA(P),
IBANK OF INDIA Vs BALJINDERJaspreet jsbassociates.office@
27 SUIT FOR RECOVERY CS (COMM)/684/2025 02-09-2025 SINGH Singh(P), 0899641617 email.com 26-08-2025
OBJECTION U/S 34 OF M/S GA RENEW ABLE ENERGY|
27 IARBITRATION & CONCILIATIONJOMP (COMM)/141/2025 03-09-2025 PVT LTD Vs M/S ADVITpuneet bajaj(P), 9711166242 INOT AVAILABLE 22-08-2025
IACT VENTURES PVT LTD
ICOGOPORT PVT LTD Vs MAUNI advudaykumar@gmai
27 ISUIT FOR RECOVERY CS (COMM)/688/2025 03-09-2025 MOON  MULTI-TECHNOLOGIESUday Kumar(P),[9810868162 Lcom Y 8 23-08-2025
PVT LTD :
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NUMBER

INCUBIS CONSULTANTS
(INDIA)PVT LTD Vs CYBIZ

27 IEXECUTION PETITION [Execution (Comm)/136/2025|03-09-2025 BRIGHTSTAR RESTAURANTS PVTAvs1 Malik(P), [0871921015 INOT AVAILABLE 29-08-2025
ILTD AND ANR
STATE BANK OF INDIA Vs
27 ISUIT FOR RECOVERY CS (COMM)/687/2025 03-09-2025 SUMAN PROPRIETOR M/S NEW[Shiv Tyagi(P), [NOT AVAILABLE [NOT AVAILABLE 01-09-2025
IDIVINE MAKEOVER
OBJECTION U/S 34 OF MS OCTAVIUS TEA AND| sethilawoffices@gmai
27 IARBITRATION & CONCILIATIONIOMP (COMM)/143/2025 04-09-2025 INDUSTRIES LTD Vs UNION OFVikas Sethi(P), 9891788743 | com & 28-07-2025
IACT INDIA .

IPETITION uU/s 9 O

o)

IKOTAK MAHINDRA PRIME LTD AMIT KUMAR

27 ARBITRATION OMP (I) (COMM)/198/2025 |04-09-2025 Vs NEERAJ MANN SINHA(P), 9999814620 INOT AVAILABLE  [30-08-2025
COGOPORT PVT LTD Vs NUR advudaykumar@gmai

27 ISUIT FOR RECOVERY CS (COMM)/694/2025 06-09-2025 ALAM PROP NUR TRADING 'Uday Kumar(P),9810868162 Lcom 23-08-2025
ICOGOPORT PVT LTD Vs EINDHA| advudaykumar@gmai

27 ISUIT FOR RECOVERY CS (COMM)/696/2025 06-09-2025 GRANITE PVT LTD 'Uday Kumar(P),9810868162 Lcom 23-08-2025
ICOGOPORT PVT LTD Vs VIJAY| advudaykumar@gmai

27 ISUIT FOR RECOVERY CS (COMM)/695/2025 06-09-2025 VISHWANATH PROP ATWUday Kumar(P),|9810868162 Lcom Y g 23-08-2025
ILOGISTICS SOLUTIONS :
COGOPORT PVT LTD Vs advudaykumar@gmai

27 ISUIT FOR RECOVERY CS (COMM)/693/2025 06-09-2025 ALOLYMPUS MARKETING AND[Uday Kumar(P),/0810868162 Lcom Y 8 23-08-2025

TRADING PVT LTD
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NUMBER
. INTECH ENGINEERS Vs PARMARAshima
27 IAPPLICATION U/S 151 CPC Misc DJ/1351/2025 06-09-2025 CONSTRUCTION COMPANY Gupta(P), 0582613039 INOT AVAILABLE 01-09-2025
OBJECTION U/S 34 OR
UNION OF INDIA Vs M/SRAM ram.kawar@yahoo.co
27 :grlEITRATION & CONCILIATIONIOMP (COMM)/147/2025 08-09-2025 IASHOKA ENTERPRISES KAWAR(P), 0810634209 in 06-09-2025
IFARMART SERVICES PVT LTD Vs .
27 ISUIT FOR RECOVERY CS (COMM)/702/2025 09-09-2025 BREAK FAST THROUGH ITSSDgl]E‘IIl;?{I\IIg})JR 7017361501 fr?;(lllclz)agdpartner@g 26-08-2025
IPROPRIETOR AZAD ’ :
IFARMART SERVICES PVT LTD Vs
INIRANJAN AND ASSOCIATESDEEPANKUR sondhiandpartner@g
27 ISUIT FOR RECOVERY CS (COMM)/704/2025 09-09-2025 THROUGH ITS PROPRIETOR GALISONDHI(P), 7017361501 mail.com 26-08-2025
INIRANJAN
IFARMART SERVICES PVT LTD Vs
RAMU FOOD INDUSTRIES .
o7 SUIT FOR RECOVERY CS (COMM)/705/2025 09-09-2025 THROUGH ITS PROPRIETORSDgfIII;?{I\IIg})JR 7017361501 fr‘l’;‘lﬂéﬁdpmner@g 27-08-2025
PARANTHAMAN RANAGARA| ’ :
MANUJAM
IFARMART SERVICES PVT LTD Vs
IDAKHINAKALI STORE THORUGHDEEPANKUR sondhiandpartner@g
27 ISUIT FOR RECOVERY CS (COMM)/703/2025 09-09-2025 ITS PROPRIETOR DHIRENDRASONDHI(P), 7017361501 mail.com 28-08-2025
PATRA
Deutsche Bank AG Vs  MDG|Gurvinder e e ..
27 ISUIT FOR RECOVERY CS (COMM)/707/2025 09-09-2025 CONSULTANTS PVT LTD Suri(P), 0871692197 litigation@surico.in |03-09-2025
27 I[EXECUTION PETITION [Execution (Comm)/139/2025|09-09-2025 ISUSHMA SINGH Vs Riya Impex \Iglr?lgr(P) 0999976632 :?fg?;f;‘llr;&;;wmd 04-09-2025
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NUMBER
ExXCOMM - Award by Arb| Rashmeet
27 IEXECUTION PETITION Comm/75/2025 10-09-2025 ICHANDER SINGH Vs. MTNL Kaur(P), 0818096859 INOT AVAILABLE 03-09-2025
_ Arya Exhibition and Conference
27 EXECUTION PETITION EXCOMM - Award by Arb, ;o 5555 Services Vs Indian Council of FoodSahil Talwar(P), 9711592772 SAHILTALWAR@Y {7 99025
Comm/77/2025 g IAHOO.COM
and Agriculture
PETITION U/S OF IKOTAK MAHINDRA PRIME LTD AMIT KUMAR
27 IARBITRATION IOMP (I) (COMM)/202/2025 [11-09-2025 Vs NKG INFRASTRUCTURE LTD SINHA(P), 9999814620 INOT AVAILABLE 08-09-2025
DEUTSCHE BANK AG Vs RISHIG rvinder
27 ISUIT FOR RECOVERY CS (COMM)/711/2025 12-09-2025 ICONTROLS ANDSlzlri(P) 0871692197 litigation@surico.in [26-08-2025
INSTRUMENTATION PVT LTD ’
ExCOMM - Award by Arb RSB PROJECTS PVT LTD Vs [Rashmeet
27 IEXECUTION PETITION Comm/78/2025 12-09-2025 WAPCOS LTD Kaur(P), 0818096859 INOT AVAILABLE 05-09-2025
ROYALE BLUE CLUB PRIVATE .
o7 EXECUTION PETITION ggfn?n“;M /2'05‘“"‘“"‘1 by A, 69-2025 LIMITED Vs OYO HOTELS ANDRahul Dubey(P),9717760551 rjglr‘:lld“bey'W@gmaﬂ08-09-2025
79/2025 HOMES PRIVATE LIMITED i
o7 EXECUTION PETITION Execution (Comm)/142/2025 15-09-2025 STP LTD Vs TARMAT LTD KgﬁgTBER 0810911816 Zfr‘l‘mar2576@gmaﬂ'°09-09-2025
STATE BANK OF INDIA Vs 'VARUN
27 ISUIT FOR RECOVERY CS (COMM)/714/2025 15-09-2025 MTUSHAR OBEROI SOLE PROP 0818365119 INOT AVAILABLE  [08-09-2025
GANDHI STORE CHANDIOK(P),
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STATE BANK OF INDIA Vs
RAMAN KUMAR GUPTA SOLEVARUN

27 ISUIT FOR RECOVERY CS (COMM)/715/2025 15-09-2025 PROP VEER TRADING ANDCHANDIOK(P), 0818365119 INOT AVAILABLE 08-09-2025
IMANUFACURING ENTERPRISES
Mohinder Goel deceased Through

ExCOMM - Award by Arb Bharat Goel and Rashmi Goel Vs yvikas chhabravikas440@g o

=7 EXECUTION PETITION Comm/81/2025 15709-2025 Rahul Tanwar Prop Ms Meenakshichhabra(P), 0212416114 mail.com 06-09-2025

Sanitary and Hardware store
. CANARA BANK Vs ANTONYARUN arunduggal @yahoo.i

27 [EXECUTION PETITION [Execution (Comm)/144/2025 [16-09-2025 KUMAR DUGGAL(P), 0811024490 I 04-08-2025
FMS FR MEYERS SOHN INDIAKanishk

27 ISUIT FOR RECOVERY CS (COMM)/723/2025 17-09-2025 PVR LTD Vs EARTH CRUST| 9999966252 INOT AVAILABLE  [29-08-2025

IAgarwal(P),

EXPORTS
LAL SAI STEEL Vs DARSH[Kanishk

27 SUIT FOR RECOVERY CS (COMM)/725/2025 17-09-2025 RENEWABLES PVT LTD Agarwal(P), 9999966252 INOT AVAILABLE 03-09-2025
CANARA BANK Vs M/S AADIAJAY KUMAR

27 SUIT FOR RECOVERY CS (COMM)/724/2025 17-09-2025 ENTERPRISES SAINI(P), 0212916661 INOT AVAILABLE 04-09-2025
PHPGURUKUL LLP Vs MR Arun tarunsharma @

o7 SUIT FOR RECOVERY CS (COMM)/722/2025 17-09-2025 NAMAN JAIN PROP OF WWWi b b 7042386733 1 9999@8 |, 1.09-2025
FILEMARKRCOM padhyaylt), mat.com
M/S VALVOLINE CUMMINS PVTSahil sharma.shaili795@

27 ISUIT FOR RECOVERY CS (COMM)/726/2025 18-09-2025 LTD Vs M/S TALWAR AUTOSharma(P) 0999801601 mail COI.II 7958 11-09-2025
IGARAGES PVT LTD AND ORS ’ :
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NUMBER

mritunjay kumar Vs anand rathi advocatetanusinghal

27 IAPPLICATION U/S 151 CPC Misc DJ/1382/2025 18-09-2025 shares and stocks tanu singhal(P), 9999739937 @gmail.com 15-09-2025
27 ISUIT FOR RECOVERY CS (COMM)/728/2025 19-09-2025 IAvi Kapoor Vs Biryani Mall glgzglrtwal(m INOT AVAILABLE NOT AVAILABLE  [12-09-2025

OBJECTION U/S 34 OF

M/S DS PIPELINE PROJECT LTD Adv.mohit111093@g

27 ﬁg’]IE:ITRATION & CONCILIATIONIOMP (COMM)/154/2025 19-09-2025 Vs ABHISHEK INFRA Mohit Yadav(P), 7385424029 mail.com 13-09-2025
. o sunrise freight forwarders pvt Itd Vs|Gagan gaganchawla83@gma| .
27 IAPPLICATION U/S 151 CPC Misc DJ/1394/2025 19-09-2025 M/S GLOBAL STONES PVT LTD Chawla(P), 9891693600 il.com 16-09-2025
SUNRISE FRIEGHT FORWARDERSGa an aganchawla83@gma
o7 IAPPLICATION U/S 151 CPC Misc DJ/1393/2025 19-09-2025 PVT LTD Vs M/S GLOBALChgwla(P) 0891693600 ;‘-"i fom 3@8MAY 6 09-2025
STONES PVT LTD ’ .
ExCOMM - Award by Arb PRASAR BHARATI Vs M/s .. tushargirilegal@gmai
27 I[EXECUTION PETITION Comm/83/2025 20-09-2025 CINEMA VISION INDIA Tushar Giri(P), [8390754169 Lcom 12-09-2025
OBJECTION U/S 34 OFR i’[T/IS) P@SINII\};: S%%%Egg SH\}I)I\!EANITISH
27 IARBITRATION & CONCILIATIONIOMP (COMM)/156/2025 22-09-2025 SOLUTIONS = PVT LTD InfraV}S?WAKARM INOT AVAILABLE [NOT AVAILABLE 18-07-2025
IACT A(P),

Solutions Pvt Ltd

DEEPANSHU ELECTRICAL AND|
27 ISUIT FOR RECOVERY CS (COMM)/733/2025 22-09-2025 TELECOM SYSTEMS Vs ACENEERAJ(P), 9990906211 INOT AVAILABLE  [17-09-2025
INRATECH




S.NO COURT DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE

NUMBER

ADVOCATE EMAIL
ID

DATE OF E-
FILING

SANJAY SONI Vs MADHYASAN JAY skumaradv212@gmai
27 SUIT FOR RECOVERY CS (COMM)/734/2025 22-09-2025 IPRADESH STATE TOURISM| 0312219064 18-09-2025
DEVELOPMENT CORPORATION  [NUMAR(P), l.com
CANARA BANK Vs ARYANKUNAL ksalegal16@gmail.co
27 SUIT FOR RECOVERY CS (COMM)/748/2025 23-09-2025 SHARMA SHARMA(P), 9910200911 I 15-09-2025
27 ISUIT FOR RECOVERY CS (COMM)/746/2025 23-09-2025 %ﬁ?IFIQRAY lfI?N K AL Elli’?l'rnlrta(P) 8376841313 ekant23@gmail.com [15-09-2025
o7 SUIT FOR RECOVERY CS (COMM)/747/2025 23-09-2025 CANARA BANK Vs RAJNI SETHI gggﬁl%&A(P) 0910200911 ifalegalm@gmaﬂ'co 17-09-2025
RAMESH .
o7 SUIT FOR RECOVERY CS (COMM)/750/2025 23-09-2025 gghﬁ% JAIN Vs MANTURm\aR 0911461665 gl::so}g‘larameshk@gmw18_09_2025
IMISHRA(P), .
27 ISUIT FOR RECOVERY CS (COMM)/749/2025 23-09-2025 IIYII;J\/ITIV'I\“II?;){ Vs l\illgnl)vlliNSI VI;%ILATE?}?E;};](P) INOT AVAILABLE NOT AVAILABLE 18-09-2025
Vikram Wadhawan Vs RelianceDEPUTY advvikassharma1978
27 ISUIT FOR RECOVERY CS (COMM)/756/2025 24-09-2025 General Insurance Co Lid LAL(P), 9810504107 @gmail.com 12-09-2025
Shreya Infra Construction Pvt Ltd MD
27 ISUIT FOR RECOVERY CS (COMM)/755/2025 24-09-2025 Vs M/S SRI BALAJEESHAKEELUR |[NOT AVAILABLE [NOT AVAILABLE  [19-09-2025
IENTERPRISES RAHMAN(P),
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IMANOJ KUMAR Vs M/S MEDIA|

amitlal.adv@gmail.co

27 SUIT FOR RECOVERY CS (COMM)/761/2025 26-09-2025 PARTNERS IAmit kumar(P), 9811766971 I 11-09-2025
ExCOMM - Award by Arb INIPPON KONPO INDIA PVT LTD |/Amandeep aman@dexterjuris.co
27 IEXECUTION PETITION Comm/87/2025 26-09-2025 Vs PAYAL CONTRACTORS LLP Singh(P), 0711570956 m 22-09-2025
INARAIN SINGH Vs  DINESH|Shivansh
27 ISUIT FOR RECOVERY CS (COMM)/762/2025 26-09-2025 KUMAR SONI Srivastava(P), INOT AVAILABLE [NOT AVAILABLE 22-09-2025
JAQUAR AND COMPANY PVT LTD urist.adityagaur@gm
27 [EXECUTION PETITION [Execution (Comm)/150/2025[27-09-2025 Vs M S MAHESHWARI TRADINGAditya Gaur(P), 9999397097 ]1.11 -adityagaur@g 12-09-2025
COMPANY ail.com
INEXXA COMPOUNDS PVT LTD Vs ATUL
27 SUIT FOR RECOVERY CS (COMM)/763/2025 27-09-2025 GANGOTRI ELECTRONICS PVTGUPT A(P) 0810862405 INOT AVAILABLE 22-09-2025
LTD ?
23 IMS. SAVITA RAO,SOUTH
IDISTRICT 12, New Court] . . [ExXCOMM - Award by Arb Shobha .
JUDGE(COMMERCI Block-T [Execution Petition Comm/42/2025 01-09-2025 IAXIS BANK LTD Vs RAM NIWAS Gupta(P), 0811192158 srshobhagupta@gmai|30-08-2025
AL COURT)
Emu Lines Private Limited Vs
12, New Court YASHWANT SANKAPPASHETTY advudaykumaragmail
Block-T CIVIL CASES CS (COMM)/413/2025 02-09-2025 PROPRIETOR YASH SOLUTIONSUday Kumar(P),[8882303942 com 01-09-2025
INC
12, New CourtlU/s 9 of the Arbitration & avinash avinash.adv@gmail.c
Block-I Conciliation Act OMP (I) (COMM)/6374/2025/02-09-2025 IAXIS BANK LTD Vs AMIT kumar(P), 011-41513189 om 01-09-2025
12, New CourtilU/s 9 of the Arbitration & o IAXIS BANK LTD Vs SATYA DEVIavinash B avinash.adv@gmail.c|
Block-I Conciliation Act OMP (I) (COMM)/6373/2025/02-09-2025 TIVARI lkumar(P), 011-41513189 om 01-09-2025
12, New CourtlU/s 9 of the Arbitration & avinash avinash.adv@gmail.c
Block-1I Conciliation Act IOMP (I) (COMM)/6375/2025(02-09-2025 IAXIS BANK LTD Vs GEETAV kumar(P), 011-41513189 lom 01-09-2025



mailto:mayank_mahajan05@yahoo.com
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2 g o Coile 9 of e AN Soup ) Comsarsjaomspronaozs ey ik L Vo PRASIANIMANANK g o ek mahaanos o o 00
i e Cols 2 o e AN Soup ) Connysarriaonspronzons ik Bank L Vo PRASHANTMMANK o ek maheenos b g 0
e O B AR St commorammpronn Srlikettley T PR g, b [ S by
2 g e Cole 0 of e MDD Soup ) Compsarojzomspronzons  [p ikl Ve VASIEBUAINK oo ek mahaanos o o 00
™ I e S SO oozy Uprovanas KIS AN KA gy [ 05 0
i e Coms o of e AN Sy ) commp oo (UMK MANDRA BANK VNN, s b
llﬁé)ck-ll\Tew Court}JJéIslcﬂ‘igati (())Ifl A(tile Arbitration &OMP (1) (COMM)/6433/202503-09-2025 ﬁ)[%\?[A}EANK LTD Vs VINODla(l:zlirrTllsi}(lP), 011-41513189 ?)vnilnash.adv@gmail.c 02-09-2025
llﬁé)ck_ll\few CourtICJC/)Islcﬂcigati(())rfl Agle Arbitration &OMP (I) (COMM)/6436,/2025/03-09-2025 zgl)g(S}HBANK LTD Vs JARNAILiS[?]iiIEP), 011-41513189 ?I/ninash.adv@gmail.c 02-09-2025
gl O Bt AR St commsamsonprosanas (R e SO ek o b 0
llﬁé)ck_llqew Courtg(/) rslcil?atic())rfl Agle Arbitration Somp (I) (COMM)/6434/2025/03-09-2025 AXIS BANK LTD Vs RAHUL iﬁ;ﬁl(lp), 011-41513189 ?;'nash.adv@gmail.c 02-09-2025
E?;)Ck_II\TeW Comrtgérslcﬂti)ati (())Ifl A(t;le Arbitration &OMP (I) (COMM)/6430/202503-09-2025 ﬁ)[(jISSAHIEIANK LTD Vs ZAKIRlzl:rlirrrllzsr}(lP)’ 011-41513189 z:ninash.adv@gmail.c 02-09-2025
ll?ié)ck-ll\few Courtg(/)Islcﬂ(i)ati(())rf1 A(tile Arbitration &OMP (I) (COMM)/6429/202503-09-2025 %{\?{A}EANK LTD Vs HARISHi\llliIITllz;il(lP)’ 011-41513189 f);frilnash.adv@gmail.c 02-09-2025
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12, New CourtflU/s 9 of the Arbitration & IAXIS BANK LTD Vs  SUNILavinash avinash.adv@gmail.c

Block-I Conciliation Act OMP (I) (COMM)/6427/202503-09-2025 KUMAR kumar(P), 011-41513189 om 02-09-2025

12, New CourtilU/s 9 of the Arbitration & IAXIS BANK LTD Vs DHEERAJavinash avinash.adv@gmail.c

Block-I Conciliation Act OMP (I) (COMM)/6428/2025/03-09-2025 BATRA kumar(P), 011-41513189 om 02-09-2025

12, New CourtflU/s 9 of the Arbitration & IAXIS BANK LTD Vs HARJEETjavinash avinash.adv@gmail.c

Block-I Conciliation Act OMP (I) (COMM)/6473/202504-09-2025 KAUR kumar(P), 011-41513189 om 03-09-2025

12, New CourtilU/s 9 of the Arbitration & IAXIS BANK LTD Vs  NITINjavinash avinash.adv@gmail.c

Block-I Conciliation Act OMP (I) (COMM)/6472/2025(04-09-2025 KUMAR VARSHNEY kumar(P), 011-41513189 om 03-09-2025

12, New CourtlU/s 9 of the Arbitration & o IAXIS BANK LTD Vs PANKAJavinash _ avinash.adv@gmail.c| =

Block-I Conciliation Act OMP (I) (COMM)/6471/2025/04-09-2025 KUMAR kumar(P), 011-41513189 om 03-09-2025

12, New CourtE tion Petiti E tion (C )/125/2025 [01-09-202 IM/S HONEY YARNS Vs M/S GDHimanshu 10027299 lhimanshubuttan@gm 0-08-202

Block-I xecution Fetition xecution (Lomm)/125/2025 01-09-2025 MANGALAM EXIM PVT LTD Buttan 9910037 ail.com > 5

12, New Court . MADHU advocatemadhutalwa

Block-T ICIVIL CASES CS (COMM)/418/2025 06-09-2025 Canara Bank Vs Sunil TALWAR(P), 8700759584 r@gmail.com 04-09-2025

12, New CourtU/s 9 of the Arbitration & Shikha Thakur Vs Nitisha Nandal,.. nishantdas@ndassoci

Block-T Conciliation Act IOMP (I) (COMM)/6531/2025/08-09-2025 and Ors Nishant Das(P),[9899385987 ates.in 06-09-2025

12, New Court JKR TECHNO ENGINEERS PVTANUJ sinhaanujk@gmail.co

Block-I ICIVIL CASES CS (COMM)/420/2025 09-09-2025 LTD Vs MANI SQUARE LTD SINHA(P), 0811551781 I 08-09-2025

12, New Court VIKAS GHAI Vs CASA2 STAYSASHISH ashish@agcpartners.c

Block-T ICIVIL CASES CS (COMM)/421/2025 09-09-2025 PRIVATE LIMITED (FAB HOTELS) glél;/lﬁfzp) 9999183119 o.in 08-09-2025

12, New Court o Union Bank of India Vs DeepikaJitendra jitendragargadv@gm | o

Block-I CIVIL CASES CS (COMM)/422/2025 09-09-2025 Tyagi Garg(P), 0810197621 ail.com 08-09-2025
. . MRS SARITA AGARWAL Vs CNH] . . .

g(,)Ck_II\TeW Courtgé rslcil(i)ati(())rfl Aile Arbitration &OMP (COMM)/46/2025 10-09-2025 INDUSTRIAL CAPITAL (INDIA)XI(:;&M(P) 9731915285 zgrzl(ljrrln@nmknarendr 09-09-2025

PRIVATE LIMITED 8 ’ ’
12, New Court . . o IAXIS BANK LTD Vs RAVIShobha srshobhagupta@gmai| =~
Block-I [Execution Petition [EX/209/2025 12-00-2025 SHANKAR Gupta(P), 0811192158 1.com 10-09-2025
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REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
12, New Court . .. ExCOMM - Award by Arbl =~ IAXIS BANK LTD Vs RAGHUVEERShobha srshobhagupta@gmai| =~
Block-T [Execution Petition Comm/49/2025 10-09-2025 SINGH MOOND Gupta(P), 0811192158 Lcom 09-09-2025
o CNH Industrial Capital India Pvt Ltd| ..
12, New CourtU/s 9 of the Arbitration & RAJESH delhi.jangraadvocate
S i OMP (I) (COMM)/6574/2025[10-09-2025 Vs CITIES INNOVATIVE 9958726491 . 09-09-2025
Block-1 Conciliation Act BIOFUELS PVT LTD JANGRA(P), @gmail.com
12, New CourtlU/s 9 of the Arbitration & o CNH Industrial Capital India Pvt LtdRAJESH delhi.jangraadvocate |
Block-1 Conciliation Act OMP (I) (COMM)/6576/2025/10-09-2025 Vs DHARMVEER OM PRAKASH |JANGRA(P), 2958726491 @gmail.com 09-09-2025
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/6601/20251-09-202 IFFCO KISAN FINANCE Vs ﬁlsj}l\l/llzsxg 18211 ashish@agcpartners.c10_O 502
Block-I Conciliation Act 5[1709-2025 SURESH MAHENDER PO991E3HI o.in 972025
IGUPTA(P),
. . MTOYOTA FINANCIAL SERVICES
12, New CourtU/s 9 of the Arbitration & o Rahul advocateashok.1i@gm|
Block-T Conciliation Act IOMP (I) (COMM)/6595/2025(11-09-2025 ;I;T‘?;A LIMITED Vs INDRA HANSBhar dwaj(P), 8376049807 ail.com 10-09-2025
. . MTOYOTA FINANCIAL SERVICES
12, New CourtU/s 9 .Of the Arbitration &OMP () (COMM)/6596/2025[11-09-2025 INDIA LIMITED Vs RANJEETRahul . 8376049807 afivocateashok.l@gm 10-09-2025
Block-1 Conciliation Act Bhardwaj(P), ail.com
IPANDEY 7267
. . MTOYOTA FINANCIAL SERVICES
12, New CourtlU/s 9 of the Arbitration & o Rahul advocateashok.1i@gm|
Block-I Conciliation Act OMP (I) (COMM)/6598/2025[11-09-2025 IgI;I;)gIA LIMITED Vs LATA RANIBhar dwaj(P), 8376049807 ail.com 10-09-2025
12, New CourtflU/s 9 of the Arbitration & IDHARA MOTOR FINANCE LTD Vs advjitenderyadav2017|
Block-I Conciliation Act OMP (I) (COMM)/6599/2025/11-09-2025 MOHAMMAD SHAHID U KYADAV(P), 0999855157 @gmail.com 10-09-2025
12, New CourtU/s 9 of the Arbitration &OMP @, Cnh Industrial Capital India Pvt Ltd RAJESH delhijangraadvocate |
Block-I (Conciliation Act (COMM)/6600/2025 11-09-2025 Vs GURPREET SINGH UANGRA(P), 958726491 @gmail.com 10-09-2025
12, New CourtlU/s 9 of the Arbitration & ol Cnh Industrial Capital India Pvt Ltd RAJESH delhijangraadvocate |
Block-T Conciliation Act OMP (I) (COMM)/6594/202511-09-2025 Vs SUDHIR SINGH UANGRA(P), 0958726491 @gmail.com 10-09-2025
12, New CourtlU/s 9 of the Arbitration & o Cnh Industrial Capital India Pvt Ltd RAJESH delhi.jangraadvocate |
Block-T Conciliation Act OMP (I) (COMM)/6597/2025/11-09-2025 Vs VIJAY SINGH UANGRA(P), 0958726491 @gmail.com 10-09-2025
. . CNH INDUSTRIAL CAPITAL INDIA| .
ﬁ’ock_llqew C‘mrtgé flcﬂ?atigi Ag‘e Arbitration &1 (1) (COMM)/6641/202512-09-2025 PRIVATE LIMITED Vs SANTILATAgz‘I}Vg(.z(P) 0266434371 Lerflahz@arene“law'c 11-09-2025
EARTH MOVERS gt
. . TOYOTA FINANCIAL SERVICES
12, New CourtU/s 9 of the Arbitration & \ip (1) (coMM)/6638/2025h2-09-2025 INDIA LIMITED Vs DILIP KUMARRZL 8376049807 advocateashok1@gm |, 0 o
Block-1 Conciliation Act SHUKLA 1633 Bhardwaj(P), ail.com
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. . MTOYOTA FINANCIAL SERVICES
12, New CourtlU/s 9 .Of the Arbitration &OMP (I) (COMM)/6640/2025012-09-2025 INDIA LIMITED Vs NIDHIRElhul . 8376049807 aflvocateashok.l@gm 11-09-2025
Block-I Conciliation Act Bhardwaj(P), lail.com

VERMA 9609

. . TOYOTA FINANCIAL SERVICES

llﬁéck_ll\TeW Courtgc/) Islcil?ati(())rfl A‘ile Arbitration &OMP (I) (COMM)/6639/2025[12-09-2025 INDIA LIMITED Vs RANAgﬁgg(llwa. ®) 8376049807 :ﬁvctz)c;teashok.l@gm 11-09-2025
SIMRAN SHILPESHKUMAR 9369 L), ’
12, New CourtlU/s 9 of the Arbitration & Cna IKOTAK MAHINDRA PRIMERAJESH delhijangraadvocate |
Block-1 Conciliation Act OMP (I) (COMM)/6637/2025[12-09-2025 ILIMITED Vs Nitin Sharma JANGRA(P), 9958726491 @gmail.com 10-09-2025
12, New CourtilU/s 9 of the Arbitration & . - .. nirajkumar1976 @gm
Block-T Conciliation Act IOMP (I) (COMM)/6670/2025[15-09-2025 IAxis Bank limited Vs UDAY SINGHNiraj Kumar(P),|9811306559 ail.com 12-09-2025
12, New CourtlU/s 9 of the Arbitration & Axis Bank limited Vs RAVI [_.. . nirajkumar1976 @gm
Block-T Conciliation Act IOMP (I) (COMM)/6664/2025[15-09-2025 MISHRA Niraj Kumar(P), 90811306559 ail.com 12-09-2025
12, New CourtU/s 9 of the Arbitration & Axis Bank limited Vs VED|.. . nirajkumar1976 @gm
Block-I Conciliation Act IOMP (I) (COMM)/6662/2025[15-09-2025 PRAKASH Niraj Kumar(P), 9811306559 ail.com 12-09-2025
12, New CourtlU/s 9 of the Arbitration & Axis Bank limited Vs ADIL |.. . nirajkumar1976 @gm
Block-T Conciliation Act IOMP (I) (COMM)/6666/2025[15-09-2025 HUSSAIN Niraj Kumar(P), 90811306559 ail.com 12-09-2025
12, New CourtflU/s 9 of the Arbitration & ol Cnh Industrial Capital India Pvt Ltd RAJESH delhijangraadvocate |
Block-1 Conciliation Act OMP (I) (COMM)/6667/202515-09-2025 Vs HARIRAM VIJAY SINGH UANGRA(P), 0958726491 @gmail.com 12-:09-2025
12, New CourtlU/s 9 of the Arbitration & Cnh Industrial Capital India Pvt Ltd RAJESH delhi.jangraadvocate
Block-I (Conciliation Act OMP (I) (COMM)/6668/2025/15-09-2025 Vs KALLU ALLI UANGRA(P), 958726491 @gmail.com 12-09-2025
12, New CourtU/s 9 of the Arbitration & o Cnh Industrial Capital India Pvt Ltd RAJESH delhijangraadvocate |
Block-T Conciliation Act OMP (I) (COMM)/6669/2025/15-09-2025 Vs DOGER CHANDERBHAN UANGRA(P), 0958726491 @gmail.com 12-09-2025
12, New CourtlU/s 9 of the Arbitration & o Cnh Industrial Capital India Pvt Ltd RAJESH delhi.jangraadvocate |
Block-T Conciliation Act OMP (I) (COMM)/6663/2025/15-09-2025 Vs RAJESH SUNDER UANGRA(P), 0958726491 @gmail.com 12-09-2025
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/6661/202515-09-202 IFFCO KISAN FINANCE Vs %Sjli\l/fig 18211 ashish@ag,cpartners.c12_O 202
Block-I Conciliation Act 5[15-09 5 JAGRAJ SINGH 9999153119 0.in 9 5
GUPTA(P),

. . MS TRANSLINK LOGISTICS PVT] . .
12, New CourtilU/s 9 of the Arbitration & . . REEMA klmishraadvo@gmail.,
Block-I Conciliation Act [Execution (Comm)/131/2025 [16-09-2025 ]I:EtDLtXS M/s Seetu Kohli ConceptsMISHRA(P), 0811129475 leom 15-09-2025
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12, New CourtflU/s 9 of the Arbitration & ol Shobha srshobhagupta@gmai| .
Block-I Conciliation Act OMP (I) (COMM)/6771/2025 17-09-2025 IJAXIS BANK Vs SONU Gupta(P), 0811192158 | com 16-09-2025
12, New CourtU/s 9 of the Arbitration & IAXIS BANK LTD Vs PREMSAGARShobha srshobhagupta@gmai
Block-I Conciliation Act OMP (I) (COMM)/6770/2025/17-09-2025 CHAKRAWARTI Gupta(P), 0811192158 L.com 16-09-2025
12, New CourtflU/s 9 of the Arbitration & ol Shobha srshobhagupta@gmai| .
Block-T Conciliation Act OMP (1) (COMM)/6775/2025[17-09-2025 IAXIS BANK LTD Vs OM PRAKASH Gupta(P), 0811192158 Lcom 16-09-2025
12, New CourtU/s 9 of the Arbitration & ol Shobha srshobhagupta@gmai| .
Block-I Conciliation Act IOMP (I) (COMM)/6772/2025[17-09-2025 IAXIS BANK LTD Vs FAROOQ M Gupta(P), 0811192158 | com 16-09-2025
12, New CourtlU/s 9 of the Arbitration & o avinash _ avinash.adv@gmail.c | .
Block-T Conciliation Act OMP (1) (COMM)/6774/2025[17-09-2025 IAXIS BANKLTD Vs AMIT R kumar(P), 011-41513189 bom 16-09-2025
12, New CourtU/s 9 of the Arbitration & IAXIS BANK LTD Vs KARNAILavinash avinash.adv@gmail.c
Block-I Conciliation Act OMP (1) (COMM)/6773/2025(17-09-2025 SINGH kumar(P), 01141513189 om 16-09-2025
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/6768/202517-09-202 Axis Bank Ltd Vs DHAN SINGH%%%&E 18211 ashish@agcpartners.c16_0 502
Block-I Conciliation Act 7 517-09 5 MEENA 9999163119 0.in 9 5
GUPTA(P),
12, Ne CourtfU/s of the Arbitration & . o - nirajkumar1976 @gm
Block-T w u c é ncil?ation Act Hiraty OMP (I) (COMM)/6769/2025[17-09-2025 IAxis Bank limited Vs RIYASAT ALI Niraj Kumar(P),|9811306559 aill.CJO 1?1 976@g 16-09-2025
12, New CourtlU/s 9 of the Arbitration & SANJEEV manjul.sood @srcsleg
Block-I Conciliation Act OMP (I) (COMM)/6767/2025[17-09-2025 IAXIS BANK LTD Vs SIDDHANT PATHAK(P), 8285002845 al.com 16-09-2025
12, New CourtlU/s 9 of the Arbitration & IAXIS BANK LTD Vs SHAWETA [SANJEEV manjul.sood @srcsleg
Block-1 Conciliation Act OMP (D) (COMM)/6766/2025(17-09-2025 MADAN PATHAK(P), [0205002845 |1 com 16-09-2025
12, New Court| . Sahil .
Block-T ICIVIL CASES CS (COMM)/440/2025 17-09-2025 Deep catering Vs AMIT DUA Siddiqui(P), 9910666100 info@ygslegal.com [16-09-2025
. . IPIRAMAL CAPITAL AND HOUSING| sy
12, New CourtU/s 9 of the Arbitration & o RAJESH delhi.jangraadvocate | .
Block-I Conciliation Act OMP (I) (COMM)/6760/2025[17-09-2025 ﬁ?ﬁgﬁf LIMITED Vs SANJEET] JANGRA(P), 9958726491 @gmail.com 16-09-2025
. . IPIRAMAL CAPITAL AND HOUSING ..
12, New CourtilU/s 9 of the Arbitration & o RAJESH delhi.jangraadvocate | .
Block-1 Conciliation Act IOMP (I) (COMM)/6761/2025[17-09-2025 f/}gﬁll\;% sIfl{/IMITED Vs  SYED JANGRA(P), 0058726491 @gmail.com 16-09-2025
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. . IPIRAMAL CAPITAL AND HOUSING| ..
12, New CourtflU/s 9 of the Arbitration & RAJESH delhi.jangraadvocate
Block-I Conciliation Act OMP (I) (COMM)/6762/2025[17-09-2025 FINANCE LIMITED Vs JASIR| JANGRA(P), 0958726491 @gmail.com 16-09-2025
MOHMOOD
. . IPIRAMAL CAPITAL AND HOUSING ..
12, New CourtU/s 9 of the Arbitration & RAJESH delhi.jangraadvocate
Block-T Conciliation Act IOMP (I) (COMM)/6765/2025[17-09-2025 11:"/}11\;11&{1\}1{%}3 LIMITED Vs UMESH JANGRA(P), 9958726491 @gmail.com 16-09-2025
. . IPIRAMAL CAPITAL AND HOUSING| ..
12, New CourtlU/s 9 of the Arbitration & RAJESH delhi.jangraadvocate
Block-T Conciliation Act OMP (1) (COMM)/6759/2025[17-09-2025 gﬁéﬁCE LIMITED Vs NAVNEET JANGRA(P), 9958726491 @gmail.com 16-09-2025
. . IPIRAMAL CAPITAL AND HOUSING ..
llﬁé)ck_II\TeW Courtg(/) rs1ci1(i)atic())rf1 Aile Arbitration &OMP (I) (COMM)/6764/2025017-09-2025 FINANCE  LIMITED Vs %%%(P) 9958726491 (é;ell:rllﬁncgor;advocate 16-09-2025
INAHELABANU MEMON ’ & :
. . IPIRAMAL CAPITAL AND HOUSING| ..
g(,mk_ll\few Courtgérsl cil?ati(?rfl AE}tle Arbitration Somp (I) (COMM)/6763/2025[17-09-2025 FINANCE  LIMITED Vs ?ﬁé}éﬁ(m 9958726491 glﬁ';inf;;advocate 16-09-2025
ISURENDRA SINGH YADAV ’ 8 :
. . IPIRAMAL CAPITAL AND HOUSING| ..
12, New CourtU/s 9 of the Arbitration & ~RAJESH delhi.jangraadvocate
Block-I Conciliation Act IOMP (I) (COMM)/6757/2025[17-09-2025 SéaNg?ll:In(ﬁe LIMITED Vs Swapnil JANGRA(P), 0958726491 @gmail.com 16-09-2025
12, New CourtlU/s 9 of the Arbitration & o Axis Bank Ltd Vs DIVYAMAYANK mayank_mahajanos | .
Block-I Conciliation Act OMP (I) (COMM)/6756/2025017-09-2025 CHHABRA 6483 MAHAJAN(P), [2873347330 @yahoo.com 16-09-2025
12, New CourtflU/s 9 of the Arbitration & Axis Bank Ltd Vs AJAY TANWARMAYANK mayank_mahajanos
Block-T Conciliation Act OMP (I) (COMM)/6758/202517-09-2025 8631 MAHAJAN(P), (2873347330 @yahoo.com 16-09-2025
12, New CourtlU/s 9 of the Arbitration & Axis Bank Ltd Vs RAM KRIPALMAYANK mayank_mahajanos
Block-1 Conciliation Act OMP (I) (COMM)/6810/2025[18-09-2025 3534 MAHAJAN(P), 9873347330 @yahoo.com 17-09-2025
12, New CourtU/s 9 of the Arbitration &OMP (€9 P . IMAYANK mayank_mahajanos | _
Block-T Conciliation Act (COMM)/6802/2025 18-09-2025 Axis Bank Ltd Vs RAJU 5019 MAHAJAN(P), (2873347330 @yahoo.com 17-09-2025
12, New CourtU/s 9 of the Arbitration &OMP M| g 0. Axis Bank Ltd Vs JATINDRAMAYANK mayank_mahajanos | __
Block-I Conciliation Act (COMM)/6809/2025 18-00-2025 PLASTIC INDS 3936 MAHAJAN(P), [2873347330 @yahoo.com 17-09-2025
12, New CourtilU/s 9 of the Arbitration &OMP (1)18-0 502 |Axis Bank Ltd Vs SURESH CHANDMAYANK 3 o mayank_mahajanos 17-00-202
Block-I Conciliation Act (COMM)/6808/2025 9 5 JAT 9136 MAHAJAN(P), 967334733 @yahoo.com 7-09 5
o Axis Bank Ltd Vs PANNU .
12, New CourtilU/s 9 of the Arbitration & o IMAYANK mayank_mahajanos |
Block-1 Conciliation Act IOMP (I) (COMM)/6811/2025 [18-09-2025 ;{zﬁDLINES PRIVATE LIMITEDM AHAJAN(P), 0873347330 @yahoo.com 17-09-2025
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12, New CourtflU/s 9 of the Arbitration & |Axis Bank Ltd Vs VIKRAM SINGHMAYANK mayank_mahajanos | __
Block-I Conciliation Act OMP (I) (COMM)/6814/2025 RAJPUT MAHAJAN(P), 9873347330 @yahoo.com 17-09-2025
12, New CourtilU/s 9 of the Arbitration &OMP |Axis Bank limited Vs MOHAMMADNira' Kumar(P), [9811306 nirajkumar1976 @gm 7-00-202
Block-1 Conciliation Act (COMM)/6806/2025 UMAR J »[PE11306559 ail.com 7-09-2025
12, New CourtflU/s 9 of the Arbitration & . . _— nirajkumar1976@gm

Block-T Conciliation Act IOMP (I) (COMM)/6805/2025 |Axis Bank limited Vs RIZWAN B  |Niraj Kumar(P),|9811306559 ail.com 17-09-2025
12, New CourtilU/s 9 of the Arbitration &OMP Axis Bank limited Vs PAWANNira' Kumar(P), 9811306 nirajkumar1976 @gm 17-00-202
Block-1 Conciliation Act (COMM)/6804/2025 KUMAR J »[PE11306559 ail.com 7-09-2025
12, New CourtflU/s 9 of the Arbitration & . . . nirajkumar1976@gm

Block-T Conciliation Act IOMP (1) (COMM)/6812/2025 |Axis Bank limited Vs MUKESH Niraj Kumar(P), 90811306559 ail.com 17-09-2025
12, New CourtU/s 9 of the Arbitration & Axis Bank limited Vs . nirajkumar1976@gm

Block-1 Conciliation Act OMP (I) (COMM)/6813/2025 DHARMENDRA PAL Niraj Kumar(P), 0811306559 ail.com 17-09-2025
12, New CourtU/s 9 of the Arbitration &OMP gN AN(AJ% CﬁﬁE&LDAN?]SHOII\J/{SOIggRAJESH 8796401 delhi.jangraadvocate 17-00-202
Block-I Conciliation Act (COMM)/6803/2025 SHAKIR JANGRA(P), [P95°72049 @gmail.com 7709-2025

. . IPIRAMAL CAPITAL AND HOUSING| ..
iz e Courtyfs o of the Arbitration &6yp (1) (cOMM)/6807/2025 FINANCE ~ LIMITED Vs moRA(R),  [9958726491 ‘glﬁ'ﬁncggranadvocate 17-09-2025
IMONIKABEN PATEL ’ & :

12, New CourtlU/s 9 of the Arbitration & IAXIS BANK LTD Vs NITU JAINADV indolexlaw@gmail.co

Block-1 Conciliation Act OMP (D) (COMM)/6801/2025 (0776) DHEERAJ(P), [2071040580 | 17-09-2025
12, New CourtlU/s 9 of the Arbitration & IAXIS BANK LTD Vs SANTOSHADV indolexlaw@gmail.co

Block-1 Conciliation Act OMP (D) (COMM)/6796/2025 KUMAR DHEERAJ(P), 871040580 1 17-09-2025
12, New U/s 9 of the Arbitration & IAXIS BANK LTD Vs ASHISHADV indolexlaw@gmail.co

Block-T Conciliation Act OMP (I) (COMM)/6795/2025 KANSAL (1379) DHEERAJ(P), 2871040589 m 17-09-2025
12, New U/s o of the Arbitration OMP IAXIS BANK LTD Vs RAJINDERSunita Singh(P),l987104058 indolexlaw@gmail.co 17-00-202
Block-1 Conciliation Act (COMM)/6800/2025 MAKHIJA (7175) 8h(F), 0671040559 m 7709-2025
12, New U/s o of the Arbitration & Shobha srshobhagupta@gmai|
Block-1 Conciliation Act OMP (I) (COMM)/6798/2025 IAXIS BANK Vs MANDEEP Gupta(P), 0811192158 Lcom 17-09-2025
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12, New CourtflU/s 9 of the Arbitration &OMP (1) (COMM)/6799/2025/18-09-202 AXIS BANK Vs  MAHAVEERShobha 811192158 srshobhaguptal@gmai1 -00-202
Block-I Conciliation Act 799 5 9 5 KATHAT Gupta(P), ° 9215 l.com 7-09 5
. . TOYOTA FINANCIAL SERVICES
12, New CourtilU/s 9 of the Arbitration & Rahul ladvocateashok.1@gm
Block-T Conciliation Act IOMP (I) (COMM)/6797/202518-09-2025 ;I;TQDZIA LIMITED Vs RENU RANIBhar dwaj(P), 8376049807 ail.com 17-09-2025
12, New CourtlU/s 9 of the Arbitration & ol IAXIS BANK LTD Vs NAGENDRA |ADV indolexlaw@gmail.co| o
Block-1 Conciliation Act OMP (I) (COMM)/6853/2025/19-09-2025 (0692) DHEERAJ(P), [7871040589 m 18-09-2025
. . IPIRAMAL CAPITAL AND HOUSING ..
12, New CourtU/s 9 of the Arbitration & o RAJESH delhi.jangraadvocate | =
Block-T Conciliation Act IOMP (I) (COMM)/6920/2025[22-09-2025 FINANCE  LIMITED Vs JANGRA(P), 9958726491 @gmail.com 19-09-2025
Sagarkumar Gohel
. . IPIRAMAL CAPITAL AND HOUSING| ..
12, New CourtlU/s 9 of the Arbitration & e . RAJESH delhi.jangraadvocate |
Block-T Conciliation Act IOMP (1) (COMM)/6921/2025[22-09-2025 FINANCE LIMITED Vs Rajat JANGRA(P), 9958726491 @gmail.com 20-09-2025
[Kumar Sharma
. . IPIRAMAL CAPITAL AND HOUSING| ..
12, New CourtU/s 9 of the Arbitration & o . RAJESH delhi.jangraadvocate | =~
Block-I Conciliation Act IOMP (I) (COMM)/6918/2025[22-09-2025 gllrll\;?lNCE LIMITED Vs Kirandeep| JANGRA(P), 0958726491 @gmail.com 20-09-2025
. . PIRAMAL CAPITAL AND HOUSING| ..
12, New CourtlU/s 9 of the Arbitration & e RAJESH delhi.jangraadvocate |
Block-I Conciliation Act OMP (I) (COMM)/6919/2025[22-09-2025 EII\ELNCE LIMITED Vs MOHD JANGRA(P), 9958726491 @gmail.com 20-09-2025
12, New CourtflU/s 9 of the Arbitration & IPTRAMAL CAPITAL AND HOUSINGRAJESH delhi.jangraadvocate
Block-I Conciliation Act OMP (I) (COMM)/6922/202522-09-2025 FINANCE LIMITED Vs Kanhiya LalJANGRA(P), 2958726491 @gmail.com 20-09-2025
12, New CourtlU/s 9 of the Arbitration & YES BANK LTD Vs APOORVAANANJAY lasaplegalandadvocate
Block-I Conciliation Act OMP (I) (COMM)/6916/202522-09-2025 BEER SINGH SINGH(P), 7030378800 s@gmail.com 20-09-2025
12, New CourtlU/s 9 of the Arbitration & L IANANJAY asaplegalandadvocate| =
Block-T Conciliation Act IOMP (I) (COMM)/6917/2025[22-09-2025 IYES BANK LTD Vs HAIDAR ALI SINGH(P), 7030378800 s@gmail.com 20-09-2025
12, New CourtlU/s 9 of the Arbitration & e IANANJAY asaplegalandadvocate|
Block-I Conciliation Act OMP (I) (COMM)/6913/2025[22-09-2025 IYES BANK LTD Vs ANIL JAIN SINGH(P), 7030378800 s@gmail.com 20-09-2025
12, New CourtU/s 9 of the Arbitration & e IANANJAY asaplegalandadvocate| =
Block-I Conciliation Act OMP (1) (COMM)/6915/2025[22-09-2025 IYES BANKLTD Vs VIJAY SINGH(P), 7030378800 s@gmail.com 20-09-2025
12, New CourtilU/s 9 of the Arbitration & o IANANJAY asaplegalandadvocate|, =~
Block-1 Conciliation Act IOMP (I) (COMM)/6914/2025[22-09-2025 IYES BANK LTD Vs ANIL BHATI SINGH(P), 7030378800 s@gmail.com 20-09-2025
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12, New CourtflU/s 9 of the Arbitration & AXIS BANK LTD Vs CHANDNIADV indolexlaw@gmail.co| =~
Block-I Conciliation Act OMP (I) (COMM)/6912/2025 (3551) DHEERAJ(P), 9871040589 m 20-09-2025
12, New CourtilU/s 9 of the Arbitration & IAXIS BANK LTD Vs ROOPALI ADV indolexlaw@gmail.co
Block-1 Conciliation Act OMP (I) (COMM)/6909/2025 (7231) DHEERAJ(P), 7871040589 m 20-09-2025
12, New CourtlU/s 9 of the Arbitration & IANANJAY asaplegalandadvocate| =
Block-T Conciliation Act OMP (I) (COMM)/6911/2025 IYES BANK LTD Vs SHASHI TYAGI SINGH(P), 7030378800 s@gmail.com 20-09-2025
12, New CourtU/s 9 of the Arbitration &OMP E%I}\{Igll\\ldgé CAE&?I,I‘,SI)\I b HOU\ZINGRAJESH 9058726491 delhi.jangraadvocate 50-09-2025
Block-1 Conciliation Act (COMM)/6908/2025 PARAMESHWAR GALANDE JANGRA(P), @gmail.com
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/6905/202 IFFCO KISAN FINANCE Vs Q%HI I[S! HR 18211 ashish@agcpartners.020_0 202
Block-I Conciliation Act 905 5 Mangtu Meer 9999163119 0.in 9 5
GUPTA(P),
12, New CourtU/s 9 of the Arbitration & Axis Bank Ltd Vs BRAJENDRAMAYANK mayank_mahajanos |
Block-T Conciliation Act OMP (I) (COMM)/6910/2025 SINGH YADAV 4536 MAHAJAN(P), (0873347330 @yahoo.com 20-09-2025
12, New CourtflU/s 9 of the Arbitration & |Axis Bank Ltd Vs IRSHAD ANSARIMAYANK mayank_mahajanos |
Block-1 Conciliation Act OMP (I) (COMM)/6906/2025 09315 MAHAJAN(P), 9873347330 @yahoo.com 20-09-2025
12, New U/s 9 of the Arbitration & . IMAYANK mayank_mahajanos |
Block-T Conciliation Act IOMP (I) (COMM)/6907/2025 |Axis Bank Ltd Vs PEMARAM 9745 MAHAJAN(P), 0873347330 @yahoo.com 20-09-2025
12, New U/s 9 of the Arbitration & IAXIS BANK LTD Vs KISHAN PALavinash avinash.adv@gmail.c
Block-I Conciliation Act OMP (I) (COMM)/6904/2025 SINGH kumar(P), 011-41513189 om 20-09-2025
12, New U/s 9 of the Arbitration & Axis Bank Ltd Vs ATUL PANDEYMAYANK mayank_mahajanos |
Block-1 Conciliation Act OMP (1) (COMM)/6899/2025 3139 IMAHAJAN(P), 9873347330 @yahoo.com 20-09-2025
12, New U/s 9 of the Arbitration & AXIS BANK LTD Vs MANJUADV indolexlaw@gmail.co
Block-T Conciliation Act OMP (I) (COMM)/6902/2025 SHARMA (9232) DHEERAJ(P), 2871040589 m 20-09-2025
. . IAXIS BANK LTD Vs CIVIC 8 .
12, New U/s o of the Arbitration OMP IADV indolexlaw@gmail.co| =~
Block-T Conciliation Act (COMM)/6900/2025 (Sg;;’)ICES HOLDING  PVT  LTDihpypppagp), 9871040589 m 20-09-2025
12, New U/s 9 of the Arbitration &OMP Axis Bank Ltd Vs MAHENDRAMAYANK 3 o mayank_mahajanos 50-00-202
Block-I Conciliation Act (COMM)/6898/2025 GOUR 1459 MAHAJAN(P), 7334733 @yahoo.com 9-2025
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12, New CourtflU/s 9 of the Arbitration & Cna |Axis Bank Ltd Vs PRATAP SEEYOLIMAYANK mayank_mahajanos | =
Block-I Conciliation Act OMP (I) (COMM)/6897/202522-09-2025 5848 MAHAJAN(P), 9873347330 @yahoo.com 20-09-2025
12, New CourtilU/s 9 of the Arbitration & IAXIS BANK LTD Vs DEEPIKAADV indolexlaw@gmail.co
Block-1 Conciliation Act OMP (I) (COMM)/6901/2025p2-09-2025 SETH (4891) DHEERAJ(P), 7871040589 m 20-09-2025
12, New CourtlU/s 9 of the Arbitration & IADV indolexlaw@gmail.co
Block-T Conciliation Act IOMP (I) (COMM)/6903/2025[22-09-2025 IAXIS BANK LTD Vs ANJISH (3971) DHEERAJ(P), 9871040589 I 20-09-2025
12, New CourtilU/s 9 of the Arbitration & IAXIS BANK LTD Vs ABHISHEKavinash avinash.adv@gmail.c
Block-I Conciliation Act OMP (I) (COMM)/7172/2025 [27-09-2025 KUMAR kumar(P), 011-41513189 om 26-09-2025
12, New CourtlU/s 9 of the Arbitration & o IAXIS BANK LTD Vs SHYAMpavinash _ avinash.adv@gmail.c| .
Block-I (Conciliation Act OMP (I) (COMM)/7174/2025 27-09-2025 BIHARI RUSTOGI kumar(P), o11-41513180 | 26-09-2025
12, New CourtU/s 9 of the Arbitration & avinash avinash.adv@gmail.c
Block-I Conciliation Act OMP (I) (COMM)/7173/2025 [27-09-2025 IAXIS BANK LTD Vs INDU TYAGI kumar(P), 011-41513189 om 26-09-2025
12, New CourtlU/s 9 of the Arbitration & o avinash ) avinash.adv@gmail.c| .
Block-I Conciliation Act OMP (I) (COMM)/7171/2025 [27-09-2025 IAXIS BANK LTD Vs ASHISH BEDI kumar(P), 011-41513189 om 26-09-2025
X DIGVIJAY L .
12, New CourtExecution Petition [Execution (Comm)/136/2025[23-09-2025 M/s Perfect finsec pvt Itd Vs SINGH 0811539761 rana.digvijay1@gmail 22-09-2025
Block-1 Muzammil .com
RANA(P),
s New Court Bradford Consultants LLP Vs AKhil
Blé)ck-l ICIVIL CASES CS (COMM)/445/2025 23-09-2025 INTERSTELLAR TESTING CENTREShankhwar(P) 0643292695 admin@diazlegal.in [22-09-2025
PRIVATE LIMITED ’

. . IAXIS BANK LIMITED Vs . .
12, New CourtlU/s 9 of the Arbitration & o IAMIT amitkumar.294@redi| .
Block-T Conciliation Act IOMP (I) (COMM)/7170/2025[27-09-2025 OMPRAKASH AMARSINGKUM AR(P), 8860939556 tfmail.com 26-09-2025

KUSHWAHA
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/7005/2025/24-09-202 |Axis Bank Ltd Vs SOJI GURJAR soﬁ%‘ﬁig 18211 ashish@ag.j,cpar‘tners.c2 -00-202
Block-I Conciliation Act 7005/202524-09-2025 DAVKARAN GURJAR 9999163119 0.in 3-09-2025
GUPTA(P),

12, New Court IM/S SUPERFLY PRODUCTION Vs |Anit Kumar anitkumarsinha.adv
Block-I CIVIL CASES CS (COMM)/446/2025 24-09-2025 M/S DURA PLAST Sinha(P), 7011981417 @gamil.com 23-09-2025
12, New CourtilU/s 9 of the Arbitration & o Shobha srshobhagupta@gmai|
Block-1 Conciliation Act IOMP (I) (COMM)/7004/2025[24-09-2025 IAXIS BANK Vs SUNDER LAL Gupta(P), 0811192158 Lcom 23-09-2025
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E?E)Ck_II\Tew Courtgé Isl ci]?ati (())Iﬁ Agle Arbitration &OMP (I) (COMM)/7034/202526-09-2025 gfg(s} HBAN K Vs YOGENDRA(S}}llch))IEE(aP)’ 0811192158 1s.rcsohri)lbhaguptal@gmai 25-00-2025
12, New CourtU/s 9 .of the Arbitration &OMP (I) (COMM)/7161/2025 27-09-2025 IFFCO KISAN FINANCE Vs HARI%ISJ}I\I/Ilig 9999183119 ashish@agcpartners.c25_09_2025
Block-I Conciliation Act SINGH GUPTA(P), 0.in

b O bl S Soup ) (comy o onsprogaozs g ok U Ve RCMSMANG | gl menos o0
2 g O O o o e Ason Sou ) Conm e jaozspronaors il LGV NANPRESTMAVANK g ek maofangs o000
g(,mk_ll\few CourtICJérsmil?ati(())rfl AE}tle Arbitration & m (I) (COMM)/7162/2025 27-09-2025 1;;(‘1‘53 Bank Ltd Vs DASHAMI PAL%Q&JNKN(P), 0873347330 g;ﬁirglg._crg;hajan% 26-0-2025
2 G N O o o e Ason Sou ) ConM sojaozspromaons Tk Vo ASHISH KOMARMAYANK g ek mahfangs o000
llﬁé)d(_ll\lew CourtICJ(/) Is1 cil(i)ati (t))rfl Agle Arbitration &OMP (I) (COMM)/7160/2025 27-09-2025 Sg‘i‘ss Bank Ltd Vs MOHD NAZIM%?S}(&JNEN(P)’ 0873347330 g;ﬁirélg._cr;l;hajano5 26-0-2025
llﬁé)ck-ll\Tew Courtgé Is1 cil?ati (())Ifl A(tile Arbitration &OMP (I) (COMM)/7165/2025 27-09-2025 ?g{i;Bank Ltd Vs RAM PRAKASH%[X}(&IL\]TEN(P), 0873347330 g;ﬁir(l)l;}r(r)l:lhajano5 26-09-2025
llﬁé)ck_ll\few CourtICJc/) Is1 ci]?ati (())Ifl Agle Arbitration &OMP (I) (COMM)/7158/2025 27-09-2025 17\;2 Bank Ltd Vs MOIN ALI KHAN%?%EN(PL 0873347330 g;ﬁirélé._crsghajano5 26-09-2025
IB?(’)ck-II\Iew Courtgé Is1 ci]?ati (())Ifl Azltle Arbitration &OMP (1) (COMM)/7164/202527-09-2025 ggios2Bank Ltd Vs FIROJ AHMAD%?E%EN(P), 0873347330 g;ﬁirélg'_cr(r)l;hajano5 26-09-2025
b Ol b e A Soup ) commssossprogaoss SRk Ve KAIANSINGUMAANK o mens 0
E?;)Ck_II\TeW Courtgé Is1 cil(i)ati (())Ifl A(t;le Arbitration &OMP (I) (COMM)/7166/2025 27-09-2025 15\;158 Bank Ltd Vs ARUN KUMAR%QEX\]TEN(P), 0873347330 g;ﬁz}ilrélé}r(r)l;hajano5 26-0-2025
ll?ié)ck-ll\few Courtg(/) Is1 cil?ati (())rfl A(t;?e Arbitration &OMP (I) (COMM)/7167/2025 27-09-2025 ?g{igsgBank Ltd Vs SONU MAURAY%;:}(&JNEN(P)’ 9873347330 g;ﬁircl)lg'_c?;hajanos 26-09-2025
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12, New CourtflU/s 9 of the Arbitration & RAJESH delhi.jangraadvocate
P IOMP (I) (COMM)/7033/2025[26-09-2025 IFINANCE LIMITED Vs SACHIN| 9958726491 . 25-09-2025
Block-I Conciliation Act UTTARM SHELKE JANGRA(P), @gmail.com
. . IPIRAMAL CAPITAL AND HOUSING ..
12, New CourtU/s 9 of the Arbitration & RAJESH delhi.jangraadvocate
Block-T Conciliation Act IOMP (I) (COMM)/7032/2025[26-09-2025 gﬁéﬁc}z LIMITED Vs THAN| JANGRA(P), 9958726491 @gmail.com 25-09-2025
. . IPIRAMAL CAPITAL AND HOUSING| ..
12, New CourtlU/s 9 of the Arbitration & o RAJESH delhi.jangraadvocate | _
Block-T Conciliation Act IOMP (I) (COMM)/7031/2025[26-09-2025 E%\IL?EISE LIMITED Vs KRISHAN| JANGRA(P), 9958726491 @gmail.com 25-09-2025
12, New CourtilU/s 9 of the Arbitration & IAXIS BANK LTD Vs KANWALJEETjavinash avinash.adv@gmail.c
Block-I Conciliation Act OMP (I) (COMM)/7157/2025 [27-09-2025 KAUR kumar(P), 011-41513189 om 26-09-2025
12, New CourtlU/s 9 of the Arbitration & o IAXIS BANK Vs SHYAMENDRAShobha srshobhagupta@gmai|
Block-1 Conciliation Act OMP (I) (COMM)/7003/2025024-09-2025 SINGH Gupta(P), 0811192158 l.com 23-09-2025
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/7156/2025 27-09-202 IFFCO KISAN FINANCE Vs ﬁ%lﬁig 18211 ashish@agcpartners.c26_0 508
Block-I (Conciliation Act 715 5[27-09-2025 HEMRAJ MEENA 9999153119 0.in 9-2025
IGUPTA(P),
. . PIRAMAL CAPITAL AND HOUSING| ..
12, New CourtlU/s 9 of the Arbitration & o RAJESH delhi.jangraadvocate | .
Block-I Conciliation Act OMP (I) (COMM)/7155/2025 [27-09-2025 gﬁsc}};: LIMITED Vs ROHIT| JANGRA(P), 9958726491 @gmail.com 26-09-2025
. . IPIRAMAL CAPITAL AND HOUSING| ..
12, New CourtflU/s 9 of the Arbitration & o RAJESH delhi.jangraadvocate | .
Block-T Conciliation Act IOMP (I) (COMM)/7153/2025 [27-09-2025 gI}IJANCE LIMITED Vs SHANKAR| JANGRA(P), 0958726491 @gmail.com 26-09-2025
. . PIRAMAL CAPITAL AND HOUSING| ..
géck_lfew CO““[CJC/) Islcﬂ?atigrfl Ai‘e Arbitration &b (1) (COMM)/7154/2025 7-09-2025 FINANCE ~ LIMITED Vs ?:JNE%(P) 0058726491 ‘éfli';ialnfg;ad"ocate 26-00-2025
KHUSHBOO PALIWAL ’ g .
. . IPIRAMAL CAPITAL AND HOUSING| ..
12, New CourtlU/s 9 of the Arbitration & o RAJESH delhi.jangraadvocate | .
Block-T Conciliation Act IOMP (I) (COMM)/7152/2025 [27-09-2025 gINANCE LIMITED Vs VARSHA'V| JANGRA(P), 9958726491 @gmail.com 26-09-2025
o PIRAMAL CAPITAL AND HOUSING ..
}ﬁéck}few CO“rtg(/) rslcﬂ?atigrfl Ag‘e Arbitration &b (1) (COMM)/7029/202526-09-2025 FINANCE LIMITED Vs ALPESH?:JNE%(P) 0058726491 ‘éfl};';ial“fg;ad"ocate 05-09-2025
BABUBHAI BHALALA ’ & :
. . IPIRAMAL CAPITAL AND HOUSING| sy
g(’) Ck_II\Tew Courtgé Islcil?atiglfl Aile Arbitration &OMP (I) (COMM)/7030/2025[26-09-2025 IFINANCE  LIMITED Vs %%?&(P) 9958726491 (gllrlrllﬁncgor;advocate 25-09-2025
ISURESHSINH RATHOD ’ & :
. . IPIRAMAL CAPITAL AND HOUSING ..
12, New CourtilU/s 9 of the Arbitration & o RAJESH delhi.jangraadvocate || _
Block-1 Conciliation Act IOMP (I) (COMM)/7028/2025[26-09-2025 IFINANCE LIMITED Vs PRINS JANGRA(P), 0058726491 @gmail.com 25-09-2025

KUMAR MISHRA
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ﬁéck_llqew Courtgé xslcil?ati(?rﬁ Agle Arbitration &OMP (I) (COMM)/7027/202526-09-2025 ?B%AEISE LIMITED Vs AMIT}I{:;ICESS\(P), 9958726491 gg;ﬁrfcg;&advocate 25-09-2025
llﬁéck_ll\TeW Courtgc/) Islcil?ati(())rfl A‘ile Arbitration &OMP (I) (COMM)/7146/2025 [27-09-2025 IAXIS BANK Vs RASHMI YADAV 2};%?2&)’ 9811192158 ls‘lésglrgbhagupta@gmai 26-09-2025
gl O B AR S commmaons oy (s onotbont M, P [R5 o
11?32)01(_11\Tew Courtg(/) Is1 cil(i)ati (())rfl A‘ile Arbitration &OMP (I) (COMM)/7144/2025 27-09-2025 AK{‘S\?V\]?:R}\IK LIMITED Vs DURGA ﬁl{\}/[l{;[I'AR(P), 8860939556 ?frrnniéﬁl'lcrcr)l;r.294@redi 26-09-2025
iﬁ(,mk_ll\few CourtICJérslCﬂ'i;ati(())rf1 Azltle Arbitration &OMP (I) (COMM)/7148/20257-09-2025 éi(]I)SA \I;ANK LIMITED Vs PINTU % - 8860939556 ?frrnni;ﬁl.xcr(r)lrz;r.294@redi 26-0-2025
2 g e Cole 9 of Jhe AN Soup () QoM /anjeonsprorzons  SNSBOIKCLID Ve BUARMIBhbG g pbobbsupiaezmibg o s
o/ Islcﬂ‘i’atigrfl Ag‘e Arbitration - &q\1p (1) (COMM),/7056/202526-09-2025 AXIS BANK LTD Vs MOHD IRFAN 2}111‘;}:2&,)’ 0811192158 f_zihrgbhagupta@gmai 25-09-2025
llﬁé)ck-ll\Tew Courtgélslcﬂ‘igati(())lfl A(tile Arbitration &OMP (1) (COMM)/7142/2025 |27-09-2025 ﬁ)[%\?[AI;ANK LTD Vs CHAKRESHz}lllc;lt)g(aP)’ 0811192158 1s.rcsohn(ibhaguptal@gmai26_09_2025
e ot e A Sop oo onsproganss ok Bk Ve ANUI KOMMRMAMNG | ogrgo el s 0o
llﬁé)ck_ll\few Courtg(/) Is1 ci]?ati (())rfl Aile Arbitration &OMP (I) (COMM)/7150/202527-09-2025 12\;2; Bank Ltd Vs ANAND KUMAR%?&NEN(P), 0873347330 g;ﬁirélé‘_;:;hajano5 26-09-2025
e L ot e A Sop @ com s progaoss b Bk M e ROMESUNG | ogyrgo ol s 0o
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12, New CourtflU/s 9 of the Arbitration & o |Axis Bank Ltd Vs GYAN PRAKASHMAYANK mayank_mahajanos | .
Block-1 Conciliation Act OMP (I) (COMM)/7149/202527-09-2025 U257 IMAHAJAN(P), 9873347330 @yahoo.com 26-09-2025
12, New CourtU/s 9 of the Arbitration & o IAXIS BANK LTD Vs RANDEEPShobha srshobhagupta@gmai|_ .
Block-I (Conciliation Act OMP (I) (COMM)/7139/2025 27-09-2025 SRIVASTAVA Gupta(P), 0811192158 l.com 26-09-2025
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/7136/2025 27-09-202 AXIS BANK LTD Vs DEEPAKShobha 811102158 srshobhagupta@gmai 56-00-202
Block-I Conciliation Act 713 5[27-09 5 PETER Gupta(P), ° 9215 l.com 9 5
12, New CourtU/s 9 of the Arbitration & ol AXIS BANK LTD Vs KULDEEPShobha srshobhagupta@gmai| .
Block-I Conciliation Act OMP (I) (COMM)/7137/2025 [27-09-2025 SINGH Gupta(P), 9811192158 l.com 26-09-2025
12, New CourtlU/s 9 of the Arbitration & o IAXIS BANK LIMITED Vs |AMIT amitkumar.294@redi| .
Block-I Conciliation Act OMP (D) (COMM)/7138/202527-09-2025 MANZOOR AHMAD ZARGAR KUMAR(P),  [0000939556 iffmail.com 26-09-2025
OFG MANUFECTRING BUSINESS
12, New Court PRIVATE LIMITED Vs IHITA[ . . p.srivastava@psalega
Block-I ICIVIL CASES CS (COMM)/448/2025 26-09-2025 ENGINEERING SERVICESUrv1ka Suri(P), (09101639446 Lcom 25-09-2025
LIMITED
12, New CourtlU/s 9 of the Arbitration & AXIS BANK LTD Vs RAHUL, . . indolexlaw@gmail.co
Block-T Conciliation Act OMP (I) (COMM)/7131/2025 [27-09-2025 IARORA Sunita Singh(P),|9871040589 I 26-09-2025
12, New CourtflU/s 9 of the Arbitration & AXIS BANK LTD Vs NAVEEN, . . indolexlaw@gmail.co
Block-T Conciliation Act OMP (I) (COMM)/7130/2025[27-09-2025 KUMAR Sunita Singh(P),|9871040589 I 26-09-2025
12, New CourflU/s 9 of the Arbitration & o Shobha srshobhagupta@gmai|_ .
Block-I Conciliation Act OMP (I) (COMM)/7132/2025 [27-09-2025 IAXIS BANK Vs DADAR HUSSAIN Gupta(P), 0811192158 1Lcom 26-09-2025
12, New CourtlU/s 9 of the Arbitration & o Cnh Industrial Capital India Pvt Ltd RAJESH delhi.jangraadvocate | .
Block-T Conciliation Act OMP (I) (COMM)/7135/2025 [27-09-2025 Vs SUBASH BECHAN UANGRA(P), 0958726491 @gmail.com 26-09-2025
12, New CourtlU/s 9 of the Arbitration & o Cnh Industrial Capital India Pvt Ltd RAJESH delhi.jangraadvocate | .
Block-I Conciliation Act OMP (I) (COMM)/7134/2025[27-09-2025 Vs RAJESH NAT RAM UANGRA(P), 0958726491 @gmail.com 26-09-2025
12, New CourtU/s 9 of the Arbitration & o Cnh Industrial Capital India Pvt Ltd RAJESH delhi.jangraadvocate | .
Block-I Conciliation Act OMP (I) (COMM)/7133/2025 27-09-2025 Vs KRISHAN MAHA BIR UANGRA(P), 0958726491 @gmail.com 26-09-2025
. . IPIRAMAL CAPITAL AND HOUSING ..
12, New CourtilU/s 9 of the Arbitration & o RAJESH delhi.jangraadvocate || _
Block-1 Conciliation Act IOMP (I) (COMM)/7025/2025[26-09-2025 E{lljnztlleE LIMITED Vs Pawan| JANGRA(P), 0058726491 @gmail.com 25-09-2025




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
ﬁéck_llqew Courtgé xslcil?ati(?rﬁ Agle Arbitration &OMP (I) (COMM)/7026/2025[26-09-2025 Ei%:{l\\lfgé %?&IET%%AN\II)SHgEfé«iGp%E%(P)’ 9958726491 gg;ﬁrfcg;&advocate 25-09-2025
2 g O O o o he AN Sou ) ConM) zajaozspromaons  NOTAKMAMNDRABANKLTD Veihn Kumar oy Horiomlavasoae g o0z,
i N Comle o of e AN Sy ) commporsiropiors  [CTAKMAMINDRABANK LD Vg Kmar gy oo o
iﬁéck-llqew Court[CJérslcil?ati(?IflAE}tle Arbitration - &oip (1) (cOMM)/7128/2025(27-00-2025 ﬁnggglélNLGI}hf e ﬁl\uﬂl\/?AR(P), 8860939556 ?grnnl;ﬁucrgg 294@redi6-09-2025
llﬁé)d(_ll\lew CourtICJ(/)Islcﬂti)ati(t))rfl Agle Arbitration &OMP (I) (COMM)/7126/2025 27-09-2025 IL%%EA?{ANK LIMITED Vs RAJEEV ﬁll\J/IlgAR(P), 8860039556 ?ﬁrrllliﬁltlcr(r)lrz;r.294@redi 26-0-2025
llﬁé)ck_ll\few CourtICJC/)Islcﬂcigati(())rfl Agle Arbitration &OMP (I) (COMM)/7124/2025 27-09-2025 %&%ﬁK LIMITED Vs TAUMAR%I[\J/II{/’[I‘AR(P)’ 8860939556 ?ﬁnrlligﬁltlcfilr.294@redi 26-09-2025
IB?(’)ck-II\Iew Court}:Jérslcﬂcigati(())rfl Azltle Arbitration &OMP (I) (COMM)/7121/2025 27-09-2025 %{\?{AEANK LTD Vs VIVEK(S}}L%EE?P), 0811192158 1s.rcsé)hrgbhagupta@gmai26_09_2025
™ O i A Sonr ) Com o zonpooganzs (i Bl UL Ve SAURANE QLN gk e .
Blockt Courtgérslcil?ati(())rfl Aile Arbitration - &6 (1) (COMM)/7035/2025026-09-2025 ?ﬁiigﬁ‘“;"ig“d Ve AVIASH ﬁ%ﬁgm’), 0873347330 gayﬁgl;._c?;hajan% 25670972025
e Ol b e AP Soup ) compossaonproranss SR Y SOVTRIANG | g b3 g o0
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NAME
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VS
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E?E)Ck_II\Tew Courtgé Isl ci]?ati (())Iﬁ Agle Arbitration &OMP (1) (COMM)/7043/202526-09-2025 ggiosgBank Ltd Vs JODH SINGH%Q&I}TEN(P)’ 0873347330 g;ﬁir(il;}r;lghajano5 25-00-2025
i e Cols 2 o e AN Soup ) Connyrors/zonspeonaozs Ak LA Vo DEEPSHIKHA MANK ey vl mabaanos b o 0
ﬁ(,mk_ll\few CourtICJéIslCilcigati(())rf1 Azltle Arbitration &OMP (1) (COMM)/7041/202506-09-2025 gg;sl Bank Ltd Vs JYOTI SINGH%QS}({ZJNEN(P)’ 0873347330 g;ﬁirélgzrg;hajano5 25-00-2025
G N O o o e AN Sou ) Conmn rogaonspooaons (s Bk I Ve DINESH MAVNK g ek b g g oag
T I e e X R U O ] S
11?32)Ck_II\Tew Courtg(/) Is1 cil?ati grfl Agle Arbitration &OMP (I) (COMM)/7044/202526-09-2025 ggiSSOBank Ltd Vs PRIYA SINGH%[X}_(IAAJNEN(P)’ 0873347330 g?ﬁiﬁi}?&hajanOS bs-0g-2025
e e ot o AN S Commy g oo Rk L0 Ve OURAY QN o [l s 0o
llﬁé)ck_II\Tew Courtgé icil?ati(?rfl Agle Arbitration &OMP (I) (COMM)/7046/2025[26-09-2025 IAxis Bank Ltd Vs ARCHNA 4982 ﬁiﬁlﬁgN(P), 9873347330 g;ﬁ%glgfczl;hajan% 25-09-2025
llﬁé)ck_ll\few CourtICJc/) Is1 ci]?ati (())Ifl Agle Arbitration &OMP (I) (COMM)/7038/2025/26-09-2025 1;;% Bank Ltd Vs RAHUL SINGH%?S}(ILZJNKN(P)’ 0873347330 g;ﬁir;l;_cl;l;hajano5 25-09-2025
11;, New  CourtlU/s 9 .of the Arbitration &OMP (I) (COMM)/7120/2025[27-09-2025 IAXIS BANK LTD Vs SUSHILAShobha 0811192158 srshobhagupta@gmai 26-09-2025
ock-1 Conciliation Act IYADAV Gupta(P), l.com
llﬁé)ck_ll\few Courtg(/) Is1 ci]?ati (())rfl Aile Arbitration &OMP (I) (COMM)/7119/2025 7-09-2025 é}éﬁ AIEANK LTD Vs VINAY?}}lll(I))l;;l(aP)’ 0811192158 1s‘rcs;lri)lbhagupta@gmai 26-09-2025
E?;)Ck_II\TeW Courtgé Is1 cil(i)ati (())Ifl A(t;le Arbitration &OMP (I) (COMM)/7049/2025026-09-2025 ?{%\?{A}EANK LTD Vs ASHOKSunita Singh(P), 9871040589 imndolexlaw@gmail.co 25-00-2025
ll?ié)ck-ll\few Courtg(/)Islcﬂ(i)ati(())rf1 A(tile Arbitration &OMP (I) (COMM)/7050/202526-09-2025 ?;(V{SAR]?ANK LTD Vs BASANTSunita Singh(P),/9871040589 imndolexlaw@gmail.co 25-06-2025




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER

12, New CourtU/s 9 of the Arbitration & ol Shobha srshobhagupta@gmai|,

Block-I Conciliation Act IOMP (I) (COMM)/7051/2025[26-09-2025 IAXIS BANK Vs SHIV SINGH Gupta(P), 0811192158 | com 25-09-2025

12, New CourtU/s 9 of the Arbitration & o IAXIS BANK LTD Vs MONIKASShobha srshobhagupta@gmai|_ .

Block-1 Conciliation Act OMP (1) (COMM)/7117/2025 27-09-2025 SINGH Gupta(P), 9811192158 l.com 26-09-2025

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/7047/2025[26-09-202 AXIS BANK LTD Vs PARVAIZShobha 811102158 srshobhagupta@gmai2 -00-202

Block-I Conciliation Act 7047 5 9 5 IAHMED BHAT Gupta(P), ° 9215 l.com 5709 5

12, New CourtU/s 9 of the Arbitration & ol AXIS BANK Vs ROHITASH|Shobha srshobhagupta@gmai|,

Block-I Conciliation Act OMP (I) (COMM)/7048/202506-09-2025 KUMAR Gupta(P), 0811192158 l.com 25-09-2025

12, New CourtlU/s 9 of the Arbitration & ol IAXIS BANK Vs SATENDERShobha srshobhagupta@gmai|

Block-I Conciliation Act OMP (1) (COMM)/7055/2025[26-09-2025 PRASHAD Gupta(P), 0811192158 l.com 25°09-2025

12, New CourtU/s 9 of the Arbitration & IAXIS BANK LTD Vs GURPREETavinash avinash.adv@gmail.c

Block-I Conciliation Act OMP (I) (COMM)/7052/2025[26-09-2025 KUMAR kumar(P), 011-41513189 om 25709-2025

12, New CourtlU/s 9 of the Arbitration & o IAXIS BANK LTD Vs KANWAUEETavinash ) avinash.adv@gmail.c | __

Block-I Conciliation Act OMP (I) (COMM)/7053/202526-09-2025 KAUR kumar(P), 011-41513189 om 25-09-2025

12, New CourtflU/s 9 of the Arbitration & IAXIS BANK LTD Vs LAXMANjavinash avinash.adv@gmail.c

Block-I Conciliation Act OMP (1) (COMM)/7118/2025 127-09-2025 SINGH kumar(P), 01141513189 om 26-09-2025

12, New CourtlU/s 9 of the Arbitration & IAXIS BANK LTD Vs JUGALavinash avinash.adv@gmail.c

Block-I (Conciliation Act OMP (I) (COMM)/7054/202526-09-2025 KISHORE kumar(P), 0141513189 ) 2570972025
. . IAXIS BANK LIMITED Vs . .

12, New CourtlU/s 9 of the Arbitration & IAMIT amitkumar.294@redi

Block-T Conciliation Act IOMP (I) (COMM)/7116/2025 [27-09-2025 OMPRAKASH AMARSINGKUM AR(P), 8860939556 tfmail.com 26-09-2025

KUSHWAHA

12, New CourtlU/s 9 of the Arbitration & IAMIT amitkumar.294 @redi

Block-I Conciliation Act OMP (I) (COMM)/7115/2025 [27-09-2025 IAXIS BANK LIMITED Vs SITA BAI KUMAR(P), 8860939556 tfmail.com 26-09-2025

12, New CourtilU/s 9 of the Arbitration & IAXIS BANK LIMITED Vs ADESH |AMIT amitkumar.294@redi

Block-1 Conciliation Act OMP (I) (COMM)/7113/2025 [27-09-2025 R KUMAR(P), 8860939556 ffmail.com 26-09-2025

12, New CourtilU/s 9 of the Arbitration & o IAXIS BANK LIMITED Vs ROHITAMIT amitkumar.294@redi|, .

Block-I Conciliation Act OMP (I) (COMM)/7114/2025 27-09-2025 NARANG KUMAR(P),  [2860939556 ffmail.com 26-09-2025
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12, New CourtU/s 9 of the Arbitration & o IAXIS BANK LIMITED Vs KESHAV AMIT amitkumar.294@redi| .
Block-I Conciliation Act OMP (I) (COMM)/7112/2025 27-09-2025 SHARMA KUMAR(P), ~ [2500939556 iffmail.com 26-09-2025
12, New CourtilU/s 9 of the Arbitration & IAXIS BANK LIMITED Vs |AMIT amitkumar.294@redi
Block-I Conciliation Act OMP (I) (COMM)/7111/2025 27-09-2025 SHEKHAR RANA KUMAR(P), 2800939550 lernail com 26-09-2025

North East center for technology|

12, New Court| L RAM ramkumaradvocate@
Block-T ICIVIL CASES CS (COMM)/450/2025 27-09-2025 apphcatl'on and reach Vs ABKUM AR(P), 0818457380 email.com 26-09-2025
Composite pvt Ltd

12, New CourtilU/s 9 of the Arbitration & IAXIS BANK LIMITED Vs |AMIT amitkumar.294@redi

Block-1 Conciliation Act OMP (I) (COMM)/7106/202527-09-2025 PRAKASH CHANDRA SUKHWAL [KUMAR(P),  [000939550 efnail com 26-09-2025
12, New CourtlU/s 9 of the Arbitration & o IADV indolexlaw@gmail.co| .
Block-T Conciliation Act IOMP (I) (COMM)/7102/2025[27-09-2025 IAXIS BANK LTD Vs RAVI (6540) DHEERAJ(P), 09871040589 I 26-09-2025
12, New CourtU/s 9 of the Arbitration & o indolexlaw@gmail.co

Block-I Conciliation Act OMP (I) (COMM)/7104/2025[27-09-2025 IAXIS BANK LTD Vs SHIVAM GIRI [Sunita Singh(P),|0871040589 I 26-09-2025
12, New CourtlU/s 9 of the Arbitration & IAXIS BANK LTD Vs SHAMSHUL indolexlaw@gmail.co

OMP (I) (COMM)/7105/2025[27-09-2025 Sunita Singh(P),|9871040589 26-09-2025

Block-I Conciliation Act HAQ m

llﬁé)ck-ll\Tew Courtgé Is1 cil?ati (())Ifl A(tile Arbitration &OMP (1) (COMM)/7107/2025 |27-09-2025 ﬁ{/si I?ANK LTD Vs INDARJEETz}lllc;lt)g(aP)’ 0811192158 1s.rcsohn(ibhaguptal@gmai 26-09-2025
2 | New Courl/s o of the Arbitration &6yp (1) (coMM)/7103/2025[7-09-2025 AXIS BANKLTD Vs MAHIPAL  Sunita Singh(P),p871040589 | iclextow@gmailcoly g o505
IB?(’)ck-II\Iew Courtgé Is1 ci]?ati (())Ifl Azltle Arbitration &OMP (I) (COMM)/7109/2025[27-09-2025 ZSXI)I(\%(S} HBAN K LTD Vs LAKHBIRg ... Singh(P),/0871040589 iélldolexlaw@gmail.co 26-09-2025
E?;)Ck_II\TeW Courtgé Is1 cil(i)ati (())Ifl A(t;le Arbitration &OMP (I) (COMM)/7108/20257-09-2025 gﬁ}fRﬁﬁN K LTD Vs VISHAlel:rlirrrllzsr}(lP)’ 011-41513189 z:ninash.adv@gmail.c 26-0-2025
g(’)ck_lfew Courtg(/) Islcﬂ?atigrfl Ag‘e Arbitration &y 1y (COMM)/7100/2025027-09-2025 IAXIS BANK LTD Vs LALIT YADAV 31‘;%?33, 0654926809 f‘cr;‘rlgamjsmgh@gamﬂ26-09-2025
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12, New CourtflU/s 9 of the Arbitration & IAXIS BANK LTD Vs SUKHPREETjavinash avinash.adv@gmail.c
Block-I Conciliation Act OMP (I) (COMM)/7110/2025 [27-09-2025 ISINGH SODHI kumar(P), 011-41513189 om 26-09-2025
12, New CourtU/s 9 of the Arbitration & IAnupam lanupamjsingh@gamil
Block-T Conciliation Act OMP (I) (COMM)/7101/2025 [27-09-2025 IAXIS BANK LTD Vs RAJ KUMAR Singh(P), 9654926809 com 26-09-2025
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24 IMS. ANURADHASOUTH .

SHUKLA 5 New  Court Darshana agro through propriter |Anis

BHARDWAJ B’lock-I Commercial [Execution (Comm)/121/2025 |01-09-2025 ahsish btra Vs m/s antidot thorughMOhamma ae) 0810182194 GAGAN@KRISHNON01.08.2025

IDISTRICT ’ its partner i

JUDGE(COMMERCI

AL COURT) 6, New Court . Idfc First Bank Ltd Vs SurenderSANJEEV LITIGATION@SRCS
Block-I Commercial OMP (I) (COMM)/6753/2025[17-09-2025 Harish Kumar PATHAK(P), 9717028845 LEGAL.COM 25.08.2025
6, New  Court| . SANJEEV LITIGATION@SRCS
Block-I ICommercial OMP (I) (COMM)/6731/2025[16-09-2025 IAXIS BANKLTD Vs ANIKA PATHAK(P), 9717028845 LECAL.COM 01.08.2025
6, New  Court| . IAXIS BANK LTD Vs VIVEK [SANJEEV LITIGATION@SRCS
Block-I ICommercial OMP (I) (COMM)/6620/2025[11-09-2025 KAUSHIK PATHAK(P), 0717028845 LEGAL.COM 01.08.2025
6, New  Court| . IAXIS BANK LTD Vs ROHIT SANJEEV LITIGATION@SRCS
Block-I Commercial OMP (I) (COMM)/6730/2025[16-09-2025 KUMAR PATHAK(P), 9717028845 LEGAL.COM 01.08.2025
6, New  Court| . IAXIS BANK LTD Vs RAVI KUMARSANJEEV LITIGATION@SRCS
Block-I ICommercial IOMP (I) (COMM)/6729/2025[16-09-2025 YADAV PATHAK(P), 0717028845 LEGAL.COM 01.08.2025
6, New  Court| . IAXIS BANK LTD Vs MOHAMMADSANJEEV LITIGATION@SRCS
Block-I ICommercial OMP (I) (COMM)/6619/2025[11-09-2025 IASHHAD USMANI PATHAK(P), 9717028845 LEGAL.COM 01.08.2025
6, New  Court| . IAXIS BANK LTD Vs MALTI [SANJEEV LITIGATION@SRCS
Block-I ICommercial OMP (I) (COMM)/6736/2025[16-09-2025 SINGH PATHAK(P), 0717028845 LEGAL.COM 01.08.2025
6, New  Court| . IAXIS BANK LTD Vs AFJAL SANJEEV LITIGATION@SRCS
Block-I ICommercial IOMP (I) (COMM)/6735/2025[16-09-2025 IAHMAD PATHAK(P), 9717028845 LEGAL.COM 01.08.2025
6, New  Court| . IAXIS BANK LTD Vs ABHAYSSANJEEV LITIGATION@SRCS
Block-I Commercial OMP (I) (COMM)/6733/2025[16-09-2025 BASWANI PATHAK(P), 9717028845 LEGAL.COM 01.08.2025
6, New  Court| . IAXIS BANK LTD Vs GAUSIYA SANJEEV LITIGATION@SRCS
Block-I ICommercial OMP (I) (COMM)/6618/2025[11-09-2025 KHANAM PATHAK(P), 9717028845 LEGAL.COM 01.08.2025
6, New  Court| . IAXIS BANK LTD Vs ARTI SANJEEV LITIGATION@SRCS
Block-I ICommercial IOMP (1) (COMM)/6734/2025[16-09-2025 KUMARI PATHAK(P), 9717028845 LEGAL.COM 01.08.2025
6, New  Court . IDFC FIRST BANK LTD Vs [SANJEEV LITIGATION@SRCS
Block-I ICommercial OMP (I) (COMM)/6616/2025[11-09-2025 MAYANK ENGINEERING PATHAK(P), 9717028845 LEGAL.COM 01.08.2025



mailto:LITIGATION@SRCSLEGAL.COM
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g’lockz\llew CourtCommercial IOMP (I) (COMM)/6555/2025|09-09-2025 IAxis Bank limited Vs SHOKAT ALI [Niraj Kumar(P),|9811306559 g%?%ﬁlg% 28.08.2025
6Biock§ew COurtCommercial OMP (I) (COMM)/6524/2025/06-09-2025 IAxis Bank limited Vs MADA RAM |Niraj Kumar(P), 9811306559 g%?g 1(\3/[(1)&1&1976 20.08.2025
Iéziockz\llew CourtCommercial OMP (I) (COMM)/6732/2025[16-09-2025 ﬁ)ggGgANK LTD Vs RISHI IS;ZI%I&I%(\(IP), 9717028845 Egggﬁg%ﬁ @SRCS 10.08.2025
6B100k§ew COMtCommercial OMP (I) (COMM)/6361/2025|01-09-2025 Q?I?G}]% ank limited Vs GOPALNiraj Kumar(P), 9811306559 g%?%gﬁlw(’ 20.08.2025
giockf\llew CourtCommercial IOMP (I) (COMM)/6362/2025/01-09-2025 |Axis Bank limited Vs AMAR LAL  Niraj Kumar(P), 9811306559 Ig@%?g 1%’1(1;“1\1}1976 20.08.2025
6B’10ck§ew COurtCommercial OMP (I) (COMM)/6360/2025/01-09-2025 ﬁ%%a&légrﬁged Vs SABUTI W ONiraj Kumar(P), 9811306559 ggﬁfggggﬁlg% 10.08.2025
6Biock§ew CoulFtCommercial OMP (I) (COMM)/6523/2025/06-09-2025 &Xéil\l?gnk limited Vs VISI_IRAMNiraj Kumar(P), 9811306559 g%?g 1%4(‘;“1&1976 15.08.2025
(l;’lock}\llew CourtCommercial IOMP (I) (COMM)/6522/2025/06-09-2025 é}{}; ﬁgk limited Vs KALURAMNiraj Kumar(P), 9811306559 I%%I;%ﬁlgm 15.08.2025
6B’lock§6w COurtComrnercial OMP (I) (COMM)/6553/2025/09-09-2025 AM)SISJR%;NK LTD Vs BABALOOE};%EZ&)’ 081192158 %%SI\I;IIQRH&%JPTA 16.08.2025
g’lockf\llew Courtl s mmercial OMP (I) (COMM)/6438/2025(03-09-2025 YES BANK LTD Vs BEERU BEERU g&%ﬁ% 7030378800 g%ﬁ%%%géﬁgﬁ?cmo&zog
6Biock§ew Courtl s mmercial OMP (1) (COMM)/6440,/202503-09-2025 YES BANK LTD Vs KIRAN GARG S&Ag}féf){ 7030378800 i(i)%i%%%%ﬁ?c 16.08.2025
g)lock}\llew CourtCommercial IOMP (I) (COMM)/6443/2025|03-09-2025 g{ﬁg\éﬁbﬁégﬁc}z LIMITED Vs gg\l%é}){, 7030378800 ?)(S;??:F%%%Lél\ligﬁ?cm.o&m%
6Biock§ew CourtCommercial OMP (I) (COMM)/6356/2025/01-09-2025 %éSHPIEAA?IéINéEAITED Vs gﬁl;llll}'lan(f’), 0971891788 g\l{/};O@AUALEGAL.C 11.08.2025
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REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
g’lockz\llew CourtCommercial IOMP (I) (COMM)/6556/2025|09-09-2025 IS\%(S}I? ANK LIMITED Vs - RUBI gﬁgﬁlan(P), 0971891788 g\ﬁO@AUALEGAL'Cu.OS.zo%
6Biock§ew COurtCommercial OMP (I) (COMM)/6358/2025/01-09-2025 %ﬁ ARBANK LTD Vs SUJEETE};%EE&)’ 081192158 S@RGS;/I{Z)RH(%%JPTA 11.08.2025
giockz\llew CourtCommercial IOMP (I) (COMM)/6538/202508-09-2025 ?I)I(JISSS AI%ANK LTD Vs DADAR(S}}:I%EEEIP)’ 081192158 %%Sﬁgg‘H&)Gl\E PTA 11.08.2025
6B100k§ew COMtCommercial OMP (I) (COMM)/6570/2025/09-09-2025 Kl?d??lliU%%I;BgA BANK Vs ﬁiﬁ&@)’ 9873347330 %&Ygg&gg Igéi{? 16.08.2025
giockf\llew CourtCommercial IOMP (1) (COMM)/6571/2025|09-09-2025 LI}({?&}I{(IYIZ\\M;;{JEDRA BANK Vs ﬁg&NKN(P), 0873347330 g&%‘?&gg&%ﬁ 16.08.2025
6B’10ck§ew Courtie s mmercial OMP (I) (COMM)/6572/2025/09-09-2025 Iéggﬁg Tl\:ﬁﬁ?fg];) 4IéA BANK Vs ﬁi&NEN(P), 9873347330 %&Ygfﬁgg Igé}{? 10.08.2025
6Biock§ew CourtCommercial OMP (I) (COMM)/6568/2025/09-09-2025 Eg};’?;( Sé\g?HINDRA BANK Vs ﬁi&NEN(P), 0873347330 %A&Yéggﬁglg }Cléll{/? 10.08.2025
(l;’lock}\llew CourtCommercial IOMP (I) (COMM)/6569/2025/09-09-2025 E%E%I}RI\:ALEI\I/IN%%? BANK Vs ﬁiﬁlﬁ\gN(P), 0873347330 DNA%Y(@Agfﬁg/IgI&%‘;? 10.08.2025
6B’lock§6w COurtComrnercial OMP (I) (COMM)/6357/2025/01-09-2025 ?ﬁII{SKAngK LIMITED Vs KAMALgﬁzﬁlan(P)’ 0971891788 g&O@AUALEGAL’C 12.08.2025
6Biock§ew CourtCommercial IOMP (I) (COMM)/6355/2025/|01-09-2025 gﬁ%\jsOBANK LIMITED Vs NISHAT gﬁgﬁlan(P), 0971891788 gllf/IO@AUALEGAL.C 12.08.2025
6Biock§ew CourtCommercial OMP (I) (COMM)/6628/2025[11-09-2025 ?A}SI?IENBI?g;( KU]i}II\:II{Tl\];:[gEN A Vs gﬁ?&an(P), 0971891788 i&slo@AUALEGAL’C 12.08.2025
g)lock}\llew CourtCommercial IOMP (1) (COMM)/6519/2025/|06-09-2025 %f(‘/{]ingNK LTD Vs NEERAJ(S}};%EBEIPL 081192158 S@)lzsﬁgngoGg PTA 15.08.2025
6Biock§ew CourtCommercial OMP (I) (COMM)/6520/2025/06-09-2025 ﬁ}éﬁ AﬁANK LTD Vs SUSHEELE}};(I))EE?P)’ 081192158 %}gﬁgﬁH&G&J PTA 15.08.2025




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-

REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
6, New Court| . IAXIS BANK LTD Vs GOPALShobha SRSHOBHAGUPTA
Block-I ICommercial IOMP (I) (COMM)/6629/2025(11-09-2025 PATHEK Gupta(P), 081192158 @GMAIL.COM 15.08.2025
6, New  Court| . IDFC FIRST BANK LTD Vs |SANJEEV LITIGATION@SRCS
Block-I Commercial IOMP (I) (COMM)/6617/2025[11-09-2025 MUKESH GULIA PATHAK(P), 9717028845 LEGAL.COM 15.08.2025
6, New  Court . L IAnupam anupaisingh@gmail.c
Block-I ICommercial IOMP (I) (COMM)/6449/2025|03-09-2025 IAXIS BANK LTD Vs DINESH Singh(P), 0654926809 bom 11.08.2025
MAHAKALESHWAR INFRATECH]
6, New CourtCommercial Misc DJ/185/202 02-00-202 PVT LTD THROUGH AMIT KUMARMOHIT 671 1 advankitsiwach@gma 11.08.202
Block-I 5/2025 9-2025 Vs TATA CAPITAL LTD THROUGHSIWACH(P), ~ [P°71594417 il.com -06.2025
SATENDER YADAV
MAHAKALESHWAR INFRATECH]
6, New  Court| . . PVT LTD THROUGH AMIT KUMARMOHIT advankitsiwach@gma
Block-I Commercial Misc DJ/186/2025 02-09-2025 Vs TATA CAPITAL THROUGH [SIWACH(P), 071594417 il.com 19.08.2025
SATENDRA YADAV
6, New  Court| . IKOTAK MAHINDRA BANK Vs MAYANK MAYANK_MAHAJA
Block-I ICommercial OMP (I) (COMM)/6579/2025[10-09-2025 MUDEEM ALI 0982 MAHAJAN(P), 0873347330 No5@YAHOO.COM 15.08.2025
6, New  Court| . KOTAK MAHINDRA BANK Vs MAYANK IMAYANK_MAHAJA
Block-I Commercial OMP (I) (COMM)/6583/202510-09-2025 INDERJEET BASFOR 3961 MAHAJAN(P), [2873347330 Nos@YAHOO.COM [5-08:2025
6, New  Court| . IKOTAK MAHINDRA BANK Vs MAYANK MAYANK_MAHAJA
Block-I ICommercial IOMP (I) (COMM)/6577/2025[10-09-2025 MURSHAD ALI 0506 MAHAJAN(P), 0873347330 No5@YAHOO.COM 15.08.2025
6, New  Court| . KOTAK MAHINDRA BANK Vs MAYANK IMAYANK_MAHAJA
Block-1 Commercial OMP (1) (COMM)/6585/2025(10-09-2025 MOHD SHUAIB 4165 MAHAJAN(P), 0873347330 No5@YAHOO.COM ['5:08:2025
IASAPLEGALANDAD
6, New  Court| . YES BANK LTD Vs SUNDARANANJAY
Block-I Commercial IOMP (I) (COMM)/6437/2025|03-09-2025 HASANU SINGH(P), 7030378800 X(I\D/ICATES@GMAIL.C16.08.2025
6, New  Court| . Shobha SRSHOBHAGUPTA
Block-I ICommercial OMP (I) (COMM)/6630/2025[11-09-2025 IAXIS BANK LTD Vs MURSALIN Gupta(P), 081192158 @GMAIL.COM 15.08.2025
6, New  Court . o AXIS BANK LTD Vs SMITAAnupam lanupaisingh@gmail.c
Block-I ICommercial IOMP (1) (COMM)/6445/2025/03-09-2025 MUKHERJEE KUMAR Singh(P), 0654926809 om 15.08.2025
6, New  Court| . o IAXIS BANK LTD Vs SANTOSHAnupam anupaisingh@gmail.c
Block-I ICommercial OMP (I) (COMM)/6354/2025/01-09-2025 KUMAR Singh(P), 0654926809 bm 15.08.2025




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
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NUMBER

TOYOTA FINANCIAL SERVICES

6, New CourtCommercial IOMP (I) (COMM)/6446/2025|03-09-2025 INDIA LIMITED Vs SURAJ| Rahul . 8376049807 aflvocateashok.l@gm 09.08.2025
Block-I Bhardwaj(P), lail.com

KARAN 6002
6, New CourtCommercial OMP (I)1 -00-202 IDFC FIRST BANK LTD Vs |SANJEEV 170288 LITIGATION@SRCS 00.08.202
Block-1 (COMM)/6688/2025 509-2025 PRERNA BHOJWANI PATHAK(P), [0717020045 LEGAL.COM 9.08.2025
o, New  Courfin, v ercial OMP (I) (COMM)/6516/2025/06-09-2025 AXTS BANK LTD Vs KUSUM LATA [22upam 0654926809 anupaisingh@gmail.c|, | 6 605
Block-I Singh(P), om T
6, New  Court . AXIS BANK LTD Vs MOHITAnupam anupaisingh@gmail.c
Block-I Commercial OMP (I) (COMM)/6517/2025|06-09-2025 KUMAR Singh(P), 0654926809 om 14.08.2025

6, New  Court AXIS BANK LTD Vs RAMAnupam anupaisingh@gmail.c

Block-I Commercial OMP (I) (COMM)/6518/2025/06-09-2025 SHANKAR Singh(P), 9654926809 bom 14.08.2025
6, New  Court . AXIS BANK LTD Vs DEEPAKAnupam anupaisingh@gmail.c
Block-I Commercial OMP (I) (COMM)/6515/2025(06-09-2025 VERMA Singh(P), 0654926809 om 11.08.2025

6, New  Court AXIS BANK LTD Vs BHAJANAnupam anupaisingh@gmail.c

Block-I ICommercial OMP (I) (COMM)/6514/2025(06-09-2025 SINGH Singh(P), 0654926809 om 11.08.2025
6, New  Court . ol IAnupam lanupaisingh@gmail.c
Block-I ICommercial IOMP (I) (COMM)/6512/2025/|06-09-2025 IAXIS BANK LTD Vs IMRAN Singh(P), 0654926809 bom 11.08.2025

6, New Court| IAnupam anupaisingh@gmail.c

Block-I ICommercial OMP (I) (COMM)/6513/2025(06-09-2025 IAXIS BANK LTD Vs NITI ARORA Singh(P), 9654926809 om 11.08.2025
6 New  Court| ADAITA akroutadvocate@gma
¢ Commercial CS (COMM)/432/2025 12-09-2025 State Bank Of India Vs SOMVEER [KUMAR 9999132159 . & 15.08.2025
Block-I il.com
ROUT(P),
6, New  Court . ExCOMM - Award by Arb KOTAK MAHINDRA PRIME LTD [Kushal advkaushalyoo@gma
Block-1 Commercial Comm/48/2025 0970972025 Vs KUNDAN BISHT Kumar(P), 7009793548 il.com 23.08.2025
6 New  Court| ASHISH anuj@agcpartners.co
¢ ICommercial IOMP (I) (COMM)/6590/2025[10-09-2025 IAxis Bank Ltd Vs HAJARI LAL KUMAR 9999183119 . " h7.08.202
Block-I in
GUPTA(P),
o, New CourtC mmercial IOMP (I) (COMM)/6588/2025[10-09-202 axis Bank Ltd Vs MASTI‘MI?%IK/II?%E 18311 anuj@agcpartners.co.l 08.202
Block-I ommercia 5 5[10-09-2025 MEENA SO MOTI LAL MEENA 9999163119 in 7:08.

IGUPTA(P),
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6, New CourtCommercial IOMP (1) (COMM)/6554/2025|09-09-2025 AXIS BANK LTD Vs SAURABHSunita Singh(P),/9871040589 indolexlaw@gmail.co 17.08.202
Block-I GUPTA m
6, New  Court| . IAXIS BANK LTD Vs GAURIShobha SRSHOBHAGUPTA
Block-T ICommercial OMP (I) (COMM)/6632/2025[11-09-2025 SHANKAR SRIVASTAVA Gupta(P), 081192158 @GMAIL.COM 10.08.2025
6, New  Court| . ExCOMM - Award by Arb o SUNDARAM FINANCE LTD Vs NITIN advnitinmehta77@g
Block-I Commercial Comm/44/2025 01-:09-2025 [Prabhu dayal IMEHTA(P), 0877445480 mail.com 10.08.2025

IASAPLEGALANDAD
6,  New COMtCommercial OMP (I) (COMM)/6552/2025/09-09-2025 IYES BANK LTD Vs BAL KISHAN ANANJAY 7030378800 VOCATES@GMAIL.C[10.08.2025
Block-1 SINGH(P), oM
6, New  Court| . IDFC FIRST BANK LTD Vs [SANJEEV LITIGATION@SRCS
Block-I Commercial IOMP (1) (COMM)/6425/2025/02-09-2025 MUKESH KOTHARI PATHAK(P), 9717028845 LEGAL.COM 15.08.2025
6, New  Court| . IDFC FIRST BANK LTD Vs |SANJEEV LITIGATION@SRCS
Block-I ICommercial OMP (I) (COMM)/6426/2025/02-09-2025 IJACKSON JOY PATHAK(P), 0717028845 LEGAL.COM 15.08.2025
6, New  Courtin, i ercial OMP (I) (COMM)/6654/2025(12-09-2025 AXIX BANK LTD Vs AXAY KUMARPYinash 1141513189 avinash.adv@gmail.c || o 4 o605
Block-1 kumar(P), om e
6, New  Court| . Jalsa Ventures Pvt Ltd Vs Aircon| . avinash.adv@gmail.c
Block-I ICommercial IOMP (I) (COMM)/6490/2025/04-09-2025 Systems India Pvt Ltd IAnkit Kumar(P),{1141513189 bm 19.08.2025

Lucky Generators Pvt Ltd Vs Omaxe . . .
6, New CoulFtCornrnercial CS (COMM)/415/2025 03-09-2025 India Through its Proprietor ShriAbhmay 9999886478 abhinaygg11@gmail.c 19.08.2025
Block-1 Gupta(P), om
Abhay Dubey

6, New  Court| . IKOTAK MAHINDRA BANK Vs MAYANK IMAYANK_MAHAJA
BlockI Commercial OMP (D) (COMM)/6567/2025/09-09-2025 SHAKEEL 4873 MAHAJAN(P), 873347330 Nos@yaHOO.COM P5:08:2025
6, New  Court| . Axis Bank Ltd Vs PRASHANTMAYANK IMAYANK_MAHAJA
Block-I Commercial OMP (I) (COMM)/6564/2025/09-09-2025 KUMAR 5500 MAHAJAN(P), 9873347330 No5@YAHOO.COM 25.08.2025
6, New  Court| . |Axis Bank Ltd Vs MANOJ KUMARMAYANK MAYANK_MAHAJA
Block-I ICommercial IOMP (1) (COMM)/6563/2025/09-09-2025 4250 MAHAJAN(P), 0873347330 No5@YAHOO.COM 25.08.2025
6, New  Court . Axis Bank Ltd Vs  ANKUSHMAYANK MAYANK_MAHAJA
Block-I ICommercial OMP (I) (COMM)/6565/2025/09-09-2025 MEHENDRU 2147 MAHAJAN(P), 0873347330 No5@YAHOO.COM 25.08.2025
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6, New Court| . |Axis Bank Ltd Vs ASHU MITTALLMAYANK MAYANK_MAHAJA

Block-I ICommercial IOMP (I) (COMM)/6566/2025/09-09-2025 =366 MAHAJAN(P), 0873347330 No5@YAHOO.COM 25.08.2025
6, New  Court . Manash Lifestyle Private Limited Vs NAGESHWAR info@deyandkumbhar.

Block-T ICommercial CS (COMM)/416/2025 04-09-2025 DNS Retail KUMHAR(P), 0818823289 eom 19.08.2025
6, New Court| Commercial OMP (I)O -00-202 IKOTAK MAHINDRA BANK Vs MAYANK 8 o IMAYANK_MAHAJA 17.08.202
Block-1 (COMM)/6480/2025 4-09-2025 CHOOTE KHAN 2986 MAHAJAN(P), [P°7334733 No5@YAHOO.COM [t7-09-2025

KOTAK MAHINDRA BANK Vs

6, New  Court| . MAYANK MAYANK_MAHAJA

Block-T ICommercial OMP (I) (COMM)/6479/2025/04-09-2025 PHURKA544N0ALI MOHD FURQAN} ¢\t ¢ AN(P), 9873347330 No5@YAHOO.COM 17.08.2025
6, New  Court| . IAXIS BANK LTD Vs POOJAavinash info@deyandkumhar.

Block-I Commercial OMP (I) (COMM)/6625/2025(11-09-2025 DHINGRA kumar(P), 0818823289 com 19.08.2025
6, New  Court| . Axis Bank Ltd Vs PANNUMAYANK MAYANK_MAHAJA

Block-I Commercial OMP (I) (COMM)/6484/2025/04-09-2025 ROADLINES 5597 MAHAJAN(P), 9873347330 No5@YAHOO.COM 17.08.2025
6, New  Court| . Axis Bank Ltd Vs SAMRATMAYANK IMAYANK_MAHAJA

Block-1 Commercial OMP (1) (COMM)/6483/2025/04-09-2025 TRADING COMPANY 7330 MAHAJAN(P), P873347330  INos@yaHOO.COM [17-08:2025
6, New  Court| . |Axis Bank Ltd Vs PRAVEEN SINGHMAYANK MAYANK_MAHAJA

Block-I ICommercial IOMP (I) (COMM)/6481/2025|04-09-2025 9607 MAHAJAN(P), 0873347330 No5@YAHOO.COM 17.08.2025
6, New  Court| . |Axis Bank Ltd Vs DEEPAK NAGARMAYANK IMAYANK_MAHAJA

Block-I ICommercial OMP (I) (COMM)/6482/2025/04-09-2025 5400 MAHAJAN(P), 9873347330 No5@YAHOO.COM 17.08.2025
6, New  Court| . Axis Bank Ltd Vs AJIT KUMARMAYANK IMAYANK_MAHAJA

Block-I Commercial IOMP (I) (COMM)/6485/2025|04-09-2025 MISHRA 8506 MAHAJAN(P), 9873347330 No5@YAHOO.COM 17.08.2025
6, New  Court| . IAXIS BANK LTD Vs VIVEKavinash info@deyandkumhar.

Block-I ICommercial IOMP (I) (COMM)/7073/2025[26-09-2025 PRATAP SINGH kumar(P), 0818823289 eom 11.08.2025
6, New  Court| . avinash info@deyandkumbhar.

Block-I ICommercial IOMP (1) (COMM)/7072/2025/26-09-2025 IAXIS BANKLTD Vs SAGAR kumar(P), 0818823289 lcom 11.08.2025
6 New  Court| . AXIS =~ BANK  LTD Vs avinash info@deyandkumhar

Biock—I ICommercial IOMP (I) (COMM)/7074/2025[26-09-2025 MYREALGURU EDUCATIONkumar(P) 0818823289 lcom ‘[11.08.2025

IPRIVATE LIMITED ’
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6, New  Court| . avinash info@deyandkumhar.
Block-I ICommercial IOMP (I) (COMM)/7075/2025|26-09-2025 IAXIS BANK LTD Vs LALIT kumar(P), 0818823289 eom 11.08.2025
6, New  Court| . Aica Laminates India Pvt Ltd Vs |Aditya Prakash adv.adityaprakash41
Block-T ICommercial OMP (I) (COMM)/6530/2025/06-09-2025 Runicha Enterprises lArora(P), 9953744141 @gmail.com 16.08.2025
6, New  Court| . Cna IM/S GAYATRI INTERIORS Vs |Amarpeet ladvocaterbsingh1962
Block-I ICommercial CS (COMM)/431/2025 12-09-2025 DANISH MIRZA Singh(P), 0810822167 @gmail.com 16.08.2025
6, New CourtCommercial ExCOMM - Award by Arb26_0 200 M/S MPS CONSTRUCTION[Kinnori 81028840 advkinnorighosh@g 11.08.202
Block-1 Comm/53/2025 9-2025 COMPANY Vs UNION OF INDIA  |Ghosh(P), ° 405 mail.com -06.2025
6, New  Court| . ExCOMM - Award by Arb Shobha SRSHOBHAGUPTA
Block-I Commercial Comm/50/2025 17-09-2025 IAXIS BANK LTD Vs LOKESH Gupta(P), 081192158 @GMAIL.COM 11.08.2025
6, New  Court| . o Cnh Industrial Capital India Pvt Ltd RAJESH jangraadvocate@gma
Block-I ICommercial OMP (I) (COMM)/6623/2025[11-09-2025 Vs ANNI SAROHA UANGRA(P), 0958726491 iLcom 11.08.2025
MALKHAN N .
6, New Court| . SANJAY GERA Vs MS RAHEJA| mssisodia332@gmail.
Block-I ICommercial CS (COMM)/434/2025 15-09-2025 DEVELOPERS LTD SINGH 0810825922 lcom 11.08.2025
SISODIA(P),
MTOYOTA FINANCIAL SERVICES
o, New CourtCommercial OMP (I) (COMM)/6749/2025[17-09-2025 INDIA LIMITED Vs SUNIL OMRahlll . 8376049807 aflvocateashok.l@gm 11.08.2025
Block-1 Bhardwaj(P), lail.com
PRAKASH 9388
6, New Court| . JAINSONS DEPARTMENTALPUNEET puneetdhawanadvo1
Block-1 Commercial CS (COMM)/437/2025 16-09-2025 STORES Vs AMIT BHASIN DHAWAN(P), [2852987490 @gmail.com 11.08.2025
CNH INDUSTRIAL CAPITAL INDIA| . . . .
g’l kf\llew Courtl s mmercial OMP (I) (COMM)/6678,/2025{15-09-2025 PRIVATE LIMITED Vs KONAgamk.a(P) 0055471400 %‘amkaba“”am@gmal11.08.2025
oc BIJAYA LAXMI RAO AND ANR awejatt), -com
TOYOTA FINANCIAL SERVICES
6Biock§ew Courtl s mmercial OMP (I) (COMM)/6746/2025/17-09-2025 INDIA LIMITED Vs BHATrgf‘lgf(llwa.(P) 8376049807 zﬁ‘;‘;ﬁte“h(’k'l@gm 11.08.2025
HRUSHAB AVATARSINGH 7995 L), :
6, New CourtCommercial IOMP (1) (COMM)/6747/2025[17-09-202 EI\?SS&TIEIMI;’}%%N%ISAIBAISJ%RKWIEEIERahul 837604980 advocateashok 1@gm 11.08.202
Block-I 747 5[17-09 S 6188 Bhardwaj(P), 376049507 ail.com 062025
Arvind Chemi Synthectic Pvt Ltd Vs
6, New  Court| . AMIT KUMAR CHOUDHARY| advocateashok.1@gm
Block-I ICommercial CS (COMM)/433/2025 15-09-2025 (SOLE PROPRIETOR) TWIN LII:TRahulArya(P), 8376049807 ail.com 19.08.2025
INDUSTRIES




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
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NUMBER
g’lockz\llew CourtCommercial OMP (I) (COMM)/6728/2025[16-09-2025 EI(I)\;Irﬁ"I](ED ngg&glg)?gn PRIME%%?S“P)’ 0958726491 ha Icl(g;IrI?advocate@gma 21.08.2025
6Biock§ew COurtCommercial IOMP (I) (COMM)/6841/2025(18-09-2025 ZS\?Ii\IsGIEank limited Vs AVTAR Niraj Kumar(P), 9811306559 g%?g 1(\3/[(1)&1&1976 19.08.2025
giockz\llew CourtCommercial OMP (I) (COMM)/6844/2025[18-09-2025 éRXAiIS{IMg?)nll)}N limited Vs Niraj Kumar(P), 9811306559 I(\T@I(ljl\?fég %1&1976 11.08.2025
6B100k§ew COMtCommercial IOMP (I) (COMM)/6845/2025(18-09-2025 %iﬁfﬁnk limited Vs PAVAN Niraj Kumar(P), 9811306559 g%?%gﬁlw(’ 22.08.2025
giockf\llew CourtCommercial OMP (1) (COMM)/6723/2025[16-09-2025 EICI)\;IF?I‘IED Vg/lglﬁ\l’g lzgi PRIME?:I%}:‘;%(P)’ 0958726491 ﬁl rclgrrrzlaadvocate@gma 22.08.2025
6B’10ck§ew COurtCommercial OMP (I) (COMM)/6875/2025[20-09-2025 %)I%\?E JIZANK LTD Vs DEEPAKE}}L%EB&)’ 081192158 %%BZIQRH&G&] PTA 06.08.2025
6Biock§ew CourtCommercial OMP (I) (COMM)/6924/2025[22-09-2025 gﬁfSIiANK LTD Vs DEEPAK%EZSF}(IP), 88941515488 ﬁrninaSh‘adv@gmaﬂ’c 06.08.2025
(l;’lock}\llew CourtCommercial IOMP (I) (COMM)/6990/2025[24-09-2025 %}élf/l ABI.\?nk limited Vs MOHD Niraj Kumar(P), 9811306559 I%%I;%ﬁlgm 06.08.2025
6Biock§ew COurtCornrnercial ?Cl\glfi/IM) /6988/2025 M 24-09-2025 ﬁxéstﬁlmiDmited Vs JAVED Niraj Kumar(P), 9811306559 gl(l}{l\%lklgl 1(\:481\[/}1976 06.08.2025
6Biock§ew CourtCommercial IOMP (I) (COMM)/6989/2025[24-09-2025 QESK%EIE(I limited Vs VISHAL Niraj Kumar(P), 9811306559 g%?g 1(\:431\121976 06.08.2025
6Biock§ew CourtCommercial OMP (I) (COMM)/6993/2025[24-09-2025 ?ﬁ%ﬁﬁk limited Vs KHETA RAMNiraj Kumar(P), 9811306559 g%lig 1(\:481&1976 06.08.2025
g)lock}\llew CourtCommercial OMP (I) (COMM)/6992/2025[24-09-2025 |Axis Bank limited Vs RIYASAT ALI Niraj Kumar(P),|9811306559 g%lig 1&/[6&15}1976 06.08.2025
6Biock§ew CourtCommercial IOMP (I) (COMM)/6847/2025(18-09-2025 ﬁ)l(}ls\/[ A%“Qﬂ;()“ud Vs PARMOD%‘:E‘AAJNEN(P)’ 0873347330 %&Yggfﬁgggéﬁ 06.08.2025
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6, New  Court| . OMP (I) o IPIRAMAL CAPITAL AND HOUSINGRAJESH jangraadvocate@gma

Block-1 Commercial (COMM)/6840/2025 18-09-2025 FINANCE LIMITED Vs YASH PAL JANGRA(P), 2958726491 il.com 01.08.2025
IPIRAMAL CAPITAL AND HOUSING K

6, New COurtCommercial IOMP (I) (COMM)/6839/2025(18-09-2025 FINANCE LIMITED Vs MUKESH| RAJESH 9958726491 !angraadvocate@gma 01.08.2025

Block-1 KUMAR JANGRA(P), il.com

6, New  Court| . |Axis Bank Ltd Vs JAGJEET SINGHMAYANK IMAYANK_MAHAJA

Block-1 commercil OMP (D (COMMD/6846/2025018-09-2025 7452 MAHAJAN(P), 873347330 Nos@yaHOO.cCOM [1-08:2025

6, New  Court| . |Axis Bank Ltd Vs SHREE SHYAMMAYANK MAYANK_MAHAJA

Block-1 Commercial OMP () (COMM)/6850/202518-09-2025 BUILDCON 1878 MAHAJAN(P), P873347330  INos@yaHOO.cOM 1082025

6, New  Court| . o IAXIS BANK LTD Vs SUSHILADV INDOLEXLAW @gma|

Block-I Commercial OMP (I) (COMM)/6947/2025[23-09-2025 KUMAR PANDEY (4433) DHEERAJ(P), 9871040589 iLcom 09.08.2025

6, New  Court| . OMP (I) . MAYANK MAYANK_MAHAJA

Block-I ICommercial (COMM)/6848/2025 18-09-2025 |Axis Bank Ltd Vs DURVIJAY 6184 MAHAJAN(P), 0873347330 No5@YAHOO.COM 11.08.2025
PIRAMAL CAPITAL AND HOUSING| X

6B’lock§ew Courtl s mmercial OMP (I) (COMM)/6870/2025(19-09-2025 FINANCE LIMITED Vs YOGESH?:JNE%(P) 0958726491 ]if“(;‘grrﬁad"ocate@gma 15.08.2025
GURAKHNATH SURASE ’ .

6, New . ) Punjab National Bank Vs Shakoyahiohinder IADVMKARORA@G

Block-I ICommercial [Execution (Comm)/135/2025 [19-09-2025 Life Sciences E?;?;{P) 0910337392 MAIL.COM 16.08.2025

6, New . PIRAMAL CAPITAL AND HOUSINGRAJESH jangraadvocate@gma

Block-I Commercial OMP (1) (COMM)/6869/202519-09-2025 FINANCE LIMITED Vs SujeebS ~JANGRA(P), 955726491 i com 08.08.2025

6 New [TOYOTA FINANCIAL SERVICESRahul advocateashok.1@gm

¢ Commercial IOMP (I) (COMM)/6926/2025[22-09-2025 INDIA LIMITED Vs RAM SINGH . 8376049807 . 1@8 17.08.202

Block-I Bhardwaj(P), ail.com
BAGHEL 7286

6, New . IAXIS BANK LTD Vs RAHULADV INDOLEXLAW @gma|

Block-I ICommercial OMP (I) (COMM)/6946/2025[23-09-2025 KUMAR DHEERAJ(P), 0871040589 iLcom 16.08.2025

6, New . IADV INDOLEXLAW @gma

Block-I ICommercial IOMP (I) (COMM)/6943/2025[23-09-2025 IAXIS BANK LTD Vs PREETI (3699)DHEERA JP), 0871040589 il.com 22.08.2025

6, New . Shobha SRSHOBHAGUPTA

Block-I ICommercial OMP (I) (COMM)/6872/2025[20-09-2025 IAXIS BANK Vs GAURAV DUBEY Gupta(P), 081192158 @GMAIL.COM 25.08.2025




S.NO COURT

COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
6, New  Court| . Shobha SRSHOBHAGUPTA
Block-I ICommercial IOMP (I) (COMM)/6871/2025[20-09-2025 IAXIS BANK Vs DINESH YADAV Gupta(P), 081192158 @GMAIL.COM 16.08.2025
6, New  Court . IAXIS BANK LTD Vs FARHA . . INDOLEXLAW@gma
Block-T ICommercial IOMP (I) (COMM)/6944/2025[23-09-2025 PARVEEN (6834) Sunita Singh(P),|9871040589 iLcom 18.10.2025
6 New  Court| [TOYOTA FINANCIAL SERVICESRahul advocateashok.1@gm
Block-I ICommercial OMP (I) (COMM)/6925/2025[22-09-2025 ;I;T;)(}A LIMITED Vs RAVI GURJARBhar dwaj(P), 8376049807 ail.com 21.08.2025
IDEVKI DEVI FOUNDATION|
6, New  Court| . THROUGH ITS AR MR MANISHISANJEEV ladvocateashok.1@gm
Block-1 Commercial CS (COMM)/442/2025 19-09-2025 CHAUHAN Vs PRADEEP SINGHSARASWAT(P), 2370049807 ail.com 24.08.2025
RAJPUT
MTOYOTA FINANCIAL SERVICES
g’lockf}lew Courtl s mmercial OMP (I) (COMM)/6927/2025[22-09-2025 INDIA LIMITED Vs ASHOKgﬁgféwa. (), [B376049807 zg"c‘f;te”h"k'l@gm 22.08.2025
KUMAR SAINI 3697 ILE), :
o, New  Court, o ercial OMP (I) (COMM)/6928/202502-09-202 INDIA LIMITED Vo' AJATB KAURRARU 837604980 advocateashok 1@gm |, 0 5
Block-I 9 5 9 5 866 Bhardwaj(P), 370049507 lail.com -06.2025
6, New  Court| . OMP D) o KOTAK MAHINDRA BANK LTD Vs Arun Kumar arunkumar8@gmail.c|
Block-1 Commercial (COMM)/6980/2025 24092025 BalaJI Shankar Lohakare Sharma(P), 9855418952 om 15.08.2025
6 New  Court| PRADEEP radeepkumaryy7@
¢ ICommercial CS (COMM)/444/2025 23-09-2025 IRAM KISHOR Vs GAURAV JAIN [KUMAR 8654277780 pradeep 77€@8 19.08.2025
Block-1 mail.com
DAGAR(P),
DHANBAD MUNICIPAL . .
6Biock§ew Court s mmercial OMP (COMM)/49/2025 22-09-2025 CORPORATION Vs CAYA?ﬁIXg?EP 895554720 S(f‘;ieeplha%@gmaﬂ 22.08.2025
ICONSTRUCTS ? :
6, New  Court| . Axis Bank Ltd Vs PRASHANTMAYANK IMAYANK_MAHAJA
Block-I Commercial IOMP (I) (COMM)/6959/2025[23-09-2025 KUMAR MAHAJAN(P), 9873347330 No5@YAHOO.COM 01.08.2025
IAPRATIM . .
6, New CourtCommercial CS (COMM)/449/2025 26-09-2025 AVALON LABS PVT LTD Vs IANIMESH 0847221105 arpatima88@gmail.c 13.08.2025
Block-1 SIDDHANT SHAH om
THAKUR(P),
IPIRAMAL CAPITAL AND HOUSING| R
6, New  Court . o RAJESH fjangraadvocate@gma
Block-I ICommercial IOMP (I) (COMM)/7188/2025[27-09-2025 gg;lrﬁ{a\lc}i LIMITED Vs Ratnesh| JANGRA(P), 0958726491 ilcom 16.08.2025
IASAPLEGALANDAD
6, New  Courtiy - ercial OMP (I) (COMM)/7078/202526-09-2025 YES BANK LTD Vs SONULOHIA [NANJAY b 00278800  [VOCATES@GMAIL.Ch1.08.2025
Block-1 SINGH(P), oM




S.NO COURT

COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
IASAPLEGALANDAD
6, New  Court| . YES BANK LTD Vs DEEPAKANANJAY
Block-I ICommercial IOMP (I) (COMM)/7082/2025[26-09-2025 SHARMA SINGH(P), 7030378800 \OI%CATES@GMAIL.C01.08.2025
IASAPLEGALANDAD
6, New COurtCommercial OMP (I) (COMM)/7079/2025[26-09-2025 IYES BANK LTD Vs HAIDAR ALI ANANJAY 7030378800 VOCATES@GMAIL.C[19.08.2025
Block-1 SINGH(P), oM
IASAPLEGALANDAD
6, New  Court| . OMP (I) o YES BANK LTD Vs ABHISHEKANANJAY
Block-I ICommercial (COMM)/7080/2025 26-09-2025 GANGWAR SINGH(P), 7030378800 \(;%CATES@GMAIL.C25.08.2025
IASAPLEGALANDAD
6, New COMtCommercial IOMP (I) (COMM)/7081/2025[26-09-2025 IYES BANK LTD Vs DEEPAK ANANJAY 7030378800 VOCATES@GMAIL.C[16.08.2025
Block-1 SINGH(P), oM
6, New  Court| . o IAXIS BANK LTD Vs RAVI JOSHIADV INDOLEXLAW @gma|
Block-I Commercial IOMP (I) (COMM)/6984/2025[24-09-2025 (0157) DHEERAJ(P), 09871040589 iLcom 18.10.2025
IPIRAMAL CAPITAL AND HOUSING| X
6B’10ck§ew COurtCommercial OMP (I) (COMM)/7189/2025[27-09-2025 FINANCE LIMITED Vs DILIP?:&%%(P) 0958726491 ha Iclg;?advocate@gma 03.08.2025
BHANUSINGH PAWAR ’ :
6, New  Court| . . MAYANK IMAYANK_MAHAJA
Block-I ICommercial IOMP (I) (COMM)/6956/2025[23-09-2025 |Axis Bank Ltd Vs SAMASHU 8887 MAHAJAN(P), 9873347330 Nos@YAHOO.COM 15.08.2025
6, New  Court| . Axis Bank Ltd Vs JASWANTMAYANK MAYANK_MAHAJA
Block-I Commercial IOMP (I) (COMM)/6958/2025[23-09-2025 SINGH 4120 MAHAJAN(P), 0873347330 No5@YAHOO.COM 19.08.2025
6, New  Court| . Axis Bank Ltd Vs HARKESHMAYANK IMAYANK_MAHAJA
Block-I Commercial OMP (I) (COMM)/6955/2025 23-09-2025 BAHADUR 7460 MAHAJAN(P), 9873347330 NOS@YAHOOCOM 11.08.2025
6, New  Court| . Axis Bank Ltd Vs PANNUMAYANK IMAYANK_MAHAJA
Block-I ICommercial IOMP (I) (COMM)/6954/2025[23-09-2025 ROADLINES 5552 MAHAJAN(P), 0873347330 No5@YAHOO.COM 15.08.2025
6, New  Court| . o IAXIS BANK LTD Vs HEMANTADV INDOLEXLAW @gma|
Block-I ICommercial IOMP (I) (COMM)/6982/2025[24-09-2025 BHARDWAJ (2212) DHEERAJ(P), 0871040589 il.com 18.10.2025
6, New  Court| . o IAXIS BANK LTD Vs HARKAMALADV INDOLEXLAW @gma
Block-I ICommercial IOMP (I) (COMM)/6985/2025[24-09-2025 UEET SINGH (4362) DHEERAJ(P), 9871040589 il.com 21.08.2025
6, New  Court . Axis Bank Ltd Vs VAKEEL AHMADMAYANK IMAYANK_MAHAJA
Block-I Commercial OMP (I) (COMM)/6957/2025[23-09-2025 4057 MAHAJAN(P), 9873347330 NO5@YAHOO.COM 24.08.2025




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-

REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
6, New Court| . o IAXIS BANK LTD Vs BAVITAADV INDOLEXLAW @gma|
Block-I ICommercial IOMP (I) (COMM)/6986/2025[24-09-2025 (4890) DHEERAJ(P), 0871040589 iLeom 16.08.2025

IPIRAMAL CAPITAL AND HOUSING|
ICommercial OMP (I) (COMM)/7191/2025 [27-09-2025 IFINANCE LIMITED Vs SURAJ|
GANESH GAYAKE

6, New  Court
Block-1

RAJESH fjangraadvocate@gma

JANGRA(P), 0058726491 ilcom 18.10.2025

IPIRAMAL CAPITAL AND HOUSING

6, New CourtCommercial IOMP (I) (COMM)/7190/2025[27-09-2025 [FINANCE LIMITED Vs WASEEMRAJESH 9958726491 ]angraadvocate@gma 03.08.2025
Block-I IAKRAM JANGRA(P), il.com
IPIRAMAL CAPITAL AND HOUSING K
6B100k§ew COMtCommercial OMP (I) (COMM)/7194/2025 [27-09-2025 FINANCE LIMITED Vs KANUJ I?:Ii}é%@) 9958726491 ﬁi Iclgfr?advocate@gma 15.08.2025
IPRATAPJI THAKOR ’ .
YETI KNOWLEDGE PARTNERS X
giockf\llew CourtCommercial CS (COMM)/447/2025 26-09-2025 ILLP Vs SAI GENERAL%%SE{}FN(P) 9958726491 ﬁl rclgrrrzlaadvocate@gma 19.08.2025
IENGINEERING WORKS ’ :
IPIRAMAL CAPITAL AND HOUSING| X
6, New  Court . ol RAJESH jangraadvocate@gma
Block-I ICommercial OMP (I) (COMM)/7193/2025 [27-09-2025 IEI%\II\I/?E”EE LIMITED Vs MOHD JANGRA(P), 0958726491 iLcom 11.08.2025
PIRAMAL CAPITAL AND HOUSING| X
6, New  Courtin, i ercial OMP (I) (COMM)/7192/2025[27-09-2025 FINANCE LIMITED Vs MEHAKRAYESH 0958726491 jangraadvocate@gma), - g 5
Block-1 JANGRA(P), il.com
GANDHI
6, New  Court| . Cnh Industrial Capital India Pvt Ltd RAJESH jangraadvocate@gma
Block-I ICommercial IOMP (I) (COMM)/7197/2025 [27-09-2025 Vs JASPREFT SINGH UANGRA(P), 0958726491 iLcom 03.08.2025
6, New  Court| . o PIRAMAL CAPITAL AND HOUSINGRAJESH jangraadvocate@gma
Block-I Commercial OMP (I) (COMM)/7195/2025 27-09-2025 FINANCE LIMITED Vs Rohit BaggaJANGRA(P),  [2958726491 il.com 15.08.2025
IPIRAMAL CAPITAL AND HOUSING| X
6, New  Court . o RAJESH jangraadvocate@gma
Block-I Commercial IOMP (I) (COMM)/7196/2025[27-09-2025 g{iﬁlz?CE LIMITED Vs  Mohd JANGRA(P), 9958726491 ilcom 19.08.2025
25 f(II;ID AV SANDEEPSOUTH . New  Court SMALL FARMERS AGRI BUSINESS| , 1
Bl,ock—I ICommercial CS (COMM)/410/2025 01-09-2025 CONSORTIUM Vs MS SHRI| JULKA(P) 0899818888 jatinjulkao7@outlookj21-08-2025
RADHE FOODS PRODUCT
17, New Court Commercial ExCOMM - Award by Arbm_0 202 IAXIS BANK LTD Vs ANJALIShobha 8011102158 srshobhagupta@gmai 50-08-202
Block-I Comm/43/2025 9 5 THAPA Gupta(P) 9691119215 l.com 9 5
17, N Court . Axis Bank limited V. RAVI.. . irajk 1976
B7lock—I ew Ot s mmercial OMP (I) (COMM)/6407/2025/02-09-2025 S AI;ENE;H e s INiraj Kumar(P) 9811306559 gllf ?o r:llmar 976@gm 29-08-2025



mailto:advocatehiteshchopra@gmail.com
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;371,()Ck_1;1ew CourtCommercial IOMP (I) (COMM)/6403/2025/02-09-2025 ixﬁf[%?k limited Vs SHAILEI\H)ERNiraj Kumar(P) (9811306559 ;llllr zz{)lillmar1976@gm 29-08-2025
11371,C)Ck_1;1ew COurtCommercial OMP (I) (COMM)/6410/2025/02-09-2025 éVX;IiII;gANK LTD Vs ABDULﬁYIiI?lﬁ}(IP) 0811182985 ?);/ninash.adv@gmail.c 29-08-2025
glé)ck-l;lew CourtCommercial IOMP (I) (COMM)/6404/202502-09-2025 ékigHVE?\IA];\IRI; 51%% Vs iﬁrﬁii}(lp) 0811182985 ivnilnash.adv@gmail‘c 130-08-2025
11371’()ck_1§ew COMtCommercial OMP (I) (COMM)/6411/2025 [02-09-2025 /le)ggHBANK LTD Vs AMARJITﬁS;ﬁ}(IP) 0811182985 2E‘nash.adv@gmail.c 130-08-2025
gl:)ck};lew CourtCommercial IOMP (1) (COMM)/6401/2025|02-09-2025 gﬂiVB;Ngf LTD Vs TARUN%QE‘ZJNKN(P) 0873347330 g;ﬁgﬁigghajan% 29-08-2025
11371’0ck§ew COurtCommercial OMP (I) (COMM)/6405/2025/02-09-2025 |Axis Bank Ltd Vs AMIT RAJ 2866 ﬁi&NEN(P) 0873347330 g%iﬁ;}zﬁhajan% 29-08-2025
11371,OCk_I;Iew CoulFtCommercial OMP (I) (COMM)/6406/2025/02-09-2025 |Axis Bank Ltd Vs RAJ RANI 3219 ﬁi&NEN(P) 0873347330 g;ﬁirélg._crgghajan% 29-08-2025
s " commercial %\g&M) /6408/2025 D2-09-2025 %%Dfﬁﬁlés LthRIVA‘”ﬁ: thﬁggﬁiggz\]@) 0873347330 gayﬁgﬁ}‘;‘;hajanof’ 29-08-2025
™ commercia OMP (D (COMM) 402/ 025p2-09-2025 o B AT LMD DA A(r) P7Tss0 sk mabafanos b o5 105
O osoojaony | provioss s UL Ve SHREE SNAMMAYANK gy ek nahaines o oo
11371,()Ck_1;1ew CourtCommercial OMP (I) (COMM)/6399/2025/02-09-2025 ééi;Bank Ltd Vs SUDHIR KUMAR%?}(&JN&N(P) 0873347330 g;ﬁgﬁ;ﬁihajan% 29-08-2025
gl:)ck_l;lew CourtCommercial OMP (I) (COMM)/6398/2025/02-09-2025 1;())(12s4Bank Ltd Vs NIRMAL SINGH%@}(&I}EN(P) 0873347330 g;ﬁz}iﬂ;ﬁ)ﬁhajan% 29-08-2025
11371,OCk_I;Iew CourtCommercial [Execution (Comm)/122/2025[03-09-2025 Canara Bank Vs Bhaskar Roadlines %A:L%{lg{@) 8700759584 i%‘g’;iﬁ?:ihutalwa 01-09-2025




S.NO COURT

COURT ROOM

17, New

Court|

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

RESPONDENT NAME

IKOTAK MAHINDRA BANK Vs

NAME VSADVOCATE

IMAYANK

ADVOCATE
MOBILE

NUMBER

ADVOCATE EMAILDATE OF E-

ID

mayank_mahajanos

FILING

Block-I ICommercial IOMP (I) (COMM)/6439/2025|03-09-2025 gz(&)?()}g)HINA CONSTRUCTION LLPM AHAJAN(P) 0873347330 @yahoo.com 01-09-2025
" New  Courtl IKOTAK MAHINDRA PRIMERAJESH
7> ICommercial OMP (I) (COMM)/6454/2025/03-09-2025 LIMITED Vs MANAV S/o AJIT| 9958726491 jangraadvocate@gma [30-08-2025
Block-1 JANGRA(P) d

IMAKKAR il.com
| New PIRAMAL CAPITAL AND HOUSINGRA JESH
7 ICommercial IOMP (I) (COMM)/6456/2025/03-09-2025 FINANCE LIMITED Vs AAKIB 9958726491 jangraadvocate@gma |01-09-2025
Block-1 JANGRA(P) A

IANSARI il.com
17, New . Axis Bank Ltd Vs KLERMAYANK mayank_mahajanos
Block-I ICommercial OMP (I) (COMM)/6442/2025/03-09-2025 ENTERPRISES 1638 MAHAJAN(P) 9873347330 @yahoo.com 01-09-2025
17, New . L Axis Bank Ltd Vs SHREE SHYAMMAYANK mayank_mahajanos |
Block-T Commercial OMP (I) (COMM)/6441/2025(03-09-2025 BUILDCOM 1879 MAHAJAN(P) (0873347330 @yahoo.com 01-09-2025
17, New . o Axis Bank Ltd Vs SHIV SHANKARMAYANK mayank_mahajanos |
Block-I Commercial OMP (I) (COMM)/6447/202503-09-2025 STONE. CRUSHER 2620 MAHAJAN(P) [0873347330 @yahoo.com 01-09-2025
17, New . L Axis Bank Ltd Vs MEGHRAJMAYANK mayank_mahajanos |
Block-I Commercial OMP (I) (COMM)/6450/2025/03-09-2025 SINGH 5821 MAHAJAN(P) 9873347330 @yahoo.com 01-09-2025
17, New . o . IMAYANK mayank_mahajanos |
Block-T ICommercial IOMP (I) (COMM)/6452/2025/03-09-2025 |Axis Bank Ltd Vs ANIL 8069 MAHAJAN(P) 0873347330 @yahoo.com 01-09-2025
17, New . IAXIS BANK LTD Vs GURPREETavinash avinash.adv@gmail.c
Block-T ICommercial OMP (I) (COMM)/6497/2025/06-09-2025 SINGH kumar(P) 0811182985 bom 130-08-2025
17, New . ol IAXIS BANK LTD Vs SHEIKHJavinash avinash.adv@gmail.c |, o
Block-T Commercial IOMP (1) (COMM)/6495/2025/06-09-2025 IAASSIF SIDDIQUI kumar(P) 0811182985 om 130-08-2025
17, New . o IAXIS BANK LTD Vs REETIKA@avinash avinash.adv@gmail.c |, o
Block-T ICommercial OMP (I) (COMM)/6499/2025/06-09-2025 TAIN kumar(P) 0811182985 bm 130-08-2025
17, New . o avinash avinash.adv@gmail.c | o
Block-I ICommercial IOMP (I) (COMM)/6498/2025/06-09-2025 IAXIS BANK LTD Vs RAJNI kumar(P) 0811182985 om 130-08-2025
17, New . o IAXIS BANK LTD Vs REEMAjavinash avinash.adv@gmail.c |, o
Block-I ICommercial OMP (I) (COMM)/6496/2025/06-09-2025 GUPTA kumar(P) 0811182985 bom 130-08-2025




S.NO COURT

COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
17, New Court . oo . MADHU advocatemadhutalwa |~
Block-I ICommercial CS (COMM)/417/2025 06-09-2025 Canara Bank Vs Rounak Interior TALWAR(P) 8700759584 r@gmail.com 04-09-2025
17, New Court| . Manash Lifestyle Private Limited Vs NAGESHWAR info@deyandkumbhar.
Block-T ICommercial CS (COMM)/424/2025 09-09-2025 0G Beauty Private Limited KUMHAR(P) 0818823289 eom 04-09-2025
" New  Court State Bank Of India Vs SIMERAADAITA akroutadvocate@gma
7 ICommercial CS (COMM)/426/2025 11-09-2025 ATHANG KOM ALIAS S ATHANGKUMAR 0999132159 : & 04-09-2025
Block-1 il.com
IKOM ROUT(P)
17, New Court| . Cnh Industrial Capital India Pvt Ltd RAJESH X
Block-I ICommercial OMP (I) (COMM)/6613/2025[11-09-2025 Vs BUTA SINGH JANGRA(P) 9958726491 Jiiirggﬁadvocate@gma 04-09-2025
R New  Courd Cnh Industrial Capital India Pvt Ltd RAJESH
7 Commercial IOMP (I) (COMM)/6611/2025 [11-09-2025 Vs CITIES INNOVATIVE BIOFUEL 9958726491 jangraadvocate@gma |04-09-2025
Block-I JANGRA(P) d
PVT LTD il.com
Cnh Industrial Capital India Pvt Ltd
17, New COurtCommercial OMP (I) (COMM)/6612/2025[11-09-2025 Vs BHAGWAN GOVINDARAJESH 0958726491 jangraadvocate@gma |04-09-2025
Block-1 JANGRA(P) ?
CHOUDHARI il.com
17, New Court] . o Cnh Industrial Capital India Pvt Ltd RAJESH . o
Block-I ICommercial OMP (I) (COMM)/6614/2025[11-09-2025 Vs SUKHDEEP SINGH JANGRA(P) 0058726491 ]ifrclgrrrz:advocate@gma 04-09-2025
11371,0c1(_1;1ew CourtCommercial CS (COMM)/427/2025 11-09-2025 deepak sewani Vs bharti monga Bharat Ahja (P) [9810987109 E}éz:)r;tahujaﬂ@yaho 10-09-2025
1 New  Court DHARA MOTOR FINANCE LTD Vs advjitenderyadav2o1
B71’ock-I ICommercial OMP (I) (COMM)/6624/2025[11-09-2025 IDIAMOND INFRA THROUGHITSJ K YADAV(P) (9999855157 @VJmail corn}i 707—09—2025
IPARTNER SUNIL /GEETA Bo6 277 & ’
it New  Court| DHARA MOTOR FINANCE LTD Vs advjitenderyadav2o1
B712)ck—1 ICommercial IOMP (I) (COMM)/6626/2025[11-09-2025 DIAMOND INFRA THROUGH ITSJ K YADAV(P) (9999855157 @VJmail COX 707—09-2025
PARTNER SUNIL/ GEETA Bo6 276 8 :
17, New Court . o DHARA MOTOR FINANCE LTD Vs advjitenderyadav2o017,
Block-1 ICommercial OMP (I) (COMM)/6627/2025[11-09-2025 IAARTF ALI J KYADAV(P) (9999855157 @gmail.com 07-09-2025
17, New Court| . o Cnh Industrial Capital India Pvt Ltd RAJESH X o
Block-I ICommercial IOMP (I) (COMM)/6635/2025(11-09-2025 Vs AMRITPAL AJATB JANGRA(P) 9958726491 ]ifuclglrsadvocate@gma 04-09-2025
17, New Court| . o Cnh Industrial Capital India Pvt Ltd RAJESH R o
Block-I ICommercial OMP (I) (COMM)/6636/2025[11-09-2025 Vs KAPOOR CHAND JANGRA(P) 0958726491 ]i?ggrrﬁadvocate@gma 04-09-2025




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-

REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
17, New Court . ol Cnh Industrial Capital India Pvt Ltd RAJESH . oo
Block-I ICommercial IOMP (I) (COMM)/6634/2025[11-09-2025 Vs BALJIT SINGH UANGRA(P) 0958726491 ]ﬂarclgrrsadvocate@gma 04-09-2025
17, New Court . o Shobha srshobhagupta@gmai|
Block-T ICommercial IOMP (I) (COMM)/6644/2025[12-09-2025 IAXIS BANK Vs AAMIR BHAT Gupta(P) 08911192158 L com 04-09-2025
17, New Court . Cna Shobha srshobhagupta@gmai| _
Block-T ICommercial OMP (I) (COMM)/6643/2025[12-09-2025 IAXIS BANK Vs JYOTI DEM Gupta(P) 08911192158 Lcom 05-09-2025
17, New Court . ol Shobha srshobhagupta@gmai| _
Block-I ICommercial IOMP (I) (COMM)/6642/2025[12-09-2025 IAXIS BANK Vs KRITIKA KUMARI Gupta(P) 08911192158 | com 05-09-2025
17, New Court] . o [Union Bank of India Vs MahendraJitendra jitendragargadv@gm |
Block-I Commercial CS (COMM)/436/2025 15-09-2025 Kumar Garg(P) 9810197621 ail.com 04-09-2025
17, New Court . ol IAXIS BANK Vs SANJEEV SUMANShobha srshobhagupta@gmai| _
Block-1 Commercial OMP (I) (COMM)/6713/2025[15-09-2025 THA Gupta(P) 098911192158 | com 05-09-2025
17, New Court . o IAXIS BANK Vs SAURABH|Shobha srshobhagupta@gmai| _
Block-I ICommercial OMP (I) (COMM)/6712/2025 [15-09-2025 SRIVASTAVA Gupta(P) 08911192158 Lcom 05-09-2025
17, New Court : e KOTAK ~ MAHINDRA  PRIMERAJESH . -
Block-T ICommercial OMP (I) (COMM)/6710/2025(15-09-2025 LIMITED Vs Saurabh Ailawadi JANGRA(P) 0958726491 ]iiarclgll;?advocate@gma 08-09-2025
17, New Court . Cnh Industrial Capital India Pvt Ltd RAJESH .
Block-I Commercial OMP (I) (COMM)/6711/2025 [15-09-2025 Vs SHER SINGH JANGRA(P) 9958726491 ]i.lau(':lgrr::advocate@gma 04-09-2025
TOYOTA FINANCIAL SERVICES
Eﬁ;ck_lfew Courtl s mmercial OMP (I) (COMM)/6707/2025[15-09-2025 INDIA LIMITED Vs AMARJITEﬁE;léwa.(P) 8376049807 zﬁ"c‘z)cr?lte“h"k'l@gm 09-09-2025
SINGH DHALIWAL 5241 Y :
17, New Court . [TOYOTA FINANCIAL SERVICESRahul ladvocateashok.1@gm
i ICommercial IOMP (I) (COMM)/6708/2025[15-09-2025 INDIA LIMITED Vs ABHISHEK . 8376049807 . : 09-09-2025
Block-1 Bhardwaj(P) ail.com
IMISHRA 5473
TOYOTA FINANCIAL SERVICES
17, New  Court . ercial OMP (I) (COMM)/6709,/2025/15-09-2025 INDIA LIMITED Vs JASWANTRZMUL 8376049807  [dvocateashoki@gmiy . o .,
Block-I Bhardwaj(P) ail.com
SINGH 8258
17, New Court| . o [FARMDELI INTERNATIONAL LLP Nishant nishantmaidasani@g | =~
Block-I Commercial CS (COMM)/435/2025 15-09-2025 Vs ALEAFIX IMPEX Maidasani(p) 0910352622 mail.com 10-09-2025




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-

REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
;371,()Ck_1;1ew CourtCommercial OMP (I) (COMM)/6690/2025(15-09-2025 EI(I)\;Irﬁ"I](ED ngglggglgﬁs PRIME%%?S“P) 0958726491 gigggadvocate@gma 09-09-2025
11371,C)Ck_1;1ew COurtCommercial IOMP (I) (COMM)/6689/2025[15-09-2025 EI(I)\}?FIED Vg/lgg{)ﬁzﬁgingh gg{ng%}éﬁ(P) 9958726491 {iggﬁadvocate@gma 09-09-2025
glz)ck};}ew CourtCommercial OMP (I) (COMM)/6693/2025[15-09-2025 Q?I?ng%sgﬁgtI%iSIN‘gH JAGSIRNiraj Kumar(P) [9811306559 lelr 2];)1<Ilrllmar1976@gm 05-09-2025
11371’()ck_1§ew COMtCommercial IOMP (I) (COMM)/6694/2025[15-09-2025 gﬁngank limited Vs SANJAY Niraj Kumar(P) (9811306559 lelr ijoli?lmar1976@gm 05-09-2025
glbck-?ew CourtCommercial OMP (I) (COMM)/6705/2025(15-09-2025 gﬁi\?Ggank limited Vs JAGSIR INiraj Kumar(P) 9811306559 glllr Eé_]'okrlrlll’l’laI'1976@gl’l’l 05-09-2025
11371’0ck§ew COurtCommercial IOMP (I) (COMM)/6695/2025[15-09-2025 ﬁﬁf\/{fﬁnk limited Vs NAVEEN Niraj Kumar(P) 9811306559 21111' ijolilrllmar1976@gm 07-09-2025
11371,OCk_I;Iew CoulFtCommercial OMP (I) (COMM)/6696/2025[15-09-2025 géi\s]IBank limited Vs KAMLESHNiraj Kumar(P) (9811306559 ;11111‘ ijolilﬁmar1976@gm 07-09-2025
11371,0c1(_1;1ew CourtCommercial OMP (I) (COMM)/6697/2025[15-09-2025 |Axis Bank limited Vs ANITA RAKA [Niraj Kumar(P) [9811306559 glllr i{)l;ﬁmar1976@gm 07-09-2025
11371’061(_1;1” Court s mmercial OMP (I) (COMM)/6698/2025/15-09-2025 lAxis Bank limited Vs UMESHPAL Niraj Kumar(P) [0811306559 ;‘ii{iiﬁma“‘m@gm 06-09-2025
113712)Ck_1;1ew CourtCommercial OMP (I) (COMM)/6699/2025[15-09-2025 |Axis Bank limited Vs NAFEES Niraj Kumar(P) 9811306559 glllr i{)l;ﬁmar1976@gm 07-09-2025
11371,()Ck_1;1ew CourtCommercial IOMP (I) (COMM)/6706/2025[15-09-2025 ES\}S‘I]{ED ngﬁ?ﬁggﬁar PRIME?:JN%%(P) 0958726491 giggfgadvocate@gma 09-09-2025
gl:)ck_l;lew CourtCommercial OMP (I) (COMM)/6700/2025(15-09-2025 EI?\}#]EZD VE/IQEE\ISI?) I;ﬁer PRIME%}S}?&(P) 9958726491 ]%irclglrsadvocate@gma 11-09-2025
11371,OCk_I;Iew CourtCommercial IOMP (I) (COMM)/6703/2025[15-09-2025 ¥8£A]§)%}WI§%ICI\ISDS%‘}3TA%I§ISZS% AII\’/?;Kajan(P) 0643646534 f’fgﬁ:gﬁajaHOW@g 02-09-2025




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-

REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
17, New Court . o IDFC FIRST BANK LTD Vs AMITSANJEEV Litigaton@srcslegal.c|
Block-I ICommercial OMP (I) (COMM)/6691/202515-09-2025 KUMAR PATHAK(P) 0717028845 lom 03-09-2025
17, New Court| . Cnh Industrial Capital India Pvt Ltd RAJESH X
Block-T ICommercial IOMP (I) (COMM)/6701/2025[15-09-2025 Vs HARPAL SINGH JANGRA(P) 9958726491 ]i?rggﬁadvocate@gma 04-09-2025
17, New Court| . o Cnh Industrial Capital India Pvt Ltd RAJESH K oo
Block-T ICommercial OMP (I) (COMM)/6692/2025[15-09-2025 Vs LAKHVINDER SINGH JANGRA(P) 9958726491 ]ﬂeucl(gnrsadvocate@gma 04-09-2025
17, New Court| IFFCO KISAN FINANCE Vs ASHISH 9999183119 ashish@agcpartners.c|
Block-I ICommercial IOMP (I) (COMM)/6702/2025[15-09-2025 KULJEET SINGH KUMAR 0811517810 oin 02-09-2025
GUPTA(P)
17, New Court IFFCO KISAN FINANCE Vs ASHISH 9999183119 ashish@agcpartners.c|
Block-T Commercial OMP (I) (COMM)/6704/2025[15-09-2025 VIRENDER KUMAR KUMAR 0811517810 o.in 02-09-2025
GUPTA(P)
7, New Court LLive Wire Studios OPC Pvt Ltd Vs Madhulika
Block-I ICommercial Misc DJ/193/2025 16-09-2025 Ea{}(gsh Kumar Sharma and Sonthatnagar(P) 0289072757 Not provided 02-09-2025
IARUN KESHARWANI Vs Dr Er T
17, New Court] . o e . . . JATIN jatinjulkao7@outlook| =~
Block-T ICommercial OMP (COMM)/48/2025 16-09-2025 ?ﬁﬁ;nderr Jaina alias Rajender| JULKA(P) 0899818888 com 10-09-2025
17, New Court . ol AXIS BANK LTD Vs MOHDShobha srshobhagupta@gmai| =
Block-T ICommercial OMP (I) (COMM)/6791/2025 17-09-2025 MOBEEN Gupta(P) 08911192158 | com 02-09-2025
17, New Court . o Shobha srshobhagupta@gmai|
Block-1 ICommercial IOMP (I) (COMM)/6794/202517-09-2025 IAXIS BANK LTD Vs IRFAN Gupta(P) 08911192158 1Lcom 02-09-2025
17, New Court . ol AXIS BANK LTD Vs SANJEEVSShobha srshobhagupta@gmai|
Block-T Commercial OMP (1) (COMM)/6792/2025[17-09-2025 KUMAR SINGH Gupta(P) 08911192158 Lcom 02-09-2025
17, New Court . o AXIS BANK LTD Vs  VIVEKShobha srshobhagupta@gmai|
Block-1 ICommercial IOMP (I) (COMM)/6788/2025[17-09-2025 KUMAR SINGH Gupta(P) 08911192158 Lcom 02-09-2025
17, New  Court . ercial OMP (I) (COMM)/6793/202517-09-2025 AXIS BANK LTD Vs JUST SPORT [Vinash 0811182985 avinash.adv@gmail.c | g 0 00
Block-I lkumar(P) om
17, New Court| . o IAXIS BANK LTD Vs SURENDRAjavinash avinash.adv@gmail.c| o =
Block-I ICommercial OMP (I) (COMM)/6789/2025[17-09-2025 KUMAR CHAUDHARY kumar(P) 9811182985 om 08-09-2025




S.NO COURT

COURT ROOM

17, New

Court|

CASE TYPE

CASE NUMBER

DATE

REGISTRATION

OFPETITIONER

NAME
RESPONDENT NAME

AXIS BANK LTD Vs

VSADVOCATE

DEEPAKjavinash

ADVOCATE
MOBILE

NUMBER

ADVOCATE EMAILDATE OF E-

ID

avinash.adv@gmail.c

FILING

Block-I Commercial OMP (1) (COMM)/6787/2025[17-09-2025 BHASIN kumar(P) 9811182985 om 08-09-2025
17, New Court| . SANJEEV Litigaton@srcslegal.c
Block-T ICommercial IOMP (I) (COMM)/6790/2025[17-09-2025 IAXIS BANK LTD Vs RAJI PATHAK(P) 9717028845 om 08-09-2025
17, New Court . Axis Bank Ltd Vs OM PRAKASHASHISH 9999183119 ashish@agcpartners.c|
’ ICommercial OMP (1) (COMM)/6782/2025[17-09-2025 KUMAR ’ . "08-09-2025
Block-1 IAHIR 0811517810 0.in
GUPTA(P)
17, New Court| . IAXIS BANK LTD Vs RAKESH SANJEEV Litigaton@srcslegal.c
Block-1 Commercial IOMP (I) (COMM)/6786/2025[17-09-2025 SHARMA PATHAK(P) 9717028845 om 08-09-2025
17, New Court . o SANJEEV Litigaton@sreslegal.c| o
Block-T ICommercial OMP (1) (COMM)/6783/2025[17-09-2025 IAXIS BANK LTD Vs ANURAG SENP ATHAK(P) 0717028845 om 08-09-2025
17, N Court . Axis Bank limited V; AMAR |.. . irajki 1976
B7lock—I ew OUrle s mmercial IOMP (I) (COMM)/6784/2025[17-09-2025 SIIilsGHan mite S Niraj Kumar(P) 9811306559 21111' ?:Jo rtrllmar 976@gm 07-09-2025
11371’0ck_1few Courtl s mmercial OMP (I) (COMM)/6785/2025(17-09-2025 lAxis Bank limited Vs RIYASAT ALINiraj Kumar(P) [0811306559 gillr?olillma“976@gm 06-09-2025
17, New Court . ol SANJEEV Litigaton@sreslegal.c| o =
Block-T ICommercial OMP (I) (COMM)/6781/2025[17-09-2025 IAXIS BANK LTD Vs AMAN PATHAK(P) 0717028845 om 08-09-2025
17, New Court . o SANJEEV Litigaton@srcslegal.c| o
Block-1 ICommercial OMP (I) (COMM)/6780/2025[17-09-2025 IAXIS BANK LTD Vs ASHISH PATHAK(P) 0717028845 om 08-09-2025
IPIRAMAL CAPITAL AND HOUSING|
17, New Court . RAJESH K
Commercial OMP (I) (COMM)/6779/2025[17-09-2025 IFINANCE LIMITED Vs PRABHAT] 9958726491 jangraadvocate@gma [12-09-2025
Block-I JANGRA(P) f
SINGH il.com
7, New Court PIRAMAL CAPITAL AND HOUSINGRAJESH
? ICommercial IOMP (I) (COMM)/6778/2025[17-09-2025 IFINANCE LIMITED Vs ROHIT 9958726491 jangraadvocate@gma [12-09-2025
Block-1 JANGRA(P) d
KUSHWAHA il.com
7, New Cour] PIRAMAL CAPITAL AND HOUSINGRA JESH
i ICommercial OMP (1) (COMM)/6776/202517-09-2025 FINANCE LIMITED Vs Rajesh 9958726491 jangraadvocate@gma [13-09-2025
Block-I X JANGRA(P) A
Vishwakarma il.com
17, New Court] . o PIRAMAL CAPITAL AND HOUSINGRAJESH . o
Block-I Commercial OMP (I) (COMM)/6777/202517-09-2025 FINANCE LIMITED Vs AMIT ASRIJANGRA(P) ~ [P958726491 jangraadvocate@gma|13-09-2025

il.com




S.NO COURT

COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
SANDEEP
17, New Court . . o IKASIF AHMED Vs M/s Tenax IndiaKUMAR sdeepmahapatra@gm| .
Block-I Commercial Misc DJ/195/2025 17-09-2025 Stone Products Pvt Ltd MAHAPATRA(P 9811472444 lail.com 16-09-2025
)
17, New Court| . Axis Bank limited Vs SUDHISH |.. . nirajkumar1976 @gm
B7lock-I Commercial OMP (I) (COMM)/6829/2025[18-09-2025 YADAV INiraj Kumar(P) (9811306559 ail.cJom 976@g 07-09-2025
17, New Court . ol Axis Bank limited Vs ARVIND [_. . nirajkumar1976@gm | _
Block-T ICommercial OMP (I) (COMM)/6828/2025[18-09-2025 SINGH Niraj Kumar(P) 9811306559 ail.com 07-09-2025
11371’()ck_1§ew COMtCommercial IOMP (I) (COMM)/6823/2025[18-09-2025 |Axis Bank limited Vs FURKAN Niraj Kumar(P) (9811306559 lelr ijoli?lmar1976@gm 07-09-2025
" New  Court PIRAMAL CAPITAL AND HOUSINGRA JESH
7 "lCcommercial OMP (I) (COMM)/6824/2025[18-09-2025 FINANCE LIMITED Vs Roshan| 9958726491 jangraadvocate@gma [13-09-2025
Block-I JANGRA(P) d
Dattatray Karad il.com
IPIRAMAL CAPITAL AND HOUSING|
17, New Court . OMP (). RAJESH . o
Block-1 ICommercial (COMM)/6830/2025 18-09-2025 IFINANCE LIMITED Vs RAHUL JANGRA(P) 0958726491 ].angraadvocate@gma 13-09-2025
SINGH il.com
" New  Court PIRAMAL CAPITAL AND HOUSINGRAJESH
% ICommercial IOMP (I) (COMM)/6825/2025[18-09-2025 IFINANCE LIMITED Vs NITIN| 9958726491 jangraadvocate@gma [13-09-2025
Block-1 JANGRA(P) A
SHARMA il.com
IPIRAMAL CAPITAL AND HOUSING|
17, New Court| . RAJESH K
ICommercial IOMP (I) (COMM)/6826/2025[18-09-2025 IFINANCE LIMITED Vs HARISH 0958726491 jangraadvocate@gma [13-09-2025
Block-1 JANGRA(P) .
HARSANA il.com
" New  Court PIRAMAL CAPITAL AND HOUSINGRAJESH
7 ICommercial IOMP (I) (COMM)/6827/202518-09-2025 FINANCE LIMITED Vs BALASO 9958726491 jangraadvocate@gma [12-09-2025
Block-1 JANGRA(P) d
IBABAN SHINDE il.com
17, New Court . o IAXIS BANK LTD Vs RAJ KISHOR|, . . 9871040589, indolexlaw@gmail.co| o
Block-T Commercial OMP (I) (COMM)/6822/2025[18-09-2025 MISHRA Sunita Singh (P) 8020586266 - 08-09-2025
17, New Court . o IAXIS BANK LTD Vs DIL RAJ o an 0871040589, indolexlaw@gmail.co| o
Block-T ICommercial IOMP (I) (COMM)/6821/2025[18-09-2025 (4573) Sunita Singh (P) 8020586266 I 08-09-2025
17, New Court| . o IAXIS BANK LTD Vs MOHAMMAD o 9871040589, indolexlaw@gmail.co| o
Block-I ICommercial IOMP (I) (COMM)/6816/2025[18-09-2025 AIZAZ (7571) Sunita Singh (P) 8020586266 I 08-09-2025
17, New Court| . o IAXIS BANK LTD Vs DEVANSHU| o 0871040589, indolexlaw@gmail.co| o =
Block-I ICommercial IOMP (1) (COMM)/6817/2025[18-09-2025 BERI (5676) Sunita Singh (P) 8020586266 I 08-09-2025




S.NO COURT

COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
17, New Court . ol AXIS BANK Vs  CHAKRESHShobha srshobhagupta@gmai| o
Block-I ICommercial OMP (I) (COMM)/6819/2025[18-09-2025 KUMAR Gupta(P) 08911192158 | com 08-09-2025
17, New Court . o Shobha srshobhagupta@gmai| o
Block-T ICommercial IOMP (I) (COMM)/6818/2025[18-09-2025 IAXIS BANK Vs BIKRAMJIT SINGHGupta(P) 08911192158 L com 08-09-2025
17, New Court . ol AXIS BANK Vs  AMANDEEPShobha srshobhagupta@gmai| o
Block-T ICommercial OMP (I) (COMM)/6815/2025[18-09-2025 SINGH Gupta(P) 08911192158 Lcom 08-09-2025
TOYOTA FINANCIAL SERVICES
17, New Court| . OMP (€9 P Rahul advocateashok.1i@gm|
Block-1 ICommercial (COMM)/6820/2025 18-09-2025 INDIA LIMITED Vs ASHOKBhar dwaj(P) 8376049807 ail.com 13-09-2025
KUMAR 0118
17, New Court] . . o DEEPAK KUMAR KHEMKA Vs unitedmark@uniteda| _
Block-T Commercial [Execution (Comm)/133/2025 [18-09-2025 GAURAV SINGHAL S.K. Bansal(P) [9650682928 ndunited.com 15-09-2025
17, New Court| . RSPL LIMITED Vs SHOP KIRANAANIL KUMAR| . .
Block-I ICommercial CS (COMM)/441/2025 19-09-2025 E TRADING PRIVATE LIMITED SAHU(P) 0810134793 allipcare@gmail.com [17-09-2025
17, New Court . . IAXIS BANK LTD Vs KANHIYA LAL, . .. 0871040589, indolexlaw@gmail.co| .
Block-I Commercial OMP (I) (COMM)/6854/2025[19-09-2025 (7671) Sunita Singh (P) 8020586266 I 06-09-2025
17, New CourtCommercial OMP (I) (COMM)/6855/2025[19-09-2025 IAXIS BANK LTD Vs MOHIT (3298)Sunita Singh (P) 9871040589, indolexlaw@gmail.co 06-09-2025
Block-1 8920586266 m
17, New Court . o . Raghav raghav.kumar@lawch|
Block-T ICommercial CS (COMM)/443/2025 22-09-2025 IDiya Kapur Vs Blue Balcony Pvt Ltd Kumar(P) 8178322908 ambers.in 10-09-2025
17, New Court . L Axis Bank Ltd Vs KRISHANMAYANK mayank_mahajanos |
BlockT Commercial OMP (I) (COMM)/6923/202522-09-2025 KUMAR MEENA 5139 MAHAJAN(P) [P873347330 lgyahoo.com 04-09-2025
7, New Court PIRAMAL CAPITAL AND HOUSINGRAJESH
i ICommercial OMP (I) (COMM)/6976/202523-09-2025 FINANCE LIMITED Vs Sanjay| 0958726491 jangraadvocate@gma [13-09-2025
Block-1 . JANGRA(P) d
[Rohidas Pagdhare il.com
7 New  Courtl PIRAMAL CAPITAL AND HOUSINGRA JESH
i ICommercial IOMP (1) (COMM)/6975/2025[23-09-2025 FINANCE LIMITED Vs Suhail 9958726491 jangraadvocate@gma [13-09-2025
Block-I JANGRA(P) "
Khan il.com
17, New Court| . o IAXIS BANK LTD Vs RAJ SINGH o 0871040589, indolexlaw@gmail.co| .
Block-1 ICommercial OMP (I) (COMM)/6974/2025[23-09-2025 (8048) Sunita Singh (P) 8020586266 I 16-09-2025




S.NO COURT

COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER

" New  Courdl PIRAMAL CAPITAL AND HOUSINGRA JESH

% ICommercial OMP (I) (COMM)/6973/2025[23-09-2025 FINANCE LIMITED Vs IMRAN| 0958726491 jangraadvocate@gma [12-09-2025
Block-I JANGRA(P) A

IHUSSAIN il.com
17, New Court| . o IAXIS BANK LTD Vs VINNIL o 9871040589, indolexlaw@gmail.co| .
Block-T ICommercial OMP (I) (COMM)/6971/2025[23-09-2025 MARKAN (2451) Sunita Singh (P) 8020586266 I 16-09-2025
17, New Court . L AXIS BANK LTD Vs KAPIL, . .. 9871040589, indolexlaw@gmail.co| =
Block-T ICommercial IOMP (I) (COMM)/6968/2025[23-09-2025 TEWATIA (8203) Sunita Singh (P) 8020586266 I 13-09-2025
17, New Court| IFFCO KISAN FINANCE Vs ASHISH 9999183119 ashish@agcpartners.c|
Block-I ICommercial IOMP (I) (COMM)/6972/2025[23-09-2025 SUNITA JOGINDER KUMAR 0811517810 oin 02-09-2025
GUPTA(P)

17, New Court . Cna IAXIS BANK LTD Vs MAHESH c s 9871040589, indolexlaw@gmail.co| =
Block-I Commercial OMP (I) (COMM)/6969/2025[23-09-2025 PRATAP SINGH (3589) Sunita Singh (P) 8020586266 I 13-09-2025
17, New Court| . o IAXIS BANK LTD Vs VIJAY SINGH o 0871040589, indolexlaw@gmail.co|
Block-I ICommercial OMP (I) (COMM)/6962/2025[23-09-2025 (6300) Sunita Singh (P) 8020586266 I 12-09-2025
17, New Court . e IAXIS BANK LTD Vs MANOHAR|, . .. 0871040589, indolexlaw@gmail.co|
Block-T ICommercial OMP (I) (COMM)/6963/2025[23-09-2025 CHAUDHARY (8027) Sunita Singh (P) 8020586266 I 12-09-2025
17, New Court . o IAXIS BANK LTD Vs LASHKAR|, . .. 9871040589, indolexlaw@gmail.co|
Block-1 Commercial OMP (I) (COMM)/6970/2025/23-09-2025 SINGH (9142) Sunita Singh (P) 8020586266 I 12-09-2025
17, New . e AXIS BNNK LTD Vs KUNAL, . . 0871040589, indolexlaw@gmail.co|
Block-1 ICommercial OMP (I) (COMM)/6966/2025[23-09-2025 CHAUDARY (6709) Sunita Singh (P) 8020586266 I 12-09-2025
17, New : o IAXIS BANK LIMITED Vs GAURAVAMIT amikumar.294@redif|
Block-T Commercial IOMP (I) (COMM)/6964/2025[23-09-2025 KUMAR MISHRA KUMAR(P) 8860939556 tmail.com 15-09-2025
17, New . e AXIS BANK LTD Vs BHUMIKA|, . .. 0871040589, indolexlaw@gmail.co|
Block-T ICommercial IOMP (I) (COMM)/6965/2025[23-09-2025 SHUKLA (6042) Sunita Singh (P) 8020586266 I 12-09-2025
17, New . o IAXIS BANK LTD Vs ANKIT YADAV| o 9871040589, indolexlaw@gmail.co|
Block-I Commercial OMP (I) (COMM)/6967/2025[23-09-2025 (9241) Sunita Singh (P)|g 020586266 I 12-09-2025
17, New . o IAXIS BANK LTD Vs SAMARavinash avinash.adv@gmail.c|
Block-1 ICommercial OMP (I) (COMM)/6961/2025[23-09-2025 BAHADUR SINGH kumar(P) 0811182985 om 02-09-2025




S.NO COURT

COURT ROOM

17, New

Court|

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

RESPONDENT NAME

NAME VSADVOCATE

IAXIS BANK LTD Vs ABHAY RAJjavinash

ADVOCATE
MOBILE

NUMBER

ADVOCATE EMAILDATE OF E-

ID

avinash.adv@gmail.c

FILING

Block-I ICommercial IOMP (I) (COMM)/6960/2025[23-09-2025 SINGH kumar(P) 0811182985 om 02-09-2025
Axis Bank Ltd Vs TARGET] .
17, New Court| . o IMAYANK mayank mahajanos o
Block-I ICommercial OMP (I) (COMM)/7001/2025[24-09-2025 E&%?%ELL INDIA PRIVATEM AHAJAN(P) 0873347330 @yahoo.com 03-09-2025
17, New Court . OMP (€9 . |Axis Bank Ltd Vs LAKSHYA STONEMAYANK mayank_mahajanos |
Block-1 Commercial (COMM)/7000/2025 24-09-2025 CRUSHER MAHAJAN(P) [2873347330 @yahoo.com 03-09-2025
17, New COMtCommercial IOMP (I) (COMM)/7016/2025[25-09-2025 IAXIS BANK LTD Vs Raju puri avinash 0811182985 avinash.adv@gmail.c 04-09-2025
Block-1 Jup kumar(P) om
" New  Court PIRAMAL CAPITAL AND HOUSINGRA JESH
7 "lCcommercial OMP (I) (COMM)/7018/2025/25-09-2025 [FINANCE LIMITED Vs SANKET] 9958726491 jangraadvocate@gma [13-09-2025
Block-I JANGRA(P) d
SAYOG KHATU il.com
" New  Courdl PIRAMAL CAPITAL AND HOUSINGRA JESH
B71’ I ICommercial IOMP (I) (COMM)/7017/2025 [25-09-2025 [FINANCE LIMITED Vs SASCHIN| JANGRA(P) 0958726491 jangraadvocate@gma [16-09-2025
oc GANPAT BRAMHANE il.com
" New  Court PIRAMAL CAPITAL AND HOUSINGRAJESH
B71’ock-I ICommercial OMP (I) (COMM)/7021/2025[25-09-2025 IFINANCE LIMITED Vs RAHUL JANGRA(P) 0058726491 jangraadvocate@gma [16-09-2025
LALSINGH RAJPUT il.com
" New  Courdl PIRAMAL CAPITAL AND HOUSINGRA JESH
% ICommercial OMP (I) (COMM)/7019/2025[25-09-2025 FINANCE LIMITED Vs NITIN| 0958726491 jangraadvocate@gma [16-09-2025
Block-1 JANGRA(P) .
KHARE il.com
" New  Court PIRAMAL CAPITAL AND HOUSINGRAJESH
7 ICommercial IOMP (I) (COMM)/7020/2025[25-09-2025 FINANCE LIMITED Vs SAJAL 9958726491 jangraadvocate@gma [16-09-2025
Block-1 JANGRA(P) 1
GUPTA il.com
" New  Court PIRAMAL CAPITAL AND HOUSINGRA JESH
B712)ck—1 Commercial OMP (I) (COMM)/7022/202525-09-2025 FINANCE  LIMITED Vs JANGRA(P) 9958726491 jangraadvocate@gma [16-09-2025
INARENDER SHARMA il.com
PIRAMAL CAPITAL AND HOUSING
17, New Court . RAJESH X
ICommercial IOMP (I) (COMM)/7023/2025[25-09-2025 FINANCE LIMITED Vs MANEESH] 0058726491 jangraadvocate@gma [16-09-2025
Block-1 JANGRA(P) d
LODHI il.com
17, New Court| . o IAXIS BANK LIMITED Vs |AMIT amikumar.294@redif| _
Block-I Commercial OMP (I) (COMM)/7099/202526-09-2025 GURDIYAL SINGH KUMAR(P) 8860939556 email.com 07-09-2025
17, New  Couriy, o ercial OMP (I) (COMM)/7098/202526-09-202 Axis Bank Ltd Vs SANTLAL NAI ?%Iﬁig 9999183119, ashish@agepartners.ci 0,
Block-I 709 5 9 5 0811517810 0.in 7709 5

GUPTA(P)




S.NO COURT

COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
17, New Court . ol Shobha srshobhagupta@gmai| _
Block-I ICommercial IOMP (I) (COMM)/7094/2025[26-09-2025 IAXIS BANK Vs VIJENDRA SINGH Gupta(P) 08911192158 | com 05-09-2025
17, New Court . IAXIS BANK Vs VIJAY SHANKARShobha srshobhagupta@gmai
Block-1 Commercial OMP (I) (COMM)/7096/2025[26-09-2025 PANDEY Gupta(P) 98911192158 L com 05-09-2025
17, New Court . o Shobha srshobhagupta@gmai| _
Block-T ICommercial IOMP (I) (COMM)/7095/2025[26-09-2025 IAXIS BANK Vs DINESH SONI Gupta(P) 08911192158 Lcom 05-09-2025
17, New Court| IFFCO KISAN FINANCE Vs ASHISH 9999183119 ashish@agcpartners.c|
Block-I ICommercial OMP (I) (COMM)/7097/2025[26-09-2025 KANHAIYA LAL GURJAR KUMAR 0811517810 oin 05-09-2025
GUPTA(P)
17, New Court . ol . IMAYANK mayank_mahajanos |
Block-I Commercial IOMP (1) (COMM)/7093/2025[26-09-2025 IAxis Bank Ltd Vs NASEEM A 9958 MAHAJAN(P) 9873347330 @yahoo.com 22-09-2025
7, New Cour] PIRAMAL CAPITAL AND HOUSINGRA JESH
’ ICommercial IOMP (I) (COMM)/7084/2025[26-09-2025 IFINANCE LIMITED Vs MAHIPAL 9958726491 jangraadvocate@gma [23-09-2025
Block-I JANGRA(P) ?
SINGH il.com
" New  Court PIRAMAL CAPITAL AND HOUSINGRAJESH
% ICommercial OMP (I) (COMM)/7092/2025[26-09-2025 IFINANCE LIMITED Vs KAMAL 9958726491 jangraadvocate@gma [23-09-2025
Block-I JANGRA(P) A
KISHORE il.com
17, New . ol |Axis Bank Ltd Vs GUDDU YADAVMAYANK mayank_mahajanos |
Block-1 Commercial IOMP (I) (COMM)/7091/2025[26-09-2025 4899 MAHAJAN(P) 9873347330 @yahoo.com 22-09-2025
17, New . o Axis Bank Ltd Vs AMIT GOYALMAYANK mayank_mahajanos |
Block-I Commercial OMP (I) (COMM)/7089/202526-09-2025 0473 MAHAJAN(P) 9873347330 @yahoo.com 22-09-2025
17, New . ol |Axis Bank Ltd Vs RAJESH KUMARMAYANK mayank_mahajanos |
Block-T Commercial IOMP (I) (COMM)/7086/2025[26-09-2025 SAH 1584 MAHAJAN(P) 9873347330 @yahoo.com 22-09-2025
17, New . o Axis Bank Ltd Vs SADDAMMAYANK mayank_mahajanos o
Block-I Commercial OMP (1) (COMM)/7085/202526-09-2025 HUSSAIN 0520 MAHAJAN(P) 873347330 Igyahoo.com 22709-2025
Axis Bank Ltd Vs ST XAVIERS .
17, New . o IMAYANK mayank_mahajanos |
Block-I ICommercial IOMP (I) (COMM)/7090/2025[26-09-2025 281({3%% AND EDUCATIONALM AHAJAN(P) 9873347330 @yahoo.com 22-09-2025
17, New . o Axis Bank Ltd Vs ANIL SINGHMAYANK mayank_mahajanos |
Block-T Commercial OMP (1) (COMM)/7087/202526-09-2025 BHADAURIYA 3685 MAHAJAN(P) 0873347330 @yahoo.com 22709-2025




S.NO COURT

COURT ROOM

17, New

Court|

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

RESPONDENT NAME

Axis Bank Ltd Vs ANUJ TYAGI

NAME VSADVOCATE

IMAYANK

ADVOCATE
MOBILE

NUMBER

ADVOCATE EMAILDATE OF E-

ID

mayank_mahajanos

FILING

Block-T Commercial IOMP (I) (COMM)/7088/2025[26-09-2025 3160 MAHAJAN(P) 9873347330 @yahoo.com 22-09-2025
11371,06k_lilew COurtCommercial [Execution (Comm)/140/2025[27-09-2025 IE?{NAIIfI OF BARODA Vs AZADI(\:/I},fI&IIr,rI—II{gTRA(P) 0212888057 lc }cli)trrr:;tmalhotra@gmail6_09_2025
g]é)ck};}ew CourtCommercial IOMP (I) (COMM)/7227/2025[27-09-2025 IAXIS BANK Vs RAJESH KUMAR (S}}:f;},zg&) 08911192158 ls.rcsohrgbhagupta@gmai09_09_2025
17, New Court ] IPIRAMAL CAPITAL AND HOUSINGRA JESH i

Block-1 ICommercial OMP (I) (COMM)/7226/2025[27-09-2025 FINANCE LIMITED Vs PIYUSH| JANGRA(P) 9958726491 !angraadvocate@gma 16-09-2025

VITTHALBHAI SINOJIYA il.com

gl:)ck};lew CourtCommercial IOMP (I) (COMM)/7225/2025[27-09-2025 éﬁgmmﬁosgf OMPRAKASHZ?}%I:??P) 08911192158 ls.rcsohlgbhagupta@gmai 09-09-2025
11371,OCk_I;Iew COurtCommercial OMP (I) (COMM)/7222/2025[27-09-2025 IAXIS BANK Vs SHYAM SUNDAR ?}};%tt)g(aP) 08911192158 lsisohn(ibhagupta@gmai 09-09-2025
11371,OCk_I;Iew CoulFtCommercial OMP (I) (COMM)/7221/2025 [27-09-2025 II?I%ISS AFI\?N K Vs SHAH SHABBIRZI:;;)I::E;\P) 08911192158 ls;sohrgbhagupta@gmai09_09_2025
11371,0c1(_1;1ew CourtCommercial IOMP (I) (COMM)/7217/2025 [27-09-2025 IS)}II{:&?BMOTOR FINANCE LTD Vs J KYADAV(P) (9999855157 %igliltaei?ggzadavzow19-09-2025
11371’ock-1§ew COurtCornrnercial OMP (I) (COMM)/7216/2025 [27-09-2025 ?I)gIIfDmI;I{;%{ETEI?VHT\é; TEL%&{AR(P) 8860939556 ?:11;51.1;1211'.294@redif 10-09-2025
113712)Ck_1;1ew CourtCommercial IOMP (I) (COMM)/7218/2025[27-09-2025 éﬁfNBSII{\IAKYIg;E]ED Vs RAMESH%;{ AR(P) 8860939556 ?ﬁ;ﬁgg)}g'm“@redﬁ 10-09-2025
11371,()Ck_1;1ew CourtCommercial OMP (I) (COMM)/7219/2025 [27-09-2025 él}gggAN KLIMITED Vs SANJAY %1{/? AR(P) 8860939556 ?E;ﬁl‘l;lrf'z%@redif 11-09-2025
gl:)ck_l;lew CourtCommercial IOMP (I) (COMM)/7223/2025[27-09-2025 %é%gAANK LTD Vs DIVYANSH(S}};%EBEIP) 08911192158 lslisglrﬁbhagupta@gmai11_09_2025
11371,OCk_I;Iew CourtCommercial OMP (I) (COMM)/7224/2025[27-09-2025 g}}ifTIiANK LTD Vs TUSHAR%I;(;I;E&) 08911192158 ls‘lésgln(ibhagupta@gmai 11-09-2025




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-

REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
;371,()Ck_1;1ew CourtCommercial IOMP (I) (COMM)/7220/2025[27-09-2025 AKA{%SHEIIZNWK Alf;f/]\) Vs THAN SINGH(S}}:J%EEEIP) 08911192158 ls.rcsohrgbhagupta@gmai11_09_2025
11371,C)Ck_1;1ew COurtCommercial OMP (I) (COMM)/7215/2025 [27-09-2025 %ﬁ AEANK LTD Vs SATISHZ};%EZEIP) 08911192158 ls‘isglrgbhagupta@gmai11_09_2025
glz)ck};}ew CourtCommercial IOMP (I) (COMM)/7214/2025[27-09-2025 éfg)i\? ANKLTD Vs RASHMI(S}};%E??P) 08911192158 ls.rcsohrgbhagupta@gmai11_09_2025
11371’()ck_1§ew COMtCommercial OMP (I) (COMM)/7213/2025 [27-09-2025 gﬁ;gﬁﬁ%g‘gg Vs MANIGRTANE;};%EBEIP) 08911192158 ls‘rcsohn(_)lbhagupta@gmai11_09_2025
glbck-?ew CourtCommercial OMP (I) (COMM)/7212/2025[27-09-2025 gﬁfRﬁﬁNK LTD Vs CHARATSunita Singh (P) gg;t)(;%%szi% i;dolexlaw@gmail.co 12-09-2025
;371’ k_IfeW Courti s mmercial OMP (1) (COMM)/7211/2025 [27-09-2025 IAXIS BANK LTD Vs AJEET YADAV|Sunita Singh (P) 28710%%5%% indolexlaw@gmail.co),, 0 »oc
oc! 9205862 m
11371,OCk_I;Iew CoulFtCommercial OMP (I) (COMM)/7209/2025[27-09-2025 ggé%i?&?iiﬁﬁiﬁf LTD Vs gﬁg ?mal((%mar 0990151720 %‘;ﬁ:’;ls lélc\;;rsssociates 12-09-2025
11371,0c1(_1;1ew CourtCommercial IOMP (I) (COMM)/7210/2025[27-09-2025 %ﬁ szAINK LIMITED Vs MEENA %g AR(P) 8860939556 ?rr;l;ﬁlllcrgrz;r.294@redif 12-09-2025
11371’061(_1;16’“' COurtCornrnercial OMP (I) (COMM)/7204/2025[27-09-2025 gi(ICSHCfI%I\ngGIéMITED Vs %gAR(P) 8860939556 ?:11;51.1;1211'.294@redif 12-09-2025
113712)Ck_1;1ew CourtCommercial IOMP (I) (COMM)/7205/2025[27-09-2025 %{5{ A%ANK LIMITED Vs RAVI %g AR(P) 8860939556 ?ﬁ;ﬁfgg'm“@redif 12-09-2025
11371,()Ck_1;1ew CourtCommercial CS (COMM)/451/2025 27-09-2025 union bank of india Vs SUNITA ng;;n(jg 0312872882 INot provided 12-09-2025
glz)Ck_I;Iew COur‘[Commerciaﬂ IOMP (I) (COMM)/7206/2025[27-09-2025 Zléfl)gfl Al\l/?ﬁlz\illg J ;\EIJEZ/I];T:I]()HTERVS %g AR(P) 8860939556 ?r?;ﬁflgg'z%@redif 12-09-2025
11371,ock—1;1ew Courti s mmercial OMP (I) (COMM)/7203/2025[27-09-2025 IAXIS BANK Vs SIMERJIT KAUR 2}1‘1‘;22&) 08911192158 lsi?n(ibhagupta@gmai 13-09-2025




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-

REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
17, New Court . Shobha srshobhagupta@gmai
Block-I ICommercial IOMP (I) (COMM)/7202/2025[27-09-2025 IAXIS BANK LTD Vs SONU Gupta(P) 08911192158 | com 17-09-2025
17, New Court| . KOTAK MAHINDRA PRIMERAJESH K
Block-T ICommercial OMP (I) (COMM)/7208/2025[27-09-2025 LIMITED Vs Saifuddin Malik JANGRA(P) 9958726491 ]i?rggﬁadvocate@gma 15-09-2025
17, New Court . AXIS BANK LTD Vs PAWANShobha srshobhagupta@gmai
Block-T ICommercial IOMP (I) (COMM)/7207/2025[27-09-2025 KUMAR Gupta(P) 08911192158 Lcom 13-09-2025
17, New COMtCommercial OMP (I) (COMM)/7201/2025[27-09-2025 IAXIS BANK LTD Vs AMIT Sunita Singh (P) 9871040589, indolexlaw@gmail.co 13-09-2025
Block-1 8118920586266 m
17, New Court . Shobha srshobhagupta@gmai
Block-T Commercial IOMP (I) (COMM)/7200/2025[27-09-2025 IAXIS BANKLTD Vs SAMSIDA Gupta(P) 08911192158 L com 16-09-2025
17, New Court . AXIS BANK LTD Vs ASHISHShobha srshobhagupta@gmai
Block-I ICommercial OMP (I) (COMM)/7198/2025[27-09-2025 KUMAR DUBEY Gupta(P) 08911192158 | com 16-09-2025
17, New Court . o IAXIS BANK LTD Vs SATYAVIRShobha srshobhagupta@gmai| .
Block-I ICommercial OMP (I) (COMM)/7199/2025 [27-09-2025 SINGH SHARMA Gupta(P) 08911192158 Lcom 16-09-2025
26 ISH. SANJEEVSOUTH
[KUMAR SINGH 29, Ne Court] . . IAHUJA BUILDERS Vs CIFOSTAbha; abhay@mahajananda
ICOMMERCIAL ’ Block1r | Commercial Execution (Comm)/124/202503-09-2025 CONSTRUCTION CO Mahajan(p), 0999800518 Foctsin 01.09.2025
ICOURT.
29, New Court| . . AMAN TRAVELS LTD Vs |Vikrant 9990969164, adv.vikranthudda@g
Block-IT Commercial Execution (Comm)/138/202525-09-2025 HOLIDAY BY SAHIBJI PVT LTD  [Hudda(P), 8700602621 mail.com 10:09.2025
29, New Court| . . ol PUNEET CHITRA Vs HARSHAROHIT
Block-T ICommercial [Execution (Comm)/139/2025[26-09-2025 VARDHAN REDDY AGRAWAL(P), 9899886971 INOT PROVIDED 24.09.2025
27 ISH. LOKESHSOUTH
IKUMAR SHARMA,
IDISTRICT ko, New Court . e IPIRAMAL FINANCE LTD Vs AjadANANJAY asaplegalandadvocate|
JUDGE(COMMERCI Block-II Commercial OMP (I) (COMM)/6365/2025/01-09-2025 Kumar SINGH(P), 7455023130 s@gmail.com 27-08-2025
AL COURT)
ko, New Court . o PIRAMAL FINANCE LTD Vs |JANANJAY asaplegalandadvocate| o
Block-II Commercial OMP (I) (COMM)/6370/2025/01-09-2025 Satender Mishra SINGH(P), 7455023130 s@gmail.com 27-08-2025




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-

REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
%ﬁ;ck—ll\iew C(mrtCommercial OMP (I) (COMM)/6364/2025/01-09-2025 gi&ﬁ)ﬁgﬁl‘sﬁgﬂ? ANCE LTD Vs g&%@){, 7455023130 asls@e;g]lsi{aﬁaclggladvocate 27-08-2025
a0, e oMo ommercial CS (COMM)/412/2025  [01-09-2025 L S A R ® INIKHILRANA (9870570037 ~ NOTIGIVERN p5-08-2025
%i)(;Ck_Eew CourtCommercial IOMP (I) (COMM)/6369/2025|01-09-2025 Ellllr{nilx\l/[s?li B}}TllaljrfjeCE LTD Vs gg\%\g(lg) 7455023130 gs@agll'[nii{aﬁi(r)lgladvocate 27-08-2025
g?(;CkEew CourtCommercial OMP (I) (COMM)/6368/2025/01-09-2025 I];Ii};?slfg}l;arg;\IANCE LTD Vs g&%ﬁé‘i 7455023130 :Eggiﬁ%igﬁadmeate 27-08-2025
Al;?(;ck—ll\iew COurtCommercial OMP (I) (COMM)/6367/2025/01-09-2025 II\’/};?}I:/I&I&EINANCE LTD Vs VikasszIl?\IA(giIgg, 7455023130 2g§3§§31'iggladvocate 27-08-2025
%?(;Ck_ll\iew CourtCommercial IOMP (I) (COMM)/6371/2025/01-09-2025 szgiHBANK Vs SWAMI NATHgg\IAé\IIiI(Ig’ 7455023130 225&?31.32213‘1"%“6 >7-08-2025
g?(;ck_ﬂew CourtCommercial OMP (I) (COMM)/6366/2025/01-09-2025 glml}\fﬁﬁm:rlNANCE LTD Vs gg\%\gé})’) 7455023130 225}1?%%3231&@%“6 27-08-2025
%?éck—ll\iew Courtlr  mercial OMP (I) (COMM)/6372/2025/01-09-2025 EIOI\}I[}FIED V?ﬁ;%?JRI?OHHPRIME%%%(P)] 9958726491 g&%%ﬁﬁ%\] 23-08-2025
%?SCk_Eew CourtCommercial OMP (I) (COMM)/6383/2025/02-09-2025 %ﬁ A%A\I]\IEI;BI/“&VHTED Vs AMIT%;} AR(P), 8860939556 ?glni;ﬁi?rf'zg“@redi 20-08-2025




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

%ﬁ;ck—ll\iew C(mrtCommercial IOMP (I) (COMM)/6385/2025/02-09-2025 [s?ﬁ'% Al\llaﬁN II&(HLszgED Vs %1{/? AR(P) 8860939556 ?frrnn 1;51.1cr(r)112;r.294@red1 20-08-2025
ko, New Court . VIKAIR SYSTEMS Vs ANJSONAL sinhasonalo609@gm

Block-II ICommercial CS (COMM)/414/2025 02-09-2025 TURNKEY PROJECTS PVT LTD SINHA(P), 0810002285 ail.com 01-09-2025
%i)(;Ck_Eew Courtlo o mmercial OMP (I) (COMM)/6397/2025/02-09-2025 éﬁSHgADNgLI LIMITED Vs gﬁzﬁlan(P) 9971891788 info@aualegal.com [28-08-2025

%ﬁ;ck_ﬁew Courlcommercial OMP (1) (COMM)/6396/202502-09-2025 ?ﬁzsl\]mK LIMITED Vs - BHIM gﬁs&ian(P), 0971891788 info@aualegal.com [28-08-2025
%?(;Ck_ll\iew CourtcommerCial OMP (I) (COMM)/6395/2025/02-09-2025 ﬁ,II‘SHBANK LIMITED Vs DHRUV gﬁgﬁlan(P), 9971891788 info@aualegal.com [28-08-2025
%ﬁ;ck.ﬁew CourtcommerCial OMP (I) (COMM)/6394/2025/02-09-2025 %IXSIEIOE;{ANK LIMITED Vs RAJ IC(ﬁI;ELan(P), 9971891788 info@aualegal.com [28-08-2025
gﬁ;Ck-ﬂew CourtCOmmercial OMP (I) (COMM)/6393/2025/02-09-2025 IAXIS BANK LIMITED Vs SHANU gﬁgﬁlan(P), 9971891788 info@aualegal.com [28-08-2025
%ﬁ;ck—ll\iew Court s mmercial OMP (I) (COMM)/6386/2025/02-09-2025 ﬁIUSSHi%NXHMLil]\)/HTED Vs %I{EAR(P), 8860939556 ?ffrnni;ﬁl.lcfg;r 294@redil, ) o s 5
%?SCk_Eew CourtCommercial OMP (I) (COMM)/6381/2025(02-09-2025 ?ﬁII\ISD%?{NK LIMITED Vs MEETU ?1{}/[1{/"[1" AR(P), 8860939556 ?glni;ﬁi?rf'zg“@redi 20-08-2025




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE

NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

ko, New Court . IAXIS BANK LIMITED Vs TAJVIRAMIT amitkumar.294@redi
Block-TI ICommercial OMP (I) (COMM)/6382/2025/02-09-2025 SINGH KUMAR(P), 8860939556 ltrmail.com 20-08-2025
ko, New Court . IAXIS BANK LIMITED Vs RAJNISHAMIT amitkumar.294@redi
Block-II ICommercial IOMP (1) (COMM)/6384/2025/02-09-2025 KUMAR YADAV KUMAR(P), 8860939556 lefmail.com 20-08-2025

, N Court| . IAXIS BANK LTD Vi SONAM| . . indolexl il.
‘I‘i?ock-llew OUMc ommerecial IOMP (I) (COMM)/6387/2025/02-09-2025 SINGH GUSAIN S Sunita Singh(P),|0871040589 ;101 olexlaw@gmail.co 27-08-2025
(0, ~New CourtCommercial OMP (I) (COMM)/6388/2025/02-09-2025 AXIS BANK LTD Vs SHAHRUKHSunita Singh(P),/9871040589 indolexlaw@gmail.co 27-08-2025
Block-11 KHAN m
(0, ~New COurtCommercial OMP (I) (COMM)/6389/2025/02-09-2025 AXIS BANK LTD Vs YOGESHSunita Singh(P),|0871040589 indolexlaw@gmail.co 27-08-2025
Block-I1 IYADAV m

N Court| . IAXIS BANK LTD Vs REKHA DEVI, . . indolexl il.

%?éck-llew Ot s mmercial OMP (I) (COMM)/6390/2025/02-09-2025 TUTHARAM S Sunita Singh(P),/0871040589 $ olexlaw@gmail.co 27-08-2025
g?(;ck_gew CourtCommercial OMP (I) (COMM)/6391/2025(02-09-2025 IAXIS BANK LTD Vs IRSHAD Sunita Singh(P),|0871040589 ﬁdolexlaw@gmall.co 27-08-2025
%ﬁ;ck—ll\iew C(mrtCommercial OMP (I) (COMM)/6392/2025/02-09-2025 IAXIS BANK LTD Vs ARSHAD ALI |Sunita Singh(P),|9871040589 ﬁdolexlaw@gmall.co 27-08-2025
ko, New Court . IAXIS BANK LIMITED Vs DINESH AMIT amitkumar.294@redi
Block-T1 Commercial OMP (I) (COMM)/6464/2025(03-09-2025 KUMAR KUMAR(P), (3860939556 tfmail.com 20-08-2025




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-

REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER

%ﬁ;ck—ll\iew Courti s mmercial IOMP (I) (COMM)/6465/2025/03-09-2025 AD)]%SI BANK LIMITED Vs SANJU %I{EAR(P), 8860939556 ?ffrnni;ﬁl.lcfg;r .294@redi 0-08-2025
%ﬁ; ck_gew Courtl mmercial IOMP (I) (COMM)/6466/2025/03-09-2025 él}{(}%SHV\?AAZNgE GLIMITED Vs %AR @), 8860939556 ?glniatlﬁl.lcr(l)lgr.294@redi 0-08-2025
AI;?(;Ck_Eew CourtCommercial IOMP (I) (COMM)/6467/2025|03-09-2025 é)éIIfJﬁ%NK LIMITED Vs REKHA %AR(P), 8860939556 ?$;§1?$.294@redi 0-08-2025
g?(;CkEew Court s mmercial IOMP (I) (COMM)/6468/2025003-09-2025 gﬁlgp AIIEI%%IF{ S%l\IIIE}/III—ITED Vs %I{EAR(P), 8860939556 ?glniéﬁilgsf-294@redi 0-08-2025
%?(;Ck_ll\iew CourtCommercial OMP (COMM)/45/2025 03-09-2025 gl(; SVSP(L}I(I;T\];)T]?'{)F %%?%'I;‘RSEEII{(?NSI\(}/IQEE}IEP), 0899143739 (c)(r)rrlltact@thelawlens.c 02-09-2025
%?(;Ck_ll\iew Courtl mmercial OMP (I) (COMM)/6469/202503-09-2025 AK}P(II:SE};I?%?\IK LIMITED Vs MOHD ﬁll\I/Il{/’IrAR(P), 8860939556 ?ﬁéﬁir;lrég‘.294@redi 0-08-2025
g?(;ck_ﬂew CourtCommercial IOMP (I) (COMM)/6470/2025/03-09-2025 %{5{ AI}%{A({J\;II(AEE\QTED Vs SHIV%AR(P)’ 8860939556 ??ﬁﬁi?ﬁf'zw@mdi 20-08-2025
ko, New Court Commercial ExCOMM - Award by Arb03-09-2025 KOTAK MAHINDRA BANK LTD Vs DEEPJYOT 9811997661 deepjyotsingh@yaho 26-08-2025
Block-11 Comm/45/2025 IMANISH KUMAR SINGH(P), 0.com

%?SCk_Eew CourtCommercial ggi?nl\g/é/;o gsward by Arb 04-09-2025 él}gg I—?AN K LTD Vs PRABODH?}Illl(;lt)Ll(aP)’ 0811192158 1s.rcs;ln(ibhagupta@gmai30_08_2025




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-

REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
%ﬁ;ck—ll\iew C(mrtCommercial gi&?ﬂl\;{% /2' 02A5ward by Arb04-09-2025 IAXIS BANK LTD Vs BHAGIRATH (S}};%tt)zl(ap)y 9811192158 lsllésglrgbhagupta@gmai [30-08-2025
a0, e oMo ommercial OMP (1) (COMM)/6487/202504-09-2025 o ANDEA Sonir | RAMBhobha bswiganss srshobhagupta@gmaily, g 505
‘Ig?(;ck-gew Courtl - ercial (OCI\(/;;’/IM)/6488/2025 M, 4-00-2025 gfg(s} }]?ANK LTD Vs RAM JANAM(S}}llch))IEE(aP)’ 0811192158 1s.rcsohri)lbhaguptal@gmai30_08_2025
g?(;CkEew CourtCommercial IOMP (I) (COMM)/6489/2025/04-09-2025 ADXV\%SV%/]&JIEI KLTD Vs ATUL KUMARZ};%EB(EIP), 0811192158 ls.rci)hrﬁbhagupta@gmai 30-08-2025
%?(;Ck_ll\iew Courtl, ercial OMP (I) (COMM)/6474/2025/04-09-2025 g\;\:TAgII?I?XN BANK LTD Vs gﬁgli}?(lp), 0717028845 Li;trilgation@srcslegal.c 8-08-2025
%ﬁ;ck-ﬁew Courtly el OMP (1) (COMM)/6475/2025/04-00-2025 }3[I>{F1(é A&I}I}gT IEPAIS\IIIEI G[},ITD Vs gﬁéﬁ%\gp)’ 717028845 Liigation@srcslegal.c 5 8-08-2025
%?(;Ck_gew Courtly OMP (1) (COMM)/6476/202504-09-2025 gf}gwggzgg Kﬁﬁg}( LTD Vs 18321;31%(\(7}’), 717028845 Liglgation@srcslegal.c 8-08-2025
%?(;Ck_ll\iew Court] Commercial OMP (I) (COMM)/6477/202504-09-2025 g?lzﬁ‘l (1;135181; BANK LTD Vs MayankgﬁIT\Ti_II i}%(\(lp), 0717028845 Li;[rilgation@srcslegal.c 28-08-2025
%?SCk_Eew Courtl, ercial OMP (I) (COMM)/6478/202504-09-2025 g)LfPCTiIRST BANK LTD Vs SWATIEQI;I(II}?A%\(]P), 0717028845 Liltrilgation@srcslegal.c 8-08-2025
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o. New Cnh Industrial Capital India Pvt Ltd RAJESH DELHI.JANGRAADV
gléck—ll ICommercial OMP (I) (COMM)/6493/2025/06-09-2025 Vs SRI BUDDHA ENGINEERING| UANGRA(P) 9958726491 OCATE@GMAIL.CO [23-08-2025
IAND CONSTRUTION 4 ’ M
%ﬁ;ckgew Commercial OMP (I) (COMM)/6491/2025/06-09-2025 éﬁé&? ANK LTD Vs JOGINDER%?I%%?P) 0811192158 ls.rcsgllgbhagupta@gmm30_08_2025
%?(;ck_gew ICommercial IOMP (I) (COMM)/6492/2025|06-09-2025 é)[(IIIET ABANK LTD Vs RADHA(S}}IIJ%ESEIP) 0811192158 ls.rcsohrgbhagupta@gmal30_08_2025
Axis Bank Ltd Vs MONSO .
gﬁ;ck_ﬁew Commercial OMP (I) (COMM)/6507/202506-09-2025 INFRATEC ~ PRIVATE LIMITED%QEX\;EN(P) 0873347330 I@H;Zilglgfclg;halaHOS 0-08-2025
7455 ’ ’
Al;?(;ck—ll\iew ICommercial IOMP (I) (COMM)/6506/2025/06-09-2025 1;;((155 Bank Ltd Vs NAMIT RATHEE%?E%I}EN(P) 0873347330 g;ﬁ%ﬁgigs}hajanof’ 130-08-2025
o. New Cnh Industrial Capital India Pvt Ltd RAJESH DELHI.JANGRAADV
Alglc;ck-ll ICommercial OMP (I) (COMM)/6494/2025/06-09-2025 Vs SRI BUDDHA ENGINEERING JANGRA(P) 9958726491 OCATE@GMAIL.CO [23-08-2025
IAND CONSTRUTION 2 ’ M
g?(;ck_gew Commercial IOMP (I) (COMM)/6500/202506-09-2025 é&ﬁé}?{?{lll;NLStI(}H 5}:32 BALKISHAN%QE{X\]T?N(P) 9873347330 g;ﬁir;l;;r;l;hajano5 130-08-2025
%ﬁ;ck—ll\iew Commercial IOMP (I) (COMM)/6501/2025|06-09-2025 1;)8<§9Bank Ltd Vs MANOJ KUMAR%QEX\;EN(P) 9873347330 g;ﬁiﬁi;?;hajan% 130-08-2025
o e Commercial OMP (I) (COMM)/6502/2025/06-09-2025 LA L1V, p873347330 g;ﬁi‘;ﬁ;ﬁ‘;ha]an% 30-08-2025
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oue 0 comm sy spooyanss AP ML Yo INTNDRAMAANK o [ e 080
%ﬁ; Ck_gew CourtCommercial IOMP (I) (COMM)/6504/2025/06-09-2025 gXUlISL%BglgNII“tI%gS SHREE SHYAMﬁﬁﬁJNEN(P)’ 0873347330 g;ﬁgl;._cr:;hajan% 30-08-2025
AI;?(;Ck_Eew CourtCommercial IOMP (I) (COMM)/6505/202506-09-2025 17\§i855Bank Ltd Vs RASHID KHAN%QEX??N(P), 0873347330 g;ﬁiglngél;hajaHOS 30-08-2025
g?(;CkEew CourtCommercial OMP (I) (COMM)/6508/2025/06-09-2025 &%%ngg\éggﬁ BANK Vs ﬁﬁéﬁfbf@)) 0873347330 r@n;l}ze}ilrglg}rg;hajan% 130-08-2025
g?(;ck_ﬂew CourtCommercial OMP (I) (COMM)/6511/2025 [06-09-2025 gg?gE%géNDRA BANK Vs ﬁg}{ﬁgﬁN@)) 0873347330 %;Zi%ﬁzfél;hajaHOS 30-08-2025
%ﬁ;ck—ll\iew Courtlr  mercial IOMP (I) (COMM)/6533/2025(08-09-2025 ﬁé%NgéRIZ% A]g‘il\éITED Vs %I{EAR(P), 8860939556 ?ffrnni;ﬁl.lcfg;r .294@redi 0-08-2025
o, e O ommercial OMP (1) (COMM)/6536/202508-09-2025 AXIS BANK LIMITED Vs RAHULAMIT & o Pscoogosse  pmithumar2o4@rediy, g oo,




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-

REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
ko, New Court . IAXIS BANK LIMITED Vs |AMIT amitkumar.294@redi
Block-II (Commercial OMP (I) (COMM)/6532/2025/08-09-2025 SWINDER SINGH KUMAR(P), 8860939556 ltrmail.com 20-08-2025
o. New Court [Emu Lines Private Limited Vs AJAY| advudaykumar@gmai
%léck-ll ICommercial CS (COMM)/419/2025 08-09-2025 IARJUN NALAWADE PROPRIETOR [Uday Kumar(P),[8882303942 Lcom Yy g 01-09-2025
RELIABLE GLOBAL SHIPPING :
%?(;ck_gew CourtCommercial OMP (I) (COMM)/6535/2025/08-09-2025 %ﬁ A%ANK LIMITED Vs RAJ %AR(P) 8860939556 ?$;§1?$.294@red1 20-08-2025
kuo, New Court] . o IAXIS BANK LIMITED Vs VINAY AMIT amitkumar.294@redi|, o
Block-TI ICommercial OMP (I) (COMM)/6534/2025(08-09-2025 IARYA KUMAR(P), 8860939556 ltrmail.com 20-08-2025
Al;?(;ck—ll\iew COurtCommercial OMP (I) (COMM)/6548/2025/09-09-2025 %ﬁ A}E?ﬁnggD Vs VIVEKgﬁESLan ®) 9971891788 info@aualegal.com [28-08-2025
IPIRAMAL CAPITAL AND HOUSING|
o, New Courd . FINANCE ~ LIMITED Vs [RAJESH DELHIJANGRAADYV
Block-IT ICommercial OMP (I) (COMM)/6550/2025/09-09-2025 INAYATHUSEN NASIBMIYAJANGRA(P) 0058726491 OCATE@GMAIL.CO [23-08-2025
KURESHI M
IM/S OFB TECH PRIVATE LTD Vs .
g?(;ck_gew CourtCommercial CS (COMM)/423/2025 09-09-2025 M/S SUGAN AGRO Through it Solei%l\égigKAR 0953328394 aclsvnitrz:ct@1mnnovatusl06_09_2025
[Proprietor Kuldeep Chhallani Jain .
%ﬁ;ck—ll\iew C(mrtCommercial OMP (I) (COMM)/6546/2025/09-09-2025 éR)JS\/SIBBI?E\f All\‘ITD Vs GYANENDRA gﬁgﬁlan(P) 9971891788 info@aualegal.com [28-08-2025
%?SCk_Eew CourtCommercial OMP (I) (COMM)/6547/2025/09-09-2025 %IESR BANK LTD Vs~ DHARM gﬁgﬁlan@) 9971891788 info@aualegal.com [28-08-2025




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-

REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
%ﬁ;ck—ll\iew C(mrtCommercial OMP (I) (COMM)/6549/2025/09-09-2025 /S%(%(SY APIEQE}&(SH I}i};}? Vs gﬁgﬁlan(P) 9971891788 info@aualegal.com [28-08-2025
DELHI TOURISM AND
TRANSPORTATION
o, N Court] . DEVELOPMENT CORPORATIONM. k k. hajano
Blocktl o (Commercial OMP (COMM)/47/2025  [10-09-2025 LIMITED Vs M/S THERMALBa?l?lrilyal(P) 0873347330 ‘éiﬁiﬁo‘cﬁﬁl A% Bo-08-2025
IENGINEERS AND INSULATORS
PVT LTD
o, Ne Court] . IAXIS BANK LTD Vs MUKESH|avinash avinash.ad mail.c
%lock-II w Ul commercial IOMP (I) (COMM)/6580/2025[10-09-2025 KUMAR kzlmar(P), 1145596482 OE v@gmal 17-07-2025
(0, New  Courtiy o cial OMP (I) (COMM)/6581/2025/10-09-202 AXIS BANK LIMITED Vs SUNII, @vinash 1145596482 avinash.adv@gmail.e | ,,,
Block-11 5 S 9 5 lkumar(P), 455904 om 7707 S
ko, New Court . IAXIS BANK LTD Vs BRIJRAJjavinash avinash.adv@gmail.c
Block-TI ICommercial OMP (I) (COMM)/6582/2025[10-09-2025 YADAV kumar(P), 1145596482 bom 17-07-2025
0, N Court| . IAXIS BANK LTD Vs GUMANjavinash inash.ad il
glock-llew OUcommercial OMP (I) (COMM)/6584/2025[10-09-2025 SINGH s 1?111?1?;@), 1145596482 é;llnas adv@gmail.c 17-07-2025
kuo, New Court] . IAXIS BANK LIMITED Vs RAMjavinash avinash.adv@gmail.c
Block-II Commercial OMP (I) (COMM)/6586/2025[10-09-2025 IAGYA CHAUDHARY kumar(P), 1145596482 om [17-07-2025
ko, New CourtCommercial OMP (I)u_O 508 Axis Bank Ltd Vs RAMSINGH%ISJ}I\I/Ilig 18211 ashish@ag,epartners.c26_08_202
Block-11 (COMM)/6608/2025 9-2025 GURJAR GUPTA(D) 9999163119 o.in 5
no, New Court] . EMU LINES PVTLTD Vs advudaykumar@gmail
Block-TI Commercial CS (COMM)/425/2025 11-09-2025 EVERRENEW ENERGY PVT LTD Uday Kumar(P),[8882303942 Lcom 01-09-2025




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-

REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
ko, New Court . IFFCO KISAN FINANCE Vs GIRJAASHISH ashish@agepartners.c|
Bl(gck—H ICommercial OMP (I) (COMM)/6609/2025[11-09-2025 DEVI KUMAR 9999183119 o.in "26-08-2025
GUPTA(P), :
%ﬁ;ckgew CourtCommercial IOMP (I) (COMM)/6602/2025(11-09-2025 éﬁgﬁf K LTD Vs SHIPRA%?}%EZEIP) 0811192158 ls rcs(ggbhagupta@gmal30—08—2025
%?(;ck_gew CourtCommercial IOMP (I) (COMM)/6603/2025[11-09-2025 IAXIS BANK LTD Vs HARI SINGH (S}}lllc;},zg&) 0811192158 ls rcsohrgbhagupta@gmal30_08_2025
g?(;ck_ﬁew CourtCommercial IOMP (I) (COMM)/6604/2025[11-09-2025 [SXEEXSNIEAAII{\HS?Hk& A Vs KARUNAZ};%EBEIP) 9811192158 ls.rcsohrﬁbhagupta@gmal30_08_2025
ko, New Court . o IAXIS BANK LTD Vs  ANKITShobha srshobhagupta@gmai|,
Block-TI ICommercial OMP (I) (COMM)/6606/2025[11-09-2025 AGARWAL Gupta(P), 0811192158 | com 130-08-2025
ko, New Court Axis Bank Ltd Vs SOMDUTT SOASHISH ashish@agepartners.c|
Bléck-II ICommercial OMP (I) (COMM)/6607/2025[11-09-2025 NANDPREM KUMAR 9999183119 boin "26-08-2025
GUPTA(P), :
ko, New Court . IFFCO KISAN FINANCE Vs ASHISH ashish@agepartners.c|
Bl(gck—H ICommercial OMP (I) (COMM)/6610/2025[11-09-2025 RAKESH RAM BHAROSE LAL KUMAR 9999183119 o.in "26-08-2025
GUPTA(P), :
o e Courti s mmercial OMP (I) (COMM)/6648/202512-09-2025 AXTS BANK LTD Vs ANIL KUMAR gﬁg&%‘(’m 0717028845 L‘gga“on@sr“lega]'c 8-08-2025




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-

REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
ko, New Court . INSTITUTE FOR INNER STUDIESShravan rishi@unitedandunite
Bl(gck—H ICommercial CS (COMM)/430/2025 12-09-2025 INC Vs SENTHILKUMAR A MBansal(P) 1126843455 d.com 11-09-2025
IAND ORS ’ ’
ko, New Court . STATE BANK OF INDIA Vs |[RANI rbhardwajassociate@
Block-1I Commercial CS (COMM)/429/2025 12-09-2025 PEHLWAN AGRO INDIA PVT LTD [BHARDWAJ(P),2463680913 gmail.com 04-09-2025
%?(;ck_gew CourtCommercial OMP (I) (COMM)/6645/2025[12-09-2025 éﬁfRﬁﬁNK LTD Vs  KARUNA Is’lzl’lglii}%(\(,P) 9717028845 nglgatmn@srcslegal.c 28-08-2025
g?(;ck_ﬁew CourtCommercial OMP (I) (COMM)/6646/2025[12-09-2025 éﬁIOSUgﬁIZIF{YLTD Vs WAZID 3121;&}%(\&) 9717028845 Llfrllgatmn@srcslegal.c 28-08-2025
Al;?(;ck—ll\iew Courtie mmercial OMP (I) (COMM)/6647/2025[12-09-2025 ;%IZ%EE(RSXH\?(?IS\EAI{JDER Vs gﬁg&%\(]m 9717028845 Eagatlon@srcslegal.c 28-08-2025
?}ﬁ;ck.ﬁew Courtic mmercial OMP (I) (COMM)/6649/2025[12-09-2025 g:}ic“ FIIIRKSIE AIEANK LD Vs IS)QI;&%%\{P) 9717028845 nglgatlon@srmega]'c 28-08-2025
. . . DELHI.JANGRAADV/
g?(;ck_ﬂew CourtCommercial IOMP (I) (COMM)/6650/2025[12-09-2025 \C];thIXdRIIl,Sl;%gTC;&%hmdla Pvt Ltd ?:l%g%(P) 0958726491 OCATE@GMAIL.CO [23-08-2025
’ M
. . . DELHI.JANGRAADV|
e Couricommercial OMP (I) (COMM)/6651/2025[12-09-2025 Sg%%ﬁgﬁﬁ%%géﬂdla Pyt Lid %%?&(P) 0058726491 OCATE@GMAIL.CO [23-08-2025
’ M
. . . DELHI.JANGRAADV|
o e Courti s mmercial OMP (I) (COMM)/6652/2025/12-09-2025 \C,‘slhpgggfllgggﬂ\&ﬁg &&%{%ﬁ%@) 0058726491 OCATE@GMAIL.CO [23-08-2025
’ M




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-

REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
. . . DELHIL.JANGRAADV
ko, New Court . o Cnh Industrial Capital India Pvt Ltd RAJESH na.
Block-TT Commercial OMP (I) (COMM)/6655/2025[12-09-2025 Vs SAJAN SINGH UANGRA(P), 9958726491 1C\)/[CATE@GMAIL.CO 23-08-2025
. . . DELHI.JANGRAADV
a0, e oMo ommercial OMP (I) (COMM)/6656/202512-09-2025 \C]‘Slhl\rlgﬁ‘f)smcapltal India Pvt Ltd ?QJN(E;%(P) 0058726491 OCATE@GMAIL.CO |23-08-2025
’ M
uo, New Court| CNH INDUSTRIAL CAPITAL INDIAKanika legali2@arensslaw.co
Bl i ICommercial OMP (I) (COMM)/6671/2025 [15-09-2025 PRIVATE LIMITED Vs AMRIK] . 0066434371 "106-09-2025
ock-II SINGH Baweja(P), m
ko, New Court . o |Axis Bank limited Vs BALWINDER | .. . legalmindinternation || _ o
Block-II Commercial OMP (I) (COMM)/6673/2025/15-09-2025 SINGH Niraj Kumar(P), 9811306559 o gmail.com 25-08-2025
ko, New Court . o . .. - legalmindinternation || .
Block-TI ICommercial OMP (I) (COMM)/6674/2025[15-09-2025 |Axis Bank limited Vs ARIF ANSARI Niraj Kumar(P),|9811306559 al@gmail.com 25-08-2025
ko, New Court . o Axis Bank limited Vs SUMEET |.. . legalmindinternation || o
Block-1I Commercial OMP (I) (COMM)/6677/2025[15-09-2025 NAYAK Niraj Kumar(P), (9811306559 al@gmail.com 25-08-2025
ko, New Court . o Axis Bank limited Vs  VIJAY.. . legalmindinternation || _ o
Block-II Commercial OMP (I) (COMM)/6676/2025/15-09-2025 SAXENA Niraj Kumar(P),|9811306559 al@gmail.com 25-08-2025
ko, New Court . o . .. - legalmindinternation || _ o
Block-TI ICommercial IOMP (I) (COMM)/6675/2025[15-09-2025 IAxis Bank limited Vs ARIF ANSARI [Niraj Kumar(P), 9811306559 al@gmail.com 25-08-2025
ko, New Court . o Axis Bank limited Vs JAGDISH |.. . legalmindinternation || o
Block-TI ICommercial IOMP (I) (COMM)/6672/2025[15-09-2025 BANJARA INiraj Kumar(P), 90811306559 al@gmail.com 25-08-2025




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-

REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER

RISHI PACKAGINGTHROUGH ITS
ko, New Court . . PROPRIETOR SH VIKASHANUJ KUMAR csanujsolanki@gmail.
Block-TI ICommercial [Execution (Comm)/132/2025 [16-09-2025 KESHRWANI Vs Acro  TechSOLANKI(P) 8486057784 com 03-09-2025

Infrastructure Private Limited
‘é?éck_ﬁew Courti s mmercial OMP (I) (COMM)/6719/202516-09-2025 IAXIS BANK LTD Vs KAMLA DEVI 2};%?2(3},) 0811192158 lsrcﬂllflbhagupta@gmal30-08-2025
%?(;ck_gew CourtCommercial OMP (I) (COMM)/6715/2025 [16-09-2025 IAXIS BANK LTD Vs RIZWAN ALI Is’lzl’lglii}%(\(,P) 0717028845 nglgatmn@srcslegal.c 28-08-2025
g?(;ck_ﬁew CourtCommercial OMP (I) (COMM)/6716/2025[16-09-2025 ggch AEIIS&NIB ANK - LTD Vs 3121;&}%(\&) 9717028845 Llfrllgatmn@srcslegal.c 28-08-2025
Al;?(;ck—ll\iew COurtCommercial IOMP (I) (COMM)/6714/2025[16-09-2025 IAXIS BANK LTD Vs KAJAL gﬁg&%\(]m 0717028845 Eagatlon@srcslegal.c 28-08-2025
%ﬁ;ck.ﬁew Courtic mmercial OMP (I) (COMM)/6720/2025[16-09-2025 1}?1}&%8}1 A%AIIU\TK LTD Vs ABHAY(S}}III(;EZ&) 9811192158 ls rcsglrgbhagupta@gmal30_08_2025
ko, New Court . IDFC FIRST BANK LTD Vs BMSANJEEV litigation@sreslegal.c
Block-TI ICommercial IOMP (I) (COMM)/6718/2025[16-09-2025 'WEARS PRIVATE LIMITED PATHAK(P), 0717028845 o 28-08-2025
%ﬁ;ck—ll\iew C(mrtCommercial OMP (I) (COMM)/6717/2025 [16-09-2025 EI%IEESHBI?IIJ\II\I/I( AR }Ii‘zvl;]I)(CH AR VI ISLALEQI"}T;]I]?X}%(\(]P) 9717028845 Llfrllgatlon@srcslegal.c 28-08-2025
%?SCk_Eew CourtCommercial IOMP (I) (COMM)/6721/2025 [16-09-2025 SD}}II:&BMOTOR FINANCE LTD Vs J KYADAV(P), (9999855157 %ﬂgjr;t;?ggzadavzow08—09—2025




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION
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ko, New Court . . DHARA MOTOR FINANCE LTD Vs advjitenderyadav2017] o
Block-II (Commercial OMP (I) (COMM)/6722/2025[16-09-2025 SAKIV ALI J KYADAV(P), 9999855157 @gmail.com 08-09-2025
%ﬁ;ckgew Courties mmercial OMP (I) (COMM)/6738/2025[17-09-2025 %éSHlfAANK LTD Vs  DEEPAK IS,‘QI;IJ{%%\(]P) 9717028845 gggatlon@srcslegal.c 28-08-2025
%?(;ck_gew CourtCommercial CS (COMM)/438/2025 17-09-2025 Sachin Vs Amiabh Kumar Chauhan [V. K. Singh 9999271095 not given 11-09-2025
(0, ~New CourtCommercial CS (COMM)/439/2025 17-09-2025 Rampal Singh Vs Billo Devi Sanjive 0910633431 legalvision.india@gm 11-09-2025
Block-11 Singh(P), ail.com
%?(;Ck_ll\iew CourtCommercial OMP (I) (COMM)/6737/2025}17-09-2025 QXIS BANK LTD Vs KHURSHID gﬁg[i}?(lp) 0717028845 nggatlon@srcslegal.c 28-08-2025
DELHI.JANGRAADV
‘é?(;ck_gew Courti s mmercial OMP (I) (COMM)/6739/2025[17-09-2025 EIOI\}?PIED Vg/hggfgﬁari PRIMEEQJNE%(P) 0058726491 OCATE@GMAIL.CO [23-08-2025
’ M
. . . DELHIL.JANGRAADV
ommercia 740/2025[17-09-2025 9958726491 @ . 23-08-2025
go, | New Courl ial OMP (I) (COMM)/6740/ onh Industrial Gapital India Pvt Ltd ANGRAP) 8726 OCATE@GMAIL.CO p3-08
’ M
. . . DELHI.JANGRAADV
ommercia 741/2025[17-09-2025 9958726491 . 23-08-2025
ho | New Courl ial OMP (I) (COMM)/6741/ Cnh Industrial Capital India Pvt Ltd %%%(P) 8726 OCATE@GMAIL.CO [23-08
’ M
%?SCk_Eew Courtie s mmercial OMP (I) (COMM)/6742/2025[17-09-2025 mBANK LTD Vs KHURSHID gﬁl‘]{]ﬁ(\gm 9717028845 nggatlon@srCSIegal'c 28-08-2025




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-

REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
%ﬁ;ck—ll\iew C(mrtCommercial OMP (I) (COMM)/6743/2025[17-09-2025 IAXIS BANK LTD Vs ANIKA gﬂi—][i}%(\(zp) 9717028845 Llfrllgatlon@srcslegal.c 28-08-2025
no, New Court] . o IAXIS BANK LTD Vs BOOTA [SANJEEV litigation@sreslegal.c | o o
Block-TT ICommercial IOMP (I) (COMM)/6744/2025[17-09-2025 SINGH PATHAK(P), 0717028845 o 28-08-2025
DELHI.JANGRAADV
Ko, New Court| . o IPIRAMAL CAPITAL AND HOUSINGRAJESH QL
Block-II ICommercial OMP (I) (COMM)/6835/2025[18-09-2025 FINANCE LIMITED Vs Usha Singh JANGRA(P), 0958726491 1(\)/ICATE@GMAIL.CO 23-08-2025
o. New Court PIRAMAL CAPITAL AND HOUSINGRA JESH DELHI.JANGRAADV
gléck-ll ICommercial IOMP (I) (COMM)/6836/202518-09-2025 IFINANCE LIMITED Vs Akhilesh| UANGRA(P) 9958726491 OCATE@GMAIL.CO [23-08-2025
Balraj Khaparde ’ M
o. New Court PIRAMAL CAPITAL AND HOUSINGRAJESH DELHI.JANGRAADV
Al;l(;ck—II ICommercial IOMP (I) (COMM)/6837/2025(18-09-2025 IFINANCE LIMITED Vs Gunjan JANGRA(P) 9958726491 OCATE@GMAIL.CO [23-08-2025
Pravinbhai Dhameliya ’ M
0. New Court PIRAMAL CAPITAL AND HOUSINGRAJESH DELHI.JANGRAADV
Alglc;ck-ll ICommercial IOMP (I) (COMM)/6838/2025[18-09-2025 FINANCE  LIMITED Vs JANGRA(P) 0058726491 OCATE@GMAIL.CO [23-08-2025
MUHAMMED ASLAM A ’ M
kuo, New Court] . oo |Axis Bank limited Vs VIMLESH |. . legalmindinternation || _ o
Block-TI ICommercial IOMP (I) (COMM)/6831/2025[18-09-2025 KUMARI Niraj Kumar(P), 9811306559 al@gmail.com 25-08-2025
ko, New Court . o . .. - legalmindinternation || _ o
Block-TI ICommercial IOMP (I) (COMM)/6832/2025(18-09-2025 IAxis Bank limited Vs RIYASAT ALI Niraj Kumar(P),|9811306559 al@gmail.com 25-08-2025
ko, New Court . o . .. - legalmindinternation || o
Block-TI Commercial OMP (I) (COMM)/6833/2025[18-09-2025 IAxis Bank limited Vs RIYASAT ALI Niraj Kumar(P), 9811306559 al@gmail.com 25-08-2025




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER

%ﬁ;ck—ll\iew C(mrtCommercial IOMP (I) (COMM)/6834/2025018-09-2025 IAxis Bank limited Vs SOM NATH [Niraj Kumar(P), 9811306559 Lﬁ%‘;ﬁ;ﬁﬁfnanon 25-08-2025

ko, New Court . o Axis Bank Ltd Vs EVERGREENMAYANK mayank_mahajanos ql

Block-IT Commercial OMP (I) (COMM)/6859/2025[19-09-2025 INFRA SOLUCTION 2498 MAHAJAN(P), [2873347330 @yahoo.com 30-08-2025

ko, New Court . ExCOMM - Award by Arb = . . Vishwendra verma.vishwendra@y| _

Block-II ICommercial Comm/51/2025 19-09-2025 Ritesh Verma Vs Red print pvt Itd Verma(P), 0871704611 4ho0.com 15-09-2025
M/S SHATABDI CHEMICALS PVT| .

g?(;ck_ﬁew CourtCommercial [Execution (Comm)/134/2025[19-09-2025 LTD Vs SARAYA INDUSTRIESI%I?&J%UR(P) 9811556470 53;:;32;;2 grc%)rl;)lsmla 11-09-2025
LTD ? :

o. New Court PIRAMAL CAPITAL AND HOUSINGRAJESH DELHI.JANGRAADV

Al;l(;ck—II ICommercial IOMP (I) (COMM)/6856/2025[19-09-2025 FINANCE LIMITED Vs KRINAJ ANGRA(P) 9958726491 OCATE@GMAIL.CO [23-08-2025
KRUSHNAKANT PRAJAPATI ? M

bo, New Courf PIRAMAL CAPITAL AND HOUSINGRAJESH DELHI.JANGRAADV

Blc;ck-H ICommercial IOMP (I) (COMM)/6857/2025[19-09-2025 FINANCE LIMITED Vs BIJAY| JANGRA(P) 0058726491 OCATE@GMAIL.CO [23-08-2025
IPATRA ’ M

ko, New Court . . Axis Bank Ltd Vs BALKISHANMAYANK mayank_mahajanos |

Block-TI ICommercial IOMP (I) (COMM)/6858/2025[19-09-2025 RAGHUVANSHI 5402 MAHAJAN(P), 0873347330 @yahoo.com 09-09-2025

ko, New CourtCommercial OMP (I)1 -00-202 Axis Bank Ltd Vs RUKMUDEENMAYANK 3 o mayank_mahajanos 09-00-202

Block-11 (COMM)/6860/2025 9-09-2025 9247 MAHAJAN(P), [P°7334733 @yahoo.com 9-09-2025

ko, New Court . o Axis Bank Ltd Vs ABHISHEKMAYANK mayank_mahajanos o

Block-TI ICommercial IOMP (I) (COMM)/6861/2025[19-09-2025 CHAUDHARY 9263 MAHAJAN(P), 0873347330 @yahoo.com 09-09-2025




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
%ﬁ;ck—ll\iew C(mrtCommercial OMP (I) (COMM)/6862/2025[19-09-2025 Q?I?Gga;;;sl‘td Vs MAHAVEER%Q}(&I}EN(P) 9873347330 g;ﬁiﬁi;?;hajan% 09-09-2025
0, N Court] . IAxi Bank  limited \Y - legalmindint ti
%lock-llew Ot s mmercial OMP (I) (COMM)/6863/2025[19-09-2025 DHIZRM]SII\}DRA gﬁlKe}H P ARIHZR Niraj Kumar(P), 9811306559 aﬁ%‘gﬁ;l};gna 1on 25-08-2025
o, N Court| . Axis Bank limited Vi AJAY|.. . legalmindint ti
‘I‘ilock-llew OUte o mmercial OMP (I) (COMM)/6864/2025[19-09-2025 CHlf)UHaz;lN trnite S Niraj Kumar(P), 9811306559 aeig@iigrrrgglllcggna ton 25-08-2025
0, N Court| . Axis Bank limited Vs AVLESH [.. . legalmindint ti
‘E‘ilock-Hew Ul s mmercial IOMP (I) (COMM)/6865/2025[19-09-2025 KUIISVI Aﬁn mite s Niraj Kumar(P), 9811306559 a‘ig@é{gﬁ;l};gna 1on 25-08-2025
o, N Court] . . . - legalmindint ti
%lock—llew Ut s mmercial IOMP (I) (COMM)/6866/2025[19-09-2025 |Axis Bank limited Vs MOHD ISRARNiraj Kumar(P),|9811306559 ael‘%grrrrlll;lllc%;rna 1on 25-08-2025
ko, New Court . OMP M, IAXIS BANK LTD Vs NAVEENShobha srshobhagupta@gmai|,
Block-1I Commercial (COMM)/6890/2025 207092025 KUMAR Gupta(P), 0811192158 L.com 30-08-2025
kuo, New Court . o Shobha srshobhagupta@gmai|, =~ o
Block-TI ICommercial OMP (I) (COMM)/6891/2025[20-09-2025 IAXIS BANK LTD Vs RAJBIR KAURGupta(P), 0811192158 | com 130-08-2025
%ﬁ;ck—ll\iew C(mrtCommercial IOMP (I) (COMM)/6879/2025[20-09-2025 1;)8<§9Bank Ltd Vs MANOJ KUMAR%QEX\;EN(P) 9873347330 g;ﬁiﬁi;?;hajan% 130-08-2025
no, New Court] . IAXIS BANK LTD Vs SURESH[Shobha srshobhagupta@gmai
Block-TI ICommercial OMP (I) (COMM)/6892/2025[20-09-2025 CHAND Gupta(P), 081192158 | com 03-09-2025
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IASHISH .
(0, ~New C(mrtCommercial oMP (1)20-09-2025 |Axis Bank Ltd Vs SURAJ UDYOG |[KUMAR 9999183119 as}l 1sh@agepartners.c26_08_2025
Block-11 (COMM)/6880/2025 0.in
IGUPTA(P), :
IASHISH .
o, New  Courtiy,mercial OMP (I) (COMM)/6881/2025[20-09-2025 WHFCO KISAN FINANCE Vs ARTUNgMAR 0999183119 ashish@agepartners.cly g 5005
Block-11 JORA SINGH 0.In
GUPTA(P),
MTOYOTA FINANCIAL SERVICES
ko, New Court . o Rahul advocateashok.1i@gm|
Block-II ICommercial IOMP (I) (COMM)/6883/202520-09-2025 g;TE];)BIA LIMITED Vs ARUN GUPTABhar dwaj(P), 8376049807 ail.com 10-09-2025
kuo, New CourtCommercial OMP (1)20_0 502 IAXIS BANK LTD Vs VIJENDRAShobha 811192158 srshobhagupta@gmai 0-08-202
Block-11T (COMM)/6886/2025 9-2025 SINGH Gupta(P), 961119215 l.com & 5
ko, New Court . o IAXIS BANK LTD Vs PRAVESHShobha srshobhagupta@gmai|,
Block-TI ICommercial OMP (I) (COMM)/6887/2025[20-09-2025 KUMAR Gupta(P), 0811192158 | com 130-08-2025
ko, New Court . OMP M, IAXIS BANK LTD Vs HARJINDERShobha srshobhagupta@gmai|,
Block-TT Commercial (COMM)/6888/2025 20-09-2025 SINGH Gupta(P), 0811192158 L.com 30-08-2025
|Axis Bank Ltd Vs BHAVYABHARAT]
ko, New Court . o INFRASTRUCTURE IMAYANK mayank_mahajanos |
Block-1I Commercial OMP (I) (COMM)/6878/202520-09-2025 CONSTRUCTION PRIVATEMAHAJAN(P), [873347330 @yahoo.com 04-09-2025
LIMITED 4364
ko, New CourtCommercial OMP (1)20_0 502 IAXIS BANK LTD Vs KAILASHShobha 811102178 srshobhagupta@gmai 0-08-202
Block-11 (COMM)/6889/2025 9-2025 RAM BHAKHAR Gupta(P), 961119215 l.com > 5
ko, New Court . o Axis Bank Ltd Vs RASID KHANMAYANK mayank_mahajanos o
Block-TI ICommercial OMP (I) (COMM)/6877/2025[20-09-2025 885 MAHAJAN(P), 0873347330 @yahoo.com 09-09-2025
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TOYOTA FINANCIAL SERVICES
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%ﬁ;ck—ll\iew C(mrtCommercial OMP (I) (COMM)/6882/2025[20-09-2025 INDIA LIMITED Vs SAURABHgﬁE?éwa‘ ®) 8376049807 zﬁvctz)c:ralteashok.l@gm 10-09-2025
YADAV 9307 I, :
MTOYOTA FINANCIAL SERVICES
%ﬁ;ckgew CourtCommercial (OCI\(/I);)/IM) /6884/2025 (1)20—09—2025 INDIA LIMITED Vs TUBAgﬁgillwa. ®) 8376049807 23\;%critea5h0k'l@gm 10-09-2025
'WASEEM SHAIKH 8683 UL, :
MTOYOTA FINANCIAL SERVICES
ko, New Court . o INDIA LIMITED Vs GNESHRahul advocateashok.1i@gm|
Block-1I Commercial OMP (I) (COMM)/6885/202520-09-2025 MANPOWER SERVICES PRIVATEBhardwaj(P), [0370049807 ail.com 10-09-2025
ILIMITED 0083
g?(;ck_ﬁew CourtCommercial IOMP (I) (COMM)/6896/2025[22-09-2025 IAXIS BANK Vs DEEPAK PETER Z};%EBEIP) 0811192158 ls rcsohrﬁbhagupta@gmal30_08_2025
ko, New Court . o Axis Bank Ltd Vs AKSHAY VAIDMAYANK mayank mahajanos o
Block-TI ICommercial IOMP (I) (COMM)/6930/2025[22-09-2025 069 MAHAJAN(P), 0873347330 @yahoo.com 09-09-2025
ko, New Court . o |Axis Bank Ltd Vs SURESH KUMARMAYANK mayank_mahajanos o
Block-II ICommercial IOMP (I) (COMM)/6932/2025[22-09-2025 0453 MAHAJAN(P), 0873347330 @yahoo.com 09-09-2025
kuo, New Court] . Axis Bank Ltd Vs MANMOHANMAYANK mayank_mahajanos
Block-TI ICommercial IOMP (I) (COMM)/6931/2025[22-09-2025 0629 MAHAJAN(P), 0873347330 @yahoo.com 09-09-2025
ko, New Court . Shobha srshobhagupta@gmai
Block-TI ICommercial IOMP (I) (COMM)/6893/2025[22-09-2025 IAXIS BANK Vs INDU Gupta(P), 0811192158 | com 130-08-2025
0, N Court] . Shobh hobh t: i
%1ock-new OUteommercial OMP (I) (COMM)/6894/2025[22-09-2025 IAXIS BANK Vs KULDEEP SINGH Gu(;ta(ap), 0811192158 1srcso£ agupta@gmally g o605
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ko, New Court . o IAXIS BANK Vs DURGESHShobha srshobhagupta@gmai|, =~ o
Block-TT ICommercial IOMP (I) (COMM)/6895/202522-09-2025 KUMARI Gupta(P), 0811192158 | com 130-08-2025
ko, New Court . o Axis Bank Ltd Vs ASHOK KUMARMAYANK mayank_mahajanos o
Block-II Commercial OMP (I) (COMM)/6929/2025[22-09-2025 YADAV 9449 MAHAJAN(P). 0873347330 @yahoo.com 09-09-2025
0, Ne Court] . . MAYANK mayank_mahajano,
%lock-II w Ul ommercial IOMP (I) (COMM)/6933/2025[22-09-2025 |Axis Bank Ltd Vs DROPATI 6143 MAHAJAN(P), 0873347330 @y{alhoo.ic om Janos 09-09-2025
DELHIL.JANGRAADV
4o, New Court . e PIRAMAL CAPITAL AND HOUSINGRAJESH e
Block-TT ICommercial IOMP (I) (COMM)/6937/2025[23-09-2025 FINANCE LIMITED Vs Anup Singh JANGRA(P), 9958726491 1?/ICATE@GMAIL.CO 23-08-2025
ho, New Court IPIRAMAL CAPITAL AND HOUSINGRAJESH DELHI.JANGRAADV
Bléck—II ICommercial IOMP (I) (COMM)/6934/2025[23-09-2025 FINANCE LIMITED Vs PIYUSH| JANGRA(P) 9958726491 OCATE@GMAIL.CO [23-08-2025
VITTHALBHAI SINOJIYA ? M
ho, New Court IPIRAMAL CAPITAL AND HOUSINGRAJESH DELHI.JANGRAADV
’ ICommercial IOMP (I) (COMM)/6935/2025[23-09-2025 FINANCE LIMITED Vs Aniket| 9958726491 OCATE@GMAIL.CO [23-08-2025
Block-1T . . JANGRA(P),
[Pandharinath Waje M
. . . DELHIL.JANGRAADV
ko, New Court . o Cnh Industrial Capital India Pvt Ltd RAJESH a.
Block-TT Commercial OMP (I) (COMM)/6936/2025[23-09-2025 Vs REKHABAI VIJAY THARKUR JANGRA(P), 9958726491 1(\)/ICATE@GMAIL.CO 23-08-2025
0. New Court IPIRAMAL CAPITAL AND HOUSINGRA JESH DELHI.JANGRAADV
40, ICommercial IOMP (I) (COMM)/6938/2025[23-09-2025 IFINANCE LIMITED Vs KARAN| 9958726491 OCATE@GMAIL.CO [23-08-2025
Block-11 JANGRA(P),
RAJAN SHAH M
0. New Court IPIRAMAL CAPITAL AND HOUSINGRAJESH DELHI.JANGRAADV
%léck—ll ICommercial OMP (I) (COMM)/6939/202523-09-2025 FINANCE  LIMITED Vs JANGRA(P) 0958726491 OCATE@GMAIL.CO [23-08-2025
IMUKANDAR VAMAN GHODSE ’ M
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IPIRAMAL CAPITAL AND HOUSING DELHI.JANGRAADV|
4o, New Courty ) 1 mercial OMP (I) (COMM)/6940,/202523-09-2025 Eﬂﬁj@ LIMITED Vs Rajesh?:l‘\]f}é%i(m] 0058726491 IC\)/ICATE@GMAIL.CO 23-08-2025
%?(;Ck_ll\iew Courtl, ercial OMP (I) (COMM)/6948/2025123-09-2025 ?ﬁiST EPAIng\IIéIPI\I/HTED Vs KUMUDini;Zsr?P)’ 1145506482 ?)\I/rilnash.adv@gmail.c 7-07-2025
%i)(;Ck_Eew Courtls s mmercial OMP (I) (COMM)/6949/2025[23-09-2025 Eg}gé(v &}gg&RA BANK Vs ﬁ?;}‘iajan(P), 0663646534 ;r;iigi.gl)z:r}llajanow@g 28-05-2025
g?(;CkEew CourtCommercial IOMP (I) (COMM)/6950/2025[23-09-2025 gggﬁlé MAHINDRA BANK Vs Ir)r?;}\iajan(P), 0663646534 pma;:{:g?r}llajanoo7@g 28-05-2025
Al;?(;ck—ll\iew COurtCommercial OMP (I) (COMM)/6951/2025[23-09-2025 5?KTEASI§I %ﬁgéﬁDRA BANK Vs pma;ﬁajan(P), 0663646534 pma;‘ll:?:;};ajanoo7@g 28-05-2025
‘éﬁ;ck_ﬁew Courts s mmercial OMP (I) (COMM)/6952/2025123-09-2025 E&}?Hﬁ%gggﬁ}vAR INFR\:TECHIQI‘?X%(P)’ 0350519040 Iclgr\;fenkwla@yahoo' 31-05-2025
gﬁ;Cki\{ew Courtcommercial OMP (I) (COMM)/6953/202523-09-2025 ISXI)I(;(S‘; }?AN K LTD Vs JITENDRASE\]:TERAJ(P), 0871040589 imndolexlaw@gmail.co bs1-05-2025
e O commercial OMP (1) (COMM)/6941/2025[23-09-2025 gﬁ;gHBéNwIé) LTD Vs SUNDERG,ita Singh(P), 9871040580 indolexlaw@gmail.colyg o9 5025
%?SCk_Eew CourtCommercial OMP (I) (COMM)/6942/202523-09-2025 AD}I(\IIi KABﬁIgTQIig;)JTD Vs ANIL%E\IZZERAJ(P), 9871040589 iﬁdolexlaw@gmail.co b1-05-2025
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o. New Court IPIRAMAL CAPITAL AND HOUSINGRA JESH DELHIL.JANGRAADV
40, ICommercial OMP (I) (COMM)/6999/2025[24-09-2025 IFINANCE LIMITED Vs SUNIL 9958726491 OCATE@GMAIL.CO [23-08-2025
Block-11 JANGRA(P),

KUMAR M

o, N Court] . IANANJAY legalandad t
glock-llew Ul o mmercial OMP (I) (COMM)/6979/2025[24-09-2025 YES BANK Vs ANKIT CHATRATH. [gi\evtp) 7455023130 ggnelgﬁ;‘gma Voeatel b-09-2025
uo, New Court| . ol IANANJAY asaplegalandadvocate| =
Block-II ICommercial IOMP (I) (COMM)/6981/2025[24-09-2025 IYES BANK Vs MALKIYAT SINGH SINGH(P), 7455023130 s@gmail.com 20-09-2025
ko, New Court . o IANANJAY asaplegalandadvocate| =
Block-TI ICommercial IOMP (I) (COMM)/6983/2025[24-09-2025 IYES BANK Vs RAVI KUMAR SINGH(P), 7455023130 s@gmail.com 20-09-2025
ko, New Court . o IYES BANK Vs NISHAANANJAY asaplegalandadvocate|
Block-TI ICommercial IOMP (I) (COMM)/6987/2025[24-09-2025 CHAUDHARY SINGH(P), 7455023130 s@gmail.com 20-09-2025
Ko, New Court| . . o VIJAY KUMAR Vs EPOCH BRANDNITISH nareshgupta3i4@gm |, = o
Block-TT ICommercial [Execution (Comm)/137/2025 [24-09-2025 SERVICES GUPTA(P), 0868597526 ail.com 29-08-2025

0. New Court PIRAMAL CAPITAL AND HOUSINGRA JESH DELHIL.JANGRAADV
40, ICommercial IOMP (I) (COMM)/6994/2025[24-09-2025 FINANCE LIMITED Vs RITESH| 0958726491 OCATE@GMAIL.CO [23-08-2025
Block-1T BHATI JANGRA(P), M

o. New Court IPIRAMAL CAPITAL AND HOUSINGRA JESH DELHI.JANGRAADV
40, ICommercial IOMP (I) (COMM)/6995/2025[24-09-2025 FINANCE LIMITED Vs Rupesh 9958726491 OCATE@GMAIL.CO [23-08-2025
Block-11 JANGRA(P),

Sureshrao Sable M

0. New Court IPIRAMAL CAPITAL AND HOUSINGRAJESH DELHI.JANGRAADV
40, ICommercial IOMP (I) (COMM)/6996/2025[24-09-2025 IFINANCE LIMITED Vs Premlata 0958726491 OCATE@GMAIL.CO [23-08-2025
Block-I1 Nagda JANGRA(P), M
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0. New Court] IPIRAMAL CAPITAL AND HOUSINGRA JESH DELHI.JANGRAADV
gléck—ll ICommercial IOMP (I) (COMM)/6997/2025[24-09-2025 FIIl\IAN CE LIMITED Vs Satinder JANGRA(P) 9958726491 OCATE@GMAIL.CO [23-08-2025
Pa ’ M
0. New Court] IPIRAMAL CAPITAL AND HOUSINGRAJESH DELHIL.JANGRAADV
%1 ockIT ICommercial OMP (I) (COMM)/6998/202524-09-2025 [FINANCE LIMITED Vs Varinder JANGRA(P) 9958726491 OCATE@GMAIL.CO [23-08-2025
Singh ’ M
%i)(;Ck_Eew CourtCommercial IOMP (I) (COMM)/6977/2025/24-09-2025 ?éé%) BANK LTD Vs VIKASH%EI\];ERAJ(P) 0871040589 ;rﬂldolexlaw@gmall.co 131-05-2025
g?(;CkEew CourtCommercial IOMP (I) (COMM)/6978/2025[24-09-2025 IAXIS BANK LTD Vs SARIKA (0144)33\]§ERA J(P) 9871040589 ﬁdde}daw@gmaﬂ'co 31-05-2025
o, e oM ommercial OMP (I) (COMM)/6991/2025124-09-2025 YES BANK Vs SHADAB QURESHI g&%{g 7455023130 ;‘ggggﬁl'igiadvocate 0-09-2025
ko, New Court . o Axis Bank Ltd Vs HARPREETMAYANK mayank_mahajanos o
Block-II Commercial OMP (1) (COMM)/7024/202525-09-2025 SINGH MANKOO 7689 MAHAJAN(P), 0873347330 @yahoo.com 04-09-2025
ko, New Court . o Axis Bank Ltd Vs SAYEDMAYANK mayank_mahajanos |
Block-T Commercial OMP (I) (COMM)/7006/2025p5-09-2025 ABDULLAH YASIR MAHAJAN(P), 873347330 |@yahoo.com 04-09-2025
0. New Court] IPIRAMAL CAPITAL AND HOUSINGRA JESH DELHI.JANGRAADV
gléck—ll ICommercial IOMP (I) (COMM)/7007/2025[25-09-2025 FINANCE LIMITED Vs MOHD| JANGRA(P) 9958726491 OCATE@GMAIL.CO [23-08-2025
ZAHID ’ M
IPIRAMAL CAPITAL AND HOUSING DELHI.JANGRAADV
ko, New Court . OMP M, RAJESH a
Block-IT ICommercial (COMM)/7008/2025 25-09-2025 EMSETI{IMITED Vs KESHAJI JANGRA(P), 9958726491 1(\)/ICATE@GMAIL.CO 23-08-2025
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ko, New Court . Axis Bank Ltd Vs EVERGREENMAYANK mayank_mahajanos
Block-1T Commercial OMP (I) (COMM)/7009/2025p5-09-2025 INFRA SOLUCTION 2547 MAHAJAN(P), 0873347330 @yahoo.com 09-09-2025
0, New Court] IPIRAMAL CAPITAL AND HOUSINGRAJESH DELHI.JANGRAADV
%1 (; k11 Commercial OMP (I) (COMM)/7010/2025[25-09-2025 [FINANCE LIMITED Vs SHUBHAM JANGRA(P) 9958726491 OCATE@GMAIL.CO [23-08-2025
KUMAR ’ M
0, New Court] IPIRAMAL CAPITAL AND HOUSINGRA JESH DELHI.JANGRAADV
%léck-ll Commercial OMP (I) (COMM)/7011/2025 [25-09-2025 FINANCE LIMITED Vs SANDEEP JANGRA(P) 9958726491 OCATE@GMAIL.CO [23-08-2025
KUMAR ’ M
g?(;CkEew Courtie mmercial OMP (I) (COMM)/7014/2025[25-09-2025 [];)}(IETIB ANK LTD Vs PRADEEP 3121;&}%(\&) 9717028845 Llfrllgatmn@srcslegal.c 28-08-2025
%?(;Ck_ﬁew Courtcommercial OMP (I) (COMM)/7015/2025[25-09-2025 IAXIS BANK LTD Vs MOHD ASIF gﬁﬁ%‘(’m 0717028845 L‘ggatlon@srcslegal-c 28-08-2025
no, New Court] . ExCOMM - Award by Arb, - R K DISTRIBUTORS Vs BONZOSANDEEP litigation@sreslegal.c | o o
Block-1I Commercial Comm/52/2025 25-09-2025 KIDS APPARELS PVT LTD KUMAR(P),  [717028845 om 28-08-2025
g?(;ck_ﬂew Courtie s mmercial OMP (I) (COMM)/7013/2025[25-09-2025 %{5{ AII:ANK LID Vs ARUNESE;S:(IP) 1145596482 2v;1nash.adv@gma11.c [30-08-2025
%ﬁ;ck—ll\iew Courtie mmercial OMP (I) (COMM)/7012/2025[25-09-2025 %ngQN K LID Vs PRAT Avi‘(;r?;i}(lp) 1145596482 zgnash.adv@gmall.c [30-08-2025
DELHIL.JANGRAADV
Ao e ™ icommercial OMP (I) (COMM)/7083/2025{26-09-2025 FINANCE LIMITED, Vs Aol Kian DANGRACP), 958726491 OCATE@GMAILCO p3-08-2025
’ M




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

ko, New Court . o |Axis Bank Ltd Vs RAJEEV BHATIAMAYANK mayank_mahajanos oo
Block-II ICommercial IOMP (I) (COMM)/7061/2025[26-09-2025 6993 MAHAJAN(P), 0873347330 @yahoo.com 09-09-2025
ko, New Court . o Axis Bank Ltd Vs DHANARAMMAYANK mayank_mahajanos o
Block-IT ICommercial IOMP (I) (COMM)/7062/2025[26-09-2025 4805 MAHAJAN(P), 0873347330 @yahoo.com 09-09-2025

uo, New Court| . oo . IMAYANK mayank_mahajanos |
Block-II ICommercial IOMP (I) (COMM)/7063/2025[26-09-2025 |Axis Bank Ltd Vs JASRAJ MAHAJAN(P), 0873347330 @yahoo.com 09-09-2025
g?(;ck_ﬁew CourtCommercial IOMP (I) (COMM)/7064/2025[26-09-2025 IAXIS BANK LIMITED Vs MUKESH%III;;S:(IP)’ 1145596482 zvr:lnash.adv@gmall.c 17-07-2025
ko, New CourtCommercial OMP (I) (COMM),/7065/202526-09-2025 IAXIS BANK LIMITED Vs javinash 1145506482 avinash.adv@gmail.c 7-07-2025
Block-II RADHESHYAM lkumar(P), om

(o, New  Courty o orcial OMP (I) (COMM)/7066/2025126-09-2025 AXIS BANK LTD Vs RAVI SHAKYAZVinash 1145506482 avinash.adv@gmail.c |, ;.o
Block-11 lkumar(P) om

0. New Court] IPIRAMAL CAPITAL AND HOUSING RAJESH DELHIL.JANGRAADV
40, ICommercial IOMP (I) (COMM)/7067/2025[26-09-2025 FINANCE LIMITED Vs ASAD 0958726491 OCATE@GMAIL.CO [23-08-2025
Block-1T JANGRA(P),
ULLAHA M
0. New Court] IPIRAMAL CAPITAL AND HOUSINGRA JESH DELHI.JANGRAADV
gléck—ll ICommercial OMP (I) (COMM)/7068/2025[26-09-2025 FINANCE LIMITED Vs KOOLOTH| UANGRA(P) 9958726491 OCATE@GMAIL.CO [23-08-2025
JUMANA HASEEN ’ M
no, New Court] . o IAXIS BANK LTD Vs MANOJ|Shobha srshobhagupta@gmai|,
Block-TT Commercial OMP (I) (COMM)/7069/202526-09-2025 KUMAR Gupta(P), 9811192158 Lcom [30-08-2025




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-

REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
ko, New Court . IAXIS BANK LTD Vs DEEPAKShobha srshobhagupta@gmai
Block-TI ICommercial OMP (I) (COMM)/7070/2025[26-09-2025 KUMAR Gupta(P), 0811192158 | com 130-08-2025
‘é?éck_ﬁew Courti s mmercial OMP (I) (COMM)/7071/202526-09-2025 IAXIS BANK LTD Vs ARCHANA 2};%?2(3},) 0811192158 lsrcﬂllflbhagupta@gmal30-08-2025
uo, New Court| . ol AXIS BANK LTD Vs MOHD [SANJEEV litigation@sreslegal.c | o o
Block-II ICommercial IOMP (I) (COMM)/7057/2025|26-09-2025 SABLU PATHAK(P), 0717028845 o 28-08-2025
ko, New Court . oo IAXIS BANK LTD Vs MANDEEP SANJEEV litigation@sreslegal.c | o o
Block-TI ICommercial IOMP (I) (COMM)/7058/2025[26-09-2025 SINGH PATHAK(P), 9717028845 om 28-08-2025
Al;?(;ck—ll\iew COurtCommercial IOMP (I) (COMM)/7059/2025[26-09-2025 IAXIS BANK LTD Vs PRIYA gﬁg&%\(]m 0717028845 Eagatlon@srcslegal.c 28-08-2025
no, New Court] . IAXIS BANK LTD Vs MUKESH [SANJEEV litigation@srcslegal.c
Block-TT ICommercial IOMP (I) (COMM)/7060/2025[26-09-2025 KUMAR PATHAK(P), 0717028845 om 28-08-2025
0. New Court PIRAMAL CAPITAL AND HOUSINGRA JESH DELHIL.JANGRAADV
gléck-ll ICommercial OMP (I) (COMM)/7187/2025 [27-09-2025 IFINANCE LIMITED Vs Satendra JANGRA(P) 0958726491 OCATE@GMAIL.CO [23-08-2025
Kumar ’ M
%ﬁ;ck—ll\iew C(mrtCommercial OMP (I) (COMM)/7186/2025[27-09-2025 IAXIS BANK LTD Vs SURESH S (S}};%tt)zl(ap)y 0811192158 lslisgl;;bhagupta@gmal30_08_2025
0. New Court IPIRAMAL CAPITAL AND HOUSINGRAJESH DELHI.JANGRAADV
%léck—ll ICommercial OMP (I) (COMM)/7176/2025 [27-09-2025 IFINANCE LIMITED Vs Deepu JANGRA(P) 0958726491 OCATE@GMAIL.CO [23-08-2025
Vaishnav ’ M




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE

NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

o. New Court IPIRAMAL CAPITAL AND HOUSINGRA JESH DELHIL.JANGRAADV
40, ICommercial OMP (I) (COMM)/7175/2025 [27-09-2025 IFINANCE LIMITED Vs Harender 9958726491 OCATE@GMAIL.CO [23-08-2025
Block-11 . JANGRA(P),
Jai Bhagwan M
no, New Court] . o Shobha srshobhagupta@gmai|,
Block-TT ICommercial OMP (I) (COMM)/7185/2025 [27-09-2025 IAXIS BANK Vs PUKH RAJJANGIRGupta(P), 0811192158 Lcom 130-08-2025
uo, New Court| . o AXIS BANK LTD Vs GAURAV SANJEEV litigation@sreslegal.c | o o
Block-II ICommercial IOMP (I) (COMM)/7177/2025 [27-09-2025 NAGAR PATHAK(P), 0717028845 o 28-08-2025
ko, New Court . o IAXIS BANK LTD Vs GURINDER [SANJEEV litigation@sreslegal.c | o o
Block-IT Commercial OMP (I) (COMM)/7178/2025 27-09-2025 KAUR PATHAK(P), 717028845 om 28-08-2025
ko, New Court . o . SANJEEV litigation@sreslegal.c | o o
Block-TI ICommercial OMP (I) (COMM)/7179/2025 [27-09-2025 IAXIS BANK LTD Vs Jainav Khatun PATHAK(P), 0717028845 om 28-08-2025
no, New Court] . o SANJEEV litigation@sreslegal.c | o o
Block-II ICommercial OMP (I) (COMM)/7180/2025[27-09-2025 IAXIS BANK LTD Vs IRSHAD PATHAK(P), 0717028845 lom 28-08-2025
MTOYOTA FINANCIAL SERVICES
g?(;ck_gew CourtCommercial OMP (I) (COMM)/7181/2025 [27-09-2025 INDIA LIMITED Vs RAGHUgﬁ:}éwa. ®) 8376049807 2gvcooclialteashok.1@gm 16-09-2025
SINGH RAJPUT 2774 I, :
(0, ~New C(mrtCommercial OMP (I) (COMM)/7182/2025[27-09-2025 ;FI\?]S){SXTZEIMI;%IEZADNSISA%AEJERS\{II\TC(?SRahul . 8376049807 afivocateashok.l@gm 16-09-2025
Block-11 55 Bhardwaj(P), ail.com
(0, ~New CourtCommercial OMP (I) (COMM)/7183/2025[27-09-2025 FIFI\(I)IS){&T?INFI%\]IE?CIVASL DSE;?I\ZIISEEERahul 8376049807 advocateashok.1@gm 16-09-2025
Block-11 Bhardwaj(P), lail.com

SINGH 7057




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

MTOYOTA FINANCIAL SERVICESRahul advocateashok.1@gm

ICommercial OMP (I) (COMM)/7184/2025[27-09-2025 INDIA LIMITED Vs MUNENDRA| . 8376049807 . 1@8 16-09-2025
Bhardwaj(P) ail.com

SHARMA 6689 L, :

4o, New Court|
Block-11

28 SH. LAL SINGH,SOUTH- Shantanu

EAS BENTLEY SYSTEMS INC. AND
PISTRICT JUDGE T CS(COMM) 702/2025 01-09-2025 IANR. Vs GURUPRASAD%;I;:Z:im

ICHINNARI AND ANR.
Irfan

M/s BT SOLDERS PRIVATE
LIMITED Vs THE
MANAGEMENT, M/s GE T AND
D INDIA LIMITED AND ANR.

0120-4059300 [shantanu@anandaj22-08-2025

EX.(COMM) 1309/2025 01-09-2025 IATUL RATHI (9810540219 atulgnrathi@hotmio5-08-2025

EX.COMM -AWARD BY| IAXIS BANK LTD Vs SHANKARMAYANK

IARB.COMM 68/2025 02-09-2025 SARKAR MAHAJAN 0873347330 mayank_mahajanc18-08-2025
IARB.A.(COMM) 04/2025 02-09-2025 E,},III)) ADII\IDDEI:TIII{ Vs YES BANKI;IE‘ERMA; 0958874062 NOT MENTIONED |31-08-2025
CS(COMM) 716/2025 04-09-2025 %ERGULATI Vs SUSHMABI hHALI]STIIJ\IRAIE}iR 0871140932 bhatnagar2100@g101-09-2025
. M/s TECTONICUS SERVICES(I)
i’gggﬁ‘M AWARD  BYl /50525 06-09-2025 PVT. LTD. Vs M/s TECHNYSISS A0 1Y 19958810002 sc@juristrust.in  [02-09-2025
: IENGINEERING PVT. LTD.
UNIQUE LOGISTICS
CS(COMM) 719/2025 06-09-2025 i,l\gsgg T{(%EAL Vs A%%Igggﬁ!}igbs HI 0811585062 samdarshi.sanjay@o3-09-2025
SINGH SETHI AND ORS.
CS(COMM) 721/2025 08-09-2025 g/ll\ézRG I(’)I({)I%X’\I":E)(I)JII)M(I:’I'Em uD IS Vs %NAEKAL 0819600925 daniyalk18 @gmail |03-09-2025
EX.COMM -AWARD BY]| IANKITA AGRAWAL Vs| RAJIV
IARB.COMM 71/2025 09-09-2025 IAKANSHA BHARGAVA Il}ANJj:BI 8586087906 advocaterajivranja/01-09-2025
BENTLEY SYSTEMS AND ANR.
\Y% POWERTREK  UTILITYANKUR
CS(COMM) 730/2025 11-09-2025 SERVICES PRIVATE LIMITEDKATYAL 0811809439 ankurkatyal @askl€10-09-2025
IAND ORS.
HVI/S INUIVIDORK UINL
IADVERTISING AND RAJEEV
CS(COMM) 731/2025 11-09-2025 MARKETING CO. Vs M/s KAPOOR 9899785517 info@kandbpartne|01-09-2025

FOREVER EXIM INDIA PVT

rTh



mailto:shantanu@anandandanand.com
mailto:atulgnrathi@hotmail.com
mailto:mayank_mahajan05@yahoo.com
mailto:bhatnagar2100@gmail.com
mailto:sc@juristrust.in
mailto:samdarshi.sanjay@gmail.com
mailto:daniyalk18@gmail.com
mailto:advocaterajivranjan@gmail.com
mailto:ankurkatyal@asklegal.co.in
mailto:info@kandbpartners.com
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29 IMS.

JUDGE

NIKHILSOUTH-

ICHOPRA, DISSTRICTEAST

BENTLEY SYSTEMS AND ANR.ANKUR

CS(COMM) 737/2025 15-09-2025 'Vs MANSON’S PVT. LTD. KATYAL 0811809439 ankurkatyal@askld11-09-2025
IVI/S LAYDA IVINS IIEALITT AIND)|
ARD BEAUTY SPA PVT. LTD Vs MAN
?lilscg?)dl\lle -AW. BY| 73/2025 16-09-2025 INDIA TOURISM glli: OUDEIARY 9891384449 choudhary.hemanti12-09-2025
- DEVELOPMENT
NDDNAD ATINN
R PINTOO
CS(COMM) 739/2025 16-09-2025 KSHETRESH KU MISHRATHAKUR &9811116078 pintoothakuro369(02-09-2025
Vs ZUBAIR AND ANR.
SONU VIVEK
CS(COMM) 746/2025 17-09-2025 STATE BANK OF INDIA VSAMIT SINGH (7011848843 amit.advocate13@g15-09-2025

BALESHWAR

18 BLOCK 1 18
BLOCK 1

ICS/COMM/708/2025/01.09.2025

MAKKAR

MANJU KAIN|
VS. RAHUL

[IVISHAL
RANJAN

8447789392

IRANJANVIS

ICS/COMM/707/2025 [01.09.2025

INDIA
ENGINEERS
VS. M/S
BUILDING

RAJAT GUPTA

8178540999

IADVOCATER

ICS/COMM/710/2025 [02.09.2025

OF INDIA VS,
SHAMSHER
ALIL

UNION BANK|

IDHANANJAY
IKUMAR

9312872882

N/A

ICS/COMM/732/2025 10.09.2025

OF INDIA VS,
SATBIR
SINGH

STATE BNAK

IVARUN
ICHANDOK

9818365119

ICHANDERS(

ICS/COMM/735/2025 12.09.2025

RAMANDEEP
VS.
LANDPARK
APARTMENT

SUMIT
[IVIRMANI

9873245548

IVIRMANILA]

ICS/COMM/736/2025 12.09.2025

PLATFORMS
PVT. LTD. VS,
SAGARU
PUNJABI

IANANT MALIK

9999998560

IANANT@AM|

ICS/COMM/740/202516.09.2025

STATE BANK|
OF INDIA VS,
GEETA

DHARMENDER
SINGH

8800784740

SHUBHILG67.

ICS/COMM/742/2025 16.09.2025

TOURISM
PVT. LTD. VS,
GLOBAL
TECHNOLOG

HIMANSHU
IMAKKAR

8168060043

IADV.HIMAN|

ICS/COMM/748/2025(17.09.2025

VIS DT
COMPUTECH
PVT. LTD. VS,
KUSUMA

RAPRTIT AT

IGAURAV
HARNAL

9873377366

IGAURAVHA]



mailto:ankurkatyal@asklegal.co.in
mailto:choudhary.hemant@hotmail.com
mailto:pintoothakur0369@gmail.com
mailto:amit.advocate13@gmail.com
mailto:RANJANVISHAL@GMAIL.COM
mailto:ADVOCATERAJAT.LEGAL@GMAIL.COM
mailto:CHANDERSOFVARUNCHANDIOK@GMAIL.COM
mailto:VIRMANILAWCO@GMAIL.COM
mailto:ANANT@AMAMTAMLEGAL.COM
mailto:SHUBHIL673@GMAIL.COM
mailto:ADV.HIMANSHUMAKKAR@GMAIL.COM
mailto:GAURAVHARNAL@HOTMAIL.COM
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14

ICOMMERCIAL SUIT

BANK VS,

IAMIT KUMAR|

ICS/COMM/770/2025 23.09.2025 THE SINGH 7838773507 SINGHAMIT]
DISCOUONT
DITADMAOCN
IATUL
MALHOTRA |AJIT KUMAR|
ICS/COMM/778/2025 24.09.2025 VS. SHIVAMIGOLA 9810323655 IAJITGOLA2(¢
KUNWAR
ENERGY
SYSTEMS VS,
ICS/COMM/780/202525.09.2025 M/S HEXXA[KARTIK 9999605495 ISGAA.LAW@
GEO
IINTEAX
TECHNOLOG
ICS/COMM/792/2025 |26.09.2025 IES VS.KARAMVEER (9891396019 KARAMVEE]
KHAJA
RAQHEED
ICS/COMM/788/202526.09.2025 s\éDUSTRIES IARUN SANJAY 9899500164 IARJUNSANJ|
IABHIMANYA
DUSYANT
KUMAR VS.MARKENDAY
ICS/COMM/796/2025 27.09.2025 M/S N.S|GUPTA 9250950582 MARKANDA|
IASSOCIATES
SURJEET exalliance.vi
OMP CHADHA VS, s
(1)/COMM/83/2025 18.09.2025 IASHIMARA IMANA SINGH |9810182555 Xf:l(@glnall.c
HOUSING
SURJEET exalliance.vi
OMP CHADHA VS, s
(1)/COMM/84/2025 18.09.2025 IASHIMARA IMANA SINGH (9810182555 X;ell:@gmall.c
HOUSING
DTV VS.ANJU
OMP/COMM/59/25 [18.09.2025 IAVNG INFRA BHUSHAN 9810298766 IANJUBHUSH
ELECTRIC
OMP(I)/COMM/90/2 MOBILITY SANJEEV litigation@s
5 24.09.2025 IVS. PATHAK 9717028845 rcslegal.com

REINVENT



mailto:SINGHAMIT0071@GMAIL.COM
mailto:AJITGOLA2011@GMAIL.COM
mailto:SGAA.LAW@GMAIL.COM
mailto:KARAMVEER@LEKANALYTICO.COM
mailto:ARJUNSANJAY23@GMAIL.COM
mailto:MARKANDAYGUPTA@YAHOO.COM
mailto:ANJUBHUSHAN@HOTMAIL.COM

S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

30 ISH.

IKUMARI

VRINDA|

SOUTH-
[EAST

14

COMMERCIAL SUIT

CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER

ICS/COMM/708/2025 01.09.2025 % KAIN  VS. RAHULYR%LN 8447789392 RANJANVISHAL@31.08.2025
M/S EAST INDIA ENGINEERSRAJAT

ICS/COMM/707/2025 01.09.2025 VS. M/S BUILDING PVT. LTD. |GUPTA 8178540999 IADVOCATERAJAT|31.08.2025

ICS/COMM/710/2025 02.09.2025 gml\;lf&NfHOF INDIA VS’EUMA?{NJAY 0312872882 N/A 01.09.2025

ICS/COMM/732/2025 10.09.2025 S?’%EIIZR ]SSE\TAé(H OF INDIA VS.X%RAENDOK 0818365119 ICHANDERSOFVAHK09.09.2025
RAMANDEEP VS. LANDPARKSUMIT

ICS/COMM/735/2025 12.09.2025 IAPARTMENT VIRMANI 0873245548 VIRMANILAWCO@11.09.2025
PATI PLATFORMS PVT. LTD. VS.ANANT

ICS/COMM/736/2025 12.09.2025 SAGARU PUNJABI RASOI MALIK 9999998560 IANANT@AMAMTA11.09.2025

ICS/COMM/740/2025 16.09.2025 g{%ﬁi BANK OF INDIA VS‘ERILSHINH GIFEIND 8800784740 SHUBHIL673@GM15.09.2025
[UNIQUE TOURISM PVT. LTD.HIMANSHU

ICS/COMM/742/2025 16.09.2025 VS. GLOBAL TECHNOLOGIESMAKKAR 8168060043 IADV.HIMANSHUNM15.09.2025
PVT. LTD.
M/S KBC COMPUTECH PVT.GAURAV

ICS/COMM/748/2025 17.09.2025 L'I/‘D. VS. KUSUMA BABULAL HARNAL 0873377366 GAURAVHARNAL(16.09.2025

ANARA BANK VS. THEAMIT KUMAR|

ICS/COMM/770/2025 23.09.2025 SISCOUONT PHARMASCY SINGH 7838773507 SINGHAMIT0071@22.09.2025

ICS/COMM/778/2025 24.09.2025 ﬁ%l ARLH‘HOTRA VS. SHIVAM g‘gITAKU IAR9810323655 AJITGOLA2011@Gl|23.09.2025
M/S UNILINE ENERGY]|

ICS/COMM/780/2025 25.09.2025 SYSTEMS VS. M/S HEXXA GEOKARTIK 0999605495 SGAA.LAW@GMAIJ24.09.2025
SYSTEMS

ICS/COMM/792/2025 26.09.2025 i{NHTiﬁ BTAES:(I:{IEIEgLOGIES VS‘KARAMVEER 9891396019 KARAMVEER@LE]25.09.2025



mailto:RANJANVISHAL@GMAIL.COM
mailto:ADVOCATERAJAT.LEGAL@GMAIL.COM
mailto:CHANDERSOFVARUNCHANDIOK@GMAIL.COM
mailto:VIRMANILAWCO@GMAIL.COM
mailto:ANANT@AMAMTAMLEGAL.COM
mailto:SHUBHIL673@GMAIL.COM
mailto:ADV.HIMANSHUMAKKAR@GMAIL.COM
mailto:GAURAVHARNAL@HOTMAIL.COM
mailto:SINGHAMIT0071@GMAIL.COM
mailto:AJITGOLA2011@GMAIL.COM
mailto:SGAA.LAW@GMAIL.COM
mailto:KARAMVEER@LEKANALYTICO.COM

S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
M/S SHRI HARI INDUSTRIESARUN
ICS/COMM/788/2025 26.09.2025 VS. ABHIMANYA KHANNA SANJAY 9899500164 IARJUNSANJAY23(25.09.2025
DUSYANT KUMAR VS. M/SMARKENDAY
ICS/COMM/796/2025 27.09.2025 N.S. ASSOCIATES GUPTA 0250950582 MARKANDAYGUP|26.09.2025
SURJEET CHADHA VS, exalliance.vivek@
IOMP (I)/COMM/83/2025 [18.09.2025 'ASHIMARA HOUSING MANA SINGH 9810182555 gmail.com 17.09.2025
SURJEET CHADHA VS. exalliance.vivek@
(OMP (I)/COMM/84/2025 [18.09.2025 'ASHIMARA HOUSING IMANA SINGH 9810182555 gmail.com 17.09.2025
IANJU
OMP/COMM/59/25 18.09.2025 DTV VS. AVNG INFRA BHUSHAN 0810298766 IANJUBHUSHAN @[17.09.2025
DRIVEO ELECTRIC MOBILITYSANJEEV litigation@srcsleg
OMP(I)/COMM/90/25  24.09.2025 VS. REINVENT AGROCHAIN |PATHAK 2717028845 |} Com 23.09.2025
31 g‘:ﬁ(ﬁf v GROVERIS:XgH' ONEg7  COMMUNICATIONS ;...
COMMERCIAL SUIT ICS (COMM)/631/2025 01-08-2025 LTD Vs VENNAVARAMVashisht(P) 8510004533 lhardik@kdatta.in 45864
PRADEEPA REDDY ’
INC MAINTENANCE SERVICEShiva
COMMERCIAL SUIT ICS (COMM)/630/2025 01-08-2025 LLP Vs ATUL GUPTA ANDKhandelwal(P|9899067668 lawshivakhandelwig5866
IANR ),
. CaR. One97 Communications Ltd Vs Gaurav .
MISC. APPLICATION Misc DJ/830/2025 01-08-2025 ShVenkata Rama Rao Alapati  Jain(P), 0811074162 not provided 45866
M/S PSA NITROGEN LIMITED Devesh
COMMERCIAL SUIT ICS (COMM)/647/2025 05-08-2025 IAND ANR Vs WASI PSAMalan(P) 0758321008 lawintotollp@gmaig5868
SYSTEMS ’
DETZET FdIIIlS IIUld LT (DI TULSTI
Paints Division) Vs  Shilpi Pramanshi
COMMERCIAL SUIT ICS (COMM)/666/2025 13-08-2025 Kesharawani Proprietor of M/SS(P) 0010539533 pramansi@outlook45871
Gauri Arnament And ’
X ged X
lVl/D DHRILD INURSIINGOATIAY
MUDUNGOPAL ENGINEERSVi dur
COMMERCIAL SUIT ICS (COMM)/664/2025 14-08-2025 PVT LTD Vs M/SKamra(P) 0818636833 office.advocate.sang45876
ICONQUERENT CONTROL ’
CVQTEMC DY/TTTIN AN AND
M/S Real Techno Energy andra'en dra
COMMERCIAL SUIT ICS (COMM)/665/2025 14-08-2025 Gas Pvt Ltd Vs V B Holding PVtya‘:iav(P) 0312046733 yvadavrazen@gmail45879
Ltd ’



mailto:ARJUNSANJAY23@GMAIL.COM
mailto:MARKANDAYGUPTA@YAHOO.COM
mailto:ANJUBHUSHAN@HOTMAIL.COM
mailto:hardik@kdatta.in
mailto:lawshivakhandelwal@gmail.com
mailto:lawintotollp@gmail.com
mailto:pramansi@outlook.com
mailto:office.advocate.sanjeev@gmail.com
mailto:yadavrazen@gmail.com

S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE

NUMBER

ADVOCATE EMAIL
ID

DATE OF E-
FILING

21

COMMERCIAL SUIT

ICS (COMM)/680/2025

20-08-2025

MODERN HEALTH CARE Vs
M/S NESTIVA MEDICARE AND
ORS

Rohit
Mishra(P),

9560575319

pnm.advi1964@gmj

45883

COMMERCIAL SUIT

ICS (COMM)/679/2025

20-08-2025

STATE BANK OF INDIA Vs MRSuchita

ILALIT KUNAR

Dixit(P),

8896932838

agnohotrisuchita@

45884

COMMERCIAL SUIT

ICS (COMM)/684/2025

26-08-2025

[Eezpack Pvt Ltd Vs Shri AlokRAGHAV

Kumar Ranjan

SAROOP(P),

0999462358

ragsar.saroop@gm

45890

COMMERCIAL SUIT

ICS (COMM)/687/2025

27-08-2025

IALASKA RUBBERS PVT LTD
Vs M/S G B Tandon and Co

SIDDHARTH
A SAIN(P),

0810617275

sainassociates55@

45892

EXECUTION PETITION

EXECUTION
(COMM)/301/2025

27-08-2025

MOHD SAMI Vs
KUMAR

PARVEEN

PUBLIC
PROSECUTO
R(P),

not provided

not provided

45896

IARBITRATION
CONCILIATION ACT

OMP (COMM)/55/2025

28-08-2025

SMT GUDDI DEVI Vs
BANK LTD AND ANR

YES

LALIT
'YADAV(P),

9958874062

not provided

45894

COMMERCIAL SUIT

ICS (COMM)/699/2025

29-08-2025

IKOTAK MAHINDRA PRIME
LTD Vs SHUBHAM
CHAUDHARY (BORROWER)
AND ANR

Kushal
Kumar(P),

9958724670

lkushal. kumar@ery

45894

EXECUTION PETITION

[ExCOMM - Award by Arb
IComm/67/2025

29-08-2025

KOTAK MAHINDRA BANK LTD
Vs MOHD ASIF

DEEPJYOT
SINGH(P),

0811997661

deepjyot.singh@ya|

45894

32 ISH.
[KUMAR

BHUPESH

SOUTH-
[EAST

COMMERCIAL SUIT

ICS (COMM)/631/2025

01-08-2025

ONEo97 COMMUNICATIONS
LTD Vs VENNAVARAM
IPRADEEPA REDDY

Hardik
Vashisht(P),

8510004533

lhardik@kdatta.in

45864

COMMERCIAL SUIT

ICS (COMM)/630/2025

01-08-2025

INC MAINTENANCE SERVICE
LLP Vs ATUL GUPTA AND
IANR

Shiva
Khandelwal(P|
),

9899067668

lawshivakhandelw:

45866

MISC. APPLICATION

Misc DJ/830/2025

01-08-2025

Oneg7 Communications Ltd Vs
ShVenkata Rama Rao Alapati

Gaurav
Jain(P),

0811074162

not provided

45866

COMMERCIAL SUIT

ICS (COMM)/647/2025

05-08-2025

M/S PSA NITROGEN LIMITED
IAND ANR Vs WASI PSA|
SYSTEMS

Devesh
Malan(P),

0758321008

lawintotollp@gmai

45868

COMMERCIAL SUIT

CS (COMM)/666/2025

13-08-2025

DETFET FAIIItS IIIUId LU (DOr TUISII|
Paints Division) Vs Shilpi
Kesharawani Proprietor of M/S
Gauri Arnament And

) & 2EYY | ro

Pramanshi
S(P),

9910539533

pramansi@outlook

45871



mailto:pnm.adv1964@gmail.com
mailto:agnohotrisuchita@gmail.com
mailto:ragsar.saroop@gmail.com
mailto:sainassociates55@gmail.com
mailto:kushal.kumar@eruditelegal.asia
mailto:deepjyot.singh@yahoo.com
mailto:hardik@kdatta.in
mailto:lawshivakhandelwal@gmail.com
mailto:lawintotollp@gmail.com
mailto:pramansi@outlook.com

S.NO COURT
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CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS

RESPONDENT NAME

ADVOCATE

ADVOCATE

MOBILE
NUMBER

ADVOCATE EMAIL
ID

DATE OF E-
FILING

INFRASTRUCTURE LTD

V. [INLE NURS N ATIAY
MUDUNGOPAL ENGINEERSVi dur
COMMERCIAL SUIT ICS (COMM)/664/2025 14-08-2025 EXT LTD Vs co M(; SKamra(P), 0818636833 office.advocate.sang5876
NQUERENT NTROL
QVQ"I‘QIT“/IQ DIYTITID AN ANTD
M/S Real Techno Energy andra'en dra
COMMERCIAL SUIT ICS (COMM)/665/2025 14-08-2025 Gzhs Pvt Ltd Vs V B Holding PVtya.:iav(P), 0312046733 yadavrazen@gmail45879
Lt
MODERN HEALTH CARE Vs Rohit
22 COMMERCIAL SUIT ICS (COMM)/680/2025 |20-08-2025 1(\)’[1/{2 NESTIVA MEDICARE ANDMishra(P), 09560575319 pnm.advi964@gmi45883
STATE BANK OF INDIA Vs MRSuchit . .
COMMERCIAL SUIT ICS (COMM)/679/2025 20-08-2025 LALIT KUNAR S Dliliittl?), 88906932838 agnohotrisuchita@45884
COMMERCIAL SUIT ICS (COMM)/684/2025 [26-08-2025 Eezpack Pvt Ltd Vs Shri AlokRAGHAV 9999462358 ragsar.saroop@gm45890
Kumar Ranjan SAROOP(P), *
IALASKA RUBBERS PVT LTD SIDDHARTH . .
COMMERCIAL SUIT ICS (COMM)/687/2025 27-08-2025 Vs M/S G B Tandon and Co A SAIN(P), 0810617275 sainassociates55@345892
EXECUTION MOHD SAMI Vs PARVEENPUBLIC
EXECUTION PETITION (COMM)/301/2025 27-08-2025 KUMAR ﬁl({IgSECUTO not provided  not provided 45896
b
IARBITRATION SMT GUDDI DEVI Vs YESLALIT .
CONCILIATION ACT OMP (COMM)/55/2025  |28-08-2025 BANK LTD AND ANR YADAV(P), [9958874062  motprovided 45894
KOTAK MAHINDRA PRIME
LTD Vs SHUBHAMKushal
COMMERCIAL SUIT ICS (COMM)/699/2025 29-08-2025 CHAUDHARY (BORROWER)Kumar(P), 0958724670 lkkushal.kumar@ervy45894
IAND ANR
[ExCOMM - Award by Arb| KOTAK MAHINDRA BANK LTDDEEPJYOT . .
EXECUTION PETITION Comm/67/2025 29-08-2025 Vs MOHD ASIF SINGH(P), 0811997661 deepjyot.singh@ya45894
33 IMS. NEERASOUTH- ITS PROPRIETOR RISHI
IBHARIHOKE, EAST EXECUTION 01-00-202 MAHENDRU ABHINAYV]| 110065320 01-00-202
IDISTRICT (COMM.)/312/2025 9-2025 Vs M/S A N TEXTILETYAGI 9711996053 9-2025
JUDGE(COMMERCI THROUGH ITS PARTNER|
AL COURT)
M/S UNION BANK OF INDIA rajendra
ICS (COMM)/700/2025 01-09-2025 X;gHRI RACHIT ARORA ANDyaJdav 0312046733 [ 29-08-2025
RENU DEVI Brijesh
ICS (COMM)/703/2025 01-09-2025 Vs M/S SIMPLEXgl‘::l'[;:::a 0899222783 e - 30-08-2025



mailto:office.advocate.sanjeev@gmail.com
mailto:yadavrazen@gmail.com
mailto:pnm.adv1964@gmail.com
mailto:agnohotrisuchita@gmail.com
mailto:ragsar.saroop@gmail.com
mailto:sainassociates55@gmail.com
mailto:kushal.kumar@eruditelegal.asia
mailto:deepjyot.singh@yahoo.com
mailto:Iegalabhinav@gmail.com
mailto:yadavrazen@gmail.com
mailto:lawsolutionpoint@gmail.com

S.NO COURT

DISTRICT COURT ROOM

ICommercial Suit|

CASE TYPE

Commercial Suit

CASE NUMBER

DATE

REGISTRATION

OFPETITIONER

RESPONDENT NAME

NAME VSADVOCATE

ADVOCATE

MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

(COMM.)/318/2025

Vs M/s Dynamic Print Grafix

AAIN VY ANURA L NUK Ur
MESSRS RAJ TIMBER|
[EXECUTION KAILASH
(COMM.)/311/2025 02-09-2025 TRADERS CHANDRA 9810675135 [~ 28-08-2025
: Vs Harvinder Singh Sahni Prop
nf WA LI Q Puiliankh
Ex.COMM - Award by BLIRPVTLTD Rakesh | | Y
lArb. Comm./69/2025  [0370972025 'Vs NAVEEN YADAV Kumar 9711771000 29-08-2025
M/S SHRI BAJRANG POWER|
IAND ISPAT LIMITED SUDARSHAN|
ICS (COMM)/713/2025 03-09-2025 Vs M/S NOHAR CHAND LOHABANSAL 9810132015 [~ 02-09-2025
BHANDAR AND ORS.
MESSRS JBV Mobile Solution
[EXECUTION 04-00-202 Vs SERVICE ANDPardeep 8-860062 dheeraj.sharmayo 18-08-202
(COMM.)/314/2025 4-09-2025 COMMUNICATION Sharma 550906293 |6 @gmail.com 5
SOLUTIONS
Misc DJ/952/2025 08-09-2025 ‘I\ITSEA)WLIAN‘L AGGARWAL baisoygra"eengg68212605 - 04-09-2025
EXECUTION 10-09-2025 M/s VINAYAK OFFSET IA.K. Singh 0811689661 e 02-09-2025

ICS (COMM)/724/2025

10-09-2025

BENTLEY SYSTEMS INC. AND
IANR.

Vs MR. ASHOK|
INARAYANASWAMY AND ANR.

PUNEET
IAHUJA

0120-4059300

05-09-2025

ICS (COMM)/725/2025

10-09-2025

MR. TAJINDER SINGH|
SANDHU
Vs KARUR VYSYA BANK LTD.

TAJINDER
SINGH
SANDHU

8700372637

- 03-09-2025

ICS (COMM)/727/2025

11-09-2025

MR ASHOK JHALANI
Vs M/S RSPL LIMITED

Kailash
Chandra
Joshi

09810202014

— 05-09-2025

ICS (COMM)/728/2025

11-09-2025

SYNAPSEINDIA
OUTSOURCING PVT. LTD. AND
IANR.

Vs INFO EDGE (INDIA) LTD.

BHUVANESH
SEHGAL

810149006

- 09-09-2025

Misc DJ/962/2025

11-09-2025

Niraj Jain
Vs Saanchit

Sharma

Brijesh|

- 04-09-2025

OMP (COMM.)/60/2025

19-09-2025

BALAJI
IAND ORS
Vs TVS CREDIT SERVICES
LIMITED

AGRO SOLUTIONS

Sahil Kakkar

7838276040

16-09-2025

EXECUTION
(COMM.)/328/2025

19-09-2025

SANDEEP KUMAR AGGARWAL
Vs HARJI ENGINEERING
WORKS PVT LTD and Ors.

PUBLIC
PROSECUTO
R

0266130562

- 19-09-2025



mailto:kailashadv@gmail.com
mailto:rakesh.advocatel8@gmail.com
mailto:legal@unitedworld.co.in
mailto:advsinghak05@gmail.com
mailto:shantanu@anandandanand.com
mailto:Mcllawoffices@gmail.com
mailto:adv.sahilkakkar@gmail.com

S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
ICANARA BANK AMIT SINGH
ICS (COMM)/754/2025 20-09-2025 Vs M/S RAJ STORE AND ANR. 8454059302 19-09-2025
M/S RSPL LTD. UMAR
ICS (COMM)/756/2025 22-09-2025 Vs ROZANA RUMLQEII{I{JK 9810134793 17-09-2025
ICOMMERCE PVT. LTD.
M/S BHARTI AIRTEL LIMITED
OMP RAKESH
23-09-2025 Vs MR. RAMESH CHAUDHARY| 19-09-2025
(COMM.)/85/2025 IAND ANR KUMAR
ICENTRAL BANK OF INDIA RAKESH
ICS (COMM)/764/2025 23-09-2025 'Vs TARA CHAND AND ORS. KUMAR 0968076150 17-09-2025
DRIVEO ELECTRIC MOBILITY|
OMP 54-00-202 IPRIVATE LIMITED SANJEEV 170288 10-00-202
(COMM.)/88/2025 4-09-2025 Vs REINVENT AGROCHAINPATHAK 9717 45 9-2025
PRIVATE LIMITED
[EXECUTION o M/S Hair Master Salon Pvt Ltd Jaspreet jaspreet.kapur@g |
(COMM.)/344/2025 27-09-2025 Vs Samita Wasandi Singh Kapur 9650145159 mail.com 01-09-2025
MINTILA TEUCITINULUGILY|
(INDIA) LIMITED KARMVEER|
ICS (COMM)/795/2025 27-09-2025 Vs MR BISWAJIT ACHARYAKARMVEER 9891396019 [ 24-09-2025
PROPRIETOR OF M/S AMBIKA|
BT ROTRONICNQ



mailto:amit.advocate13@gmail.com
mailto:allipcare@gmail.com
mailto:litigation@srcslegal.com
mailto:karamveer@lexanalyatico.com

S.NO COURT

34  [MS. NIRJA BHATIA,

ILD.
JUDGE

DISTRICT]

(COMMERCIAL
ICOURT-07)DIGITAL
SOUTH-EAST,
SAKET COURT

DISTRICT COURT ROOM

SOUTH-
[EAST

CASE TYPE

INIL

CASE NUMBER

ICS (comm)

DATE
REGISTRATION

704/2025

OFPETITIONER

NAME

RESPONDENT NAME

01.09.2025

VSADVOCATE

Theta
Investment
/s Wilson|
Engeeniring

ADVOCATE
MOBILE
NUMBER

'Sushil Shukla

ADVOCATE EMAILDATE OF E-

ID

9582483990

FILING

ssalegal.09@

ICS (comm)

705/2025

01.09.2025

M/S Krishan|
Kariye v/s|
M/s Punjabi
By Nature

lVipin Yadav

9625323394

vipinyadavg

ICS (comm)

718/2025

04.09.2025

Vinod kumar|
vadav v/s|
Raju Ram

[Dayanand
Pandey

9971057511

advnpandey

ICS (comm)

726/2025

10.09.2025

M/S Prakartik|
Samvardhan
v/s Belu Devi

|Abhinav Garg

9810196968

adv.abhinavg

ICS (comm)

752/2025

18.09.2025

Rakesh Jaina)
Vs M/S INT]
Solutions

lJAkshay Dhawan|

9968305242

adv.dhawani

ICS (comm)

757/2025

19.09.2025

Bank of India|
Vs Mr Suraj|
Kumar Muni

Kumar
Vishvajeet

9718909886

adv.vishwaje

ICS (comm)

470/2025

31.05.2025

UIre g
Communicati
on vs Prakash|
Chitra

MAandira

Srishti
Dhoundiyal

9910634753

s.dhoundiyal

ICS (comm)

785/2025

25.09.2025

M/S Plus UV
Solutions Pvt
Ltd

Satya

Yashprakashara
n

prakasharan &

7763088371

satyaprakash

ICS (comm)

786/2025

25.09.2025

IAdobe
Incorporated
VS Tushal|
Mittal

Ms Aarshia Behl

9818061242

aarsha@saik]

IOMP (comm)

57/2025

01.09.2025

Delhi
Development
Authority Vs
Hardik Gupta

Rais and Soni

9910072693

divijz4@live
.COIM

(OMP (comm)

61/2025

19.09.2025

Neetu Thakur
Vs Yes Bank
Ltd

JAnupam
Dwivedi

9891629964

anupanadvsd

OMP(I) (comm)

86/2025

23.09.2025

M/S  Bharti|
Airtel Ltd Vs
Mrs Biml
Devi

Kunwar Singh

9939181605

IKPSADVOCA

IOMP (comm)

87/2025

23.09.2025

M/S  Bharti

Kehar Singh

|Airtel Ltd VsKunwar Singh

9939181605

IKPSADVOCA



mailto:ssalegal.09@gmail.com
mailto:vipinyadav3@gmail.com
mailto:advnpandey@gmail.com
mailto:adv.abhinavgarg@gmail.com
mailto:adv.dhawan18@gmail.com
mailto:adv.vishwajeet@gmail.com
mailto:s.dhoundiyal@saikrishnaassociates.com
mailto:satyaprakashsharan@gmail.com
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mailto:divij24@live
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S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
M/S Inte: Pooja
OMP(I) (comm) 93/2025 27.09.2025 %zl‘);t;l;ti:iOVSChaudhary &9871169411 legal.poojach
Pvi Ltd Pranav Goyal
M/S Metal
[Exe (comm) 77/2025 17.09.2025 Gems VsKK Tiwari 999377994 lkesharikuma
Stesalit Ltd.
|Airtec Electro|
Misc DJ 972/2025 15.09.2025 vision VsGovind Suri 8130909187 litigation@sy
Santosh
35 SH. RAJ KUMARSOUTH-
TRIPATHI, IEAST
IDISTRICT . VJULKA RUBBERS V/SPAWAN nk i
JUDGE(COMMERCI 39 BlockIi OMP (COMM.)/56/2025 01-09-2025 INDRAPRASTHA / KAWRANI 9999989589 gfgfco:’wram@g 30.08.25
AL COURT)
EXECUTION JATIN RAJ TANWAR Vs SiyasatMANOHAR
(COMM.)/310/2025 01-09-2025 Singh Bhola NAAGAR 0891836646 naagarmanohar@g18.08.25
CS (COMM)/701/2025 01-09-2025 g%l) MEHTA v/ S%m 9711285445 adv.arjunbhaskar@9.08.25
CS (COMM)/706/2025 02-09-2025 iﬁg,g:?((} SOLUTION  V/S gml} 0818485171 prabhu.dayall.adv(29.07.25
IAAYUSH DALMIA V/S KBCOBHIRUP bhi h
CS (COMM)/709/2025 02-09-2025 COMPUTECH / GHOSH 0319240201 ;)naifclg:ﬁhos @g 30.08.25
DEVENDER KUMAR KASHYAPNITIN SINGH| (I i
OMP (COMM.)/58/2025 11-09-2025 'Vs CHANDER II\J/[UNI KATHA% A’[(‘} 0818480105 a‘;;i Sclgﬁjh 1964@gm 09.09.25



mailto:legal.poojachaudhary@gmail.com
mailto:kesharikumar.k@gmail.com
mailto:litigation@surico.in
mailto:naagarmanohar@gmail.com
mailto:adv.arjunbhaskar@gmail.com
mailto:prabhu.dayall.advocate@gmail.com

S.NO COURT DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

RESPONDENT NAME

NAME VSADVOCATE

ADVOCATE
MOBILE

NUMBER

ADVOCATE EMAIL
ID

DATE OF E-
FILING

WD 40 ManufacturingSUDARSHAN legal @unitedworld
CS (COMM)/733/2025 12-09-2025 Company Vs Maple Car CareKUMAR 9810132015 10.09.25
Private Limited BANSAL [Unitedip@unitedw|
RAS IAMIT KUMAR| .
CS (COMM)/734/2025 12-09-2025 JYOTI Vs JAGDISH P AD& MONIKA9899911324 AM Ple.galsomnons 08.09.25
SHARMA KUMARI @gmail.com
IABHISHEK
EXECUTION oo MS MODI INFOSOL PVT LTDGAUTAM &9811000519,971 .
(COMM.)/322/2025 16-09-2025 Vs MS JOHAR COMPUTERS  SURUCHI 1357001 suruchi.m14@gmaj08.09.25
MITTAL
M/ S A RSUND RISE FREIGHT] IAN manishkohliandec
CS (COMM)/743/2025 16-09-2025 FORW. ERS PVT. LTD. Vs ISH 9810055591 ompany2gmail.co [22.08.25
M/s ADITYA BIRLA FINANCEKOHLI i Y * e
LTD.
|Alankit Assignments Limited Vs .
Ex.COMM - Award by Arb.,| . . IABHISHEK avocate.abhishekk
Comm./74/2025 17-09-2025 ﬁ;l;g;e dShankar Sales PrlvateKUMAR 9891138990 umar@gmail.com 01.09.25
EXECUTION oo BANK OF MAHARASHTRA VsPRAMOD pramodtyagilo@g
(COMM.)/324/2025 18-09-2025 M/s. Neha Fabric TYAGI 8368401233 | il.com 10.09-25
Ex.COMM - Award by Arb. G K VENTURES Vs KNOCKOUTVINEET KR, .
Comm./78/2025 20-09-2025 WELLNESS LABS LLP VADAV 8800720165 advvineetyadav@gl19.09.25
. . Rishabh .e . .
Skil Travel Pvt Ltd Vs WinZO|, . njaing1@rediffmai
CS (COMM)/767/2025 23-09-2025 Games Private Limited il(a:;::l/glok 8802003140 Lcom 10.09.25



mailto:legal@unitedworld.co.in
mailto:Unitedip@unitedworld.co.in
mailto:suruchi.m14@gmail.com
mailto:advvineetyadav@gmail.com

S.NO COURT DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

RESPONDENT NAME

OFPETITIONER NAME VSADVOCATE

ADVOCATE
MOBILE

NUMBER

ADVOCATE EMAIL
ID

DATE OF E-
FILING

CS (COMM)/768/2025 23-09-2025 %g‘&%gﬁgégig?}ﬁl‘]&lgA Vs mAI;IAD A 09999457850 ia:)r;ilshk.kharband.zs.o7.25
CS (COMM)/772/2025 23-09-2025 E;I;IS]?;D%SP“'\;TAII\J«;DVS MOGLIKA&JAE;IS];{ 7011125378 ::i‘;:ﬁlgglgmﬂ.com 09.09.25
Cs (conm)77s/z025 soosozs e Rl Sk oy DrmieekenadhICE 30, 08.25
gﬁ;ﬁg%gll/;o;&;vard by Arb. 25-09-2025 %XU{VS[ARBANK Vs RAJEEV?}%(;IFXIA 0811192158 srsobhagupta@gmi15.09.25
?ggﬁ%ggs/m% 25-09-2025 SEII?II;SH BHATIA Vs ISHAANX% 9810425246 adv.nikhilmehra |03.07.25
?ggﬁgl’r)lglgg /2025 25-09-2025 IZ%I\E;’EI;})E%@N&‘/IIS& RTPg(I)VVI\?ETIE{%IXN 9899396765 T:ggfvnavam'adv@zaog.zs
oo/ 023 iogaoss  propricor Div Bharge VAteRx  (TUSHME TS us.ooas
DRIVEO ELECTRIC MOBILITY]|
OMP (I) (COMM.) 91/2025 27-09-2025 g{VN%ENT LIMAE%:)CHAYI\?%}AI;IJ{?&? 9717028845, ::ltl cg(';l;l;on@srcsleg 10.09.25

PRIVATE LIMITED



mailto:kanishk.kharbanda20@gmail
mailto:srsobhagupta@gmail.com
mailto:rajcevnavan1.adv@gmail

S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
DRIVEO ELECTRIC MOBILITY]|
PRIVATE LIMITED VsSANJEEV litigation@srcsleg
OMP (I) (COMM.) 92/2025 27-09-2025 LIGHTZIP TECHNOLOGIESPATHAK 9717028845, ] com 10.09-25
PRIVATE LIMITED
MTHE FEDERAL BANK LTD. Vs.KIRAN . .
CS (COMM)/794/2025 27-09-2025 'VINCY JOHN MAHAJAN 0810472145 kiranmahajan60@]17.09.25
EXECUTION M/S. SSD INDUSTRIES v.RAJESH .
(COMM.)/342/2025 27-09-2025 LEELA FURNISHING MAINI 9315600985  advrajesh20211@g)31.07.25
EXECUTION KULDEEP KALRA v. YOGESHABHISHEK . .
(COMM.)/343/2025 27-09-2025 CHANDOLA SETHI 9582000430 abhisheksethiadvo(11.09.25
PUNTA INDIA v. BRIGHTEXKAPIL .
CS (COMM)/797/2025 27-09-2025 ENTERPRISES v VADAV 09811370721 legumperitum@gni25.09.25
ARA AKH KKUNALASHHAR
CS (COMM)/799/2025 27-09-2025 gﬁRMA BANK v. ILESHgH%A 0811575138 MALAW@GMAIL. |25.09.25
COM
3o ?(I{IIMAR DI;:)‘IE?}?I%IT{ ! SUNIL RUMAR = MINDA = VSqy  yyggp .
JUDGE ’ 209 ICS COMM 74 2375/2025 03-09-2025 IDNAYANESHWAR SHIPPINGTHAKUR 0779446402 adv.hiteshg999@gma
(COMMERCIAL SERVICES PVT. LTD. 03.00.25
ICOURT)
209 ICS COMM 74 2376/2025 03-09-2025 SHASHI SAXENA VS RAJU IS)IZNCJ&E{I\IIERA:)SHOM%;; pancharia8associates
03.09.25
SH ADITYA
209 ICS COMM 74 2423/2025 08-09-2025 EEAKIIII'?‘E%{AY AI;\IIZTERPRISES VSKUMAR 8527002868 adityakrsinghal @yahd
SINGHAL
08.09.25
209 ICS COMM 74 2429/2025 09-09-2025 %%D Ié\IR)éIA Vs DEEPAK,?,]I—IW ARIV ’ P'9990182901 vptiwariadvocate@gm
09.09.25



mailto:kiranmahajan60@yahoo.com
mailto:advrajesh20211@gmail.com
mailto:abhisheksethiadvocate@gmail.com
mailto:legumperitum@gmail.com
mailto:adv.hitesh9999@gmail.com
mailto:pancharia8associates@gmail.com
mailto:adityakrsinghal@yahoo.com
mailto:vptiwariadvocate@gmail.com

S.NO COURT

DISTRICT COURT ROOM

209

CASE TYPE

CS COMM 74

CASE NUMBER

2451/2025

DATE
REGISTRATION

10-09-2025

OFPETITIONER NAME VS

RESPONDENT NAME

PANKAJ GUPTA VS LOCKSISH
IDIGITECH INDIA P LTD.

ADVOCATE

DR PRAVEEN
IALOK

ADVOCATE
MOBILE
NUMBER

9958494162

ADVOCATE EMAIL
ID

lassociate.paa@gmail.

DATE OF E-
FILING

10.09.25

209

ICS COMM 74

2474/2025

11-09-2025

SONIA DEWAN VS DRJ HEALTH
CARE PVT. LTD.

SH
SHRESHTHA
KUMAR

0582461463

advshreshtha@gmail.

11.09.25

209

CS COMM 74

2478/2025

11-09-2025

AGMATEL INDIA PVT. LTD. VS§
JMD PRECISION EQUIPMENTS
PVT. LTD.

MS  SHWETA|
GARG

0818274143

shweta.d14@gmail.co

11.09.25

209

ICS COMM 74

2533/2025

15-09-2025

IKRITUNAIRU BUILDER AND DEV|
VS KAIZEN ENTERPRISES

SH MOHIT]|
BHARDWAJ

0811070701

15.09.25

209

CS COMM 74

2586/2025

17-09-2025

SHAIL KUMAR  GARG V§
VISHWAMITRA DWIVEDI

SH NARENDER
BHANDARI

0313362890

nbhandari2oo9@gma

17.09.25

209

ICS COMM 74

26096/2025

24-09-2025

ELPRON EXCHANGE WATER|
ENGG PVT. LTD. VS PROGENT]
SERVICES PVT. LTD.

SH PRAMOD|
SINGH

0871724396

chauhanpramod833@

23.09.25

209

CS COMM 74

2706/2025

27-09-2025

IKHIZAR QURESHI VS ZOO FRESH
[FOODS PVT. LTD.

SH NOOR UL
ISLAM

0810209507

nuislam@rediffmail.c

24.09.25

209

ICS COMM 74

2712/2025

24-09-2025

SDATA PLUS PLUS
TECHNOLOGIES PVT. LTD. VS
IHARIGO TECHNOLOGIES

SH RAJEEV|
KUMAR
IMISHRA

9953145936

rajeevmishraclc@gma

24.09.25

209

CS COMM 74

2720/2025

26-09-2025

INIKITA KHANDELWAL VS BILAL
IALI SAIFI

SH TARA
CHAND GUPTA

9354193994

advocatetarachandguj

25.09.25

209

CS COMM 74

2740/2025

27-09-2025

PUNEET KUMAR SHARMA V§
IMANNAT SHARMA

SH ANIL
KUMAR
SAXENA

9999791120

saxenaassociatesg-315

27.09.25

209

CS COMM 74

2745/2025

27-09-2025

VAALVE BATHWARE INDIA LTD.
VS BIPIN JOSHI

SH
SHUBHANKAR
SEHGAL

9999147160

shubhankarsehgal @g

27.09.25

37

IGUPTA,
JUDGE
(COMMERCIAL
ICOURT)

IMS. RUBY ALKA
DISTRICT]

EAST

101

CS COMM 74

2359/2025

02-09-2025

MANMOHAN SINGH WADHWA|
CONSTRUCTION PVT. LTD. V§
INUQ ENERGY PVT. LTD.

SH
SATYENDRA
KUMAR SINGH

0811161525

sksingh116 @gmail.coj

01.09.25

101

CS COMM 74

2403/2025

08-09-2025

SAMEER AND COMAPANY VS ZED
IPROCESSORS AND SUPPLIERS

SH VIKAS|

DUDEJA

0313828282

vidhimitralawfirm@g

06.09.25



mailto:associate.paa@gmail.com
mailto:advshreshtha@gmail.com
mailto:shweta.d14@gmail.com
mailto:nbhandari2009@gmail.com
mailto:chauhanpramod833@gmail.com
mailto:nuislam@rediffmail.com
mailto:rajeevmishraclc@gmail.com
mailto:advocatetarachandgupta@gmail.com
mailto:saxenaassociatesg-315@gmail.com
mailto:shubhankarsehgal@gmail.com
mailto:sksingh116@gmail.com
mailto:vidhimitralawfirm@gmail.com

S.NO COURT DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

REGISTRATION

OFPETITIONER NAME VS

RESPONDENT NAME

ADVOCATE

ADVOCATE

MOBILE

NUMBER

ADVOCATE EMAIL
ID

DATE OF E-
FILING

101

ICS COMM 74

2422/2025

12-09-2025

STATE BANK OF INDIA V§
IHARENDRA PRASAD

IMS  SUCHITA|
DIXIT

8896932838

agnihotrisuchita@gm

08.09.25

101

CS COMM 74

2424/2025

09-09-2025

ENERGY BEVERAGES PVT. LTD.
VS SK ENTERPRISES

SH SHASHWAT]
PARTHAR

7903889268

shashwatadv@gmail.q

08.09.25

101

CS COMM 74

2426/2025

09-09-2025

SUPREME INDUSTRIES LTD V§
SUPREME PETRO FOAM|
INDUSTRIES

SH DEBASISH|
IMOITRA

0810083029

debasishmoitra@gma

08.09.25

101

CS COMM 74

2449/2025

11-09-2025

IKAPRI CORP VS CENTRALSH ANKIT]

IELECTRONICS LTD

SISODIA

9213225997

anki.rajput@gmail.co

10.09.25

101

CS COMM 74

2461/2025

10-09-2025

IRAM BILASH AGGARWAL VS MKC
INFRASTRUCTURE LTD.

SH PARVEEN
KUMAR
IAGGARWAL

9873935534

aggarwal_parveenkun

10.09.25

101

CS COMM 74

2544/2025

18-09-2025

SHIV SHAKTI TRADERS V§
SOUTH INDIAN BANK

SH RAJIV|
DALAL

9810066196

contact@dslawoffices

16.09.25

101

ICS COMM 74

2547/2025

16-09-2025

CANARA BANK VS PRATAP
MEENA

SH DEEPAK]
KUMAR SINGH

7985038524

dsalsindia@gmail.con

16.09.25

101

CS COMM 74

2589/2025

19-09-2025

SACHIN BHARDWAJ VS OASIS
BUILDMART

SH
VISHWENDRA
VERMA

9871704611

verma.vishwendra@y

17.09.25

101

ICS COMM 74

2647/2025

20-09-2025

IDOT PRORENT FARMING PVT.
ILTD. VS PRAVEEN SHARMA

SH RAUSHAN|
KUMAR

8750877805

thevirtuallawyers@gn

19.09.25

101

OMP COMM 78

2649/2025

22-09-2025

QUICK SMART WASH PVT. LTD.
VS BLUEBEAN LOGISTICS PVT.
ILTD.

IMS ANKITA|
CHAUDHARY

9873990065

ankitachaudhary.adv

19.09.25

101

ICS COMM 74

2688/2025

24-09-2025

PRAMILA  BHARGAVA  THRU|
SANJAY BHARGAVA VS NARESH
IENTERPRISES THRU NARESH
KHUBWANI

IMS SAUMITRA
SINGHAI

0818341523

saumitra.singhal @gm|

22.09.25

101

CS COMM 74

2709/2025

24-09-2025

STATE BANK OF INDIA VS AJAY|
KUMAR PROP AST SHREE
IENTERPRISES

SH VIJAY|
PRAKASH

0810210832

24.09.25

101

CS COMM 74

2752/2025

06-10-2025

IBANSAL SALES CORPORATION|

IPVT. LTD. VS GURUJI INTERIOR

SH ABHISHEK

AGGARWAL

0810400291

gnaggarwal.co@gmail

27.09.25



mailto:agnihotrisuchita@gmail.com
mailto:shashwatadv@gmail.com
mailto:debasishmoitra@gmail.com
mailto:anki.rajput@gmail.com
mailto:aggarwal_parveenkumar@yahoo.co.in
mailto:contact@dslawoffices.in
mailto:dsalsindia@gmail.com
mailto:verma.vishwendra@yahoo.co.in
mailto:thevirtuallawyers@gmail.com
mailto:ankitachaudhary.adv@gmail.com
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mailto:gnaggarwal.co@gmail.com

S.NO COURT

38

JUDGE

(COMMERCIAL)-01

DISTRICT COURT ROOM

INORTH
[EAST

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

201, New BuildingC.S.(COMM) 115/2025 02-09-2025 [UNION BANK OF INDIA VSRAVIKUMAR (9911118926 advocateravizg@gmaj28-08-2025
IKKD MUKESH SHARMA
~--do-- C.S.(COMM) 116/2025 08-09-2025 IFIROZ Vs ANAS IMD. DANISH 9350221670 consultdaanish@gmajo6-09-2025
---do-- C.S.(COMM) 117/2025 18-09-2025 BIMLESH Vs INDIA FIRST LIFEAJEET YADAV9718299477 office@ayalegal.in  [17-09-2025
INSURANCE COM. LTD. & ASSOCIATES
---do-- C.S.(COMM) 118/2025 25-09-2025 ISARASWATI CHAUDHARI Vs BABADEVESH 0999814755 devesh.adv@gmail.col16-09-2025
CYLINDER TEST HOUSE & ORS. PRATAP SINGH,
---do-- EX. (COMM) 72/2025 06-09-2025 BINDAL SMELTING PVT LTDAMIT TEWARI [9818180025 atandaadv@gmail.cor
MHROUGH THEIR AUTHORISED
REPRESENTATIVE MS KOMAL
GUPTA
---do-- [EX. (COMM) 73/2025 06-09-2025 IMS. NIRMALA JAIN R.G.D 8178109123 gdsharmag8@gmail.clo4-09-2025
Vs SH. VINESH SHARMA DHARMA &
IASSOCIATES
---do-- EX. (COMM) 74/2025 06-09-2025 VIJAY COTSWIN PVT. LTD. R.G.D 8178109124 gdsharmag8@gmail.clo4-09-2024
Vs VINESH SHARMA DHARMA &
IASSOCIATES
---do-- EX. (COMM) 75/2025 08-09-2025 [UNION BANK OF INDIA L.S. RANUT 9890410729 lkrmanjeetsinghnaut@
Vs VIVEK KUMAR TIWARI PROP|
SHRI HARI ENTERPRISES
---do---- EX. (COMM) 76/2025 10-09-2025 IAFSAR KHAN SYED AJMAL9210470402 lhassann176 @gmail.cq
Vs MR SANTOSH HASAN
---do---- [EX. (COMM) 77/2025 12-09-2025 IM/S CAPITAL HIND FINANCE LTDSH. GAGAN871365547 adv.gagan.jindal@gm{18-08-2025
Vs KARAN AND ANOTHER JINDAL
---do---- EX. (COMM) 78/2025 15-09-2025 [UCO BANK DEVANSH 0999856476 devansh.lawyer@gmal15-09-2025
Vs ANURAG GUPTA IAGARWAL
---do---- [EX. (COMM) 79/2025 17-09-2025 ILEVI STRAUSS AND CO SHRAVAN 8587924056 unitedmerk@unitedaf16-09-2025
Vs SHRT KAMAL KUMAR KUMAR
BANSAL
---do---- EX. (COMM) 80/2026 26-09-2025 PARVES ANWAR Vs RAIS AHMED MAYANK 9873347330 mayank.mahajanos5@J26-09-2025

MAHAJAN



mailto:advocateravi79@gmail.com
mailto:consultdaanish@gmail.com
mailto:office@ayalegal.in
mailto:devesh.adv@gmail.com
mailto:atandaadv@gmail.com
mailto:gdsharma98@gmail.com
mailto:gdsharma98@gmail.com
mailto:krmanjeetsinghnaut@gmail.com
mailto:hassann176@gmail.com
mailto:adv.gagan.jindal@gmail.com
mailto:devansh.lawyer@gmail.com
mailto:unitedmerk@unitedandunited.com
mailto:mayank.mahajan05@yahoo.com

S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

[EX.(COMM) AWARD 12/2025 04-09-2025 IKOTAK MAHINDRA PRIMESETHI 011-41098291 sethiassociate@gmail27-08-2025

LIMITED IASSOCIATE
Vs HANIF R

~--do-- [EX.(COMM) AWARD 13/2025 04-09-2025 IKOTAK MAHINDRA PRIME LTD |[SETHI &]011-41098290 sethiassociate@gmail{28-08-2025
Vs CHOUDHRY MEHKAR SINGH |ASSOCIATE

---do-- [EX.(COMM) AWARD 14/2025 04-09-2025 IKOTAK MAHINDRA PRIME LTD |[SETHI &{011-41098289 sethiassociate@gmail{27-08-2025
Vs SUDHIR SINGH IASSOCIATE

---do-- EX.(COMM) AWARD 15/2025 06-09-2025 JAI SHREE RADHEY SHYAMVIBHUJAIN [9729615170 admin@vjlawoffice.injo4-09-2024
IENTERPRISES
Vs S S MANUFACTURERS AND
TRADERS

---do-- EX.(COMM) AWARD 16/2025 08-09-2025 IAXIS BANK LTD SHOBHA 0811192158 srshobhagupta@gmail04-09-2024
Vs MOHD GULZAIB GUPTA

---do-- [EX.(COMM) AWARD 17/2025 22-09-2025 IKOTAK MAHINDRA PRIME LTD | AMIT KUMAR9990659331 lkmpspatners@gmail.(16-09-2025
Vs MOHD NAZIM SINHA

---do-- [EX.(COMM) AWARD 18/2025 22-09-2025 KOTAK MAHINDRA PRIME LTD | AMIT KUMAR9990659332 lkmpspatners@gmail.q16-09-2024
Vs KHUSHBU DHAMA SINHA

---do-- EX.(COMM) AWARD 19/2025 22-09-2025 KOTAK MAHINDRA PRIME LTD AMIT KUMAR9990659333 lkmpspatners@gmail.q12-09-2023
Vs IMRAN HABIB SINHA

~--do-- [EX.(COMM) AWARD 20/2025 25-09-2025 KOTAK MAHINDRA PRIME LTD |SAGAR 7053284188 sagarmishra2490@gnj16-09-2024
Vs RIZWAN B MISHRA

---do-- IMISC DJ 1315/2025 16-09-2025 RAJKUMAR GUPTA SIDHANT 7053284189 antilsidhant89@gmail12-09-2025
Vs ICICI HOME FINANCE CO LTDANTIL
MHROUGH ITS AR

---do-- IMISC DJ 319/2025 18-09-2025 RESHMA COLLECTION NAEEM 9210386190 naeemadv2021@gmaj18-09-2025
Vs NYSAA RETAIL VENTURE PVTAHMED
ILTD.

---do-- IOMP (I) (COMM) 16/2025 03-09-2025 IPIRAMAL FINANACE LIMITED IANANJAY 7030378800 singh.ananjay@gmail{18-08-2025
Vs SANDEEP KUMAR SINGH



mailto:sethiassociate@gmail.com
mailto:sethiassociate@gmail.com
mailto:sethiassociate@gmail.com
mailto:admin@vjlawoffice.in
mailto:srshobhagupta@gmail.com
mailto:kmpspatners@gmail.com
mailto:kmpspatners@gmail.com
mailto:kmpspatners@gmail.com
mailto:sagarmishra2490@gmail.com
mailto:antilsidhant89@gmail.com
mailto:naeemadv2021@gmail.com
mailto:singh.ananjay@gmail.com

S.NO COURT

39

IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT-01

DISTRICT COURT ROOM

1301, New
Building

CASE TYPE

ICS (COMMERCIAL )

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

ICS B L AGRO INDUSTRIES LTD VSRAJESH thecaltrade@gmail|
03-09-2025 (COMM)/533/2025 S PINDUSTRY SHARMA, 9312400662 .com 130.08.2025
1301, New CourtCS (COMMERCIAL )
Building
ICS SHUBHAM JAIN Vs MOHDKUSHAGRAG KUSHAGRAGOEL
03-09-2025 (COMM)/534/2025 NASEEM OEL 9711443294 1@GMAIL.COM  |01.09.2025
1301, New CourtCS (COMMERCIAL )
Building
INICE WEDDING CARDS PVT|
ICS LTD Vs 3FATE aga.justice~  gm|
03-09-2025 (COMM)/535/2025 [TECHNOLOGIES PVT LTD ANUJGUPTA (9999936866 ail.com 130.08.2025
1301, New CourtCS (COMMERCIAL )
Building
VEE PEE FABRIC PRIVATE
LIMITED Formerly known as
[Execution IMAPS Creation Private LimitedKausik
04-09-2025 (Comm.)/196/2025 Vs PH Shahul Hameed Chatterjec 9654713 565 info@kclellp.com |04.09.2025
1301, New CourtCS (COMMERCIAL)
Building
ICS JAI BHAWANI TRADING VsSNEELAMMAL
04-09-2025 (COMM)/538/2025 BHANWAR LAL LALANI IK 7303296156 neelammalik@gma19.08.2025
1301, New CourtCS/COMMERCIAL
Building
ICS JAI BHAWANI TRADING VsNEELAMMAL
04-09-2025 (COMM)/539/2025 |AMIT KUMAR K 7303296156 neelammalik@gma19.08.2025
1301, New CourtlCS (COMMERCIAL )
Building
ICS Magnett Enterprises Vs DZGyanendra advaditigo@gmail.
04-09-2025 (COMM)/540/2025 [Corporation Rathour 8960381907 com 29.08.2025



mailto:neelammalik@gmail.com
mailto:neelammalik@gmail.com

S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
1301, New CourtCS (COMMERCIAL)
Building
M/S NEWTRACK|
INTERNATIONAL
ICS AUTOMOTIVES PVT LTD VsAkhilesh Vedantlawfirm7@
06-09-2025 (COMM)/545/2025 |JARUN KUMAR SACHAN Kumar 9717927002 mail.com 06.09.2025
1301, New CourtiCS (COMMERCIAL)
Building
SAYAK
ICS PUNJAB NATIONAL BANK VsBANDYOPAD
09-09-2025 (COMM)/548/2025 SARITA CHAWLA HYAY 9818307300 sayank@gmail.co [20.08.2025
1301, New CourtCS (COMMERCIAL)
Building
[Ex. - Award byKOTAK MAHINDRA PRIMEAMIT KUMAR
10-09-2025 |Arb./31/2025 LTD Vs JOSHI S SINHA 9990659331 AMITSINHA@GM426.08.2025
1301, New CourtCS (COMMERCIAL)
Building
[Ex. - Award byKOTAK MAHINDRA PRIMEAMITKUMAR
10-09-2025 |Arb./32/2025 ILTD Vs SANJAY CHOPRA SNHA 9990659331 AMITSINHA@GM/426.08.2025
301, New CourtCS (COMMERCIAL)
Building
ICS IGH AGENCIES INC Vs Late DeoKUSHAL aggarwalkushalgg
15-09-2025 (COMM)/558/2025 [Raj Juneja AGGARWAL (9910131155 @gmail.com 03.09.2025
1301, New CourtCS (COMMERCIAL)
Building
SUMEET GROVER Vs WM
ICS ENERGY AND LIGHTING PVIMIHIR Info@yas handass|
16-09-2025 (COMM)/561/2025 |[LTD AND ORS MALHOTRA 9810424820 ociates.com 06.09.2025
1301, New CourtCS (COMMERCIAL)
Building
M/s M K Roadlines Vs M/s
ICS Vishwashilpi EngineeringPIYUSH piyushsharmagog
17-09-2025 (COMM)/562/2025 Solution Pvt Litd SHARMA 9560914949 3@gmail.com 12.09.2025
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1301, New ICS (COMMERCIAL)
Building
ICS Prem Kumar Bhutani Vs AshokSATISH
18-09-2025 (COMM)/564/2025 |Kumar ICHAUDHARY 9899653006 satishchaudhary@15.09.2025
1301, New CourtCS (COMMERCIAL)
Building
IM/S PREMIER HEAVY LIFT
PRIVATE LTD Vs M/S SATNAM|
ICS GLOBAL INFRA PROJECTSSHIVNATH mahantashivanath
19-09-2025 (COMM)/566/2025 [LTD MEHTA 9868334630 @gmail.com 13.09.2025
1301, New CourtiCS (COMMERCIAL)
Building
SAYAK
IPUNJAB NATIONAL BANK VsBANDYOPAD
20-09-2025 [MISC DJ/829/2025 Sidharth Kumar Jain HYAY 9818307300 sayank@gmail.co [15.09.2025
1301, New CourtCS (COMMERCIAL)
Building
HDFC BANK LTD Vs RAMESHNEETU
22-09-2025 MISC DJ/830/2025 |[KUMAR GOYAL NAYYA 9811540237 INEETU@GMAIL.C(16.09.2025
1301, New CourtCS (COMMERCIAL)
Building
ICS VARSHA JAIN Vs KOCHARGAURAVSUN aurav.suneja88@
23-09-2025 (COMM)/570/2025 TRADERS EJA 9811109695 mail.com 16.09.2025
1301, New CourtCS (COMMERCIAL)
Building
ICS advumeshioshi@g
23-09-2025 (COMM)/571/2025 [Bank of Baroda Vs Pankaj JOSHI 9910568669 mail.com 20.09.2025
1301, New CourtCS (COMMERCIAL)
Building
[Execution VINOD KUMAR Vs BACCHUSAMIT
25-09-2025 (Comm.)/212/2025 [ENTERPRISES LTD. ICHAWAL 9818689708 amitchawla@gmail20.09.2025
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COMMERCIAL
GURUSHARAN
IROOM NO 208 06-09-2025 CS (COMM)/544/2025 Manoj Kumar Goel Vs Sushil Gupta SINGH(P), 0868227610 urusharansingh7610/06-09-2025
COMMERCIAL
IM/s Suresh Apparels Vs shubhamBharat
ROOM NO 208 06-09-2025 CS (COMM)/543/2025 |garg Prakash(P), 9268300000 bharatguptarkca@gm|06-09-2025
COMMERCIAL
Sayak
PUNJAB NATIONAL BANK Vs [Bandyopadhyay
IROOM NO 208 08-09-2025 CS (COMM)/547/2025 |ANKIT CHAUDHARY (P), 0818307300 sayak.law@gmail.com08-09-2025
COMMERCIAL Through its proprietor partner sh
Sanjay Goel Vs MS Ashok Electrical
Co Through its proprietor Sh SushilAvnish
ROOM NO 208 09-09-2025 CS (COMM)/550/2025 |Gupta Shukla(P), 0871603366 avnishshuklaadvocatejo9-09-2025
COMMERCIAL VT POLY PACKS THROUGH ITS
PROPRIETORS SH JITENDER|
PANDEY Vs GURUNAM SINGHVED PRAKASH
ROOM NO 208 09-09-2025 CS (COMM)/549/2025 JASPAL SINGH DIGWA SINGH(P), 0654978867 daljeetsingh9237@gm09-09-2025
COMMERCIAL
IAZHAR AHMED Vs RameshHarmesh
ROOM NO 208 10-09-2025 CS (COMM)/554/2025 Sharma Kumar(P), 0871070666 advnitinkrverma@gm{10-09-2025
COMMERCIAL
MOHD ANWAR Vs M S K L
IARORA CONSTRUCTION PVT LTDIMRAN
ROOM NO 208 15-09-2025 CS (COMM)/557/2025 |ORS KHAN(P), 9818107715 advocatepradeepsagaii5-09-2025
COMMERCIAL
PUNJAB NATIONAL BANK Vs [PARAS
ROOM NO 208 19-09-2025 CS (COMM)/565/2025 [Bishan Swaroop IAGGARWAL(P),[90810600656 arasaggarwaladv@gr19-09-2025
COMMERCIAL
[Punjab National Bank Vs Hem Raj
IROOM NO 208 22-09-2025 CS (COMM)/567/2025 [Prop of Rashmi Fashion Jeans Wear |Ajay Sharma(P),/9891399593 ajaysharma2635@gm{22-09-2025
COMMERCIAL
Mittal Fabrics Pvt Ltd Vs ROHITKAMAL
ROOM NO 208 22-09-2025 CS (COMM)/569/2025 JAIN IGARG(P), 0560570576 mailkamalgarg@gmail22-09-2025
COMMERCIAL
SHEETAL Vs KRISHNA RANISACHET
IROOM NO 208 27-09-2025 CS COMM 576/2025 GUPTA SHARMA 0871273111 advocatesachetsharmi27-09-2025
COMMERCIAL
[Ex - Award byAXIS BANK LTD Vs MEHARBAN|Shobha
[ROOM NO 208 01-09-2025 IArb/30/2025 SINGH SHAH Gupta(P), 0811192158 srshobhagupta@gmaijo1-09-2025
COMMERCIAL
Ex - Award DbyAXIS BANK LTD Vs VISHALShobha
IROOM NO 208 01-09-2025 |Arb/29/2025 TYAGI Gupta(P), 0811192158 srshobhagupta@gmail01-09-2025
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COMMERCIAL
[Execution Sh Kamal Jain Vs M/s YadavlVIDIT
IROOM NO 208 06-09-2025 (Comm)/200/2025 Wholesale IGUPTA(P), 9910995511 a445defcol@gmail.coj06-09-2025
COMMERCIAL
[Execution
ROOM NO 208 09-09-2025 (Comm)/202/2025 State Bank of India Vs Rakesh Suchita Dixit(P),[8896932838 agnihotrisuchita@gmio9-09-2025
COMMERCIAL SETHI AGENCIES Vs
MEDILIVECARE
[Execution MANUFACTURING PRIVATENIikhil
IROOM NO 208 15-09-2025 (Comm)/209/2025 LIMITED Dhiman(P), 7876752880 dhimannikhil1i60@gn15-09-2025
COMMERCIAL
[Ex - Award byKOTAK MAHINDRA PRIME LTD AMIT KUMAR
ROOM NO 208 16-09-2025 |Arb/33/2025 Vs JITESH KHERA SINHA(P), 9990659331 kmpspartner@gmail.q16-09-2025
COMMERCIAL VEE PEE FABRIC PRIVATE
ILIMITED Formerly known as MAPS
[Execution Creation Private Limited Vs Faqirf SAMRIDHI
ROOM NO 208 06-09-2025 (Comm.)/201/2025 Chand Ravinder Arora SAMRIDHI 0654713565 advocate.simridhig9@o6-09-2025
COMMERCIAL
[Ex - Award byKOTAK MAHINDRA PRIME LTD [Sagar
ROOM NO 208 17-09-2025 |Arb/34/2025 Vs UDAY UDAY CHOUHAN Mishra(P), 7053284188 sagarmishra2490@gnj17-09-2025
COMMERCIAL INGB DIAGNOSTICS THROUGH
RAKESH KUMAR MAURYA Vs
[Execution ISANDOR LIFE SCIENCES PRIVATERaj Kumar
ROOM NO 208 22-09-2025 (Comm)/210/2025 LIMITED Rathore(P), 0811010286 rathore_rajkumar@yg22-09-2025
COMMERCIAL
[Execution REGAL PAINTS AND BRUSH PVTDinesh
IROOM NO 208 24-09-2025 (Comm)/211/2025 LTD Vs ARVIND MITTAL Monga(P), 9810626750 dejuris196@gmail.cor24-09-2025
41 ISH. SANJAYSHAHDARA
SHARMA-II,
IDISTRICT  JUDGE, SUNDARAM FINANCE LIMITED
ggg&ERCIAL IEX AWARD ARB 28/2025  [01.09.2025 VS MASHI UR & ORS INITIN MEHTA (9773667288 advocate.mehtaassoci}26.08.2025
IM/S LAJ EXPORTS LTD VS GAGANABHINAV
IMISC DJ 778/2025 01.09.2025 BHASIN IAGNIHOTRI (9200744888 abhinavagnihotris@gi21.08.2025
RISHABH JAIN VS MOHDKUSHAGRA
ICS(COMM) 530/2025 02.09.2025 SALMAN IDREESI GOEL 0711443294 lkushagragoeli@gmail01.09.2025
DUSHYANT
[EX(COMM) 195/2025 03.09.2025 IANKIT JAIN VS HITESH KUMAR [SISODIYA 8527734300 sisodiya_ 2004 @rediff14.08.2025
HARLA JI SONS PACKAGING PVT]
LTD VS PADMAVATI HANDLOOMJYOTI jyoti
ICS(COMM) 536/2025 03.09.2025 IPVT LTD SHARMA 9310250694 llaw811@gmail.com |06.08.2025
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VEE PEE FABRIC PVT LTD VS

[EX(COMM) 197/2025 04.09.2025 RESHMA GULMOHAMMAD SAMRIDDHI 9654713565 info@kelcllp.com 29.08.2025

SUDHIR

HARENDER SINGH TOMAR VSKUMAR

ICS(COMM) 541/2025 04.09.2025 THBAS SHARMA 9811736052 sksadv4u@gmail.com|30.08.2025
IPREM PRINTERS VS M/S SHIVAM

ICS(COMM) 542/2025 04.09.2025 TRADING CO ARPIT JAIN 0811595800 case.law.advocates@g03.09.2025
M/S NIRAJ INTENSIVE AND
IANESTHESIA CARE PVT LTD VS
IM/S UKAR HEALTHCARE PVT LTD

[EX(COMM) 203/2025 09.09.2025 & ORS R K GUPTA 9718555929 rajeshgupta.fiit@gmajo4.09.2025
B L AGRO INDUSTRIES LTD VSRAJESH

CS(COMM) 552/2025 09.09.2025 VANSH EDIBLES PVT LTD SHARMA 0312400662 thecaltrade@gmail.co02.09.2025
CANARA BANK VS ADITYAESHU

ICS(COMM) 551/2025 09.09.2025 KUMAR ICHAUDHARY [9711275697 eshuadvocate @gmail.l04.09.2025
BSES YAMUNA POWER LTD VS§

[EX(COMM) 204/2025 10.09.2025 IARMAX HEALTHCARE PVT LTD | AKASH SWAMI [9354702054 adhyaylawchambers@09.09.2025
IKAPIL KUMAR GAUTAM VS M/SSADDAM

ICS(COMM) 556/2025 11.09.2025 IGURU CONTRACTOR HUSSAIN 9650016144 asaddamhussain9654{10.09.2025
ISAROGI SUPER SALES PVT LTD VS§

[EX(COMM) 205/2025 12.09.2025 IM/S TARACHAND & SONS IVARUN BEDI 8285672608 advocatevarunbedi@g13.08.2025
SAROGI SUPER SALES PVT LTD VS§

[EX(COMM) 207/2025 12.09.2025 INARESH KUMAR GUPTA VARUN BEDI [8285672608 advocatevarunbedi@go7.08.2025
ISAROGI SUPER SALES PVT LTD VS§

[EX(COMM) 206/2025 12.09.2025 [UMASHANKAR PRASAD IVARUN BEDI 8285672608 advocatevarunbedi@g13.08.2025
IADS SPIRITS PRIVATE LTD VSABHISHEK

[EX(COMM) 208/2025 15.09.2025 RAMA OBEROI KUMAR 9899787372 advabhishek@gmail.cj04.09.2025

[EX(COMM) 35/2025 19.09.2025 IAXIS BANK VS MOHIT KUMAR OJASAVI 0811192158 shobhagupta74@gmai28.01.2025
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PRAKASH
Cyan Financial Solutions Pvt Ltd CHANDRA
IMISC DJ 832/2025 22.09.2025 Vs Vivek Harivyasi IARYA 0818119491 caryaadvocate@gmal19.09.2025
SANJEEV KUMAR BHARDWAJ
PROP OF M/S KC TUBEWELL
IENGINEER VS M/S NKG
ICS(COMM) 568/2025 22.09.2025 INFRASTRUCTURE LTD ATUL SINGH 9568808835 stssindiaandassociate:
IMISC DJ 836/2025 23.09.2025 IDEEPAK VS M/S AMO MOBILITY |SANJAY GUPTA{9810262231 ftoshima2612@gmail.d20.09.2025
SAROJ DEVI GOYAL VS GTL
IMISC DJ 837/2025 23.09.2025 INFRASTRUCTURE SANJAY GUPTA|9810262231 toshima2612@gmail.q20.09.2025
STATE BANK OF INDIA VS REKHASIDDHARTH
CS(COMM) 572/2025 24.09.2025 SHARAMA & ANR BHARDWAJ  [9810021846 sagarandsagar@livwe|23.09.2025
CHAUDHARY
SHREE BHAGWATI TEXTILES VSRAVINDER
[EX(COMM) 213/2025 27.09.2025 BELA CREATIONS PVT LTD SINGH 9654990349 adv.ravinder.singh@g24.09.2025
42 SH. PAWAN KUMARSHAHDARA|C. No. 304
IMATTO DJ (COMM-
04) HAMILTON MEDICAL
ICOMMERCIAL CS (COMM)/529/2025 IAG Vs Sanjay Saproo |Atul Nagarajan(P), 011-41636080 |atul@atulnagarajar01.09.2025
C. No. 304
Rishabh Jain vs Mohd
ICOMMERCIAL CS (COMM)/531/2025 Asad Kushagra Goel 0711443294 oellawoffices@gm02.09.2025
IM/S PCC Sales LLP vs
ICOMMERCIAL CS (COMM)/532/2025 IM/S Shi Shyam Textile |Arpit Jain 9811595800 arpitjain2099 @gm{2.09.2025
ISARAOGI SUPER|
SALED PVT LTD Vs advocatevarunbedi
COMMERCIAL [Execution (Comm)/191/2025 [CHINTU TUTEJA VARUN BEDI(P), 8285672608 @gmail.com 2.09.2025
ISARAOGI SUPER|
SALES PVT LTD Vs ladvocatevarunbedi
ICOMMERCIAL [Execution (Comm)/192/2025 RAKESH KUMAR VARUN BEDI(P), 8285672608 @gmail.com 2.09.2025
SALES PVT LTD Vs
IMANOJ  KEJRIWALA
PROP OF SHYAM ladvocatevarunbedi
ICOMMERCIAL [Execution (Comm)/193/2025|COLLECTION VARUN BEDI(P), 8285672608 @gmail.com 2.09.2025
SALES PVT LTD Vs
IVIKRAM KUMAR PROP|
KEJRIWAL H/L ladvocatevarunbedi
ICOMMERCIAL [Execution (Comm)/194/2025 | [UDAKISHUNGANJ VARUN BEDI(P), 8285672608 @gmail.com 2.09.2025
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COMMERCIAL

CS (COMM)/537/2025

Shri. Vinesh Jain Vg
Shri. Neeraj Jain

0.P Aggarwal

9899695533

03.09.2025

ICOMMERCIAL

OMP (I) (COMM) 81/2025

IM/S Ved Prakash Mithal
and Sons Vs Municipal
Corporation of Delhi

Amit Punj

9810524966

lamit.punj@yahoo.q

03.09.2025

COMMERCIAL

[EX (Comm.)/199/2025

Formerly known as
IMAPS Creation Private
Limited Vs Santosh Das
IDevang Vaishnav

IKAUSIK CHATTERJEE

9654713565

Info@kclellp.com

04.09.2025

ICOMMERCIAL

[EX (Comm.)/198/2025

Formerly known as
IMAPS Creation Private)
Limited Vs Suraj Kumar
Shaw

KAUSIK CHATTERJEE

9654713565

linfo@kclellp.com

04.09.2025

COMMERCIAL

CS (COMM)/546/2025

IPNB Vs SH.
GURUCHARAN SINGH]|
GULATI PROP OF
GULATI AUTO IMPEX

ISAYAK
IPALLAVI NIRMAL

BANDYOPADHYAY

&

9971021305

sayak.law@gmail.c

06.09.2025

ICOMMERCIAL

CS (COMM)/553/2025

ISHRI BRIJESH GUPTA]|
Vs SH. ALTAF
IHUSSAIN

INEERAJ KUMAR SHAH

9818606997

ladvneerajshah@gny

09.09.2025

COMMERCIAL

CS (COMM)/555/2025

Vijay Kumar Vs Jai
Bhagwan  Saini and
Ankit Saini P.v.t L.t.d

SUMAN DEVI

9953809991

sumanadvocate475)

10.09.2025

ICOMMERCIAL

CS (COMM)/560/2025

Uai Bajrangi Textile Vs
IMRS. USHA DEVI

GAURAV SHARMA

9811695953

15.09.2025

COMMERCIAL

CS (COMM)/559/2025

SANJEEV SINGHAL Vs
IVIJAY KUMAR|
ISHARMA

S.P SINGH & ISHU KUMAR

9582366477

ladvocaterajputikr@

15.09.2025

ICOMMERCIAL

CS (COMM)/563/2025

INAMAN  JAIN Vs
IFARMAN

PIYUSH KATYAL

8700925528

iyushkatyal198@

17.09.2025

COMMERCIAL

IMISC DJ/ 838/2025

INIRMALA JAIN VS
IBABITA SETHIA

H. REHMAN

9811238749

rehmanadv@gmail

23.09.2025

COMMERCIAL

[Ex. - Award by Arb./36/2025

IKOTAK MAHINDRA|
IPRIME LTD. VS MONU|
SHARMA

AMIT KUMAR SINHA

9990659331

kmpspartner@gma

23.09.2025

COMMERCIAL

CS (COMM)/573/2025

PROP OF M/S RAJ|
ICHEMICAL CO. Vs M/S
CONTINOUS DYEING|

JAND PRINTING MILLS

IPARAS MANCHANDA

9910994357

arasmanchandagi

24.09.2025
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IKOTAK MAHINDRA|
IPRIME LTD. Vs MOHD|

ICOMMERCIAL [EX Award Arb./39/2025 JAKHTER SAGAR MISHRA 7053284188 sagarmishra2490@25.09.2025
IKOTAK MAHINDRA|
IPRIME LTD. VS ARUN|

COMMERCIAL [EX Award Arb./38/2025 SHARMA & ANR SAGAR MISHRA 7053284188 sagarmishra2490@25.09.2025
IKOTAK MAHINDRA|
IPRIME LTD. VS

ICOMMERCIAL IEX Award Arb./37/2025 INARGIS BEGUM SAGAR MISHRA 7053284188 sagarmishra2490@25.09.2025
ISTATE BANK OF INDIA|
Vs SHRI MAHENDER|

COMMERCIAL CS (COMM)/574/2025 IKUMAR MINNI KHUSHHAL MOHAL 9868577284 kmohal @rediffmail26.09.2025
IAPOLLO PIPES
ILIMITED VS ADVANCE
INDIA PLASTIC

ICOMMERCIAL CS (COMM)/575/2025 INDUSTRIES & ORS  |SHRIHAR TRIPATHI 0548888420  [legal@boostip.in  [26.09.2025
[UGRO CAPITAL LTD
Vs RAMYA POLYMERS ladv.bgautam@gm

ICOMMERCIAL [Ex - Award by Arb/40/2025 |AND ORS BALRAJ GAUTAM(P), 8130224461 lall.com 26.09.2025
SUMIT SAINI VS

ICOMMERCIAL CS (COMM)/578/2025 SANJAY KUMAR INEELAM MALIK 7303296156 neelam.malik8512¢27.09.2025
FARHAN SHAIKH Vs

ICOMMERCIAL ICS (COMM)/577/2025 IMOHIT BUDHI RAJA JAYANT KUMAR(P), 0654425878  Jayant Kumar 27.09.2025
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Ho6 Civil Vs M/S SANGHVI BEAUTY ANDpanilkumar anil.rana2020@yaho

CS (COMM)/617/2025 01-09-2025 TECHNOLOGIES PVT LTD rana(P), 0811141698 0.com 05-01-2026
[UNIION BANK OF INDIA Vs [Subhash Kumar skjhaassociates@yah

CS (COMM)/620/2025 01-09-2025 IPATAMU RANJIT PATRA Jha(P), 9810840045 00.com 13-10-2025
Tanuj Kalra Vs Prima FashionABHISHEK labhishekg86@gmail.

CS (COMM)/618/2025 01-09-2025 Global Pvt Ltd IGUPTA(P), 9999915051 com 29-10-2025
IM/S AMBA SAFETY Vs SANTOSHHARSH

CS (COMM)/619/2025 01-09-2025 IKUMAR SINGH IGOYAL(P), 99537 06868 goyal.harsh345@gni18-03-2026

CS (COMM)/622/2025 02-09-2025 State Bank of India Vs Bhupendra |Siddharth(P), 9643524909 adv.siddarth311992{3-03-2026
[UNION BANK OF INDIA Vs ladvocate.deepa.gupta

CS (COMM)/623/2025 02-09-2025 Surendar Kumar Deepa Gupta(P),9312292558 @gmail.com 16-03-2026
Mahesh Chand Vs FUTURE INFOANKUR ICASADV2000(a)GM

CS (COMM)/625/2025 03-09-2025 EDGE PVT LTD CHAWLA(P), 8860802311 ATL.COM 26-03-2026

Dr Anil Kumar

ICS (COMM)/631/2025 08-09-2025 |Ashish Gupta Vs Lachi Devi Gupta(P), 0811449124 lfofdelhi@gmail.com|01-11-2025
IM/s Absound Overseas Through SPA|
Bimal Kishore Sharma Vs M/s[Puneet .

CS (COMM)/636/2025 09-09-2025 Ridhi Construction Kumar(P), 9718302748 agochiya2000@gméi7-01-2026
M/S Shivalik Enterprises Vs PINGBhawna

CS (COMM)/633/2025 09-09-2025 TELEMATICS PVT LTD Jain(P), 9810905600 bhawnaadv.17@gmi29-01-2026
'UNION BANK OF INDIA Vs Ravi ladvocate.deepa.gupta

CS (COMM)/634/2025 09-09-2025 Shankar and Anr Deepa Gupta(P),|9312292558 @gmail.com 06-10-2025
'UNION BANK OF INDIA Vs Vansh| ladvocate.deepa.gupta

CS (COMM)/635/2025 09-09-2025 Chauhan and Anr Deepa Gupta(P),9312292558 @gmail.com 06-10-2025
Ms Niti Gupta Vs M/s OshoACHIN achin.mittali3@gmail|

CS (COMM)/643/2025 10-09-2025 Industries Ltd IMITTAL(P), 0811112729 .com 18-03-2026



mailto:goyal.harsh345@gmail.com
mailto:adv.siddarth311992@gmail.com
mailto:agochiya2000@gmail.com
mailto:bhawnaadv.17@gmail
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FILING

SUMAN

IM/S SWIFT SECURITAS PVT LTD KUMAR ladvocatesuman82@g

CS (COMM)/644/2025 11-09-2025 Vs M/S CAPITAL RETAIL PVT LTD |SINGH(P), 9540649131 mail.com 01-11-2025
Kia Ora Enterprises Pvt Ltd Vs AgriSumesh adv.sumeshgoyal@g

CS (COMM)/647/2025 12-09-2025 Junction One stop Shop Goyal(P), 8585981369 mail.com 06-04-2026
IANL KUMAR SHARMA Vs |GURUSHARAN )

CS (COMM)/648/2025 15-09-2025 SUBHASH CHAND SINGH(P), 9212647610 gurusharansingh76113-10-2025
M/S GOYAL CHEMICALS Vs M/SRajeev lacquitylawassociates

CS (COMM)/650/2025 15-09-2025 JAANH CNP INDIA PVT LTD Bansal(P), 8377998979 @gmail.com 30-03-2026
VINOD KUMAR GUPTA Vs
SAVALRAM PARAKAJIRakesh rakesh.advocatel8@g

CS (COMM)/651/2025 15-09-2025 RAJPUROHIT Kumar(P), 9711771000 mail.com 07-04-2026
MTCS MARKETING Vs CHIRAG
MTHAKKAR  PROPRIETOR  M/SVagisha vagishakochar@gmail

CS (COMM)/649/2025 15-09-2025 IMATRU ENTERPRISES Kochar(P), 0811126281 .com 26-03-2026
IMANASH LIFESTYLE PVT LTD Vs NAGESHWAR info@deyandkuinhar.

CS (COMM)/654/2025 18-09-2025 IAMARDEEP SINGH KUMHAR(P), [0818823289 com 08-10-2025
INICHOLAS HEALTHCARE LTD Vs Bhawna bhawnaadv.!

ICS (COMM)/655/2025 18-09-2025 Sandeep Kondiba Dhobale Jain(P), 9810905600 7(@email.com 07-04-2026
VINIT KUMAR CHHAJER Vs |[VIJAY KUMAR| .

CS (COMM)/659/2025 19-09-2025 IOXYM CRAFT PVT LTD IAGGARWAL(P),/9350318555 vijayaggl962@yahdis-11-2025
BALA THROUGH HER DULY|
CONSTITUTED ATTORNEY MR
SUBE SINGH HANSIWAL Vs [SUNIL

CS (COMM)/658/2025 19-09-2025 IANKUR JAIN SINGH(P), 19-11-2025
Rajesh Sharma Vs HDFC ERGOMohit rajatpathyan!

CS (COMM)/657/2025 19-09-2025 IGENERAL INSURANCE CO LTD Kumar(P), 8430030132 @gmail.com 15-11-2025
PVT LTD AND ANOTHER Vs M/S
I[ECOSURE PULMOLDING
MTECHNOLOGIES LTD ANDSHASHAANK )

CS (COMM)/665/2025 20-09-2025 OTHERS SHARMA(P), 19990951154 advocatehariprakaslpg-11-2025
M/S ASSAM BROOM PACKERS Vs GAUTAM luthrasids@gmaiL.co

CS (COMM)/664/2025 20-09-2025 INARESH TRADING COMPANY SINGH(P), 0810025038 m 28-10-2025



mailto:gurusharansingh7610@gmai.com
mailto:vijayagg1962@yahoo.com
mailto:advocatehariprakash@gmail.com
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NUMBER

IM/s Mohraj Food Services Pvt Ltd Maneesh

CS (COMM)/663/2025 20-09-2025 Vs Pradeep Khari Gumber(P), 9911315304 ascentlawfirm@gmaii3-10-2025
MUKESH
RELAXO FOOTWEARS LIMITED [KUMAR IADVMKJHA@GMAI
CS (COMM)/667/2025 22-09-2025 Vs VIKAS KHANNA JHA(P), 9818149569 L.COM 18-10-2025

SHREENATH ENTERPRISES Vs [DIVYANSHU(P)

CS (COMM)/668/2025 22-09-2025 IFAMILY FOOTWEAR AND ORS R 9711112752 unitedmark@unitedjpg-10-2025
IDBI BANK LTD Vs VIJAY KUMAR| lkumarvivekadv@gma
CS (COMM)/669/2025 22-09-2025 IAND ANR Vivek Kumar(P),90811867703 il.com 130-03-2026

SHREENATH ENTERPRISES Vs [DIVYANSHU(P) ) )
CS (COMM)/672/2025 23-09-2025 IFAMILY FOOTWEAR AND ORS , 9711112752 unitedmark@unitedjos-10-2025

[Punjab National Bank Vs AmitANJALI
CS (COMM)/675/2025 24-09-2025 Kumar Jha INEHRA(P), 9312520717 sharmasudesh590@}18-10-2025

INEMA  KULFI GAJAK AND
IFALUDA Vs PARV MUKESHMOHIT ankur@beinlegalllp.c
CS (COMM)/683/2025 27-09-2025 INEEMA SHARMA(P), [7869279052 om 08-10-2025



mailto:ascentlawfirm@gmail.com
mailto:unitedmark@unitedandunited.com
mailto:unitedmark@unitedandunited.com
mailto:sharmasudesh590@gmail.com

S.NO COURT

44 ISH.VINOD YADAV

DISTRICT COURT ROOM

WEST

CASE TYPE
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REGISTRATION

OFPETITIONER NAME
RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL
ID

DATE OF E-

FILING

ICS(Comm.)/621/25 01.09.25 Vivek Travels (P) Ltd. Vs. NationalAmit 10871897844 savlawassociate@vi27.08.25
.. Insurance Maihan
205 Civil

CS(Comm.)/624/25 02.09.25 IDBI Bank Ltd. Vs. Ashish Overseas [V.K Singh & Co. (9811867703 kumarvivekadv@gn19-08.25

CS(Comm.)/626/25 03.09.25 Ambika Footwear (P) Ltd. Vs/[Trustlex Law|8800384404 trustlexlawfirm@gn30.-08.25
Randheer Kr. [Firm

CS(Comm.)/627/25 03.09.25 IDBI Bank Ltd. Vs. Vishal Jain IV.K Singh 0811867703 kumarvivekadv(@gn26.08.25

CS(Comm.)/628/25 03.09.25 Jitin Narang Vs. Ashok Maggo Maninderjeet 9899989911 adv.maninderjeetsin28.08.25

Singh

CS(Comm.)/629/25 04.09.25 IPNB Vs. Shyam Lal Veerwani IM.L Meena 0868501599 mlmeenadci@gmaill29.08.25

ICS(Comm.)/630/25 04.09.25 IM/s Vihaan Organics Vs. SheerajArun Khatri 09811821180 arunkhatrilawyer(@g30-08.25
Protects (P) Ltd.

CS(Comm.)/632/25 08.09.25 Harish Kumar Vs. Ravi Bhushan IN.K Verma 0643517980 adv.nkverma@gmail29.08.25

ICS(Comm.)/637/25 09.09.25 Canara Bank Vs. Jitender Sharma  [Sanjeev Chopra 971142200 chopra6791@gmail 27.08.25

CS(Comm.)/638/25 09.09.25 Canara Bank Vs. Avneesh Kr.Sanjeev Chopra |971142200 chopra6791(@gmail|01.09.25
Sharma

CS(Comm.)/639/25 09.09.25 INitin Kr. Vs. Silver Arrow Cargo (P)Gautam Mittal [9716662233 gauravmittal077@g|03-09.25
Ltd.

CS(Comm.)/640/25 09.09.25 Union Bank of India Vs. Amit Batra [Deepa Gupta  [9312292558 deepagupta@gmail [30.08.25

CS(Comm.)/641/25 09.09.25 Dinesh Goyal Vs. Silver Arrow CargoGautam Mittal (9716662233 gauravmittal077(@g|03-09.25

(P) Ltd.



mailto:savlawassociate@vivekgmail.com
mailto:kumarvivekadv@gmail.com
mailto:trustlexlawfirm@gmail.com
mailto:kumarvivekadv@gmail.com
mailto:adv.maninderjeetsingh@gmail.com
mailto:mlmeenadci@gmail.com
mailto:arunkhatrilawyer@gmail.com
mailto:adv.nkverma@gmail.com
mailto:chopra6791@gmail.com
mailto:chopra6791@gmail.com
mailto:gauravmittal077@gmail.com
mailto:deepagupta@gmail.com
mailto:gauravmittal077@gmail.com
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CS(Comm.)/642/25 09.09.25 [Union Bank of India Vs. Vinod Kr.  [Deepa Gupta 9312292558 deepagupta@gmail.[30.08.25
CS(Comm.)/645/25 11.09.25 IAshok Kr. Soni Vs. Prempal Ravi Tikania 9910362379 rktikania2 1@gmail.[03.09.25
CS(Comm.)/646/25 11.09.25 M/s Nitin Plastic Vs. PINGBhawnaJain (9810905600 Bhawna.Adv.17@g|01.09.25
Telematics (P) Ltd.
CS(Comm.)/652/25 17.09.25 IN.E Impex (P) Ltd. Vs. Earth Eco.Vishal Garg &9810171302 adv.vishalgarg@gm29.08.25
Solutions (P) Ltd. |Associates
CS(Comm.)/653/25 17.09.25 [Union Bank of India Vs. Rakesh DeviDeepa Gupta (9312292558 deepagupta@gmail [11.09.25
CS(Comm.)/656/25 18.09.25 ISBI Vs. Anil (Sepoy) Ms. S.Sood 08117836067 msssoodadvocate(@]06.06.25
CS(Comm.)/660/25 19.09.25 ILevi Strauss & Co. Vs. Ashok Kr. Pramod Kr|9810481016 mail@thelegist.com|12.09.25
Singh
CS(Comm.)/661/25 19.09.25 LLevi Strauss & Co. Vs. Ashok Kr. Pramod Kr|9810481016 mail@thelegist.com|12.09.25
Singh
CS(Comm.)/662/25 19.09.25 Sunil Agarwal Vs. Yash Industries  [Lakshay Mangla|8178629988 lakshaymanglaadv(@02.09.25
CS(Comm.)/666/25 20.09.25 IAnkita Singh Vs. Deeksha Rawat Himanshu Dutt [7011586928 himanshuduttadv@g!8.09.25
CS(Comm.)/670/25 22.09.25 IDBI Bank Ltd. Vs. Suhail Anwar IV.K Singh 0811868677 kumarvivekadv(@gnj19.09-25
CS(Comm.)/671/25 22.09.25 Siddharth Gupta Vs. SSI ContractorsVijaya Laxmi9g717172611 panditmewara@gmg01.09.25
(P) Ltd. Mewara
CS(Comm.)/673/25 23.09.25 Union Bank of India Vs. Mrs. Ruchi [Deepa Gupta 9312292558 deepagupta@gmail [19.09.25



mailto:deepagupta@gmail.com
mailto:rktikania21@gmail.com
mailto:Bhawna.Adv.17@gmail.com
mailto:adv.vishalgarg@gmail.com
mailto:deepagupta@gmail.com
mailto:msssoodadvocate@gmail.com
mailto:mail@thelegist.com
mailto:mail@thelegist.com
mailto:lakshaymanglaadv@gmail.com
mailto:himanshuduttadv@gmail.com
mailto:kumarvivekadv@gmail.com
mailto:panditmewara@gmail.com
mailto:deepagupta@gmail.com

S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

CS(Comm.)/674/25

DATE
REGISTRATION

23.09.25

RESPONDENT NAME

Plentlous Pharmaceutical Ltd. Vs,
|Ashfaq Ali Khan

OFPETITIONER NAME VSADVOCATE

Gurbir  Singh|
Charya

ADVOCATE
MOBILE
NUMBER

9599195495

ADVOCATE EMAIL
ID

gurbircharya@gmai

DATE OF E-
FILING

02.09.25

CS(Comm.)/676/25 24.09.25 Oswal Poly Chem Vs. Paltech CoolingVijendra Kr. 0811669755 vijendrasuryan@gmnjl0.09.25
Towers & Equipment Ltd. & Anr.
CS(Comm.)/677/25 24.09.25 Cogoport(P) Ltd. Vs. In & OutjUday Kr. 8882303942 advudaykumar(@gm16.09.25
Business Solutions
CS(Comm.)/678/25 25.09.25 [Rohit jethani Vs. Aditya Birla HealthiSharad Chandra (9811454877 schandradvocate@g8.09.25
Insurance Co. Ltd.
ICS(Comm.)/679/25 26.09.25 Gulzar Ahmad Vs. Laxmi KantlJ.K Srivastava (9891210660 jksrivastaval 6@yah20.09.25
Mishra
CS(Comm.)/680/25 26.09.25 IAjit Industries Vs. Matesh Jaiswal ~ [Kartik Dabas &9868414528 advocatekartikdabag20.03.25
IYugansh
Sharma
ICS(Comm.)/681/25 26.09.25 Dr. Saritha Shamsunder Vs. SBI Manmeet Kaur8800624624 manmeet@mkslaw.|25.09.25
Sareen
ICS(Comm.)/684/25 27.09.25 Bank of Baroda Vs. Mausmi Kar Sharma &0650501903 advhoneysharma28(22.09.25
IAssociates
CS(Comm.)/685/25 27.09.25 M/s Shiva Garments Vs. ApsharaMohit Thakur [8468951743 mohitthakur816@gi23-09-25
Garments
CS(Comm.)/686/25 27.09.25 IMohit Sharma Vs. Sanyam Shivhare |Anil Kr. Sahu 9810134793 ALLIPCARE@GM[p3.09.25



mailto:gurbircharya@gmail.com
mailto:vijendrasuryan@gmail.com
mailto:advudaykumar@gmail.com
mailto:schandradvocate@gmail.com
mailto:jksrivastava16@yahoo.com
mailto:advocatekartikdabas@gmail.com
mailto:manmeet@mkslaw.in
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S.NO COURT

45

SH. AMIT KUMAR,
IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT

DISTRICT COURT ROOM

INORTH

307

CASE TYPE

Civil

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME
RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

S

ADVOCATE EMAILDATE OF E-

ID

FILING

INOT

INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED

SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
LS CABLE INDIA PVT LID Vs THROUGH
[Execution IMATRIXINDIA POWER SOLUTION| IMAIL
(Comm.)/208/2025 01-09-2025 IPRIVATE LIMITED Bindra Rana(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
Ex.Comm - Award by |Axis Bank Ltd Vs S. S CARRYINGMAYANK 11;,[1111{1(‘) UGH
|Arb.Comm/39/2025 02-09-2025 ICORP IMAHAJAN(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MTHROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
. THROUGH
Ex.Comm - Award by Axis Bank Ltd Vs RANVEERMAYANK IMAIL
|Arb.Comm/40/2025 02-09-2025 KUMAR DAS IMAHAJAN(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
R . THROUGH MAIL RECIEVED
IM/S Luri Water System India Pvt THROUGH
Ex.Comm - Award byl Ltd Vs M/S National ProjectsTushar IMAIL
|Arb.Comm/41/2025 02-09-2025 Constructions Corporation Ltd Parashar(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
[Execution IMAYASHEEL RETAIL  INDIAPARAS IMAIL
(Comm.)/209/2025 02-09-2025 ILIMITED IAGGARWAL(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL [PAGE IS
MTHROUGH MAIL RECIEVED
. . THROUGH
Ex.Comm - Award by Kotak Mahindra Prime Ltd VsPARAS IMAIL
|Arb.Comm/42/2025 03-09-2025 SHIVANI IAGGARWAL(P),




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE CASE NUMBER

DATE

REGISTRATION

OFPETITIONER

NAME
RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

INOT INOT MENTIONEDNOT

IMENTIONED ASAS SINGLE PAGE ISMENTIONED

SINGLE PAGE ISRECIEVED IAS SINGLE

RECIEVED MHROUGH MAIL PAGE IS

THROUGH MAIL RECIEVED
INITESH KUMAR JHA Vs M/§ THROUGH
RHINOCEROS EQUIPMENTS PVTPARAS IMAIL

[Execution (Comm.)/211/2025/03-09-2025 ILTD IAGGARWAL(P),
INOT INOT MENTIONEDNOT

IMENTIONED ASAS SINGLE PAGE ISMENTIONED

SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
PUNJAB NATIONAL BANK Vs IMAIL
[Execution (Comm.)/212/2025/03-09-2025 IMANOJ KUMAR Sunny Arora(P),
INOT INOT MENTIONEDNOT

IMENTIONED ASAS SINGLE PAGE ISMENTIONED

SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
PUNJAB NATIONAL BANK Vs M/sJ S IMAIL
[Execution (Comm.)/213/2025/03-09-2025 IMOHAN ENTERPRISES JAISWAL(P),
INOT INOT MENTIONEDNOT

IMENTIONED ASAS SINGLE PAGE ISMENTIONED

04-09-2025

[Execution (Comm.)/217/2025

Kaur Dhanjal

rajiv kumar(P),

SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
PUNJAB NATIONAL BANK Vg IMAIL
[Execution (Comm.)/214/2025/03-09-2025 IMONICA MAGOTRA rajiv kumar(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
. L. . .. THROUGH
union bank of india Vs Simranjit| IMAIL
[Execution (Comm.)/215/2025/04-09-2025 Kaur rajiv kumar(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MTHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
. . . THROUGH
Union Bank of India Vs Ashish| IMAIL
[Execution (Comm.)/216/2025/04-09-2025 |Awasthi rajiv kumar(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL [PAGE IS
THROUGH MAIL RECIEVED
R R THROUGH
Union Bank of India Vs Kuldeep IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

DATE

REGISTRATION

OFPETITIONER

NAME
RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILDATE OF E-

ID

FILING

INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED

SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
. . X THROUGH
[Execution [Union Bank of India Vs Luks and| IMAIL
(Comm.)/218/2025 04-09-2025 ILyks rajiv kumar(P),
INOT INOT MENTIONEDNOT

IMENTIONED ASAS SINGLE PAGE ISMENTIONED

SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
. . . . . IMAIL
[Execution (Comm.)/219/2025/04-09-2025 [Union Bank of India Vs Willson rajiv kumar(P),
INOT INOT MENTIONEDNOT

IMENTIONED ASAS SINGLE PAGE ISMENTIONED

SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MTHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
. . . THROUGH
[Execution Union Bank of India Vs Dolly IMAIL
(Comm.)/220/2025 04-09-2025 Sharma rajiv kumar(P),
INOT INOT MENTIONEDNOT

IMENTIONED ASAS SINGLE PAGE ISMENTIONED

SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
. . THROUGH
[Union Bank of India Vs Devender| IMAIL
[Execution (Comm.)/221/2025/04-09-2025 Singh rajiv kumar(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
. . . A THROUGH
[Execution Union Bank of India Vs AshwaniVarun IMAIL
(Comm.)/222/2025 04-09-2025 Kumar Sharma and Anr Sharma(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MTHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
. . THROUGH
[Execution Q - Factor Finance And Investments IMAIL
(Comm.)/223/2025 04-09-2025 IPvt Ltd Vs Suresh and Anr rajiv kumar(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL [PAGE IS
THROUGH MAIL RECIEVED
. R . X THROUGH
[Execution Union Bank of India Vs Sunital IMAIL
(Comm.)/224/2025 04-09-2025 Benjamin rajiv kumar(P),




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-

REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
M/S VARDHAMAN INOX Vs RAM IMAIL
CS (COMM.)/603/2025 04-09-2025 IMILAN PAL rajiv kumar(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
UITENDER THROUGH
[Execution IUNION BANK OF INDIA VsKUMAR IMAIL
(Comm.)/227/2025 06-09-2025 RAJEEV KUMAR KRANTI(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
_ JANSHUMAN THROUGH
[Execution [UNION BANK OF INDIA Vs ShrutiSRIVASTAVA(P IMAIL
(Comm.)/228/2025 06-09-2025 Benjamin s
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MTHROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
. . THROUGH
[Execution [UNION BANK OF INDIA Vs INDUvishnu IMAIL
(Comm.)/229/2025 06-09-2025 TOMAR sharma(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
JITENDER THROUGH
[Execution KUMAR IMAIL
(Comm.)/230/2025 06-09-2025 IDBI BANK LTD Vs Neeraj Tomar _ [KRANTI(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
. IMAIL
[Execution (Comm.)/231/2025/06-09-2025 IDBI BANK LTD Vs Kamal Chopra
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL [PAGE IS
MTHROUGH MAIL RECIEVED
. . . . THROUGH
[Execution IM/S Jai Vaishno Fruit Company VsVarun IMAIL
(Comm.)/232/2025 06-09-2025 Dinesh Yadav Sharma(P),
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VSADVOCATE
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INOT
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ID
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INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED

SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MTHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
. THROUGH
Execution ROYAL SYNTHESIS Vs NIRMAL IMAIL
(Comm.)/233/2025 06-09-2025 TRADING COMPANY IAnkit Dang(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
.. THROUGH
rajnish ~ kumar IMAIL
CS (COMM.)/606/2025 06-09-2025 IBANK OF INDIA Vs SEEMA banyal(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
CANARA BANK Vs MANISHMOHINDER IMAIL
CS (COMM.)/607/2025 06-09-2025 KUMAR MEENA PAL SINGH(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
M/S UNITECH MATERIAL} THROUGH
HANDLING Vs M/S ASHIANAHardik IMAIL
CS (COMM.)/608/2025 06-09-2025 ISPAT LTD Gogia(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
BANK OF INDIA Vs SANSKAR| IMAIL
CS (COMM.)/609/2025 08-09-2025 BHATEJA Ritu Rana(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MTHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
RAM PRASHAD GARG Vs RAMANURAG IMAIL
IMISC DJ/1438/2025 08-09-2025 IPATI SHRI KRISHAN AND SONS |MISHRA(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL  [PAGE IS
THROUGH MAIL RECIEVED
. THROUGH
[Execution SUNIL AGGARWAL Vs SAURAVANURAG IMAIL
(Comm.)/235/2025 09-09-2025 GERA IMISHRA(P),
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ADVOCATE
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INOT

ADVOCATE EMAILDATE OF E-

ID
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INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED

OMP (I) (COMM.)/305/2025

11-09-2025

ILTD Vs KESHAV NANDAN

SWATI(P),

SINGLE PAGE ISRECIEVED IAS SINGLE
. . . RECIEVED MHROUGH MAIL PAGE IS
M/S Dev Bhurnl COld Chaln Prlvate THROUGH MAIL RECIEVED
Proprietor Vasimbhai IdrishbhaiSINGH IMAIL
CS (COMM.)/616/2025 09-09-2025 Vhora SHARMA(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
CS (COMM.)/617/2025 09-09-2025 bank of baroda Vs GEETA JANGRA(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
Ex.Comm - Award IKOTAK MAHINDRA PRIME LTD VSRAJESH IMAIL
|Arb.Comm/44/2025 10-09-2025 HITESH SHARMA JANGRA(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MTHROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
SHRIRAM FINANCE LIMTED VsRAJESH IMAIL
OMP (I) (COMM.)/302/2025 [10-09-2025 RANJEET JANGRA(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
. THROUGH
SHRIRAM FINANCE LIMTED VsAnil Dutt] IMAIL
OMP (I) (COMM.)/303/2025 [10-09-2025 HARMEEN GHAI Sharma(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
. THROUGH
[Execution Suresh Kumar and company Impex| IMAIL
(Comm.)/236/2025 11-09-2025 Pvt. Ltd Vs Amyra Trading Siddharth(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL [PAGE IS
THROUGH MAIL RECIEVED
THROUGH
TOYOTA FINANCE SERVICE INDIASWATI IMAIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-

REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
amarendra THROUGH
MTOYOTA FINANCE SERVICE INDIAkumar IMAIL
OMP (I) (COMM.)/308/2025 [11-09-2025 ILTD Vs ASHISH KUMAR dubey(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
. THROUGH
TOYOTA FINANCE SERVICE INDIAManish IMAIL
IOMP (I) (COMM.)/309/2025 [11-09-2025 LTD Vs SHATRUHAN B Malik(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
Ram Binay Mehta Vs M/S One ORavi  Shankar| 1'5&11{1(‘) UGH
CS (COMM.)/620/2025 11-09-2025 [Eights Architects and Engineers Garg(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MTHROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
. . THROUGH
[Execution IMANISH KUMAR AGGARWAL VsRavi Shankar MAIL
(Comm.)/237/2025 12-09-2025 IM/S SAHARSH INTERNATIONAL (Garg(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
. THROUGH
vipmn IMAIL
CS (COMM.)/621/2025 12-09-2025 INITIN ARORA Vs ADARSH RAJ tripathi(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
M/S MEGATECH INTERNATIONALMAYANK VAL
CS (COMM.)/622/2025 12-09-2025 Vs M/S ATLAS CYCLE PVT LTD MAHAJAN(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL [PAGE IS
MTHROUGH MAIL RECIEVED
THROUGH
MAYANK IMAIL
CS (COMM.)/623/2025 12-09-2025 State Bank of India Vs Jagdev IMAHAJAN(P),




S.NO COURT
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CASE NUMBER
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REGISTRATION

OFPETITIONER
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ADVOCATE
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ADVOCATE EMAILDATE OF E-

ID

FILING

INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS  SINGLE
RECIEVED THROUGH MAIL [PAGE IS
THROUGH MAIL RECIEVED
. . . . THROUGH
Vinod Sukhani Vs Manjeet SinghRAJESH IMAIL
IMISC DJ/1450/2025 12-09-2025 (HUF) JANGRA(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS  SINGLE
RECIEVED THROUGH MAIL  [PAGE IS
THROUGH MAIL RECIEVED
. THROUGH
[Execution PRITHVI RAJ BANSAL Vs KIRANDeepak IMAIL
(Comm.)/239/2025 15-09-2025 LUTHRA IYadav(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS  SINGLE
RECIEVED MTHROUGH MAIL  [PAGE IS
THROUGH MAIL RECIEVED
. THROUGH
[Execution Pranav IMAIL
(Comm.)/240/2025 15-09-2025 |Anshul Jain Vs Nitesh Sareen Gupta(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS  SINGLE
RECIEVED THROUGH MAIL [PAGE IS
THROUGH MAIL RECIEVED
. . THROUGH
Robin Kumar Jaiswal Vs KamalRAJESH IMAIL
[Execution (Comm.)/241/2025[15-09-2025 Sharma IGUPTA(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS  SINGLE
RECIEVED MTHROUGH MAIL  [PAGE IS
THROUGH MAIL RECIEVED
. THROUGH
IDFC  First Bank Ltd. VsMAYANK IMAIL
OMP (I) (COMM.)/311/2025 [15-09-2025 SUKHWINDER SINGH IMAHAJAN(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL [PAGE IS
THROUGH MAIL RECIEVED
. THROUGH
IDFC First Bank Ltd. VSANURAG IMAIL
IOMP (I) (COMM.)/312/2025 [15-09-2025 SARABJEET SINGH IMISHRA(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS  SINGLE
RECIEVED THROUGH MAIL [PAGE IS
THROUGH MAIL RECIEVED
THROUGH
MTOYOTA FINANCE SERVICE INDIAMUKESH IMAIL
IOMP (I) (COMM.)/313/2025 [15-09-2025 ILTD Vs ANJANI KUMAR PANDEY [KUMAR(P),




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

DATE

REGISTRATION

OFPETITIONER

RESPONDENT NAME

NAME VSADVOCATE
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NUMBER

INOT

ADVOCATE EMAILDATE OF E-

ID

FILING

INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED

SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MTHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
. . THROUGH
[Execution Vishambar Dayal Aggarwal VsMUKESH IMAIL
(Comm.)/242/2025 16-09-2025 Sushma Sales Corporation IAGGARWAL(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
. THROUGH
IM/S SWARAJ ENTERPRISES VsSriballabh MAIL
IOMP (I) (COMM.)/314/2025 [16-09-2025 MOHAMMAD SALMAN Sharan(P),
INOT INOT MENTIONEDNOT

OMP (I) (COMM.)/315/2025

16-09-2025

SINGH

IDFC First Bank Ltd. Vs AVTAR|

SINHA(P),

AMIT KUMAR]

RECIEVED
THROUGH MAIL

THROUGH MAIL

IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED

AS  SINGLE
PAGE IS
RECIEVED
THROUGH
IMAIL

INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
SHRIRAM FINANCE LIMTED VsPANKAJ IMAIL
OMP (I) (COMM.)/316/2025 [16-09-2025 Himanshu Uppal KUMAR(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
SUPREME INDUSTRIES LIMITED THROUGH
Vs SUPREME PLASTICJaspreet IMAIL
CS (COMM.)/628/2025 16-09-2025 INDUSTRIES Singh(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MTHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
DR. RAJESH KUMAR GUPTA VsVarun IMAIL
CS (COMM.)/629/2025 16-09-2025 SURESH KUMAR GOEL Dhingra(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL [PAGE IS
. R . THROUGH MAIL RECIEVED
IMNG  Freight Services Private THROUGH
LLimited Vs Franco India Agro TechPranav IMAIL
CS (COMM.)/630/2025 16-09-2025 and Services Pvt. Ltd Gupta(P),




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-

REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
Ex.Comm - Award by KOTAK MAHINDRA BANK VsPANKAJ IMAIL
|Arb.Comm/48/2025 17-09-2025 VISHAL KUMAR KUMAR(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
. THROUGH
[Execution Saurabh IMAIL
(Comm.)/244/2025 17-09-2025 Satin Finserv Ltd Vs SAGAR KUMARYain(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
. THROUGH
[Execution IMAIL
(Comm.)/245/2025 17-09-2025 SATIN FINSERV LTD. Vs RAHISU |pulkit mittal(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MTHROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
IMS VINAYAK FUELS Vs MS VEENA| THROUGH
Execution TRANS ~ SOLUTIONS  INDIAAbdullah MAIL
(Comm.)/246/2025 17-09-2025 IPRIVATE LIMITED AND ORS shahid(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
L. . . THROUGH
IAuto Logistic India Vs The Oriental IMAIL
CS (COMM.)/635/2025 17-09-2025 Insurance Co Ltd Varun Gupta(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
CS (COMM.)/636/2025 17-09-2025 IGUPTA IC P RAJAN(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL [PAGE IS
MTHROUGH MAIL RECIEVED
THROUGH
SUPREME INDUSTRIES LTD. Vs IMAIL
CS (COMM.)/637/2025 17-09-2025 SHIVAM ENTERPRISES IC P RAJAN(P),




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER
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REGISTRATION

OFPETITIONER

RESPONDENT NAME

NAME VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MTHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
M/S REAYANSH TRANSMISSION| THROUGH
PRODUCTS Vs M/S ACCORDMAYANK IMAIL
IMISC DJ/1461/2025 17-09-2025 IELECTRO POWER PVT LTD IMAHAJAN(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
[TECHNO PRIME RMC PVT LTD Vs THROUGH
JAI SHIVA INFRA PROJECT PVIANURAG VAL
IMISC DJ/1462/2025 17-09-2025 LTD IMISHRA(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
Hemant IMAIL
Misc Ex/10/2025 18-09-2025 VASU POLYMERS Vs J K FLEXIBLE|Choudhary(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
VASU POLYMERS Vs R SCHITRA IMAIL
Misc Ex/11/2025 18-09-2025 IPRINTING AND PACKAGING IMALHOTRA(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
. . THROUGH
[Execution IOMKARA TRANSPORT PVT LTD Vs|Anil Kumar IMAIL
(Comm.)/247/2025 18-09-2025 PHUAR AGROTECH Mishra(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MTHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
. . . THROUGH
Ramesh Jain Vs Saini Udyog privateDeepak IMAIL
CS (COMM.)/638/2025 18-09-2025 Limited IYadav(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL [PAGE IS
THROUGH MAIL RECIEVED
X THROUGH
MANISH PARWANI Vs L VENKASarvajeet IMAIL
IMISC DJ/1464/2025 18-09-2025 [FOODS PVT LTD Thakur(P),




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

DATE

REGISTRATION

OFPETITIONER

RESPONDENT NAME

NAME VSADVOCATE

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILDATE OF E-

ID

FILING

INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED

SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MTHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
L. VENKA FOODS PVT LTD VsCHITRA IMAIL
IMISC DJ/1465/2025 18-09-2025 IMANISH PARWANI IMALHOTRA(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
MOPLINE SOLUTIONS PVT LTD VsMukul IMAIL
IOMP (COMM.)/25/2025 19-09-2025 RAM KISHAN SHARMA Rawal(P),
INOT INOT MENTIONEDNOT

IMENTIONED ASAS SINGLE PAGE ISMENTIONED

SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
. THROUGH
IDFC First Bank Ltd. Vs MOHDBANISH IMAIL
IOMP (I) (COMM.)/325/2025 [19-09-2025 IRFAN BHARDWAJ(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MTHROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
SHRIRAM FINANCE LIMTED Vs THROUGH
MUSHAR BUILDING MATERIALHARISH IMAIL
OMP (I) (COMM.)/326/2025 [19-09-2025 IAND CEMENT STORE KUMAR(P),
INOT INOT MENTIONEDNOT

M/S SWARAJ ENTERPRISES Vs

ROHIT KUMAR|

RECIEVED
[THROUGH MAIL

THROUGH MAIL

IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED

AS  SINGLE
PAGE IS

OMP (I) (COMM.)/327/2025 [19-09-2025 IAMIR ALI IGARG(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MTHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
CANARA BANK Vs PUNEETANURAG IMAIL
CS (COMM.)/641/2025 19-09-2025 IARORA IMISHRA(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL [PAGE IS
THROUGH MAIL RECIEVED
R THROUGH
IMOHD UMAR alias HAJT MAMMABharat Bhushan| IMAIL
CS (COMM.)/642/2025 19-09-2025 Vs ASGAR ALI Jain(P),
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OFPETITIONER
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RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILDATE OF E-

ID

FILING

INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED

SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
THE DREAM KATCHERS Vs OmaxeANURAG IMAIL
CS (COMM.)/645/2025 22-09-2025 World Street Private Limited IMISHRA(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
KARTIK GUPTA Vs CHITRASENANURAG IMAIL
CS (COMM.)/646/2025 23-09-2025 SINGH IMISHRA(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
shubham IMAIL
CS (COMM.)/647/2025 23-09-2025 ICANARA BANK Vs PRIYA BAGGA |sharma(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MTHROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
SHRIRAM FINANCE LIMTED VsNARENDER IMAIL
OMP (I) (COMM.)/331/2025 [24-09-2025 IDHARAM PAL KUMAR(P),
INOT INOT MENTIONEDNOT

IMENTIONED ASAS SINGLE PAGE ISMENTIONED

SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
M/S SUDERSHAN STEEL Vs SEIKO| THROUGH
PLAST ~ MACHINES  PRIVATE IMLAIL
CS (COMM.)/651/2025 24-09-2025 LIMITE IAjit Singh(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
INDIAN BANK Vs M/S KUMARSHIV IMAIL
CS (COMM.)/652/2025 24-09-2025 IENTERPRISES KUMAR(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL  [PAGE IS
MTHROUGH MAIL RECIEVED
THROUGH
JUPITOR POLYTEX INDIA PVT|,RAJESH IMAIL
IMISC DJ/1513/2025 24-09-2025 ILTD Vs ANJU GUPTA JANGRA(P),




S.NO COURT DISTRICT COURT ROOM

CASE NUMBER

DATE

REGISTRATION

OFPETITIONER

NAME
RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE

NUMBER

INOT

ADVOCATE EMAILDATE OF E-

ID

FILING

INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED

SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MTHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
X THROUGH
Gaurav Sapra Vs Bhajanpura CO.OP [Deepak IMAIL
IMISC DJ/1515/2025 24-09-2025 Society U/T Society Ltd [Yadav(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
SHRI RAM FINANCE LTD. VsPranav IMAIL
IOMP (I) (COMM.)/334/2025 [25-09-2025 IMOHIT Gupta(P),
INOT INOT MENTIONEDNOT

IMENTIONED ASAS SINGLE PAGE ISMENTIONED

SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
SHRI RAM FINANCE LTD. VsRAJESH IMAIL
IOMP (I) (COMM.)/335/2025 [25-09-2025 Salman Khan IGUPTA(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MTHROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
MAYANK IVAIL
CS (COMM.)/659/2025 25-09-2025 Gaurav Jain Vs Pankaj Gupta MAHAJAN(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
M/S SHIV SHAKTI ENTERPRISES THROUGH
Vs M/S GIRIRAJ ENTERPRISESANURAG IMAIL
CS (COMM.)/660/2025 26-09-2025 IAND M/S NAPAR INDUSTRIES IMISHRA(P),
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
M/S SHASHI ENTERPRISES Vs THROUGH
M/S BANSAL PAPER MART AND IMAIL
CS (COMM.)/661/2025 26-09-2025 IANR.
INOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL [PAGE IS
MTHROUGH MAIL RECIEVED
. THROUGH
[Execution SHAGUN FURNITURE Vs DINESHPARAS IMAIL
(Comm.)/253/2025 27-09-2025 BHARDWAJ IAGGARWAL(P),




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE (03
REGISTRATION

PETITIONER
RESPONDENT NAME

NAME

VS

ADVOCATE

ADVOCATE
MOBILE

NUMBER

INOT

ADVOCATE EMAIL
ID

INOT MENTIONED

DATE OF E-
FILING

INOT

IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MTHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
X . THROUGH
Ankur Paints and Inks PrivatePARAS IMAIL
CS (COMM.)/662/2025 27-09-2025 ILimited Vs Rohit Verma IAGGARWAL(P),
46 SH. UMED SINGH,NORTH
IDISTRICT JUDGE
(COMMERCIAL)
PUNJAB NATIONAL Advocate-
BANK DEVANSH not mentioned in egnot mentioned in ¢
303 Civil CS (COMM.)/612/2025 Vs Dinesh Sharma 01-09-2025 GUPTA filing portal filing portal
|Axis Bank Ltd
Vs BEDI TRADING IMAYANK not mentioned in enot mentioned in e
[Ex.Comm - Award by Arb.ConCOMPANY 02-09-2025 MAHAJAN filing portal filing portal

M/S
ICHOLAMANDALAM
INVESTMENT ~ AND
FINANCE CO. LTD.

not mentioned in e

not mentioned in e

IOMP (I) (COMM.)/300/2025|Vs Vinod 02-09-2025 Mahender Singhffiling portal filing portal

[UNION BANK OF

INDIA Subhash Kumarnot mentioned in enot mentioned in €
ICS (COMM.)/610/2025 Vs SANJEEV 02-09-2025 Jha filing portal filing portal

IM/S COAST TO COAST]

IDESIGNS LTD

Vs ABHISHEKH Jitender not mentioned in enot mentioned in e
CS (COMM.)/611/2025 KHANIJA 02-09-2025 Gahlyan filing portal filing portal

SHRIRAM FINANCE

LTD not mentioned in enot mentioned in e
IOMP (I) (COMM.)/298/2025 [Vs YOGESH NAGAR 03-09-2025 Sunny Arora [filing portal filing portal



http://10.199.40.3/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.40.3/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.40.3/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.40.3/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.40.3/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.40.3/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
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REGISTRATION
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MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

SHRIRAM FINANCE

LTD not mentioned in enot mentioned in
IOMP (I) (COMM.)/299/2025 [Vs LALIT 03-09-2025 Sunny Arora __[filing portal filing portal

Indian Bank BANISH not mentioned in egnot mentioned in
CS (COMM.)/604/2025 Vs Mukesh 03-09-2025 BHARDWAJ  [filing portal filing portal

union bank of india not mentioned in enot mentioned in
[Execution (Comm.)/225/2025Vs sandeep sharma 04-09-2025 rajiv kumar filing portal filing portal

IMANISH MANGLA|

FLAVOURS PVT LTD not mentioned in egnot mentioned in
[Execution (Comm.)/226/2025Vs PINKI SOLANKI 04-09-2025 swati Ifiling portal filing portal

PUNJAB NATIONAL

IBANK PARAS not mentioned in enot mentioned in
CS (COMM.)/605/2025 Vs TANYA JAISWAL  04-09-2025 IAGGARWAL ffiling portal filing portal

[UNION BANK OF

INDIA not mentioned in enot mentioned in
[Execution (Comm.)/234/2025Vs virender singh 06-09-2025 rajiv kumar filing portal filing portal

IAYUSH TRADERS

Vs  M/S  SAWERA IANUJ KUMARnot mentioned in enot mentioned in
CS (COMM.)/613/2025 [TRADERS 06-09-2025 SHARMA [filing portal filing portal



http://10.199.40.3/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.40.3/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.40.3/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
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CASE NUMBER

DATE OFPETITIONER
REGISTRATION

RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

BANK OF INDIA not mentioned in egnot mentioned in
CS (COMM.)/614/2025 Vs SURAJ KUMAR 06-09-2025 Varun Sharma _(filing portal filing portal

[UNION BANK OF

INDIA

Vs ABHISHEK|

SACHDEVA PROP OM not mentioned in egnot mentioned in
CS (COMM.)/615/2025 IASSOCIATES 06-09-2025 Varun Sharma (filing portal filing portal

Shammi Agarwal SACHIN not mentioned in enot mentioned in
ICS (COMM.)/618/2025 Vs M/s Yess Retail LLP |09-09-2025 KUMAR JAIN [filing portal filing portal

Kotak Mahindra Prime

Ltd not mentioned in egnot mentioned in
[Ex.Comm - Award by Arb.Con[Vs AVTAR SINGH 10-09-2025 Sunny Arora __ffiling portal filing portal

Kotak Mahindra Prime

Ltd not mentioned in enot mentioned in
[Ex.Comm - Award by Arb.Con[Vs PARVEEN KUMAR [10-09-2025 Sunny Arora __[filing portal filing portal

Shriram Finance Limted| not mentioned in enot mentioned in
OMP (I) (COMM.)/304/2025 Vs TARUN KATARTIA [10-09-2025 Sunny Arora __[filing portal filing portal

CS (COMM.)/619/2025

S M ENTERPRISES
THROUGH ITS
PROPRIETOR AAYUSH
BANSAL

Vs M/S HOUSE OF
FITNESS PVT LTD

10-09-2025

Mehak Gupta

not mentioned in e

[filing portal

not mentioned
filing portal

in



http://10.199.40.3/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.40.3/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.40.3/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.40.3/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.40.3/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.40.3/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.40.3/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#

S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER

[TOYOTA FINANCE

ISERVICE INDIA LTD RAJESH not mentioned in enot mentioned in
IOMP (I) (COMM.)/306/2025 [Vs VIVEK JAISWAL 11-09-2025 JANGRA filing portal filing portal

TOYOTA FINANCE

SERVICE INDIA LTD RAJESH not mentioned in egnot mentioned in
OMP (I) (COMM.)/307/2025 Vs AMAR SINGH 11-09-2025 JANGRA filing portal filing portal

RAKESH KUMAR|

IKAPOOR not mentioned in enot mentioned in
[Execution (Comm.)/238/2024Vs SARIKA NARULA  [12-09-2025 JAVED ALI filing portal filing portal

Reebok International

Litd

Vs Ashok Kumar not mentioned in egnot mentioned in
CS (COMM.)/624/2025 [Unknown 12-09-2025 aastha sharma _[filing portal filing portal

ladidas AG

Vs Ashok Kumar not mentioned in enot mentioned in
CS (COMM.)/625/2025 [Unknown 12-09-2025 aastha sharma _ffiling portal filing portal

IMEGATECH

INTERNATIONAL

Vs SHRI SHYAM amarendra not mentioned in enot mentioned in
CS (COMM.)/626/2025 BEVERAGES 12-09-2025 kumar dubey (filing portal filing portal

[TOYOTA FINANCE

SERVICE INDIA LTD RAJESH not mentioned in enot mentioned in
IOMP (I) (COMM.)/310/2025 Vs KUMARA MIRGAN [15-09-2025 JANGRA [filing portal filing portal



http://10.199.40.3/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.40.3/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.40.3/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.40.3/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.40.3/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.40.3/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.40.3/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
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ADVOCATE
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ADVOCATE EMAILDATE OF E-

ID

RADHA RANI FLOUR| IVIRENDER

IMILLS SHAMBHARW [not mentioned in enot mentioned in
ICS (COMM.)/627/2025 Vs ROHTASH YADAV  15-09-2025 AL filing portal filing portal

RBL BANK LIMITED IAAKASH not mentioned in enot mentioned in
[Ex.Comm - Award by Arb.Con[Vs VIRENDER KUMAR [16-09-2025 KUMAR filing portal filing portal

TOYOTA FINANCE

SERVICE INDIA LTD RAJESH not mentioned in enot mentioned in
OMP (I) (COMM.)/317/2025 [Vs SUNITA MISHRA  [16-09-2025 JANGRA filing portal filing portal

TOYOTA FINANCE

SERVICE INDIA LTD RAJESH not mentioned in enot mentioned in
IOMP (I) (COMM.)/318/2025 [Vs MAMATA SETHY 16-09-2025 JANGRA Ifiling portal filing portal

SHRIRAM FINANCE

LIMTED

Vs TUSHAR BUILDING

IMATERIAL AND| IANURAG not mentioned in enot mentioned in
OMP (I) (COMM.)/319/2025 [CEMENT STORE 16-09-2025 IMISHRA filing portal filing portal

TOYOTA FINANCE

SERVICE INDIA LTD

Vs PARADISE TOURS N| RAJESH not mentioned in enot mentioned in
OMP (I) (COMM.)/320/2025 [TRAVELS 16-09-2025 JANGRA filing portal filing portal

[TOYOTA FINANCE

SERVICE INDIA LTD RAJESH not mentioned in enot mentioned in
IOMP (I) (COMM.)/321/2025 [Vs SARASWATI KANDI [16-09-2025 JANGRA [filing portal filing portal



http://10.199.40.3/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.40.3/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
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REGISTRATION

OFPETITIONER
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VSADVOCATE

ADVOCATE
MOBILE
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ADVOCATE EMAILDATE OF E-

ID

TOYOTA FINANCE

SERVICE INDIA LTD

Vs MOHAMMAD RAJESH not mentioned in enot mentioned in
IOMP (I) (COMM.)/322/2025 [FARID 16-09-2025 JANGRA filing portal filing portal

TOYOTA FINANCE

SERVICE INDIA LTD RAJESH not mentioned in enot mentioned in
IOMP (I) (COMM.)/323/2025 [Vs DINESH TIGGA 16-09-2025 JANGRA filing portal filing portal

IMITTAL CHEMPLAST]
IPVT LTD

Vs M S Comfort BANKE BIHARInot mentioned in enot mentioned in
CS (COMM.)/631/2025 [International AND ORS [16-09-2025 SHARMA filing portal filing portal

Ratna Sagar Pvt Ltd

Vs  Badaria Islamic not mentioned in egnot mentioned in
CS (COMM.)/632/2025 [English Medium School 16-09-2025 Deepak Yadav _ffiling portal filing portal

[Manash Lifestyle Private

Limited INAGESHWAR [not mentioned in egnot mentioned in
CS (COMM.)/633/2025 Vs Belle Herbals 16-09-2025 KUMHAR filing portal filing portal

INU FASHION|

IFOOTWEAR PVT LTD

Vs Bridgewater Overseas not mentioned in enot mentioned in
IMISC DJ/1454/2025 Private Limited 16-09-2025 Shram Vir Vats _[filing portal filing portal

Sanjay Kumar

Proprietor M/s Sanjay

[Enterprises

Vs M/S AMBE AGRO

AND COLD STORAGE not mentioned in enot mentioned in
[Execution (Comm.)/243/2029PRIVATE LIMITED 17-09-2025 Shiv Tyagi [filing portal filing portal



http://10.199.40.3/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.40.3/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.40.3/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.40.3/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.40.3/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.40.3/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
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S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER
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REGISTRATION
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VSADVOCATE

ADVOCATE
MOBILE

NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

IM/S MANGOTRA|

IMOTOR FINANCE CO

Vs SAKINDRA KUMAR| not mentioned in enot mentioned in
OMP (1) (COMM.)/324/2025 RAY 17-09-2025 Deepak Yadav __[filing portal filing portal

INDUSTRIES LIMITED]

THROUGH THEIR

IAUTHORIZED

ISIGNATORY

Vs SUPREME TECHNO

IPLAST THROUGH

THEIR OWNER not mentioned in egnot mentioned in
CS (COMM.)/634/2025 IDIRECTOR OCCUPIER [17-09-2025 [Pranav Gupta _[filing portal filing portal

RENU ANAND

Vs M/S PARADISE not mentioned in enot mentioned in
CS (COMM.)/639/2025 ELECTROMETAL 18-09-2025 sahib rajput filing portal filing portal

IPRITAM KUMAR|

IGUPTA not mentioned in egnot mentioned in
CS (COMM.)/640/2025 Vs RAM AVTAR GUPTA 18-09-2025 Shriya Sirohi ffiling portal filing portal

IYATENDER ARORA SAKET not mentioned in enot mentioned in
[Execution (Comm.)/248/2024Vs HARISH KUMAR  [19-09-2025 IGAKHAR filing portal filing portal

[UCO BANK

Vs MOHD JIRJISH MANOJ not mentioned in enot mentioned in
[Execution (Comm.)/249/2025ALIAS JIRGIS 19-09-2025 KUMAR filing portal filing portal

Kotak Mahindra Prime

ILtd IMAYANK not mentioned in enot mentioned in
IOMP (I) (COMM.)/328/2025 [Vs JAISWAL KUMAR  [19-09-2025 IMAHAJAN [filing portal filing portal



http://10.199.40.3/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
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NUMBER

ADVOCATE EMAILDATE OF E-
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IKOTAK MAHINDRA|

PRIME LTD IMAYANK not mentioned in enot mentioned in
IOMP (I) (COMM.)/329/2025 [Vs KAJAL AGGARWAL [19-09-2025 MAHAJAN filing portal filing portal

IM/S SWARAJ|

IENTERPRISES

Vs MOHAMMAD not mentioned in egnot mentioned in
IOMP (I) (COMM.)/330/2025 SALMAN 19-09-2025 Deepak Yadav _ [filing portal filing portal

RENU ANAND

Vs MS FUTURE INFO

EDGE PRIVATE not mentioned in enot mentioned in
CS (COMM.)/643/2025 ILIMITED 19-09-2025 sahib rajput filing portal filing portal

IKOTAK MAHINDRA|

PRIME LTD not mentioned in egnot mentioned in
[Ex.Comm - Award by Arb.ConVs DEEPAK YADAV 20-09-2025 Sagar Mishra _ffiling portal filing portal

IKOTAK MAHINDRA|

PRIME LTD not mentioned in enot mentioned in
[Ex.Comm - Award by Arb.Con[Vs DEEPAK YADAV 20-09-2025 Sagar Mishra _ [filing portal filing portal

lc d garg and sons RAJKUMAR  [not mentioned in enot mentioned in
CS (COMM.)/644/2025 Vs s g star drink Pvt ltd |22-09-2025 PALIWAL filing portal filing portal

PUNJAB NATIONAL

IBANK PARAS not mentioned in enot mentioned in
[Execution (Comm.)/250/2024Vs SUNIL AGGARWAL [23-09-2025 IAGGARWAL ffiling portal filing portal
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ID

FILING

PUNJAB NATIONAL

BANK IPARAS not mentioned in enot mentioned in
[Execution (Comm.)/251/2025Vs DHERAIN MAAN  [23-09-2025 IAGGARWAL ffiling portal filing portal

IKARTIK GUPTA not mentioned in egnot mentioned in
CS (COMM.)/648/2025 Vs RAGINI PATHAK  23-09-2025 Mukul Rawal _[filing portal filing portal

IACC LIMITED

Vs GROWTHPOND|

TECHNOLOGY PVT not mentioned in enot mentioned in
CS (COMM.)/649/2025 ILTD 23-09-2025 Mukul Rawal _ffiling portal filing portal

SATISH KUMAR PROP.

IOF M/S SATISH

IKUMAR AND

ICOMPANY not mentioned in egnot mentioned in
CS (COMM.)/650/2025 Vs Sushil Kumar 23-09-2025 Jatin Arora filing portal filing portal

SAURABH SEHGAL not mentioned in enot mentioned in
OMP (COMM.)/26/2025 Vs AXIS BANK LTD 24-09-2025 Parvesh Kundu [filing portal filing portal

BR GREEN|

INDUSTRIES PVT LTD

Vs AUROMEERA| not mentioned in enot mentioned in
[Execution (Comm.)/252/2025PETROCHEMICALS  |24-09-2025 Vikram Kumar [filing portal filing portal

SHRIRAM FINANCE

ILTD. IANURAG not mentioned in enot mentioned in
OMP (I) (COMM.)/332/2025 [Vs MOHIT 24-09-2025 IMISHRA [filing portal filing portal
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SHRIRAM FINANCE

ILTD. IANURAG not mentioned in enot mentioned in
OMP (I) (COMM.)/333/2025 [Vs Salman Khan 24-09-2025 IMISHRA filing portal filing portal

INDIAN BANK BANISH not mentioned in enot mentioned in
CS (COMM.)/653/2025 Vs SAI TELECOM 24-09-2025 BHARDWAJ  [filing portal filing portal

ISTATE BANK OF INDIA| MUKESH

Vs PRADEEP KUMAR| KUMAR not mentioned in enot mentioned in
CS (COMM.)/654/2025 IPANDEY 24-09-2025 GAUTAM filing portal filing portal

Ms ALUFINE

INTERNATIONAL

Vs Ms PNSC

INFRASTRUCTURE not mentioned in enot mentioned in
CS (COMM.)/655/2025 PVT LTD 24-09-2025 RAJ KUMAR ffiling portal filing portal

SATPAL GARG SANJAY not mentioned in enot mentioned in
CS (COMM.)/656/2025 Vs SUMIT GARG 24-09-2025 KUMAR filing portal filing portal

IBANK OF|

IMAHARASHTRA

Vs MAYANK] - SHAILESH[not mentioned in enot mentioned in
CS (COMM.)/657/2025 IAGGARWAL 25-09-2025 KUMAR filing portal filing portal

SRO OVERSEAS PVT

LTD not mentioned in enot mentioned in
CS (COMM.)/658/2025 Vs SHREE METAL 25-09-2025 Prateek Mehta [filing portal filing portal
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M/S. HIGHDREAM
IPOLYMERS PRIVATE
LIMITED THROUGH GAGAN
IDIRECTOR KUMAR not mentioned in enot mentioned in e
IMISC DJ/1520/2025 Vs NK INDUSTRIES 25-09-2025 SINGHAL filing portal filing portal
47 SH. RAJ KUMAR,SOUTH-
IDISTRICT JUDGEWEST . . IABHISHEK associate@ayassociat
(COMMERCIAL 603 ICommercial Suit ICS COMM. 466/2025 01.09.2025 KASC MARINE PRIVATE LIMITED YADAV 011-49066440 ed.in 25.08.2025
ICOURT-01
. . PUNJAB NATIONAL BANK VSNITESH advoniteshsharma@g
603 ICommercial Suit CS COMM. 470/2025 02.09.2025 HIMANSHI YADAV SHARMA 8750191518 mail.com 26.08.2025
603 Commercial Suit CS COMM. 477/2025 03.00.2025 CANARA BANK VS MONTKA (S:‘;II‘CI)JPE’ 0711142200 glrfpraé’m@gma‘]'c 01.00.2025
. . STATE BANK OF INDIA VSVAIBHAV Vaibhav.yadav@hotm|
603 ICommercial Suit CS COMM. 476/2025 03.09.2025 MRINALINY SINGH VADAV 9971336611 ail.com 22.08.2025
. . BANK OF INDIA VS RAJANIVARUN adv.varunsharma@g
603 Commercial Suit ICS COMM. 480/2025 04.09.2025 KUSHWAHA SHARMA 0811161300 mail.com 02.09.2025
M/S LAKSHITA TRADING VS M/S legalaffair.133@gmail
603 ICommercial Suit CS COMM. 481/2025 08.09.2025 MEERA SAMUH HOSPITALITYS.K. TEWARI (9811479499 cgm 133@8 01.09.2025
SERVICE PVT LTD :
. . GAUTAM eludication.legal@out
603 Commercial Suit CS COMM. 486/2025 10.09.2025 PUMA SE VS RAM NIWAS GUPTA BHASIN 9999306881 look.com 08.09.2025
. . M/S MD AIR @ OCEAN FREIGHTJAI DEV| adv_jaidev@yahoo.co|
603 ICommercial Suit ICS COMM. 488/2025 10.09.2025 PVT LTD SOLANKI 0873508880 in 08.09.2025
. . UNDER ARMOUR VS RAM NIWASGAUTAM eludication.legal@out
603 ICommercial Suit CS COMM. 495/2025 12.09.2025 GUPTA BHASIN 09099306881 look.com 10.09.2025
. . M/S DE NOVO VS M/S RELCOMVVARUN advocatevarunmudgil
603 ICommercial Suit ICS COMM. 496/2025 12.09.2025 TECHNOLOGY PVT LTD MUDGIL 9711760086 @gmail.com 10.09.2025
. . GAUTAM eludication.legal@out
603 ICommercial Suit CS COMM. 498/2025 15.09.2025 IPUMA SE VS JITENDER GOEL BHASIN 0999306881 look.com 11.09.2025
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. . H.K. ENTERPRISES VS FRVELIONNIKHIL ladv.yogeshparashary
603 ICommercial Suit CS COMM. 504/2025 16.09.2025 OILS & INDIA PVT LTD CHAUHAN 807646652 s@gmail.com 10.09.2025
M/S DORSET INDUSTRIES PVT]
. . LTD VS M/S SHAPOORJI chamberofarchnayad
603 ICommercial Suit CS COMM. 506/2025 17.09.2025 PALLONJI AND COMPANY PVTNIKHIL AVANA[8368982199 av@gmail.com 12.09.2025
LTD
. . AYON ALLOYS PVT LTD. VSPOONAM contact@prlegalhelps
603 Commercial Suit CS COMM. 515/2025 22.09.2025 SAMNEE AUTO (OPC) PVT LTD RIMAL 0643501636 com 15.09.2025
. . GAUTAM eludication.legal@out
603 ICommercial Suit CS COMM. 517/2025 24.09.2025 PUMA SE VS SUMIT BHASIN 09099306881 look.com 22.09.2025
. . GAUTAM eludication.legal@out
603 ICommercial Suit CS COMM. 520/2025 25.09.2025 IPUMA SE VS ASHOK KUMAR BHASIN 9999306881 look.com 23.09.2025
M/S CHOLAMANDALAMRAVI associatesrsgargl@
603 PETITION U/S 9 OMP(I) COMM. 68/2025  [01.09.2025 INVESTMENT AND FINANCE COlqirinesn 0911883595 -, Sargles 1r3 08.2025
ILTD VS NARESH THAKRAN ’
M/S CHO ANDA RAVI associatesrsgargl@
603 PETITION U/S 9 OMP(I) COMM. 69/2025  [01.09.2025 INVESTMENT AND FINANCE CO. 0911883595 ¢ SArgILE 1r3.08.2025
) . SHANKAR mail.com
ILTD VS antriksh jatav
M/S CHOLAMAI\IDALAMRAVI associatesrsgargl@
603 PETITION U/S 9 OMP(I) COMM. 73/2025 02.09.2025 INVESTMENT AND FINANCE CO. 0911883595 . sargleg 01.09.2025
SHANKAR mail.com
LTD VS PANCHU
IAXIS BANK LTD VS VIVEK amitkumar.294 @redi
603 PETITION U/S 9 OMP(I) COMM. 75/2025 06.09.2025 PAREWA IAMIT KUMAR (8860939556 ltrmail.com 13.08.2025
M/S CHO ANDA. RAVI associatesrsgargl@
603 PETITION U/S 9 OMP(I) COMM. 77/2025 09.09.2025 INVESTMENT AND FINANCE CO.SH ANKAR 9911883595 mail.com sargl@g 05.09.2025
ILTD VS SUDHIR RAJORA ’
M/S CH0LAMANDALAMRAVI associatesrsgargl@
603 PETITION U/S 9 OMP(I) COMM. 78/2025  [09.09.2025 INVESTMENT AND FINANCE CO.qirinian (9911883505 il eomBUEIEE 103.00.2025
LTD VS SALEEM KHAN '
M/S CHOLAMANDALAMRAVI associatesrsgargl@
603 PETITION U/S 9 OMP(I) COMM. 76/2025  109.09.2025 INVESTMENT AND FINANCE CO.girunean 0911883595 railcom SABL@E 113.09.2025
LTD VS RAHUL KUMAR :
M/S CHOLAMANDALAMRAVI associatesrsgargl@
603 PETITION U/S 9 OMP(I) COMM. 86/2025  [12.09.2025 INVESTMENT AND FINANCE COlqiiinesn 0911883595 - — SArLLE 1h9.09.2025
LTD VS ESTAKARK '
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M/S CHOLAMAI\IDALAMRAVI associatesrsgargl@
603 PETITION U/S 9 OMP(I) COMM. 90/2025 16.09.2025 INVESTMENT AND FINANCE CO. 0911883595 . sargleg 12.09.2025
SHANKAR mail.com
ILTD VS IRFAN M
M/S CHOLAMANDALAMRAVI associatesrsgargl@
603 PETITION U/S 9 OMP(I) COMM. 91/2025 16.09.2025 INVESTMENT AND FINANCE CO'SHANKAR 9911883595 mail.com gargl@g 12.09.2025
LTD VS JAKIR KHAN '
M/S CHOLAMANDALAM
INVESTMENT AND FINANCE CO.RAVI associatesrsgargl1@g
603 PETITION U/S 9 OMP(I) COMM. 92/2025 16.09.2025 LTD VS KHEDA HI TECH SOLARSHANKAR 9911883595 mail.com 13.09.2025
ENERGY
M/S CHOLAMANDALAMRAVI associatesrsgargl@
603 PETITION U/S 9 OMP(I) COMM. 93/2025 16.09.2025 INVESTMENT AND FINANCE CO'SHANKAR 9911883595 mail.com gargl@g 12.09.2025
LTD VS GAGANDEEP N '
M/S CHOLAMANDALAM
INVESTMENT AND FINANCE CO.RAVI associatesrsgargl1@g
603 PETITION U/S 9 OMP(I) COMM. 94/2025 16.09.2025 LTD VS SHRI BABA TRANSPORT [SHANKAR 9911883595 mail.com 13.09.2025
ICARRIER
M/S CHOLAMANDALAM|
INVESTMENT AND FINANCE CO.RAVI associatesrsgargli@g
603 PETITION U/S 9 OMP(I) COMM. 95/2025 16.09.2025 LTD VS BHAGWATI BUSINESSSHANKAR 0911883595 mail.com 13.09.2025
MERCHANT
M/S CHOLAMANDALAM
INVESTMENT AND FINANCE CO.RAVI associatesrsgargl1@g
603 IPETITION U/S 9 OMP(I) COMM. 96/2025 16.09.2025 LTD VS SHRI BABA TRANSPORT SHANKAR 9911883595 mail.com 13.09.2025
ICARRIER
M/S CHOLAMAI\IDALAMRAVI associatesrsgargl@
603 PETITION U/S 9 OMP(I) COMM. 127/2025  [19.09.2025 INVESTMENT AND FINANCE CO.SH ANKAR 0911883595 mail.com sargleg 15.09.2025
LTD VS LOKESH KUMAR '
M/S CHO ANDA. RAVI associatesrsgargl@
603 PETITION U/S 9 OMP(I) COMM. 128/2025  [19.09.2025 INVESTMENT AND FINANCE CO. 0911883595 ¢ SArLLE 112 09.2025
SHANKAR mail.com
LTD VS RAMBIR
M/S CHO ANDA. RAVI associatesrsgargl@
603 PETITION U/S 9 OMP(I) COMM. 129/2025  [19.09.2025 INVESTMENT AND FINANCE CO.SH ANKAR 9911883595 mail.com sargl@g 15.09.2025
ILTD VS DAKSH LOGISTICS :
M/S CH0LAMANDALAMRAVI associatesrsgargl@
603 PETITION U/S 9 OMP(I) COMM. 130/2025  [19.09.2025 INVESTMENT AND FINANCE CO. 9911883595 y sargl@g 15.09.2025
SHANKAR mail.com
LTD VS RAJNI
M/S CHOLAMANDALAMRAVI associatesrsgargl@
603 PETITION U/S 9 OMP(I) COMM. 150/2025  [25.09.2025 INVESTMENT AND FINANCE CO.girunean 0911883595 railcom BAELDE 151.09.2025
LTD VS KARAMBIR D :
M/S CHOLAMANDALAMRAVI associatesrsgargl@
603 PETITION U/S 9 OMP(I) COMM. 151/2025  [25.09.2025 INVESTMENT AND FINANCE COlqirinsn 0911883595 - — SArgLLE 151.09.2025
LTD VS PRAVEEN SINGH ’




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
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TOYOTA FINANCIAL VS JAGIRRAHUL advocateashok.1@gm
603 PETITION U/S 9 OMP(I) COMM. 152/2025  [25.09.2025 SINGH BHARDWAJ 0013493108 ail.com 20.09.2025
TOYOTA FINANCIAL VS NAVEENRAHUL ladvocateashok.1@gm
603 PETITION U/S 9 OMP(I) COMM. 154/2025 [25.09.2025 SAINI BHARDWAJ 9013493108 ail.com 20.09.2025
MTOYOTA FINANCIAL VS YUNUSRAHUL ladvocateashok.1@gm
603 PETITION U/S 9 OMP(I) COMM. 153/2025  [25.09.2025 KHAN BHARDWAJ 9013493108 ail.com 20.09.2025
IAAKASH advaakashsehrawat@
603 IMISC. APPLICATION IMISCDJADJ 579/2025 03.09.2025 VIDHYA VS KAPIL YADAV & ANR SEHRAWAT 8010505957 email.com 02.09.2025
CANARA BANK VS AJAYABHIMANYU abhimanyukapoor82
603 IMISC. APPLICATION IMISCDJADJ 600/2025 12.09.2025 COLLECTION KAPOOR 7011668771 @gmail.com 12.09.2025
PRAKASH PIPES LTD VS UJJAWAL manoj.1968singh@g
603 IMISC. APPLICATION IMISCDJADJ 618/2025 17.09.2025 IAGROTECH IMANOJ SINGH 9811078574 mail.com 15.09.2025
ID KALA VALLI VS SBI CARDS ANDAAKASH |Aakash.sirohi@gmail.,
603 IARBITRATION 34 OMP COMM. 18/2025 02.09.2025 PAYMENT SERVICE SIROHI 0818347727 lcom 21.08.2025
KOTAK MAHINDRA PRIME LTD.KUSHAL Rishabh.eruditelegal
603 EXECUTION [EX. COMM. 215/2025 06.09.2025 VS KANHATYA LAL KUMAR 7009793548 @gmail.com 03.09.2025
M/S DHARAM BJUILDING|
603 EXECUTION EX. COMM. 214/2025 06.09.2025 MATERIAL SUPPLIER VS VSRLRADEEP 001616 Pradeepsehrawat74@|, , 0 2605
SEHRAWAT gmail.com
I[ENTERPRISES
603 [EXECUTION [EX. COMM. 211/2025 03.09.2025 IAXTS BANK LTD VS ALTAF ANSARI ?}I{IJ(P?’];;IA 0811192158 ls rcsohrgbhagupta@gmal 130.08.2025
AXIS BANK LTD VS NAVEENSHOBHA srshobhagupta@gmai
603 IEXECUTION [EX. COMM. 212/2025 03.09.2025 AGGARWAL GUPTA 0811192158 Lcom 130.08.2025
48 SH. VIKAS DHULL,SOUTH-
IDISTRICT JUDGE,WEST 61 Commercial EX. COMM / 200/202 01-00-202 PUNJAB NATIONAL BANK VSSH. NITESH 8750101518 skadvosol@gmail.co 18-08-202
ICOMMERCIAL 3 Execution : 5 9-2025 RAJNI CHAUHAN SHARMA 7501915 m 5
ICOURT.
Commercial PUNJAB NATIONAL BANK VSSH. NITESH| skadvosol @gmail.co
613 Execution [EX. COMM / 201/2025 01-09-2025 SUNITA DEV SHARMA 8750191518 I 18-08-2025
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Commercial PUNJAB NATIONAL BANK VSSH. NITESH skadvosol@gmail.co
613 Execution [EX. COMM / 202/2025 01-09-2025 PURSHOTTAM KUMAR SHARMA 8750191518 I 18-08-2025
Commercial PUNJAB NATIONAL BANK VSSH. NITESH skadvosol@gmail.co
613 Execution [EX. COMM / 203/2025 01-09-2025 INEERAJ GUPTA SHARMA 8750191518 I 26-08-2025
Commercial MEGHA SHARMA VS SBI CARDS & JITENDER jitenderk581@gmail.c|
13 Suit OMP(COMM)/17/2025 01-09-2025 PAYMENTS SERVICES LTD. KUMAR 9599661673 om 23-08-2025
61 Commercial ExCOMM - Award by Arbm_0 202 AXIS BANK LTD Vs SACHINSHOBHA 811192158 srshobhagupta@gmai 58-07-202
3 Suit Comm/20/2025 9-2025 KUMAR GUPTA 961119215 l.com 7-2025
. holamandalam investment and .
Commercial m/s ¢ RAVI associatesrsgargl@g
613 Suit OMP (I)(COMM)/70/2025 |01-09-2025 finance SHANKAR 0911883595 ol eom 23-08-2025
Coltd Vs Monu B
. m/s cholamandalam investment and| .
613 Commercml OMP (I)(COMM)/71/2025 |01-09-2025 finance RAVI 0911883595 assoclatesrsgargl@g 23-08-2025
Suit . SHANKAR mail.com
Coltd Vs Amit Gupta
Commercial [ExXCOMM - Award by Arb SHOBHA srshobhagupta@gmai
613 Suit Comm/21/2025 01-09-2025 IAXIS BANK LTD Vs KUSUM GUPTA 0811192158 Lcom 29-08-2025
Commercial ExCOMM - Award by Arb SHOBHA srshobhagupta@gmai
613 Suit Comm/22/2025 01-09-2025 IAXIS BANK LTD Vs NAZMA GUPTA 0811192158 Lcom 29-08-2025
Commercial ExCOMM - Award by Arb AXIS BANK LTD Vs PRIYASHOBHA srshobhagupta@gmai
613 Execution Comm/23/2025 01-09-2025 SHARMA GUPTA 0811192158 l.com 29-08-2025
Commercial ExCOMM - Award by Arb IAXIS BANK LTD Vs GAURISHOBHA srshobhagupta@gmai
613 Execution Comm/25/2025 01-09-2025 SHANKAR GUPTA 9811192158 L.com 29-08-2025
Commercial [ExXCOMM - Award by Arb SHOBHA srshobhagupta@gmai
613 Execution Comm/24/2025 01-09-2025 IAXIS BANK LTD Vs VIBHA RANI GUPTA 0811192158 1.com 290-08-2025
61 Commercial ExCOMM - Award by Arb02_0 202 |Axis Bank Ltd Vs DHARMENDRA MAYANK 3 o mayamk_mahajanos 12-08-202
3 Suit Comm/26/2025 9 5 KUMAR MAHAJAN 967334733 @yahoo.com 3 5
Commercial ExXCOMM - Award by Arb| Axis Bank Ltd Vs ASHWANIMAYANK mayamk_mahajanos
613 Suit Comm/27/2025 02-09-2025 KUMAR BHARTI MAHAJAN 0878347330 @yahoo.com 13-08-2025
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Commercial ExCOMM - Award by Arb . IMAYANK mayamk mahajanos

613 Suit Comm/28/2025 02-09-2025 |Axis Bank Ltd Vs ROHIT NAGPAL MAHAJAN 0873347330 @yahoo.com 13-08-2025
Commercial ExCOMM - Award by Arb . IMAYANK mayamk_mahajanos

613 Suit Comm/29/2025 02-09-2025 |Axis Bank Ltd Vs MONU KUMAR MAHAJAN 0873347330 @yahoo.com 13-08-2025
Commercial ExCOMM - Award by Arb Axis Bank Ltd Vs ARUN KUMARMAYANK mayamk_mahajanos| o

613 Suit Comm/30/2025 02-09-2025 BALIYAN MAHAJAN 0873347330 @yahoo.com 13-08-2025
Commercial ExCOMM - Award by Arb . IMAYANK mayamk_mahajanos

613 Suit Comm/31/2025 02-09-2025 \Axis Bank Ltd Vs SUMIT MAHAJAN 9873347330 @yahoo.com 13-08-2025
Commercial BANK OF BARODA VS ASHISHSUDHA advsudhasukla@gmai

613 Suit CS (COMM)/472/2025 02-09-2025 SONT SHUKLA 9899913203 Lcom 20
Commercial IBANK OF INDIA VS SAROJ KUMARVARUN |Adv.varunsharma@g

613 Suit CS (COMM)/479/2025 04-09-2025 THA SHARMA 9811161300 mail.com 21
Commercial [ExXCOMM - Award by Arb IKOTAK MAHINDRA PRIME LTD.KUSHAL Rishabh.eruditelegal

613 Suit Comm/32/2025 04-09-2025 VS AJAY BHARDWAJ KUMAR 7009793548 @gmail.com =22
Commercial ExCOMM - Award by Arb SHOBHA srshobhagupta@gmai

613 Execution Comm/33/2025 06-09-2025 IAXIS BANK LTD Vs SARA KHAN GUPTA 0811192158 Lcom 23

613 ggfr;umttie;;lal CS (COMM)/482/2025 08-09-2025 gﬁ?g&“g AMAHAJAN Vs RONALDQ%IK/[VX?{I(\E) 021282412 no email 24
Commercial ICROSBY PROJECT PVT LTD Vs |ASHWANI .

613 Execution CS (COMM)/483/2025 09-09-2025 anuroop dahiya KUMAR(P), 921282412 no email 25
Commercial QUICKSHIP ~ GLOBAL ~ EXPRESS meridianattorneys@g

613 Suit ICS (COMM)/492/2025 11-09-2025 PVT LTD Vs |Ashish Bansal (8750998800 mail.com 26

JUBILANT BIOSYS LIMITED :

Commercial o M/s Yapy Enterprises Vs Ms Sharda bharatgarg.ikandbg@

613 Suit CS (COMM)/490/2025 11-09-2025 Sikri and anr Bharat Garg(P), 9711979113 email.com 27
Commercial INEXT LOGISTICS AND SUPPLY) meridianattorneys@g

613 Suit CS (COMM)/491/2025 11-09-2025 ICHAIN PVT LTD Vs |Ashish Bansal (8750998800 mail.com 28

IONASSIS AUTO LTD :




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-

REGISTRATION RESPONDENT NAME MOBILE ID FILING
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M/s WWSO ENTERPRISES
Commercial LIMITED Vs advarjun11595@gmai
613 Suit CS (COMM)/493/2025 11-09-2025 M/s IOTECHWORLD AVIG ATIONARJUN .(P), 0711961568 Lcom 29
IPRIVATE LIMITED
61 Commercial ExCOMM - Award by Arb16_0 202 INDUSIND BANK LTD Vs |PANKAJ 872040 roy.pankaj@yahoo.co o
3 Suit Comm/35/2025 972025 EXPRESS SERVICES KUMAR(P), ~ [/9°°732424 m B
. MHE BALUSSERY BENEFIT CHIT
613 gl(l)irlnmermal gﬁ?n?nlv/[M /;Oﬁward by Arb16-09-2025 IFUND PVT LTD Vs ﬁ%ll\i[NAR(P) 0818440502 aaloarim@gmail.com 31
3472025 M/S SN TRADING ’
ITS AUTHORIZED
Commercial REPRESENTATIVE Vs M/S|, .. info@sndlawyers.co
613 Suit IARB A (COMM)/4/2025 16-09-2025 SHUBHAM HOUSING IAmit Patra 9953994696 I 132
IDEVELOPMENT FINANCE
. INFINITY FREIGHT SERVICES .
613 ggi‘fmem‘al CS (COMM)/505/2025 17-09-2025 INDIA PRIVATE LIMITED Vs %%P) 0711747766 ﬁ‘e‘;ai?;ethﬂawassocgg
M/S GLOBIZZ SHIPPING PVT LTD ’ :
Commercial MOGLI LABS INDIA PVT LTD Vs Tarun cstarunverma@gmail
613 Sui CS (COMM)/510/2025 18-09-2025 [UTKAL FERRO PRODUCTS AND 0871495838 34
uit OTHERS Verma(P), .com
Commercial M/s Cholamandalam InvestmentRAVI lassociatesrsgargl@g
613 Suit OMP (D)(COMM)/102/2025 18-09-2025 and Finance Co Ltd Vs PANCHU ~SHANKAR 0911883595 mail.com B85
Commercial Axis Bank Ltd Vs MAHENDRA amitkumar.294@redi
613 Suit OMP (I)(COMM)/103/2025 [18-09-2025 SHUKLA IAMIT KUMAR (8860939556 ltfamil.com 36
61 Commercial OMP (I)(COMM)/104/2025 [18-09-202 ZIXII'{S F.CholargandalamL. Ir'l;] e;tmentRAVI 1188, associatesrsgarg1@g
3 Suit 4 5 9 5 nance L.ompany Limite SHANKAR 99 3595 mail.com 87
Vs Gyanender Nagar
61 Commercial OMP (I)(COMM)/105/2025 [18-09-202 11\&/[1'{3 FiS:giirgirrlr?a;immrgillﬁtmentRAVI 1188 associatesrsgarg1@g 8
3 Suit 5/2025 9-2025 ance ompany SHANKAR ~ [791193595 mail.com &
Vs Manish Mittal
61 Commercial OMP (I)(COMM)/106/2025 [18-09-202 IIXII'{; FighglargarrfalimLirgiltv egtmentRAVI 1188 assoclatesrsgarg1@g
3 Suit 5 9 S nance Lompany e SHANKAR 99 3595 mail.com 39
Vs RajniDevi
61 Commercial OMP (I)(COMM)/107/2025 [18-09-202 11\&41{3 FiS:r?izrgilrfa;imm;lril;‘idﬁmemRAVI 1188 assoclatesrsgarg1@g o]
3 Suit 7 5 9 5 Vs Sahil pany SHANKAR 99 3595 mail.com +
Commercial M/s _ Cholamandalam InvestmentRAVI associatesrsgargl@g
613 - OMP (I)(COMM)/108/2025 [18-09-2025 IAnd Finance Company Limited 9911883595 . k1
Suit SHANKAR mail.com
Vs ShubhamGupta




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-

REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
Commercial M/s _ Cholamandalam InvestmentRAVI associatesrsgargl@g
613 Suit OMP (I)(COMM)/109/2025 [18-09-2025 IAnd Fmgnce Company L}mlted SHANKAR 0911883595 mail.com k2
Vs Rattiputra Construction
61 Commercial OMP (I)(COMM)/110/2025 [18-09-202 11\&41{3 F‘CholargandalamL‘ Ir'ltV %StmentRAVI 1188 associatesrsgarg1@g
3 Suit 5 9 5 1nance -ompany Limite SHANKAR 99 3595 mail.com (3
Vs Shahin Khatun
61 Commercial OMP (I)(COMM)/111/2025 [18-09-202 11\\41{3 F'S:r?izrgarrlr?aﬁmL';lr}t‘ZﬁtmentRAVI 1188, associatesrsgarg1@g
3 Suit 5 9 5 ! ompany L SHANKAR 99 3595 mail.com (4
Vs Mool Chand
61 Commercial OMP (I)(COMM)/112/2025 [18-09-202 11\([1{3 FiS:gi:néirrfa;imLi;lril‘?eeﬁtmentRAVI 1188 associatesrsgarg1@g
3 Suit 5 9-2025 Vs AmkrD Ay SHANKAR ~ [7911993595 mail.com (5
61 Commercial OMP (I)(COMM)/113/2025 [18-09-202 11\\41{3 F'ShglargalrfalimL'Ig}: egtmentRAVI 1188 associatesrsgargl@g |, ¢
3 Suit 3/2025 972025 tnarce Lompany Limite SHANKAR ~ [P911993595 mail.com N
Vs Monu Tyagi
61 Commercial OMP (I)(COMM)/114/2025 [18-09-202 11\&/[1{3 Fighglanclarrfalimurllril: EgtmentRAVI 1188 associatesrsgarg1@g
3 Suit 4/2025 92025 ance ompany € SHANKAR 9911663595 mail.com (47
Vs Tkramuddin
61 Commercial OMP (I)(COMM)/115/2025 18-09-202 A Finee Company Limite " RAVE 1188 associatesrsgargl@g |
3 Suit 5 S 9 S inance Lompany Limite SHANKAR 99 3595 mail.com +
Vs Rambir
Commercial M/s _Cholamandalam InvestmentRAVI associatesrsgargl@g
613 Suit OMP (I)(COMM)/116/2025 [18-09-2025 IAnd Finance Company Limited SHANKAR 0911883595 mail.com ko
Vs Lokesh Kumar
61, Commercial OMP (I)(COMM)/117/2025 [18-09-202 ZIXII'{S F.CholargandalamL. Ir'l;] e;tmentRAVI 1188, associatesrsgarg1@g 0
3 Suit 7/2025 9-2025 mnance Lompany Limite SHANKAR 9911563595 mail.com o
Vs Farukh Mohd
61 Commercial OMP (I)(COMM)/118/2025 [18-09-202 11\&/[1'{3 FiS:giirgirrlr?a;immrgillﬁtmentRAVI 1188, associatesrsgarg1@g 1
3 Suit 5 9-2025 mpany SHANKAR  [0911963595 mail.com d
Vs Mohd Ismail
M/s Cholamandalam Investment|
Commercial o |And Finance Company Limited RAVI associatesrsgargli@g
613 Suit OMP (I)(COMM)/119/2025  18-09-2025 Vs Dakshk Logistics Prop AkashSHANKAR 9911883595 mail.com 02
Gupta
61 Commercial OMP (I)(COMM)/120/2025 [18-09-202 11\&41{3 FiS:r?izrgilrfa;imm;lril;‘idﬁmemRAVI 1188 assoclatesrsgarg1@g
3 Suit 5 9 5 - pany SHANKAR 99 3595 mail.com 3
Vs Satish N
Commercial oo GLOBEX GTC LLP Vs BennyYATHARTH watharthsingh@aygle
613 Suit OMP (1)(COMM)/131/2025  120-09-2025 George Kunnalakattu SINGH(P), 8931909990 galllp.com o4




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

State Bank of India Vs

ADVOCATE

ADVOCATE
MOBILE

NUMBER

ADVOCATE EMAIL
ID

DATE OF E-

FILING

613 ggﬁmermal [Execution (Comm)/229/2025[24-09-2025 VISHAL BHATIA PROP OF AMYRAKUMAR 0999132159 ;kcrgrlrlltadvocate@gma 55
TRADING ROUT(P), .
Commercial PUMA SE Vs RAM NIWASGAUTAM eludicatoin.legal@out
613 Suit CS (COMM)/519/2025 257092025 SINGHAL BHASIN 9999306881 look.com 56
Commercial scsinghal @rediffmail.
613 Suit CS (COMM)/522/2025 27-09-2025 IANJU SHARMA VS NITIN GUPTA [S.N. SINGHAL (9810061558 bom 57
Commercial INEXT LOGISTICS AND SUPPLY . meridianattorneys@g
613 Suit CS (COMM)/491/2025 11-09-2025 CHAIN PVT LTD Vs |Ashish Bansal (8750998800 mail.com k5905
IONASSIS AUTO LTD '
49 SH. AMIT BANSAL,SOUTH-
IDISTRICT JUDGE,WEST Punjab National Bank Vs SatishMR. NITESH] IADVONITESHSHAR
COMMERCIAL 614 COMMERCIAL SUIT CS (COMM)/467/2025 01-09-2025 Kumar SHARMA 8750191518 MA@GMAIL.COM 26.08.2025
ICOURT-03
. . .MR. S.K. SKVAISHISHT623@
614 ICOMMERCIAL SUIT ICS (COMM)/468/2025 01-09-2025 [Union Bank of India Vs Rekha Bharth ASHISHT 0868142331 GMAIL.COM 130.08.2025
MR.
[Execution IKOTAK MAHINDRA PRIME LTD VsMITHLESH SEF.LEGALITE@GM
614 EXECUTION (Comm.)/206/2025 02-09-2025 LOVEKESH HARI SINGH KUMAR 0891169252 IAIL.COM 20.08.2025
IPANDEY
[Execution Punjab National Bank Vs SurinderMR.  NITESH] IADVONITESHSHAR
614 EXECUTION (Comm.)/208/2025 02-09-2025 Dogra SHARMA 8750191518 MA@GMAIL.COM [8:08-2025
[Execution Punjab National Bank Vs SelfieMR. NITESH] IADVONITESHSHAR
614 EXECUTION (Comm.)/209/2025 02-09-2025 Destinations SHARMA 8750191518 MA@GMAIL.COM [ 8:08:2025
[Execution Punjab National Bank Vs RajatMR. NITESH ADVONITESHSHAR
614 EXECUTION (Comm.)/210/2025 02-09-2025 Kumar SHARMA 8750191518 MA@GMAIL.COM [8:08-2025
MR. AMIT] IADVSUDHASHUKILA|
614 COMMERCIAL SUIT CS (COMM)/473/2025 02-09-2025 BANK OF BARODA Vs MEENA PANCHAL 9899913203 @GMAIL.COM 27.08.2025
|Axis Bank Ltd Vs SANDEEP KUMARMR. AMIT] IAMITKUMAR.294@
614 IARBITRATION OMP (I)(COMM.)/74/2025 [|06-09-2025 SINGH KUMAR 8860939556 REDIFFMAIL.COM 29.08.2025
614 EXECUTION Execution (Comm.)/217/202506-09-2025 M/s Kotak Mahindra Prime Ltd. VsSMR. KUSHAL7009793548 RISHABH.EUDITEL 25.08.2025

BEGRAJ SINGH

KUMAR

EGAL@GMAIL.COM




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
[Execution M/s Kotak Mahindra Prime Ltd. VsMR. KUSHAL RISHABH.EUDITEL
614 EXECUTION (Comm.)/218/2025 06-09-2025 GYAN SINGH KUMAR 7009793548 EGAL@GMAIL.COM [20-08-2025
61 EXECUTION [Execution 10-00-202 Kotak Mahindra Prime Ltd VsMR. SUNNY| 1057402 ALBUSLAWFIRMS@ 06.00.202
4 (Comm.)/220/2025 9-2025 SARIKA R IARORA 9910574027 GMAIL.COM -09.2025
. MR. GAUTAM] ELUDICATION.LEG
614 COMMERCIAL SUIT CS (COMM)/485/2025 10-09-2025 [Puma Se Vs Sanjeev BHASIN 9999093893 AL@OUTLOOK.COM 08.09.2025
Vinay Goel Vs Dharamsheela DeviMR. JITENDER IADVJITENDER89g22
614 COMMERCIAL SUIT ICS (COMM)/489/2025 11-09-2025 Multi Speciality Hospital Foundation KALRA 8264561269 @GMAIL.COM 06.09.2025
) MS SHRI BALAJI PROJECTS VIJAY| SAGARANDSAGAR
614 EXECUTION [Execution (Comm.)/221/2025[12-09-2025 KUMAR Vs THE MOTHER DAIRYMR. SAGAR 011-22377840 —@ LIVE.COM 05.09.2025
EMPLOYEES C G H S LTD *
Central Bank of India Vs Ms SanjayMS. RAGINT| RAGINITRIPATHI70
614 ICOMMERCIAL SUIT ICS (COMM)/499/2025 15-09-2025 Enterprises and Anr TRIPATHY 0899669928 6@GMAIL.COM 12.09.2025
ANJU RAI Vs HILLSMR. ARIJEET] ADV.BANERJEE.A@
614 COMMERCIAL SUIT CS (COMM)/500/2025 15-09-2025 ENGINEERING BANERJEE 9717845387 GMAIL.COM 12.09.2025
Reliable Travels and Cargo Pvt LtdMR.  VINEET] HANSVINEET@YAH
614 ICOMMERCIAL SUIT CS (COMM)/501/2025 16-09-2025 Vs Onas Cargo Services Pyt Ltd HANS 0811268978 00.CO.IN 1.09.2025
MR TEJPAL PROP OF M/S ASMI
ENTERPRISES Vs M/S KRRMS. JAGRIT]I LAWFIRM@UNSOL
614 IMISCELLANEOUS IMISC DJ ADJ/617/2025 17-09-2025 INDUSTRIES PVT LTD AND ORSUAIN 8527506427 VEDLEGAL.COM 11.09.2025
THROUGH ITS DIRECTORS
KARNATAKA BANK LTD Vg IDHARIWALSANDEE
614 COMMERCIAL SUIT CS (COMM)/511/2025 18-09-2025 SAJIAN SINGH MR. SANDEEP 8800892099 P905@GMAIL,COM 4.09.2025
'UCO BANK Vs RAVINDER KUMARMR. SUNIL SUNILKUMARSIMP
614 COMMERCIAL SUIT CS (COMM)/513/2025 20-09-2025 CHAWLA KUMAR 9971955807 LE199@GMAIL.COM 18.09.2025
121 SOLVE PRIVATE LIMITED Vs
[Ex.COMM - Award by Arb, MR. ARIHANT] IARTHANT1992@HO
614 EXECUTION Comm./36/2025 22-09-2025 OZONE PHARMACEUTICALS JAIN 0811799646 TMAIL.COM 14.09.2025
LIMITED .
[Execution L [Punjab National Bank Vs Bijli TentMR.  NITESH]| IADVONITESHSHAR
614 EXECUTION (Comm.)/228/2025 23-09-2025 and Caterers OPC Private Limited |SHARMA 8750191518 MA@GMAIL.COM [°4:09-2025
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614 ICOMMERCIAL SUIT CS (COMM)/518/2025 24-09-2025 [Puma Se Vs Pawan Gupta BHASIN 9999093893 AL@OUTLOOK.COM 22.09.2025
TOYOTA FINANCIAL SERVICES
614 IARBITRATION OMP (I)(COMM.)/155/2025 [25-09-2025 INDIA LIMITED Vs ANUPI]\S/I}II{ARDVI\}AALII{ UL8376049807 ADG\I(/?EI?‘T(];‘&\S/IHOK'I 20.09.2025
KUSHAWAHA 3144 (@GMAIL.COM
MTOYOTA FINANCIAL SERVICES
614 IARBITRATION OMP (I)(COMM.)/156/2025 [25-09-2025 INDIA LIMITED Vs GURJIT SINGHI];/I}II{ARDVI\;QJH UL8376049807 A%\;/(I)ACI‘ingl\S/IHOK'I 20.09.2025
4580 (@GMAIL.COM
TOYOTA FINANCIAL SERVICES
614 IARBITRATION OMP (I)(COMM.)/157/2025 [25-09-2025 INDIA LIMITED Vs GAURAVI]\S/II—II{ARDV%AA? UL8376049807 A@%\;?&%ngl\quOK.l 20.09.2025
SINGH 7162 *
MTOYOTA FINANCIAL SERVICES RAH
614 IARBITRATION OMP (I)(COMM.)/158/2025 [25-09-2025 INDIA LIMITED Vs UMESH SINGHII;A}I;ARDW AT UL8376049807 A@%X?ISI?‘T(%“I\S&HOK‘I 20.09.2025
IYADAV 2190 *
MTOYOTA FINANCIAL SERVICESMR. RAHUL IADVOCATEASHOK.1
614 IARBITRATION OMP (I)(COMM.)/159/2025 [25-09-2025 INDIA LIMITED Vs AARIF S 9200 [BHARDWAJ 8376049807 @GMAIL,COM 20.09.2025
614 COMMERCIAL SUIT CS (COMM)/521/2025 25-09-2025 IPUMA SE Vs RAJAN UPPAL %AI{RASII(\}IAUTAM9999093893 %m%.og.zo%
. INEXT LOGISTICS AND SUPPLY|
[Execution MR. ASHISH| MERIDIANATTORN
614 EXECUTION 02-09-2025 CHAIN PVT LTD Vs NATURES 8750098800 va ot AT g 126.00.2025
. @ .
(Comm.)/207/2025 INATURAL INDIA BANSAL EYS@GMAIL.COM
. IAXIS BANK LTD. Vs NAND LALMS. SHOBHA| SRSHOBHAGUPTA
614 [EXECUTION [Execution (Comm.)/216/2025/06-09-2025 MAHTO GUPTA 0811192158 @GMAIL.COM 26.09.2025
M/s Cholamandalam Investment
614 IARBITRATION OMP (I)(COMM.)/79/2025 [09-09-2025 And Finance Company Limited ng/g{ ANKAR RAVI9911883595 éfs@%%[ﬁf %%SI\SI}AR 05.09.2025
IAmitKumar )
M/s Cholamandalam Investment|
614 IARBITRATION OMP (I)(COMM.)/80/2025 [09-09-2025 IAnd Finance Company Limited ngg ANKAR RAVI9911883595 é?%%%f SCI({)SIS’AR 05.09.2025
Hardik Enterpries ’
M/s Cholamandalam Investment
614 IARBITRATION OMP (I)(COMM.)/81/2025 [09-09-2025 And Finance Company Limited ng/g{ ANKAR RAVI()911883595 éf(s@%(ﬁ‘gf %%SI\SI}AR 05.09.2025
Sohrab Ahmed .
M/s Cholamandalam Investment|
. o IMR. RAVI IASSOCIATESRSGAR
614 IARBITRATION OMP (I)(COMM.)/82/2025 [09-09-2025 IAnd Finance Company Limited VSSH ANKAR 9911883595 G1@GMAIL.COM 05.09.2025

Bijender Singh
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M/s Cholamandalam Investmentyy . RAVI IASSOCIATESRSGAR
614 IARBITRATION OMP (I)(COMM.)/83/2025 [09-09-2025 And Finance Company Limited VSSH ANKAR 0911883595 G1@GMAIL.COM 05.00.2025
[Raj Kumar
M/s Cholamandalam Investment|
. o IMR. RAV] IASSOCIATESRSGAR
614 IARBITRATION OMP (I)(COMM.)/97/2025 [16-09-2025 ﬁna;ihgﬁgnce Company Limited VSSH ANKAR 9911883595 G1@GMAIL.COM 12.09.2025
M/s Cholamandalam Investment
. . MR. RAV] IASSOCIATESRSGAR
614 IARBITRATION OMP (I)(COMM.)/98/2025 [16-09-2025 ﬁ;ihfg%nce Company Limited VSSH ANKAR 9911883595 G1@GMAIL.COM 12.09.2025
M/s Cholamandalam Investment
. P MR. RAV] IASSOCIATESRSGAR
614 IARBITRATION OMP (I)(COMM.)/99/2025 [16-09-2025 g\;(iiSthance Company Limited VSSH ANKAR 9911883595 G1@GMAIL.COM 12.09.2025
M/s Cholamandalam Investment
. R MR. RAV] IASSOCIATESRSGAR
614 IARBITRATION OMP (I)(COMM.)/100/2025 [16-09-2025 gnmcit Finance Company Limited VSSH ANKAR 9911883595 G1@GMAIL.COM 12.09.2025
M/s Cholamandalam Investment
And Finance Company Limited VsMR. RAV] IASSOCIATESRSGAR
614 IARBITRATION OMP (I)(COMM.)/101/2025 [16-09-2025 Radhe Radhe Contractor And EarthSHANKAR 0911883595 G1@GMAIL.COM 12.09.2025
Movers
M/s Cholamandalam Investment
. . MR. RAV] IASSOCIATESRSGAR
614 IARBITRATION OMP (I)(COMM.)/84/2025 [09-09-2025 And'Fmance Compgny Limited VSSH ANKAR 9911883595 G1@GMAIL.COM 12.09.2025
Rattiputra Construction
M/s Cholamandalam Investmentyy . RAVI IASSOCIATESRSGAR
614 IARBITRATION OMP (I)(COMM.)/121/2025 [19-09-2025 IAnd Finance Company Limited Vs 5 x 0911883595 15.09.2025
SHAHIN KHATUN SHANKAR G1@GMAIL.COM
M/s Cholamandalam Investment
. . MR. RAV] IASSOCIATESRSGAR
614 IARBITRATION OMP (I)(COMM.)/122/2025 [19-09-2025 IAnd Finance Company Limited VSSH ANKAR 9911883595 G1@GMAIL.COM 15.09.2025
SH ANKIT D
M/s Cholamandalam Investment
. P MR. RAV] IASSOCIATESRSGAR
614 IARBITRATION OMP (I)(COMM.)/123/2025 [19-09-2025 And Flnange Company Limited VSSH ANKAR 9911883595 G1@GMAIL.COM 15.09.2025
Mohd Ismail
M/s Cholamandalam Investment|
. P MR. RAV] IASSOCIATESRSGAR
614 IARBITRATION OMP (I)(COMM.)/124/2025 [19-09-2025 And .Flnance Company Limited VSSH ANKAR 0911883595 G1@GMAIL.COM 15.09.2025
Pandit And Sons
M/s Cholamandalam Investment
. o MR. RAV] IASSOCIATESRSGAR
614 IARBITRATION OMP (I)(COMM.)/125/2025 [19-09-2025 And Finance Company Limited VSSH ANKAR 9911883595 G1@GMAIL.COM 15.09.2025
Ram Naresh Yadav
M/s Cholamandalam Investment|
. o IMR. RAV] IASSOCIATESRSGAR
614 IARBITRATION OMP (I)(COMM.)/126/2025 [19-09-2025 gggEiltréiggfs eCompany Limited VSSH ANKAR 9911883595 G1@GMAIL.COM 15.09.2025
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REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
[Execution Canara Bank Erstwhile SyndicateMR. AKASH| ADV.SWAMIAKASH
614 EXECUTION (Comm.)/226/2025 20-09-2025 Bank Vs R K Enterprises SWAMI 9871192225 @GMAIL.COM 12.09.2025
M/s Cholamandalam Investment|
. o IMR. RAV] IASSOCIATESRSGAR
614 IARBITRATION OMP (I)(COMM.)/137/2025 [25-09-2025 Agd Finance Company Limited VSSH ANKAR 9911883595 G1@GMAIL.COM 12.09.2025
Bijender Sharma
M/s Cholamandalam Investment
. . MR. RAV] IASSOCIATESRSGAR
614 IARBITRATION OMP (I)(COMM.)/138/2025 [25-09-2025 And’ Flna'nce Company Limited VSSH ANKAR 9911883595 G1@GMAIL.COM 12.09.2025
Gurjant Singh
M/s Cholamandalam Investment
. P MR. RAV] IASSOCIATESRSGAR
614 IARBITRATION OMP (I)(COMM.)/139/2025 [25-09-2025 IAnd Fmancg Company Limited Vs SHANKAR 9911883595 G1@GMAIL.COM 12.09.2025
[Parminder Singh
M/s Cholamandalam Investment
. R MR. RAV] IASSOCIATESRSGAR
614 IARBITRATION OMP (I)(COMM.)/140/2025 [25-09-2025 IAnd Flngnce Company Limited VSSH ANKAR 0911883595 G1@GMAIL.COM 12.09.2025
Karam Singh
M/s Cholamandalam InvestmentMR RAVI IASSOCIATESRSGAR
614 IARBITRATION OMP (I)(COMM.)/141/2025 [25-09-2025 IAnd F1nan§e Company Limited VSSH ANKAR 0911883595 G1@GMAIL.COM 12.09.2025
IAkshay Antil
[Execution MS. SHOBHA| SRSHOBHAGUPTA
614 EXECUTION (Comm.)/225/2025 19-09-2025 IAXIS BANK LTD Vs RUSTAM ALI GUPTA 0811192158 @GMAIL.COM 15.09.2025




S.NO COURT

50

ISH. RAKESHSOUTH-
[PANDIT, DISTRICTWEST
JUDGE,
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ICOURT-04
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NUMBER
. AXIS BANK LTD Vs RAHULSHOBHA srshobhagupta@gmai
509 [Execution (Comm.) 204/2025 01-09-2025 KUMAR GUPTA 9811192158 | com
lAnand Utilities Private Limited Vs laakash86@gmai.com,)
509 CS (COMM) kh69/2025 01-09-2025 Mwo Square Ecotechnologies Privateéﬁlé%%{H ARY S;‘;§304246’99717aakash@amamri.lega
Limited, |
IM/s Gambit Leasing and Finance Pvt lawvikasgo@gmail.co
509 OMP (I)(COMM.) 72/2025 02-09-2025 Ltd Vs FEDBANK FINANCIALVIKAS DEEP [9588100261 - 99@8 ’
SERVICE LTD
KUSHAL
509 Execution (Comm.) 205/2025 02-09-2025 IKOTAK MAHINDRA PRIME LTD VsKUMAR, 009793548 rishabh.eruditelegal
. VINOD KUMAR RISHABH @gmail.com
SAXENA
State Bank Of India  VSVAIBHAV vaibhavyadav@hotm
509 CS (COMM) #71/2025 02-09-2025 KHUSHNASEEB YADAV 9971336611 ail.com
BANK OF BARODA Vs PRAKASHSUDHA advsudhashukla@gm
P09 CS (COMM) A74/2025 02-09-2025 KUMAR FRIOZPURIA SHUKLA 0899913203 ail.com
L JAI MAA VAISHANO STEEL Vs 0958202122,
509 IMISC DJ ADJ 568/2025 02-09-2025 GULSHAN GUGNANI SUMIT ARORA 0809218311
o Raj Kumar Balyan Vs M/s GujaratJITENDER jitendersingh.moc@g
09 CS (COMM) #75/2025 03-09-2025 cooperative milk federation limited SINGH 08911064462 mail.com
o Eminence Engineering Services PvtPRAVEEN praveen@ksandk.co
509 CS (COMM) (78/2025 04-09-2025 ILtd Vs Mago Thermal Limited PANDEY 982619082 m




S.NO COURT
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. IAXIS  BANK LTD Vs MANOJSHOBHA srshobhagupta@gmai
509 [Execution (Comm.) 219/2025 06-09-2025 PASWAN GUPTA 0811192158 | com
IM/S VALUEONE GREENTECH PVT] .
500 Counter Claim 32/2025 10-09-2025 LTD Vs M/S URBAN VILLAGEKQ&I;& ATES &, 4335440 Eﬁkcrgfswates@gm 603
PROJECTS PRIVATE LIMITED :
M/s Cholamandalam InvestmentRAVI .
509 OMP (I)(COMM.) 85/2025 10-09-2025 And Finance Company Limited VSSHANKAR 9958683230,9718 asspc1atesrsgarg1@g 603
222050 mail.com
Deen Mohmmad GARG
Don Construction Chemicals Indial .
509 CS (COMM) ku84/2025 10-09-2025 Private Limited Vs EXPERIVA,?EQE?R 9232255917’98711 E)illaglr;hakur@chugh()%
ENGINEERING PRIVATE LIMITED 329 .
VIPIN vipindilawari83@gm
509 CS (COMM) u87/2025 10-09-2025 Vijay Singh Vs Subhash DILAWARI, ai{)com 3@s 603
IMANJU BALA .
Vinay Goel Vs Curesta GlobalJITENDER advjitender8922@gm
509 CS (COMM) K194/2025 11-09-2025 Limited KALRA 8264561269 ail.com 603
M/S SPECTRUM BOOKS PRIVATEPRADEEP advgautampradeep@
09 CS (COMM) #97/2025 12-09-2025 LIMITED Vs AMAZON SELLER  GAUTAM 9958949373 gmail.com 603
M/S Cholamandalam InvestmentRAVI 8683230,0718 |associatesrsgargi@
509 IOMP (I)(COMM.) 87/2025 15-09-2025 And Finance Company Limited VSSHANKAR 9955663230,97 X gargl@g 603
. 222050 mail.com
Shree Shyam Enterprises GARG
M/s Cholamandalam InvestmentRAVI
o And Finance Company Limited Vs 9958683230,9718 |associatesrsgargi@g
509 OMP (I)(COMM. ) 88/2025 15-09-2025 Seerat Transport Service ProprietorSHANKAR 222050 mail.com 603
GARG
Deepak Kumar Masson




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
M/s Cholamandalam InvestmentRAVI 8683230,0718 |associatesrsgargl@
509 IOMP (I)(COMM.) 89/2025 15-09-2025 And Finance Company Limited VSSHANKAR 9955663230,97 X gargl@g 603
. 222050 mail.com
Sumit GARG
. GAUTAM eludication.legal@out
509 CS (COMM) l502/2025 16-09-2025 Puma Se Vs Dinesh Mangla BHASIN 9999093893 look.com 603
. GAUTAM eludication.legal@out
509 CS (COMM) l503/2025 16-09-2025 [Puma Se Vs Rajesh Kumar BHASIN 9999093893 look com 603
[Hbi Branded Apparel Enterprises VSGAUTAM eludication.legal@out
09 CS (COMM) 507/2025 18-09-2025 Rajesh Kumar BHASIN 9999093893 look.com 603
GAUTAM eludication.legal@out
509 CS (COMM) l508/2025 18-09-2025 PUMA SE Vs GAUTAM SINGHAL BHASIN 9999093893 look.com 603
MANEESH
Satya Prakash Aggarwal Vs VenolGUMBER, ascentlawfirm@gmail
09 CS (COMM) 509/2025 18-09-2025 Motor Oil India Pvt Ltd TARUN 9911315304 .com 603
GUMBER
M/S ALP OVERSEAS PVT LTD Vs .
509 [Execution (Comm.) 223/2025 19-09-2025 M/S PRECITECH ENCLOSURESgI[II\ILGV\}]IH\IDER 0818143967 zcl(c)lr\;?mnattoo@gmaﬂ. 603
SYSTEMS PVT LTD AND ORS
. IKANCHAN GULATI Vs RAM AVTAR| vineetkalralegal@gm
509 Execution (Comm.) 224/2025 [19-09-2025 SHARMA VINEET KALRAI9999274724 il com 603
M/s Cholamandalam InvestmentRAVI .
500 OMP (I)(COMM.) 132/2025 2-09-2025 And Finance Company Limited VSSHANKAR  |2958683230,0718 lassociatesrsgargi@g |,
. 222050 mail.com
Monu Tyagi GARG




S.NO COURT

DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
M/s Cholamandalam InvestmentRAVI 8683230,0718 |associatesrsgargl@
509 IOMP (I)(COMM.) 133/2025 22-09-2025 And Finance Company Limited VSSHANKAR 9955663230,97 a1 gargl@g 603
Farukh Mohd GARG 222050 matl.com
M/s Cholamandalam InvestmentRAVI .
509 IOMP (I)(COMM.) 134/2025 22-09-2025 And Finance Company Limited VSSHANKAR 9958683230,9718 aSS%CIateergargl@g 603
Bilal GARG 222050 mail.com
M/s Cholamandalam InvestmentRAVI .
509 OMP (I)(COMM.) 135/2025 22-09-2025 And Finance Company Limited VSSHANKAR 9958683230,9718 ass%c1atesrsgarg1@g 603
Suncel J GARG 222050 mail.com
. Punjab Kashmir Finance Ltd Vs mohan.s@mlcpartner
509 [Execution (Comm.) 227/2025 22-09-2025 JITENDER IMOHAN S 0372249197 sin 603
oo Continental Carriers Private LimitedRAJAN rajanmiglani@gmail.
509 CS (COMM) 514/2025 22-09-2025 Vs KEVGEE SOLUTIONS MIGLANI 9728410090 eom 603
o SANJAY MITTAL Vs ASCENTJITENDER advjkj1965@gmail.co
509 CS (COMM) 516/2025 22-09-2025 CONSTRUCTION PVT LTD KUMAR JHA 0868010526 I 603
M/s Cholamandalam InvestmentRAVI 8683230,0718 |associatesrsgargi@
509 OMP (I)(COMM.) 136/2025 24-09-2025 And Finance Company Limited VSSHANKAR 2220 03 30,97 mail.com sargleg 603
Deen Mohmmad GARG 5 :
M/s Cholamandalam InvestmentRAVI 8683230,0718 |associatesrsgargi@
509 OMP (I)(COMM.) 142/2025 25-09-2025 And Finance Company Limited VSSHANKAR ggg o 03 30,97 mail.com Sargleg 603
IMANISH MITTAL GARG 5 :
M/s Cholamandalam InvestmentRAVI .
500 OMP (I)(COMM.) 143/2025 5-09-2025 And Finance Company Limited VSSHANKAR ~ [0958083230,0718 pssociatesrsgargi@g sy
SAHIL GARG 222050 mail.com




S.NO COURT

TOTAL

DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER

M/s Cholamandalam InvestmentRAVI 8683230,0718 |associatesrsgargl@

509 IOMP (I)(COMM.) 144/2025 25-09-2025 And Finance Company Limited VSSHANKAR ggg o 03 30,97 mail.com gargl@g 603
Shribaba Transport Carrier GARG 5 ’
M/s Cholamandalam InvestmentRAVI .

509 IOMP (I)(COMM.) 145/2025 25-09-2025 And Finance Company Limited VSSHANKAR 9958683230,9718 aSS%CIateergargl@g 603
Sapna S GARG 222050 mail.com
M/s Cholamandalam InvestmentRAVI .

509 OMP (I)(COMM.) 146/2025 25-09-2025 And Finance Company Limited VSSHANKAR 222(8)633230’9718 raﬁ:ﬁc:;ﬁsrsgarg@g 603
SHUBHAM GUPTA GARG o :
M/s Cholamandalam InvestmentRAVI 8683230,0718 |associatesrsgargi@

509 IOMP (I)(COMM.) 147/2025 25-09-2025 And Finance Company Limited VSSHANKAR 2220 03 30,97 mail.com gargl@g 603
RATTIPURA CONSTRUCTION GARG 5 :
MTOYOTA FINANCIAL SERVICESRAHUL

509 IOMP (I)(COMM.) 148/2025 25-09-2025 INDIA LIMITED Vs DADA DEVBHARDWAJ 0013493108 603
RETAIL TRADERS 6223
TOYOTA FINANCIAL SERVICESRAHUL

509 OMP (I)(COMM.) 149/2025 25-09-2025 INDIA LIMITED Vs NANDUBH ARDWAJ 0013493108 603
IKANWAR 8206
2534




IST OF CASES WHERE E-PAYMENT OF COURT FEES WAS MADE DURING THE MONTH OF SEPTEMBER-2025.

DISTRICT COURT CASETYPE CASE DATE OFPETITIONER NAMEADVOCATE ADVOCATE ADVOCATE
ROOM NUMBER REGISTRAVS RESPONDENT MOBILE EMAIL ID
TION NAME NUMBER COURT FEES

ISH. VIDYA PRAKASH/ICENTRAL [301, Extension| ICS COMM-+01.09.2025 [NIKE INNOVATE C.V{SHRAVAN 011-26843455 [UNITEDMARK {25.08.2025
ISH. SANJEEV KUMA Block, Tis 058/2025 IJAND ANR. VS ASHOKKUMAR BANSAL
IAGGARWAL, DISTRICIT] [Hazari Courts,| IKUMAR AND ORS
PUDGE (COMMERCIAL Delhi
ICOURT)-01
1301, Extension[Recovery ICS COMM-+08.09.2025 [RAJ LAKSHMI METALSG.S TIWARI &19818195977 IGSTIWARIADV({01.09.2025
[Block, Tis| 980/2025 IPVT. LTD. VS M. R/ANKUR DHALL
[Hazari Courts,| [ENGG WORKS PVT|
IDelhi ILTD. AND ORS.
1301, Extension[Recovery ICS COMM-H+10.09.2025 [DINESH JAIN VSHARSH GOYAL  [9711513525 IGOYAL.HARSH|04.09.2025
[Block, Tis| 990/2025 [VINOD KUMAR
[Hazari Courts,)
IDelhi
1301, ExtensionfRecovery ICS COMM-H11.09.2025 |ATUL JAIN VS ARVIND|UJJWAL PARTI [9818744993 [UJJWALPARTI({12.08.2025
[Block, Tis| 996/2025 ISRIVASTAVA
[Hazari Courts,)
[Delhi
1301, Extension[Recovery ICS COMMH11.09.2025 [BANK OF BARODA VSSHAILENDER 18130237770 ISHAILENDER.S|09.09.2025
[Block, Tis| 997/2025 ISABHAPATI KAMATI  [SINGH SISODIA
[Hazari Courts,)
[Delhi
1301, Extension[Recovery ICS COMM-H15.09.2025 [UNION BANK OF INDIAKAMALJIT 19890410729 lkamalsinghranot(30.09.2025
Block, Tis| 1009/2025 IVS SHUBHAM BABBAR [SINGH RANOT
[Hazari Courts,)
IDelhi
301, ExtensionRecovery ICS COMM-H15.09.2025 |D.C. BOOKS PVT. LTD|TATVA LAW LLP [9455160761 [TATVALAWLLI]23.08.2025
Block, Tis| 1010/2025 [VS TELEGRAM FZ LLC
[Hazari ~ Courts,)
IDelhi
1301, ExtensionTRADEMARK [CS COMMH+16.09.2025 [LEVI STRAUSS & CO. VSSHRAVAN 6211970125 [UNITEDMARK ({11.09.2025
IBlock, Ti 1015/2025 JASHOK KUMAR ANDKUMAR BANSAL
[Hazari Courts,)| IANR.
IDelhi
01, ExtensionfTRADEMARK [CS COMM-18.09.2025 URAL 9210107303 MTHEJURALSOIL [10.09.2025
IBlock, Ti 1024/2025 [SOLUTIONS
[Hazari Courts,)|
Delhi
01, ExtensionTRADEMARK [CS COMM-18.09.2025 [ADIDAS AG VS GAGANAASTHA 9810481016 MA[L@THELEGn.ug.zozs
IBlock, Tis| 1025/2025 IAND ANR. [SHARMA
[Hazari Courts,|
Delhi
1301, Extension[Recovery ICS COMM-19.09.2025 [M/s JAI NARAIN[SIDDHANT 19999369931 ISIDDHANTBAN[12.09.2025
Block, Tis| 1029/2025 IRADHE SHYAM ANDBANGA
[Hazari Courts,| CO. PVT. LTD.VS. KAPIL
IDelhi MALHOTRA
1301, ExtensionfRecovery ICS COMMH+19.09.2025 [MAHENDER KUMAR VIKAUSHLENDER 0873578142 \Gaurassociates.siif19.01.2024
[Block, Tis| 1030/2025 IRITU SHARMA ISINGH
[Hazari Courts,)
[Delhi



mailto:UNITEDMARK@UNITEDANDUNITED.COM
mailto:GSTIWARIADVOCATE@GMAIL.COM
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1301, Extension[Recovery ICS COMM-H+19.09.2025 [UCO BANK VS S GSUNIL KUMAR [9971955807 ISUNILKUMARS|16.09.2025
[Block, Tis| 1031/2025 [ENTERPRISES
[Hazari Courts,) THROUGH TS
IDelhi IPARTNERS
1301, ExtensionfRecovery ICS COMM-+20.09.2025 [ZARAR  AHMAD VSVIDYA SAGAR[8279971561 IADVOCATEVID|16.09.2025
[Block, Tis| 1037/2025 [MUNICIPAL ISHARMA
[Hazari Courts,| ICORPORATION OF|
[Delhi [DELHI
1301, Extension[Recovery ICS COMM-+25.09.2025 [UNION BANK OF INDIAR K SINHA 19968076150 IRAKESHSINHA01.08.2025
[Block, Tis| 1051/2025 S NATASHA|
[Hazari Courts,) IMALHOTRA
IDelhi
1301, Extension[Recovery ICS COMM-+26.09.2025 [PREM COLOR CHEMARUN KUMAR[9810768996 IARUNYADAV 1 109.09.2025
Block, Tis| 1055/2025 [PVT. LTD. VS GOKULYADAV
Hazari Courts,) IMAULI SUGARS LTD.
IDelhi
[SH. RAJESH KUMARCENTRAL [306 °S (COMM) ICS 102-09-2025 [SANJAY KUMAR GOYAIJManish kumar(P), |9717359631 laavyapandey6@gnj22.08.2025
IGOEL, DISTRICT]| (COMM)/960/20 Vs JSM INDAUSTRIES
PUDGE (COMMERCIAL 25
ICOURT)-02
06 (CS (COMM)  [CS 02-09-2025 [TRUSTLENDERS AMIT KUMAR9990659331 kmpspartner@gmg04.08.2025
(COMM)/961/20 ICAPITAL PVT LTD Vs [SINHA(P),
25 JABHISHEK KUMAR
06 ICS (COMM)/ [CS 02-09-2025 [M/S B R AGROTECH[Deepak Yadav(P), [9999980081 [deepakyadavadvoci28.08.2025 &
(COMM)/962/20 ILTD Vs VIVEK SINGLA [29.08.2025
25
1306 ICS (COMM)/ [CS 08-09-2025 [DAYANAND ANGLOMILIND 9210107303 thejuralsolutions@}02.09.2025
(COMM)/981/20 EDIC COLLEGE TRUST|SRIVASTAVA(P),
25 IAND MANAGEMENT]
ISOCIETY Vs DR DEV]
RAJ DAV SR SE(|
IPUBLIC SCHOOL
1306 ICS (COMM)/ [CS 08-09-2025 [AYUSH BANSAL Vs [Hitesh 9811059395 Ipuris_1@yahoo.c0.29.08.2025
(COMM)/982/20 IKAVITHA KANWAR IChhabra(P),
25
1306 ICS (COMM) ICS 09/09/25 [SUNNY GOEL Vs DEV[SUMMIT 9810313802  [summitkaushal@gj06.09.2025
((COMM)/985/20 ISHAKTI STONEKAUSHAL
25 ICRUSHER PVT LTD
1306 ICS (COMM) ICS 12-09-2025 NEO HY LAMINATESRAHUL VERMA 9871059347 [djain5857@gmail.d10.09.2025
(COMM)/1007/2 IPVT LTD
025 Vs MR KUNAL
ICHOUDHARY Prop|
[HIND TRADERS
1306 ICS (COMM) ICS 16-09-2025 [NIKE INNOVATE CV V§PRAMOD KUMAR|9718209970 laastha@thelegist.c{t1.09.2025
(COMM)/1019/2 IGAGAN AND ANR ISINGH
025
1306 ICS (COMM) ICS l22-09-2025 JITENDER ~ UJLA  Vs§M L SHARMA 19810318865 imlsharmas20@ouffi5.09.2025
(COMM)/1041/2 JADITYA SHARMA
025
1306 ICS (COMM) ICS [25-09-2025 [DAYANAND ANGLO-MILIND 9210107303 thejuralsolutions@}22.09.2025
(COMM)/1052/2 EDIC COLLEGE TRUST|SRIVASTAVA(P),
lo25 IAND MANAGMENT]
ISOCIETY Vs NEW DAV|
[PUBLIC SCHOOL



mailto:SUNILKUMARSIMPAL99@GMAIL.COM
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mailto:aavyapandey6@gmail.com
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[KUMAR SHARMA,|
ISTRICT JUDGE,
‘OMMERCIAL COURT-
03
S ANIL KUMARICENTRAL |[ROOM NO.304 [RECOVERY ICS 04.09.2025 M/S PREM  COLORARUN KUMAR  [810768996 [NA [27.08.2025
ISODIA, DISTRICT] ((COMM)969/202| ICHEM PVT LTD V/S|
PUDGE, COMMERCIAL 5 IAJAY KUMAR
ICOURT-04
[ROOM NO.304 [RECOVERY ICS 109.09.2025 [DOSHI JAMIT TALWAR (9911000928 [TALWAR-AMIT@REl27.08.2025
(COMM)987/202| [PHARMACEUTICALS
5 [V/S TRI GLOBAL LIFE
ISCIENCES OPC PVT LTD|
[ROOM NO.304 [RECOVERY ICS 15.09.2025 |AVADHUT SATHETATWA LLP 9455160761 [TATVALAWLLP@GM27.08.2025
(COMM)1012/20 [TRADING ACADEMY|
o5 PVT LTD AND ANR V/S|
TELEGRAM FZ LLC
[ROOM NO.304 [RECOVERY  [CS [16.09.2025 [LEVI STRAUSS AND CO.{SHARAVAN 9650682928  [UNITEDMARK@UMN12.09.2025
(COMM)1018/20 [V/S ASHOK KUMAR [KUMAR
25
[ROOM NO.304 [RECOVERY ICS (COMM)-19.09.2025 [UCO BANK VS. M/%H. SUNIN9971955807 sunilkumarsimpal99@16.09.2025
1032/2025 [YASH GENERAL STORE [KUMAR
[ROOM NO.304 [RECOVERY ICS (COMM)19.09.2025 [AMIT GUPTA VS/SH. TARUN|[9810202014 il}12.09.2025
1033/2025 [DEEPAK GUPTA & Ors [SINGLA
[ROOM NO.304 [RECOVERY ICS (COMM)+20.09.2025 [PUNJAB & SIND BANK|SH. RAM NIWAS (9560026079  [amniwasadav.4717@24.07.2025
1034/2025 IVS. M/S MAURYANSH]|
[MAURYA PVT. LTD.
[ROOM NO.304 [RECOVERY ICS (COMM)+20.09.2025 |ASHISH PAPERS PVT[SH.S.M. GUPTA [9810235448  [smgurta@gmailcom  110.09.2025
1038/2025 ILTD. VS. ANIL GARG
1304 IRECOVERY ICS (COMM)+20.09.2025 ZARAR AHMAD VS/SH. VIDYA[9891-826-827 |ADVOCATEVIDYASA10.09.2025
1039/2025 MCD [SAGAR SHARMA
1304 [TRADE MARK [CS (COMM)-23.09.2025 [M/S ASK AUTOMOTIVESH. AASTHA[9718209970 laastha@thelegi  [17.09.2025
1043/2025 [VS. ASHOK KUMAR HARMA st .com
[ROOM NO.304 [RECOVERY ICS 24.09.2025 [NOBLE PAHWA V/STGIL MUKUL}9899000289  [MUKUK.RAWAL@YAH20.09.2025
(COMM)1046/20 [RISHABH GUPTA IGUPTA
25
IROOM NO.304 [RECOVERY ICS (COMM)+24.09.2025 [RADHEY SHYAM V/SROBIN 9560005884  [ROBINBHARDWAJ54@10.09.2025
1047/2025 MCD IBHARDWAJ
IROOM NO.304 [RECOVERY IC 26.09.2025 [DAYANAND ANGLO|VIVEK 9210107303 [THRJURELSSOLUTION@G22,09.2025
(COMM)1056/20 [VEDIC TRUST V/S DAV |SRIVASTAVA
25
[SH. MANOJ KUMARICENTRAL [305 ICOUNTER ICounter 01-09-2025 [RAJENDER \Gaurav Dua(P), (9818977599 ladv.anushassitarya@30.08.2025
IDISTRICT JUDGE| ICLAIM (Claim/45/2025 IGHANSHYAM MAHALE
COMMERCIAL Vs JIWAT RAM
ICOURT)-05 [PURSWANI
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1305 IRECOVERY ICS 11-09-2025 R D CONSTRUCTION|Neeraj Gupta(P), (9811267045 info@juslawoffices[26.03.2025
((COMM)/1003/2 ICOMPANY Vs  M/S| co
025 ISAGITTAL INFRA|
[PROJECTS
1305 IRECOVERY ICS (COMM)-04.09.2025 [PARIKSHIT SEHGAL VS|VIJAY MISHRA (9136346788 IJAYMISHRA649@(12.06.025
973/2025 [TATA TELESERVICE|
ILTD.
6 [|SH. NEELAM SINGH, |[CENTRAL 410 °S ICS 04-09-2025 [BANK OF BARODA Vs [rajnish kumang810872357 ) [22.08.2025
IDJ COMM-06 TIS| (COMM)/967/2|(COMM)/967/20 IROHIT VICTOR anyal(P),
[HAZRI COURT]| 025 25
ICENTRAL DELHI
730) ICS ICS 16-09-2025 [M/S YASH VALVES PVIMOHIT 19911092666 [29.08.2025
(COMM)/1014/ |(COMM)/1014/2 ILTD Vs SANDEEP JAIN [AGARWAL
2025 025
li10 Ics [cs [04-00-2025 [M/S _ PREM _ COLORJARUN __ KUMAR|9810768996 29.08.2025
(COMM)/968/2|(COMM)/968/20 ICHEM PVT LTD Vs JAIYADAV(P),
025 25 IKANTMANI TRIPATHI
uio [CS ICS 106-09-2025 [M/S WELCOMEJROBIN 19560905884 [01.09.2025
(COMM)/976/2|(COMM)/976/20 JASSOCIATES THROUGHBHARDWA.J
025 25 [[TS PROP SH ASHWANT]
IKUMAR Vs
[MUNICIPAL
ICOPORATION OR
Inor o
\1o ICS ICS 23-09-2025 [CANARA BANK Vs [ANIL KUMAR9810288424 [27.08.2025
(COMM)/1042/|(COMM)/1042/2 ISANGITA CHAWLA ISINGH
2025 025
k1o [CS ICS 15-09-2025 [DAYANAND ANGLO-VIVEK 9210107303 [06.09.2025
(COMM)/1008/|(COMM)/1008/2 EDIC COLLEGE TRUST|SRIVASTAVA
2025 025 IAND MANAGEMENT]
[SOCIETY AND ANR Vs
IDAV HIGH SCHOOL
k1o [CS ICS 25-09-2025 [M/S ~ PREM  COLORARUN KUMAR[9810768996 ) 16.09.2025
(COMM)/1049/|(COMM)/1049/2 ICHEM PVT LTD Vs [YADAV(P),
2025 025 ISHREE MAROLIJ
IBHAG KHAND|
[UDYOG SAHAKARI|
[MANDLI LTD
k10 ICS ICS 24-09-2025 [LEGEND POLYFOAMSAnmol Mehta(P), 9811848114 [ [23.07.2025
(COMM)/1044/|(COMM)/1044/2 IPVT LTD Vs NOBLE
2025 025 [ENTERPRISES
l410 [cs cs [25-09-2025 [NARESH MANGAL Vs [Rakesh Kumar(P), [g711771000 T 11.09.2025
(COMM)/1048/|(COMM)/1048/2 ISHWETA BANSAL
2025 025
410 lcs cS 27-09-2025 [STATE BANK OF INDIA [Suchita Dixit(P), [8896932838 “ [17.09.2025
(COMM)/1062/|(COMM)/1062/2 Vs HEM LATA
2025 025
410 [cs cS 11-09-2025 MOHAMMAD JALISMOHD  WASIQ[0810920561 [22.08.2025
(COMM)/995/2|(COMM)/995/20 IKHAN Vs M/SKHAN(P),
025 25 [FOUNDATION OF
IBHARAT EDUVERSITY
410 [cs cS 11-09-2025 [THE FEDERAL BANKKiran Mahajan(P), 9810472145 ’ 1.09.2025
(COMM)/1001/ [(COMM)/1001/2 ILTD Vs ASIT RAY
2025 025
410 [cs cS 11-09-2025 [THE FEDERAL BANKKiran Mahajan(P), 9810472145 T 1.09.2025
(COMM)/1000/|(COMM)/1000/2 [LTD Vs LAXMAN|
2025 025 ISINGH
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DATE OF E-
PAYMENT OF
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ROOMICIVIL SUIT IOMP(I) COMM [01.09.2025 [TATA CAPITAL LTD. VSANISH BHOLA  [9811452022 [nish_bholal7@yahoo.comNA
1302 [771/2025 IMAHAKALESHWAR
[[NFRATECH PVT. LTD.
ICOURT ROOM[CIVIL SUIT IOMP(I) COMM [01.09.2025 [TATA CAPITAL LTD. VSANISH BHOLA  [9811452022 Anish_bholal7@yahoo.comN A
1302 [772/2025 IMAHAKALESHWAR
[[NFRATECH PVT. LTD.
ICOURT ROOMICIVIL SUIT IOMP(I) COMM [01.09.2025 [SHRIRAM TRANSPORT|SHEFALI 7742705005 S@gmail.coniN A
1302 [773/2025 [FINANCE CO. LTD. VSKISHORE
IMURSALEEN
[COURT ROOMICIVIL SUIT ICS(COMM) 03.09.2025 [STATE BANK OF INDIATIRATH LAIj9643228307  [NA 21.08.2025
1302 966/2025 'S AKULA PRASHANTH [YADAV
[COURT ROOM[CIVIL SUIT __|[CS(COMM) [08.09.2025 [PUNJAB  AND _ SINDAWADHESH 0599950326 [NA [14.10.2025
1302 978/2025 BANK VS S S AUTOKUMAR YADAV
IPAINTS
ICOURT ROOM[CIVIL SUIT IOMP(I)COMM  [08.09.2025 [TATA CAPITAL LTD. VS)ANISH BHOLA  [|9811452022 Anish_bholal 7@yahoo.comNA
1302 799/2025 IMAHAKALESHWAR
[[NFRATECH PVT. LTD.
[COURT ROOMICIVIL SUIT ICS(COMM) 109.09.2025 [DOSHI JAMIT TALWAR  |9911000928 alwar_amit@rediffmail.comfp7 08,2025
1302 989/2025 IPHARMACEUTICALS V|
ISHREE NAMO BIOTECH]
[PVT. LTD.
ICOURT ROOM|CIVIL SUIT ICS(COMM) 11.09.2025 [PREM DUTT ARORAG.P. SINGH 9811992006 lep.singh@hotmailecom 1o, 02,2025
1302 1002/2025 JAND ORS. VS SHEETAL
ICHOPRA AND ANR.
ICOURT ROOM|CIVIL SUIT ICS(COMM) 12.09.2025 [SMT. ANITA GUPTA VSJATIN 9953283177 Jka.legal @gmail.com 0.07.2025
1302 1005/2025 [M/S XSONI SYSTEMSAGGARWAL
[PVT. LTD.
[COURT ROOMICIVIL SUIT ICS(COMM) 12.09.2025 [RAJESH KUMAR VSVIDYA SAGAR[8279971561 402.09.2025
1302 1006/2025 MCD [SHARMA
ICOURT ROOMICIVIL SUIT OMP(I)COMM _[15.00.2025 [TATA CAPITAL LTD. VSSACHIN KATYAL [NA [NA INA
02 809/2025 [MAHAVIR SINGH
ICOURT ROOM[CIVIL SUIT ICS(COMM) 16.09.2025 [M/S BLIR PVT. LTD. VSRAKESH KUMAR (9711771000 akesh.advocatel8@gmail.ofog 12,2023
02 1020/2025 M, MANSA|
IPACKAGING AND ORS.
ICOURT ROOM[CIVIL SUIT OMP(I)COMM  [18.09.2025 [TATA CAPITAL LTD. VSANISH BHOLA  [9811452022 [nish_bholal7@yahoo.comNA
302 828 /2025 [TONU SINGH
ICOURT ROOM[CIVIL SUIT IOMP(I)COMM  [20.09.2025 [TATA CAPITAL LTD. VSANISH BHOLA  [9811452022 Anish_bholal7@yahoo.comN A
1302 1863/2025 [RAMA GRAND
ICOURT ROOM[CIVIL SUIT _ [OMP(DCOMM _ [20.09.2025 [TATA CAPITAL LID. VSANISH BHOLA  [9811452022  [nish bholal7@yahoo com[NA
1302 1864/2025 [HARI RAM
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COURT DISTRICT COURT CASETYPE CASE DATE OFPETI NER NAMEADVOCATE ADVOCATE ADVOCATE DATE OF E-
b ROOM NUMBER REGISTRAVS RESPONDENT MOBILE EMAIL ID PAYMENT OF
TION NAME NUMBER COURT FEES

ICOURT ROOM[CIVIL SUIT IOMP(I)COMM  [20.09.2025 [MOONWALK INFRAM/S MOONWALK|9910726902 [raieevadovocate81@gmail. (N A

1302 867/2025 [PROJECT PVT. LTD. VSINFRA PROJECT]
[ONSTRUQ INTERLAYERPVT. LTD. VS
IPVT. LTD. [ONSTRUQ
INTERLAYER
[PVT. LTD.

8 [|SH. GORAKH NATH|CENTRAL [308 RECOVERY [CS (COMM)-06-09- [DIVYESH BHAGATDIXIT MEHTA [NA IADV.MEHTADI [26.06.2025 OF|
[PANDEY, DISTRICT| 974/2025 2025 [VS. SURESH KUMAR| XIT@GMAIL.C [RS. 10,000/~
PUDGE, COMMERCIAL| IMITTAL IOM
ICOURT

1308 [RECOVERY [CS (COMM)-12-09- [RANI SETHI ANDI|CHARAN GARG 9811061563 INA 1.09.2025 OF|
l1004/2025 2025 IANR. MADHU| IRS. 48250/-

[KHULLAR AND ORS.

Bo8 [RECOVERY [CS  (COMM)J16-09- IMPRESSIVE [BHUPENDRA [9810695226 i@9(03.09.2025
1016/2025 2025 IMPRESSIONS PVT.[TYAGI [OF RS
[LTD. VS. HYATT)| 11,300/~
[REGENCY GURGAON
1308 [RECOVERY [CS  (COMM)J22-09- WAMMU ANDANMOL JAIN 9971878760 egal 1 09.2025
1040/2025 2025 [KASHMIR BANK] .sa@gmail.com [OF RS.
[LTD. VS. AMIT BAJAJ| 16696/
IAND ANR.

o [SH. DEEPAK GARG,|CENTRAL il

IDISTRICT JUDGE,
ICOMMERCIAL COURT-
9
ho [SH. AJAY PANDEY,CENTRAL [3o7 [Civil Ics l02-09- [SANJAY KU; anish 9717359631 [ [22.08.2025
IDISTRICT JUDGE, I((COMM)/963/ [2025 IGOYAL Vs M/S JJMkumar(P),
ICOMMERCIAL COURT 2025 INDUSTRIES
11 [SH. S.S RATHL/CENTRAL [COURT ROOMCS (COMM) ICS l01-09-2025 [REENA AGGARWAL VsHardik Aggarwal [7859984398 ald20.08.2025
[DISTRICT JUDGE, 10 ((COMM)/959/20 [RAJ RANTI CHADHA
ICOMMERCIAL COURT 25
ICOURT ROOMICS (COMM) ICS 04-09-2025 [GREAT WHITE GLOBALShravan ~ Kuma6201970125 mitedmark(@ 9.08.2025
10 (COMM)/972/20 [PRIVATE LIMITED VsBansal
25 JASHOK KUMAR
[COURT ROOMICS (COMM) ICS (COMM)/979/202508-09-2025 [VINOD KUMAR BANSAISatish Kumar Jain [9810934875 3 4.03.2025
310 [Vs SUMAN BANSAL
ICOURT ROOMCS (COMM) ICS (COMM)/983/2025|08-09-2025 [UNION BANK OF INDIA[Kamaljit Singhlo890410729 0 3.09.2025
310 [VS SHUBHAM BABBAR [Ranot
ICOURT ROOMICS (COMM) [CS (COMM)/999/2025/11-09-2025 [M/s VASTRAM INDIA[Vikrant Jain 9811377679 d vgmail.con12.08.2025
1310 [PVT LTD Vs SANJAY|
IKUMAR YADAV
ICOURT ROOMCS (COMM) ICS (COMM)/1011/202[15-09-2025 [MADANL LAL VsiNitin Gupta 18860057314 fica. gupta@gmail.com -
1310 ICHANDER BEHERA|
IPRAKASH
[COURT ROOM|CS (COMM) __ [CS (COMM)/10267202[19-09-2025 [DAYANAND __ ANGLO-Vivek Srivstava _ [9210107303 I D [15.09.2025
1310 EDIC COLLEGE TRUST]
IAND MANAGEMENT]
ISOCIETY AND ANR. Vs
D AV SCHOOL
ICOURT ROOMCS (COMM) ICS (COMM)/1027/20219-09-2025 [KARNATAKA BANK[Sandeep 18800892099  [dhariwalsandecp905@gnf12.08.2025
1310 ILTD. Vs NIDHI SAHANI|
[Prop. of M/s Purnim
[Trading Company
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b ROOM NUMBER REGISTRAVS RESPONDENT MOBILE EMAIL ID PAYMENT OF
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ICOURT ROOMCS (COMM) ICS (COMM)/1036/202j20-09-2025 [RITESH ~ VERMA  VgVishwendra Vermal7683073187 [verma.vishwend 15.09.2025
310 [INTERNATIONAL
IPRINT O PAC LIMITED

[COURT ROOMICS (COMM) ICS (COMM)/1050/202|25-09-2025 [PUNJAB ~AND  SINDManish Shersia 9811833233 i 26(@;
1310 [BANK Vs MS KOMAL
ISHARMA AND ANR

{11.08.2025

ICOURT ROOMCS (COMM) ICS (COMM)/1057/20227-09-2025 [M/s ASHISH METALS VsAmit Gupta 9810224624 itg @gmaillog.05.2025
1310 AGAT SINGH

iz [SH. RAVINDER BEDLJCENTRAL [f01 IMISC DJ 680/2025 09/02/25 YPAT BHAGWAN JAINHEMANT KUMAR[9953740810  |CONTACT@CHAM
IDISTRICT JUDGE, IV/S RASHMI TIWARI
ICOMMERCIAL COURT

ko1 [OMP I COMM [788/2025 l09/04/25 [TATA CAPITAL LTD V/SANISH BHOLA  [9811452022 IANISHBJOLA17@Y
MANMANDER

ko1 [CS COMM 957/2025 l09/06/25 |MR. RAJEEV SHARMAKESHAV TIWARI [9958987839 [TIWAKESHAV@G|01.09.2025
[PROP. LAXMI STEELS|
[INDIA V/S MR RAJU|
ISHANKAR SINGH|
[PROP. REAL TRADING

ko1 [CS COMM 977/2025 l09/08/25 |AKIF MOHAMMED|SHARAD SAXENA|9818610036 [THEMACCOYGRO21.11.2024
IARIF DEHALV]
[PROPRIETOR OF
ISALMA PERFUME
[EXHIBITION V/S Al
VIJAZ PERFUME

ko1 ICS COMM 984/2025 l09/08/25 [PRACHI (INDIA) PVTD.RJAIN 9871059347 IDJAIN5857@GMA03.09.2025
ILTD V/S ARJUN SINGH

ko1 ICS COMM 993/2025 l09/10/25 [TRUSTLRNDERS IAMIT KUMARI9990659331 IKMPSPARTNER@|04.08.2025
ICAPITAL PVT LTD. V/SSINHA
IABHISHEK KUMAR

ko1 [CS COMM 992/2025 l0o9/10/25 [UMA SHANKER GOELKAPIL SINGHAL [9811330059 [K18A12@GMAIL.(J28.08.2025
HUF V/S SHUBHAM|
[MITTAL

ko1 [CS COMM 998/2025 l09/11/25 'ARUN  GUPTA V/§rSACIlIN KUMARI9811455868 [ADVSACHINBANS21.08.2025 AND)|
[VIKAS JAIN [BANSAL [19.08.2025

ko1 ICS COMM 1017/2025 16/09/2025[UCO BANK V/S SHJSUNIL KUMAR [9971955807 10.09.2025
VEET SINGH (NOW|
[DECEASED THROUGH]
[HIS LEGAL HEIRS

uo1 [EX COMM }48/2025 18/09/2025 [DELHI TRANSCOPURISPERITUS 49514500 [E.ASHISHKUMAR]
JAWARD BY| ILIMITED  V/S M.JJLAW OFFICES
JARB. COMM [ENGINEERING WORKS|
[PVT LTD.

ko1 [OMP I COMM (825/2025 18/09/2025 [TATA CAPITAL LTD V/S|ANISH BHOLA  [9811452022 IANISHBHOLA17
[RUPESH VYAS

ko1 [OMP I COMM ([827/2025 18/09/2025 [TATA CAPITAL LTD V/SANISH BHOLA (9811452022 IANISHBHOLA17@|
[PAWAN KUMAR
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COURT DISTRICT COURT CASETYPE CASE DATE OFPETI NER NAMEADVOCATE ADVOCATE ADVOCATE DATE OF E-
b ROOM NUMBER REGISTRAVS RESPONDENT MOBILE EMAIL ID PAYMENT OF

TION NAME NUMBER COURT FEES

uo1 [OMP I COMM (847/2025 19/09/2025[DCB  BANK LTD V/S|ANISH BHOLA (9811452022 IANISHBHOLA17@
IKULDEEP SARDAR]

ISINGH

ko1 MP I COMM ([849/2025 19/09/2025[DCB  BANK LTD V/S|ANISH BHOLA (9811452022 IANISHBHOLA17
JANIL KUMAR

ko1 MP I COMM ([850/2025 19/09/2025|DCB  BANK LTD V/S|ANISH BHOLA (9811452022 IANISHBHOLA17@
[DAFATAR KHAN

ko1 [EX COMM 461/2025 20/09/2025|SH. NARINDER SINGH[STUTI WASON 9811227766 [WASONANDWAS!
S SH. BALJEET]
ISINGH ARORA

ko1 [OMP I COMM (874/2025 [22/09/2025[TATA CAPITAL LTD V/ﬁACHIN KATYAL [011-26211488 [LEGAL@KATYALA
[BARAN SINGH

ko1 [OMP I COMM (873/2025 [22/09/2025[TATA CAPITAL LTD V/%ACHIN KATYAL [011-26211488 [LEGAL@KATYALA
ILALIT KUMAR]
IKHANDELWAL

ko1 [OMP I COMM ([872/2025 [22/09/2025[TATA CAPITAL LTD V/SSACHIN KATYAL [011-26211488 |LEGAL@KATYALA
MOHAMMED RAZA

ko1 [MISC DJ [734/2025 [23/09/2025|YASHPAL KHURANASHAYUK KUMAR (8595615868 IASH.ASSOCIATES
/S M/S NARULA & ORS

ko1 IMISC DJ 742/2025 25/09/2025 NITIN JANI V/S AMITIGAURAV GUPTA [9540818282
IPASRIJA

ko1 [OMP I COMM ([898/2025 25/09/2025 [TATA CAPITAL LTD V/SIANISH BHOLA  [|9811452022 IANISHBHOLA17@|
[NIWANSHU SHARMA

ko1 [OMP I COMM [900/2025 25/09/2025 [TATA CAPITAL LTD V/SIANISH BHOLA  [|9811452022 IANISHBHOLA17@|

IGIRJESH SINGH

ko1 ICS COMM 1053/2025 25/09/2025[HERO INVEST CORP|
[PVT LTD V/S ASHOK|
IKUMAR (UNKNOWN)

ICS COMM 1054/2025 26/09/2025JAYSON  INDUSTRIESM.K.MIGLANT 9811081980 [IMAIL@WRBINDIA17.09.2025
[V/S MUKESH PLASTI(C|
[ENGINEERING
[INDUSTRIES

ko1 ICS COMM 1061/2025 27.09.2025 |AMIT GARG V/S MANOJ|TARUN VERMA (9871495838 ICSTARUNVERMA(18.09.2025
[BUBNA

ko1 [MISC DJ 757/2025 27/09/2025[M/S SSG AUTOMOTIVER.K. THAKUR 9810267916
ICOMPONENTS PVT LTD)|

/S M/S SEAHAWK|
[LOGISTICS & ORS
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3

[SH. M.K NAGPAL,
IDISTRICT JUDGE,
ICOMMERCIAL COURT

ICENTRAL

ko1 [CS COMM 1061/2025 27/09/2025 [SHRAT FATMA V/SANKIT VERMA (9899090382 22.09.2025
ICHOLAMANDALAM MS|
IGENERAL INSURANCE|
ICOMP. LTD
ICOURT ROOM[CIVIL SUIT OMP (Djo4-09-2025 [TATA CAPITAL LTD. VSANISH 9811452022 fpnishbholal7@yahoo.com - Inj]
ko2 ((COMM.)/796/2 INAND RAM SHARMA ~ [BHOLA(P),
025
ICOURT ROOM|CIVIL SUIT ICS 104-09-2025 [DAVINDER SINGH|SAI MANIK SUD 9990804704  [udsaimanikl@gmailcom {52 09.2025
ko2 (COMM)/970/20 ISETHI Vs BURGER|
25 ICLUB PVT. LTD.
ICOURT ROOMICIVIL SUIT ICS 04-09-2025 DIVYESH BHAGAT VSDIXIT MEHTA  [NA pdv.mehtadixit@gmail.com Jo6 08.2025
ko2 (COMM)/971/20 INILOFAR
25
[COURT ROOM[CIVIL SUIT __ [Misc [08-09-2025 [Ramesh Brijlal Santani VJPAWAN KUMAR|9873038816 _ [mapkos@emaicom  NIL,
ko2 IDJ/695/2025 [Sourav Goyal IMITTAL
ICOURT ROOM[CIVIL SUIT IOMP (Ij08-09-2025 [TATA CAPITAL LTD. VSSACHIN KATYAL [011-26211488  [lcgal@katyalassociates.com INTL,
ko2 (COMM.)/800/2 IRAHEESH RAHEESH
025
[COURT ROOMICIVIL SUIT ICS 109-09-2025 [Satnam Kaur Vs Rahul  |GARIMA 9818451905 com 199.08.2025
ko2 ((COMM)/986/20 BHARADWAJ
25
[COURT ROOMICIVIL SUIT ICS 109-09-2025 [THE FEDERAL BANKKIRAN 9810472145 [kiranmahajan60@yahoo.conin1.09.2025
Ko ((COMM)/988/20| ILTD Vs ADITYA SADH [MAHAJAN
25
[COURT ROOMICIVIL SUIT ICS 10-09-2025 JOGINDER YADAV VSRAJESH KUMAR (9899565364 [NA 19.05.2025
ko2 (COMM)/994/20 IAMIT KUMAR SHARMA
25
[COURT ROOM[CIVIL SUIT __ |Execution 11-09-2025 [M/S GOYAL BROTHERSSURENDER 0999993833 furendersupam@gmail.com [NTL,
ko2 ((Comm.)/440/20 IPRAKASHAN Vs M/STYAGI
25 INEW LAXMI BOOK]
IDEPOT
ICOURT ROOM[CIVIL SUIT ICS 15-09-2025 [M/S SHREYSHREERAMAN KUMAR|9899479539  [emanadvocaie2é0l@emailly3.09.2025
ko2 (COMM)/1013/2 PEWELLERS PVT. LTD.SINGH
025 s YASH KUMAR SETH]
IPROPRIETOR OF M/S|
ISHREE BALAJ]]
VEWELLERS AND|
1oTDD oo
ICOURT ROOM[CIVIL SUIT OMP (I)17-09-2025 [TATA CAPITAL LTD VSANISH 9811452022 fanishbholal 7@yahoo.com  [NTT,
uo2 (COMM.)/818/2 IDUDH RATAN MILKBHOLA(P),
lo25 [FOOD PRODUCTS
ICOURT ROOM[CIVIL SUIT ICS 17-09-2025 [KULDEEP FALODIYA VSAMIT POONIA 9899665895 pap .08.2025
ko2 ((COMM)/1023/2 IMOHAN LAL HARJAI
025
ICOURT ROOM[CIVIL SUIT [Execution 18-09-2025 [PAPPU SETH VSIVIKAS SHARMA 9810566116 1@gmiNTL
ko2 ((Comm.)/455/20 IMUNICIPAL
o5 ICORPORATION OH
IDELHI
ICOURT ROOM[CIVIL SUIT __ [Execution 18-09-2025 [KEWAL RAM DASWANITARUN GEHLOT [9871181397 [pehlotorama@gmail.com [NTL,
ko2 (Comm.)/456/20 [Vs SAMSHAD
25
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ROOMICIVIL SUIT OMP (Df19-09-2025 [DCB BANK LTD. VSANISH 9811452022 anishbholal7@yahoo.com

ko2 ((COMM.)/843/2 [FAJAR MO BHOLA(P),

025
ICOURT ROOM[CIVIL SUIT OMP (Df19-09-2025 [DCB BANK LTD VSANISH 9811452022 [pnishbhola17@yahoo.com - INT,
ko2 ((COMM.)/844/2 BALVIR SINGH BHOLA(P),

025
ICOURT ROOMICIVIL SUIT  |OMP (Df19-09-2025 [DCB BANK LTD Vs DEVIANISH 0811452022 pmishbholal7@yahoocom |NTL,
ko2 ((COMM.)/845/2 ILA] [BHOLA(P),

025
ICOURT ROOMICIVIL SUIT OMP (I)19-09-2025 [DCB BANK LTD VSANISH 9811452022 [pnishbhola17@yahoo.com ~INTT[,
ko2 (COMM.)/846/2 IRAJEEV KUMARBHOLA(P),

025 [SHARMA
ICOURT ROOM[CIVIL SUIT IOMP (I)19-09-2025 [TATA CAPITAL LTD VSANISH 9811452022 fanishbholal 7@yahoo.com  INTL,
ko2 (COMM.)/848/2 MOHHAMAD SARIF [BHOLA(P),

025
ICOURT ROOM[CIVIL SUIT [Ex.COMM +24-09-2025 [NGRAM MICRO INDIANISHANT JOSHI (9810798564 [NIL [NIL
ko2 |JAward by Arb] IPVT LTD Vs GURJEET]

IComm./49/2025 ISINGH
[COURT ROOM[CIVIL SUIT __ [Execution [24-09-2025 [KIRAN ROADWAYS PVI[VARUN GUPTA _ [981046767 [EuptavarunT@gmatlcom [NTL
ko2 (Comm.)/469/20 ILTD Vs SOLID INDIA|

o5 LTD
ICOURT ROOM|CIVIL SUIT ICS 24-09-2025 [M/s AKZONOBEL INDIAR.K. RUHIL 8010074443  [raj@ruhil.in [15.09.2025
ko2 (COMM)/1045/2 ILIMITED Vs Krishna

025 [Trading Company
ICOURT ROOM[CIVIL SUIT IOMP (I)25-09-2025 [TATA CAPITAL LTD VSANISH 9811452022 pnishbholal 7@yahoo.com INTT,
ko2 (COMM.)/897/2 KISHAN LAL BHOLA(P),

025
ICOURT ROOM[CIVIL SUIT IOMP (I)25-09-2025 [TATA CAPITAL LTD. VSANISH 9811452022 pnishbholal 7@yahoo.com INTT,
ko2 (COMM.)/899/2 BIJAN SHYAM LAL BHOLA(P),

025
ICOURT ROOMICIVIL SUIT OMP (I)25-09-2025 [TATA CAPITAL LTD VSANISH 9811452022 fpnishbholal 7@yahoo.com  INTT,
uo2 (COMM.)/902/2 BHOOMI MINES ANDBHOLA(P),

025 ICRUSHERS
ICOURT ROOM[CIVIL SUIT OMP (I)25-09-2025 [TATA CAPITAL LTD VSANISH 9811452022 fanishbholal 7@yahoo.com  [NTT,
ko2 ((COMM.)/903/2 KE ENGINEERS PVTBHOLA(P),

025 ILTD 1179
ICOURT ROOM[CIVIL SUIT OMP (D25-09-2025 [TATA CAPITAL LTD VSANISH 9811452022 anishbholal7@yahoo.com  INTT,
ko2 ((COMM.)/905/2 [UNIQUE CRANEBHOLA(P),

025 I[SERVICES 8383
ICOURT ROOMICIVIL SUIT OMP 26-09-2025 [Y{UNUS Vs  SRIRAMIANJUM NAAZ 8287807074 [roshumkhan@gmail.com  INTTT,
ko2 ((COMM.)/48/20 [FINANCE LTD

25
ICOURT ROOM[CIVIL SUIT ICS 27-09-2025 [CHIRAG GOEL VSANIL KUMAR 9313579493 pdv.anilsingh@gmail.com 154 09.2025
ko2 (COMM)/1058/2 [LAKSHMI

025 [ENGINEERING WORKS
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ICOURT ROOM[CIVIL SUIT ICS 27-09-2025 MS RRM  TRADINGMUNISH VOHRA [9811427955 nunish.lawvohra@gmail.colp 0.09.2025
ko2 (COMM)/1059/2 INTERNATIONAL  PVT]
025 ILTD Vs MS UNI SWIFT
g4 [SH. ASHUTOSH|WEST ICS ICS 103-09-2025 [State Bank of India Vs [Krishna K19315165656 dvkrishnaiga@g [22-08-2025
[IKUMAR, DISTRICT] (COMM)/748/20 Jitender |Sharma(P), imail.com
PUDGE (COMMERCIAL 25
ICOURT)
ICS ICS l04-09-2025 [UNION BANK OF INDIA [Sandeep .(P), 18800892099  [dharewalsandeepg [12-08-2025
(COMM)/750/20 Vs KARTIK SIKKA SON]| lo5@gmail.com
25 F DHARAM PAL SIKKA|
[PROP OF GURNAMA|
[ENTERPRISES
ICS ICS 06-09-2025 [Ruchika Agarwal Vs [Anirudh Gupta(P),[9811993041 imail@anirudhgupt21-08-2025
(COMM)/754/20 [Krishna Sarwiya la.co.in
25

ICS ICS 06-09-2025 M/S PG CABS INDIARAJESH KUMAR9811992006 lg.p.singh@hotmailjo3-09-2025
(COMM)/753/20 [PVT LTD THROUGH|PANDEY(P), L.com
25 [TS AR SHAILENDRA|
IKUMAR JHA Vs AMIT|
[DHINGRA
ICS ICS l10-09-2025 [M/S SARASWATIEKTA(P), 7838104247 dv.amandkumarg[21-102024
(COMM)/759/20 CREATION THROUGH| pta@gmail.com
25 [TS PROPRIETOR MS§

IDEEPALI BHARDWAJ
Vs M/S SHIVAM|
[HOSIERY HOUSH

TLDATIOL 1]
ICS 11-09-2025 [DDV ManagementPankaj Chawla(P), (9810103302 Ipankajchawlag1@ [29-08-2025
(COMM)/767/20 [Services Private Limited lgmail.com

25 Vs Dtwelve  Spaces|

[Private Limited

ICS

ICS ICS 11-09-2025 [BANK OF BARODA Vs [CHITRA 9212888057 chitramalhotrasabt31-07-2025
(COMM)/768/20 ISIMMI MADAN ANDMALHOTRA(P), i@gmail.com
o5 IORS

ICS ICS 11-09-2025 IS_kyzed Management and"f’ankaj Chawla(P), [9810103302 Ipankajchawlag1@ [29-08-2025
(COMM)/766/20 [[nformation Services Vs lgmail.com

25 [Dtwelve Spaces Private|

Limited

ICS ICS 11-09-2025 [SUDHIR MALHOTRA-- [VASEEM Mian(P),|9336789789  [Not Mentioned = [01-09-2025
(COMM)/763/20 Vs AG OVERSEAS PVT|
25 [LTD

ICS ICS 12-09-2025 M/S GSV PRODUCTSDEEPAK KUMAR(9899951645 1 yciatesla [04-09-2025
(COMM)/772/20 THROUGH ITSBANSAL(P), wiirm@gmail.com

25 [PROPRIETOR

(PARVEEN KUMAR|

IGARG) Vs M/S|

IQURESHI INTL DS-MAX]

o

ey coxeADTII]

ICS ICS 12-09-2025 [M/S GARG ROADLINESDEEPAK KUMAR(9899951645 lassociatesla [04-09-2025
(COMM)/771/20 [THROUGH ITSBANSAL(P), wiirm@gmail.com

25 IPARTNER  (PARVEEN|

IKUMAR GARG) Vs M/S|

IRAHEJA DEVELOPERS|

[LTD Through its directors|

ICS ICS 16-09-2025 M/S HI TECH[Yatendra Pal 9945441410 vatendrasirohi@h [19-07-2025
((COMM)/778/20 [PACKAGING |Sirohi(P), tmail.com
25 INDUSTRIES Vs M/S
[KAPOOR ENTERPRISES|
IJAND ANR

ICS ICS 16-09-2025 |APIS INDIA LTD Vs [Mukund 8285202359  |harish@barahamil [12-07-2025
((COMM)/777/20 ISURAJ SINGH|Yadav(P), legalservices.com
25 IPROPRIETOR OF
[NIRMALA

[ENTERPRISES

ICS ICS 18-09-2025 [CANARA BANK Vs [CHITRA 9212888057 chitramalhotrasob |01-09-2025
(COMM)/791/20 DASMEET SINGH M/SMALHOTRA(P), li@gmail.com

25 ISONIA

INTERNATIONAL
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ICS 18-09-2025 [CANARA BANK Vs |CHITRA 9212888057  [chitramalhotrasob [17-07-2025
(COMM)/790/20 [ROHIT SRINIWAS PROPMALHOTRA(P), ti@gmail.com
25 IM/S SIMBA FASHION
ICS ICS 19-09-2025 [UNION BANK OF INDIA [Arun Kumar9312400295 lconnect@snslegal.i10-09-2025
((COMM)/796/20 Vs SHALINI SHARMAShukla(P), In
o5 PROPRIETOR OF M/S|
ISHALINI CAFE
ICS ICS 23-09-2025 [SIRS POLORajendra  kumary838085278  |bharani.law.cham [09-09-2025
(COMM)/802/20 [ENTERPRISES PVT LTD|Bharani(P), [bers@gmail.com
25 through its  Director
ISomnath Hola Vs
INEELKANTH IMPEX|
[Prop Jyoti Khurana
ICS ICS 23-09-2025 [GIRISH SETHI  ANDfamit vohra(P), 9958258255  [amitvohra56@gmal19-09-2025
(COMM)/800/20] IORS Vs FIITJEE e il.com
25 ISchool Private Limited|
through its Director
ICS ICS 24-09-2025 [Punjab National BankAVADHESH 9810362626 lakshakyao1gmail.c[19-09-2025
(COMM)/806/20 through its ar dhananjay [KUMAR fom
25 Vs RAHUL ARORASHAKYA(P),
IPROPRIETOR M/S AIR|
[FLOW
ICS ICS 25-09-2025 [NIKHIL JUNEJABHANU 9312432926 [Not Mentioned  |08-07-2024
((COMM)/807/20 [PROPRIETOR M/SMOHAN(P),
o5 INTEGRAL
[INTERNATIONAL Ve
[PURSHOTTAM JHA|
IPROPRIETOR/
InrpooTaD AT arse A
ICS ICS 27-09-2025 [RAHUL JAIN Vs M/sMahinder 9811031736 lashokpopli16@yah[22-09-2025
(COMM)/815/20 Manipal Cigna HealthiKumar(P), 0.in
25 [[nsurance Co Ltd
15 [MS. VINEETA GOYALJ/WEST ICS/(COMM) [736/2025 01.09.202 [CANARA BANK VS.SANJAY 9811179171 [legalyukti63@gm18.08.2025
IDISTRICT JUDGE| 5 [LOKESH KUMAR IAGGARWAL
COMMERCIAL
ICOURT)-02
ICS/(COMM) [744/2025 103.09.202 [SARAOGI SUPERVARUN BEDI [8285672608 [advocatevarunb30.08.2025
5 ISALES VS. MANOJ|
[KUMAR SINGH
ICS/(COMM) [762/2025 11.09.2025BRAHM DEVBABU LALl9312049415 lgupta28 2.04.2025
ISHRAMA VS.GUPTA
[KANWAR KISHO]
INAGPAL
ICS/(COMM) [764/2025 11.09.2025BANK OHBIJAY MOHAN[79015893669 ladvbmg2016@g108.09.2025
[MAHARASHTRA VS.GOSWAMI
ISHANKAR JHA
ICS/(COMM) [765/2025 11.09.2025JASMIN SINGHBIJAY MOHAN[79015893669 [advbmg2016@g109.09.2025
IANAND VS. DARPAN|IGOSWAMI
[DADU
ICS/(COMM) (775/2025 16.09.202 BEST TECH PIPESSHAILENDERR 18 |shail 11984@g08.09.2025
5 [LLP VS. MFBNEGI
ICEOTECH PVT LTD
16 [SH. RAGHUBIR SINGH,WEST ICS 01-09-2025 [PUNJAB NATIONALParikshit 9868873986  [prn  ahip  alogt8-09-2025
IDISTRICT JUDGE| (COMM)/738/20 [BANK Vs SONUMahipal(P), (@gmail. ¢ orn
COMMERCIAL 25 ISHARMA
ICOURT)-03
IOMP (Iyo1-09-2025 |AXIS BANK LTD Vs |ADV. LALIT|8130383143 alit[!
(COMM)/1094/2 WASEEM KHAN [PANDEY(P), landel'.advassociat
025 les(a),l!mai I.com
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OMP (Djo1-09-2025 JAXIS BANK LTD Vs [ADV. LALIT|8130383143 alit[!

(COMM)/1097/2 [PRIYANKA SINGH|PANDEY(P), ndel'.advassociat
025 [RAGHUVANSHI les(a),l!mai I.com
IOMP (I}o1-09-2025 [AXIS BANK LTD Vs |ADV. LALIT|8130383143 alit[!
(COMM)/1095/2 [KETAN GARG [PANDEY(P), landel'.advassociat
025 les(a),l!mai I.com
IOMP (I)o1-09-2025 [AXIS BANK LTD Vs |ADV. LALIT|8130383143 alit[!
(COMM)/1096/2 JASMEET KOUR [PANDEY(P), landel'.advassociat
025 les(a),l!mai I.com
IOMP (Do2-09-2025 JAXIS BANK LTD Vs [ADV. LALIT|8130383143 alit[!
(COMM)/1122/2 [UMA SHANKAR MEHTA|PANDEY(P), landel'.advassociat
025 les(a),]!mai I.com
IOMP (Djo2-09-2025 JAXIS BANK LTD Vs [ADV. LALIT|8130383143 alit[!
(COMM)/1121/20] [RAHUL [PANDEY(P), landel'.advassociat
25 les(a),]!mai I.com

IOMP (Djo2-09-2025 [Shriram Finance Ltd Vs Manoj Kumar(P), [Not Mentioned [Not Mentioned
(COMM)/1120/2 JANKIT NAYAK

025

IOMP (Djo2-09-2025 |AXIS BANK LTD Vs [ADV. LALIT|8130383143 alit[!
(COMM)/1119/2 IGURSEWAK SINGH IPANDEY(P), ndel'.advassociat
25 les(a),l!mai I.com

[Execution 102-09-2025 [PUNJAB NATIONAL|PARAS [Not Mentioned [Not Mentioned
(Comm)/296/20 BANK Vs M/s CBSAGGARWAL(P),

25 [[ndustries

[Execution l02-09-2025 [JIS HEAD LIGHT GLASSsarandeep [Not Mentioned [Not Mentioned
((Comm)/295/20 Vs oxilite techno [singh(P),

25 industries private limited

IOMP (Djo2-09-2025 [YES BANK LTD Vs [SACHIN [Not Mentioned [legal@Kat\alassoci
(COMM)/1118/2 ISHAN MOHAMMAD IKATYAL(P), ates.com
025
ICS l03-09-2025 [M/S GIPSKARTONMAYANK INot Mentioned [Not Mentioned
((COMM)/747/20 INDIA PVT LTD Vs AGGARWAL(P),
25 ICHANDER NARULA
Misc 02-09-2025 JAGDISH SINGH DANGIxyz(P), INot Mentioned [Not Mentioned
IDJ/855/2025 Vs KESAVA
[ENGINEERS INDIA LLP|
ICO AND ORS
[Execution 04-09-2025 SAN  WUD  SHOPPEPANKAJ INot Mentioned
(Comm)/303/20 [PRIVATE LIMITED Vs [GUPTA(P),
25 [RITESH AGGARWAL
CS 08-09-2025 [SH APS OBEROI Vs [SHALU INot Mentioned [Not Mentioned  [30-08-2025
((COMM)/755/20 IM/S BAKSHI MARK PVIKUMARI(P),
lo5 LTD
CS 09-09-2025 |Aqualite IndustriesARCHIT INot Mentioned [Not Mentioned 5-09-2025
(COMM)/757/20 [Private Limited Vs [SINGHAL(P),
o5 INATINGAL

ISHAMSHUDEEN
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IOMP (IY09-09-2025 |Axis Bank Limited JAMIT KUMAR(P), 18860939556. [AMITKUMAR.294[05-09-2025
(COMM)/1137/2 ISUJAL KUMAR (@REDIFFMAIL.C
025 (OM
IOMP (D{09-09-2025 |JAxis Bank Limited Vs [AMIT KUMAR(P),[!8860939556. [AMITKUMAR.294
(COMM)/1136/2 [PARAS SAINT |(@REDIFFMAIL.C
025 IOM
IOMP (IY09-09-2025 |Axis Bank Limited Vs [AMIT KUMAR(P), [!8860939556. |AMITKUMAR.294
(COMM)/1135/2 [KOSHINDER |(@REDIFFMAIL.C
025 M
IOMP (I10-09-2025 [Hdfc Bank Limited Vs [MANISH 9650810{26 Imsvermachamber
(COMM)/1165/2 JANOOJ SURI ISHANKER (dgmail.com
025 IVERMA(P),
IOMP (Dfr0-09-2025 [Hdfc Bank Limited Vs [MANISH 9650810{26 imsvermachamber
(COMM)/1164/2 [RAJESH KUMAR ISHANKER (dgmail.com
025 IVERMA(P),
IOMP (Df10-09-2025 [Hdfc Bank Limited Vs [MANISH 9650810{26 imsvermachamber
(COMM)/1163/2 [IRAMPREET SAHNI ISHANKER (dgmail.com
025 [VERMA(P),
IOMP (Df10-09-2025 [Hdfc Bank Limited Vs [MANISH 9650810{26 msvermachamber
(COMM)/1162/2 IAMIT SAIN ISHANKER (dgmail.com
025 VERMA(P),
IOMP (Df10-09-2025 [Hdfc Bank Limited Vs [MANISH 9650810{26 imsvermachamber
(COMM)/1161/2 IKUTUMBH CARE PVT|SHANKER (dgmail.com
o5 ILTD IVERMA(P),
IOMP (Df10-09-2025 [Hdfc Bank Limited Vs [MANISH 9650810{26 Imsvermachamber
(COMM)/1159/2 IDEEPAK KALRA [SHANKER (dgmail.com
025 VERMA(P),
IOMP (Df10-09-2025 [Hdfc Bank Limited Vs [MANISH 9650810{26 Imsvermachamber
(COMM)/1160/2 [VARUN SEHGAL ISHANKER (dgmail.com
025 VERMA(P),
[Execution 10-09-2025 [vineet kumar Vs [Manoj
(Comm)/311/202 [PRADEEP RAWAT IGoswami(P),
5
IOMP (I)10-09-2025 |Axis Bank Limited Vs [AMIT KUMAR(P),[!8860939556. |AMITKUMAR.294
(COMM)/1157/2 IMANGILAL (@REDIFFMAIL.C
025 (OM
OMP (Df11-09-2025 |AXIS BANK LTD Vs [ADV. LALIT|8130383143 alit[!
(COMM)/1182/2 ISURESH CHANDRAPANDEY(P), ndel'.advassociat
025 [PANDEY les(a),l!mai I.com
[Execution 11-09-2025 [Ram Mohan Murari Vs SGulab ChandraNot Mentioned [Not Mentioned
((Comm)/315/202) [Katyal [Yadav(P),
5
[Misc 12-00-2025 [SARASWATI  WOODSRandhir [Not Mentioned [Not Mentioned
IDJ/890/2025 [PVT LTD Vs OMlkumar(P),

[TIMBER TRADERS
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IOMP (I)15-09-2025 |Axis Bank Limited IAMIT KUMAR(P), 18860939556. [AMITKUMAR.294
(COMM)/1202/2 IAMIT BHATI |(@REDIFFMAIL.C
025 (OM

IOMP (I)15-09-2025 |Axis Bank Limited Vs [AMIT KUMAR(P), [!8860939556. |AMITKUMAR.294
(COMM)/1201/2 IGAURAV YADAV |(@REDIFFMAIL.C
025 IOM

IOMP (IN15-09-2025 |Axis Bank Limited Vs [AMIT KUMAR(P), [!8860939556. |AMITKUMAR.294
(COMM)/1200/2 [FOZIA |(@REDIFFMAIL.C
025 M

IOMP (I)15-09-2025 |Axis Bank Limited Vs [AMIT KUMAR(P), [18860939556. |[AMITKUMAR.294
(COMM)/1198/2 [FARJANA |(@REDIFFMAIL.C
025 M

OMP (Dfi5-09-2025 |Axis Bank Limited Vs [AMIT KUMAR(P), 'l8860939556. |AMITKUMAR.294
(COMM)/1197/2 [DEEPU SAHNI |(@REDIFFMAIL.C
025 (OM

OMP (Dfi5-09-2025 |Axis Bank Limited Vs [AMIT KUMAR(P), 'l8860939556. |AMITKUMAR.294
(COMM)/1195/2 IMOHAMAD IMRAN]| (@REDIFFMAIL.C
025 TYAGI OM

IOMP (Dp15-09-2025 |Axis Bank Limited Vs [AMIT KUMAR(P),[!8860939556. [AMITKUMAR.294
(COMM)/1196/2 IMANOJ KUMAR GUPTA |(@REDIFFMAIL.C
025 [OM

IOMP (Dp5-09-2025 |Axis Bank Limited Vs [AMIT KUMAR(P),[!8860939556. [AMITKUMAR.294
(COMM)/1194/2 IRAVI CHOUDHARY |(@REDIFFMAIL.C
025 [OM

IOMP (D15-09-2025 [Shriram Finance Ltd Vs Manoj Kumar(P),

(COMM)/1193/2 [SHOKIN

025

IOMP (Dpi5-09-2025 |AXIS BANK LTD Vs [ADV. LALIT|8130383143 alit[!
(COMM)/1192/2 IABHISHEK KUMARPPANDEY(P), landel'.advassociat
025 TIWARI les(a),l!mai I.com
IOMP (I)15-09-2025 |AXIS BANK LTD Vs |JADV. LALIT|8130383143 alit[!
(COMM)/1191/2 ISANJAY KUMAR [PANDEY(P), landel'.advassociat
25 les(a),l!mai I.com
IOMP (I)15-09-2025 |AXIS BANK LTD Vs |JADV. LALIT|8130383143 alit[!
(COMM)/1190/2 IANURADHA SINGH [PANDEY(P), ndel'.advassociat
lo25 les(a),l!mai I.com
IOMP (I)15-09-2025 |AXIS BANK LTD Vs |JADV. LALIT|8130383143 alit[!
(COMM)/1189/2 JAWAHAR LAL GANDHIPANDEY(P), ndel'.advassociat
025 les(a),l!mai I.com
IOMP (I)15-09-2025 |Axis Bank Limited Vs [AMIT KUMAR(P), [!8860939556. AMITKUMAR.294
(COMM)/1188/2 IANIL YADAV |(@REDIFFMAIL.C
025 IOM

IOMP (I)16-09-2025 [Hdfc Bank Limited Vs [MANISH 9650810426  [msvermachamber
(COMM)/1269/2 [RAKESH JAIN ISHANKER (@gmail.com

025 ERMA(P),
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OMP (D{16-09-2025 [Hdfc Bank Limited Vs [MANISH 90650810426 Imsvermachamber
(COMM)/1268/2 ISANJEEV KUMAR ISHANKER (@gmail.com
025 ERMA(P),
[Execution 16-09-2025 MUKUL GUPTAMonica Goel(P),
(Comm)/318/202| IMARKETING Pvt Ltd Vs
5 IMsUmesh Chander
IOMP (D{16-09-2025 [Hdfc Bank Limited Vs [MANISH 0650810426 Imsvermachamber
(COMM)/1267/2 [VOLTAIC POWER[SHANKER (@gmail.com
025 PRIVATE LIMITED ERMA(P),
IOMP (I17-09-2025 [Yes Bank Ltd Vs RAVIADV. LALIT[8130383143 alit[!
(COMM)/1270/2 [KUMAR [PANDEY(P), landel'.advassociat
025 les(a),]!mai I.com
Misc 18-09-2025 [LONGLASST INC Vs [HARISH
IDJ/904/2025 [TOSHI ~ AUTOMATIOKUMAR(P),

ISYSTEM PVT LTD
IOMP (Dp8-09-2025 HDFC BANK LTD Vs [ADV. LALIT|8130383143 alit[!
(COMM)/1306/2 IMUKESH KUMAR IPANDEY(P), ndel'.advassociat
025 les(a),]!mai I.com
IOMP (Dp8-09-2025 HDFC BANK LTD Vs [ADV. LALIT|8130383143 alit[!
(COMM)/1303/2 IBALWAN SINGH IPANDEY(P), ndel'.advassociat
025 les(a),l!mai I.com
ICS 18-09-2025 [Aqualite IndustriesARCHIT [Not Mentioned [Not Mentioned 15-09-2025
(COMM)/789/20 Private Limited Vs [SINGHAL(P),
25 [Edusphere Through its|

[partners
ICS 18-09-2025 [Kwality PolythreadsiAshish Kapur(P), [Not Mentioned [Not Mentioned  [09-09-2025
(COMM)/788/20 Private Ltd Vs Amit|
25 [Thapar
IOMP (D[18-09-2025 |Axis Bank Limited Vs [AMIT KUMAR(P),[!8860939556. [AMITKUMAR.294
(COMM)/1302/2 [MOHAMMAD SHAKIR |(@REDIFFMAIL.C
025 (OM
ICS 18-09-2025 [CANARA BANK Vs [SANJAY
((COMM)/787/20 IRAJESH IAGGARWAL(P),
25
IOMP (I)19-09-2025 |Axis Bank Limited Vs [AMIT KUMAR(P), [!8860939556. |AMITKUMAR.294
((COMM)/1323/2 IAMIT (@REDIFFMAIL.C
025 (OM
OMP (I}19-09-2025 |Axis Bank Limited Vs [AMIT KUMAR(P),[!8860939556. |AMITKUMAR.294
(COMM)/1322/2 ISHAGUN AGGARWAL |(@REDIFFMAIL.C
025 (OM
OMP (I}19-09-2025 |Axis Bank Limited Vs [AMIT KUMAR(P),[!8860939556. |AMITKUMAR.294
(COMM)/1321/2 [RIYASAT |(@REDIFFMAIL.C
025 IOM
IOMP (I)19-09-2025 |Axis Bank Limited Vs [AMIT KUMAR(P), ['8860939556. AMITKUMAR.294
(COMM)/1320/2 [MOHD PARVEJ |(@REDIFFMAIL.C
025 M
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[Execution 19-09-2025 |Gold Plus Glags IndustryMordhwaj
(Comm)/327/20 [Limiteds Vs  KrishnaSingh(P),
25 [Electricals Drives and|

lAutomation Anr
IOMP (Df19-09-2025 [Yes Bank Ltd Vs |ADV. LALIT|8130383143 alit[!
(COMM)/1318/2 IMUKESH SURAJBHAN [PANDEY(P), landel'.advassociat
025 les(a),l!mai I.com
IOMP (Df19-09-2025 [Yes Bank Ltd Vs |ADV. LALIT|8130383143 alit[!
(COMM)/1319/2 BIJENDER YADAV [PANDEY(P), landel'.advassociat
025 les(a),l!mai I.com
IOMP (I)20-09-2025 [YES BANK LTD Vs [KARTIK [Not Mentioned [legal@Katvalassoci
(COMM)/1337/2 ISADDAM HUSAIN [KUMAR(P),
025
IOMP (Dj20-09-2025 [YES BANK LTD Vs [KARTIK [Not Mentioned [legal@Katvalassoci
(COMM)/1336/2 IFAZLUR RAHMAN IKUMAR(P),
025
IOMP (Dj20-09-2025 [YES BANK LTD Vs [KARTIK [Not Mentioned [legal@Katvalassoci
(COMM)/1335/2 DAIPUR UP TRANSPORTKUMAR(P),
025 ISERVICE
IOMP (Df20-09-2025 [YES BANK LTD Vs [KARTIK [Not Mentioned [legal@Katvalassoci
(COMM)/1334/2 HIMANI HIMANI KUMAR(P),
025
IOMP (D22-09-2025 [Yes Bank Ltd Vs AMITIADV. LALIT|8130383143 lalit[!
(COMM)/1347/2 ISINGH IPANDEY(P), landel'.advassociat
025 les(a),]!mai I.com
IOMP (Df22-09-2025 [YES BANK LTD Vs [KARTIK [Not Mentioned [legal@Katvalassoci
((COMM)/1346/2 IAMIT KUMAR KUMAR(P),
025
[Execution [22-09-2025 [HARSH = SIKKA Vs [Dharam Dev(P),
((Comm)/329/20 IDAVINDER SINGH
25
IOMP (I)23-09-2025 [YES BANK LTD Vs [KARTIK INot Mentioned [legal@Katvalassoci
((COMM)/1354/2 INITIN KHANDELWAL  [KUMAR(P),
025
OMP (Df23-09-2025 [YES BANK LTD Vs [KARTIK INot Mentioned [legal@Katvalassoci|
(COMM)/1355/2 IASHISH KUMAR IKUMAR(P),
025
OMP (I)23-09-2025 [Shriram Finance Ltd Vs [Manoj Kumar(P),
((COMM)/1353/2 ISHYAM SUNDER
025
ICS 24-09-2025 [Punjab National BankAVADHESH
(COMM)/804/20 through its ar dhananjay [KUMAR
o5 s ASHISH SHARMASHAKYA(P),

[PROPREITOR OF M §|

JAB ECOMMERCE
IOMP (I)25-09-2025 [YES BANK LTD Vs |[ANANJAY 7030378800 [asaplegalandadvoc
(COMM)/1380/2 [HIMANSHU ISINGH(P), lates@gmail.com
025 IPANJAWANI
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Misc 26-09-2025 [Shreeram Vanijya GlobalRAVI
IDJ/943/2025 [Exim Private Limited Vs |[CHAUHAN(P),
[KRF LTD
OMP (I}26-09-2025 |Axis Bank Limited Vs [AMIT KUMAR(P),[!8860939556. |AMITKUMAR.294
((COMM)/1389/2 IMANISH GIRI (@REDIFFMAIL.C
025 IOM
OMP (I)27-09-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 [Litiqaton@srcsleg
(COMM)/1403/2 GURMEET KAUR [PATHAK(P), lal.com
025
IOMP (Df27-09-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 [Litiqaton@srcsleg
(COMM)/1404/2 VIPIN KUMAR I[PATHAK(P), lal.com
025
IOMP (Df27-09-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 [Litigaton@srcsleg
(COMM)/1402/2 MANOJ  KUMAR  [PATHAK(P), lal.com
025 MAURYA
7 [SH. SANJEEVWEST ICS (COMM) ICS 02-09-2025 [Sandeep Arora VsMUKUL RAWAL (9899000289 ukul_rawal@yah|01.09.2025
AGGARWAL, DISTRICT ((COMM)/739/20 [RELIANCE RETAIL
PUDGE (COMMERCIAL 25 [LIMITED
ICOURT)
[OMP (I) COMM [OMP (Djo2-09-2025 [SHRIRAM FINANCEMANOJ KUMAR (9811133644 imanojkumaro7@giNIL
(COMM.)/1110/2 ILIMITED Vs ASLAM
025
[OMP (I) COMM [OMP (Djo2-09-2025 ]AXIS BANK LTD VSLALIT PANDEY (8130383143 lalitpandevassociat{NIL
(COMM.)/1125/2 MUMTAJ les@,gmail.com
025
[OMP (I) COMM [OMP (Djo2-09-2025 ]AXIS BANK LTD VSLALIT PANDEY (8130383143 alitpandevassociat{NIL
(COMM.)/1126/2 UWATINDER SINGH les@,gmail.com
025
[OMP (I) COMM [OMP (Djo2-09-2025 |AXIS BANK LTD VSLALIT PANDEY (8130383143 lalitpandevassociat{NIL
(COMM.)/1127/2 ISHAKIR ALI les@,gmail.com
025
IOMP (I) COMM [OMP (Iy02-09-2025 |AXIS BANK LTD VSLALIT PANDEY (8130383143 lalitpandevassociat{NIL
(COMM.)/1128/2 [SAMBHU DAYAL les@,gmail.com
025
[OMP (I) COMM [OMP (Djo2-09-2025 ]AXIS BANK LTD VSLALIT PANDEY (8130383143 lalitpandevassociatiNIL
(COMM.)/1129/2 [RAMESH KUMAR| les@,gmail.com
025 [PANDIT
MP (I) COMM [OMP (Iy02-09-2025 |AXIS BANK LTD VSLALIT PANDEY (8130383143 lalitpandevassociat{NIL
(COMM.)/1130/2 INDRAJEET les@,gmail.com
025
MP (I) COMM [OMP (Djo2-09-2025 AXIS BANK LTD VS[LALIT PANDEY (8130383143 lalitpandevassociat{NIL
(COMM.)/1131/2 INDRAJEET KUMAR les@,gmail.com
025
IOMP (I) COMM [OMP (Iy02-09-2025 |AXIS BANK LTD VSLALIT PANDEY (8130383143 lalitpandevassociat{NIL
(COMM.)/1132/2 IAJAM KHAN les@,gmail.com
025
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ICS (COMM) ICS 04-09-2025 [SHRI ~ BALAJI  MATKESHAV MUUGIL9716442809 [MODGILKESHAYV [29.09.2025
((COMM)/749/20 INDUSTRIES PVT LTD) @ Gmail.com
25 s SHREE PARAS|
[TEXTILE
MP (I) COMM [OMP (Dj09-09-2025 ANUMIT SWANI  VSTARA SHARMA (9871077171 INIL
(COMM.)/1141/2 IALOK PRAKASH ftarasharma.advoca
025 te@gmail.com
[OMP (I) COMM |OMP (Df10-09-2025 [Hdfc Bank Limited VsMANISH 0650810426 Imsvermncham INIL
(COMM.)/1177/2 ISUMIKSHA SINGH ISHANKER [bersfalgmail.com
025 ERMA
[OMP (I) COMM [OMP (I)10-09-2025 [Hdfc Bank Limited VSMANISH 9650810426  [msvermncham INIL
(COMM.)/1178/2 [MANOJ KUMAR BHATI [SHANKER [bersfalgmail.com
025 [VERMA
[OMP (I) COMM [OMP (Dfr0-09-2025 [Hdfc Bank Limited VsMANISH 9650810426  |msvermncham INIL
(COMM.)/1179/2 ISHUBHAM YADAV ISHANKER [bersfalgmail.com
025 [VERMA
[OMP (I) COMM [OMP (Dft0-09-2025 [Hdfc Bank Limited VsMANISH 9650810426  [msvermncham INIL
(COMM.)/1180/2 INDERPAL SINGH ISHANKER [bersfalgmail.com
025 IVERMA
[OMP (I) COMM [OMP (Df10-09-2025 [Hdfc Bank Limited Vs{MANISH 9650810426  |msvermncham INIL
(COMM.)/1181/2 IJARVIND AGARWAL ISHANKER ersfalgmail.com
025 IVERMA
[OMP (I) COMM [OMP (Dpi2-09-2025 |AXIS BANK LTD VSLALIT PANDEY (8130383143 lalitpandevassociat{NIL
(COMM.)/1187/2 ISHAHEEN JAMAL les@,gmail.com
025
ICS (COMM) ICS 15-09-2025 [BANK OF BARODA VSGIRISH VERMA [9811135305 egal.gva@gmail.cg28.09.2025
(COMM)/774/20 IROHIT BANSAL PROP|
25 [MS VIVAAN GARMENTS]
[OMP (I) COMM [OMP (Dl15-09-2025 [Shriram Finance Ltd V§MANOJ KUMAR [9811133644 imanojkumaro7@giNIL
(COMM.)/1222/2) IRAKESH KUMAR
025
IOMP (I) COMM [OMP (I15-09-2025 |AXIS BANK LTD VSLALIT PANDEY (8130383143 lalitpandevassociat{NIL
(COMM.)/1225/2 IMEENU les@,gmail.com
025
[OMP (I) COMM [OMP (Dj15-09-2025 |JAXIS BANK LIMITED VS[LALIT PANDEY (8130383143 lalitpandevassociatiNIL
(COMM.)/1226/2] [RASHMI TIWARI les@,gmail.com
025
MP (I) COMM [OMP (I)16-09-2025 [Hdfc Bank Limited VSMANISH 9650810426  [msvermncham INIL
((COMM.)/1264/2) [KAPIL GOYAL ISHANKER [bersfalgmail.com
025 ERMA
MP (I) COMM [OMP (I)16-09-2025 [Hdfc Bank Limited VSMANISH 9650810426  [msvermncham INIL
(COMM.)/1265/2 [IDHRUV GUPTA ISHANKER [bersfalgmail.com
025 ERMA
IOMP (I) COMM [OMP (I)16-09-2025 [Hdfc Bank Limited VSMANISH 9650810426  [msvermncham INIL
(COMM.)/1266/2| ISANDEEP SHARMA ISHANKER [bersfalgmail.com
025 ERMA
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025

ICS (COMM) ICS 17-09-2025 [TRANS AIR STEEL VsR.M TIWARI 9810643066 [WINDSORASSOCIf10.09.2025
(COMM)/781/20 IOM SAI RAM TRADERS IATESOL.GMAIL.C
25 (OM

ICS (COMM) ICS 17-09-2025 |[CANARA BANK Vs AMITICHITRA 9212888057  |CHITRAMALHOT17.09.2025
(COMM)/782/20 ISINGH PROP M/S THEMALHOTRA
25 ICLINIC

ICS (COMM) ICS 17-09-2025 [Shraman Chemicals VSSANJAY GUPTA (9811271968 sanjaygupta_advodo3.04.2025
(COMM)/784/20 [Vikram Singh
25

[OMP (I) COMM [OMP (If17-09-2025 [Yes Bank Ltd  VSLALIT PANDEY (8130383143 alitpandevassociatiNIL
(COMM.)/1277/2 INAVEEN YADAV les@,gmail.com
025

[OMP (I) COMM [OMP (Dp7-09-2025 [Yes Bank Ltd  VSLALIT PANDEY (8130383143 alitpandevassociatiNIL
(COMM.)/1278/2] IKAILASH JAGDEO les@,gmail.com
025

[OMP (I) COMM [OMP (Dj18-09-2025 [Yes Bank Ltd Vs AMITILALIT PANDEY (8130383143 alitpandevassociatiNIL
(COMM.)/1289/2] [BHATI les@,gmail.com
025

[OMP (I) COMM [OMP (Dj18-09-2025 |Yes Bank Ltd Vs DINESH[LALIT PANDEY (8130383143 alitpandevassociat[NIL
(COMM.)/1290/2] IKUMAR les@,gmail.com
025

[OMP (I) COMM [OMP (Dj18-09-2025 |Yes Bank Ltd Vs MANSUILALIT PANDEY (8130383143 lalitpandevassociat{NIL
(COMM.)/1291/2 [TRADING PRIVATE| les@,gmail.com
025 [LIMITED

ICS (COMM) ICS 19-09-2025 [NARESH KUMAR[SAGAR 9810080834  [reness@arenessla [15.09.2025
(COMM)/792/20 IBABBAR Vs  NITINJAGGARWAL .com
25 [PROP M/s HIT FIT GYM|

land FITNESS STUDIO

[OMP (I) COMM [OMP (Dj19-09-2025 [Yes Bank Ltd Vs RAVILALIT PANDEY (8130383143 lalitpandevassociat{NIL
(COMM.)/1327/2 IKASHYAP les@,gmail.com
025

IOMP (I) COMM [OMP (I)19-09-2025 [Yes Bank Ltd  VSLALIT PANDEY (8130383143 lalitpandevassociat{NIL
(COMM.)/1328/2| [RAGHUVIR SINGH les@,gmail.com
025

IOMP (I) COMM [OMP (I}19-09-2025 [HDFC BANK LTD VSLALIT PANDEY (8130383143 lalitpandevassociat|NIL
(COMM.)/1329/2] IAPURVA AGNTHOTRI les@,gmail.com
025

MP (I) COMM [OMP (I)}20-09-2025 [Yes Bank Ltd Vs VIKASH|LALIT PANDEY (8130383143 lalitpandevassociat[NIL
(COMM.)/1330/2] [KUMAR les@,gmail.com
025
MP (I) COMM [OMP (I}20-09-2025 [Yes Bank Ltd Vs VEENAILALIT PANDEY (8130383143 lalitpandevassociat{NIL

(COMM.)/1331/2 [SHARMA les@,gmail.com
025

IOMP (I) COMM [OMP (I)20-09-2025 [Yes Bank Ltd Vs BHIM|LALIT PANDEY (8130383143 lalitpandevassociat{NIL
(COMM.)/1332/2| [KUMAR GUPTA les@,gmail.com

OF E-
PAYMENT O
COURT FEES
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MP (I) COMM [OMP (I}20-09-2025 [HDFC BANK LTD VSLALIT PANDEY (8130383143 lalitpandevassociat|
((COMM.)/1333/2 RITU GHILORIA les@,gmail.com
025
MP (I) COMM [OMP (I)23-09-2025 [Shriram Finance Ltd V§MANOJ KUMAR (9811133644 imanojkumaro7@giNIL
((COMM.)/1371/2 INARESH SINGH
025
IOMP (I) COMM [OMP (I)23-09-2025 [Shriram Finance Ltd V§MANOJ KUMAR (9811133644 imanojkumaro7@giNIL
(COMM.)/1372/2 IALEEM
025
[OMP (I) COMM [OMP (Dl23-09-2025 [Shriram Finance Ltd V§MANOJ KUMAR (9811133644 Imanojkumaro7@giNIL
(COMM.)/1373/2 IMUSTAK
025
ICS (COMM) ICS [25-09-2025 [Aqualite IndustriesMr.UKSinghal 9599043045  [Legal@sigmalegal §18.09.2025
(COMM)/810/20 [Private Limited Vg
l25 [Twinkle Footline through|
its proprietor Abdul
[Phathack
[OMP (I) COMM [OMP (I)}25-09-2025 |Axis Bank Limited VS[LALIT PANDEY (8130383143 alitpandevassociat|NIL
(COMM.)/1376/2 IABHINAY PACHAURI les@,gmail.com
025
[OMP (I) COMM |OMP (I)}25-09-2025 |Axis Bank Limited VS[LALIT PANDEY (8130383143 alitpandevassociat|NIL
(COMM.)/1377/2 INISHANT BHARDWAJ les@,gmail.com
025
[OMP (I) COMM [OMP (I}25-09-2025 |Axis Bank Limited VS[LALIT PANDEY (8130383143 lalitpandevassociatNIL
(COMM.)/1378/2 ISAURABH GOEL les@,gmail.com
025
IOMP (I) COMM [OMP (I)}25-09-2025 |Axis Bank Limited VS[LALIT PANDEY (8130383143 alitpandevassociatNIL
(COMM.)/1379/2 IHARISH KUMAR les@,gmail.com
025
ICS (COMM) ICS 126-09-2025 [CANARA BANK Vs ANJUSANJAY l98111-79171 ILEGALYUKTI63@{21.10.2024
(COMM)/811/20 ISINGH IAGGARWAL
25
IOMP (I) COMM [OMP (I)}26-09-2025 |Axis Bank Limited VS[LALIT PANDEY (8130383143 lalitpandevassociat|NIL
(COMM.)/1381/2 IMOHD EKBALJ les@,gmail.com
025 QURAISHI
IOMP (I) COMM [OMP (I)}26-09-2025 |Axis Bank Limited VS[LALIT PANDEY (8130383143 lalitpandevassociat|NIL
((COMM.)/1382/2| IMOHD AADIL les@,gmail.com
025
MP (I) COMM [OMP (I)}26-09-2025 |Axis Bank Limited VS[LALIT PANDEY (8130383143 lalitpandevassociat[NIL
(COMM.)/1383/2] ISABNAM ASRAF les@,gmail.com
025
MP (I) COMM [OMP (I}26-09-2025 |Axis Bank Limited VS[LALIT PANDEY (8130383143 lalitpandevassociat{NIL
(COMM.)/1384/2] [TEJINDER PAL SINGH les@,gmail.com
025
IOMP (I) COMM [OMP (I)26-09-2025 |Axis Bank Limited VS[LALIT PANDEY (8130383143 lalitpandevassociat{NIL
(COMM.)/1385/2| IDHEERAJ les@,gmail.com
025 ICHAUDHARY
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MP (I) COMM [OMP (I)26-09-2025 [YES BANK LTD Vs ANILJKARTIK KUMAR (9811669863 IMohnish.sharma@|
((COMM.)/1386/2] ISUKHABIR
025

MP (I) COMM [OMP (I)26-09-2025 [Yes  Bank Ltd  VSKARTIK KUMAR (9811669863 IMohnish.sharma@|NIL
((COMM.)/1387/2 IGANESH KUMAR
025

[OMP (I) COMM |OMP (D[26-09-2025 [Yes  Bank Ltd  VSKARTIK KUMAR (9811669863 [Mohnish.sharma@|NIL
(COMM.)/1388/2] IAMRENDRA KUMAR
025
h8 [SH. AJAY  GUPTA[WEST ICS ICS [03-09-2025 [Manish Gupta Vs MohitBhupendra Tyagi [9810685226  fadvocatebktyagi@ [28.08.2025
IDISTRICT JUDGE| (COMM)/745/2|(COMM)/745/20 IClothing Co lgmail.com
COMMERCIAL COURT)) 025 25

ICS ICS 109-09-2025 M S SMGATEEQUE 9911016872 latiquealiq1562@re{04.09.2025
(COMM)/756/2 [(COMM)/756/20 IPROFESSIONALS IAHMAD
025 25 [PRIVATE LIMITED V:

ISTATE BANK OF INDIA
ICS ICS 10-09-2025 [State Bank of India VsR.N. Singh 9868523230  [advrnarayan@gmaj04.09.2025
(COMM)/758/2|(COMM)/758/20 [Narendra Kumar Singh
025 25

ICS ICS 12-09-2025 [Ozone Overseas Pvt LtdMahesh Katkayen [9810133604 tridentlaw@hotmal09.09.2025
(COMM)/769/2|(COMM)/769/20 s Dezine Displa; il.com
025 25 [Solutions Private Limited

ICS ICS 15-09-2025 [State Bank Of India VgAshok Kumar 9811896060 [kumarashokadvocd10.09.2025
(COMM)/773/2|(COMM)/773/20 ITENDRA KUMAR
025 25
ICS ICS 16-09-2025 MS SHANKER|Sunny Kumar 9871294010 lddsunnyd @gmail.qo3.09.2025
(COMM)/779/2|(COMM)/779/20 [ENTERPRISES Vs MS
025 25 ISALAUDDIN STEEL
ORKSHOP

ICS CS 16-09-2025 [State Bank of India VsKrishna — Kuman9899000289  |advkrishnai411@g[01.09.2025
(COMM)/780/2|(COMM)/780/20 IM/s Kailash Nath |Sharma imail.com
025 25
ICS ICS 20-09-2025 [Union Bank of IndiaR.k. Sinha 19968076150 rakeshsinha24@gnf17.09.2025
(COMM)/798/2[(COMM)/798/20 [Erstwhile Andhra Bank
025 25 Vs Mini Sadan:

IProprietor of M/s Shanee|

Beauty Parlor
ICS ICS 24-09-2025 [Deepak Jain VgMayank Gupta 8076753615 dv.guptamayank [09.09.2025
(COMM)/805/2|(COMM)/805/20 [Mohammad Aslam (@gmail.com
025 25
ICS ICS 25-09-2025 [Prachi Infra And Roads{Ajay Kumar 9891135775 jay08071971@gm{10.09.2025
(COMM)/808/2|(COMM)/808/20 [Private limited Vs STRUC|
025 25 [RITE METAL BUILDING;

ISYSTEM
ICS CS 25-09-2025 [Unimark Healthcare Ltd|Ankit Batra 9911111179 lsidak.law@gmail.c [19.09.2025
(COMM)/809/2{(COMM)/809/20| Vs VAISHNO PHARMA| lom
025 25 IMACHINERY
ICS ICS 27-09-2025 |[SATISH KUMAR|Rahul Malhotra (9899218215 frahulssmalhotra@ [12.09.2025
(COMM)/812/2|(COMM)/812/20 [BHARTI Vs Surya Estates| lgmail.com
025 25 Pvt Ltd
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ICS ICS 27-09-2025 [State Bank of India VsKrishna  Kuman9899000289 [advkrishnai411@g [16.09.2025
(COMM)/813/2|(COMM)/813/20 [Raj Pati harma imail.com
025 25
19 |SH. NARESH KUMARWEST ICS ICS 01-09-2025 |[SH INDERJEET SINGH[PRAVEEN SURI (9810928188 IPRAVEENSURI73(30-08-2025
IMALHOTRA, DISTRICT] (COMM)/737/2 [(COMM)/737/20 Vs SMT KAUSHALYA|
PUDGE (COMMERCIAL 025 25 IDEVI AND ORS
ICOURT)
[Execution [Execution 02-09-2025 [PUNJAB NATIONAL
(Comm.)/297/2|(Comm.)/297/20 IBANK Vs SRB GROUP|
025 25 F COMPANY
Ics cs [02-09-2025 [M/S SKG PNEUMATICSANISH GUPTA _ [0560322297  |ANISHGUPTA.AD30-08-2025
(COMM)/740/2|(COMM)/740/20 INC Vs NEW VOLGA|
025 25 INDUSTRIES AND|
ICONSTRUCTIONS PVT]
[LTD
Ics [02-09-2025 [M/S SKG PNEUMATICSANISH GUPTA _ [9560322297  |ANISHGUPTA.AD30-08-2025
(COMM)/741/2 |(COMM)/741/20 [INC Vs BRAVIA|
025 25 [TECHNO SOLUTIONS|
IPVT LTD
Ics cs [02-09-2025 [M/S SKG PNEUMATICSANISH GUPTA _ [9560322297  |ANISHGUPTA.ADY30-08-2025
(COMM)/742/2|(COMM)/742/20 [INC Vs MANALI
025 25 [ENGINEERING INDIA
[CS ICS 02-09-2025 [PUNJAB NATIONALJPANKSHIT 9868873986  [PMAHIPAL09@GN30-08-2025
(COMM)/743/2|(COMM)/743/20 BANK Vs VAIBHAVMAHIPAL
025 25 MAKROL
[CS ICS 03-09-2025 |SH INDERJEET SINGH|PRAVEEN SURI 9810928188 IPRAVEENSURI73(02-09-2025
(COMM)/746/2|(COMM)/746/20 s SMT KAUSHALYA
025 o5 IDEVI AND ORS
[CS ICS 06-09-2025 RAJAN WAHIUPENDER 19810009729 IADVOCATERAJES(04-09-2025
(COMM)/751/2 [(COMM)/751/20 IPROPRIETOR MS WAHIKUMAR
025 25 VEWELLERS Vs IDB]
IBANK THROUGH GM/
ICEO
ICS 06-09-2025 BANK OF BARODA VSGIRISH VERMA (9811135305 ILEGAL.GUA@GM408-09-2025
(COMM)/752/2 [(COMM)/752/20 DAI OM DAGAR PROP|
025 25 IM/S AGARWAL BHATTA|
ICOMPANY
[Execution [Execution 10-09-2025 [Professional Impex Pvi|
(Comm.)/309/2|(Comm.)/309/20 [Ltd Vs Asis Industries Ltd|
025 25
[Execution [Execution 10-09-2025 [SH BAJRANG LAL Vs Sh|
(Comm.)/310/2|(Comm.)/310/20 |Shri Prakash Gupta
025 25
MP (DIOMP (Df10-09-2025 |Axis Bank Limited VSAMIT KUMAR 18860939556 [AMITKUMAR.294{08-09-2025
(COMM.)/1143/((COMM.)/1143/2 IAMIT JOSHI
2025 025
MP (Iyomp (Df10-09-2025 [HDFC Bank Limited VYMANISH 0650810426 IMSVERMACHAMI08-09-2025
(COMM.)/1148/((COMM.)/1148/2 IAVISHEK PAL ISHANKAR
2025 025 ERMA
IOMP (IYOMP (I)10-09-2025 |Axis Bank Limited VSAMIT KUMAR 18860939556  JAMITKUMAR.294(08-09-2025
(COMM.)/1150/|(COMM.)/1150/2 IMANISHA SAINI
2025 025
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MP (DlOMP (Df10-09-2025 [Hdfc Bank Limited Vs{MANISH 90650810426 [MSVERMACHAM08-09-2025
(COMM.)/1152/(COMM.)/1152/2 [IRAMBIR SO CHHATAR [SHANKAR
2025 025 ERMA

MP (Iyomp (Df10-09-2025 [Hdfc Bank Limited VSMANISH 0650810426 IMSVERMACHAMI08-09-2025
(COMM.)/1155/ [(COMM.)/1155/2 IASHOK KUMAR ISHANKAR
2025 025 ERMA
IOMP (DoMp (I)10-09-2025 |Axis Bank Limited VSAMIT KUMAR 18860939556  |JAMITKUMAR.294(06-09-2025
(COMM.)/1156/|(COMM.)/1156/2 [BHAGAT SINGH
2025 025
[CS ICS 11-09-2025 [Parmod Kumar AggarwalCHAKIT 9818613613 [CHAKITSINGHAL[10-09-2025
(COMM)/761/2 |(COMM)/761/20 Vs Prakash Vishnuram{SINGHAL
025 25 IChowdhary
loMP (DjoMP (Dfi1-09-2025 |AXIS BANK LID VSLALIT PANDEY [8130383143  |LALITPANDEYAD[10-09-2025
(COMM.)/1183/|(COMM.)/1183/2 IVIKAS MALIK
2025 025
loMP (DjoMP (Dfi1-09-2025 |AXIS BANK LID VSLALIT PANDEY [8130383143  |LALITPANDEYAD[10-09-2025
(COMM.)/1184/((COMM.)/1184/2 ISUNILKUMAR
2025 025
IOMP (DIOMP (Dfi1-09-2025 |Axis Bank Limited VSAMIT KUMAR 18860939556 JAMITKUMAR.294(08-09-2025
(COMM.)/1185/|(COMM.)/1185/2 IRINKU
2025 025
OMP (DOMP (D15-09-2025 [Shriram Finance Ltd V§MANOJ KUMAR [9811133644 11-09-2025
(COMM.)/1223/|((COMM.)/1223/2| MUSTAKIM
2025 025
[OMP (DIOMP (Df15-09-2025 |JAXIS BANK LTD VSLALIT PANDEY (8130383143 ILALITPANDEYAD10-09-2025
(COMM.)/1224/(COMM.)/1224/2] IANIL SHIVHARE
2025 025
loMP (DloMP (Dli5-09-2025 |AXIS BANK LIMITED Vs
(COMM.)/1227/|((COMM.)/1227/2 IAMIT KUMAR|
2025 025 [CHAURASIA
IOMP (IYOMP (I)15-09-2025 |Axis Bank Limited VSAMIT KUMAR 18860939556  |JAMITKUMAR.294{11-09-2025
(COMM.)/1228 |(COMM.)/1228/2] [VIJAY KUMAR SINGH

2025 025
IOMP (IYOMP (I)15-09-2025 |Axis Bank Limited VSAMIT KUMAR 18860939556  |JAMITKUMAR.294{11-09-2025
(COMM.)/1229/(COMM.)/1229/2| IABHAY RAJ SINGH
2025 025

MP (DIOMP (Df15-09-2025 |Axis Bank Limited VSAMIT KUMAR 18860939556 [AMITKUMAR.294{11-09-2025
(COMM.)/1230 [(COMM.)/1230/2] IKULDEEP BHANDARI

2025 025

MP (Iyomp (Df15-09-2025 |Axis Bank Limited VSAMIT KUMAR 18860939556 IAMITKUMAR.294{11-09-2025
(COMM.)/1231/|(COMM.)/1231/2 [RAGHVENDRA SINGH
2025 025
IOMP (IYOMP (I)15-09-2025 |Axis Bank Limited VSAMIT KUMAR 18860939556  |JAMITKUMAR.294{11-09-2025
(COMM.)/1232/((COMM.)/1232/2| WAISHRI SINGH
2025 025
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MP (DlOMP (Df15-09-2025 |Axis Bank Limited VSAMIT KUMAR 18860939556 [AMITKUMAR.294{11-09-2025
(COMM.)/1233/|[(COMM.)/1233/2] IANIS
2025 025
MP (Iyomp (Df15-09-2025 |Axis Bank Limited VSAMIT KUMAR 18860939556 IAMITKUMAR.294{11-09-2025
(COMM.)/1234/((COMM.)/1234/2] INAZIR AHMAD KHAN
2025 025
IOMP (DoMp (IN15-09-2025 |Axis Bank Limited VSAMIT KUMAR 18860939556  |JAMITKUMAR.294{11-09-2025
(COMM.)/1235/|(COMM.)/1235/2 IMUBIN
2025 025
IOMP (DoMP (I)15-09-2025 |Axis Bank Limited VSAMIT KUMAR 18860939556  JAMITKUMAR.294{11-09-2025
(COMM.)/1236/|((COMM.)/1236/2| [MOHD FARMAN
2025 025
Ics cs [16-09-2025 [M/S KAMLARAJEEV 0811836813 [MAGNUSJURIS@{12-09-2025
(COMM)/776/2|(COMM)/776/20 [ENTERPRISES Vs M/SNARAYAN
025 25 [Sun Home Appliances Pvt|
ILtd and ors
IOMP (DOMP (Df16-09-2025 [Hdfc Bank Limited Vs{MANISH 9650810426 ~ [MSVERMACHAMM13-09-2025
(COMM.)/1245/[(COMM.)/1245/2, ISHIVAM MEHROTRA  [SHANKAR
2025 025 VERMA
IOMP (DIOMP (D[16-09-2025 [Hdfc Bank Limited VS{MANISH 9650810426 ~ [MSVERMACHAMH13-09-2025
(COMM.)/1246 |(COMM.)/1246/2| IDIVYA JYOTISHANKAR
2025 025 IPATTANAYAK IVERMA
OMP (DOMP (Df16-09-2025 [Hdfc Bank Limited VS{MANISH 9650810426 ~ [MSVERMACHAMH13-09-2025
(COMM.)/1247/|(COMM.)/1247/2 [SUNIL KUMAR RISHI [SHANKAR
2025 025 VERMA
IOMP (DIOMP (Df17-09-2025 |Yes Bank Ltd Vs AJAY|LALIT PANDEY (8130383143 ILALITPANDEYAD[16-09-2025
(COMM.)/1279/|((COMM.)/1279/2 ISINGH
2025 025
IOMP (DIOMP (Df17-09-2025 |Yes Bank Ltd Vs SEEMA[LALIT PANDEY (8130383143 ILALITPANDEYAD[16-09-2025
(COMM.)/1280 |(COMM.)/1280/2| IKUMARI
2025 025
IOMP (IYOMP (I)17-09-2025 [Yes Bank Ltd  VSLALIT PANDEY (8130383143 ILALITPANDEYAD[16-09-2025
(COMM.)/1281/|(COMM.)/1281/2 [RAVINDRA KUMAR
2025 025
[Execution [Execution 18-09-2025 [SKL Universal Ltd Vs Raj
(Comm.)/323/2|(Comm.)/323/20 [Kumar Daga
025 25
ICS 18-09-2025 [KARNATAKA BANK LTDSANDEEP 18800892099 |DHARIWALSANDJ14-09-2025
(COMM)/785/2|(COMM)/785/20 Vs AKHILESH JHA|
025 25 [PROP OF A D]
INFOTECH SYSTEMS

ICS CS 18-09-2025 (State Bank Of India VSASHOK KUMAR [9811896060  [KUMARASHOKAI13-09-2025
(COMM)/786/2|(COMM)/786/20 IVIMLA
025 25
IOMP (IYOMP (I)18-09-2025 [Yes Bank Ltd Vs SACHIN|LALIT PANDEY (8130383143 ILALITPANDEYAD|16-09-2025
(COMM.)/1293/|((COMM.)/1293/2| IAGGARWAL
2025 025
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MP (IYOMP (I)18-09-2025 [Yes Bank Ltd  VSLALIT PANDEY (8130383143 ILALITPANDEYAD|16-09-2025
(COMM.)/1294 [(COMM.)/1294/2] IVIJENDER KUMAR|

2025 025 [SHARMA

MP (DoMp (I)18-09-2025 [Yes Bank Ltd Vs RANA[LALIT PANDEY (8130383143 ILALITPANDEYAD|16-09-2025
(COMM.)/1295/(COMM.)/1295/2 [TRAVELS PRIVATE|
2025 025 LIMITED
IOMP (DoMp (I)18-09-2025 [Yes Bank Ltd Vs BABY|LALIT PANDEY (8130383143 ILALITPANDEYAD|16-09-2025
(COMM.)/1296 |(COMM.)/1296/2| [NOORJAHAN

2025 025
IOMP (DoMP (D}18-09-2025 HDFC BANK LTD VSLALIT PANDEY (8130383143 ILALITPANDEYAD|18-09-2025
(COMM.)/1297/|(COMM.)/1297/2 IGUNJAN GUPTA
2025 025
loMP (DjoMP (Dfi8-09-2025 [HDFC BANK LTD VSLALIT PANDEY [8130383143  |[LALITPANDEYAD[18-09-2025
(COMM.)/1299 |(COMM.)/1299/2| [RAJENDRA KUMAR

2025 025
loMP (DjoMP (Dfi8-09-2025 [HDFC BANK LTD VSLALIT PANDEY [8130383143  |LALITPANDEYAD18-09-2025
(COMM.)/1300 |(COMM.)/1300/ IAYUSH SHARMA

2025 2025
[OMP (DIOMP (Df18-09-2025 HDFC BANK LTD VSLALIT PANDEY (8130383143 ILALITPANDEYAD|18-09-2025
(COMM.)/1301/|(COMM.)/1301/2 IPUSHPENDRA NAGAR
2025 025
ICS ICS 19-09-2025 [Kashish ~ Chuhan  VSANJALI VERMA [8000580000 [LEGALREFT@GMf17-09-2025
(COMM)/793/2|(COMM)/793/20 [Sushil Sharma
025 25
IOMP (DIOMP (Df19-09-2025 [Yes Bank Ltd  VSLALIT PANDEY (8130383143 ILALITPANDEYAD|17-09-2025
(COMM.)/1324/((COMM.)/1324/2] IRAJNEESH KUMAR|
2025 025 MISHRA
IOMP (DIOMP (Df19-09-2025 |Axis Bank Limited VSAMIT KUMAR 18860939556 JAMITKUMAR.294{16-09-2025
(COMM.)/1325/((COMM.)/1325/2 IMANDEEP SINGH
2025 025
ICS ICS 20-09-2025 |STATE BANK OF INDIAPANKAJ KUMAR |9716757382 IPUJADUBEY04@(18-09-2025
(COMM)/799/2|(COMM)/799/20 [Vs MUKUND KUMAR
025 25
IOMP (IYOMP (I)20-09-2025 [YES BANK LTD Vs MDKARTIK KUMAR [011-26211488 |[LEGAL@KATYALA18-09-2025
(COMM.)/1343/((COMM.)/1343/2] ISAMOON
2025 025

MP (IYOMP (I)20-09-2025 [YES BANK LTD VSKARTIK KUMAR [011-26211488 |[LEGAL@KATYALA18-09-2025
(COMM.)/1344/((COMM.)/1344/2] PAHID KHAN
2025 025

MP (DoMp (Dj20-09-2025 |AXIS BANK LIMITED VSSANJEEV 17-09-2025
(COMM.)/1345/((COMM.)/1345/2, IVINEET KUMAR TYAGI [PATHAK
2025 025
Misc [Misc 22-09-2025 [MEDAES Vs MEDAESXMUKESH 19-09-2025
IDJ/926/2025 [DJ/926/2025 [HEALTH CARE PVT LTDBGARDWAJ
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‘OURT)-01

MP (IYOMP (I)22-09-2025 [YES BANK LTD VSKARTIK KUMAR [011-26211488 |[LEGAL@KATYALA19-09-2025
(COMM.)/1352/[(COMM.)/1352/2, ISUBHASH SHANTI LAL
2025 025
ICS ICS 23-09-2025 [GIRISH SETHI VSAMIT VOHRA 9958258255 [20-09-2025
(COMM)/803/2{(COMM)/803/20| [FIITJEE E SCHOOL PVT|
025 25 LTD
IOMP (DoMp (D}23-09-2025 [YES BANK LTD Vs AMITIKARTIK KUMAR [011-26211488 |[LEGAL@KATYALA19-09-2025
(COMM.)/1367/|(COMM.)/1367/2 [KUMAR
2025 025
IOMP (DoMP (D23-09-2025 [YES BANK LTD VSKARTIK KUMAR [011-26211488 [LEGAL@KATYALA19-09-2025
(COMM.)/1368 |(COMM.)/1368/2] [VIKASH RANJAN|
2025 025 IPANDEY
loMP (DjoMP (D23-09-2025 [YES BANK LID VYKARTIK KUMAR [011-26211488 |LEGAL@KATYALA19-09-2025
(COMM.)/1369//(COMM.)/1369/2| [TAMANJEET SINGH
2025 025
loMP (DjoMP (D23-09-2025 [YES BANK LTD VSKARTIK KUMAR [011-26211488 |LEGAL@KATYALA19-09-2025
(COMM.)/1370/|((COMM.)/1370/2| ISALIM TULLI KHAN
2025 025
[Ex.COMM {Ex.COMM +24-09-2025 [UGRO CAPITAL LTD Vs
Award by ArbJAward by Arb)| JAAR KAY GRAPHICS
IComm./64/202 [Comm./64/2025
5
[OMP (DOMP (Df24-09-2025 [YES BANK LTD VSKARTIK KUMAR [011-26211488 [LEGAL@KATYALA20-09-2025
(COMM.)/1374/|((COMM.)/1374/2 [MOHD JAHANGIR
2025 025
[OMP (DIOMP (Dl24-09-2025 [YES BANK LTD VSKARTIK KUMAR [011-26211488 [LEGAL@KATYALA20-09-2025
(COMM.)/1375/|(COMM.)/1375/2 IMUKESH KUMAR
2025 025
IOMP (DIOMP (Df26-09-2025 |Axis Bank Limited VSAMIT KUMAR 18860939556 |AMITKUMAR.294{23-09-2025
(COMM.)/1399/(COMM.)/1399/2] HIMVANT SINGH
2025 025
[Execution [Execution 27-09-2025 MS ~ DHAWAN  BOX]
(Comm.)/336/2|(Comm.)/336/20 ISHEET CONTAINER|
025 25 [PRIVATE LIMITED Vs
IMS BABA ENTERPRISES|
[Execution [Execution 27-09-2025 [Navigators Visa Globall
(Comm.)/337/2|(Comm.)/337/20 [Logistics ~ Limited Vs
025 25 [Rohtak Timber Private]
Limited
ICS 27-09-2025 [SIRCA PAINTS INDIAPATH SHARMA [24-09-2025
(COMM)/814/2 [(COMM)/814/20 ILTD Vs BHAGVATI|
025 25 [TRADERS
MP (DoMp (Df27-09-2025 |AXIS BANK LIMITED VSAMIT KUMAR 18860939556  JAMITKUMAR.294(24-09-2025
(COMM.)/1401/|[(COMM.)/1401/2 IDILEEP KUMAR
2025 025
20 [SH. PULASTYANEW DELHI [t ICS(COMM) 681/2025 01.09.2025 MANOJ KUMAR VS|/DURGESH 9811217093 IADV.DURGESHG [18.08.2025
'ARAMCHALA, [HYTECH PRINTINGGUPTA [UPTA@GMAIL.C
ISTRICT JUDGE| ISOLUTIONS PVT. LTD. M
COMMERCIAL
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MP(COMM) [137/2025 02.09.2025 [UNION OF INDIAB.C BHATT 9891237346 IADVBHUVAN@Y [15.07.2025
[THROUGH THE| JAHOO.COM
IGENERAL  MANAGER|
INORTHERN RAILWAYS|
VS. M/S THE LATTICE|
[INTERIORS
il [CS(COMM) 682/2025 02.09.2025 [M/S DEV BHUMI COLDANKIT DANG &9958838583, |ADVANKITDANG [20.08.2025
ICHAIN PVT. LTD. VS/RIYA SINGH 9971634469  |@GMAIL.COM
IM/S BHAI FRUITS & CO,|
8 ANR.
It [CS(COMM) 685/2025 03.09.2025 [COGOPORT PVT. LTD[UDAY KUMAR (8882303942, |ADVUDAYKUMA [25.07.2025
VS. MOMTAJ BIBI4 9810868162 [R@GMAIL.COM
IPROPRIETOR M/S|
IMARBLE POINT
It ICS(COMM) 686/2025 03.09.2025 [COGOPORT PVT. LTD|UDAY KUMAR [8882303942, |ADVUDAYKUMA [25.07.2025
VS. VIPIN KUMAR| 9810868162 [R@GMAIL.COM
ISHARMA- PROPRIETOR|
IABHISHEK OVERSEAS
L ICS(COMM) 689/2025 04.09.2025 M/S FAITHAYUSHI CHUGH (9953767798 IAYUSHIC41@GM [19.08.2025
IMERCANTILE PVT. LTD,| IAIL.COM
IVS. THREE STAR|
[ENGINEERING WORKS|
[PVT. LTD. & ORS
n [OMP(COMM) [144/2025 [04.09.2025 [DINESH KUMAR GARGRAVIN _ RAO &J9871644446, |OFFICE@RRPAR [22.08.2025
S. M/S SELANASSOCIATES 19250700001 [TNERS.CO.IN
[EXPLORATION
[TECHNOLOGY LIMITED|
il [OMP(COMM) [142/2025 104.09.2025 [UNION OF INDIA VS. [KARAN GOVEL (9899383271 IACGCKARANGOV [30.08.2025
IM/S GIRDHARI LAl [EL@GMAIL.COM
ICHAUHAN & SONS
L IOMP(COMM) [146/2025 06.09.2025 M/S R.K. JAIN ANDABHINAV 9953264242  JADVASOFFICE@ [27.08.2025
ISONS HOSPITALITY[SHARMA GMAIL.COM
ISERVICES(P) LTD. VS|
INEW DELH]]|
[MUNICIPAL COUNCIL
i ICS(COMM) 690/2025 06.09.2025 [LA° MODE FASHIO! 'ARPREET (9717489929 IADVKANWARPR [25.08.2025
IPVT. LTD. VS. SHRE! H I[EET@GMAIL.CO
ISIDDHI VINAYAK] M
ICLOTHES & CONCEPT &
IANR.
il IOMP(COMM) [150/2025 09.09.2025 MONICA ARORA VS[/[DHRUV SURANA[9836411111 IDHRUVSURANA [18.08.2025
[UMAK HOSPITALITYAND ARYA| |(@GMAIL.COM
[PRIVATE LIMITED [HARDIK
L IOMP(COMM) [148/2025 09.09.2025 [GENERAL MANAGER,M.C. KOCHHAR &19810162325 IMCKOCHHAR@G [02.09.2025
[TELECOM IASSOCIATES [MAIL.COM
[DEPARTMENT BSNLJ
(KARNAL) VS. S|
IKUMAR
ICONSTRUCTION
AN AN
L ICS(COMM) [708/2025 10.09.2025 [T.V TODAY NETWORK[RADHIKA GUPTA 9958387755 |[OFFICEOFRADHI[19.08.2025
[LIMITED & ANR. VS| IKAGUPTA@GMAI
. IL.COM
IRAJATSHRIVASTAVA &
IANR.
1l MP(I)COMM [205/2025 15.09.2025 [TIPPING MR  PINKHIRESH 9713868611 ISURBHI@CSLAW [09.09.2025
[PRIVATE LIMITED VS..CHOUDHARY/ ICHAMBERS.COM
IKRIVA CORPORATION [SURBHI
ISHARMA/
IDHANYA AIREN,
ISWARNIM
il MP(COMM) [151/2025 16.09.2025 [HANDICRAFT ANDAKSHAY DEV/|8010027505 IAKSHAYLEGAL7 [19.08.2025
[HANDLOOMS EXPORTSRISHABH RANA, |@GMAIL.COM/
ICORP. OF INDIA LTD.,DEEPSHIKA IRISHABHAM @G
[VS. PULIN COMTRADE| [MAIL.COM
ILIMITED
It [OMP(COMM) [152/2025 16.09.2025 [RANVIR & ORS VS. M/SJATIN SAPRA &[9312223345 WATIN.SAPRA150 [08.09.2025
[KOTAK MAHINDRAASSOCIATES |(@GMAIL.COM
IBANK LTD.
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ICS(COMM) 719/2025 17.09.2025 [M/S 10971357074 ILITIGATION@SU [01.09.2025
[DIAGNOSTICS LTD.,COMPANY, LAW| [RICO.IN
(FORMERLY KNOWN|FIRM
JAS SRL LIMITED) VS|
IM/S SPECTRUM|
[ENGINEERS THROUGH]
il [CS(COMM) [720/2025 17.09.2025 [STATE BANK OF INDIARANI 9643680913, [RBHARDWAJASS [04.09.2025
[VS. JAGPAL SINGH [BHARDWAJ 18010410831 |[OCIATE@GMAIL.
IcCOM
L ICS(COMM) [721/2025 17.09.2025 [BANK OF INDIA VS[SAURABH 18882449168  |[SK.LAWNEXUS@ [21.07.2025
[PRIMA CREATION &KUSHAWAHA IGMAIL.COM
RS. SK LEGAL
It [OMP(COMM) [155/2025 20.09.2025 [UNION OF INDIA VS/ANOOP KANDARﬂ§527991359 [NOT AVAILABLE [10.09.2025
IM/S ASLAM BUILDERS
L ICS(COMM) [730/2025 20.09.2025 [MS ORIENT EXPRESSSANJEEV 9811623477, [IMANCHANDASA [11.09.2025
IVS. M/S FRONTLINEMANCHANDA 89911623477  [NJEEV31@YAHO
(NCR) BUSINESSASSOCIATES 10.COM
ISOLUTION PVT. LTD.
n ICS(COMM) __ [732/2025 [22.09.2025 PETWAYS TRAVELSRAJAT MATHUR/[9811556470  |RAJAT.MATHUR [13.09.2025
[PVT. LTD. THROUGHAREEN GULATI |(@BSMLAWASSO
IAUTHORIZED ICIATES@GMAIL.
IREPRESENTATIVE VS| ICOM
[TARUN RASTOGI &
IORS.
il ICS(COMM) 745/2025 23.09.2025 [CANARA BANK VS|KUNAL SHARMA (9811575138 IKKUNALASHHR [12.09.2025
IKAILASH CHAND| IMALAW@GMAIL.
[BHATT & ANR. ICOM
L ICS(COMM) 744/2025 23.09.2025 [CANARA BANK VS. MR|JEKANT LUTHRA (8376841313 [EKANT23@GMAI [12.09.2025
ISARANSH MAHENDRU IL.COM
[PROP: M/S JANNAT]
IGEMS AND JEWELS
i ICS(COMM) 743/2025 23.09.2025 NETWAY INDIA PVT| SAMYAK9827024444  [SAMYAKGANGW [18.12.2024
ILTD. V8. SWATIGANGWAL JAL@GMAIL.COM
[KESKAN
L ICS(COMM) 742/2025 23.09.2025 M/S EVEREST PAPERUJSR &I9811767023, WITINKR310@GM |09.07.2025
ICONVERTOR VS. M/SASSOCIATES 9873804774, |AIL.COM
ISINWOO PACK INDIA| 0868105476
IPVT. LTD. & ORS.
L ICS(COMM) 741/2025 23.09.2025 M/S  SUNIL DIDDEESNIGDHA DASH [9953959471 ISNIGDHA@JUSC [11.08.2025
ISECURITY AGENCY VS| [ONRACTUS.COM
[THE STATE TRADING
ICORPORATION
s ICS(COMM) 740/2025 23.09.2025 [NETWAY INDIA PVT{SAMYAK 9827024444  [SAMYAKGANGW (09.09.2025
[LTD. VS. SANDEEPGANGWAL IAL@GMAIL.COM
IARORA
1l ICS(COMM) 739/2025 23.09.2025 [NETWAY INDIA PVT[SAMYAK 9827024444 ISAMYAKGANGW [09.09.2025
[LTD. VS. CHANDRAGANGWAL & JAL@GMAIL.COM
[PRAKASH SHARMA IMEGHNA JANDU
L ICS(COMM) 735/2025 23.09.2025 [CANARA BANK VS|/KUNAL SHARMA [9811575138 IKKUNALASHHAR(12.09.2025
IAKASH DASH & ORS. [MALAW @GMAIL.
IcCOM
il [OMP(COMM) [213/2025 23.09.2025 [[SRANT IRACHIT BATRA (9818383584 IRACHITBATRAA [22.09.2025
[ENTERTAINMENT IDVOCATE@GMALI
[NDIA LIMITED VS| ILCOM
[UNISYS
INFOSOLUTIONS PVT,
[LTD.
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ICS(COMM) 753/2025 24.09.2025 [CYFUTURE INDIA PVT|PANKAJ BHAGARI9871441415 WALPALEGAL@G [23.07.2025
[LTD. VS. MINISTRY OF& SADRE ALAM [MAIL.COM
[HEALTH AND FAMILY|
ELFARE
L [CS(COMM) 757/2025 25.09.2025 [M/S KUSHALYJSR &0873804774, WPITINKR310@GM |06.05.2025
[KARYASHALA PVT/ASSOCIATES 9868105476 |AIL.COM
LTD. VS. M/S AT(
[LOGISTICAL SOLUTION]|
[PVT. LTD.
It [CS(COMM) [760/2025 26.09.2025 |SHRI PRAVIN SINGH|INDO LAW|9811604658 IATTORNEYAR@G(25.09.2025
VS. SHRI  RAKESH|CONSULTANCY [MAIL.COM
IKUMAR ILLP
It [OMP(COMM) [158/2025 26.09.2025 [M/S AMARMANI KAUL 971731898 IADVMANIKAUL [18.09.2025
[ENGINEERING |(@GMAIL.COM
ICOMPANY VS. SARENS
[HEAVY LIFT INDIA PV.T]
[LTD
L ICS(COMM) 759/2025 26.09.2025 [LOREAL SA VS| SHRAVAN[9990605966  [UNITEDMARK(@ [09.09.2025
WATINKUMAR [KUMAR BANSAL [UNITEOANDUNI
[VINUBHAI [TED COM
IKATHAROTIYA
21 EH BALWANT RAINEW DELHI o5 ICS ICS 01-09-2025 [Uday Kumar(P), [0810868162 ladvudaykumar@g [26.08.2025
 ANSAL, DISTRICT] (COMM)/675/2|(COMM)/675/20 imail.com
PUDGE (COMMERCIAL 025 25
ICOURT)
25 ICS ICS 01-09-2025 [Uday Kumar(P), (0810868162 ladvudaykumar@g [15.08.2025
(COMM)/676/2|(COMM)/676/20 Imail.com
025 25
25 ICS ICS 01-09-2025 I[Amit kumar(P), [9811217093 |Adv.durgeshgupta [16.08.2025
(COMM)/677/2|(COMM)/677/20 (@gmail.com
025 25
25 [CS ICS 01-09-2025 IASHWINI 0811514844 - [27.08.2025
(COMM)/674/2|(COMM)/674/20 IMISHRA(P), lashwini.mishrai@
025 25 ahoo.co.in
25 ICS ICS 06-09-2025 [PRATIBHA TIWARI Vs [BASANT KRINOT [INOT PROVIDED (01.09.2025
(COMM)/692/2|(COMM)/692/20 ISANJU TALWAR ISINGH IPROVIDED
025 25
25 ICS ICS 06-09-2025 [Uday Kumar(P), [0810868162 ladvudaykumar@g [30.09.2025
(COMM)/691/2|(COMM)/691/20 Imail.com
025 25
25 ICS ICS 08-09-2025 vikrant 18882366999 dvmukulkatyal@ [26.08.2025
(COMM)/698/2|(COMM)/698/20 ipachnanda(P), lgmail.com
025 25
25 ICS ICS 08-09-2025 INITIN GARG(P), (9958986363 info@,knowlex.in [26.08.2025
(COMM)/697/2|(COMM)/697/20
025 25
25 MP (IyYomp (I}08-09-2025 IMAYANK 9873347330  [mayank_mahajan [22.08.2025
(COMM)/200/2(COMM)/200/20] IMAHAJAN(P), lo5@yahoo.com
025 25
25 ICS ICS 08-09-2025 9953394363  [shivendra@theac [01.09.2025
(COMM)/699/2|(COMM)/699/20 [meco.com
025 25
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25 ICS ICS 09-09-2025 CANARA BANK Vs [AJAY KUMAR(8882449168 isk.lawnexus@gmail27.08.2025
(COMM)/706/2|(COMM)/706/20 [KAMRUDDIN AND ORS [SAINI(P), .com
025 25

25 ICS ICS 12-09-2025 [BANK OF INDIA Vs [AJAY KUMAR|8882449168 k.lawnexus@gmail27.08.2025
(COMM)/709/2|(COMM)/709/20 ISHIKHA SEHDEV ISAINI(P), .com
025 25

25 ICS 12-09-2025 [Sunil 9312872882 [NOT PROVIDED [05.09.2025
(COMM)/710/2|(COMM)/710/20 IChoudhary(P),
025 25

25 ICS ICS 15-09-2025 VARUN 9818365119 lchambersofvarunc [08.09.2025
(COMM)/712/2 |(COMM)/712/20 ICHANDIOK(P), lhandiok@gmail.co
025 25 m

25 ICS 15-09-2025 [VARUN 9818365119 chambersofvarunc |08.09.2025
(COMM)/713/2 |(COMM)/713/20 ICHANDIOK(P), lhandiok@gmail.co
025 25 m

25 ICS ICS 16-09-2025 [RAMAN(P), 8076225938  [ramanvats29@gm [11.09.2025
(COMM)/718/2 |(COMM)/718/20 il.com
025 25

25 [CS ICS [16-09-2025 [RAMAN(P), 18076225938 [ramanvats29@gm [11.09.2025
(COMM)/717/2 |(COMM)/717/20 il.com
025 25

25 ICS ICS 16-09-2025 [Harsh Yadav(P), [9717063659 lsunny@metaphorc|06.10.2025
(COMM)/716/2 |(COMM)/716/20 reators.com
025 25

25 ICS 18-09-2025 JAnkur Sangal(P), [90873489278 fankur.sangal@kha [14.09.2025
(COMM)/727/2|(COMM)/727/20 litanco.com
025 25

25 ICS [19-09-2025 IARCHIT 19599043045 1 igmalegal.{12.09.2025
(COMM)/729/2|(COMM)/729/20 [SINGHAL(P), fin
025 25

25 ICS ICS 20-09-2025 ferystal crop protection ltdSunill Kumar(P), [9818256885 isnlkmr588@gmail [14.09.2025
(COMM)/731/2 |(COMM)/731/20 Vs Ranjitha Bonda l.com
025 25

[25 ICS ICS I24-09-2025 [STATE BANK OF INDIA [SHALINI INOT [NOT PROVIDED [16.09.2025
(COMM)/751/2 (COMM)/751/20 Vs RAJ KAMAL [UPADHYAY(P), [PROVIDED
025 25

25 ICS [24-09-2025 IAnkur Sangal(P), (90873489278 lankur.sangal@kha [15.09.2025
(COMM)/752/2|(COMM)/752/20 litanco.com
025 25

25 ICS ICS 24-09-2025 IAnkur Sangal(P), (0873489278 nkur.sangal@kha [15.09.2025
(COMM)/754/2|(COMM)/754/20 litanco.com
025 25

25 ICS ICS [25-09-2025 laastha sharma(P), (90810481016 imail @thelegist. 1.09.2025
(COMM)/758/2|(COMM)/758/20 om
025 25
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25 ICS ICS 12-09-2025 [BANK OF INDIA Vs [AJAY KUMAR|8882449168  [sk.lawnexus@gmai01.09.2025
(COMM)/709/2|(COMM)/709/20 ISHIKHA SEHDEV ISAINI(P), .com
025 25
22 |MA. HIMAN]| 127 ISUIT FOR(CS 01-09-2025 MANOJ KUMAR Vs |Amit kumar(P), [9811766971 lamitlal.adv@gmail[18-08-2025
IMALHOTRA, DISTRICT] [RECOVERY (COMM)/680/20 [M/S ABHAY PRINT AND| .com
PUDGE (COMMERCIAL 25 ISOLUTION
ICOURT)-03
27 ISUIT FOR[CS 01-09-2025 [KOTAK MAHINDRAAMIT KUMAR|9999814620 [NOT AVAILABLE [24-07-2025
[RECOVERY (COMM)/678/20 [PRIME LTD Vs GOYALSINHA(P),
25 ISUGAR TRADERS|
(BORROWER)
k7 [SOTT FOR(CS [01-09-2025 [COGOPORT PVT LTD VyUday Kumar(P), [9810868162  fdvudaykumar@g [25-07-2025
IRECOVERY (COMM)/679/20 SHALIA EXPORT AND imail.com
25 [MPORT PVT LTD
27 [OBJECTION  [OMP 102-09-2025 [CWICK (IMPORT|Anuj Kumar(P), [9818474551 dv.anujkumar@g [25-07-2025
U/S 34 OF(COMM)/139/20 ICONSOLIDAATIONS) Imail.com
JARBITRATION (25 [PVT  LTD Vs
8 [[NSTITUTE OF LIVER|
ICONCILIATIO IAND BILIARY
INACT ISCIENCES
27 JOBJECTION  [OMP l02-09-2025 [M/S HIM CABLEWAYS [SHAURYA [NOT [NOT AVAILABLE [24-07-2025
U/S 34 OF(COMM)/138/20 s THE DIRCETORICHOURASIYA(P), [AVAILABLE
IARBITRATION |25 IGENERAL BORDER|
8 IROADS BORDER]
ICONCILIATIO [ROADS ORGANISATION]|
INACT IGOVERNMENT OR
Innra
127 [OBJECTION |OMP l02-09-2025 M/S PAYALNIKUNJ JAIN(P), [NOT [NOT AVAILABLE [24-07-2025
U/S 34 OKF(COMM)/140/20 ICONSTRUCTOR LLP Vs IAVAILABLE
IARBITRATION |25 [M/S NIPPON KANPO|
8 [[NDIA PVT LTD
ICONCILIATIO
INACT
27 [SUTT FOR[CS l02-09-2025 [Canara Bank Vs SUNITAMANOJ KUMARI9811254078 imanvakil378@gm |08-08-2025
RECOVERY  [(COMM)/683/20| IARORA(P), lail.com
25
27 ISUIT FOR(CS 02-09-2025 BANK OF INDIA Vs aspreet Singh(P), 9899641617 jsbassociates.office[23-08-2025
IRECOVERY (COMM)/684/20 IBALJINDER SINGH (@gmail.com
25
27 [OBJECTION  [OMP 03-09-2025 [M/S GA RENEW ABLEpuneet bajaj(P), [9711166242 INOT AVAILABLE [01-09-2025
U/S 34 OR(COMM)/141/20 [ENERGY PVT LTD Vs
IARBITRATION |25 IM/S ADVIT VENTURES|
8 IPVT LTD
ICONCILIATIO
INACT
27 ISUIT FORICS 03-09-2025 [COGOPORT PVT LTD Vs[Uday Kumar(P), [9810868162 ladvudaykumar@g [25-07-2025
IRECOVERY (COMM)/688/20] MAUNI MOON MULTI- imail.com
25 [TECHNOLOGIES  PVT]
ILTD
27 ISUIT FORICS 03-09-2025 [STATE BANK OF INDIA [Shiv Tyagi(P), INOT INOT AVAILABLE [28-08-2025
IRECOVERY (COMM)/687/20 Vs SUMAN| IAVAILABLE
25 [PROPRIETOR M/S NEW|
IDIVINE MAKEOVER
27 BJECTION |[OMP 104-09-2025 [MS OCTAVIUS TEA AND|Vikas Sethi(P), 9891788743 lsethilawoffices@g [25-07-2025
[U/S 34 OF(COMM)/143/20 INDUSTRIES LTD Vs mail.com
IARBITRATION |25 [UNION OF INDIA
&
ICONCILIATIO
INACT
27 ISUIT FOR(CS 06-09-2025 [COGOPORT PVT LTD VsUday Kumar(P), [9810868162 dvudaykumar@g [25-07-2025
RECOVERY  |(COMM)/694/20 NUR ALAM PROP NUR| Imail.com
25 TRADING
27 ISUIT FORICS 06-09-2025 [COGOPORT PVT LTD VsfUday Kumar(P), [9810868162 ladvudaykumar@g [25-07-2025
[RECOVERY (COMM)/696/20 EINDHA GRANITE PVT) imail.com
lo5 LTD
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27 ISUIT FOR[CS 06-09-2025 [COGOPORT PVT LTD VsUday Kumar(P), [9810868162 ladvudaykumar@g [25-07-2025
IRECOVERY (COMM)/695/20 VIJAY VISHWANATH imail.com
25 [PROP ATW LOGISTICS|
ISOLUTIONS
27 ISUIT FOR(CS 06-09-2025 [COGOPORT PVT LTD VsUday Kumar(P), [9810868162 dvudaykumar@g [25-07-2025
RECOVERY  |(COMM)/693/20 ALOLYMPUS Imail.com
25 IMARKETING AND|
[TRADING PVT LTD
127 [OBJECTION |OMP 08-09-2025 [UNION OF INDIA Vs [RAM KAWAR(P), (9810634209 ram.kawar@yahoo|02-09-2025
U/S 34 OF(COMM)/147/20 IM/S ASHOKA| l.co.in
IARBITRATION |25 [ENTERPRISES
&
ICONCILIATIO
INACT
7 [SOTT FOR(CS 09-09-2025 [Deutsche Bank AG Vs [Gurvinder Suri(P), 9871692197 litigation@surico.i {19-08-2025
IRECOVERY (COMM)/707/20 MDG CONSULTANTS| n
25 IPVT LTD
27 [SOTT FOR(CS 12-09-2025 [DEUTSCHE BANK AG |Gurvinder Suri(P), 9871692197 litigation@surico.i [03-09-2025
[RECOVERY (COMM)/711/20 Vs RISHI CONTROLS| n
25 IAND
[[INSTRUMENTATION
[PVT LTD
k7 [SOTT FOR(CS [17-09-2025 [FMS FR MEYERS SOHN|Kanishk 9999966252 [NOT AVAILABLE [24-07-2025
RECOVERY  [(COMM)/723/20 INDIA PVR LTD Vs |[Agarwal(P),
25 [EARTH CRUST]
[EXPORTS
27 [SUTT FOR[CS 17-09-2025 [LAL SAI STEEL Vs [Kanishk 9999966252  [NOT AVAILABLE [21-07-2025
RECOVERY  |(COMM)/725/20 IDARSH RENEWABLESAgarwal(P),
o5 [PVT LTD
127 [SUTT FOR[CS 17-09-2025 [CANARA BANK Vs M/SAJAY KUMAR([9212916661 [NOT AVAILABLE [21-07-2025
RECOVERY  |(COMM)/724/20 JAADI ENTERPRISES ~ [SAINI(P),
25
127 ISUIT FOR[CS 17-09-2025 [PHPGURUKUL LLP Vs [Arun 7042386733 ftarunsharmag9gg [14-08-2025
IRECOVERY (COMM)/722/20 IMR NAMAN JAIN PROPUpadhyay(P), (@gmail.com
o5 lOF WWW|
[FILEMARKRCOM
27 ISUIT FORCS 18-09-2025 [M/S VALVOLINE[Sahil Sharma(P), [9999801601 lsharma.shail1795 [11-09-2025
IRECOVERY (COMM)/726/20 ICUMMINS PVT LTD Vs (@gmail.com
25 IM/S TALWAR AUTO|
GARAGES PVT LTD AND|
ORS
27 ISUIT FORICS 19-09-2025 |Avi Kapoor Vs BiryaniAkshit INOT INOT AVAILABLE [28-08-2025
RECOVERY  |(COMM)/728/20 Mall IAggarwal(P), JAVAILABLE
25
27 IOBJECTION  [OMP 19-09-2025 [M/S DS  PIPELINEMohit Yadav(P), [7385424029  [Adv.mohit111093 [12-09-2025
[U/S 34 OF(COMM)/154/20 [PROJECT LTD Vs (@gmail.com
IARBITRATION |25 IABHISHEK INFRA
&
ICONCILIATIO
INACT
27 BJECTION |OMP 22-09-2025 M/s PARINITA INITISH INOT [NOT AVAILABLE [12-09-2025
[U/S 34 OF(COMM)/156/20 [PROJECTS PVT LTD Vs VISHWAKARMA( |AVAILABLE
IARBITRATION |25 IM/s SUNTECH INFRAP),
8 ISOLUTIONS PVT LTD|
ICONCILIATIO [Infra Solutions Pvt Ltd
INACT
27 ISUIT FOR(CS 22-09-2025 [DEEPANSHU INEERAJ(P), 19990906211 [INOT AVAILABLE [28-04-2025
RECOVERY  |(COMM)/733/20 [ELECTRICAL AND|
25 TELECOM SYSTEMS Vs
IACE INRATECH
127 ISUIT FORICS 22-09-2025 [SANJAY SONI Vs [SANJAY 9312219064 iskumaradv212@g [10-09-2025
[RECOVERY (COMM)/734/20 MADHYA PRADESHKUMAR(P), imail.com
25 ISTATE TOURISM|
[DEVELOPMENT
ICORPORATION
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127 ISUIT FORICS 23-09-2025 [CANARA BANK IKUNAL 19910200911 ksalegali6@gmail. [12-09-2025
IRECOVERY (COMM)/748/20 IARYAN SHARMA ISHARMA(P), om
25
127 ISUIT FOR(CS 23-09-2025 [CANARA BANK Vs |[Ekant Luthra(P), [8376841313 lekant23@gmail.co [12-09-2025
RECOVERY  [(COMM)/746/20 [HARINARAYAN Im
25
27 ISUIT FOR[CS 23-09-2025 [CANARA BANK Vs |[KUNAL 9910200911 ksalegal16@gmail. [12-09-2025
[RECOVERY (COMM)/747/20 [RAJNI SETHI ISHARMA(P), om
25
7 [SOTT FOR(CS 23-09-2025 [MONIKA JAIN Vs [RAMESH KUMARI9911461665 imishrarameshk@g|17-09-2025
IRECOVERY (COMM)/750/20 IMANTU KUMAR IMISHRA(P), imail.com
25
k7 [SOTT FOR(CS [23-09-2025 [NETWAY INDIA[Samyak INOT INOT AVAILABLE [18-12-2024
RECOVERY  |[(COMM)/749/20 [PRIVATE LIMITED Vs [Gangwal(P), IAVAILABLE
25 [MS MANSI VASAL
k7 [SOTT FOR(CS [24-09-2025 [Vikram Wadhawan Vs [DEPUTY LAL(P), [9810504107 _ fadvvikassharmalg [12-09-2025
IRECOVERY (COMM)/756/20 [Reliance General 78 @gmail.com
25 [Insurance Co Ltd
by [SUTT FOR[CS [24-09-2025 [Shreya Infra ConstructioffMD SHAKEELURNOT INOT AVAILABLE [18-09-2025
RECOVERY  |(COMM)/755/20 Pvt Ltd Vs M/S SRIRAHMAN(P), IAVAILABLE
o5 [BALAJEE
[ENTERPRISES
27 [SUTT FOR[CS 26-09-2025 MANOJ KUMAR Vs |Amit kumar(P), [9811766971 lamitlal.adv@gmailf17-09-2025
RECOVERY  ((COMM)/761/20 [M/S MEDIA PARTNERS L.com
25
27 ISUIT FOR[CS 26-09-2025 [NARAIN SINGH Vs [Shivansh INOT INOT AVAILABLE [19-09-2025
IRECOVERY (COMM)/762/20 IDINESH KUMAR SONI (Srivastava(P), IAVAILABLE
25
127 ISUIT FORICS 27-09-2025 NEXXA  COMPOUNDSATUL GUPTA(P), [9810862405 [NOT AVAILABLE [18-09-2025
IRECOVERY (COMM)/763/20 [PVT LTD Vs GANGOTR]|
25 [ELECTRONICS PVT LTD
23 [MS. SAVITA RAO,SOUTH , New CourtiCommercial ICS 03-09-2025 [Lucky Generators Pvt LtdlABHINAY GUPTA [9999886478  [GUPTABHINAY@(29.08.2025
IDISTRICT Block-I (COMM)/415/20 [Vs Omaxe India Through|
PUDGE(COMMERCIAL 25 fits Proprietor Shri Abhay
ICOURT) IDubey
, New CourtCommercial ICS 04-09-2025 [Manash Lifestyle PrivateNAGESHWAR 0818823289 INFO@DEUANDK|30.08.2025
[Block-I (COMM)/416/20 [Limited Vs DNS Retail [UMHAR.COM
25
16, New CourtfCommercial ICS 12-09-2025 [M/S GAYATRIRR B SINGH 9810822167 [ADVOCATERBSI [03.09.2025
Block-1 ((COMM)/431/20 [INTERIORS Vs DANISH| INGH1962@GMAI
25 IMIRZA IL.COM
16, New CourtfCommercial IC 12-09-2025 [State Bank Of India VsA K ROUT 19999132159 JAKROUTADVOCA[18.08.2025
Block-T (COMM)/432/20 ISOMVEER [TE@GMAIL.COM
25
6, New CourtiCommercial ICS 15-09-2025 |Arvind Chemi SynthectidADITAY VIJAY (9711131167 JAADITYAVK@GM [11.03.2020
Block-I (COMM)/433/20 IPvt Ltd Vs AMIT KUMAR| JATL.COM
25 ICHOUDHARY (SOLK
[PROPRIETOR) TWIN|
ILIFT INDUSTRIES
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16, New CourtfCommercial ICS 15-09-2025 [SANJAY GERA Vs MSM S SISODIA 9810828622  [MSSISODIA332@ [30.08.2025
Block-T ((COMM)/434/20 RAHEJA DEVELOPERS| IGMAIL.COM
25 ILTD
16, New CourtfCommercial ICS 16.09.2025 PJAINSONS IPUNEET 9899141610 IPD/PDHAWAN@ [01.09.2025
Block-T ((COMM)/437/20 IDEPARTMENTAL IDHAWAN IGMAIL.COM
25 ISTORES Vs AMIT]
[BHASIN
16, New CourtfCommercial ICS 19-09-2025 [DEVKI DEVIV SAI DHANUSH (9818201714 ISANJEV.SARASW [10.09.2025
[Block-I (COMM)/442/20 [FOUNDATION IAT@QUESTLEGA
25 [THROUGH ITS AR MR ILPARTNERS.COM|
IMANISH CHAUHAN Vs
[PRADEEP SINGH]
[RAJPUT
, New CourtiCommercial ICS 23-09-2025 [RAM KISHOR VY{MOHAN SHYAM|9810630084 [LAWYERSPKDAG [10.09.2025
[Block-1 (COMM)/444/20 IGAURAV JAIN JARYA JAR@GMAIL.COM
25
 New CourfCommercial _ |CS [26-09-2025 [YETI KNOWLEDGERACHIT DEVGUN|9810654154 _ |RACHITDEVGUN [16.08.2025
IBlock-1 (COMM)/447/20 IPARTNERS LLP Vs SAIf (@GMAIL.COM
25 IGENERAL
[ENGINEERING WORKS
, New CourtiCommercial ICS [26-09-2025 AVALON LABS PVT LTDAPRATIM 9810817393 ICHAMBERSOFAA |06.08.2025
[Block-1 (COMM)/449/20 s SIDDHANT SHAH IANIMESH [T@GMAIL.COM
25
24 [MS. ANURADHASOUTH , New CourtiCommercial ICS 03-09-2025 [Lucky Generators Pvt LtdlABHINAY GUPTA [9999886478  [GUPTABHINAY@(29.08.2025
[SHUKLA BHARDWAJ, Block-I (COMM)/415/20 s Omaxe India Through
IDISTRICT 25 lits Proprietor Shri Abhay
PUDGE(COMMERCIAL Dubey
ICOURT)
, New CourtiCommercial ICS 04-09-2025 [Manash Lifestyle PrivateNAGESHWAR 9818823289 INFO@DEUANDK|30.08.2025
Block-1 (COMM)/416/20 ILimited Vs DNS Retail [UMHAR.COM
25
, New CourtiCommercial ICS 12-09-2025 [M/S GAYATRIR B SINGH 9810822167 IADVOCATERBSI [03.09.2025
Block-1 (COMM)/431/20 INTERIORS Vs DANISH]| GH1962@GMAI
25 [MIRZA IL.COM
16, New CourtiCommercial ICS 12-09-2025 [State Bank Of India VA K ROUT 19999132159 IAKROUTADVOCA[18.08.2025
Block-I (COMM)/432/20 [SOMVEER [TE@GMAIL.COM
25
16, New CourtiCommercial ICS 15-09-2025 |Arvind Chemi SynthectidADITAY VIJAY (9711131167 IAADITYAVK@GM [11.03.2020
Block-1 ((COMM)/433/20 [Pvt Ltd Vs AMIT KUMAR| IATL.COM
25 ICHOUDHARY (SOLE
IPROPRIETOR) TWIN]|
ILIFT INDUSTRIES
16, New CourtfCommercial ICS 15-09-2025 [SANJAY GERA Vs MSM S SISODIA 9810828622 [MSSISODIA332@ [30.08.2025
Block-T ((COMM)/434/20 IRAHEJA DEVELOPERS| IGMAIL.COM
25 ILTD
16, New CourtfCommercial ICS 16.09.2025 PJAINSONS IPUNEET 9899141610 IPD/PDHAWAN@ [01.09.2025
Block-T ((COMM)/437/20 IDEPARTMENTAL IDHAWAN IGMAIL.COM
25 ISTORES Vs AMIT]
[BHASIN
16, New CourtfCommercial ICS 19-09-2025 [DEVKI DEVIV SAI DHANUSH (9818201714 ISANJEV.SARASW [10.09.2025
Block-T ((COMM)/442/20 [FOUNDATION IAT@QUESTLEGA
25 THROUGH ITS AR MR ILPARTNERS.COM|
[MANISH CHAUHAN V:
IPRADEEP SINGH]|
[RAJPUT
16, New CourtiCommercial ICS [23-09-2025 RAM KISHOR VS§MOHAN SHYAM[9810630084 ILAWYERSPKDAG [10.09.2025
[Block-I (COMM)/444/20 IGAURAV JAIN IARYA JAR@GMAIL.COM
25



mailto:ADVOCATESINHA@REDIFFMAIL.COM

COURT DISTRICT COURT CASE DATE OFPETI NER NAMEADVOCATE ADVOCATE ADVOCATE DATE OF E-
b ROOM NUMBER REGISTRAVS RESPONDENT MOBILE EMAIL ID PAYMENT OF
TION NAME NUMBER COURT FEES

16, New CourtfCommercial ICS [26-09-2025 [YETI KNOWLEDGE[RACHIT DEVGUN(9810654154 IRACHITDEVGUN [16.08.2025
Block-T ((COMM)/447/20 IPARTNERS LLP Vs SAIl (@GMAIL.COM
o5 IGENERAL
[ENGINEERING WORKS
16, New CourtfCommercial ICS 26-09-2025 AVALON LABS PVT LTDAPRATIM 9810817393 ICHAMBERSOFAA [06.08.2025
[Block-I (COMM)/449/20 [Vs SIDDHANT SHAH IANIMESH [T@GMAIL.COM
25
25 [SH. SANDEEP YADAV [SOUTH 7, New CourtCommercial ICS 01-09-2025 [SMALL FARMERS AGRIJATIN JULKA(P) [9899818888 [jatinjulkao7@outlgi8-08-2025
Block-I (COMM)/410/20 [BUSINESS
25 ICONSORTIUM Vs MS|
ISHRI RADHE FOODS|
[PRODUCT
17, New CourtiCommercial ICS l06-09-2025 [Canara Bank Vs RounakMADHU 18700759584 ladvocatemadhutal [01-09-2025
[Block-1 (COMM)/417/20 [[nterior [TALWAR(P) war@gmail.com
25
17, New CourtCommercial ICS 109-09-2025 [Manash Lifestyle PrivateNAGESHWAR 9818823289 info@deyandkumho3-09-2025
[Block-1 (COMM)/424/20 Limited Vs OG BeautykUMHAR(P) lar.com
o5 Private Limited

17, New CourtCommercial ICS 11-09-2025 [State Bank Of India Vs [ADAITA KUMAR (9999132159 lakroutadvocate@g [18-08-2025
[Block-1 (COMM)/426/20 ISIMERA ATHANG KOMROUT(P) Imail.com
25 ALTAS S ATHANG KOM

17, New CourtCommercial ICS 15-09-2025 [FARMDELI [Nishant 9910352622 nishantmaidasani [06-08-2025
Block-I (COMM)/435/20 INTERNATIONAL LLP [Maidasani(P) (@gmail.com
25 [Vs ALEAFIX IMPEX

7, New CourtCommercial ICS 15-09-2025 [Union Bank of India Vs Jitendra Garg(P) (0810197621 jitendragargadv@g28-08-2025
Block-I (COMM)/436/20 IMahendra Kumar Imail.com

25
17, New CourtCommercial OMP 16-09-2025 ARUN KESHARWANI PATIN JULKA(P) [90899818888  [jatinjulkao7@outl |08-09-2025
Block-I ((COMM)/48/202 s Dr Er Rajaindery ook.com

5 Paina alias Rajende

Jaina

17, New CourtCommercial ICS 10-09-2025 [RSPL. LIMITED Vs [ANIL KUMARI9810134793 lallipcare@gmail.cof13-09-2025
Block-T (COMM)/441/20 ISHOP ~ KIRANA  ESAHU(P) m
25 [TRADING PRIVATE|
ILIMITED
17, New CourtCommercial ICS 22-09-2025 [Diya Kapur Vs  BlueRaghav Kumar(P) [8178322908 raghav.kumar@la [12-09-2025
Block-I ((COMM)/443/20 Balcony Pvt Ltd wchambers.in
25
17, New CourtiCommercial ICS 27-09-2025 [union bank of india Vs [Dhananjay Kumar9312872882 INot provided 12-09-2025
Block-T ((COMM)/451/20 ISUNITA
25
26 [SH. SANJEEV KUMARSOUTH mil
INGH, COMMERCIAL
ICOURT.
27 H. LOKESH KUMARSOUTH il
HARMA, DISTRICT]
PUDGE(COMMERCIAL
ICOURT)
28 [SH. LAL SINGH,SOUTH- 18 BLOCK1 |[CS(COMM) |[702/2025 101-09- BENTLEY SYSTEMS[Shantanu l0120- h 07-2025
IDISTRICT JUDGE [EAST 2025 INC. AND ANR. VsSahay| 4059300
'URUPRASAD [Vareesha Irfan

HINNARI AND ANR.
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JARB.A. 04/2025 9958874062 [NOT 20-08-2025
(COMM) 2025 [BANK LTD AND ANR [SHARMA [MENTIONED

ICS(COMM) [716/2025 104-09- IMUNISH GULATI VS| SHREE 9871140932 |bhatnagar2100@26-08-2025
2025 ISUSHMA AND ANR [BHATNAGAR
ICS(COMM) |[719/2025 106-09- [UNIQUE LOGISTICSSAMDARSHI [981158 darshi. ja20-08-2025
2025 INTERNATIONAL ANJAY
(ONDIA) PRIVATE|

ILTD. Vs AVDEEP|
[SINGH SETHI AND|

IORS.
ICS(COMM) |[721/2025 08-09- IM/S GOOD WOODDANIYAL 10819600925 [daniyalk1i8 @gm4o2-09-2025
2025 ICRAFTS Vs SNNRKHAN
[PRIVATE LIMITED
ICS(COMM) [730/2025 11-09-2025BENTLEY SYSTEMSANKUR 10811809439 [ankurkatyal 04-09-2025
IAND ANR. VsKATYAL
[POWERTREK

[UTILITY SERVICES|
IPRIVATE  LIMITED)

IAND ORS.
ICS(COMM) [731/2025 11-09-2025M/s NUMBER ONERAJEEV 19899785517 [info@kandbpartjo1-09-2025
IADVERTISING ANDKAPOOR
IMARKETING CO. Vs
IM/s FOREVER EXIM|
[INDIA PVT LTD
ICS(COMM) [737/2025 15-09- IBENTLEY SYSTEMSANKUR 10811809439 [ankurkatyal@as|i1-09-2025
2025 IAND ANR. Vs[KATYAL
IMANSON’S PVT. LTD.
ICS(COMM) [739/2025 16-09- IKSHETRESH KU! IPINTOO 10811116078  [pintoothakuro3{31-o1-2025
2025 [MISHRA Vs ZUBAIRTHAKUR &
IAND ANR. ISONU VIVEK
ICS(COMM) [746/2025 17-09- ISTATE BANK OFAMIT SINGH (7011848843 [amit.advocate13(15-09-2025
2025 INDIA Vs
[BALESHWAR
ICS(COMM) [753/2025 20-09- ICANARA BANK Vs(CHITRA 90212888057 [chitramalhotral¢21-08-2025
2025 [MAMTA DEVI [MALHOTRA
ICS(COMM) [766/2025 23-09- M/s WD-40SUDARSHAN (9810132015 [legal itedwol20-09-2025
2025 [MANUFACTURING [BANSAL
ICOMPANY Vs|
[MOTKA UTTAM|
[KUMAR
[PANKAJBHAI
hrn A naaro EVS)
ICS(COMM) [769/2025 23-09- IONE97 [ROHIT JAIN 0811074162  [rohitkn2003@gi15-09-2025
2025 ICOMMUNICATIONS
ILTD. Vs SAINATH]
IGONUGUNTALA AND
IANR.
ICS(COMM) [771/2025 23-09- |[NEO TECHNOFIELDVISHWENDRA (9871704611 |verma.vishwendORIGINAL
2025 ICOMPANY Vs[VERMA ICOURT FEES|
WKUMAR CRTG| INOT FILED
WOINT VENTURE|
IAND ORS
ICS(COMM) [777/2025 24-09- VIJAY KUI [HEMANT 0811249331 [legal lc@glo2-09-2025
2025 IAGGARWAL Vs M/S|GUPTA
[FORTUNER
[PACKAGING
ICS(COMM) [787/2025 26-09- ICENTRAL BANK OFRAKESH 10068076150 [ambujtiwari.adv15-09-2025
2025 INDIA Vs KUMAR
[MOHAMMAD
IARMAN AND ANR.
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ICS(COMM) [798/2025 AIRA 19810360789
2025 AND ANR  Vs(GUPTA
HAFEEQ KHAN]|
IAND ANR
29 |[MS. NIKHIL CHOPRA,/SOUTH- 4 ICOMMERCIA |CS/COMM/708(01.09.202 [MANJU KAIN VS.VISHAL 8447789392 [RANJANVISHAI18.07.2025
IDISSTRICT JUDGE [EAST IL SUIT /2025 5 [RAHUL MAKKAR [RANJAN
ICS/COMM/707/01.09.202 M/S EAST IND: AT GUPTA [8178540999 |ADVOCATERAJ/09.04.2025
/2025 5 I[ENGINEERS VS. M/S|

|BUILDING PVT. LTD.

ICS/COMM/710 |02.09.202 [UNION BANK OFDHANANJAY 0312872882 [N/A 21.08.2025
/2025 5 INDIA VS.[KUMAR

[SHAMSHER ALI
ICS/COMM/732[10.09.202 STATE BNAK OFVARUN 9818365119 [CHANDERSOFV|01.09.2025
/2025 5 NDIA VS. SATBIRCHANDOK

INGH
ICS/COMM /735 [12.09.202 [RAMANDEEP VS.[SUMIT 9873245548 |[VIRMANILAWC(10.05.2025
/2025 5 ILANDPARK IVIRMANI

IAPARTMENT

ICS/COMM/736(12.09.202 [PAI PLATFORMSANANT MALIK (9999998560 |ANANT@AMAMIN/A

/2025 5 [PVT. LTD. VS.|

mARU PUNJABI
OI

(CS/COMM/740[16.09.202 STATE BANK OFDHARMENDER 8800784740 [SHUBHIL673@(|10.07.2025
/2025 5 INDIA VS. GEETA  [SINGH

ICS/COMM/742(16.09.202 [UNIQUE TOURISMHIMANSHU 18168060043 |ADV.HIMANSH12.09.2025
[MAKKAR

/2025 5 [PVT. LTD. VS|

IGLOBAL

[TECHNOLOGIES

[PVT. LTD.
ICS/COMM/748(17.09.2025M/S KBCIGAURAV 9873377366 |GAURAVHARNA15.09.2025
/2025 ICOMPUTECH PVT.HARNAL

ILTD. VS. KUSUMA|

|IBABULAL

ICS/COMM/770 [23.09.202 CANARA BANK VS.AMIT KUMAR|7838773507 [SINGHAMIT00718.09.2025
/2025 5 THE DISCOUONTSINGH
IPHARMACY

ICS/COMM /778 [24.09.202 ATUL MALHOTRAAJIT KUMAR|9810323655 [AJITGOLA2011@19.09.2025

/2025 5 IVS. SHIVAM|GOLA

IKUNWAR
ICS/COMM/780(25.09.202 M/S UNILINEIKARTIK 19999605495 [SGAA.LAW@GM15.09.2025
/2025 5 [ENERGY SYSTEMS|

IVS. M/S HEXXA GEO|

ISYSTEMS
ICS/COMM/792[26.09.202 [INTEX [KARAMVEER (9891396019 ([KARAMVEER@]28.07.2025
/2025 5 [TECHNOLOGIES VS,

[KHAJA BASHEER

ICS/COMM/788(26.09.202 M/S SHRI HARIARUN SANJAY (9899500164 [ARJUNSANJAY412.09.2025
/2025 5 INDUSTRIES VS|
IABHIMANYA
[KHANNA
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ICS/COMM/796(27.09.202 [DUSYANT A A 9250950582 [MARKANDAYGV24.09.2025
/2025 5 IVS. M/S N.S.GUPTA
IASSOCIATES
130 [SH. VRINDA KUMARI [SOUTH- 20 ICommercial |[CS(COMM) 02.09.202 [M/S MEGALOGIX V/S[Niraj kumar}- 08.01.2025
[EAST [Suit I711/2025 5 IST. THOMASjsingh,
|COLLEGE OF|
I[EDUCATION
ICS 03.09.202 [VINOD SURVE IV DEWAN (9811673338 01.08.2025
(COMM)/714 /2|5 [MAPPING SOLUTIO!
025 THROUGH ITS|
[PROPRIETOR SHRI
[VINOD KUMAR Vs
IGAVESHANA
03.09.202 [PRERNA SAININIKHIL BAHRI 9971902828 22.08.2025
(COMM)/715/2|5 AXENA Vs GRIHUM|
025 [HOUSING FINANCE]
[LTD
ICS(COMM) 04.09.202 [Sudha Verma V5| UL 9555319555 [ 29.08.2025
[717/2025 5 |[Shruti Raheja HANKAR
ICS 16-09- IBLUE DART|Renu Kuhar(P), 9717369353/ [KUHAR.RENU 29.08.2025
(COMM)/741/2|2025 [EXPRESS LTD Vs 8130333460 |[@GMAIL.COM
025 IM/S CROSS BORDE
[LOGISTECH PVTLTD
18-09- [RADIANT INFOAnisha 19971096840, [contact.shepher(10.09.2025
(COMM)/749/2|2025 ISOLUTIONS PVT LTDMathur(P), 8287137491 |dlaw@gmail.co
025 Vs YOGESH Im
ICHANDOLA
ICS 23-09- IBENTLEY SYSTEMSQarshia +91 16.09.2025
(COMM)/775/2|2025 [INC Vi ehl(P), 9810621272
025 XXX XXXXXXXXXXX
XXXXXX
ics 23.09.202 [MARKEM-IMAJE [MR. RAGHAV|9958629500 [~ 21.09.2025
(COMM)/762/2|5 [INDIA PRIVATEANAND
025 ILIMITED V/S TOP|
[TECHNOLOGIES
[PRIVATE LIMITED
23.09.202 [Renu Devi V/S M/SBRIJESH 83 28.08.2025
(COMM)/763/2|5 IMPLEX UMAR
025 INFRASTRUCTURE HARMA
[LTD
ICS 23.09.202 BENTLEY SYSTEMSIANKUR 19811809439 17.09.2025
(COMM)/765/25 JAND ANR V/S[KATYAL,
025 IGRAPHGEO (OPC)MRINAL
[PVT.LTD. AND ORS HARMA
ICS 25-09- ICity Cab Company[K h +91 9 891o0ladvocateshasha [16.09.2025
(COMM)/781/2[2025 Through its SoleNair(P), 160955 mkbajpai@gmail|
025 [Proprietor Mr Arun| .co
Wulka Vs New Yadav|
[Tour And Travels Pvi
Ltd Through its|
Acisleoatond
ICS 25-09- ISURESH MANJANIhemant 0818182925 |hemantmanjani(27.08.2025
(COMM)/782/2[2025 THROUGH Vs MSmanjani(P), (@gmail.com
025 [VENUS CARE ORS
ICS 26-09- INTEX IKARMVEER 891396019  |https :/ /lexanaly28.07.2025
(COMM)/791/2[2025 [TECHNOLOGIES [KARMVEER(P),
025 INDIA LIMITED Vs
IMR BK BHASIN HUF|
[PROPRIETOR OF|
[PROPRIETORSHIP
ICS 26-09- ISUDHA JAIN PROP|Aditya Jain(P), (383953944 [ain.adityaraj@Y|[17.09.2025
(COMM)/790/ [2025 IM/S FROOT] lahoo.com
2025 [ELECTRONICS Vs
IM/S
[ENTERPRISES

OF E-
PAYMENT OF
COURT FEES
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ICS 26-09- M/S SALORAAJAY 0868112556 [ajaymalviyalaW 24.09.2025
(COMM)/789/2/2025 INTERNATIONAL  |MALVIYA(P), @yahoo.com/g
025 ILIMITED Vs imaii.com
IPURVANCHAL
ICOMMUNICATION
ICS 27-09- HANAN EXPORT Vsjsanjeet 7011748170 |- 22.09.2025
(COMM)/801/2/2025 ELOCOFAST ONLINE paliwal(P),
025 ERVICES PVT LTD
27-09- M/S DOLPHINManochar 190891836646 mnaagannanohar (03.09.2025
(COMM)/800/ [2025 [PRINTO GRAPHICS [Naagar(P), (@gmail.com
2025 [Vs DEPARTMENT OF|
[EMPOWERMENT OF|
[PERSON ‘WITH]
IDISABILITIES
B1 [MS. ANU GROVERSOUTH- o1 ICOMMERCIA [CS 01-08- [ONEo97 [Hardik 8510004533 |hardik@kdatta.i|45864
[BALIGA [EAST IL SUIT (COMM)/631/2[2025 ICOMMUNICATIONS [Vashisht(P),
025 [LTD Vs
[VENNAVARAM
[PRADEEPA REDDY
ICOMMERCIA [CS 01-08- INC MAINTENANCEShiva 10899067668 [lawshivakhandel45855
IL SUIT (COMM)/630/ [2025 [SERVICE LLP Vs [Khandelwal(P),
2025 IATUL GUPTA AND
IANR
[MISC. Misc |01-08- |[Oneg7 |Gaurav Jain(P), (9811074162 [not provided 45704
IAPPLICATIO |[DJ/830/2025 (2025 [Communications Ltd
IN Vs ShVenkata Ramal
[Rao Alapati
ICOMMERCIA |CS |05-08- IM/S PSA NITROGEN|Devesh 19758321008 [lawi llp@gni45863
IL SUIT (COMM)/647/2|2025 [LIMITED AND ANR Malan(P),
025 Vs WASI PSA|
ISYSTEMS
ICOMMERCIA [CS 13-08- Berger Paints IndialPramanshi 10910539533 [pramansi@outld45681
IL SUIT (COMM)/666/ |2025 [Ltd (British PaintsS(P),
2025 [Division) Vs Shilpi
[Kesharawani
[Proprietor of M/S|
IGauri Arnament And|
ICOMMERCIA[CS 14-08- IM/S SHREE|Vidur 10818636833 [office.advocate.d445876
IL SUIT (COMM)/664/ |2025 INURSINGSAHAY [Kamra(P),
2025 IMUDUNGOPAL
[ENGINEERS PVT LTD|
Vs M/S
|CONQUERENT
oD AT
ICOMMERCIA [CS 14-08- IM/S Real Technofrajendra 0312046733 [yadavr 5879
IL SUIT (COMM)/665/ [2025 [Energy and Gas Pvtyyadav(P),
2025 Ltd Vs V B Holding
[Pvt Ltd
ICOMMERCIA [CS 20-08- IMODERN  HEALTH|Rohit 9560575319 [pnm.adv1i964@g45883
IL SUIT (COMM)/680/ |2025 ICARE Vs M/S}Mishra(P),
2025 INESTIVA MEDICARE]
IAND ORS
ICOMMERCIA |CS 20-08- ISTATE BANK OFSuchita 8896932838 |agnohotrisuchitiy5884
IL SUIT (COMM)/679/22025 INDIA Vs MR LALIT]Dixit(P),
025 IKUNAR
ICOMMERCIA |CS 26-08- [Eezpack Pvt Ltd Vs GHAV 19999462358 |ragsar.saroop@g45890
IL SUIT (COMM)/684/ |2025 hri Alok KumarSAROOP(P),
2025 [Ranjan
ICOMMERCIA [CS 27-08- IALASKA RUBBERSSIDDHARTHA (9810617275 [sainassociates5545892
IL SUIT (COMM)/687/22025 [PVT LTD Vs M/S G B[SAIN(P),
025 [Tandon and Co
[EXECUTION [EXECUTION [27-08- IMOHD SAMI Vs [PUBLIC not provided ot provided ot provided
IPETITION (COMM)/301/2[2025 IPARVEEN KUMAR [PROSECUTOR(
025 IP),
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JARBITRATIO |OMP MT GUDDI DEVI Vs [LALIT 9958874062 [not provided  |45820
IN AND|(COMM)/55/2 |2025 IVES BANK LTD AND|YADAV(P),
ICONCILIATI |025 IANR
ION ACT
ICOMMERCIA [CS 29-08- [KOTAK MAHINDRAKushal 19958724670 [kushal.kumar@445882
IL SUIT (COMM)/699/ |2025 PRIME LTD Vs [Kumar(P),
2025 [SHUBHAM
ICHAUDHARY
(BORROWER) AND
IANR
[EXECUTION |[ExCOMM J29-08- |KOTAK MAHINDRADEEPJYOT 9811997661 |[deepjyot.singh@a5852
PETITION |Award by Arbzo25 BANK LTD Vs [SINGH(P),
IComm/67/202 [MOHD ASIF
5
Execution  |[Ex.COMM _ -{21-07- BSES RAJDHANIRishabh Jain _ [9958737266 [rishabh@rrj 06.2025
[Petition |Award by Arb.2025 IPOWER LIMITED Vs
IComm./47/202 IMAN MOHAN
5
ICommercial |CS 21-07- IM/S TIRTH AGRO[Sudarshan 810132015 llegal itedwol14.07.2025
lsuit (COMM)/595/2[2025 [TECHNOLOGY [Kumar Bansal
025 [PRIVATE  LIMITED

Vs M/s Shree|
|[Shivanandi  Traders|

land Anr
|Arbitration |[OMP @)23-07- IM/s M M OVERSEASJatin Dhawan (9810299918 [jatin@advocare[23.06.2025
land (COMM.)/76/2 |2025 Vs NAFED AND ANR.
IConcialation |025
|Act
ICommercial |CS 24-07- [UNION BANK OFRajender Yadav (9212040733 [yadavr 07.2025
Isuit (COMM)/604/ |2025 INDIA Vs SHRI|
2025 IMANOJ YADAV
|Arbitration |ARB. A28-07- JALETHIA INFOTELRajan Malhotra 40 [raja lhotraai28.05.2025
and (COMM.)/3/20|2025 [PVT. LTD. AND ORS|
IConcialation |25 Vs YES BANK|
|Act [LIMITED AND ANR
[Execution [Ex.COMM -28-07- IKOTAK MAHINDRA[Parav Mahajan (9643646534 [parv.mahaj 05.2025
[Petition |Award by Arb.2025 [BANK LTD. Vs
IComm./51/202 [VIMESH KUMAR
5
ICommercial |CS 29-07- IONESTO LABSPrabhu Tandon (9818499923 [sazid@aswathhl{21.07.2025
[suit (COMM)/616/2[2025 [PRIVATE  LIMITED
025 [Vs. ASHOK KU!
JAND ORS
[Execution [EXECUTION (31-07- JADO (INDIA) PVTShivani 8375961247 [rita@vikramphil23.07.2025
[Petition (COMM.)/282/|2025 ILTD Vs ASHIANA|
2025 [HOMES PVT LTD.
132 [SH. BHUPESH KUMAR [SOUTH- 22 ICOMMERCIA [CS l01-08- IONE97 [Hardik 8510004533 |hardik@kdatta.ily5864
[EAST IL SUIT (COMM)/631/2[2025 ICOMMUNICATIONS ([Vashisht(P),
025 ILTD Vs
[VENNAVARAM
[PRADEEPA REDDY
ICOMMERCIA [CS l01-08- INC MAINTENANCE/Shiva 10899067668 [lawshivakhandel45855
IL SUIT (COMM)/630/ |2025 [SERVICE LLP Vs [Khandelwal(P),
2025 IATUL GUPTA AND

IANR
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[MISC. Misc [Oneg7 IGaurav Jain(P), (9811074162 [not provided 45704
IAPPLICATIO |[DJ/830/2025 (2025 ICommunications Ltd
IN Vs ShVenkata Ramal
[Rao Alapati
ICOMMERCIA [CS l05-08- IM/S PSA NITROGEN|Devesh 9758321008 [lawi 1lp@gni45863
IL SUIT (COMM)/647/22025 [LIMITED AND ANR Malan(P),
025 Vs ‘WASI PSA|
ISYSTEMS
ICOMMERCIA [CS 13-08- Berger Paints IndiaPramanshi 10910539533 [pramansi@outld45681
IL SUIT (COMM)/666/ |2025 [Ltd (British PaintsS(P),
2025 Division) Vs Shilpil
[Kesharawani
[Proprietor of M/S|
IGauri Arnament And|
[Hardware
ICOMMERCIA [CS 14-08- M/S SHREE|Vidur 10818636833 |office.advocate.445876
IL SUIT (COMM)/664/ |2025 INURSINGSAHAY Kamra(P),
2025 [MUDUNGOPAL
[ENGINEERS PVT LTD|
Vs M/S
[CONQUERENT
ICONTROL SYSTEMS|
[PVT LTD AND ANR
ICOMMERCIA [CS 14-08- IM/S Real Technofrajendra 9312046733 |yadavr 5879
IL SUIT (COMM)/665/ [2025 [Energy and Gas Pvtlyadav(P),
2025 ILtd Vs V B Holding
IPvt Ltd
ICOMMERCIA [CS 20-08- IMODERN  HEALTH|Rohit 9560575319 [pnm.adv1964@g45883
IL SUIT (COMM)/680/ |2025 ICARE Vs M/S)Mishra(P),
2025 INESTIVA MEDICARE]
IAND ORS
ICOMMERCIA [CS 20-08- ISTATE BANK O hi 18896932838 hotrisuchiti45884
IL SUIT (COMM)/679/2|2025 INDIA Vs MR LALIT]Dixit(P),
025 [KUNAR
(COMMERCIA [CS 26-08- [Eezpack Pvt Ltd Vs GHAV 19999462358 [ragsar.saroop@g45890
IL SUIT (COMM)/684/ 2025 hri  Alok Kumar{SAROOP(P),
2025 anjan
ICOMMERCIA [CS 27-08- JALASKA RUBBERSSIDDHARTHA [9810617275 i i 5892
IL SUIT (COMM)/687/22025 PVT LTD Vs M/S G B[SAIN(P),
025 Tandon and Co
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[EXECUTION [EXECUTION |[27-08- IMOHD SAMI Vs [PUBLIC not provided not provided [not provided
IPETITION (COMM)/301/2[2025 IPARVEEN KUMAR  [PROSECUTOR(
025 P),
IARBITRATIO (OMP 28-08- [SMT GUDDI DEVI Vs [LALIT 10958874062 [not provided [45820
IN AND|{(COMM)/55/2 |[2025 IYES BANK LTD AND[YADAV(P),
ICONCILIATI |025 IANR
ION ACT
ICOMMERCIA [CS 29-08- IKOTAK MAHINDRAKushal 19958724670 |kushal. kumar@{45882
IL SUIT (COMM)/699/ |2025 [PRIME LTD Vs [Kumar(P),
2025 ISHUBHAM
ICHAUDHARY
(BORROWER) AND|
IANR
[EXECUTION |[ExCOMM J129-08- |[KOTAK MAHINDRADEEPJYOT 9811997661 |[deepjyot.singh@45852
IPETITION |Award by Arb2025 IBANK LTD Vs [SINGH(P),
IComm/67/202 IMOHD ASIF
5
133 [MS. NEERASOUTH- ICommercial |CS 101-09- [M/S UNION BANK OFfrajendra yadav (9312046733 i 29-08-2025
[BHARTHOKE, [EAST Suit (COMM)/700/ |2025 [INDIA
IDISTRICT 2025 Vs SHRI RACHIT|
PUDGE(COMMERCIAL JARORA AND ANR
ICOURT)
[Commercial [CS l01-09- [RENU DEVI [Brijesh Kumarl9o899222783 [ [26-08-2025
[Suit (COMM)/703/ [2025 Vs M/S SIMPLEX|Sharma
2025 INFRASTRUCTURE
ILTD
[Commercial [CS l03-09- [M/S SHRI BAJRANG| SUDARSHAN|9810132015 — l01-09-2025
[Suit (COMM)/713/2[2025 IPOWER AND ISPAT|BANSAL
025 [LIMITED
Vs M/S NOHAI
ICHAND LO
IBHANDAR AND ORS.
ICommercial 10-09- [BENTLEY SYSTEMS[PUNEET 0120- 04-09-2025
[Suit (COMM)/724/2|2025 INC. AND ANR. IAHUJA 4059300
025 Vs MR. ASHOK]
[NARAYANASWAMY
IAND ANR.
ICommercial |CS 10-09- IMR. TAJINDER[TAJINDER 8700372637 |-
[Suit (COMM)/725/2[2025 INGH SANDHU :EINGH
025 s KARUR VYSYASANDHU
 ANK LTD.
ICommercial [CS 11-09-2025MR ASHOK JHALANI [Kailash 90810202014 - 03-09-2025
[Suit (COMM)/727/2 Vs M/S RSPLiChandra Joshi
025 [LIMITED
ICommercial 11-09-2025SYNAPSEINDIA [BHUVANESH [810149006 | [10-06-2025
[Suit (COMM)/728/2| [OUTSOURCING PVT.SEHGAL
025 [LTD. AND ANR.
Vs INFO EDGE|
(INDIA) LTD.
ICommercial |CS 20-09- ICANARA BANK AMIT SINGH (8454059302 18-09-2025
Suit (COMM)/754/2|2025 Vs M/S RAJ STORE]|
025 IAND ANR.
ICommercial [CS 22-09- [M/S RSPL LTD. JANIL KUMAR|9810134793 T 13-09-2025
[Suit (COMM)/756/2|2025 Vs ROZANA RURALSAHU
025 ICOMMERCE PVT,
ILTD.
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ICommercial |CS 23-09- A 19968076150 15-09-2025
[Suit (COMM)/764/2[2025 [INDIA [KUMAR
025 Vs TARA CHAND|
JAND ORS.
ICommercial |CS 27-09- INTEX KARMVEER|9891396019 28-07-2025
Suit (COMM)/795/2|2025 [TECHNOLOGIES IKARMVEER
025 (ONDIA) LIMITED
Vs MR BISWAJIT]
IACHARYA
IPROPRIETOR OF M/S|
134 [MS. NIRJA BHATIA, LD/,SOUTH- 130 ICS (comm) |[752/2025 18.09.202 [Rakesh Jaina Vs M/S|Akshay Dhawan/9968305242 [|adv.dhawan18@|15.09.2025
IDISTRICT JUDGEEAST 5 INT Solutions
COMMERCIAL
ICOURT-07)DIGITAL
ISOUTH-EAST, SAKET|
ICOURT
130 ICS (comm) [757/2025 19.09.202 [Bank of India Vs Mr{Kumar 9718 886 [adv.vishwajeet@11.09.2025
5 |Suraj Kumar Muni  [Vishvajeet
135 [SH. RAJ KUMARSOUTH- il
[TRIPATHI, DISTRICT[EAST
PUDGE(COMMERCIAL
ICOURT)
136 [SH. DEVENDER[EAST 209 IRECOVERY 257/2025 10-09-2025 [PANKAJ GUPTA VS[PRAVEEN ALOK (- - 8-09-2025
[KUMAR, DISTRICT]| [LOCKSISH DIGITECH|
PUDGE (COMMERCIAL| [[INDIA
ICOURT)
209 IRECOVERY 264/2025 17-09-2025 [SHAIL KR. GARG. VS/NARENDER .- - 16-09-2025
[VISHWAMITRA [BHANDARI
IDWIVEDI
137 [MS. RUBY ALKAEAST o1 ICS COMM 260/2025 11-.09.2025 [M/s Kapri Corp Vs M/sSh. Ankit Sisodia [9213225997 nki.rajput@gmailjo1.09.2025
IGUPTA, DISTRICT] ICentral Electronics Ltd.
DUDGE (COMMERCIAL
ICOURT)
o1 ICS COMM 252/2025 M/S SAMEER &VIKAS DUDEJA (9313828282 IDHIMITRALAW04.09.2025
ICOMPANY VS M/S ZED|
[PROCESSORS &
ISUPPLIES
138 [SH. SANJEEV KUMARNORTH- 201, New(C.S.(COMM) [115/2025 l02-09-2025 [UNION BANK OF INDIARAVI KUMAR 9911118926 ladvocateraviyo@gi31-07-2025
IMALHOTRA, DISTRICI[EAST [Building KKD s MUKESH SHARMA
PUDGE
COMMERCIAL)-01
F-do-- IC.S.(COMM) [116/2025 l08-09-2025 [FIROZ Vs ANAS MD. DANISH 9350221670 consultdaanish@gri4-07-2025
-do-- I-do-- 117/2025 18-09-2025 [BIMLESH Vs INDIAIAJEET YADAV &{9718299477 ffice@ayalegal.in [16-09-2025
IFIRST LIFE INSURANCEASSOCIATES
ICOM. LTD.
F-do-- -do-- 118/2025 I25-09-2025 [SARASWATI IDEVESH PRATAP|9999814755 evesh.adv@gmail[16-09-2025
"HAUDHARI Vs BABA[SINGH
ICYLINDER TEST]
IHOUSE & ORS.
39 [SH. BRIJESH KUMARSHAHDARA [301, New|CS(COMMER |CS 03-00- B L AGRORAJESH 30.08.2025
IGARG, DISTRICT]| ICourt ICIAL) I((COMM)/533/2|2025 INDUSTRIES LTD VsSHARMA,
PUDGE, COMMERCIAL Building 025 IS PINDUSTRY
ICOURT
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I301, ICS(COMMER [CS l03-09- [SHUBHAM JAIN VsKUSHAGRAGO 130.08.2025
ourt ICIAL) I((COMM)/534/2[2z025 [MOHD NASEEM [EL
Building 025
1301, New/CS(COMMER |CS l03-09- INICE ‘WEDDINGANUJGUPTA 1.09.2025
ICourt ICIAL) I((COMM)/535/2[2025 ICARDS PVT LTD Vg
Building 025 I3FATE
[TECHNOLOGIES PVT]|
[LTD
1301, New/CS(COMMER |CS l04-09- AT BHAWANINEELAMMALIK] 13.08.2025
ICourt ICIAL) I((COMM)/538/2{2025 [TRADING Vs|
Building 025 IBHANWAR LAL
[LALANI
i301, New/CS(COMMER |CS l04-09- AT BHAWANINEELAMMALIK]| 2.09.2025
ICourt ICIAL) I((COMM)/539/2|2025 [TRADING Vs AMIT]
[Building 025 [KUMAR
1301, New/CS(COMMER |CS l04-09- [Magnett EnterprisesGyanendra [25.07.2025
ICourt ICIAL) I((COMM)/540/ |2025 [Vs DZ Corporation  [Rathour
[Building 2025
i301, New/CS(COMMER |CS 06-09- M/S NEWTRACKAkhilesh Kumar| (03.09.2025
(Court ICIAL) I((COMM)/545/2|2025 INTERNATIONAL
[Building 025 IAUTOMOTIVES PVT]
[LTD Vs ARUN|
[KUMAR SACHAN
1301, New/CS(COMMER [CS l09-09- [PUNJAB NATIONALSAYAK [01.09.2025
[Court ICIAL) I((COMM)/548/ |2025 IBANK Vs SARITABANDYOPADH
Building 2025 [CHAWLA [YAY
I301, New/CS(COMMER [CS 15-09- IGH AGENCIES INC VsKUSHAL |08.09.2025
[Court ICIAL) I((COMM)/558/2[2025 [Late Deo Raj Juneja [AGGARWAL
Building 025
I301, New/CS(COMMER [CS 16-09- ISUMEET GROVER VSMIHIR 109.09.2025
(Court ICIAL) I((COMM)/561/2[2025 WM ENERGY ANDMALHOTRA
Building 025 [LIGHTING PVT LTD|
IAND ORS
301, New/CS(COMMER [CS 17-09- IM/s M K Roadlines VsPIYUSH 10.09.2025
[Court ICIAL) I((COMM)/562/22025 M/s VishwashilpiSHARMA
Building 025 [Engineering Solution|
[Pvt Ltd
301, New|CS(COMMER [CS 18-09- [Prem Kumar BhutaniSATISH 12.09.2025
ICourt ICIAL) I((COMM)/564/2j2025 [Vs Ashok Kumar [(CHAUDHARY
Building 025
1301, New|CS(COMMER [CS 19-09- IM/S PREMIERSSHIVNATH 12.09.2025
ICourt ICIAL) (COMM)/566/2j2025 [HEAVY LI EHTA
Building 025 [PRIVATE LTD Vs M/S|
ISATNAM GLOBA!
INFRA PROJECTS|
[LTD
1301, New|CS(COMMER [CS 23-09- VARSHA JAIN VS(IGAURAVSUNEJ] 18.09.2025
ICourt ICIAL) I((COMM)/570/2[2025 [KOCHAR TRADERS A
Building 025
301, New/CS(COMMER [CS 23-09- IBank of Baroda Vs{JOSHI 19.9.2025
ICourt ICIAL) I((COMM)/571/2 [2025 [Pankaj
Building 025
4o [MS. KIRAN BANSAL,SHAHDARA ROOM NO|ICOMMERCIAL |CS 06-09-2025 [Manoj Kumar Goel Vs [GURUSHARAN 6.08.2025
IDISTRICT JUDGE,| 208 (COMM)/544/20 [Sushil Gupta ISINGH(P),
COMMERCIAL COURT) 25
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ICOMMERCIAL [CS 06-09-2025 [M/s Suresh Apparels Vs [Bharat Prakash(P),| 3.09.2025

208 (COMM)/543/20 lshubham garg

25
[ROOM NO|ICOMMERCIAL |CS 108-09-2025 [PUNJAB NATIONALSayak 5.09.2025
208 ((COMM)/547/20 IBANK Vs ANKIT[Bandyopadhyay(P)

o5 ICHAUDHARY X
[ROOM NO|COMMERCIAL (CS 109-09-2025 M S PRECIOUS|Avnish Shukla(P), 5.07.2025
208 ((COMM)/550/20 INDING WIRES

25 Through its proprietor]

lpartner sh Sanjay Goel
Vs MS Ashok Electrical
ICo Through its proprieto:

P
ROOM NO|COMMERCIAL [CS 09-09-2025 '%i‘ POLY PACKS |[VED PRAKASH| [16.04.2025
208 (COMM)/549/20 [THROUGH ITS[SINGH(P),
25 IPROPRIETORS SH]
JITENDER PANDEY Vs
IGURUNAM SINGH]
JASPAL SINGH DIGWA
ROOM NO|COMMERCIAL [CS 10-09-2025 AZHAR AHMED Vs [Harmesh 9.09.2025
208 (COMM)/554/20 [Ramesh Sharma [Kumar(P),
25
[ROOM _ NO|COMMERCIAL [CS 15-00-2025 [MOHD ANWAR Vs M SIMRAN KHAN(P), 04.06.2025
208 (COMM)/557/20 K L ARORA|
25 ICONSTRUCTION  PVT]
ILTD ORS
[ROOM NOICOMMERCIAL |CS 19-09-2025 [PUNJAB NATIONALJPARAS 10.09.22025
208 (COMM)/565/20 IBANK Vs BishanAGGARWAL(P),
25 [Swaroop
[ROOM NO|COMMERCIAL |CS [22-09-2025 [Punjab National Bank Vs{Ajay Sharma(P), [19.09.2025
208 (COMM)/567/20 Hem Raj Prop of Rashmi|
25 [Fashion Jeans Wear

[ROOM NO|ICOMMERCIAL [CS [22-09-2025 [Mittal Fabrics Pvt Ltd Vs [KAMAL GARG(P), [07.09.2025
208 (COMM)/569/20 ROHIT JAIN
25
IROOM NOICOMMERCIAL [CS COMM27-09-2025 [SHEETAL Vs KRISHNASACHET [27.09.2025
208 576/2025 IRANI GUPTA [SHARMA
41 [SH. SANJAY SHARMA-SHAHDARA [303, New|CS(COMMER [CS(COMM) 02.09.2025 RISHABH  JAIN  VSKUSHAGRA 130.08.2025
lI, DISTRICT JUDGE, ICourt ICIAL) 530/2025 OHD SALMAN|GOEL
ICOMMERCIAL COURT Building [[DREESI
1303, New|CS(COMMER [CS(COMM) 03.09.2025 [HARLA JI SONSJYOTI SHARMA 6.08.2025
ICourt ICIAL) 536/2025 IPACKAGING PVT LTD)|
Building S PADMAVATI|

[HANDLOOM PVT LTD

1303, New|CS(COMMER |CS(COMM) 104.09.2025 [HARENDER SINGH| 130.08.2025
ICourt ICIAL) I541/2025 [TOMAR VS THBAS

Building

1303, New/CS(COMMER |CS(COMM) 04.09.2025 [PREM  PRINTERS VSARPIT JAIN 1.09.2025
ICourt ICIAL) I542/2025 IM/S SHIVAM TRADING|

Building ICO

Bo3, New|CS(COMMER [CS(COMM) 00.00.2025 CANARA  BANK _ VSESHU 3.00.2025
ICourt ICIAL) 551/2025 IADITYA KUMAR ICHAUDHARY

Building




COURT DISTRICT COURT CASETYPE CASE DATE OFPETI NER NAMEADVOCATE ADVOCATE ADVOCATE DATE OF E-
b ROOM NUMBER REGISTRAVS RESPONDENT MOBILE EMAIL ID PAYMENT OF
TION NAME NUMBER COURT FEES

ICS(COMMER [CS(COMM) 109.09.2025 B L. AGRO INDUSTRIESRAJESH 2.09.2025
ICIAL) I552/2025 ILTD Vs VANSH[SHARMA
Building [EDIBLES PVT LTD
1303, New/CS(COMMER |CS(COMM) 11.09.2025 [KAPIL KUMARISADDAM 10.09.2025
ICourt ICIAL) 556/2025 IGAUTAM VS M/S GURUHUSSAIN
Building ICONTRACTOR
1303, New/CS(COMMER |CS(COMM) 22.09.2025 [SANJEEV KUMARATUL SINGH [15.09.2025
(Court ICIAL) 568/2025 [BHARDWAJ PROP OF
Building M/S KC TUBEWELLY
[ENGINEER VS M/S NKG|
[NFRASTRUCTURE LTD
1303, New/CS(COMMER [CS(COMM) 24.09.2025 |[STATE BANK OF INDIASIDDHARTH [22.09.2025
(Court ICIAL) 572/2025 'S REKHA SHARAMA &BHARDWAJ
[Building IANR
42 [SHH. PAWAN KUMARSHAHDARA [C No 304 ICOMMERCIAL [CS [HAMILTON [Atul Nagarajan(P), 11-41636080 latul@atulnagaralo1.09.2025
IMATTO DJ (COMM-04) ((COMM)/529/20MEDICAL
25 IAG Vs
[Sanjay
[Saproo
ISh. PawanCOMMERCIAL |CS [Rishabh [Kushagra Goel 711443294 lgoellawoffices@§02.09.2025
[Kumar  Matto (COMM)/531/20 Jain v
[DJ (COMM-04) 25 IMohd Asad
ICOMMERCIAL [CS IM/S PCClArpit Jain 811595800 larpitjain2099@g2.09.2025
(COMM)/532/20/Sales LLP vs
25 IM/S Shi
[Shyam
[Textile
[COMMERCIAL [Execution ISARAOGI [VARUN BEDI(P), 18285672608 ladvocatevarunb [2.09.2025
((Comm)/191/202|SUPER ledi@gmail.com
5 ISALED PVT|
ILTD Vs
ICHINTU
[TUTEJA
ICOMMERCIAL [Execution ISARAOGI [VARUN BEDI(P), 8285672608 ladvocatevarunb [2.09.2025
((Comm)/192/202|SUPER ledi@gmail.com
5 ISALES PVT|
ILTD Vs
IRAKESH
IKUMAR
ICOMMERCIAL [Execution ISARAOGI [VARUN BEDI(P), 8285672608 ladvocatevarunb [2.09.2025
((Comm)/193/202|SUPER ledi@gmail.com
5 SALES PVT]
ILTD Vs
IMANOJ
IKEJRIWAL
A DDOAD NG
ICOMMERCIAL [Execution ISARAOGI 'ARUN BEDI(P), 8285672608 ladvocatevarunb [2.09.2025
((Comm)/194/202/SUPER ledi@gmail.com
5 ISALES PVT]
ILTD Vs
TKRAM
IKUMAR
lbpAn
ICOMMERCIAL [CS IShri. VineshfO.P Aggarwal 10899695533 - 03.09.2025
((COMM)/537/20 Jain Vs Shri|
25 [Neeraj Jain
ICOMMERCIAL [OMP (I) (COMM)M/S VedAmit Punj 10810524966 lamit.punj@yaho03.09.2025
81/2025 [Prakash
Mithal and|
[Sons Vi
IMunicipal
ICorporation
£nall:
ICOMMERCIAL [EX IVEE  PEEKAUSIK CHATTERJEE [9654713565 Info@kelellp.corfo4.09.2025
((Comm.)/199/20 [FABRIC
25 IPRIVATE
ILIMITED
[Formerly
[known  as|
hsanc
ICOMMERCIAL [EX VEE  PEEKAUSIK CHATTERJEE [0654713565 info@kclellp.cono4.09.2025
((Comm.)/198/20 [FABRIC
25 IPRIVATE
ILIMITED
[Formerly
[known  as
hranc
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ICOMMERCIAL [CS IPNB Vs SHJSAYAK (0971021305
((COMM)/546/20[GURUCHA [BANDYOPADHYAY &
25 IRAN SINGH|PALLAVI NIRMAL
IGULATI
IPROP  OH
IGULATI

ArTrTy

[COMMERCIAL [CS SHRI INEERAJ KUMAR SHAH 0818606997 Rdvneerajshah@[09.09.2025
(COMM)/553/20 [BRIJESH
25

sayak.law@gmai06.09.2025

IGUPTA Vs
[SH. ALTAF|
[HUSSAIN

ICOMMERCIAL [CS [Vijay KumarflSUMAN DEVI 10953809991 lsumanadvocate410.09.2025
((COMM)/555/20 [Vs Jali
25 [Bhagwan
[Saini  and|
|JAnkit ~ Saini
Pv.tL.td
ICS Pai BajrangiGAURAV SHARMA 10811695953 - 15.09.2025
(COMM)/560/20[Textile Vg

25 IMRS. USHA
IDEVI

ICOMMERCIAL

ICOMMERCIAL [CS ISANJEEV [S.P SINGH & ISHU|9582366477 ladvocaterajputiki5.09.2025
((COMM)/559/20 [SINGHAL |[KUMAR
25 [Vs  VIJAY]
KUMAR
ISHARMA

ICOMMERCIAL [CS [NAMAN [PTYUSH KATYAL [8700925528 [piyushkatyal198{17.09.2025
(COMM)/563/20 JAIN \E|
25 IFARMAN

[COMMERCIAL [MISC DJ/INIRMALA [H. REHMAN 10811238749 rehmanadv@gmf23.09.2025
838/2025 JAIN S
IBABITA
ISETHIA

ICOMMERCIAL [Ex. - Award byKOTAK JAMIT KUMAR SINHA 9990659331 lkmpspartner@gj23.09.2025
|Arb./36/2025  [MAHINDR
A PRIME|
ILTD. \E|
IMONU
ISHARMA

ICOMMERCIAL [CS ISH. RAJBIRIPARAS MANCHANDA 910994357 [parasmanchandg24.09.2025
(COMM)/573/20 [AGARWAL
o5 [PROP  OF
M/S  RAJ|
ICHEMICAL
co. Vs M/S|
ANITINATT
[COMMERCIAL [EX AwardKOTAK [SAGAR MISHRA 7053284188 lsagarmishra249(25.09.2025
|Arb./39/2025  |[MAHINDR
A PRIME|
ILTD. Vs
IMOHD
[AKHTER

ICOMMERCIAL [EX AwardKOTAK ISAGAR MISHRA 7053284188 lsagarmishra249(25.09.2025
|Arb./38/2025 [MAHINDR
A PRIME|
ILTD. VS
[ARUN
ISHARMA &

ANTD
ICOMMERCIAL [EX AwardKOTAK ISAGAR MISHRA 7053284188 lsagarmishra249(25.09.2025
|Arb./37/2025 IMAHINDR
A PRIME|
ILTD. \E|
INARGIS
IBEGUM

ICOMMERCIAL [CS ISTATE IKHUSHHAL MOHAL 9868577284 lkmohal @rediffn}26.09.2025
(COMM)/574/20 [BANK  OF
25

INDIA Vg
ISHRI
IMAHENDE
IR KUMAR]

ICOMMERCIAL [CS JAPOLLO  [SHRIHAR TRIPATHI 10548888420 egal @boostip.in26.09.2025
((COMM)/575/20 [PIPES

25 ILIMITED
VS
[ADVANCE
INDIA

It 4 o,
ICOMMERCIAL [Ex - Award byJUGRO IBALRAJ GAUTAM(P), (8130224461 ladv.bgautam@g[26.09.2025
IArb/40/2025 ICAPITAL imall.com
ILTD Vs
RAMYA
[POLYMERS
IAND ORS



mailto:sayak.law@gmail.com
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mailto:piyushkatyal198@gmail.com
mailto:rehmanadv@gmail.com
mailto:kmpspartner@gmail.com
mailto:parasmanchanda91@gmail.com
mailto:sagarmishra2490@gmail.com
mailto:sagarmishra2490@gmail.com
mailto:sagarmishra2490@gmail.com
mailto:kmohal@rediffmail.com
mailto:legal@boostip.in

COURT DISTRICT COURT CASETYPE CASE DATE OFPE NER NAMEADVOCATE ADVOCATE ADVOCATE DATE OF E-
b ROOM NUMBER REGISTRAVS RESPONDENT MOBILE EMAIL ID PAYMENT OF
TION NAME NUMBER COURT FEES

ICOMMERCIAL [CS INEELAM MALIK [7303296156 neelam.malik85127.09.2025
((COMM)/578/20[SAINT VS
25 ISANJAY
IKUMAR
ICOMMERCIAL [CS IFARHAN  JAYANT KUMAR(P), 19654425878 Payant Kumar [27.09.2025
(COMM)/577/20 [SHAIKH V§|
25 MOHIT
IBUDHI
IRAJA
43 [MS. PREETI AGARWALINORTH- il
IGUPTA, DISTRICI|WEST
PUDGE, (COMMERCIAL
ICOURT)
l4g [SH.VINOD YADAV INORTH- Inil
WEST
45 SH. AMIT KUMAR|NORTH il
IDISTRICT JUDGE,
ICOMMERCIAL COURT
46 [SH. UMED SINGH,/NORTH il
IDISTRICT JUDGE|
COMMERCIAL)
47 [SH. RAJ KUMAR,SOUTH- 03 ICommercial ICS COMM J01.09.2025 [KASC MARINE PRIVATEABHISHEK 011-49066440 [associate@ayassoc [21.07.2025
IDISTRICT JUDGEWEST Suit 1466/2025 ILIMITED [YADAV iated.in
COMMERCIAL COURT-
o1
603 [Commercial ~ [CS COMM 02.09.2025 [PUNJAB NATIONALNITESH SHARMA[8750191518 ladvoniteshsharma [23.07.2025
Suit l470/2025 BANK VS HIMANSH] (@gmail.com
[YADAV
603 [Commercial ~ [CS COMMJ03.09.2025 [CANARA  BANK _ VSSANJEEV 9711142200 chopra6791@gmai 01.09.2025
[Suit 477/2025 IMONIKA ICHOPRA .com
1603 ICommercial ICS COMM 03.09.2025 [STATE BANK OF INDIAVAIBHAV YADAV |9971336611 [Vaibhav.yadav@h [22.08.2025
ISuit l476/2025 [VS MRINALINY SINGH tmail.com
603 ICommercial CS COMM 04.09.2025 BANK OF INDIA VS[VARUN SHARMA 9811161300 ladv.varunsharma [02.09.2025
Suit u80/2025 [RAJANI KUSHWAHA (@gmail.com
1603 ICommercial ICS COMM 08.09.2025 [M/S LAKSHITAS.K. TEWARI 9811479499 legalaffair.133@g [05.04.2025
Suit l481/2025 [TRADING VS M/S imail.com
IMEERA SAMUH]|
[HOSPITALITY SERVICH
IPVT LTD
603 ICommercial Cs COMM.,10.09.2025 PUMA SE VS RAMIGAUTAM BHASIN|9999306881 |eludication.legal@ |01.07.2025
Suit 1486/2025 INTWAS GUPTA loutlook.com
1603 ICommercial ICS COMM.|10.09.2025 [M/S MD AIR @ OCEANPAI DEV|9873508880  fadv_jaidev@yahoo{04.09.2025
ISuit l488/2025 [FREIGHT PVT LTD ISOLANKI L.co.in
603 ICommercial ~ |CS COMM.12.09.2025 [UNDER ARMOUR VSGAUTAM BHASIN|9999306881 |eludication.legal@ |01.07.2025
Suit l495/2025 [RAM NIWAS GUPTA loutlook.com



mailto:neelam.malik8512@gmail.com
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1603 [Commercial ICS COMM,12.09.2025 M/S DE NOVO VS M/SVARUN MUDGIL (9711760086 ladvocatevarunmu 08.09.2025

Suit l496/2025 [RELCOM TECHNOLOGY]| [dgil@gmail.com
[PVT LTD
1603 [Commercial ICS COMM15.09.2025 [PUMA SE VS JITENDERIGAUTAM BHASIN|9999306881 leludication.legal@ [11.09.2025
Suit 1498/2025 IGOEL loutlook.com
1603 ICommercial ICS COMM16.09.2025 [H.K. ENTERPRISES VSNIKHIL 807646652 ladv.yogeshparashal09.09.2025
Suit 504/2025 [FRVELION OILS &CHAUHAN r75@gmail.com
[[NDIA PVT LTD
1603 [Commercial ICS COMM J17.09.2025 [M/S DORSETINIKHIL AVANA  [8368982199 hamberofarchnay [12.09.2025
Suit 506/2025 INDUSTRIES PVT LTD| ladav@gmail.com
VS M/S SHAPOORJI
IPALLONJI AND|
ICOMPANY PVT LTD
03 ICommercial CS COMM [22.09.2025 |[AYON ALLOYS PVT LTD.[POONAM RIMAL (9643501636 contact@prlegalhe09.09.2025
Suit 515/2025 VS SAMNEE AUTO| ps.com

((OPC) PVT LTD

03 ICommercial ICS COMM J24.09.2025 [PUMA SE VS SUMIT IGAUTAM BHASIN[0999306881 feludication.legal@ [22.09.2025
Suit 517/2025 loutlook.com
03 [Commercial ICS COMM 25.09.2025 [PUMA SE VS ASHOK|GAUTAM BHASIN|9999306881 feludication.legal@ [22.09.2025
Suit 520/2025 IKUMAR utlook.com
48 [SH. VIKAS DHULLJSOUTH- 13 ICommercial [EX. COMM l01-09-2025 [PUNJAB NATIONALSH. NITESH[8750191518 lskadvosol @gmail.cj18-08-2025
IDISTRICT JUDGE,WEST [Execution 200/2025 IBANK Vs RAJNISHARMA m
ICOMMERCIAL COURT. ICHAUHAN
1613 ICommercial [EX. COMM l01-09-2025 [PUNJAB NATIONALSH. NITESH[8750191518 lskadvosol @gmail.cj18-08-2025
[Execution 201/2025 IBANK VS SUNITA DEV [SHARMA m
1613 ICommercial [EX. COMM 01-09-2025 [PUNJAB NATIONALSH. NITESH[8750191518 lskadvosol@gmail.cj18-08-2025
[Execution 202/2025 IBANK VS PURSHOTTAMISHARMA m
[KUMAR
613 ICommercial [EX. COMM l01-09-2025 [PUNJAB NATIONALSH. NITESH|8750191518 iskadvosol@gmail.c26-08-2025
[Execution 203/2025 [BANK VS NEERAJSHARMA m
IGUPTA
1613 ICommercial IOMP(COMM)/17 |01-09-2025 MEGHA SHARMA VSJITENDER 9599661673 jitenderk581@gmal23-08-2025
ISuit /2025 ISBI CARDS & [KUMAR fil.com
[PAYMENTS SERVICES|
ILTD.
1613 [Commercial [ExXCOMM H01-09-2025 |AXIS BANK LTD Vs [SHOBHA GUPTA (9811192158 lsrshobhagupta@g [28-07-2025
Suit JAward by Arb ISACHIN KUMAR imail.com
IComm/20/2025
1613 [Commercial IOMP (IY01-09-2025 [m/s cholamandalam[RAVI SHANKAR (9911883595 ssociatesrsgargl [23-08-2025
ISuit (COMM)/70/202 linvestment and finance (@gmail.com
5 Coltd Vs Monu B

1613 ICommercial IOMP (IY0o1-09-2025 [m/s cholamandalamRAVI SHANKAR (9911883595 lassociatesrsgargl [23-08-2025
ISuit (COMM)/71/202 linvestment and finance (@gmail.com
5 Coltd Vs Amit Gupta




COURT DISTRICT COURT CASETYPE CASE DATE OFPE NER NAMEADVOCATE ADVOCATE ADVOCATE DATE OF E-
b ROOM NUMBER REGISTRAVS RESPONDENT MOBILE EMAIL ID PAYMENT O

TION NAME NUMBER COURT FEES

1613 [Commercial [ExXCOMM H01-09-2025 JAXIS BANK LTD ISHOBHA GUPTA (9811192158 lsrshobhagupta@g [29-08-2025
Suit JAward by Arb [KUSUM imail.com
IComm/21/2025
1613 [Commercial [ExXCOMM H01-09-2025 |AXIS BANK LTD Vs [SHOBHA GUPTA (9811192158 lsrshobhagupta@g [29-08-2025
ISuit JAward by Arb INAZMA imail.com
IComm/22/2025
613 ICommercial [EXCOMM H01-09-2025 |AXIS BANK LTD Vs [SHOBHA GUPTA (9811192158 lsrshobhagupta@g [29-08-2025
[Execution JAward by Arb [PRIYA SHARMA imail.com
IComm/23/2025
613 [Commercial [EXCOMM H01-09-2025 |AXIS BANK LTD Vs [SHOBHA GUPTA (9811192158 lsrshobhagupta@g [29-08-2025
[Execution JAward by Arb IGAURI SHANKAR imail.com
IComm/25/2025
13 ICommercial [ExCOMM H01-09-2025 |AXIS BANK LTD Vs [SHOBHA GUPTA (9811192158 srshobhagupta@g [29-08-2025
[Execution JAward by Arb [VIBHA RANT imail.com
IComm/24/2025
13 ICommercial [ExCOMM H02-09-2025 |Axis Bank Ltd Vs [MAYANK 9873347330 imayamk_mahajan [13-08-2025
Suit JAward by Arby IDHARMENDRA IMAHAJAN lo5@yahoo.com
IComm/26/2025 [KUMAR
13 [Commercial [ExCOMM H02-09-2025 |Axis Bank Ltd Vs [MAYANK 9873347330 imayamk_mahajan[13-08-2025
Suit JAward by Arb IASHWANI KUMARMAHAJAN lo5@yahoo.com
IComm/27/2025 [BHARTI
13 ICommercial [ExCOMM H02-09-2025 |Axis Bank Ltd Vs ROHITIMAYANK 9873347330 imayamk_mahajan[13-08-2025
Suit |JAward by Arl INAGPAL IMAHAJAN lo5@yahoo.com
IComm/28/2025
1613 ICommercial [ExCOMM H02-09-2025 |Axis Bank Ltd Vs MONUMAYANK 9873347330 imayamk_mahajan[13-08-2025
Suit |JAward by Arb IKUMAR IMAHAJAN lo5@yahoo.com
IComm/29/2025
1613 ICommercial [ExCOMM H02-09-2025 |Axis Bank Ltd Vs ARUNMAYANK 9873347330 imayamk_mahajan[13-08-2025
ISuit JAward by Arb IKUMAR BALIYAN MAHAJAN l05@yahoo.com
IComm/30/2025
613 ICommercial [ExCOMM H02-09-2025 |Axis Bank Ltd Vs SUMIT]MAYANK 9873347330 imayamk_mahajan [13-08-2025
Suit IAward by Arb IMAHAJAN lo5@yahoo.com
IComm/31/2025
1613 ICommercial ICS 02-09-2025 [BANK OF BARODA VSSUDHA SHUKLA (9899913203 dvsudhasukla@g [27-08-2025
Suit ((COMM)/472/20 IASHISH SONT mail.com
25
1613 [Commercial ICS l04-09-2025 BANK OF INDIA VS[VARUN SHARMA (9811161300 |Adv.varunsharma [02-09-2025
Suit (COMM)/479/20 ISAROJ KUMAR JHA (@gmail.com
25
1613 [Commercial IEXCOMM 404-09-2025 [KOTAK MAHINDRAKUSHAL KUMAR (7009793548  |Rishabh.eruditeleg[NA
ISuit JAward by Arb [PRIME LTD. VS AJAY| lal@gmail.com
IComm/32/2025 IBHARDWAJ
1613 ICommercial [ExCOMM H06-09-2025 |AXIS BANK LTD Vs [SHOBHA GUPTA (9811192158 lsrshobhagupta@g [NA
[Execution JAward by Arb ISARA KHAN imail.com
IComm/33/2025
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1613 [Commercial ICS 08-09-2025 PARULH MAHAJAN Vs ASHWANI 921282412 no email IAPP. U/S
Execution ((COMM)/482/20 [RONALD SIDHANA IKUMAR(P), 149 OF CPC
25 [FILED
1613 [Commercial ICS 109-09-2025 |CROSBY PROJECT PVIIASHWANI 921282412 Ino email
[Execution (COMM)/483/20 [ILTD Vs anuroop dahiya [KUMAR(P),
25
613 ICommercial ICS 11-09-2025 [QUICKSHIP GLOBAL|Ashish Bansal 18750998800  [meridianattorneys [05-09-2025
ISuit (COMM)/492/20 [EXPRESS PVT LTD Vs (@gmail.com
25 PJUBILANT BIOSYS|
[ILIMITED
613 [Commercial ICS 11-00-2025 |M/s Yapy Enterprises Vs [Bharat Garg(P), [9711979113 bharatgarg.ikandb|08-09-2025
Suit (COMM)/490/20] IMs Sharda Sikri and anr lg@gmail.com
25
13 ICommercial ICS 11-09-2025 [[INEXT LOGISTICS ANDJAshish Bansal 8750998800  [meridianattorneys [05-09-2025
ISuit (COMM)/491/20 ISUPPLY CHAIN PVT] (@gmail.com
25 ILTD Vs
NASSIS AUTO LTD
13 ICommercial ICS 11-09-2025 M/s WWSOARJUN .(P), 9711961568 dvarjun11595@g |APP. U/S 149
Suit (COMM)/493/20 [ENTERPRISES LIMITED| Imail.com ICPC FILED
25 Vs
M/s IOTECHWORLD)
IAVIGATION  PRIVATE|
ILIMITED
13 [Commercial [ExCOMM +16-09-2025 INDUSIND BANK LTD [PANKAJ 9958732424  [roy.pankaj@yahoo [NA
Suit JAward by Arb s EXPRESS SERVICES [KUMAR(P), lcom
IComm/35/2025
13 ICommercial [ExCOMM +{16-09-2025 [THE BALUSSERYARUN 9818440502  |aaloarim@gmail.c [NA
Suit |JAward by Arl BENEFIT CHIT FUNDKUMAR(P), m
IComm/34/2025 [PVT LTD Vs
[M/S SN TRADING
1613 ICommercial IARB Al16-09-2025 [SAMMAAN CAPITAL/Amit Patra 9953994696  [info@sndlawyers.c[NA
Suit (COMM)/4/2025 [THROUGH TS| m
IAUTHORIZED
IREPRESENTATIVE Vs
IM/S SHUBHAM|
[HOUSING
InCuUDT Apyroarn
1613 ICommercial ICS 17-09-2025 [INFINITY FREIGHTIKAMAL SETHI(P),[9711747766 [kamal @sethilawas [08-09-2025
ISuit (COMM)/505/20 ISERVICES INDIA| ociates.com
25 [PRIVATE LIMITED Vs
M/S GLOBIZZ|
ISHIPPING PVT LTD
613 ICommercial ICS 18-09-2025 [MOGLI LABS INDIA PVT[Tarun Verma(P), (90871495838 [cstarunverma@gm|04-09-2025
Suit (COMM)/510/20 ILTD Vs lail.com
25 [UTKAL FERRO|
IPRODUCTS AND|
IOTHERS
1613 ICommercial IOMP (I)18-09-2025 [M/s CholamandalamRAVI SHANKAR (9911883595 lassociatesrsgargl [NA
ISuit (COMM)/102/20 [[nvestment and Finance (@gmail.com
25 ICo Ltd Vs PANCHU
613 ICommercial OMP (I}18-09-2025 |Axis Bank Ltd Vs [AMITKUMAR (8860939556 [amitkumar.294@r [NA
Suit (COMM)/103/20 IMAHENDRA SHUKLA lediffamil.com
25
1613 [Commercial IOMP (I)18-09-2025 [M/s Cholamandalam[RAVI SHANKAR (9911883595 ssociatesrsgargl [NA
ISuit (COMM)/104/20 [[nvestment And Finance] (@gmail.com
25 ICompany Limited
Vs Gyanender Nagar
613 ICommercial IOMP (I}18-09-2025 M/s CholamandalamRAVI SHANKAR  [9911883595 lassociatesrsgargl [NA
ISuit (COMM)/105/20 [[nvestment And Finance| (@gmail.com
25 ICompany Limited
Vs Manish Mittal
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613 [Commercial IOMP (I)18-09-2025 [M/s CholamandalamRAVI SHANKAR (9911883595 lassociatesrsgarg1
ISuit (COMM)/106/20 [[nvestment And Finance] (@gmail.com
25 Company Limited
[Vs RajniDevi
613 [Commercial IOMP (I)18-09-2025 [M/s CholamandalamRAVI SHANKAR (9911883595 ssociatesrsgargl [NA
ISuit (COMM)/107/20 [[nvestment And Finance] (@gmail.com
25 ICompany Limited
Vs Sahil
613 ICommercial IOMP (I)18-09-2025 [M/s CholamandalamRAVI SHANKAR (9911883595 lassociatesrsgargl [NA
ISuit (COMM)/108/20 [[nvestment And Finance] (@gmail.com
25 ICompany Limited
Vs ShubhamGupta
613 [Commercial IOMP (I)18-09-2025 [M/s Cholamandalam[RAVI SHANKAR (9911883595 lassociatesrsgargl [NA
ISuit (COMM)/109/20 [[nvestment And Finance] (@gmail.com
25 ICompany Limited
s Rattiputra
[Construction
13 ICommercial IOMP (D}18-09-2025 M/s Cholamandalam[RAVI SHANKAR (9911883595 ssociatesrsgargl [NA
ISuit (COMM)/110/20 [[nvestment And Finance| (@gmail.com
25 ICompany Limited
Vs Shahin Khatun
13 ICommercial IOMP (Df18-09-2025 M/s Cholamandalam[RAVI SHANKAR (9911883595 lassociatesrsgargl [NA
Suit (COMM)/111/202] [Investment And Finance| (@gmail.com
5 ICompany Limited
Vs Mool Chand
13 [Commercial IOMP (D[18-09-2025 M/s Cholamandalam[RAVI SHANKAR (9911883595 lassociatesrsgargl [NA
Suit (COMM)/112/20 [Investment And Finance| (@gmail.com
25 ICompany Limited
Vs Ankit D
13 ICommercial IOMP (I)18-09-2025 [M/s Cholamandalam[RAVI SHANKAR (9911883595 lassociatesrsgargl [NA
ISuit (COMM)/113/20 [Investment And Finance] (@gmail.com
25 ICompany Limited
[Vs Monu Tyagi
1613 ICommercial IOMP (I)18-09-2025 [M/s Cholamandalam[RAVI SHANKAR (9911883595 lassociatesrsgargl [NA
ISuit (COMM)/114/20 [Investment And Finance] (@gmail.com
25 ICompany Limited
s Tkramuddin
1613 ICommercial IOMP (I)18-09-2025 [M/s Cholamandalam[RAVI SHANKAR (9911883595 lassociatesrsgargl [NA
ISuit (COMM)/115/20 [[nvestment And Finance] (@gmail.com
25 ICompany Limited
Vs Rambir
613 ICommercial IOMP (I)18-09-2025 [M/s CholamandalamRAVI SHANKAR (9911883595 lassociatesrsgargl [NA
Suit (COMM)/116/20 [[nvestment And Finance] (@gmail.com
25 ICompany Limited
Vs Lokesh Kumar
1613 ICommercial IOMP (I)18-09-2025 [M/s CholamandalamRAVI SHANKAR (9911883595 lassociatesrsgargl [NA
ISuit (COMM)/117/20 [[nvestment And Finance (@gmail.com
25 Company Limited
Vs Farukh Mohd
1613 [Commercial IOMP (I)18-09-2025 [M/s CholamandalamRAVI SHANKAR (9911883595 lassociatesrsgarglt [NA
ISuit (COMM)/118/20 [[nvestment And Finance (@gmail.com
25 Company Limited
Vs Mohd Ismail
613 [Commercial IOMP (I)18-09-2025 [M/s CholamandalamRAVI SHANKAR (9911883595 ssociatesrsgargl [NA
ISuit (COMM)/119/20 [[nvestment And Finance] (@gmail.com
25 ICompany Limited
[Vs Dakshk Logistics Prop|
|Akash Gupta
1613 ICommercial IOMP (I)18-09-2025 [M/s Cholamandalam[RAVI SHANKAR (9911883595 lassociatesrsgargl [NA
ISuit (COMM)/120/20 [[nvestment And Finance] (@gmail.com
25 ICompany Limited
Vs Satish N
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1613 [Commercial OMP (Df20-09-2025 |GLOBEX GTC LLP Vs [YATHARTH 18931909990 atharthsingh@ay
ISuit (COMM)/131/20 [Benny GeorgelSINGH(P), glegalllp.com
25 [Kunnalakattu
1613 [Commercial [Execution 24-09-2025 [State Bank of India Vs |ADAITA KUMAR (9999132159 kroutadvocate@g [NA
ISuit ((Comm)/229/20 [VISHAL BHATIA PROPROUT(P), imail.com
25 IOF AMYRA TRADING
1613 [Commercial ICS 25-09-2025 PUMA SE Vs  RAM|GAUTAM BHASIN|9999306881 leludicatoin.legal@ [23-09-2025
ISuit (COMM)/519/20 INIWAS SINGHAL loutlook.com
25
613 [Commercial ICS [27-09-2025 [ANJU  SHARMA _ VSS.N. SINGHAL _ [9810061558 lscsinghal @rediffm [23-09-2025
Suit (COMM)/522/20 INITIN GUPTA lail.com
25
13 ICommercial ICS 11-09-2025 [[INEXT LOGISTICS ANDJAshish Bansal 8750998800  [meridianattorneys [05-09-2025
ISuit (COMM)/491/20 ISUPPLY CHAIN PVT] (@gmail.com
25 ILTD Vs
NASSIS AUTO LTD
4o SH. AMIT BANSAL,SOUTH- 14 [COMMERCIAL [CS [01-09-2025 [Punjab National Bank VSMR. NITESH[8750191518  |ADVONITESHSH [23.07.2025
IDISTRICT JUDGE,WEST ISUIT (COMM)/467/20 [Satish Kumar ISHARMA IARMA@GMAIL.C
ICOMMERCIAL COURT+ 25 IOM
3
14 ICOMMERCIAL [CS 101-09-2025 [Union Bank of India V§MR. S.K|9868142331 ISKVAISHISHT623/25.08.2025
SUIT (COMM)/468/20 [Rekha Bharti 'ASHISHT GMAIL.COM
25
14 [EXECUTION  [Execution 02-09-2025 [KOTAK MAHINDRAMR. MITHLESH|9891169252 ISEF.LEGALITE@ [N/A
((Comm.)/206/20 IPRIME LTD VSKUMAR PANDEY GMAIL.COM
25 [LOVEKESH HAR]|
ISINGH
1614 IEXECUTION  [Execution 102-09-2025 [Punjab National Bank VsMR. NITESH[8750191518 IADVONITESHSH [N/A
((Comm.)/208/20 [Surinder Dogra [SHARMA IARMA@GMAIL.C
25 oM
1614 [EXECUTION  [Execution 02-09-2025 [Punjab National Bank VsMR. NITESH[8750191518 IADVONITESHSH [N/A
((Comm.)/209/20 [Selfie Destinations ISHARMA IARMA@GMAIL.C
25 oM
614 [EXECUTION  [Execution 02-09-2025 [Punjab National Bank VSMR. NITESH[8750191518 IADVONITESHSH [N/A
(Comm.)/210/20 [Rajat Kumar ISHARMA IARMA@GMAIL.C
25 oM
1614 ICOMMERCIAL [CS 02-09-2025 BANK OF BARODA VsMR. AMIT|9899913203 IADVSUDHASHUK}12.08.2025
SUIT ((COMM)/473/20 IMEENA [PANCHAL LA@GMAIL.COM
25
614 IARBITRATION (OMP (Ij06-09-2025 |Axis  Bank Ltd  VsMR. AMIT[8860939556 |AMITKUMAR.294 [N/A
(COMM.)/74/20 ISANDEEP KUMARKUMAR |(@REDIFFMAIL.C
25 ISINGH OM
1614 [EXECUTION  [Execution 06-09-2025 M/s Kotak MahindraMR. KUSHAL7009793548  [RISHABH.EUDIT [N/A
(Comm.)/217/20 [Prime Ltd. Vs BEGRAJKKUMAR [ELEGAL@GMAIL.
25 ISINGH ICOM
1614 IEXECUTION  [Execution 06-09-2025 M/s  Kotak MahindraMR. KUSHAL7009793548  [RISHABH.EUDIT [N/A
(Comm.)/218/20 [Prime Ltd. Vs GYANKUMAR [ELEGAL@GMAIL.
25 ISINGH ICOM
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1614 [EXECUTION  |Execution 10-09-2025 [Kotak Mahindra PrimeMR. SUNNY[9910574027 IALBUSLAWFIRM [N/A
((Comm.)/220/20 [Ltd Vs SARIKA R IARORA IS@GMAIL.COM
25
1614 ICOMMERCIAL [CS 10-09-2025 [Puma Se Vs Sanjeev MR. GAUTAM|9999093893  [ELUDICATION.L [N/A
SUIT ((COMM)/485/20 [BHASIN [EGAL@OUTLOO
25 IK.COM
1614 ICOMMERCIAL |CS 11-09-2025 [Vinay Goel VsMR. JITENDER8264561269 IADVJITENDER8Q [21.08.2025
ISUIT (COMM)/489/20 [Dharamsheela Devi MultiKALRA 22 @GMAIL.COM
25 ISpeciality Hospitall
[Foundation
1614 [EXECUTION  [Execution 12-09-2025 [MS SHRI BALAJIMR. SAGAR 011-22377840 |[SAGARANDSAGA [N/A
(Comm.)/221/20 [PROJECTS VIJAY] R@LIVE.COM
25 IKUMAR Vs THE|
IMOTHER DAIRY|
[EMPLOYEES C G H §|
[ILTD
14 ICOMMERCIAL [CS 15-09-2025 [Central Bank of India VSMS. RAGINI9899669928  [RAGINITRIPATHI[19.04.2025
SUIT (COMM)/499/20 IMs Sanjay Enterprise§STRIPATHY [706@GMAIL.CO
25 land Anr M
14 [COMMERCIAL [CS [15-09-2025 [ANJU RAI Vs HILLSMR.  ARIJEEI9717845387  |ADV.BANERJEE. [25.08.2025
SUIT ((COMM)/500/20| [ENGINEERING [BANERJEE IA@GMAIL.COM
25
14 ICOMMERCIAL [CS 16-09-2025 [Reliable  Travels andMR. VINEET|9811268978 I[HANSVINEET@Y [02.09.2025
ISUIT (COMM)/501/20 ICargo Pvt Ltd Vs OnasHANS IAHOO.CO.IN
25 ICargo Services Pvt Ltd
14 [MISCELLANEOMISC DJji7-09-2025 MR TEJPAL PROP OFMS. JAGRIT]E527506427 ILAWFIRM@UNS [N/A
lUS IADJ/617/2025 M/S ASMIJAIN LVEDLEGAL.CO
[ENTERPRISES Vs M/ M
KRR INDUSTRIES PVT]|
[ILTD AND ORSY|
[THROUGH ITS
InrpcoTane
614 ICOMMERCIAL |CS 18-09-2025 [KARNATAKA BANK LTDMR. SANDEEP 8800892099 [DHARIWALSAND18.02.2025
SUIT (COMM)/511/20 Vs SAJJAN SINGH [EEPQ05@GMAIL.
25 ICOM
1614 ICOMMERCIAL [CS I20-09-2025 [UCO BANK VsMR. SUNIL9971955807 ISUNILKUMARSI [11.09.2025
SUIT (COMM)/513/20 [RAVINDER KUMARKUMAR IMPLE199 @GMAIL
25 ICHAWLA IL.COM
1614 [EXECUTION |Ex.COMM +{22-09-2025 121 SOLVE PRIVATEMR. ARIHANT[9811799646 IARTHANT1002@ [N/A
lJAward by Arb| [LIMITED Vs OZONEJAIN [HOTMAIL.COM
IComm./36/2025 [PHARMACEUTICALS
ILIMITED
614 [EXECUTION [Execution 23-09-2025 [Punjab National Bank VsMR. NITESH|8750191518 IADVONITESHSH [N/A
(Comm.)/228/20 [Bijli Tent and CaterersSHARMA IARMA@GMAIL.C
25 IOPC Private Limited IOM
1614 ICOMMERCIAL [CS 24-09-2025 [Puma Se Vs Pawan Gupta|MR. GAUTAM|9999093893  [ELUDICATION.L [22.09.2025
ISUIT (COMM)/518/20 [BHASIN [EGAL@OUTLOO
25 IK.COM
1614 JARBITRATION [OMP (D25-09-2025 [TOYOTA FINANCIALMR. RAHUL8376049807 |[ADVOCATEASHO [N/A
(COMM.)/155/20] ISERVICES INDIABHARDWAJ K.1@GMAIL.COM
25 ILIMITED Vs ANUP|
IKUSHAWAHA 3144
614 [ARBITRATION [OMP (Dj25-09-2025 [TOYOTA  FINANCIALMR. RAHUI|8376049807  |ADVOCATEASHO |N/A
(COMM.)/156/20 ISERVICES INDIABHARDWAJ [K.1@GMAIL.COM
25 ILIMITED Vs GURJIT]
ISINGH 4580
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1614 IARBITRATION [OMP (Iy25-09-2025 [TOYOTA FINANCIALJMR. RAHUL8376049807 |ADVOCATEASHO [N/A
(COMM.)/157/20 ISERVICES INDIABHARDWAJ GMAIL.COM
25 [ILIMITED Vs GAURAV|
ISINGH 7162
614 IARBITRATION |OMP (I}25-09-2025 [TOYOTA FINANCIALMR. RAHUL8376049807 |[ADVOCATEASHO [N/A
(COMM.)/158/20] ISERVICES INDIABHARDWAJ K.1@GMAIL.COM
25 ILIMITED Vs UMESH]
[SINGH YADAV 2190
1614 IARBITRATION [OMP (D25-09-2025 [TOYOTA FINANCIALMR. RAHUL8376049807 |ADVOCATEASHO [N/A
(COMM.)/159/20 ISERVICES INDIABHARDWAJ [K.1@GMAIL.COM
25 ILIMITED Vs AARIF ¢
19290
614 [COMMERCIAL [CS [25-00-2025 [PUMA SE Vs RAJANMR.  GAUTAM|9999093893  [ELUDICATION.L [2.09.2025
ISUIT (COMM)/521/20 [UPPAL [BHASIN IEGAL@OUTLOO
25 IK.COM
14 [EXECUTION _ [Execution [02-09-2025 INEXT LOGISTICS ANDMR. ASHISH|8750998800  [MERIDIANATTO |[N/A
(Comm.)/207/20 ISUPPLY CHAIN PVTBANSAL [RNEYS@GMAIL.C|
l25 ILTD Vs  NATURES| IOM
[INATURAL INDIA
14 [EXECUTION  [Execution 06-09-2025 AXIS BANK LTD. VsMS. SHOBHA|9811192158 ISRSHOBHAGUPT [N/A
(Comm.)/216/20 INAND LAL MAHTO IGUPTA IA@GMAIL.COM
25
14 IARBITRATION [OMP (Dj09-09-2025 M/s CholamandalamMR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM.)/79/20 [Investment And FinanceSHANKAR IARG1@GMAIL.CO|
25 ICompany Limited V: M
IAmitKumar
14 IARBITRATION [OMP (IY09-09-2025 [M/s CholamandalamMR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM.)/80/20 [Investment And FinanceSHANKAR IARG1@GMAIL.CO|
25 ICompany Limited V: M
[Hardik Enterpries
1614 IARBITRATION [OMP (IY09-09-2025 [M/s Cholamandalam{MR. RAV19911883595 IASSOCIATESRSG [N/A
((COMM.)/81/202| [Investment And FinanceSHANKAR IARG1@GMAIL.CO]
5 ICompany Limited Vg M
ISohrab Ahmed
1614 IARBITRATION [OMP (IY09-09-2025 [M/s Cholamandalam{MR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM.)/82/20 [Investment And FinanceSHANKAR IARG1@GMAIL.CO|
25 ICompany Limited Vg M
Bijender Singh
1614 IARBITRATION [OMP (IY09-09-2025 [M/s CholamandalamMR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM.)/83/20 [[nvestment And FinanceSHANKAR IARG1@GMAIL.CO]
25 ICompany Limited Vs Raj M
[Kumar
1614 IARBITRATION [OMP (I)16-09-2025 [M/s CholamandalamMR. RAV19911883595 IASSOCIATESRSG [N/A
((COMM.)/97/20 [[nvestment And FinancelSHANKAR IARG1@GMAIL.CO|
25 Company Limited Vs Aas| M
Mohd
1614 IARBITRATION [OMP (I)16-09-2025 [M/s CholamandalamMR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM.)/98/20 [Investment And FinanceSHANKAR IJARG1@GMAIL.CO|
25 Company Limited Vs M
[[brahim U
614 IARBITRATION |OMP (D)16-09-2025 M/s Cholamandalam{MR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM.)/99/20 [Investment And FinanceSHANKAR IARG1@GMAIL.CO|
25 ICompany Limited Vs M
[Satish
1614 IARBITRATION [OMP (I)16-09-2025 [M/s CholamandalamMR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM.)/100/2 [[nvestment And FinanceSHANKAR IARG1@GMAIL.CO|
025 ICompany Limited Vg M
IAmit
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1614 IARBITRATION [OMP (I)16-09-2025 [M/s CholamandalamMR. RAV19911883595 IASSOCIATESRSG [N/A
((COMM.)/101/20 [[nvestment And FinanceSHANKAR IARG1@GMAIL.CO]
25 Company Limited Vs M
[Radhe Radhe Contractor
|And Earth Movers
614 IARBITRATION |OMP (D{09-09-2025 M/s Cholamandalam{MR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM.)/84/20 [[nvestment And FinanceSHANKAR IARG1@GMAIL.CO|
25 ICompany Limited Vs M

[Rattiputra Construction

1614 IARBITRATION |OMP (Df19-09-2025 M/s Cholamandalam{MR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM.)/121/20 [[nvestment And FinanceSHANKAR IARG1@GMAIL.CO]
25 ICompany Limited Vs M
ISHAHIN KHATUN
614 [ARBITRATION [OMP (I)19-09-2025 [M/s CholamandalamMR. RAVI]9911883595 JASSOCIATESRSG [N/A
(COMM.)/122/20] [[nvestment And FinanceSHANKAR IARG1@GMAIL.CO]
25 ICompany Limited Vs SH]| M
IANKIT D
14 IARBITRATION [OMP (Df19-09-2025 M/s CholamandalamMR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM.)/123/20| [[nvestment And FinanceSHANKAR IARG1@GMAIL.CO]
25 ICompany Limited Vi M
Mohd Ismail
14 IARBITRATION [OMP (Df19-09-2025 M/s CholamandalamMR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM.)/124/20] [Investment And FinanceSHANKAR IARG1@GMAIL.CO]
25 ICompany Limited Vg M
IPandit And Sons
14 IARBITRATION [OMP (Df19-09-2025 M/s CholamandalamMR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM.)/125/20 [Investment And FinanceSHANKAR IARG1@GMAIL.CO]
25 ICompany Limited V: M
IRam Naresh Yadav
14 IARBITRATION [OMP (I)19-09-2025 [M/s CholamandalamMR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM.)/126/20] [Investment And FinanceSHANKAR IARG1@GMAIL.CO]
25 ICompany Limited Vs SSS| M
[Enterprise
1614 IEXECUTION  [Execution [20-09-2025 [Canara Bank ErstwhileMR. AKASH[9871192225 ADV.SWAMIAKA§fN/A
((Comm.)/226/20 [Syndicate Bank Vs R KISWAMI IH@GMAIL.COM
25 [Enterprises
1614 IARBITRATION [OMP (I)25-09-2025 [M/s Cholamandalam{MR. RAV19911883595 IASSOCIATESRSG [N/A
((COMM.)/137/20 [[nvestment And FinanceSHANKAR IARG1@GMAIL.CO|
25 ICompany Limited Vg M

Bijender Sharma

1614 IARBITRATION [OMP (I)25-09-2025 [M/s CholamandalamMR. RAV19911883595 IASSOCIATESRSG [N/A
((COMM.)/138/2 [[nvestment And FinanceSHANKAR IARG1@GMAIL.CO]
25 ICompany Limited Vg M

IGurjant Singh

1614 IARBITRATION [OMP (I)25-09-2025 M/s CholamandalamMR. RAV19911883595 IASSOCIATESRSG [N/A
((COMM.)/139/20| [[nvestment And FinancelSHANKAR IARG1@GMAIL.CO|
25 Company Limited Vs M

[Parminder Singh

1614 IARBITRATION [OMP (I)25-09-2025 [M/s CholamandalamMR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM.)/140/2 [[nvestment And FinanceSHANKAR IARG1@GMAIL.CO]
025 Company Limited Vs M
[Karam Singh
614 IARBITRATION |OMP (D25-09-2025 M/s Cholamandalam{MR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM.)/141/20 [[nvestment And FinanceSHANKAR IARG1@GMAIL.CO]
25 ICompany Limited Vs M
|Akshay Antil
1614 IEXECUTION  [Execution 19-09-2025 [AXIS BANK LTD VsMS. SHOBHA|9811192158 ISRSHOBHAGUPT [N/A
(Comm.)/225/20 [RUSTAM ALI IGUPTA IA@GMAIL.COM

25
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509 [Execution 204/2025 01-09-2025 |AXIS BANK LTD VsSHOBHA GUPTA (9811192158 lsrshobhagupta@g
(Comm.) [RAHUL KUMAR imail.com
509 ICS (COMM) l469/2025 01-09-2025 |Anand Utilities PrivateAAKASH 8743904246,99 [aakash86@gmai.c
[Limited Vs Two SquareCHOUDHARY 71789710 fom,
[Ecotechnologies ~ Private] laakash@amamri.l
[Limited, legal
509 IOMP (I)72/2025 02-09-2025 [M/s Gambit Leasing andVIKAS DEEP 9588100261 lawvikasgg@gmail
(COMM.) [Finance Pvt Ltd Vg l.com
IFEDBANK FINANCIAL
ISERVICE LTD
509 [Execution 205/2025 02-09-2025 [KOTAK MAHINDRAKUSHAL KUMAR|7009793548  [rishabh.eruditeleg
(Comm.) [PRIME LTD Vs VINODRISHABH lal@gmail.com
IKUMAR ISAXENA
509 ICS (COMM) l471/2025 02-09-2025 [State Bank Of India VSVAIBHAV YADAV |9971336611 vaibhavyadav@hot|
[KHUSHNASEEB imail.com
509 ICS (COMM) l474/2025 02-09-2025 BANK OF BARODA VSSUDHA SHUKLA 9899913203 dvsudhashukla@
[PRAKASH KUMAR| lgmail.com
[FRIOZPURIA
509 IMISC DJ ADJ [568/2025 02-09-2025 JAI MAA VAISHANOSUMIT ARORA (9958202122,
ISTEEL Vs GULSHAN]| 9899218311
IGUGNANI
509 ICS (COMM)  J475/2025 03-09-2025 [Raj Kumar Balyan Vs M/syITENDER 98911064462  fjitendersingh.moc
IGujarat cooperative milkSINGH (@gmail.com
federation limited
509 ICS (COMM) la78/2025 04-09-2025 [Eminence  EngineeringPRAVEEN 8082619082  [praveen@ksandk.c
[Services Pvt Ltd Vs MagolPANDEY m
[Thermal Limited
509 [Execution 219/2025 06-09-2025 |AXIS BANK LTD VSSHOBHA GUPTA [9811192158 lsrshobhagupta@g
(Comm.) [MANOJ PASWAN imail.com
509 ICounter Claim (32/2025 10-09-2025 [M/S VALUEONEKAKRA &124335440 akra.associates@
IGREENTECH PVT LTDASSOCIATES lgmail.com
Vs M/S URBAN|
VILLAGE PROJECTS|
IPRIVATE LIMITED
509 IOMP (I¥85/2025 10-09-2025 M/s CholamandalamRAVI  SHANKARI9958683230,97 [associatesrsgargt
(COMM.) [Investment And FinanceGARG 18222050 (@gmail.com
Company Limited Vs
IDeen Mohmmad
509 ICS(COMM)  |484/2025 10-09-2025 [Don ConstructionBHARVI THAKUR(9736255917,987[bharvi.thakur@ch
IChemicals India Private| 1132962 gh-ul.com
[Limited Vs EXPERIVA|
[ENGINEERING
IPRIVATE LIMITED
509 ICS (COMM)  [87/2025 10-09-2025 |Vijay Singh Vs Subhash ~ [VIPIN DILAWARI ipindilawari83@g|
IMANJU BALA imail.com
509 [CS (COMM) l494/2025 11-09-2025 [Vinay Goel Vs CurestaJITENDER 18264561269 ladvjitender8922@
IGlobal Limited [KALRA lgmail.com
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509 ICS (COMM) l497/2025 12-09-2025 [M/S SPECTRUM BOOKS[PRADEEP 19958949373 ladvgautampradee
[PRIVATE LIMITED VsSGAUTAM [p@gmail.com
IAMAZON SELLER
509 MP (I)87/2025 15-09-2025 [M/S CholamandalamRAVI SHANKAR[9958683230,97 [associatesrsgarg1
(COMM.) [[nvestment And FinancelGARG 18222050 (@gmail.com
ICompany Limited Vs
|Shree Shyam Enterprises
509 [OMP (I)88/2025 15-09-2025 [M/s CholamandalamlRAVI  SHANKAR9958683230,97 fassociatesrsgarg1t
(COMM.) [[nvestment And FinanceGARG 18222050 (@gmail.com
ICompany Limited Vg
ISeerat Transport Service|
[Proprietor Deepak Kumar|
(Masson
509 [OMP (I)89/2025 15-09-2025 [M/s CholamandalamlRAVI  SHANKAR9958683230,97 fassociatesrsgarg1t
(COMM.) [[nvestment And FinanceGARG 18222050 (@gmail.com
ICompany Limited V:
ISumit
509 ICS (COMM)  |502/2025 16-09-2025 [Puma Se Vs DineshGAUTAM BHASIN9999093893 |eludication.legal@
Mangla loutlook.com
509 ICS (COMM)  |503/2025 16-09-2025 Puma Se Vs RajeshGAUTAM BHASIN|9999093893 |eludication.legal@
[Kumar loutlook.com
509 ICS (COMM) 507/2025 18-09-2025 [Hbi Branded ApparellGAUTAM BHASIN|9999093893  |eludication.legal@
[Enterprises Vs Rajesh| utlook.com
[Kumar
509 ICS (COMM) 508/2025 18-09-2025 [PUMA SE Vs GAUTAMIGAUTAM BHASIN|9999093893 [eludication.legal@
ISINGHAL outlook.com
509 ICS (COMM) 509/2025 18-09-2025 [Satya Prakash AggarwalMANEESH 9911315304 lascentlawfirm@g
[Vs Venol Motor Oil IndiaGUMBER, TARUN| imail.com
[Pvt Ltd IGUMBER
509 [Execution 223/2025 19-09-2025 M/S ALP OVERSEASKULWINDER 9818143967 ladvomnattoo@gm
(Comm.) PVT LTD Vs M/SSINGH lail.com
[PRECITECH
[ENCLOSURES SYSTEMS|
[PVT LTD AND ORS
509 [Execution 224 /2025 19-09-2025 [KANCHAN GULATI VSVINEET KALRA (9999274724 vineetkalralegal @g|
(Comm.) [RAM AVTAR SHARMA Imail.com
509 IOMP (I132/2025 22-09-2025 [M/s CholamandalamlRAVI  SHANKAR9958683230,97 fassociatesrsgargt
(COMM.) [[nvestment And FinanceGARG 18222050 (@gmail.com
Company Limited Vs
[Monu Tyagi
509 MP (Iy133/2025 22-09-2025 [M/s CholamandalamRAVI  SHANKARI9958683230,97 [associatesrsgargt
(COMM.) [Investment And FinanceGARG 18222050 (@gmail.com
Company Limited Vs
[Farukh Mohd
509 MP (I)134/2025 22-09-2025 [M/s CholamandalamRAVI  SHANKARI9958683230,97 [associatesrsgargt
(COMM.) Investment And FinanceGARG 18222050 (@gmail.com
ICompany Limited Vs
Bilal
509 IOMP (I)135/2025 22-09-2025 [M/s Cholamandalam[RAVI  SHANKAR[9958683230,97 fassociatesrsgargl
(COMM.) [[nvestment And FinanceGARG 18222050 (@gmail.com
ICompany Limited Vg
[Suneel J
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509 [Execution 227/2025 22-09-2025 [Punjab Kashmir FinanceMOHAN S 9372249197 imohan.s@mlcpart
(Comm.) [Ltd Vs JITENDER ers.in
509 [CS (COMM) I514/2025 22-09-2025 [Continental CarriersRAJAN MIGLANI |9728410090 rajanmiglani@gm
[Private Limited Vg lail.com
IKEVGEE SOLUTIONS
509 ICS (COMM) I516/2025 22-09-2025 [SANJAY MITTAL VSJITENDER 0868010526 ladvjkj1965@gmail |
IASCENT [KUMAR JHA om
ICONSTRUCTION  PVT]
[ILTD
509 [OMP (I136/2025 24-09-2025 [M/s CholamandalamlRAVI  SHANKAR9958683230,97 fassociatesrsgarg1t
(COMM.) [[nvestment And FinanceGARG 18222050 (@gmail.com
ICompany Limited V:
IDeen Mohmmad
509 IOMP (Dpi42/2025 [25-09-2025 M/s CholamandalamRAVI  SHANKAR9958683230,97 fassociatesrsgarg1l
(COMM.) [[nvestment And FinanceGARG 18222050 (@gmail.com
ICompany Limited V:
IMANISH MITTAL
509 IOMP (Df43/2025 25-09-2025 M/s CholamandalamRAVI  SHANKAR[9958683230,97 fassociatesrsgarg1l
(COMM.) [Investment And FinanceGARG 18222050 (@gmail.com
ICompany Limited Vg
ISAHIL
509 IOMP (Dp44/2025 [25-09-2025 M/s Cholamandalam[RAVI  SHANKAR[9958683230,97 fassociatesrsgargl
(COMM.) [[nvestment And FinanceGARG 18222050 (@gmail.com
ICompany Limited V:
|Shribaba Transport]
ICarrier
509 OMP (D45/2025 25-09-2025 [M/s Cholamandalam[RAVI  SHANKAR[9958683230,97 fassociatesrsgargl
(COMM.) [[nvestment And FinanceGARG 18222050 (@gmail.com
ICompany Limited V:
[Sapna S
509 IOMP (I)146/2025 25-09-2025 [M/s Cholamandalam[RAVI  SHANKAR[9958683230,97 fassociatesrsgargl
(COMM.) [[nvestment And FinanceGARG 18222050 (@gmail.com
ICompany Limited Vg
ISHUBHAM GUPTA
509 IOMP (I147/2025 25-09-2025 [M/s CholamandalamlRAVI  SHANKAR[9958683230,97 fassociatesrsgargl
(COMM.) [[nvestment And FinanceGARG 18222050 (@gmail.com
ICompany Limited Vg
IRATTIPURA
ICONSTRUCTION
1509 IOMP (I)148/2025 25-09-2025 TOYOTA FINANCIALJRAHUL 19013493108
(COMM.) [SERVICES INDIABHARDWAJ
[ILIMITED Vs DADA DEV|
IRETAIL TRADERS 6223
509 [OMP (I)149/2025 I25-09-2025 [TOYOTA FINANCIALJRAHUL 0013493108
(COMM.) ISERVICES INDIABHARDWAJ
[LIMITED Vs NANDU]|
IKANWAR 8206

TOTAL

884




IST OF CASES IN WHICH ELECTRONIC SERVICE OF PROCESS HAS TAKEN PLACE DURING THE MONTH OF SEPTEMBER 2025

COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE
ROOM REGISTRATIO RESPONDENT NAME E MOBILE
N NUMBER
PROCESS
ISH. VIDYA PRAKASH/ SH. [SUIT FOR ICS COMM- [19.08.2025 [CHAUDHARY CHEMICASAURABH| 7011020428 R AJENDR|18.09.2025
ISANJEEV KUMAR AGGARWAL, ion RECOVERY 932/2025
IDISTRICT JUDGE (COMMERCIAL| Block, Tis
ICOURT)-01 [Hazari
ICourts,
IDelhhi
01, [SUIT FOR ICS COMM-908.09.2025 [RAJ LAKSHMI METALSIG.S TIWAR  9818195977(GSTIW ARj22.09.2025
[Extension RECOVERY
|Block, Tis
[Hazari
ICourts,
IDelhhi
1301, ISUIT FOR ICS COMM-9411.09.2025 [BANK OF BARODA VS SSHAILENT] 8130237770SHAILEN]24.09.2025
[Extension RECOVERY
|Block, Tis
[Hazari
ICourts,
IDelhhi

2 [SH. RAJESH KUMAR GOEL,CENTRAL il
IDISTRICT JUDGE (COMMERCIAL|
ICOURT)-02

I3 [MS. DEVENDER KUMAR SHARMA,CENTRAL il
IDISTRICT JUDGE, COMMERCIAL
ICOURT-03

4 [MS ANIL KUMAR  SISODIA,CENTRAL il
IDISTRICT JUDGE, COMMERCIAL
ICOURT-04

5 [SH. MANOJ KUMAR DISTRICTICENTRAL [uil
VUDGE (COMMERCIAL COURT)-05

6 |SH. NEELAM SINGH, DJ COMM-06/CENTRAL il
[TIS HAZRI COURT CENTRAL
IDELHI

7 [SH. MUKESH KUMAR GUPTA/CENTRAL il
IDISTRICT JUDGE, COMMERCIAL
ICOURT-07

8 |SH. GORAKH NATH PANDEY,CENTRAL il
IDISTRICT JUDGE, COMMERCIAL|
ICOURT



mailto:RAJENDRA.SINGH.ESQ@GMAIL.COM
mailto:GSTIWARIADVOCATE@GMAIL.COM
mailto:SHAILENDER.SISODIA@GMAIL.COM

COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

9 [SH. DEEPAK GARG, DISTRI
VUDGE, COMMERCIAL COURT-09
1o |[SH. AJAY PANDEY, DISTRICTICENTRAL il
WUDGE, COMMERCIAL COURT
11 |[SH. S.S RATHI, DISTRICT JUDGE,CENTRAL [COURT [CS(COMM) S (COMM)/52414-05-2025 ISTEEL METAL TUBES (|K Rahman| 9811486602 4 2.09.2025
ICOMMERCIAL COURT IJROOM
10
ICOURT [CS (COMM) S (COMM)/87331-07-2025 JAARYA LIGHTING PVT.[Sarvajeet | 9555700013 @ 4.09.2025
[ROOM [LTD. Vs CHISHTI [Kumar
10 [LIGHT AND [Thakur
[ELECTRICALS AND
RS.
ICOURT [CS (COMM) ICS (COMM)/78¢11-07-2025 IMS SATGURU NX Vs MAgadish Set| 9810250220 i@ D4.09.2025
[ROOM
310
ICOURT [CS (COMM) [CS (COMM)/95901-09-2025 [REENA AGGARWAL Vs [rdik Aggar{ 7859984398 [rdikagzarwal@log.09.2025
IROOM
310
ICOURT [CS (COMM) [CS (COMM), 9_01'08-08-2025 M/S LAXMI LUMBER IN. S. Rahmg 9891080639 [nsrahman123d09.09.2025
JROOM
310
ICOURT [EX (COMM) °S (COMM)/93419-08-2025 IM/s JAIPUR READY MIJA K Trivedif 9871441764 lawoffices@gnfi0.09.2025
JROOM
310
ICOURT °S (COMM) °S (COMM)/95429-08-2025 [ARTHANT Surender [ 9999993833 1110.09.2025
JROOM [ELECTRICALS Vs Kumar
1310 INEUE LIGHT PRIVATE
[LIMITED
ICOURT [CS (COMM) S (COMM)/62729-05-2025 ICANARA BANK Vs VIJAJSushil Ku 9868422280}hil0915@gmaii8.09.2025
IJROOM
310



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
mailto:krahman6664@gmail.com
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
mailto:sarvajeet@sktchambers.com
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
mailto:jagadishsethi@yahoo.co.in
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
mailto:advocatehardikaggarwal@gmail.com
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
mailto:msrahman123@gmail.com
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
mailto:aktrivedilawoffices@gmail.com
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
mailto:surendersuparn@gmail.com
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
mailto:raisushil0915@gmail.com

COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

ICS (COMM) [CS (COMM)/78109-07-2025 ISANJEEV KUMAR GAR(dosh Shar] 9810060720

@h8.09.2025
IJROOM

310

ICOURT [CS (COMM) S (COMM)/90107-08-2025 [KANSAL METAL PVT LTkash Gupt{ 9560740322 [kashi8@gmaill>3.09.2025
IJROOM
310

ICOURT [CS (COMM) S (COMM)/97908-09-2025 [VINOD KUMAR BANSAlsh Kumar J 9810934875 - [23.09.2025
IJROOM
310



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
mailto:nksadvocate3@gmail.com
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
mailto:advakash18@gmail.com
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#

COURT CASE TYPE CASE NO. OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM 10 RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
NUMBER ID SERVICE OF

PROCESS

h2 [SH. RAVINDER BEDI, DISTRI [CS COMM 918/2025  [12.08.2025 ICANARA BANK V/S ISUSHIL K(9868422289 03.09.2025
WUDGE, COMMERCIAL COURT IBAL KRISHAN

ko1 (OMP I COMM [702/2025 [22.07.2025 [TATA CAPITAL V/S LAKANISH BH{9811452022  [ANISHBH(J06.09.2025

ko1 [OMP (I) COMM  [757/2025 [30.08.2025 [TATA CAPITAL LTD IANISH BH{9811452022 |ANISHBH(J06.09.2025
/S
MAHAKALESHWAR
[NFRATECH PVT LTD

ko1 MP (I) COMM 756/2025 [30.08.2025 TATA CAPITAL LTD JANISH BH|9811452022  JANISHBH(J06.09.2025

AHAKALESHWAR
INFRATECH PVT LTD

ho1 MP (I) COMM 758/2025 [30.08.2025 TATA CAPITAL LTD IANISH BH|9811452022  |ANISHBH(J06.09.2025

/S
MAHAKALESHWAR
[INFRATECH PVT LTD

ko1 [OMP (I) COMM 759/2025 [30.08.2025 [SHRI GURU HAR RAI [ANISH BH{9811452022 |ANISHBH(J06.09.2025
[STONE CRUSHER

ko1 [OMP (I) COMM 636/2025 [22.07.2025 [URGO CAPITALLTD [AMIT KUM9990659331KMPSPARTNH06.09.2025
/S GARGI
[INFRAVISION P LTD

ho1 IMISC DJ 680/2025 [09/02/25 JAI BHAGWAN JAIN |[HEMANT J9953740810 |CONTACTd04.09.2025
V/S RASHMI TIWARI

o1 °S COMM 928/2025 [18.08.2025 TJAY KUMAR GOEL V/SATYENDH9811161525 ISKSINGH1110.09.2025

ko1 [CS COMM 957/2025  [30.08.2025 IM/S MATHRA DASS IA.K. TRIVH9871441764  JAKTRIVED}19.09.2025
JAHUJA AND SONS V/S
[DELHI TOURISM AND
[TRANSPORTATION



mailto:RAISUSHIL0915@GMAL.COM
mailto:ANISHBHOLA17@YAHOO.COM
mailto:ANISHBHOLA17@YAHOO.COM
mailto:ANISHBHOLA17@YAHOO.COM
mailto:ANISHBHOLA17@YAHOO.COM
mailto:ANISHBHOLA17@YAHOO.COM
mailto:9990659331KMPSPARTNER@GMAIL.COM
mailto:CONTACT@CHAMBERSHK.IN
mailto:SKSINGH116@GMAIL.COM
mailto:AKTRIVEDILAWOFFICES@GMAIL.COM

DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

ko1 ICS COMM 992/2025 |09/10/25 MA SHANKER GOEL 9811330059
[HUF V/S SHUBHAM

IMITTAL

18A12@GJ22.09.2025

ko1t ICS COMM 975/2025  [09/06/25 MR. RAJEEV SHARMA [KESHAV T|9958987839 [[TWAKESH25.09.2025
PROP. LAXMI STEELS
INDIA V/S MR RAJU
SHANKAR SINGH
PROP. REAL TRADING

ko1 IMISC DJ 640/2025 [18.08.2025 [PAWAN CHOTIA V/S  |GAURAV (§87100014969 [GAURAVGI25.09.2025
ISAPCO BREWS INDIA
[PVT LTD & ORS

ko1 ICS COMM 998/2025  [09/11/25 'ARUN GUPTA V/S ISACHIN Kl9811455868  |[ADVSACHIf17.09.2025
TKAS JAIN

13 |SH. M.K NAGPAL, DISTRICTICENTRAL il
WUDGE, COMMERCIAL COURT

14 |SH. ASHUTOSH KUMAR, DISTRICTWEST il
WUDGE (COMMERCIAL COURT)

i5 |MS. VINEETA GOYAL, DISTRICT\WEST il
DUDGE (COMMERCIAL COURT)-02

16 [SH. RAGHUBIR SINGH, DISTRICTWEST il
WUDGE (COMMERCIAL COURT)-03

7 |SH. SANJEEV AGGARWAL,WEST Inil
IDISTRICT JUDGE (COMMERCIAL|
ICOURT)

18 [SH. AJAY GUPTA, DISTRICT JUDGEWEST il
(COMMERCIAL COURT)



mailto:K18A12@GMAIL.COM
mailto:TIWAKESHAV@GMAIL.COM
mailto:GAURAVGILL21@GMAIL.COM
mailto:ADVSACHINBANSAL106@GMAIL.COM

CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

19 |[SH. NARESH KUMAR MALHOTRA,
IDISTRICT JUDGE (COMMERCIAL

ICOURT)

20 [SH. PULASTYA PARAMCHALA,NEW DELHI 25 OMP (I) COMM | 131/ 2025 22.07.2025 HERO FINCORP LTD [ MAYANK | 9873347330 |01.09.2025
IDISTRICT JUDGE (COMMERCIAL Vs GEBURT PLAST | MAHAJA
ICOURT)-01 PRIVATE LIMITED N

OMP (I) COMM | 101/ 2025 [ 04.07.2025 | HERO FINCORP LTD | MAYANK | 9873347330 (03.09.2025
Vs JBS ENTERIPRISES | MAHAJA
PRIVATE LIMITED N

OMP (I) COMM | 121/ 2025 12.07.2025 HERO FINCORP LTD | MAYANK | 9873347330 (04.09.2025
Vs SAHAJANAND MAHAJA
TRADING CO. N

OMP (I) COMM | 99 /2025 | 04.07.2025 |Clix Capital Services Pvt| RAVI 9718182038 [15.09.2025
Ltd Vs M/SVAND L |SHANKAR|
DIAGNOSTIC CENTRE| GARG
LLP AND ORS

CS (COMM.) 699 /2025 | 08.09.2025 Hamdard National |SHIVEND| 9953394363 [16.09.2025|

[Foundation ( India ) And| RA

|Anr Vs Vicky Mahalwani

Trading as Swami Agro
Foods

OMP (I) COMM | 177 /2025 | 18.08.2025 | HERO FINCORP LTD | MAYANK | 9873347330 (24.09.2025]
Vs AJAY SADANAND | MAHAJA
MISHRA4356 N

21 [SH. BALWANT RAI BANSAL,NEW DELHI il
IDISTRICT JUDGE (COMMERCIAL]
ICOURT)

22 [MA. HIMANI MALHOTRA,NEW DELHI jnil
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-03

23 [MS. SAVITA RAO, DISTRICTSOUTH il
WUDGE(COMMERCIAL COURT)




AJ,
WUDGE(COMMERCIAL COURT)

DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

DISTRICT]

25 |[SH. SANDEEP YADAV [SOUTH il
26 [SH. SANJEEV KUMAR SINGH,SOUTH 29, New Commercial OMP (I) 26-07-2025 AXIS BANKLTD Vs Sunita | 9871040589, [indolexlaw| 09.09.2025
ICOMMERCIAL COURT. Court (COMM)/48| KARAN SINGH Singh(P), | 8920586266 | @gmail.co
Block-IT 97/2025 m
29, New Commercial OMP (1) 26-07-2025 AXIS BANKLTD Vs Sunita | 9871040589, |indolexlaw| 09.09.2025
Court (COMM)/48 ARATI Singh(P), [ 8920586266 |@gmail.co
Block-11 98/2025 m
29, New Commercial OMP (I) 26-07-2025 AXIS BANKLTD Vs Sunita | 9871040589, [indolexlaw| 09.09.2025
Court (COMM)/48 VASEEM Singh(P), | 8920586266 | @gmail.co
Block-11 89/2025 m
29, New Commercial OMP (I) 26-07-2025 AXIS BANKLTD Vs Sunita | 9871040589, |indolexlaw| 09.09.2025
Court (COMM)/48 RAJEEV KUMAR | Singh(P), | 8920586266 | @gmail.co
Block-11 93/2025 m
27 [SH. LOKESH KUMAR SHARMA,SOUTH 40, New Commercial CS (COMM)| 02-09-2025 | M/SVIKAIR SYSTEM | SONAL | 9810002285 |sinhasonal| 06-09-2025
IDISTRICT JUDGE(COMMERCIAL Court 414/2025 VS ANJTURKEY  [SINHA(P), l0609@gm:
ICOURT) Block-11 PROJECTS il.com

40, New Commercial CS (COMM)| 30-08-2025 SMALL FARMERS JATIN | 9899818888 [jatinjulkao| 06-09-2025

Court 409/2025 DESIGN BUSINESS VS [JULKA(P), [7@outlook.
Block-I1 ALOK INDUSTRIES com
40, New Commercial CS (COMM)| 25-08-2025 DOOR DEVICES Abhishek | 9899366311 [ipindia.abh| 06-09-2025
Court 402/2025 MANUFACTUREING |Bansal(P), lishekh@gm|
Block-11 [VS ASHWIN HARIBHAI ail.com
AJUDIYA

40, New Commercial CS (COMM)| 10-07-2025 | ARJUTOSHIWALVS | NIYATI | 9971547353 |CHAMBER] 11-09-2025

Court 319/2025 EM ESS DEVELPOERS [PATWARD| ASHIMSH
Block-IT HAN RIDHAR@
GMAIL.CO

M




DISTRICT COURT

ROOM

CASE TYPE

CASE NO.

DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
REGISTRATIO RESPONDENT NAME E
N

MOBILE
NUMBER

E EMAILELECTRONIC|

ID

SERVICE OF
PROCESS

40, New Commercial CS (COMM)| 11-07-2025 [SAKSHAN IMPEX PVT.| Swapnil | 9654384381 |contact@cal 11-09-2025
Court 324/2025 LTD. VS ROYAL DRY | Gupta(P), pitaller.co.i
Block-11 FRUITS n
40, New Commercial CS (COMM)| 06-09-2025 | M/S OFBTECH PVT. | SAMEER | 9953328394 | contact@i| 17-09-2025
Court 423/2025 LTD. VS M/S SUGAN |[ABHYANK| nnovatusl
Block-1T AGRO AR aw.in
40, New Commercial CS (COMM)| 11-09-2025 [SACHIN VS AMITABH [V. K. Singh| 9999271095 | not given | 23-09-2025
Court 438/2025 KUMAR CHAUHAN
Block-IT
40, New Commercial ~ |CS (COMM)| 23-01-2025 DELHITOURISM & |RAUNAQ | 9999947699 [OFFICE@I| 26-09-2025
Court 47/2025 TRAVLING VS KUMAR RA.COM
Block-1T THERMAL
ENGINEERS &
INFRASTURE
40, New Commercial CS(COMM)| 11-09-2025 [DMU LINESPVT.LTD.| Uday 8882303942 [advudayku| 26-09-2025
Court 425/2025 IVS EVERNEW ENERGY|Kumar(P), Imar@gmai!
Block-11 P.LTD. .com
40, New Commercial CS (COMM)| 08-09-2025 [EMU LINES PVT.LTD.| Uday 8882303942 [advudayku| 26-09-2025
Court 419/2025 VS AJAY ARJUN Kumar(P), Imar@gmai!
Block-11 NALWADE .com
40, New Commercial CS (COMM)| 12-09-2025 SBI VS PEHLWAN RANI 9463680913 [rbhardwajal 27-09-2025
Court 429/2025 AGRO INDIA P. LTD. [BHARDW ssociate@g
Block-1T AJ(P), mail.com
40, New Commercial CS (COMM)| 17-09-2025 RAMPAL SINGH VS Sanjive | 9910633431 |legalvision.| 27-09-2025
Court 439/2025 BILLA DEVI Singh(P), india@gmal
Block-I1 il.com
28 |SH. LAL SINGH, DISTRICT JUDGE [SOUTH- Inil
[EAST
29 |MS. NIKHIL CHOPRA, DISSTRICTSOUTH- 14 (Commercial Suit|CS/COMM| 25.09.2025 | MANJU KAIN VS. |SANCHI 9999605495 |advsaiiclt| 25.09.2025
WUDGE [EAST /708/25 RAHUL MAKKAR |T GOYAL) itgoyal@,
gmail.co
m




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM MOBILE E EMAILELECTRONIC|

NUMBER ID SERVICE OF

PROCESS

REGISTRATIO RESPONDENT NAME E
N

CS/COMM
/428/25

20.05.2025

EMARSON INFO VS.| KARAN

9810367549
AURADASWORK JAIN

ladvocatek| 15.09.2025
A o

om

CS/COMM| 27.02.2025

STATE BANK OF | VARUN | 9818365119 N/A 15.09.2025
/172/25 INDIA VS. ZEBA R
FIRDUES ICHANDO|
IK

130 [SH. VRINDA KUMARI

SOUTH- il
[EAST




IMS. ANU GROVER BALIGA

COURT
ROOM

CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE ()3
REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N NUMBER ID SERVICE OF]
PROCESS
COMMERCIAL Cs 01-08-2025 ONE9g7 Hardik |8510004533 [hardik@k
SUIT (COMM)/6 COMMUNICATIONS [Vashisht(|
31/2025 LTD Vs P),
VENNAVARAM
PRADEEPA REDDY
COMMERCIAL CS 01-08-2025 | NC MAINTENANCE | Shiva [9899067668 [lawshivak] -
SUIT (COMM)/6 SERVICE LLP Vs |Khandel
30/2025 ATUL GUPTA AND | wal(P),
ANR
MISC. Misc 01-08-2025 One97 Gaurav | 9811074162 not -
APPLICATION [DJ/830/20| Communications Ltd| Jain(P), provided
25 Vs ShVenkata Rama|
Rao Alapati
COMMERCIAL CcS 05-08-2025 |M/S PSA NITROGEN| Devesh | 9758321008 [lawintotol -
SUIT (COMM)/6 LIMITED AND ANR [Malan(P)|
47/2025 Vs WASI PSA .
SYSTEMS
COMMERCIAL (o) 13-08-2025 | Berger Paints India |Pramans| 9910539533 |pr i -
SUIT (COMM)/6) Ltd (British Paints | hi S(P),
66/2025 Division) Vs Shilpi
Kesharawani
Proprietor of M/S
Gauri Arnament
And Hardware
COMMERCIAL cs 14-08-2025 M/S SHREE Vidur (9818636833 foffice.advs -
SUIT (COMM)/6 NURSINGSAHAY |Kamra(P
64/2025 MUDUNGOPAL ),
ENGINEERS PVT
LTD Vs M/S
CONQUERENT
CONTROL SYSTEMS
PVT LTD AND ANR
COMMERCIAL CS 14-08-2025 M/S Real Techno |rajendra| 9312046733 [yadavraz: -
SUIT (COMM)/6 Energy and Gas Pvt [yadav(P),
65/2025 Ltd Vs V B Holding
Pvt Ltd
COMMERCIAL CS 20-08-2025 | MODERN HEALTH | Rohit |9560575319 [pnm.advi -
SUIT (COMM)/6 CARE Vs M/S Mishra(P|
80/2025 NESTIVA ),
MEDICARE AND
ORS
COMMERCIAL CS 20-08-2025 | STATE BANK OF | Suchita |8896932838 jagnohotri -
SUIT (COMM)/6 INDIA Vs MR LALIT| Dixit(P),
79/2025 KUNAR
COMMERCIAL CS 26-08-2025 | Eezpack Pvt Ltd Vs |RAGHAV|9999462358 [ragsar.sai -
SUIT (COMM)/6 Shri Alok Kumar |SAROOP
84/2025 Ranjan @),



mailto:hardik@kdatta.in
mailto:lawshivakhandelwal@gmail.com
mailto:lawintotollp@gmail.com
mailto:pramansi@outlook.com
mailto:office.advocate.sanjeev@gmail.com
mailto:yadavrazen@gmail.com
mailto:pnm.adv1964@gmail.com
mailto:agnohotrisuchita@gmail.com
mailto:ragsar.saroop@gmail.com

COURT
ROOM

CASE TYPE

CASE NO.

DATE

OFPETITIONER NAME VSADVOCA’

REGISTRATIO RESPONDENT NAME E
N

ADVOCATE
MOBILE
NUMBER

ADVOCAT DATE OF]

E EMAILELECTRONIC|

ID SERVICE OF
PROCESS

COMMERCIAL Cs 27-08-2025 | ALASKA RUBBERS |SIDDHA | 9810617275
SUIT (COMM)/6 PVITLTD Vs M/SG | RTHA
87/2025 B Tandon and Co |SAIN(P),
EXECUTION [EXECUTIO| 27-08-2025 | MOHD SAMI Vs | PUBLIC [not provided| not -
PETITION N PARVEEN KUMAR |PROSEC provided
(COMM)/3| UTOR(P)
01/2025 .
ARBITRATION OMP 28-08-2025 | SMT GUDDI DEVI LALIT |9958874062 not -
AND (COMM)/5 Vs YES BANK LTD | YADAV/( provided
CONCILIATION | 5/2025 AND ANR P),
ACT
COMMERCIAL (o) 29-08-2025 |KOTAK MAHINDRA| Kushal |9958724670 hal.ku -
SUIT (COMM)/6| PRIME LTD Vs Kumar(P
99/2025 SHUBHAM ),
CHAUDHARY
(BORROWER) AND
ANR
EXECUTION |ExCOMM -| 29-08-2025 | KOTAK MAHINDRA | DEEPJY | 9811997661 ([deepjyot.{ -
PETITION Award by BANKLTD Vs oT
Arb MOHD ASIF SINGH(P|
Comm/67/ )
2025
132 |[SH. BHUPESH KUMAR ISOUTH- 22 COMMERCIAL [e5) 01-08-2025 ONE97 Hardik |8510004533 hardik@k -
[EAST SUIT (COMM)/6 COMMUNICATIONS [Vashisht(|
31/2025 LTD Vs P),
VENNAVARAM
PRADEEPA REDDY
COMMERCIAL CS 01-08-2025 | NC MAINTENANCE | Shiva [9899067668 [lawshivak] -
SUIT (COMM)/6 SERVICELLP Vs |Khandel
30/2025 ATUL GUPTA AND | wal(P),
ANR
MISC. Misc 01-08-2025 Oneg7 Gaurav | 9811074162 not -
APPLICATION |DJ/830/20 Communications Ltd| Jain(P), provided
25 Vs ShVenkata Rama|
Rao Alapati
COMMERCIAL CS 05-08-2025 |M/S PSA NITROGEN| Devesh | 9758321008 [lawintotol -
SUIT (COMM)/6 LIMITED AND ANR (Malan(P)|
47/2025 Vs WASI PSA N
SYSTEMS
COMMERCIAL (&) 13-08-2025 | Berger Paints India |Pramans| 9910539533 [pr i -
SUIT (COMM)/6 Ltd (British Paints | hi S(P),
66/2025 Division) Vs Shilpi
Kesharawani
Proprietor of M/S
Gauri Arnament
And Hardware



mailto:sainassociates55@gmail.com
mailto:kushal.kumar@eruditelegal.asia
mailto:deepjyot.singh@yahoo.com
mailto:hardik@kdatta.in
mailto:lawshivakhandelwal@gmail.com
mailto:lawintotollp@gmail.com
mailto:pramansi@outlook.com
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ADVOCAT DATE OF]

E EMAILELECTRONIC|

ID SERVICE OF
PROCESS

COMMERCIAL [ 14-08-2025 M/S SHREE Vidur |9818636833 [office.advy
SUIT (COMM)/6 NURSINGSAHAY |Kamra(P
64/2025 MUDUNGOPAL ),
ENGINEERS PVT
LTD Vs M/S
CONQUERENT
CONTROL SYSTEMS
PVT LTD AND ANR
COMMERCIAL CS 14-08-2025 | M/S Real Techno |rajendra| 9312046733 [yadavraz -
SUIT (COMM)/6 Energy and Gas Pvt [yadav(P),
65/2025 Ltd Vs VB Holding
Pvt Ltd
COMMERCIAL Cs 20-08-2025 | MODERN HEALTH | Rohit | 9560575319 [pnm.advi -
SUIT (COMM)/6 CARE Vs M/S Mishra(P|
80/2025 NESTIVA ),
MEDICARE AND
ORS
COMMERCIAL (o) 20-08-2025 STATE BANK OF | Suchita {8896932838 fagnohotri -
SUIT (COMM)/6 INDIA Vs MR LALIT| Dixit(P),
79/2025 KUNAR
COMMERCIAL (o) 26-08-2025 | Eezpack Pvt Ltd Vs |RAGHAV|9999462358 [ragsar.sai] -
SUIT (COMM)/6 Shri Alok Kumar |SAROOP
84/2025 Ranjan @),
COMMERCIAL cs 27-08-2025 | ALASKA RUBBERS |SIDDHA | 9810617275 [sainassoc -
SUIT (COMM)/6 PVITLTD Vs M/SG | RTHA
87/2025 B Tandon and Co |SAIN(P),
EXECUTION [EXECUTIO| 27-08-2025 MOHD SAMI Vs PUBLIC [not provided not -
PETITION N PARVEEN KUMAR |PROSEC provided
(COMM)/3 UTOR(P)
01/2025 N
ARBITRATION OMP 28-08-2025 | SMT GUDDI DEVI LALIT |9958874062 not -
AND (COMM)/5 Vs YES BANK LTD | YADAV( provided
CONCILIATION | 5/2025 AND ANR P),
ACT
COMMERCIAL CS 29-08-2025 |KOTAK MAHINDRA| Kushal | 9958724670 hal.ku -
SUIT (COMM)/6 PRIME LTD Vs Kumar(P
99/2025 SHUBHAM ),
CHAUDHARY
(BORROWER) AND
ANR
EXECUTION |ExCOMM -| 29-08-2025 | KOTAK MAHINDRA | DEEPJY | 9811997661 ([deepjyot.{ -
PETITION Award by BANKLTD Vs oT
Arb MOHD ASIF [SINGH(P|
Comm/67/ ),
2025



mailto:office.advocate.sanjeev@gmail.com
mailto:yadavrazen@gmail.com
mailto:pnm.adv1964@gmail.com
mailto:agnohotrisuchita@gmail.com
mailto:ragsar.saroop@gmail.com
mailto:sainassociates55@gmail.com
mailto:kushal.kumar@eruditelegal.asia
mailto:deepjyot.singh@yahoo.com
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33 [MS. NEERA BHARIHOKE,|
IDISTRICT JUDGE(COMMERCIALEAST
ICOURT)
134 [MS. NIRJA BHATIA, DJ, DIGITAL-SOUTH- 30 CS (comm) [3876/2024| 22.11.2024 Surender Kumar | Pramod | 9871724396 |chauhanp| 11.09.2025
lo7, SOUTH EAST DISTRICT, [EAST Goel Vs M/S Fab Singh
Engineering Pvt Ltd
CS (comm) 694/2025 | 28.08.2025 | State Bank of India | ShivK [ 9811059032 shivktyagi| 18.09.2025
Vs Vipin Kumar Tyagi
CS (comm) 682/2025 | 21.08.2025 M/S Prakritik Abhinav | 9810196968 [adv.abhin| 24.09.2025
Samvardhan Pvt Ltd| Garg,
Vs Manish Lunia Mihira
Gujjerwa
r
CS (comm) 260/2025 | 28.03.2025 | Superior Aircon Pvt | Apurv |8700451010 [inf 1{ 17.09.2025
Ltd Vs Spicetrix |Parashar|
Engineering Pvt Ltd i
CS (comm) 648/2025 | 05.08.2025 | Sh Gurvinder Singh | Bhupind| 9811433605 [bhupindey 08.10.2025
Randhawa Vs Next er
BC Mehtani
CS (comm) 464/2025 | 29.05.2025 | Harvel Agua India Vikas [9810906618 jvikas.dud{ 24.09.2025
Pvt. Ltd Vs Kabra | Dudeja
Extrusion Technik
Ltd.
CS (comm) 718/2025 | 04.09.2025 [Vinod Kumar Yadav [Dayanan| 9971057511 fadvdnp 14.10.2025
Vs Raju Ram ad
Pandey
CS (comm) 705/2025 | 01.09.2025 [ M/S Krishan Kariye | Vipin |9625323394 [vipinyada] 27.10.2025
LLP Vs M/S punjabi | Yadav
By Nature
CS (comm) 470/2025 | 31.05.2025 One 97 Srishti | 9910634753 [s.dhoundi| 13.10.2025
Communication Ltd|Dhoundi
Vs Prakash Chitra yal
Mandira



mailto:chauhanpramod833@gmail.com
mailto:shivktyagil@gmail.com
mailto:adv.abhinavgarg@gmail.com
mailto:info@malawoffices.in
mailto:bhupindermehtani4@gmail.com
mailto:vikas.dudeja.adv@gmail.com
mailto:advdnpandey@gmail.com
mailto:vipinyadav3@gmail.com
mailto:s.dhoundiyal@saikrishnaassociates.com
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CS (comm) 385/2025 | 05.05.2025 ABB India Ltd Vs 9891483988 rshukla.ad 29.10.2025
Engineering Projects| Shukla
(India) Ltd
Misc (DJ) 330/2025 | 24.03.2025 | Kenneth Arun Paul | Akshat |8860349935adv.akshal 18.09.2025
Vs Dinesh Goel Gupta tgmail.co
m
Misc(DJ) 488/2025 | 24.04.2025 |Jumax Foam PvtLtd| Lalit |8130383143 [LALITPAN 16.10.2025
Vs Shamsons Pandey &
Polymers PvtLtd |A. i
s
OMP (comm) 76/2024 | 05.11.2024 (Budhiraja Electricals|A.K.Sing| 8587950065 fadvsinghal 23.09.2025
Vs Union of India h
OMP (comm) 11/2025 | 01.02.2025 | Wone Ma Prasl 590003 [prask 09.10.2025
Systems Pvt Ltd. Vs | Mehta
Rama Arora
OMP(I) (comm) | 86/2025 | 23.09.2025 |[M/S Bharti Airtel Ltd| Kunwar | 9939181605 [KPSADV( 30.10.2025
Vs Mrs Bimla Devi | Singh
OMP (comm) 87/2025 | 23.09.2025 [M/S Bharti Airtel Ltd| Kunwar | 9939181605 [KPSADV( 30.10.2025
Vs Kehar Singh Singh
Exe (comm) 315/2025 | 04.09.2025 M/S Flaktgroup Praveen (9810620827 [ad: 29.08.2025
India Pvt Ltd vs M/S [Mahajan
Precision AIR
Exe (comm) | 291/2025 | 07.08.2025 [ Times Innovative Sh 9711596709 [rka.lawoff 11.09.2025
Media Vs Lehar |Ramnish
Advertising Khanna

ISH.
IDISTRICT
ICOURT)

135

RAJ KUMAR TRIPATHI,|

ISOUTH-

JUDGE(COMMERCIALIEAST



mailto:rshukla.actlegal@gmail.com
mailto:LALITPANDEYADV@GMAIL.COM
mailto:advsinghak28@gmail.com
mailto:prashantmohanmehta@gmail.com
mailto:KPSADVOCATES@GMAIL.COM
mailto:KPSADVOCATES@GMAIL.COM
mailto:advocatemahajan27@gmail.com
mailto:rka.lawoffices@gmail.com
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N
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136 [SH. DEVENDER KUMAR, DISTRI
WUDGE (COMMERCIAL COURT)

137 [MS. RUBY ALKA GUPTA, DISTRICTEAST 101 CS COMM 215/2025 28-07-2025 AJAY GUPTAV/S (WETA GA] 9818274143 p.d14@gmal 11-09-2025
WUDGE (COMMERCIAL COURT) SURAJ TIWARI

101 CS COMM 343/2024 13-11-2024 [TCI EXPRESS LIMITED|IAN KHAI| 9810131533 psumankhail 12-09-2025
V/S YOGIC FOODS
PVT.LTD.

101 CS COMM 114/2025 08-04-2025 PUNJAB NATIONAL [EPAK SIN( 9999170066 (d221173@g| 15-09-2025
BANK V/S LALIT
KUMAR GOEL

101 CS COMM 238/2025 21-08-2025 [STATE BANK OF INDIALINI UPAD] 9899408618 pay.advocat{ 17-09-2025
V/S AMIT BANSAL

101 CS (COMM) 256/2025 | 10-09-2025 RAM BILASH KUMAR A{ 9873935534 [veenkumar| 19-09-2025
AGGARWAL V/S MKC
INFRASTRUCTURE
LTD.

101 CS COMM 156/2025 14-05-2025 M/S RUDRA DEEP MIS] 9991877774 p@jurislexy 19-09-2025
ASSOCIATES V/S
NAVNIRMAN CO-

OPERATIVE GROUP

HOUSING SOCIETY

LTD.

101 CS (COMM) 144/2025 | 03-05-2025 [STATE BANK OF INDIALINI UPAD] 9899408618 pay.advocat{ 23-09-2025
[V/S M/S KAPIS GULATI|
INTERNATIONAL

101 CS COMM 42/2025 10-02-2025 |BANK OF BARODA V/SMESH JOS| 9910568669 [shjoshi@gn| 27-09-2025
MURLIDHAR

101 CS COMM 192/2025 03-07-2025 (INVOICE DHANMISRO[RA SINGH| 9871144756 [lrasinghraw 27-09-2025

IMARKETING PVT. LTD|

IV/S RELIANCE RETAIL)|
LIMITED



mailto:shweta.d14@gmail.com
mailto:suman@sumankhaitanco.in
mailto:d221173@gmail.com
mailto:shaliniupadhyay.advocate@gmail.com
mailto:aggarwal_parveenkumar@yahoo.co.in
mailto:sandeep@jurislexum.com
mailto:shaliniupadhyay.advocate@gmail.com
mailto:advumeshjoshi@gmail.com
mailto:advocateravindrasinghrawat@gmail.com

COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

138 [SH. SANJEEV KUMAR MALHOTRA,NORTH- 201, New CS (COMM) 100/2025 23-07-2025 | S. M. ELECTRONIC Vs 8130777429 [manojadvid 03-09-2025
IDISTRICT JUDGE (COMMERCIAL)-[EAST Building GARGI INFRAVISION | KUMAR
o1 KKD PRIVATE LIMITED YADAV

---do---- | OMP (I) (COMM) | 16/2025 03-09-2025 | PIRAMAL FINANACE [ANANJAY| 7030378800 fingh.ananj| 06-09-2025
LIMITED SINGH
Vs SANDEEP KUMAR

---do---- CS (COMM) 115/2025 02-09-2025 UNION BANK OF RAVI 9911118926 fadvocateray 09-09-2025
INDIA Vs MUKESH KUMAR
SHARMA
---do---- CS (COMM) 113/2025 26-08-2025 UNION BANK OF  [PRABHAS| 9811909472 [advprabhas| 09-09-2025
INDIA Vs MR. KUMAR
JAMSHED ALI JHA
---do---- CS (COMM) 114/2025 28-08-2025 | SARITA GARG Vs M/S | RAKESH | 9711771000 [rakeshadvad 15-09-2025
RADHEY SHYAM AND | KUMAR
SONS & ORS.
---do---- CS (COMM) 116/2025 08-09-2025 FIROZ Vs ANAS MD. 9350221670 [consultdaar] 16-09-2025
DANISH
---do---- CS (COMM) 99/2025 23-07-2025 (MANEESH CHAUHAN | MUKTA | 9811173923 24-09-2025
Vs SHRI KRISHAN CO [ ARORA
SOCIETY
---do---- CS (COMM) 104/2025 | 30-07-2025 MUNAZIR SIDDHAN| 9999369931 [siddhantbal 24-09-2025

EMBROIDERY HOUSE | T BANGA
Vs MANOJ KUMAR

-—-do---- CS (COMM) 110/2025 18-08-2025 | MR. AMAN GUPTA Vs | TARUN [ 9560719233 [dvocategu] 27-09-2025
MR. NAVAL JI & ANR. | GUPTA

139 [SH. BRIJESH KUMAR GARG,EHAHDARA 1301, New/|CS ICS(COMM)j09.07.2025 JMW INDIA PVT IMAYANK]| 7529906593[Info@rustjo4.09.2025
IDISTRICT JUDGE, COMMERCIAL ICourt COMMERCIAL) [LTD VS DINESH
ICOURT [Building, [VERMA
IKKD/Del

lhi



mailto:manojadv124@gmail.com
mailto:singh.ananjay@gmail.com
mailto:advocateravi79@gmail.com
mailto:advprabhashjh2@gmail.com
mailto:rakeshadvacate18@gmail.com
mailto:consultdaanish@gmail.com
mailto:siddhantbanga04@gmail.com
mailto:advocategupta9505@gmail.com

DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE ()3
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N NUMBER ID SERVICE OF]
PROCESS
ICS [CS(COMM)|02.06.2025
ourt COMMERCIAL) IVERMA VS lawhousell
[Building, ISATYAPAL SHARMA [p@amail.
IKKD/Del fcom
hi
1301, New[CS [CS(COMM)j03.05.2025 [DALIP BINDALVS |[KUNAL |999934883 1 )3.09.2025
ICourt COMMERCIAL) WUNED MITTAL tal@gmaill
uilding, ICHAUDHARY .com
/Del
fhi
1301, New([CS ICS(COMM)|06.09.2025 [M/S NEW TRACK IAKHILES| 9717927002Vedantla [09.09.2025
ICourt COMMERCIAL) INTERNATIONAL [H wtinn7(a)|
Euilding, IAUTOMATIC VS [KUMAR igrl!
/Del JARUN KUMAR [DIXIT lail.com
hi
1301, New|CS ICS(COMM)j16.09.20205 [M/S OMSONS IMAHIR M 9910568 hi 1|22.09.2025
ICourt COMMERCIAL) WORKING PVT. LTD
uilding, IVS M/S BRIJ
/Del [PUBLICITY
hi



mailto:mahirmalhotra@gmail.com

COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

4o [MS. KIRAN BANSAL, DISTRIC ICS(COMN21-08-2025 [Bank of [Umesh joshi 9910568669advumeshj{ 01.09.2025
WUDGE, (COMMERCIAL COURT) Baroda Vs
[Neha Rawal
|Alias Neha
Singh
IMISC DJ{14-07-2025 [Puneet IDHEERAJ JAIN 9999801044(dhjain79@] 03.09.2025
[Textiles Vs A
|A Borthers
ICS(COMN20-08-2025 ISTATE BANKJEEWAN PARK] 9810099243fjpgadvocat{ 06.09.2025
ICS(COMN19-07-2025 ISTATE Gopal Chand Shi 9810210832yvijayprakag 06.09.2025
IBANK OF
INDIA Vs
[IMOHD
IMRAN
ISAIFI PROP
IPERFECT
[ENTERPRIS
ES
ICS(COMN15-01-2025 Singhal IndufArpit Jain 9811595800farpitjain2o[ 09.09.2025
ICS(COMNo1-07-2025 [Rohit Seth VIARUN KUMAR 921114370pdvvyasaru[ 11.09.2025
ICS(COMNo1-07-2025 [M/s Suresh ABharat Prakash 9268300000pharat.gup{ 16.09.2025
ICS(COMN06-09-2025 IM/s Suresh ABharat Prakash 9268300000pharat.gup| 16.09.2025
ICS(COMN17-04-2025 Badri Prasad|Arnab Pal 9899399424fpalsk3@re] 19.09.2025
l41 [SH. SANJAY SHARMA-II, DISTRICT] 1303, New[CS (COMMERCIAL )|CS(COMM) [27.08.2025 [RAHUL GUPTA VS [P CJOSHI| 9911445112 [pcsharma7] 01.09.2025
WUDGE, COMMERCIAL COURT ICourt I523/2025 IATUL
[Building,
IKKD/Del
fhi



mailto:advumeshjoshi@gmail.com
mailto:dhjain79@gmail.com
mailto:jpgadvocate@gmail.com
mailto:vijayprakash96@gmail.com
mailto:arpitjain2099@gmail.com
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1303, New[CS (COMMERCIAL ) |CS(COMM) (06.06.2025 IPrime Gold cables pvt ltd] 9899547705 |@Varundhi| 06.09.2025
ourt 1381/2025 [ngra@ymail
[Building, [[.com
IKKD/Del
hi
1303, New[CS (COMMERCIAL )| CS(COMM) [12.08.2025 INEERAJ KUMAR JAIN [PARVEEN| 9811141796 [parveengar| 06.09.2025
ICourt l495/2024 s JAI DAYAL PAPERS gofficial @g
uilding, [PRIVATE LIMITED imail.com
/Del
fhi
1303, New[CS (COMMERCIAL ) |CS(COMM) [19.08.2025 ICCPL DEVELOPERS  |[ARUN SAW 9899810111 [mail@arju | 17.09.2025
ICourt I506/2025 [PVT LTD Vs Shailesh nsawhney.i
Euilding, [Sharma and Anr n
/Del
hi
1303, New[CS (COMMERCIAL )|CS(COMM) [10.07.2025 ISTATE BANK OF INDIA|IGOPAL 981021()832 fjadvgopalch{ 17.09.2025
ICourt l30/2025 Vs VIRENDER SINGH [CHAND
uilding,| [TOMAR PROP OF DEV [SHARMA
/Del ISHAKTI GARMENTS
hi
1303, New[CS (COMMERCIAL )|CS(COMM) [11.09.2025 IKAPIL KUMAR GUPTA [SADDAM lf 9680016144 [ereadomia | 17.09.2025
ICourt I556/2025 Vs GURU whouselip
uilding, ICONTRACTOR (@gmail.co
/Del
i
03, New[CS (COMMERCIAL)|CS(COMM) [15.01.2025 [HPI INDUSTRIES Vs |ANKIT 9810155483 fjayankitas| 27.09.2025
ourt la/2024 INEUE LIGHT PRIVATE [SETHI ociates@g
uilding, ILIMITED ail.com
/Del|
hi
1303, New|CS (COMMERCIAL ) |CS(COMM) (02.08.2025 [Canara Bank Vs VIPI ~ [ANUJ AGA|[ 9999490798 [aclvocatean| 27.09.2025
ICourt lu71/2025 ISINGH ujagarwal
uilding, @yahoo.co
/Del| m
fhi

42

ISH. PAWAN
I(COMM-o04)

KUMAR MATTO DJ

43

ICOURT)

IMS. PREETI AGARWAL GUPTA,
IDISTRICT JUDGE, (COMMERCIAL]

INORTH-
WEST

Inil



mailto:advgopalchand.54@gmail.com

COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

ISH.VINOD YADAV

WEST

K5 [SH. AMIT KUMAR, DISTRICTNORTH il
WUDGE, COMMERCIAL COURT

46 [SH. UMED SINGH, DISTRICTINORTH il
WUDGE (COMMERCIAL)

47 [SH. RAJ KUMAR, DISTRICT JUDGESOUTH il
((COMMERCIAL COURT-01 WEST

48 [MS. SAVITA RAO, DISTRICT] il
WDUGE, COMMERCIAL COURT-
l02/SH. VIKAS DHULL, DISTRICI]
WUDGE, COMMERCIAL COURT.

4o [SH. RAKESH SYAL, DISTRICT| il
DUDGE, COMMERCIAL COURT-
03/SH. AMIT BANSAL, DISTRICT|
DUDGE, COMMERCIAL COURT-03

I50 [SH. RAKESH PANDIT, DISTRICTSOUTH il
WUDGE, COMMERCIAL COURT-04 (WEST

[TOTAL 198




IList of total no. of cases randomly allocated during the month of SEPTEMBER-2025

[TIS HAZARI COURT

DISTRICT

COURT NAME

H. VIDYA PRAKASH/ SH. SANJEEV|
IKUMAR AGGARWAL, DISTRICT JUDGE|
(COMMERCIAL COURT)-01

784

CASE TYPE

CS (COMM)

CASE COUNT (No.
of cases randomly
allocated)

Counter Claim

OMP (I) Comm

Misc. DJ

Execution (Comm)

((COMMERCIAL COURT)-05

2 [TIS HAZARI COURT ICENTRAL [SH. RAJESH KUMAR GOEL, DISTRICT[;85 CS (COMM) 10
WUDGE (COMMERCIAL COURT)-02
OMP (I) (COMM) 7
OMP (COMM) 1
EXECUTION 2
M.EXECUTION 5
13 [TIS HAZARI COURT ICENTRAL IMS. DEVENDER KUMAR SHARMA,786 OMP (I) Comm 15
IDISTRICT JUDGE, COMMERCIAL
ICOURT-03
MISC. DJ 2
OMP (COMM) 1
RESTORE 4
Execution (Comm) 1
I [TIS HAZARI COURT [CENTRAL [MS ANIL KUMAR SISODIA, DISTRICI};87 CS (COMM) 13
WUDGE, COMMERCIAL COURT-04
EXECUTION (COMM) 6
OMP (I) (COMM) 17
5 [TIS HAZARI COURT ICENTRAL ISH. MANOJ KUMAR DISTRICT JUDGE[788 CS(COMM) +COUNTER CLAIM 7

OMP(I) COMM + OMP(COMM)

EXECUTION

MISC. DJ




ICOMMERCIAL COURT

6 TIS HAZARI COURT ICENTRAL ISH. NEELAM SINGH, DJ COMM-06 TIS[789 ICS(COMM)/OMPi/EXECUTION 46
IHAZRI COURT CENTRAL DELHI 'ARBT./MISC. DJ
7 [TIS HAZARI COURT ICENTRAL ISH. MUKESH KUMAR GUPTA,) CS(COMM) +COUNTER CLAIM 2
IDISTRICT JUDGE, COMMERCIAL
ICOURT-07
OMP(I) COMM + OMP(COMM) 3
EXECUTION 4
8 [TIS HAZARI COURT ICENTRAL ISH. GORAKH NATH PANDEY, DISTRICT|Central CS (COMM) 9
WUDGE, COMMERCIAL COURT
EXECUTION 9
OMP (I) (COMM) 18
OMP (COMM) 1
MISC. DJ+CONTEMPT PETITION 3+1
9 [TIS HAZARI COURT ICENTRAL ISH. DEEPAK GARG, DISTRICT JUDGE,Central E-FILLED 24
ICOMMERCIAL COURT-09
1o [TIS HAZARI COURT ISH. AJAY PANDEY, DISTRICT JUDGE,Central CIVIL o
ICOMMERCIAL COURT
1 [TIS HAZARI COURT ISH. S.S RATHI, DISTRICT JUDGE,Central ([Total cases e-filed in the month| 55
ICOMMERCIAL COURT land RBT
2 [TIS HAZARI COURT ISH. RAVINDER BEDI, DISTRICT JUDGE,Central CS(COMM) 11
ICOMMERCIAL COURT
OMP(I)COMM 11
EXECUTION (COMM 1
MISC DJ 4
X COMM AWARD BY ARB COMN 1
3 [TIS HAZARI COURT SH. M.K NAGPAL, DISTRICT JUDGE,Central [CS(COMM)+ COUNTER CLAIM 10

OMP(I) COMM

13

UTION / EX. AWARD BY ARBITR|




MISC. DJ + MISC EX

OMP ( COMM)

[TOTAL

265

14

[TIS HAZARI COURT

5

16

7

IWEST

WUDGE (COMMERCIAL COURT)

SH. ASHUTOSH KUMAR, DISTRICT789

[CS

5

OMP (I)

b1

IOMP (comm)

|Arbtration Case

Misc DJ

IContempt Petition

[Execution

[Ex Arb Comm

(COMMERCIAL COURT)-02

IMS. VINEETA GOYAL, DISTRICT JUDGE[790

ICS COMM

MP COMM

[EXECUTION COMM

13

IMISC DJ

IWEST

SH. RAGHUBIR SINGH, DISTRICT]
WUDGE (COMMERCIAL COURT)-03

ICS (COMM)

ICOMM

(OPM(I)/ARBITRATION/MISC

IMISC DJ

ICOUNTER CLAIM

IEXECUTION

ISH. SANJEEV AGGARWAL, DISTRICT]
JUDGE (COMMERCIAL COURT)

West

ICS (COMM)

14

[Execution (comm)

MP (COMM)

lOMP (I) (COMM)

Bo




[ARB. A (COMM)

MISC. DJ 2
h8 SH. AJAY GUPTA, DISTRICT JUDGEWest [cs (coMM.) 4
(COMMERCIAL COURT)
[EX (COMM) o
[OMP(D(COMM) 58
[OMP(COMM) F
ICOUNTER CLAIM b
IMISC(DJ) i
o SH. NARESH KUMAR MALHOTRA West [cs(coMm) h6
DISTRICT JUDGE  (COMMERCIAL]
ICOURT)
IOMP(I)(COMM) b5
[EXECUTION (COMM) o
[EX. COMM AWARD 3
IMISC DJ/ CIV DJ i
[TOTAL 446
20 [PATIALA HOUSE COURT INEW DELHI [SH. PULASTYA PARAMCHALA 4 [cCS(CoOMM) 8
DISTRICT JUDGE (COMMERCIAL]
ICOURT)-01
[TRADE MARK n
[ARBITRATION U/S 9 lo
I[ARBITRATRATION U/S 34 4
OTHER ARBITRATION CASES |t
IMISC. DJ/ COUNTER CLAIM |
[EXECUTION(COMM) 7
21 SH. BALWANT RAI BANSAL, DISTRICTj24 [cs (coMm) b3
WUDGE (COMMERCIAL COURT)
[EX(COMM) 4

[OMP (I) (COMM)

5

IMISC. DJ




22

IMA. HIMANI MALHOTRA, DISTRICT
WUDGE (COMMERCIAL COURT)-03

SUIT FOR RECOVERY

37

EXECUTION PETITION

12

OBJECTION U/S 34 OF
ARBITRATION &
CONCILIATION ACT

APPLICATION U/S 151 OF CPC

PETITION U/S 9 OF
ARBITRATION &
CONCILIATION ACT

[TOTAL

179

23

[SAKET COURT

ISOUTH

JUDGE(COMMERCIAL COURT)

IMS. SAVITA RAO, DISTRICT|614

CS (COMM)

10

EX. COMM.

OMP COMM.

EX. COMM. AWARD

OMP (I) COMM.

223

24

[SAKET COURT

[ISOUTH

IMS. ANURADHA SHUKLA BHARDWAJ,|

ICOURT)

IDISTRICT JUDGE(COMMERCIAL|

503

CS (COMM)

15

503

EX. COMM.

OMP COMM.

EX. COMM. AWARD

OMP (I) COMM.

269

25

ISH. SANDEEP YADAV

614

CS (COMM)

10

EX. COMM.

OMP COMM.

EX. COMM. (AWARD)

OMP (I) COMM.

182

26

ISH. SANJEEV KUMAR SINGH,|
ICOMMERCIAL COURT.

503

CS (COMM)

EX. COMM.

OMP COMM.

EX. COMM. (AWARD)




OMP (I) COMM.

WUDGE (COMMERCIAL COURT)

2 SH. LOKESH KUMAR SHARMA, CS (COMM) 12
IDISTRICT JUDGE(COMMERCIAL
ICOURT)
EX. COMM. 3
OMP COMM. 2
EX. COMM. (AWARD) 5
OMP (I) COMM. 277
[TOTAL 1028
28 [Saket COURT [SOUTH-EAST [SH. LAL SINGH, DISTRICT JUDGE COMMERCIAL 24
18
IBLOCK 1
29 [Saket COURT IMS. NIKHIL CHOPRA, DISSTRICT] COMMERCIAL 28
WUDGE
14
30 iSaket COURT ISH. VRINDA KUMARI Commercial Suit, o
Petition u/s. 34 of Arbitration and|
20 Conciliation Act &
Execution Petition
131 [Saket COURT IMS. ANU GROVER BALIGA Commercial Suit, & 15
Execution Petition
21
132 [Saket COURT ISH. BHUPESH KUMAR Commercial Suit, 15
[Petition u/s. 34 of Arbitration and|
22 Conciliation Act &
Execution Petition
133 [Saket COURT IMS. NEERA BHARIHOKE, DISTRICT] Commercial Suit, )
WUDGE(COMMERCIAL COURT) [Petition u/s. 34 of Arbitration and|
23 Conciliation Act &
Execution Petition
B2 |Saket COURT Ms. Nirja Bhatia, DJ(Digital)-07SOUTH] - -
[EAST DISTRICT,
30
135 [Saket COURT ISH. RAJ KUMAR TRIPATHI, DISTRICT] CS (COMM)-15 EX-07-,MISS DJ 28
WUDGE(COMMERCIAL COURT) -0 OMP (COMM-5, CS DJ-0
39 (COM)-0, ARBA -0, RTI -0
TOTAL 114
136 [KARKARDOOMA I[EAST SH. DEVENDER KUMAR, DISTRICT209 CS(COMM-74) 15
WUDGE (COMMERCIAL COURT)
OMP(COMM)-73 [
OMP (COMM)-78 o
137 [KARKARDOOMA [EAST IMS. RUBY ALKA GUPTA, DISTRICT] 101 CS(COMM-74) 15

OMP(COMM-73)




OMP (COMM)-78

[TOTAL

30

138

[KARKARDOOMA

INorth-East

ISH. SANJEEV KUMAR MALHOTRA,
IDISTRICT JUDGE (COMMERCIAL)-01

CS (COMM)

OMP (I) (COMM)

OMP (COMM)

MISC. DJ

EXECUTION PETITON

EXECUTION (COMM) AWARD
BY ARB. COMM.

[Total

25

139

[KARKARDOOMA

l4o

la1

a2

[SHAHDARA

ISH. BRIJESH KUMAR GARG

b7

CS(Comm)

15

EXECUTION

MISC.DJ CASE

OMP(COMM)

RESTORED/RBT

IMS. KIRAN BANSAL

156

CS(Comm)

156

EX COMM

10

OMP (I) COMM

ISH. SANJAY SHARMA-II, DISTRICT]
WUDGE, COMMERCIAL COURT

CS(Comm)

EXECUTION

11

MISC.DJ CASE

OMP(I)COMM

RESTORED/RBT

ISh. Pawan Kumar Matto DJ (COMM-04)

CS(COMM)

15

OMP(COMM)

OMP(I) COMM

Ex

11

Misc Case

[Total

97

3

ohini Court

INorth-West

IMS. PREETI AGARWAL  GUPTA,
IDISTRICT JUDGE, (COMMERCIAL|

758

ICOURT)

CS(COMM)

34




ha

OMP

51

MISC DJ

EX

11

COUNTER CLAIM/CONTEMP
PETIION

ISH.VINOD YADAV

759

CS(COMM)

36

OMP(Comm.)/OMP (I)(Comm.)

19

MISC DJ/RTI

14

EX

Total

180

ks

[Rohini Court

INorth

ISH. AMIT KUMAR, DISTRICT JUDGE,
ICOMMERCIAL COURT

760

ICS(COMM..)

29

[OMPi(COMM)& OMP (Comm)

17

[EXECUTION

43

Misc. Application DJ

[Review Pet/ Cont.Pet

146

INorth

ISH. UMED SINGH, DISTRICT JUDGE]
(COMMERCIAL)

[cs(comM.)

[OMPi(COMM)& OMP (Comm)

21

IEXECUTION

IMISC DJ

Total

168




la7 [DWARKA COURTS [SOUTH WEST [SH. RAJ KUMAR, DISTRICT JUDGE 603 [CS(COMM) 15
(COMMERCIAL COURT-01
lOMP (I) (COMM.) 17
[EX COMM AWARD g
3 [DWARKA COURTS SH. VIKAS DHULL, DISTRICT JUDGE, 613  [CS (COMM) 12]
ICOMMERCIAL COURT.
MP (I) (COMM.) 29|
[EX COMM AWARD 13
lso [DWARKA COURTS SH. AMIT BANSAL, DISTRICT JUDGE, 614  [CS (COMM) 9
ICOMMERCIAL COURT-03
MP (I) (COMM.) 3
[EX COMM AWARD 12]
) [DWARKA COURTS SH. RAKESH PANDIT, DISTRICI509 Ics (comm) 15
WUDGE, COMMERCIAL COURT-04
IOMP () (COMM.) 27
ICOUNTER CLAIM 1
[EX COMM AWARD 5
TOTAL 153

GRAND TOTAL

2532




[LIST OF CASES WHERE CASE MANAGEMENT HEARING WAS HELD DURING THE MONTH OF SEPTEMBER-2025

DISTRICT COURT

ROOM

CASE TYPE

CASE NO.

REGISTRAT NAME
RESPONDENT FRAMIN

ION

VS

LISTING

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

OFAFFIDAVI AFFIDAVI WRITTEN ORAL

OTHER

NAME G THEWITNESSES T OFT OFARGUMEN ARGUME STAGES/H
ISSUES EVIDENCEWITNESS TS NTS EARING
ES DATE
ISH. VIDYA PRAKASH/ SH.CENTRAL ICS COMM-H+15.05.2025 [SHILPA 01.09.20[11.09.2025 [15.09.2025 [22.09.202 [26.09.2025 [26.09.20
ISANJEEV KUMAR [Extension[Recovery 535/2025 [KHANNA VS5 5 25
IAGGARWAL, DISTRICT] Block, Tis| ISOHAIL
WUDGE (COMMERCIAL [Hazari JAHMED
ICOURT)-01 [Courts,
IDelhi
1301, [Suit forCS COMM-+06.06.2025 [KAILASH 03.09.20[22.09.2025 26.09.2025/06.10.202 [27.10.2025 [27.10.202 Nil
[Extension[Recovery 69/2025 ICHAND GUPTAl]25 5 5
[Block, Tis| JAND ORS. V¢
[Hazari INEETI
ICourts, ISHARMA AND|
[Delhi JANR.
1301, [Suit forCS COMM-i7.02.2025 |[KARIM 06.09.20[15.09.2025 19.09.2025 |09.10.202 [25.10.2025 [25.10.202|Nil
tension[Recovery  [205/2025 [HOTELS  PVTjes5 5
lock, Tis| LTD. VS Al
[Hazari IKARIM
(Courts, [RESTAURANT
Delhi [PVT LTD.
I301, [Suit forlCS COMMH+01.07.2025 [MOHD. TAUHA|09.09.2027.09.2025 [04.10.2025[31.10.2025[17.11.2025 [17.11.202 [Nil
xtension[Recovery [707/2025 S MANOJ]25 5
lock, Tis| IMITTAL
[Hazari
ICourts,
IDelhi
301, [Suit forCS COMM-05.06.2025 [SHIVANGI [12.09.20(06.10.2025 [10.10.2025 [13.10.2025(30.10.2025 [30.10.202{Nil
[Extension[Recovery [663/2025 JAGGARWAL VS25 5
Block, Tis| IMCD AND ANR.
[Hazari
[Courts,
IDelhi
1301, [Suit forCS COMM-27.01.2025 [MOHD. KASHIF19.09.20(04.10.2025 [13.10.2025 [21.10.202514.10.2025 [14.10.202 [Nil
[Extension[Recovery  [126/2025 JAND ANR. VSg5 5
Block, Tis| IDINASH
[Hazari IKUMAR
[Courts,
[Delhi
301, [Suit forCS COMM-+06.03.2025 [RAJ KUMAR|23.09.20[14.10.2025 18.10.2025 [21.10.2025/01.11.2025 [01.11.202 [Nil
tension[Recovery [279/2025 GOELVSMCD |25 5
lock, Tis|
[Hazari
[Courts,
[Delhi
1301, [Suit forlCS COMM-+02.01.2023 [ASR INDIA----- 10.10.2025 15.10.2025 |01.11.2025 [20.11.2025 [20.11.202 [Nil
[Extension[Recovery [8/2023 IPRIVTE 5
Block, Tis| ILIMITED \E|
[Hazari /s NOOR|
ICourts, [INTERNATION
[Delhi JAL AND ORS.

I2 |[SH. RAJESH KUMAR GOEL,CENTRAL 1306 ICS (COMM) [1307/2024 [26.11.2024 [NAVEEN 08.09.2 [20.09.2025 20.09.2025/06.10.202 [10.11.2025 [17.11.202
IDISTRICT JUDGHE ISINGHAL ~ VSjo25 18.10.2025 18.10.2025 |5 5
I((COMMERCIAL COURT)-02 ISANJAY [27.10.2025

[BANSAL
1306 ICS (COMM) [870/2025 [30.07.2025 [VIKAS BANSAL}5.09.20 [27.09.2025 27.09.2025[13.10.2025[15.11.2025 [24.11.202
S. MCD 25 25.10.2025 25.10.2025 [03.11.2025 B
1306 ICS (COMM) |p49/2025 04.03.2025 [M/S RK AND{16.09.20[27.09.2025 27.09.2025 [13.10.2025[22.11.2025 [02.12.202]
ISONS 25 31.10.2025 31.10.2025 [13.11.2025 5
PEWELLERS V¢
IM/S ~ HEERA|
PEWELS AND|
IGEMS PVT LTD
1306 ICS (COMM) |197/2025 14.02.2025 [[SLAMUDDIN [19.09.20(04.10.2025 04.10.2025 [13.10.202515.11.2025 [20.11.202
'S M/S SANJAY[e5 27.10.2025 [27.10.2025 [30.10.2025| 5
[EXPORT CO.
1306 ICS (COMM) [1079/2024 [30.09.2024 [PAWAN 19.09.20/04.10.2025 04.10.2025 [16.10.202517.11.2025 [25.11.202
[BANSAL VSf25 131.10.2025 [31.10.2025 [04.11.2025 b
IMCD




DISTRICT COURT . DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGL

1306 ICS (COMM) [1334/2023 [11.10.2023 MANG 20.09.20/04.10.2025 04.10.2025 [25.10.2025(24.11.2025 [29.11.202
SUPTA, PROPf25 04.11.2025 04.11.2025 [15.11.2025
F M/
[BASHESHAR
ILAL AMIT|
[KUMAR
b wingan
1306 ICS (COMM) [864/2025 [30.07.2025 [PREM 25.09.20[18.10.2025 [18.10.2025 [10.11.2025 |06.12.2025 [15.12.202
INARAYAN 25 22.11.2025 22.11.2025 [24.11.2025 5
[KOTHARI VY
[RAMAN
[KUMAR
ICHAUDHARY
I3 [MS. DEVENDER KUMAR|CENTRAL 1303, [Suit forICS(COMM) [26.05.2025ASHWANI 18.09.2 [10.10.2025 10.10.202 [25.10.20
ISHARMA, DISTRICT JUDGE,| [Extension[Recovery [NO UMAR  VSo25 5 25
ICOMMERCIAL COURT-03 [Block, Tis| 602/2025  AKSHI JAIN
[Hazari
[Courts,
IDelhi
1303, [Suit forlCS(COMM) [17.02.2025 [FITWELL 24.09.2(16.10.2025 16.10.202 [27.10.202/03.11.202 [03.11.20
[Extension[Recovery INO [HOSIRY 025 15 15 5 25
Block, Tis| [203/2025 ICORP. AC
[Hazari AJAY
(Courts, [BHALLA
[Delhi
4 MS ANIL KUMAR SISODIA,CENTRAL 1304 IRECOVERY [CS 06.05.2025M/S  STONE02.09.2|PE- 12.09.2025BEFORE [BEFORE [BEFORE [14.09.20[NA
IDISTRICT JUDGE), [EXTENSI COMM)49 ISTUDIO V/Slo25 IAND 13.09.2025[PE- [DE- 14.09.202 25
ICOMMERCIAL COURT-04 ION l0o/2025 H. IAND DE-13.09.202[26.09.20 |5
IBLOCK EAURABH 25.09.2025 ANDl5 25
THC DELWA| 26.09.2025
[DELHI L
1304 IRECOVERY [CS 01.07.2025 [VIKAS 10.09.2 [PE- 24.09.2025BEFORE BEFORE [BEFORE [07.09.2 |0
[EXTENSI COMM)70 IVERMA V/Soz25 IAND 26.09.2025[PE- DE- 107.09.202 025
ION /2025 IMCD IAND DE-26.09.202(17.09.202l5
IBLOCK 15.09.2025 AND|5 5
THC 16.09.2025
[DELHI
1304 [RECOVERY [CS(COMM) [05.08.2022[PUNJAB 15.09.2 [PE- 13.09.2025BEFORE [BEFIRE [BEFORE f10.11.20 [NA
[EXTENSI 1949/2022 INATIONAL 025 IAND 14.09.2025PE- [DE- [10.11.2025[25
[ON IBANK V/S| IDE- 27.10.2025(14.10.202 [28.10.20
[BLOCK IVISHAL IAND 28.10.2025 |5 25
THC [PANDEY
[DELHI
304 [RECOVERY [CS(COMM) [17.04.2025 [VYOMA EXIM[16.09.2 [PE- __ 16.10.2025BEFORE |BEFORE [BEFORE [12.11.20 [NA
[EXTENSI kW10/2025 IPVT LTD V/So25 IAND 17.10.2025PE- [31.10.202(12.11.2025 [25
[ON |IBAL KISHAN| [DE- 30.10.2025/16.10.202 |5
[IBLOCK IDAS IAND 31.10.2025 |5
THC
[DELHI
Boa [RECOVERY [CS [16.05.2025 [AMIT [18.09.2 |PE 18.10.2025 DE-BEFORE |[BEFORE [BEFORE- [14.11.20 [NA
[EXTENSI COMM)- |[KHANNA VS.o25 01.11.2025 [PE- [DE- 14.11.202525
[ON 543/2025 IDIMPY 18.10.202 j01.11.202|4
BLOCK JANAND 5 5
THC
[DELHI
Boa [RECOVERY [CS 19.03.2025 [AARAV [18.09.2 |PE — 28.10.2025 &BEFORE |[BEFORE [BEFORE- [21.11.20 [NA
[EXTENSI COMM)- IPACKAGING [025 29.10.2025 DE-PE- [DE- 21.11.2025 25
[ON 1309/2025 [PVT. LTD. VS, 06.11.2025 &{28.10.202(06.11.202]
IBLOCK IMANALI 07.11.2025 15 15
THC [PASAND
[DELHI JAGRO FOODS|
INDIA
1304 [RECOVERY [CS(COMM) 17.12.2024 [M/S AWAL18.09.2 [PE-30.10.2025 &BEFORE [BEFORE [BEFORE- [25.11.20 [NA
[EXTENSI F1383/2024 CREATIONS (025 [31.10.2025 DE-PE- [DE- 5.11
ION IVS. M/S| 14.11.2025 &{30.10.202(14.11.202
[IBLOCK [UJJWAL 15.11.2025 5 5
THC IMARKETING
[DELHI




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

REGI
1304 COVERY [CS 11.02.2025 [M/S 19.09.2 [PE-15.10.2025 DE-BEFORE BEFORE BEFORE- [04.11.20 [NA
[EXTENSI COMM)- [HARBANSH [025 29.10.2025 [PE- [DE- 04.11.202 [25
ION n77/2025 ILAL FOODS| 15.10.202 [04.11.2025
BLOCK IPVT. LTD. VS| 5 5
[THC IM/S N
[DELHI [FROZEN
IFOODS & IC]
ICREAM PVT,|
ILTD.
1304 [IRECOVERY S 29.08.2023DIVYANK 11.09.2 [PE-25.09.2025 [BEFORE [BEFORE [BEFORE [28.10.20|NA
[EXTENSI COMM)- OSE VS.o25 IAND 26.09.2025PE- [DE- 28.10.202 [25
[ON 1201/2023 ' USHIL [DE-13.10.2025 25.09.202[13.10.2025
[BLOCK UMAR IAND 15.10.2025 |5 5
THC HEGAL &
[DELHI JIORS.
Boa [RECOVERY [CS 06.12.2024[NEPTUNE __ [27.09.2[PE- _ 12.011.2025BEFORE |BEFORE [BEFORE [01.12.20 [NA
[EXTENSI COMM)- ISYSTEMS V/Slo25 IAND  13.11.2025PE- [DE- l01.12.202 [25
[ON 1340/2024 IMURLI IAND DE-13.11.202 [25.11.202|5
[IBLOCK [ELECTRIC 24.11.2025 AND}5 15
THC ISTORE 25.11.2025
[DELHI
5 [SH. MANOJ KUMAR|CENTRAL i
IDISTRICT JUDGE|
I((COMMERCIAL COURT)-05
6 [SH. NEELAM SINGH, DJICENTRAL [nil
ICOMM-06 TIS HAZRI COURT]|
ICENTRAL DELHI
7 |SH. MUKESH KUMAR|CENTRAL 1302 ICS(COMM) [191/2025 14.02.2025 [VARUNA 01.09.20(06.10.2025 6.10.2025[06.10.202 [25.10.2025 [29.10.202[13.10.2025(]
GUPTA, DISTRICT JUDGE,| IVERMA VS5 5 5 DE)
ICOMMERCIAL COURT-07 IMCD
02 ICS(COMM) [158/2025 04.02.2025 [RITU THAREJA|16.09.20 [27.10.2025 27.10.2025 [27.10.2025[13.11.2025 [24.11.202 [03.11.2025
/S MCD 25 5 (DE)
1302 ICS(COMM) [1090/2024 [01.10.2024 [PAWAN 16.09.20[13.10.2025 13.10.2025 [13.10.2025(07.11.2025 [10.11.202 [27.10.2025
IBANSAL VS5 5 (DE)
IMCD
18 [SH. GORAKH NATH|CENTRAL il
[PANDEY, DISTRICT JUDGE,
ICOMMERCIAL COURT
19 [SH. DEEPAK GARG,|CENTRAL il
[IDISTRICT JUDGE,
ICOMMERCIAL COURT-09
lto [SH. AJAY PANDEY,CENTRAL [310 [CS (COMM)  [cS b5-07-2025 [M/s RAK08.09.2 | [L.C As pe
IDISTRICT JUDGE, COMM)/84 [FITNESS 025 lappointed forder, list]
ICOMMERCIAL COURT /2025 ICONSUMER ffor f
IPVT LTD| levidence itnesses
THROUGH IT§| frecording e file
IDIRECTOR RAJ| within 15|
TKRAM) V§ days ag
— Vs »IC idad
1310 [CS (COMM) [CS (COMM)/793}12-07-2025 [STERLING [17.09.20 [ [LC |As pe
[MPEX Vs ANILj25 lappointed [order, list
[TRADING ffor lof
ICOMPANY levidence itnesses
frecording  |pe filed
within 15|
days ag
|| idad
1310 ICS (COMM) [CS (COMM)/658/04-06-2025 [ARTHANT [19.09.20 [PE-27.07.2025 - |As per
[ELECTRICALS |25 order,
s M/s arties  t
[PRAMOD ffile list off
[TELECOM itnesses,
IPRIVATE if any,)
ILIMITED ithin
L1 L £



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#

DISTRICT COURT CASE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGI
1310 ICS (COMM) [CS (COMM)/698/01-07-2025 [VASUNDHARA [19.09.20 [PE-09.10.2025 F |As pe
ISALES 25 rder,
ICORPORATION parties  tof
s TREHAN| ffile list off
INDUSTRIES witnesses,
fif any,
within
— 1 £
310 >S (COMM)  [CS (COMM)/887[02-08-2025 [M/s ~ GLOBAL]22.09.20|PE-14.10.2025 - IAs per
EDIKIT 25 rder, list]
ILIMITED Ve f
IM/S S by witnesses
JAGENCIES be filed
within 15|
days from|
— ha Aot 4
10 ICS (COMM) [CS (COMM)/725/02-07-2025 [RUCHIKA 25.09.20 ILC |As per
JAGARWAL  Vs25 lappointed forder, list]
[KRISHAN PAL ffor f
ISINGH levidence  [witnesses
frecording e file
within 15|
ays a
idad
| B1o [CS (COMM) S (COMM)/459}29-04-2025 [Central Bank ofi26.09.20F ILC s pe
India Vs25 lappointed [order, list
[RAJINDER ffor f
[Kumar levidence itnesses
Deceased frecording e filed
[Borrower) ithin 15|
days ag
1310 ICS (COMM) [CS (COMM)/468j01-05-2025 [M/s R K Goel26.09.20 I [For
JAbhey ~ Kumars [Arguments|
ain \E f
Municipal [Preliminar
ICorporation  of] issue.
IDelhi
10 °S (COMM) [CS (COMM)/794f12-07-2025 [TRUEWARE 26.09.20f ILC |As per|
INTERNATION |25 lappointed jorder, list
AL LLP V. ffor f
IRIDHIMA levidence  [witnesses
ISALES recording  |be filed|
within 15|
days aq
m1 [SH. S.S RATHI, DISTRICTICENTRAL il
WUDGE, COMMERCIAL
ICOURT

12 [SH. RAVINDER BEDIL,CENTRAL il
IDISTRICT JUDGE,|
ICOMMERCIAL COURT

13 [SH. M.K NAGPAL, DISTRICTICENTRAL il
WUDGE, COMMERCIAL
ICOURT

14 SH. ASHUTOSH KUMAR,|WEST il
IDISTRICT JUDGE|
((COMMERCIAL COURT)

5 [MS. VINEETA GOYAL,WEST les cs(comm)/37/05-05-2025 [M/S NIHON[18-09- [Nil INil INil INil INil INil
IDISTRICT JUDGE| IPRECISION 2025
((COMMERCIAL COURT)-02 [FAB TECH|
[[NDIA
THROUGH IT¢|
[PROPRIETOR
IASHISH

Counter Claim/Counter 15-01-2025 [MADAN LALji9-09- |Nil INil INil INil INil INil
IClaim/1/202 [PROPRIETOR [2025
5 loF NEW]|
[DURGA
[TRAVELS AND|
JANR Vs M s Axi:
ICommunication
Tl d ke AD
ICS ICS 27-09-2023 [M/S S.Mj24-09- |Nil INil INil INil INil INil
COMM)/710| ISTEELS Vs HSK2025
2023 INFRA PVT LTD|

S ICS 03-06-2025 [[SHA SHARMA|27-09- [Nil INil INil [Nil INil INil
COMM)/491 [PROP. OF M/Spo25
2025 ISHA
INDUSTRIES V|
ICASTLE
'ALVES
[LIMITED

Irop oo
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DISTRICT COURT

CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGISTRAT NAME VS
ICounter Claim|Counter 06-08-2025 [M/S CASTLE27-09- i i i i i il
[Claim/39/20
5
[INDUSTRIES
16 (SH. RAGHUBIR  SINGH,WEST il
IDISTRICT JUDGH
(COMMERCIAL COURT)-03
7 [SH. SANJEEV AGGARWAL,WEST il
IDISTRICT JUDGE|
I((COMMERCIAL COURT)
K8 [SH. AJAY GUPTA, DISTRICT|WEST i
JUDGE (COMMERCIAL
ICOURT)
ho [SH. NARESH KUMARWEST il
IMALHOTRA, DISTRICT]|
JUDGE (COMMERCIAL
ICOURT)
20[SH. PULASTYANEW DELHI |t ICS(COMM) k35/2021 21.10.2021 'ALVOLINE 02.09.20WITHIN ONEWITHIN |NOT IDATE NOTDATE [FINAL
IPARAMCHALA, DISTRICT] ICUMMINS PVT |25 WEEK IONE [FILED IGIVEN INOT IARGUMEN(
WUDGE (COMMERCIAL ILTD. VS. M/ EEK IGIVEN [T/
ICOURT)-01 SALASAR  OIl 12.11.2025
JAGFENCY
ICS(COMM) [2/2025 03.01.2025 [B S THAKUR}10.09.20WITHIN ONEWITHIN [NOT IDATE NOTDATE IFINAL
S. CENTRALje5 EEK IONE [FILED IGIVEN INOT IARGUMEN|
[PUBLIC WEEK IGIVEN [T/
ORLKS 02.12.2025
[IDEPARTMENT
JAND ORS.
| ICS(COMM) |163/2019 19.07.2019 [SHREH 19.09.20 WITHIN ONEWITHIN [NOT IDATE NOTDATE [FINAL
IMADAN VS. |25 EEK NE [FILED IGIVEN INOT IARGUMEN|
[HARISH WEEK IGIVEN [T/
[KUMAR  AND| 6.12.2025
ISONS HUF AND|
RS.
| ICS(COMM) [787/2024 23.09.2024 [TIMES 24.09.20(WITHIN ONEWITHIN _[NOT IDATE NOTDATE [FINAL
[NTERNET 25 WEEK IONE [FILED IGIVEN INOT JARGUMEN|
ILIMITED VS| EEK IGIVEN [T/
IM/S ZARIA| 29.11.2025
JAND ANR.
ICS(COMM) |5713/2024 [18.11.2024 |RAJENDER  [24.09.20[WITHIN ONEWITHIN [NOT IDATE NOTDATE  [FINAL
[PRASAD 25 WEEK IONE [FILED IGIVEN INOT IARGUMEN(
IGUPTA VS. THE| WEEK IGIVEN [T/
INEW INDIA| [03.12.2025
JASSURANCE
21 [SH. BALWANT RAI BANSAL,NEW DELHI |25 ICS (COMM.) |52 /2025 |27.01.2025 [STATE BANK09.09.20WITHIN ONEWITHIN [NOT IDATE NOTDATE  MISC.
IDISTRICT JUDGE| IOF INDIA Vs 25 EEK IONE [FILED IGIVEN INOT IAPPREAN
I((COMMERCIAL COURT) LAKSHMI| WEEK IGIVEN [CE
[PRASANNA RM [05.02.2026
ICS (COMM.) 517/ 2022 |02.06.20255HT MEDIA LTD{10.09.20(WITHIN ONEWITHIN _[NOT IDATE NOTDATE MISC.
s AH 25 EEK NE [FILED IGIVEN INOT IAPPREAN
HEELER AND| WEEK IGIVEN [CE
ICO PVT LTD 21.01.2026
ICS (COMM.) 613/ 2019 [23.09.2019 [M/S RAMPURI9.09.20 WITHIN ONEWITHIN |[NOT IDATE NOTDATE IMISC.
[ENGINEERING [25 WEEK IONE [FILED IGIVEN INOT IAPPREAN
ICOMPANY LTD | WEEK IGIVEN [CE
Vs M/S 10.03.2025
[FIBERFILL
[ENGINEERS
JAND
TLIEDC
ICS (COMM.) 563/ 2019 |19.10.2023 [M/S. AHUJA|24.09.20(WITHIN ONEWITHIN [NOT IDATE NOTDATE IMISC.
ISALES 125 WEEK IONE [FILED IGIVEN NOT IAPPREAN
ICORPORATION WEEK IGIVEN [CE
[THROUGH 26.02.2026
ITS SOLE
[PROPRIETOR
Vs M/S TSK
luacprTAT IV




[MA. HIMANI MALHOTRA,|
IDISTRICT JUDGH
(COMMERCIAL COURT)-03

DISTRICT

INEW DELHI

COURT

CASE TYPE

CASE NO.

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

|23 [MS. SAVITA RAO, DISTRICT|SOUTH 12, New(Civil Suit ICS (COMM)15.03.2024 |Living Media03.09.20[19.09.2025 ith in 15NIL [NIL [NIL 31.10.2025
WUDGE(COMMERCIAL Court 131/24 [ndia Ltd Vsles [Days
ICOURT) Block-T ISv Promotio
[Private Limited
24MS. ANURADHA SHUKLASOUTH il
IBHARDWAJ, DISTRICT]
WUDGE(COMMERCIAL
ICOURT)
[25 [SH. SANDEEP YADAV SOUTH il
26 [SH. SANJEEV KUMARISOUTH il
ISINGH, COMMERCIAL
ICOURT.
27 (SH. LOKESH KUMARSSOUTH ko, New|CS/COMMER [CS/COMM/3[13-01-2023 [PANASONIC  [15-01- [ 09-10- F 3 F 29-10-2025
ISHARMA, DISTRICT| [Court ICIAL /2023 ILIFE 2024 2024
WUDGE(COMMERCIAL Block-IT ISOULUTIONS
ICOURT) [NDIA P. LTD|
S AMIT
[ENTERPRISES
uo, New|CS/COMMER [CS/COMM/3[27-11-2019 [ASHISH 19-02- | [24-04- F - F 03-09-
[Court ICIAL B4/2019 JAGGARWAL VS2024 2024 2025
Block-IT 1/S  RACING| (DISPOSE
[PROMOTIONS D)
[P. LTD.
ko, NewCS/COMMER [CS/COMM/6[24-11-2022 [M/S  POTHOS]1.02.20 [ 26-04- F - F 10-09-2025|
ICourt ICIAL 160/2022 ISOLUTIONS VSi24 2024 (DISPOSE
Block-IT M/S D. K| D)
"HEMICALS P|
ILTD
ko, New|CS/COMMER [CS/COM/12/|04-01-2022 [MERCHANTS [22-02- [ 0-04- F - F 19-08-2025|
Court CTAL 2022 COURIER PJ2024 2024 (DISPOSE
Block-1T [LTD. VS SURYA| ID)
ICARGO
ko, New|[CS/COMMER [CS/COM/60 [26-08-2023 [V 130-05- | I F 3 F [13-11-2025
[Court ICIAL /2023 ICOMMUNICATI[2024
Block-IT N VS JAKSON|
ILTD.
ko, New|CS/COMMER [CS/COM/38 |08-06-2023 |M/S NLMKpo-o7- | l14-05-2025} - F 08-12-2025
[Court (CIAL l2/2023 [INDIA SERVICE2024
Block-IT ICENTER \E|
[POSCO
[POGGENAMP
JELECTRICAL
ISTEEL
o, New|[CS/COMMER [CS/COM/23 |04-09-2024 [M/S PUNAMjo3-07- [ 28-10-2024| - F 01-09-2025|
ICourt ICIAL k/2020 [PRIYADARSHI [2024 (DISPOSE
Block-IT INI VS AMMAN| D)
[ULLAH
ko, New[CS/COMMER [CS/COM/54 [27-09-2023 JAKMY 25-09- [ 26-11-2024 | - F 20-11-2025
[Court ICIAL /2023 [BUILDCON  PJ2024
Block-1T LTD. VS SM(
[ENTERPRISES
[P. LTD.
ko, New|CS/COMMER [CS/COM/47 |08-10-2024 [MRS. BALAf1-02- |+ 26-11-2024 | 3 F 11-11-2025
ICourt ICIAL /2024 IDEVI VSpo25
Block-1T TUNICIPAL
ICORPORATION

F DELHI




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGISTRAT NAME VS
ko, NewlCS/COMMER [CS/COMM/9[24-02-2025 [[ENERGIZERS [18-09- [ I F - F 09-12-2025
ICourt ICIAL /2025 T SERVICES VS2025
Block-1T 'VR INOX LTD.
28|SH. LAL SINGH, DISTRICT[SOUTH-EAST18 BLOCKICS(COMM) [283/23 25-03-2023] 20-09- [15-10-2025 15-10- 24-11- 24-11- 03-11-
WUDGE iy 2025 2025 2025 2025 2025
29 [MS. NIKHIL CHOPRA [SOUTH-EAST [14 ICommercial |CS/COMM/6[24.07.25 [BHUSHAN 01.09.25 [Within 15 days 06.09.2025| - L
[IDISSTRICT JUDGE l00/25 IDEALMARK VS|
ANANYA
JASHUTOSH
ICS/COMM/6[21.12.21 IDHARAM 01.09.25 Within 15 days IN/A _ | _
B5/25 INDUSTRIES
IVS. R DEVIY
JENGINEERS
ICS/COMM/1[30.11.22 I[DBI BANK|04.09.25(Within 15 days 09.10.25 | | L
159/22 ILTD. VS. VAKIL
[KUMAR
ICS/COMM/1[28.02.25 ISTATE  BANK|04.09.25Within 15 days 20.09.25 | - L
76/25 JOF INDIA VS|
IRAHUL
IGURUNG
ICS/COMM/2[29.07.24 ICTORIAS 08.09.25Within 15 days 15.10.25 | L L
924/24 ISECRET VS|
[KISHOR NARSI
ICS/COMM/1/19.03.24 ISTATE ~ BANK}10.09.25 [Within 15 days 25.09.25 | | L
97/24 IOF INDIA VS|
[KANTA DEVI
ICS/COMM/3[30.09.24 HEKHAR [11.09.25 [Within 15 days 20.09.25 | L L
749/24 IGUPTA VS|
ISHAGUN
ICORPORATION
ICS/COMM/4[21.05.25 IMANTU [11.09.25 [Within 15 days 8.10.25 | [ l
6/25 IMANGAL VS|
[UMANG
PINDAL
130SH. VRINDA KUMARI ISOUTH-EAST nil
131 [MS. ANU GROVER BALIGA [SOUTH-EAST |21 ICommercial CS COMM/\18/03/25 ARESH 24/07/ [30/07/25 &-- - - - PE-
lsuit [217/25 UMAR 25 13/08/25 15.10.25,1
HARDWAJ [7.10.25,27|
. SATISH| l10.25,28.
UMAR 10.25
[DE-
17.11.25 &
4Q 44 o
ICommercial|CS COMM/j12/12/22 25/07/2]30/07/25 & - - - [PE-
lsuit 191/22 SHAN Vs.5 13/08/25 29.10.25,
R [30.10.25
AWHNEY DE-
OTERS PVT| 10.11.25 &]
TD 11.11.25
132 |SH. BHUPESH KUMAR ISOUTH-EAST |22 ICommercialCS COMM /18/03/25 ARESH 24/07/ [30/07/25 & = = = [PE-
lsuit 217/25 UMAR 25 13/08/25 15.10.25,1
HARDWAJ [7:10.25,27|
S. SATISH| l10.25,28.




DISTRICT COURT

CASE TYPE

CASE NO.

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGISTRAT NAME
[HAR [PE-
29.10.25,
0.10.25
DE-
133MS. NEERA BHARIHOKE,SOUTH-EAST nil
IDISTRICT
WUDGE(COMMERCIAL
ICOURT)
134 [MS. NIRJA BHATIA[SOUTH-EAST |30 [Commercial |CS 05.08.202 [Sandeep Issue (05.08.2025 05.08.20 (05.08.20 |-- - 16.08.202
IDJ(DIGITAL)-07, SOUTH] (comm)- I4 upta Vs P &Framed| 25 25 15
[EAST DISTRICT, 2957/2024 Enterprises jon
16.07.2
025
35 [SH. RAJ KUMAR TRIPATHI|SOUTH-EAST|nil
IDISTRICT
WUDGE(COMMERCIAL
ICOURT)
I36[SH. DEVENDER KUMAR,EAST il
IDISTRICT JUDGH
I((COMMERCIAL COURT)
B7[MS. RUBY ALKA GUPTA,EAST fil
IDISTRICT JUDGE|
I((COMMERCIAL COURT)
l38[SH. SANJEEV KUMARNORTH-EAST201, New(C.S. (COMM) [125/2024 13-11-2024 [Central Bank offMANIS [9911118926 01-09-2025[ - ICONTES [No
IMALHOTRA, DISTRICT Building India Vs AnilH [TED [Execution
WUDGE (COMMERCIAL)-01 [KKD [Kumar IANGIGR| ffiled ll]
IAS date
IC.S. (COMM) [100/2024  [25-09-2024 [Kako  ApparelJAGRITI|8527506427 03-09- F 3 ICONTES [No
[[ndia through itsJAIN 2025 [TED [Execution
lprop Bharat| ifiled llf
IBhushan \E Idate
Gaurav Anand
IC.S. (COMM) [25/2025 l12-02-2025 [Reshma IK.K. 10871226784 08-09- F a ICONTES [No
ICollection VYLEGAL 2025 TED [Execution
INysaa Retal ffiled ll]
enture Pvt Ltd date
IC.S. (COMM) [22/2025 01-02-2025 [ANAND JAINJZARIIF 350221670 10-09-2025[ o ICONTES [No
IPROP M/SAHMAD [TED [Execution
"RAFT METAL ffiled llf
s ASHOK| date
[KUMAR
ISHARMA PROP|
IM/S AAA
[POWERTECH
IC.S. (COMM) [130/2024 25-11-2024 |[CENTRAL [ZARIIF (9350221671 15-09-20251 - ICONTES [No
[BANK OFAHMAD TED [Execution
[[NDIA Vs DILIP| ifiled il
[KUMAR Idate
[PROPRIETOR
IM/S RAJDHANI|
1ILK DAIRY
IC.S. (COMM) [118/2024 11-11-2024 [SBL Pvt Ltd VSK.K. 871226784 18-09-2025[ - ICONTES [No
[Done By Design [LEGAL [TED [Execution
filed il
date




DISTRICT COURT

ROOM

CASETYPE CASE NO.

DATE
REGISTRAT

NAME

OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

IC.S. (COMM) [83/2024 21-08-2024 [RAMANDEEP [RAKES [9891691568 24-09- - - ICONTES [No
ISINGH VsH 2025 TED [Execution
[HARMEET IKUMAR ffiled il
ISINGH date
139 [SH. BRIJESH KUMAR GARG [SHAHDARA (301, New/CS(COMME [CS(COMM) [09.0 esh  Saini20.09.2[Not Filed [Not Filed [Not Filed NO INO [PE
ICourt IRCIAL) 00/2025 [Vs. Nysaao25 13.10.202
Building [Retail Venture| 5 AND|
IPvt Ltd 14.10.202
15 DE|
15.10.202
15 AND|
4_0MS. KIRAN BANSALSHAHDARA [ROOM ICOMMERCIAICS COMM| [PUNJAB  AND|02.09.20[NOT FILED INOT INOT [NO- INO 'ﬁ%
IDISTRICT JUDGE), INO 208 |L 1353/2025 ISIND BANK VSi25 IFILED [FILED [17.10.2025
((COMMERCIAL COURT) IVIRENDER
IMOHAN
ISHARMA
[ROOM ICOMMERCIAICS COMM| [UNION BANK|04.09.20[NOT FILED INOT INOT INO- INO IPE/04.10.2
INO 208 |L 91/2025 IOF INDIA VSg25 [FILED [FILED 25
ISANJEEV
[KUMAR
[ROOM ICOMMERCIAICS COMM| IM/S OMSONA10.09.20[NOT FILED INOT INOT [NO- INO IPE/18.10.2
INO 208 L 659/2024 IMARKETING |25 [FILED  [FILED 025
PVT LTD V¢
IMADHU
JAGGARWAL
[ROOM ICOMMERCIAICS COMM| [KRISHAN  LALj16.09.20 [NOT FILED INOT INOT [NO- INO IPE/04.11.2
INO 208 [L 16/2025 [TANEJA VSi25 [FILED [FILED 025
[DHARAM
ISINGH
[41[SH. SANJAY SHARMA-IISHAHDARA [303, NewlCS(COMME [CS(COMM) [19.03.2025 [M/S 01.09.2 [Not Filed INO [Not Filed [NO INO
IDISTRICT JUDGE), ICourt IRCIAL) [173/2025 [PADMAVATI [025
ICOMMERCIAL COURT Building IGARMENTS
VS M/S KAKA|
AZAR PV
TD & ORS
1303, New/CS(COMME [CS(COMM) [09.07.2025[M/S C F01.09.2 [Not Filed INO INot Filed NO INO
ICourt IRCIAL) kW24/2025 EXTILE VSo25
Building CGC
[FABRICS PVT|
ILTD
1303, NewlCS(COMME [CS(COMM) [25.07.2025[M/S  PARAS/03.09.2|Not Filed INO INot Filed NO INO
ICourt IRCIAL) ku58/2025 ICOLLECTION (025
Building VS M/S|
[TRENDO
ICARD
303, New|CS(COMME [CS(COMM) [25.02 AKSHAT JAIN|03.09.2[Not Filed INO [Not Filed [NO INO'
ICourt IRCIAL) 118/2025 IVS PRAVEEN|o25
Building [KUMAR JHA
303, NewlCS(COMME |CS(COMM) [18.03.2024|SAURABH __ [04.09.2|Not Filed INO [Not Filed [NO INO'
[Court IRCIAL) 77/2024 UPTA VSo25
Building UNISH
AIN
1303, New/CS(COMME |CS(COMM) (08.04.202 [[DBI BANK09.09.2[Not Filed INO INot Filed NO INO
ICourt IRCIAL) [217/2025 |5 TD VSo25
[Building ACHIN
IVERMA
1303, NewlCS(COMME [CS(COMM) |04.09.2025HARDIK 09.09.2[Not Filed INO INot Filed NO INO
ICourt IRCIAL) 168/2024 IGARG VSo25
[Building IMANOJ
|[KUMAR JAIN
303, New|CS(COMME [CS(COMM) 17.02.2024 [SAURABH __ [09.09.2[Not Filed INO [Not Filed [NO INO
ICourt IRCIAL) 120/2024 UPTA VSo25
Building ESHWA




DISTRICT

COURT

CASE TYPE

CASE NO.

ICS(COMM)
1648/2024

DATE
REGISTRAT
20.12.2024

NAME VS
ISHREE 09.09.2
BANKEY 025

INot Filed

OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

INO

INot Filed

INO

INO

X
ABULAL 10.09.2

[Building

ILTD VS M/§
IKAJ
[INFRASTRUCT
JURE PVT LTD

1303, NewlCS(COMME [CS(COMM) [06.06.202; INot Filed INO INot Filed NO INO
[Court IRCIAL) 1382/2025 UROHIT VSo25
[Building HILUKA
HIVA
UMAR
1303, NewlCS(COMME [CS(COMM) [29.04.2025|PANCH 17.09.2 [Not Filed INO INot Filed NO NO
ICourt IRCIAL) [272/2025 IRATTAN 025
[Building IFABRICS VS
IAYUSH
[FABRICS &
JANR
1303, New/CS(COMME |CS(COMM) [02.04 1/S JAIl17.09.20 [Not Filed INO INot Filed NO INO
ICourt IRCIAL) 188/2025 [BHAWANI 25
Building TRADING V¢
ANOJ
[KUMAR
IMITTAL
1303, NewlCS(COMME |CS(COMM) [07.03.2025 [MAHAVEER [17.09.20 [Not Filed INO INot Filed NO INO
ICourt IRCIAL) 147/2025 [KUMARK VS5
[Building JASHOK KUMAR]
[RAJPUROHIT
1303, NewlCS(COMME [CS(COMM) [25.07.2025 [VIKAS GOEL VSi19.09.20 [Not Filed INO INot Filed NO INO
[Court IRCIAL) KU59/2025 IMCD & ANR. |25
[Building
1303, NewlCS(COMME [CS(COMM) [17.05.2023 [ROHAN BOOK]10.10.20 [Not Filed INO INot Filed NO INO
ICourt [RCIAL) [259/2023 ICOMPANY PVT]25
[Building ILTD VS
[FUTURE
1303, New/CS(COMME |CS(COMM) [04.01.2025 [P P TEXOFAB]22.09.20[Not Filed INO INot Filed NO INO
[Court IRCIAL) 7/2025 IPRIVATE 25
Building [LOMITED Vi
1/S  FLEXO!
PEANS
1303, New/CS(COMME |CS(COMM) [20.12.2024 [SHREE 23.09.20[Not Filed INO INot Filed NO INO
[Court IRCIAL) 1648/2025 IBANKEY 25
[Building [BEHARI
[FABRICS  PVT|
ILTD VS SUNIL
[KUMAR GUPTA
1303, NewlCS(COMME [CS(COMM) [25.02.2025 [GREAT INDIA]22.09.20[Not Filed INO INot Filed NO NO
ICourt  [RCIAL) 116/2025 IPIPES PVT LTDj25
[Building AA
'AISHANAV
INFRASTRUCT
JURE
1303, New/CS(COMME [CS(COMM) [25.01.2025 [M/S CAPRISO]24.09.20[Not Filed INO INot Filed NO INO
ICourt IRCIAL) 160/2025 [FINANCE LTDj25
Building VS M/S KAJ|
INFRASTRUC
[TURE PVT]
ILTD
B03, New/CS(COMME | CS(COMM)04.12.2024 |M/S ROOP| [Not Filed INO [Not Filed [NO INO
ICourt IRCIAL) 614/2024 [TRADERS  VS[24.09.20
Building IM/S SHREE25
IRAM SALES
1303, NewlCS(COMME [CS(COMM) [20.12.2024 [PRIME INSIA]24.09.20[Not Filed INO INot Filed NO INO
ICourt IRCIAL) 1643/2024 JAUTO  LINKS_25
Building PVT LTD V¢
IM/S SLM|
ICONTRACTS
[LTD & ORS
1303, NewlCS(COMME [CS(COMM) [25.01.2025 [M/S SIRI IN[24.09.20[Not Filed INO INot Filed NO INO
ICourt  [RCIAL) l61/2025 IFINLEASE PVTj25




DISTRICT

COURT  CASETYPE

CASE NO.

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

REGISTRAT

NAME VS

ICO,. LTD.

'S(COMME [CS(COMM) [03.07.2025 JANITA VS24.09.20[Not Filed INO INot Filed NO INO
IRCIAL) 1399/2025 [POOJA GARG &f25
uilding IORS.
1303, NewlCS(COMME [CS(COMM) [12.07.2025 [BANK OFJ25.09.20|Not Filed INO INot Filed NO INO
ICourt IRCIAL) k35/2025 [INDIA VS5
[Building IKHUSHBOO
IMISHRA
1303, NewlCS(COMME [CS(COMM) [27.05.2025 [M/S GREAT]25.09.20|Not Filed INO INot Filed NO INO
ICourt IRCIAL) 1348/2025 I[FOAM 25
[Building [PRODUCTS LLP|
S M/
ISAARTHI
INDUSTRIES
1303, New/CS(COMME [CS(COMM) [10.07.2025 [STATE BANK?26.09.20[Not Filed INO INot Filed NO INO
ICourt IRCIAL) k29/2025 IOF INDIA VSg5
Building IMOHD FAIZAN
1303, New/CS(COMME [CS(COMM) [15.05.2025 [NAVEEN 26.09.20[Not Filed INO INot Filed NO INO
ICourt IRCIAL) 1319/2025 [KUMAR 25
[Building ICHHOTRA V§
[BALJEET
ISINGH
[KHUSHWAH
k2 |SH. PAWAN KUMAR MATTOISHAHDARA [C.No 304 [COMMERCIACS(COMM)/ [POOJA 2-09-2025 [FILED [FILED ON 16-09-NOT INOT INOT FILED[P.E. 24|
IDJ (COMM-04) IL l141/2025 ISHARMA V¥ ION  16-2025 [FILED [FILED 9-2025
IMALIK 09-2025
WATCH
IAND
[MOBILE
ICOMMERCIA [CS(COMM)/ [KAND Djo3/09/2025 INOT [NOT FILED INOT INOT [NOT FILED|P.E. 13|
IL. 123/2025 [COMPANY [FILED [FILED [FILED 11-2025
VS
IDIMENSIO
N
ICONSULTIN]
IG PVT. LTD.
ICOMMERCIA |CS(COMM)/ [BANK OHo4-09-2025 INOT [NOT FILED INOT INOT [INOT FILED[P.E. 18
IL 1367/2025 IBARODA VS IFILED IFILED [FILED 11-2025
IDEEPAK
IGARD
ICOMMERCIA [CS(COMM)/ [SANJAY 108-09-2025 INOT INOT FILED INOT INOT INOT FILED[P.E. 17
IL 89/2025 AIN VY IFILED IFILED [FILED 11-2025
IRAMESH
IKUMAR
ICHOPRA
ICOMMERCIA [CS(COMM)/ [RAVI [23-09-2025 INOT [NOT FILED INOT INOT [NOT FILED|P.E. 01
IL 43/2025 |[KHURANA [FILED IFILED  [FILED 12-2025
VS RAJESH
ICOMMERCIA [CS(COMM)/ [SATISH I24-09-2025 INOT [NOT FILED INOT INOT INOT FILED[P.E. 08|
L 199/2025 [KUMAR V¢ FILED FILED [FILED 12-2025
[MR.RAKES
H
[DHONDIYA
IL AND ANR
ICOMMERCIA |[CS(COMM)/ [VINAY [26-09-2025 INOT INOT FILED INOT INOT INOT FILED[P.E. 11|
IL 1636/2025 IKUMAR IFILED IFILED [FILED 12-2025
AIN Vi
[HARSH KR|
JAIN
43 [MS. PREETI AGARWAINORTH- uo6 ICivil 120/22 01-09-2025 [M/S PANNU|
IGUPTA, DISTRICT JUDGE[WEST AR RENTAL
I((COMMERCIAL COURT) [PVT LTD V
THE NEW|
INDIA
JASSURANCE
°0,. LTD.
121/22 01-09-2025 [M/S PANNT|
ICAR  RENTAIL
PVT LTD Vg
[THE NE
[[INDIA
JASSURANCE




DISTRICT COURT . DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGI

l122/22 01-09-2025 [M/S/  PANN
ICAR  RENTAL
[PVT LTD Vs
[THE NEV
[[NDIA
JASSURANCE
IcO,. LTD.

l154/22 01-09-2025 [MS TARAKAR]|
[MPORT AND|
[EXPORT Vs
ISAINATH
ICHAUDHARY

[701/22 01-09-2025 [ABHISHEK
IGARG Vs
OHD IMRAN

513/22 02-09-2025 [TRAVEL
YTSER INDIA|
[PVT LTD V§
[BEST DEALS|
[HOLIDAYS
JAND
IDESTINATIONS|

[752/22 02-09-2025 PAGRITI
[PLASTICS LTD|
s AARAV
[PACKAGING
[PVT. LTD

21/20 03-09-2025 [SHERAWALI
IDEVELOPERS
LLP Vs M/S|
IMAJESTY
[HOMES  AND|
JORS.

92/22 03-09-2025 [SURINDER
ISINGH
IDHINGRA V|
ISATISH
[KUMAR GUPTA

[711/22 03-09-2025 [SURINDER
ISINGH
IDHINGRA V4
ISATISH
[KUMAR GUPTA

584/22 l04-09-2025 PJAGRITI
[PLASTICS
ILIMITED Vs
[KIRTIMAN
ICEMENTS AND|
[PACKAGING
[NDUSTRIES

o
165/24 04-09-2025 [M/S
[RAMAKRISHN
A ELECTR!
ICOMPONENTS
PVT LTD Vs
IM/S
ISEROVOTECH
loauwo

5/21 08-09-2025 [ETALORS
TRADERS
[PRIVATE
ILIMITED Vs
ILIBERTY
ISHOES
[LIMITED

1308/24 08-09-2025 [Sharad Goel Vs
[Prg Pharma Pvi|
ILtd

09/22 09-09-2025 M/ S RATH]]|
[ENTERPRISES
s M/S|
ISURESH PIPES|
[PVT LTD

07/19 11-09-2025 [M/S
[R.S.POLYMERS
s M/S NEV
[PUNJAB AGRO|
ICO.AND ORS.




DISTRICT COURT CASE E CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGI NAME VS

[223/22 11-09-2025 [Q FACTOR|
[FINANCE AND|
[INVESTMENTS
PVT LTD Vg
JASHU KUMAR]
JAND ORS

30/20 15-09-2025 [M/S RAJDHAN]|
[FLOUR MILLS
LTD Vs
RAKESH
[KUMAR

738/23 15-09-2025 [STATE  BANK|
JOF INDIA Vg
R. NAVEEE;
IGUPTA PROP|
loF M/
[BHARAT
[PRODUCT
harnra

[806/22 16-092025 [AMIT
JAGGARWAL Vs
IDPAVENDER
[EGG FARM

29/23 16-092025 [PHOOL KUMAR]
s SHRI RAM|
SENERAL
[NSURANCE
ICOMPANY
[LIMITED

18/22 17-09-2025 [KAIZEN INDIA|
A
[PARTNERSHIP
[FIRM) Vs
ISARVATMA
[MPEX PVT)
[LTD

38/21 18-09-2025 [M/S. CRYSTAL
ICROP
[PROTECTION
ILIMITED Vs
[RANDHIR
ISINGH

74/20 [22-09-2025 [MAA  SUMAN|
[ENTERPRISES
s FANCY|
READY MADE
ISTORE

64/21 l22-09-2025 |GOYAL
[TRADING
ICOMPANY Vs
THE PALAZZO|
[BANQUET AND|
JANR

1663/22 22-09-2025 [EMGREEN
[MPEX
[LIMITED \E
[DHURI
[PLASTIC
[PRIVATE
[LIMITED

587/23 23-09-2025 [BANK OH
INDIA Vs
[HUNDI LAY
IPROP M/
'ANSHIKA
[FOODS

I588/23 23-09-2025 [BANK OH
[[INDIA Vi
PITENDER
[KUMAR PROP|
IM/S
VANSHIKAS

Ro7/21 [24-09-2025 [PRITAM
[KUMAR
IMITTAL  AND|
IORS.. Vs
ISAURABH
[TANWAR AND|
JANR

kogq/22 24-09-2025 [PUMA SH|
[THRU ITS AR]
Vs
[BISHWAJEET
JAGARWAL AND|
RS.




DISTRICT COURT CASE E CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM
539/22 [24-09-2025 [RAKESH JAIN|
s RITESH]
IGUPTA
161/24 25-09-2025 [VIPIN GUPTA|
/s NEERU]|
JAGGARWAL
44 |SH.VINOD YADAV 205 ICivil ICS/Comm./4/07.06.23 JUCO Bank Vs 15.09.25
1/23 IM/s Guliy:
ISport
ICS/Comm./2/03.04.25 Pay Kumar Vs 18.09.25
9/25 aibhav Gupta
ICS/Comm./1/07.02.25 [Rajesh Kr. Vs 19.09.25
1/25 [The New India]
JAssurance  Co
Ltd.
[CS/Comm./6]04.11.24  [Shweta Jain Vs] 24.09.25
5/24 INand Lal Goyal
ICS/Comm./6/01.08.22 [Takiar Overseas| 25.09.25
22/22 IPvt. Ltd. Vs. G.M|
[Enterprise
ICS/Comm./4[22.01.25 PJay Kumar] 26.09.25
7/25 [frading as Ja;
IChemical Work:
s. Rishi Kumar
ICS/Comm./4[22.01.25 PJay Kumar] 26.09.25
/25 [Trading as Ja:
Chemical Work:
s. Santosh|
[Kumar Lodhi
ICS/Comm./3[27.04.23 IM/s Ape: 27.09.25
[22/23 [Express Transc:
[Pvt. Ltd. Vs. M/
ISMS AABS Indial
[Tollways Pvt)
ILtd.
ICS/Comm./1[20.03.24 IM/s SMS AABS| 27.09.25
85/24 India  Tollways]
[Pvt. Ltd. Vs|
Apex  Express|
[Transco Pvt. Ltd,|

45 [SH. AMIT KUMAR, DISTRICTINORTH il
WUDGE, COMMERCIAL
ICOURT

46 |SH. UMED SINGH, DISTRICT[NORTH il

WUDGE (COMMERCIAL)

47 [SH. RAJ KUMAR, DISTRICT|SOUTH 03 ICOMMERCIAICS COMM07.02.2025 [PRATEEK 02.09.20[17.09.2025 17.09.2025 [NIL INIL INIL INIL
WUDGE (COMMERCIALWEST [L SUIT 129/2025 IGUPTA VS5
ICOURT-01 ISUNIL KUMAR|

IGARG




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING
ROOM REGI NAME VS
1603 [COMMERCIAICS COMMJ01.07.2025 [VINOD TIWARI02.09.20[17.09.2025 [17.09..2025|NIL INIL INIL INIL
IL SUIT 1326/2025 'S VEENA JAIN[f25
1603 ICOMMERCIA|CS COMM.J12.09.2024 [M/S PRAKASH|03.09.20/18.09.2025 18.09.2025 [NIL [NIL INIL INIL
IL SUIT k67/2024 IPIPES LTD VSps5
IM/S
INUTRIBEST
JAGRO PRIVATEH|
ILTD
03 ICOMMERCIAICS COMM.11.07.2025 [BANK 0FH04.09.20/19.09.2025 19.09.2025 [NIL [NIL NIL NIL
IL SUIT 1368/2025 IBARODA VSi25
IGAYATRI
ICHANDRA
03 [COMMERCIAICS COMMJo4.11.2024 [UPGRID 10.09.20[25.09.2025 25.09.2025|NIL [NIL INIL INIL
IL SUIT l546/2024 ISOLUTIONS 25
[PVT LTD V¢
ISANJAY
INAGAR
1603 ICOMMERCIAICS COMMJo7.02.2025 [M/S 10.09.20[25.09.2025 25.09.2025|NIL INIL INIL INIL
IL SUIT 64/2025 JAUSTVINAYAK |25
[PLYWOODS V¢
IM/S ADS CIVIL
IAND
[NTERIORS
PVT LTD
l6o3 ICOMMERCIACS COMMJ23.04.2025 [M/S LAVANYA[11.09.20 [26.09.2025 [26.09.2025NIL INTL INIL INIL
IL SUIT [209/2025 [ENTERPRISES |25
S SUNNY]
[FOODS
03 ICOMMERCIAICS COMM.20.05.2025 [BANK OH11.09.20 [26.09.2025 26.09.2025|NIL [NIL NIL NIL
IL SUIT [250/2025 IBARODA VS5
[KRITIKA VATS
1603 [COMMERCIAICS COMMJi6.07.2025 [STATE  BANK]15.09.20[30.09.2025 130.09.2025[NIL INIL INIL INIL
IL SUIT 1378/2025 F INDIA VSpes5
[IDPARSHAN
ISINGH
1603 [COMMERCIAICS COMMJi6.07.2025 [STATE BANK]15.09.20[30.09.2025 130.09.2025|NIL INIL INIL INIL
L SUIT 377/2025 F INDIA VSes
RAJU
03 ICOMMERCIAICS COMM.,J03.07.2025 [M/S DAKSH[20.09.20/06.10.2025 6.10.2025 [NIL [NIL NIL NIL
IL SUIT 355/2025 [ENTERPRISES [25
S M/S|
JADROITS
[ENGICON PVT
ILTD
03 ICOMMERCIAICS COMMJ18.10.2025 [STATE  BANK22.09.20[08.10.2025 108.10.2025 NIL [NIL [NIL NIL
IL SUIT l135/2025 F INDIA VSpes5
JASHOK KUMAR|
1603 [COMMERCIAICS COMMJe2.03.2025 [UNION BANK]22.09.20[08.10.2025 08.10.2025 [NIL INIL INIL INIL
IL SUIT 1396/2025 F INDIA VS5
IM/S INDO|
[REMEDIES
JAND ORS
1603 ICOMMERCIA|CS COMM.13.08.2024 [M/S JAK WOOD[23.09.20/08.10.2025 8.10.2025 [NIL INIL INIL INIL
IL SUIT 393/2024 RAFT VS N.Kje5
ISALES
03 ICOMMERCIAICS COMM.28.05.2025 [OZONE 23.09.20/08.10.2025 8.10.2025 NIL [NIL NIL NIL
[L SUIT [293/2025 [PHARMASTICA |25
LS VS AASHIQ|
JALI AYYUB




DISTRICT COURT

ROOM
1603

CASE TYPE

ICOMMERCIA|
IL SUIT

CASE NO.

CS  CcoMM]|
K33/2024

DATE
REGI
131.08.2025

NAME VS
lLOGISTICS
INDIA PVT LTD)

S M/
[PANTHER
LOGISTICS

IM/S ALL WAYS24.09.20

25

l09.10.2025

l09.10.2025

OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

N’

=

L

INIL

INIL

INIL

1603

ICOMMERCIA|
IL SUIT

CS COMM|
B84/2024

31.07.2024

IM/S

ILEASING PVT|
ILTD VS
ILANCER
[TRADING
ICOMPANY

RCM|25.09.20|
[FINANCE ANDj25

[10.10.2025

[10.10.2025

NIL

[NIL

NIL

INIL

03

ICOMMERCIA
IL SUIT

CS COMM,|
102/2025

[28.02.2025

S M/S SINGH|
ISAAB
[TRANSPORT

[[DBI BANK LTD}25.09.20|

25

10.10.2025

[10.10.2025

INIL

[INIL

INIL

INIL

us

[VIKAS DHULL, DISTRICT|
COMMERCIAL

JDUGE,
ICOURT-02

13

ICommercial
[Suit

ICS-638/24

15639

P) Ltd. Vs
V. P. Logistics

ICrosby ~ Project--

49

ISH. AMIT
IDISTRICT

ICOMMERCIAL COURT-03

BANSAL
JUDGE,|

614

ICommercial
[Suit

[cs(covm)
h32/2023

18.09.2023

'S MANISH

IRAHUL GUPTA|03.09.20|PE- 04.10.2025

5

INIL

INIL

INIL

INIL

INIL

614

ICommercial
[Suit

[cs(convm)
h43/2024

04.09.2024

IM/S
[ENGINEERING
ISPARES INDIA|
S M/S GUPTA|
SPARES

[10.09.20
5

IPE-08.10.2025
IDE-17.10.2025

INIL

[NIL

[NIL

[NIL

[NIL

614

ICommercial
[Suit

Icsccomm)
59/2024

[21.12.2024

RAJESH KALRA|
S UDATI
[KUMAR

16.09.20
25

30.10.2025

IPE-16.10.2025 &NIL

INIL

[INIL

INIL

INIL

614

ICommercial
Suit

ICS(COMM)
B3/2025

18.01.2025

IDR.  ANJANA|
[DHIR VS AIR]
[FORCE AND|
INAVAL

JIOFFICER

24.09.20]
o5

IPE-07.11.2025
[17.11.2025

DE-NIL

INIL

INIL

INIL

INIL

614

ICommercial
Suit

INIL

INIL

INIL

INIL

INIL

(50

ISH. RAKESH
IDISTRICT

ICOMMERCIAL COURT-04

PANDIT,
JUDGE,|

ISOUTH
[WEST

o9

ICS(COMM)

hs/2023

[21.01.2023

IDR. ER|
IRAJAINDERR
JAINA VS|
IRELIANCE JIO

01.09.20
25

o9

ICS(COMM)

368/2023

06.06.2023

IM/S ARG
IDISTRIBUTORS
PRIVATE ~ LTD)
vs. FLOW|
ICOOL INDIA

07.08.20]|
23

IPE 19.11.2025))

25.11.2025 DE|
4.12.2025,

[12.12.2025

o9

ICS(COMM)

l144/2025

[24.03.2025

[Indian Bank Vs
JAmit Kumar

09.09.20]
25

[27.09.2025]_

o9

ICS(COMM)

[289/2025

09.05.2025

JUNION  BANK|
IOF INDIA Vs
|Ajay Kumar

18.09.20
25

o9

[CS(COMM)

[88/2025

[24.02.2025

ILIC Housing
[Finance Ltd Vs
[Tushar Sharma

22.09.20]
25




ICONTESTED COMMERCIAL CASES DISPOSED DURING THE MONTH OF SEPTEMBER-2025

COURT

DISTRICT

COURT ROOM

CASE TYPE

CASE NO.

DATE

OFPETITIONER NAME VSADVOC,

RESPONDENT NAME

REGISTRATIO
N

NUMBER

OFDAYS FOR DISPOSALWHETHER
PRE-
INSTITUTION
MEDIATION
TOOK PLACE

NATURE
DISPOSAL
(CONTESTED
SETTLED)

OFDATE  OFNUMBER ACT
EXECUTIO OF DAYSSECTION
/N OFFOR
DECREE  EXECUTI

ON OF

SH. VIDYA PRAKASH/ SH.CENTRAL 1301, Extension Block, Tis Hazari|Suit for Recovery [CS COMM-271/2023 14.02.2023 IAKASH ELECTROTEK|SHAILENDER 9910817646 &[11.09.2025 940 [YES ICONTESTED [SUIT FOR|
SANJEEV KUMAR AGGARWAL, ICourts, Delhi [ENGINEERS VSSHARMA &19810100554 IRECOVERY
[DISTRICT JUDGE (COMMERCIAL TRISQUARE SWITCH|SURINDER
[COURT)-01 IGEARS PVT. LTD. OEL
1301, Extension Block, Tis Hazari[Petition U/S 34 of Arbitration Act |CS COMM-106/2025 [23.01.2025 [LAXMI NARAIN VSDIGVIJAY &{0312313716 &[18.09.2025 1238 IYES ICONTESTED o - [SUIT FOR|
ICourts, Delhi IMAYASHEEL RETAILJANUSHKA 0899699242 IRECOVERY
[INDIA PVT. LTD. JHA
1301, Extension Block, Tis HazariSuit for Recovery °S COMM- 927/2024 [29.08.2024 M/s PAYAL POLYPLASTARPIT 810224624 [20.09.2025 1387 [YES ICONTESTED - - [SUIT FOR|
ICourts, Delhi IPVT. LTD. VS SHEFALIKISHORE & IRECOVERY
IGUPTA IRAJNEESH 0250505401
IKUMAR
01, Extension Block, Tis HazariSuit for Recovery [CS COMM- 519/2025 13.05.2025 [UNION BANK OF INDIAALOK KUAMR/9911000126 &25.09.2025 135 [YES ICONTESTED - - [SUIT FOR|
ICourts, Delhi VS RAVI DAYAL & UMA[9650019719 IRECOVERY
ISHANKAR
IPANDA
SH. RAJESH KUMAR GOEL,CENTRAL 306 CS (COMM)/ ICS (COMM)/919/2023 lo6-01-2022 SHRI RAM DEV SHARMARAJESH b811331125 [09-09-2025 1342 INA ICONTESTED INA INA
[DISTRICT JUDGE (COMMERCIAL Vs M/S DALMIA SONSBHATIA
ICOURT)-02 INDIA LTD.THROUGH ITS|
IDIRECTOR/MANAGING
[DIRECTOR
1306 ICS (COMM)/ ICS (COMM)/583/2024 9.05.2024 ICICI BANK LTD VSDEEPAK 0818030800 [15.09.2025 k194 NA ICONTESTED INA INA
ISUNITA ARORA IKAUSHIK
1306 ICS (COMM)/ ICS (COMM)/1514/2023 [23.11.2023 MUKESH AGARWAL VsDEEPAK 10811059395 [19.09.2025 666 INA ICONTESTED INA INA
VIJAY KUMAR IDHYANI
1306 ICS (COMM)/ ICS (COMM)/2319/2022 l11-10-2022 [RAM PAL Vs NATIONALDEEP CHAND (9891163048 [23.09.2025 1078 INA ICONTESTED INA INA
[INSURANCE COMPANY|
[LIMITED
1306 ICS (COMM)/ ICS (COMM)/24/2018 18-08-2025 [BANSAL TEXTILES VSSHAILENDRA (9891417748 [26-09-2025 139 INA ICONTESTED INA INA
[PRAVEEN KHANDELWAL [KUMAR
MS. DEVENDER KUMAR SHARMA,CENTRAL 1303, Extension Block, TisOMP (COMM.) 22/2023 16.02.2023 |SURENDRA KU 'ARUN 10990116161 (17.09.2025 944 INO IALLOWED/SET-
[DISTRICT JUDGE, COMMERCIAL| [Hazari Courts, Delhi [SHARMA & ANR. V/SSHARMA IASIDE
ICOURT-03 [PNB HOUSING|
[FINANCE LTD.
1303, Extension Block, Tis/CS (COMM.) 467/2024 16.04.2024 M/S VASTRAM INDIAVIKRANT 10811377679 [20.09.2025 522 YES IDECREE
[Hazari Courts, Delhi IPVT. LTD. V/S M/S A-JAIN
IACTIVE ENTERPRISES
(MS ANIL KUMAR SISODIA,CENTRAL 1304 IRECOVERY ICS (COMM)-1264/2023 [23.09.2023 SINTEX BAPL LTD. VS.SH. MANOJ{9868650379/12.09.2025 723 DAYS [YES ICONTESTED INA INA IRECOVERY
[DISTRICT JUDGE, COMMERCIAL [DEEPAK KUMAR [KUMAR
ICOURT-04




COURT DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOC, ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE E  OFNUMBER AC
REGISTRA' RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL XECUTIO OF DAYSSECTION
N

NUMBER INSTITUTION (CONTESTED / ()23
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF

ICS DJ-5992/2018 130.08.2018 . KARUN[9810315334 [19.09.2025 2577 DAYS ICONTESTED
MANDAL VS.CHHATWAL
INIRANKARI DHAM]
IAND ORS
1304 IRECOVERY ICS (COMM)-1115/2023 [02.08.2023 |OMPTIMIZING MS. SMITI8828446871(20.09.2025 780 DAYS YES ICONTESTED NA INA IRECOVERY
[RESOSURCES VS. M/ RMA
[DHANI HEALTHC.
LTD.
5 SH. MANOJ KUMAR DISTRICTCENTRAL 305 EXTENSION BLOCKRECOVERY ICS (COMM)-1129/2024 [15.10.2024 [PAPPU SETH VS. MCD [SH. VIKAS(9810566116 [24.09.2025 1344 DAYS [YES ICONTESTED INIL INIL IRECOVERY
JUDGE (COMMERCIAL COURT)-05 THC DELHI ISHARMA
6 SH. NEELAM SINGH, DJ COMM-06CENTRAL kuio ICS (COMM) 413/2024 19-04-2025 IASHOK KUMAR ROSA VS/SH. HITENDER(9910290400 [10.09.2025 144 DAYS [YES IContested INA INA [SUIT FOR|
TIS HAZRI COURT CENTRAL [M/S. DABUR INDIA LTD. [KUMAR IRECOVERY
[DELHI INAHATA [OF MONEY
k10 ICS (COMM) 23/2025 16-05-2025 [UNION OF INDIA VS/SH. S.CJ9899893624 [12.09.2025 119 DAYS [YES IContested INA INA [SUIT FOR|
IAMBEY CONSTRUCTION[RAJPAL IRECOVERY
[CO. IOF MONEY
uio ICS (COMM) 133/2025 7-07-2025 SHRADHA MALIK VS. IQSH. SHISHIRI9999348834 [12-09-2025 67 DAYS [YES IContested INA INA |SUIT FOR|
ICONSULTANCY AND ORS.[KAUSHIK IRECOVERY
IOF MONEY
u1o ICS (COMM) 509/2024 [25.04.2024 IMOHD. TARIQ VS. MOHD.SH. M.U9811022221 [15-09-2025 508 DAYS [YES Contested INA INA |SUIT FOR|
[FURQAN IREHMAN IRECOVERY
IOF MONEY
u1o ICS (COMM) 1280/2023 4.10.2023 M/S. SHRI RAM HARISH. SUBHASH[0810397977 [18-09-2025 715 DAYS [YES IContested INA INA |SUIT FOR|
RAM JEWELLERS VS|GARG [RECOVERY
ISTATE BANK OF INDIA IOF MONEY
u1o ICS (COMM) 24/2024 14.01.2024 IAMT KHANNA VS/SH. VIKAS|9811379676  [18-09-2025 623 DAYS [YES IContested INA INA |SUIT FOR|
[KULDEEP IBHATIA [RECOVERY
IOF MONEY
uio [MISC. DJ 665/2023 [17.10.2023 [K.R. TRADINGSH. SUBHASH|9868426305 [23.09.2025 707 DAYS INO IContested INA INA IAPPLICATIO
ICORPORATION VS. M/S/CHAND IN U/S 151
ISKY AGRO FOODS ICPC
u1o IMISC. DJ 666/2025 [17.10.2023 IDEEPAK KAPOOR VS/SH. SUBHASH9868426305 [23.09.2025 707 DAYS INO Contested INA INA IAPPLICATIO
IM/S. VANITAICHAND N U/S 151
[ENTERPRISES & ORS. ICPC
7 SH. MUKESH KUMAR GUPTA,CENTRAL 1302 ICS(COMM) 1126/2023 |04.08.2023 |PRAVEEN JAIN VSSUNIL GUPTA[|8860313311 [27.09.2025 785 INIL INIL INIL INIL IRECOVERY
[DISTRICT JUDGE, COMMERCIAL| MAHALAXMI
ICOURT-07 TRADING COMPANY
1302 ICS(COMM) 1275/2024 [20.11.2024 ENDER KUMARIA.K. TRIVEDI [9871441764 [27.09.2025 311 INIL INIL INIL INIL IRECOVERY
UPTA VS MUNICIPAL
ORP. OF DELHI




DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOC, ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE E  OFNUMBER AC
REGISTRA' RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL XECUTIO OF DAYSSECTION
N

NUMBER INSTITUTION (CONTESTED /N
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF

SH. GORAKH NATH PANDEY,) Bo8 EXTENSION BLOCK THCSUIT FOR RECOVERY CS (COMM)/434/2025  |p4-04-2025  NEERAJ NATH SHARMAMEENAKSHI (9891878260 [26-09-2025 153 DAYS CONTESTED
IDISTRICT JUDGE, COMMERCIAL DELHI Vs GOPAL DUTT IDECREED
ICOURT
08 EXTENSION BLOCK THCOSUIT FOR RECOVERY 'S (COMM)/781/2023 10-05-2023  PARAGON PAPERSAURABH 0509862350 [22-09-2025 866 DAYS YES ICONTESTED INIL INIL [RECOVERY
IDELHI INDUSTRIES LLPMISHRA PLAINT RETURNED
THROUGH ITS PARTNER
JAJAY JAIN Vs SH RAJBIR
DAIN PROP _OF _M/§
0 [SH. DEEPAK GARG, DISTRICICENTRAL il

WUDGE, COMMERCIAL COURT-09

o SH. AJAY PANDEY, DISTRICTCENTRAL 1307 ICivil ICS (COMM)/272/2024 [21-02-2024 Smt. Kalpana Gutpa [Ajay Kumar (9891191156 [26/09/25 583 [Yes ICONTESTED 26/09/25
JUDGE, COMMERCIAL COURT [Vs. Shri Pradeep]
[Pathak

1307 ICivil ICS (COMM)/1091/2024 (03/10/24 [Pawan Bansal Vs.Satyandra 10811161525 [26/09/25 358 [Yes ICONTESTED 26/09/25
Municipal CorporationKumar Singh
jof Delhi

1307 ICivil ICS (COMM)/1409/2024 [20/12/24 Vishal Khanna Vs. M/s|Arvind Bhatt (9810354101 [27/09/25 281 Yes ICONTESTED i27/09/25
{Shrimad India Private|
[Limited

1 SH. S.S RATHI, DISTRICT JUDGE,CENTRAL ICOURT ROOM 310 ICS (COMM) ICS (COMM)/362/2024 14/03/24 oodland (Aero Club) Pvt[POONAM 10811149832  [27/09/25 562 - IContested - - S
ICOMMERCIAL COURT ILtd. Vs Montosa LifestyleLAU(P),
[And Anr

ICOURT ROOM 310 ICS (COMM) ICS (COMM)/480/2024 19/04/24 BHARTI KHUREJA Vs|Vikas Nagwan (9999010507 [18/09/25 517 - Contested - - -
MANOJ KUMAR|
[LAMBA

ICOURT ROOM 310 ICS (COMM) ICS (COMM)/818/2024 127/07/24 JATIN SHARMA VsMuddassir 818712378 |25/09/25 k25 - IContested - o -
[AMIT OBEROI [Daiyyan(P),

ICOURT ROOM 310 ICS (COMM) ICS (COMM)/819/2024 127/07/24 M/s BEAUTY ARTMuddassir 0818712378 [25/09/25 k25 - Contested - - -
[PRINT(INDIA) PVT.Daiyyan(P),
ILTD Vs AKASH JAIN|
IPROP. M/s D R|
TEXTILES
ICOURT ROOM 310 ICS (COMM) ICS (COMM)/308/2025 18/03/25 M/s BEAUTY  ART[Bharat Gupta 9268300000 [26/09/25 192 - Contested - - -
[PRINT(INDIA)
[PRIVATE LTD Vs|
IAKASH JAIN

ICOURT ROOM 310 ICS (COMM) ICS (COMM)/564/2025 l19/05/25 [SHEHNAAZ PARVEENitender Garg [9810511644 [19/09/25 123 - IContested - - -
Vs PRATAP GULYANI

iz |SH. RAVINDER BEDI, DISTRICTCENTRAL hot [cs (comm) 107/2024 i8-01-2024  [UNION BANK OF INDIAKAMALJIT  [9890410729 [01.09.2025 592 IDECREE
UUDGE, COMMERCIAL COURT s GURDEEP  SINGH|SINGH RANOT
LAMBA

ko1 ICS (COMM) 1259/2024 [16-11-2024 IM/S ARYA PUBLISHINGANURAG 810059650 [09.09.2025 297 IDECREE
[COMPANY Vs MAYANKKUMAR
IADLAKHA IAGGARWAL

[Misc DJ 1587/2025 [31-07-2025 M/S KIRAN ROADWAYSHARPREET 10871769954 [22.09.2025 53 [DISMISSED
[PVT LTD Vs M/S GOVINDISINGH
CABLES INDUSTRIES|
IAND ORS




COURT DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOC, ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE E  OFNUMBER ACT
REGISTRA' RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL XECUTIO OF DAYSSECTION
N

NUMBER INSTITUTION (CONTESTED / OR
MEDIATION SETTLED) DECREE EXECUTI
TOOK PLACE ON OF

23.09.2025 544 [DISMISSED

ICS (COMM) [28-03-2024 IM/s Lakeforest Wines PviNAVEEN 810419936
ILtd Vs Government Of NcfKUMAR

of Delhi [TRIPATHI

k11/2024

13 [SH. M.K NAGPAL, DISTRICTICENTRAL ho2 ICIVIL SUIT ICS (COMM)/1418/2019 lo3/08/19 SUNIL KUMARALOK DEV 19.72E+009 [15/09/25 2235
JUDGE, COMMERCIAL COURT [PASRICHA VS SHARAD|
[KASTURE

Koz ICIVIL SUIT ICS (COMM)/336/2024 6/03/24 [MANSHU ARORA VSBHUPINDER (9811433605 [26/09/25 569
[RAGINI GUPTA IMEHTANI

o2 ICIVIL SUIT ICS (COMM)/59/2023 lo/01/23 [RAMANAND MAHTOSANJAY 10810959432(06/09/25 970
VS ANANYABANSAL
ICONSTRUCTION

14 SH.ASHUTOSH KUMAR, DISTRICTWEST lcs ICS (COMM)/179/2025 l04-03-2025 [Union Bank of India Vs [SWATI 10899064376 [01-09-2025 181 [Yes ICONTESTED INil INil
JUDGE (COMMERCIAL COURT) [RAM NIWAS SINGH ANDGUPTA(P),
IANR

S ICS (COMM)/138/2021 [22-02-2021 M/S TOPGEARRAKESH 10818627352 |04-09-2025 1655 [Yes [DECREE INil INil
LIFESTYLE PVT LTD Vs [KUMAR(P),
[DEEPESH GOYAL
[PROPRIETOR OF M/S§
[DEEPESH SHOE PALACE

lcs ICS (COMM)/408/2022 [28-05-2022 [UNION BANK OF INDIA ALOK 10911000126  [15-09-2025 1206 [Yes [DISMISSED ON|Nil INil
Vs ASHIRWAD SHG ANDKUMAR(P), [MERITS
ORS

ICS (COMM)/369/2025 5-05-2025 [UNION BANK OF INDIAArun Kumar9312400295 [20-09-2025 138 [Yes [DECREE INil INil
Vs PRADIP SHARMA IShukla(P),

ICS (COMM)/386/2021 l09-09-2021 IASKAYS SOLUTION Vs [VIVEK 10910962191 [26-09-2025 1478 [Yes [PLAINT RETURNED [Nil INil
KAP LAMIPACK AND ORS [SHARMA(P),

15 [MS. VINEETA GOYAL, DISTRICTWEST ICS (COMM) (CS (COMM)/851/2023 [16-11-2023 M/S SHREE KRISHNAGULAB 19818798970 [10-09-2025 670 DAYS es ICONTESTED [NIL [NIL
HUDGE (COMMERCIAL COURT)-02 IANALYTICAL ~ SERVICESCHANDRA
[PVT LTD Vs M/s Man CareYADAV

[Laboratories Pvt Ltd

16 |SH. RAGHUBIR SINGH, DISTRICTWEST ICS (COMM)/120/2023 IALCOBREW 444957 [Parth Sharma 98108 66704 [27/09/25 970 [DISMISSED ON|
WJUDGE (COMMERCIAL COURT)-03 [DISTILLERIES IMERITS

[[NDIA LIMITED|
Vs JAIN|
IDEPARTMENT
ICS (COMM)/437/2023 ISANDEEP 45082 [Vandana [Not 18/09/25 836 [Decree
IMALHOTRA Vs Mentioned
[BUDDY RETAIL
[PVT LTD

[OMP (COMM.)/15/2024 M/s  Rajdhani45594 |Sharavan Dev (7703894232 [16/09/25 1322 [DISPOSED
IConstructions Vs|
IDelhi Urban|

[Shelter
Improvement
ICS (COMM)/45/2024 [PARMOD 5310 [Karan Preet9889604908 [17/09/25 607 [Decree
IKUMAR Isingh
[INARANG Vs|
[POOJA ANAND
ICS (COMM)/67/2024 IGoyal Ply Nis5316 [Pralabha 19100781537 [11/09/25 595 [Decree
ood Pvt Ltd V5| [bahrghav

IQuality Softech|
Solutions ~ Pvt|
ILtd




COURT

DISTRICT

CASE TYPE

DATE OFPETITIONER NAME VSADVOCA
REGISTRA'
N

RESPONDENT NAME

ADVOCATE
MOBILE
NUMBER

DATE
DECISION

OFDAYS FOR DISPOSALWHETHER
PRE-
INSTITUTION
MEDIATION
TOOK PLACE

NATURE
DISPOSAL

(CONTESTED

SETTLED)

/N

OFDATE OFNUMBER ACT
EXECUTIO OF DAYSSECTION
OFFOR

DECREE  EXECUTI

ON

ICS (COMM)/632/2024 Monika Harjai45498 [Amit Maihan  |9871897844 [26/09/25 1428
Vs Care Health|
[[nsurance
[Limited
7 SH. SANJEEV AGGARWAL,WEST ICS (COMM) 1583/2022 l21/07/22 ICANARA BANK VSICHITRA 19212888057 [08/09/25 1145 INA IDECREE INil INil
[DISTRICT JUDGE (COMMERCIAL MITTAL TRADERS IMALHOTRA
ICOURT) IADV
ICS (COMM) 653/2022 108/08/25 IABX EXPORTS VS ECHO[SANJEEV 10871090836 [20/09/25 143 INA [DECREE INil INil
SOFT INFOCOMM PVTARORA
[LTD
ICS (COMM) 1301/2024 l03/04/24 ICANARA BANK VS AKASH[EKANT 8376541313  [22/09/25 537 INA IDECREE INil INil
JAIN [LUTHRA
n8 SH. AJAY GUPTA, DISTRICTWEST ICS (COMM)/423/2025 ICS (COMM)/423/2025 [19-05-2025 State Bank Of India Vs [10-09-2025
JUDGE (COMMERCIAL COURT) IGARVITA GARG
ICS (COMM)/95/2022 ICS (COMM)/95/2022 l04-02-2022 |CANARA BANK Vs M/S| 12-09-2025
ISHA ENTERPRISES
ICS (COMM)/101/2025 ICS (COMM)/101/2025 [06-02-2025 |CANARA BANK Vg 22-09-2025
[SHAKEEL KHAN
ICS (COMM)/439/2019 ICS (COMM)/439/2019 [16-09-2019 SUMIKSHA GARG VS| 24-09-2025
M/S MOTHER/S PRIDE|
IAND ANR
ICS (COMM)/266/2020 ICS (COMM)/266/2020 (17-10-2020 MRS INDU GOSWAMI| 24-09-2025
Vs Raj Rani Gupta and]
|Anr.
ICS (COMM)/267/2020 ICS (COMM)/267/2020 [17-10-2020 MRS SANDEEP KAU! 24-09-2025
Vs RAJ RANI GUPT.
IPROP OF M/
MOTHERS PRIDE
ICS (COMM)/44/2024 ICS (COMM)/44/2024 [19-01-2024 IPRIYANSHU KUMAR| 26-09-2025
[PRIYADARSHI Vs|
Optima Mart Opc Pvi
[Ltd Through Its|
Director Sh Pranjall
19 SH. NARESH KUMAR MALHOTRA,WEST ICS (COMM)/946/2022 ICS (COMM)/946/2022 j01-12-2022 [PRIME GOLD SAIL JV( 08-09-2025 [YES [DISMISSED
[DISTRICT JUDGE (COMMERCIAL [LIMITED Vs M/§
ICOURT) SHUBHAM STEEL
INDUSTRIES
[OMP (COMM.)/11/2024 [OMP (COMM.)/11/2024 l03-09-2024 [Puneet Gupta Vs ICICI| 03-09-2025 [YES [DISPOSED
Securities Limited
ICS (COMM)/360/2024 ICS (COMM)/360/2024 [23-04-2024 IM/s Professional Impe: 02-09-2025 IYES IDECREE
Pvt. Ltd. Vs  Shirdi
[ndustries Ltd
ICS (COMM)/558/2024 ICS (COMM)/558/2024 6-07-2024 Mayank Kumar Vs 11-09-2025 IYES IDISMISSED
Malhotra Motors




COURT

DISTRICT

COURT ROOM

CASE TYPE

ICS (COMM)/697/2024

CASE NO.

ICS (COMM)/697/2024

DATE
REGISTRA'
N

[14-08-2024

OFPETITIONER NAME VSADVOC,

RESPONDENT NAME

M/s Alutech Industries Vg
[Vikash Patel

ADVOCATE
MOBILE
NUMBER

DATE
DECISION

[19-09-2025

OFDAYS FOR DISPOSALWHETHER
PRE-
INSTITUTION
MEDIATION
TOOK PLACE

NATURE
DISPOSAL

(CONTESTED

SETTLED)

E  OFNUMBER ACT

XECUTIO OF DAYSSECTION

/N

()23
DECREE  EXECUTI

ON

ICS (COMM)/874/2024

ICS (COMM)/874/2024

[08-10-2024

[Aqualite Industries Private|
Limited Vs ASHITOSH]
[BALIRAM KHOBRAGADE

[15-09-2025

IDECREE

120

ICOURT)-01

SH. PULASTYA PARAMCHALA,NEW DELHI
[DISTRICT JUDGE (COMMERCIAL

L

ICS(COMM)

89/2021

[01.03.2021

IACHIN JAIN VS. SUNNY]|
IARORA

IMUNISH
IGUPTA

0810927909

04.09.2025

1648

IDECREED

INil

INil

[RECOVERY

[CS(COMM)

19/2020

[13.01.2020

SURYA CARGO

VS. YUANTAI
[INTERNATIONAL SUPPLY]
ICHAIN MANAGEMENT

[FORWARDERS PVT. LTD,SHARMA

IVEK 9990987654

[13.01.2020

2080

[YES

[DECREED

INil

INil

[RECOVERY

ICS(COMM)

139/2021

04.02.2021

IRAJESH KUMAR JAIN VS|

ILTD.

[TATA TELE SERVICESKUMAR

[UMESH 10811625489

02.09.2025

1671

[YES

[DISMISSED

INil

INil

[RECOVERY

IOMP(COMM)

228/2019

16.12.2019

[NATIONAL SEEDS
[CORPORATION LTD. VS|
ISMT. DWARKABAI

'YASHWARDHA (9811388656
IN

01.09.2025

2086

[NO

IDISMISSED

INIL

INIL

IU/S 34

MP(COMM)

118/2019

6.07.2019

[UNISONS HOTEL VS. NET|
i BARTER

GAURAV BEHL [9711340184

06.07.2019

2257

NO

IDISMISSED

INIL

INIL

IU/S 34

IARBTN

5452/2018

[20.09.2018

[NLAND ROAD
[TRANSPORT VS. UNION|
(OF INDIA

IANIL GOEL 19999904433

11.09.2025

2539

NO

IDISMISSED

INIL

INIL

IU/S 34

IARBTN

2535/2018

[03.07.2018

J. K GHAI VS. OIL AND|
INATURAL GAS|
ICORPORATION LTD.

IANUSURA
SALWAN

0811225368

[12.09.2025

2628

INO

IDISMISSED

INIL

INIL

lU/S 34

IOMP(COMM)

25/2020

15.02.2020

M/S QUALITY|
ENGINEERS AND|
ICONTRACTORS VS. M/
IDISTRIBUTION
LOGISTICS

[VISHWAVEND (9871704611
IRA VERMA

[15.09.2025

2039

NO

IDISMISSED

[INIL

[NIL

[U/S 34

IOMP(COMM)

235/2019

[21.12.2019

M/S SUNCT

IDISTRIBUTORS AND ORS |
[VS. SAMSUNG INDIA|
[ELECTRONICS PVT. LTD.

RIJESH 10810781169
INGHAL

22.09.2025

2109

NO

IDISMISSED

[INIL

[NIL

[U/S 34

loMP(COMM)

127/2022

[20.08.2022

SHOBHA BHOLA VS|
DELHI METRO  RAIL
ICORPORATION LTD.

[VIKAS 0212416114
ICHHABRA

[25.09.2025

1132

INO

IALLOWED

INIL

INIL

U/S 34

IOMP(COMM)

12/2020

[24.01.2020

[UNION OF INDIA VS|
JINDAL FROZEN FOODS|
IPVT. LTD.

IATUL 10899711304
JAGARWAL

[24.01.2020

2072

[NO

IALLOWED

INIL

[NIL

IU/S 34

121

SH. BALWANT RAI

ICOURT)

[DISTRICT JUDGE (COMMERCIAL

BANSAL,NEW DELHI

25

ICS (COMM.)

551 / 2020

[09.11.2020

W H BREDY AND CO|
ILTD. VS. NUBERG
[ENGINEERING LTD.

ISH. M. R9810898754
{[FARUQUI

01.09.2025

1758

[NA

ICONTESTED

[NA

[NA

SUIT FOR|
[RECOVERY

IOMP (COMM.)

108 / 2024

[30.04.2024

[RANUTROL INDUSTRIE:
[PVT. LTD.

[DLF LIMITED VS. SFH DRUV|9811030321

DEWAN

08.09.2025

kot

[NA

ICONTESTED

INA

INA

/S 34
JARBITRATIO
N &

ICONCILIATI

N ACT 1996




COURT DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOC, ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE E  OFNUMBER AC
REGISTRA' RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL XECUTIO OF DAYSSECTION
N

NUMBER INSTITUTION (CONTESTED / ()23
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF

ICS (COMM.) 667 / 221 107.08.2024 'AGLA  VALYA SHUKLA] 10873057030 [10.09.2025 400 ICONTESTED [SUIT FOR
[PRO. OF HARIOMJARORA [RECOVERY
[FABRICS VS. YOGESH]
SETHI
22 MA. HIMANI MALHOTRA,NEW DELHI 27 [OBJECTION PETITION U/S 34 OFOMP (COMM.)/93/2025  [07/07/25 [Praveen Bhardwaj Vs MSVinod Kumar [9312722414 [04/09/25 59 INO [DISPOSED INil INil IOBJECTION
[DISTRICT JUDGE (COMMERCIAL IARBITRATION ISBI CARDS AND| [PETITION
ICOURT)-03 [PAYMENT SERVICES LTD [U/S 34 OF
IARBITRATIO
N
PETITION U/S 9 OFOMP (I) (COMM.)/74/2025 |06/05/25 IM/S  OM SAI  RAMShobhit Trehan [NOT l10/09/25 27 INO IDISPOSED INil INil [PETITION
IARBITRATION [ENTERPRISES Vs INDIAN| IAVAILABLE U/S o O
[RAILWAY CATERING| IARBITRATIO
IAND TOURISM| N
ICORPORATION LIMITED
IOBJECTION PETITION U/S 34 OFOMP (COMM.)/59/2025  [26/04/25 ENKATESHWARA RAQVidur Kamra INOT 12/09/25 139 INO [DISPOSED INil INil IOBJECTION
JARBITRATION [Vs SBI CARDS IAVAILABLE [PETITION
[U/S 34 OF
IARBITRATIO
N
23 MS. SAVITA RAO, DISTRICTSOUTH 12, New Court Block-I (Civil Suit [CS (COMM)/212/2022 4649 [[FFCO MC CROP SCIENCESh Shubham{g407223688 [01.09.2025 1252 [Yes IDECREED INA INA [Suit fo
JUDGE(COMMERCIAL COURT) IPRIVATE LIMITED VsSaigal [Recovery
[AMBIKA DEHARIYA
12, New Court Block-I (Civil Suit [CS (COMM)/11/2024 k5296 IM/s VS Electricals AndSh AK Mishra [931176739  [03.09.2025 607 [Yes IDECREED INA INA [Suit for
Traders Vs Rahul Bhadnal Recovery
(Ch And Md
12, New Court Block-I (Civil Suit ICS (COMM)/563/2022 4831 IHABIBS COSMETICS PVT|Sh. Simranjeet9654871449 [04.09.2025 1073 [Yes [DECREED INA [NA [Suit for
ILTD Vs HABIB HAIR AND|Singh [Recovery
ICARE
12, New Court Block-I (Civil Suit MP (COMM.)/12/2023 4982 M/S DSCL FENGSHUN[Sh. Deepakj0o11-49774545 [11.09.2025 929 INo [DISMISSED INA [NA [Petition  U/s|
WABAG CONSORTIUM VgKhurana B4 of thel
IGYAN CHAND GOEL |Arbitration &
IConciliation
Act
12, New Court Block-I ICivil Suit [Execution k4909 VINAY DHILLON  VgMs Jaya Pahwa [9899266760 [18.09.2025 1009 No ICONTESTED 14.12.2022 (1009 [Execution
(Comm.)/290/2022 [RAHEJA DEVELOPERS| [Petiton
[LTD
24 |MS. ANURADHA SHUKLASOUTH 6, New Court Block-I ICommercial [CS (COMM) 195/2022 15-03-2022 [Punjab National Bank | VINEET 19855417800 [02.09.2025 1245 [NO Contested/ Decree  [NA [NA [Suit for
[BHARDWA.J, DISTRICT| s [MUDGAL [Recovery
JUDGE(COMMERCIAL COURT) [Mr. Sushanta Saha Through|
[ts LR
6, New Court Block-I ICommercial ICS (COMM) 606/2022 l15-10-2022 [EMU Lines Pvt.Ltd [Uday Kumar 10855441102 [08.09.2025 1180 NO Contested/ Decree  [NA INA [Suit for)
Vs [Recovery
Kishkindha Group and anr.
6, New Court Block-1 ICommercial [CS (COMM) 121/2023 [20-02-2023 [Canara Bank Ritu Mishra 8955441789 [09.09.2025 940 INO IContested/ Decree  [NA INA [Suit for
Vs [Recovery
[Ajay Pathak AND ORS
6, New Court Block-1 ICommercial [CS (COMM) 119/2020 [20-02-2020 M/s Rebound Ace IndiaSushant Singhal (90852410358 [17.09.2025 2025 INO IContested/ Decree  [NA INA [Suit for
[Pvt. Ltd. [Recovery
Vs
(Great Value Projects India
ILtd.
25 |SH. SANDEEP YADAV SOUTH 17, New Court Block-I ICommercial ICS (COMM)/29/2018 3439 [M/S DEVANG SOLAR Vs [PRASOON 10810928048 [17.09.2025 2478 [No IContested INA INA Recovery  of|
ORIENTAL BANK OFKUMAR(P) [Money--151
[COMMERCE




COURT DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOC, ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE E  OFNUMBER AC
REGISTRA' RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL XECUTIO OF DAYSSECTION
N

NUMBER INSTITUTION (CONTESTED /N OR
MEDIATION SETTLED) DECREE EXECUTI
TOOK PLACE ON OF
17, New Court Block-I ICommercial [ExXCOMM - Award by Arbl5728 IABCI INFRASTRUCTURE[Keshri 0810337151  [19.09.2025 191 IContested |Arbitration &
“omm/4/2025 IPVT LTD Vs Z TECH|P) Conciliation
[INDIA PVT LTD lAct, 1996--36|
JAND ORDER|
21

26 |SH. SANJEEV KUMAR SINGH,SOUTH il
[COMMERCIAL COURT.

27 [SH. LOKESH KUMAR SHARMA,SOUTH 40, New Court Block-IT [Commercial [CS (COMM) 384/2019 b7-11-2019 ASHISH AGGARWAL VSSH. PRASHANTNOT GIVEN [03-09-2025 IN/A [DECREED B 565 [TRADEMARK|
IDISTRICT  JUDGE(COMMERCIAL M/S RACINGALI lact
ICOURT) PROMOTIONS

lho, New Court Block-IT ICommercial [CS (COMM) 661/2023 19-12-2023 [CHNDRAHAS KUCHIYA[SH. BHAVESH[9810034712 [17-09-2025 638 [YES [DECREED - 1365 [SUIT FOR|
[VS INSTAPOWER LTD. IKUMAR [RECOVERY
[SHARMA

4o, New Court Block-1T ICommercial ICS (COMM) 433/2024 11-09-2024 INSTAPOWER VSSH. SHAURYA[p650680610 [17-09-2025 1371 IN/A IDISMISSED - 1365 [COUNTER
ICHANDRAHAS KUCHIYA [KUTHIALA ICLAIM

4o, New Court Block-1T ICommercial ICS (COMM) 660/2022 [24-11-2022 M/S POTHOS SOLUTIONSSSH. RISHIKESHINOT GIVEN  [25-09-2025 1036 [YES IDECREED s 1365 [SUIT FOR|
S M/S D. K. CHEMICALSKUMAR IRECOVERY
[PVT. LTD.

28 |SH. LAL SINGH, DISTRICT JUDGE SOUTH-EAST 18 BLOCK 1 ICS DJ 23/2020 08-01-2020 |M/S STAYBEES ITECHSAMEER 4444 9 5 2088 == IDECREED == -
PVT LTD Vs M/SSIDHAR & &

[VISION IND INDER [9717737517
ISERVICES PVT LTD INGH

IOMP(COMM) 60/2022 16-11-2022 [M/S MN AUTOMOBILENAMAN 9871908584 (27-09-2025 1046 - IDISMISSED - -
PVT. LTD. Vs[VERMA && ...

INDRAPRASTHA GAS[PRAKHAR
[LIMITED INGH

JUDGE [PVT. LTD. VS. NE AGAR
SHOP CSTO!
[NETWORKS PVT. LTD.

20 MS. NIKHIL CHOPRA, DISSTRICT[SOUTH-EAST 4 ICommercial Suit ICS/COMM/208/2024 20.03.24 IDUGAR OVERSEE\SE’i]QSHUTOSH 1.00E+010 [27.09.25 193 [Yes [DISPOSED OFF |- F

20 ICOMMERCIAL SUIT ICS (COMM)/656/2023 45121 IANGLIAN FINVEST]| 45923 802 [YES (Contested - =
[PVT LTD

Vs

[ELECTREV MOBILITY)|
PVT LTD

30 SH. VRINDA KUMARI ISOUTH-EAST il

31 [MS. ANU GROVER BALIGA ISOUTH-EAST 21 IARBITRATION ANDOMP (COMM.)/31/2025 45740 J N InternationalSh. Rohil8860637476[45870 130 - - -
ICONCILIATION ACT iSchool Vs M/s SAFARIGautam
[DIGITAL EDUCATIO:
INITIATIVES PVT LTD.

IARBITRATION ANDOMP (COMM.)/82/2023 45180 M/S S M ENTERPRISESSh. Aadityal8.45E+009 |45875 1695 - - -
ICONCILIATION ACT IAND ANR. Vs MODIBhattacharya
MUNDI PHARM.

[BEAUTY PRODUCTS|

PVT. LTD




COURT

DISTRICT

COURT ROOM

CASE TYPE

ICOMMERCIAL SUIT

ICS (COMM)/1041/2022

4854

OFPETITIONER NAME VSADVOCA
RESPONDENT NAME

M/S WELLA[Sh.
IOPERATIONS US LLCBansal
Vs NARINDER ARORA|
IAND ORS.

ADVOCATE
MOBILE
NUMBER

011~
26843455

DATE
DECISION

45877

OFDAYS FOR DISPOSALWHETHER NATURE
PRE- DISPOSAL
INSTITUTION (CONTESTED
MEDIATION SETTLED)
TOOK PLACE

1023

OFDATE  OFNUMBER ACT
EXECUTIO OF DAYSSECTION
/N OFFOR
DECREE  EXECUTI
ON OF

[EXECUTION PETITION

[EXECUTION
(COMM.)/110/2024

ks407

M/s  Safari DigitallMs.
[Education  InitiativesBagai
Pvt Itd Vs J N
[International School

Anju/9811389028

45890

483 -

[EXECUTION PETITION

[EXECUTION
(COMM.)/270/2022

44875

[HOSPITALITY S PVT]|
ILTD

WALAINET Vs VIPSIEAVS Legal

9.95E+009

45891

1016 [~=

ICOMMERCIAL SUIT

ICS (COMM)/100/2020

43875

M/S 3M EXIM PVT LTDISh.
Vs M/S RELIANCEKumar
[RETAILS LTD

Anill9810103682

45895

2020 ==

SH. BHUPESH KUMAR

SOUTH-EAST

IARBITRATION
ICONCILIATION ACT

AND

(OMP (COMM.)/31/2025

k5740

3] N InternationallSh.
iSchool Vs M/s SAFARIGautam
[DIGITAL EDUCATION|
INITIATIVES PVT LTD.

Rohit{8860637476)

45870

130 -

IARBITRATION
ICONCILIATION ACT

OMP (COMM.)/82/2023

45180

[M/S S M ENTERPRISES|
IAND ANR.
MUNDI P
BEAUTY PRODUCTS
[PVT. LTD

h. Aadityal8.45E+009
Vs MODIBhattacharya

45875

695 -

ICOMMERCIAL SUIT

ICS (COMM)/1041/2022

44854

M/S WELLA[Sh.

OPERATIONS US LLCBansal
[Vs NARINDER ARORA|
IAND ORS.

S.K.o11-
26843455

45877

1023 -

I[EXECUTION PETITION

[EXECUTION
(COMM.)/110/2024

5407

M/s  Safari DigitallMs.
[Education  InitiativesBagai
Pvt Ltd Vs J N
[International School

%’

ju/9811389028

45890

483 -

[EXECUTION PETITION

[EXECUTION
(COMM.)/270/2022

“a875

[HOSPITALITY S PVT|
ILTD

WALAINET Vs VIPSIEAVS Legal

9.95E+009

45891

1016 -

ICOMMERCIAL SUIT

ICS (COMM)/100/2020

“3875

M/S 3sM EXIM PVT LTDISh.
Vs M/S RELIANCE[Kumar
RETAILS LTD

Anﬁ|9810103682

45895

2020 =

33

MS. NEERA BHARIHOKE,|
[DISTRICT JUDGE(COMMERCIAL
ICOURT)

ISOUTH-EAST

23

ICOMMERCIAL CASE

ICS DJ/821/2019

21-09-2019

IKANWAR RAJ NOWAnshul
IDECEASED |[Sharma,
[REPRESENTED BY|
[LEGAL HEIRS Vs DILIP|
IKUMAR PATHAK

3-09-2025

2174 ICONTESTED

(COMMERCIAL CASE

ICS (COMM)/390/2021

14-09-2021

[YOKOHAMA
[PRIVATE LIMITED VsGUPTA
WJOGINDER SINGH]
SINCE DECEASED
THROUGH HIS LEGAL

INDIAMUSKAN

9.99E+009

09-09-2025

1456 ICONTESTED

(COMMERCIAL CASE

ICS (COMM)/511/2023

[30-05-2023

[PUNJAB NATIONALMUDITA
IBANK Vs
[BAIDYA AND ANR.

SANKARSHARDA ls

9873906312

11-09-2025

835 [YES ICONTESTED

(COMMERCIAL CASE

ICS (COMM)/896/2023

03-10-2023

IANUBHAV JAIN Vs
INIHIR JATIBHALI
SHAH

harma

hailendra

19910817646

[12-09-2025

710 [YES ICONTESTED

ICS (COMM)/2/2025

03-01-2025

[Vs SHRI SURENDER  [DIXIT

ISTATE BANK OF INDIAISUCHITA

8.90E+009

10-09-2025

250 ICONTESTED




COURT

DISTRICT

COURT ROOM

CASE TYPE

(OMP (COMM.)/34/2025

DATE
REGISTRA'
N

02-04-2025

RESPONDENT NAME

[ENGINEERING
[PROJECTS (INDIA)|
[LIMITED Vs|
TECHNICAL
ICONSTRUCTION

OFPETITIONER NAME VSADVOCA

ADVOCATE
MOBILE
NUMBER

19810096764

DATE
DECISION

17-09-2025

OFDAYS FOR DISPOSALWHETHER

PRE-

INSTITUTION
MEDIATION
TOOK PLACE

NATURE
DISPOSAL
(CONTESTED
SETTLED)

ICONTESTED

OFDA

E  OFNUMBER AC

EXECUTIO OF DAYSSECTION
N

FFOR

DECREE  EXECUTI

ON OF

34

IMS. NIRJA BHATIA, LD. DISTRICT|
UUDGE (COMMERCIAL  COURTH
07)DIGITAL, SOUTH-EAST, SAKET]|
ICOURT

ISOUTH-EAST

lcs (COMM)

3619/2024

22.08.2024

[Parmod Kumar vs M/S|Ashish

[Royce Developers

harma

9810217001

04.09.2025

378

IDisposed

[30

lcs (COMM)

2957/2024

05.08.2024

Sandeep Gupta v/s M/SDinesh Kumar|

IP and Genterprises

981121575

15.09.2025

[Decreed

[30

lcs (COMM)

165/2024

[14.03.2024

State Bank of India Vs|/Amit Chawla

[Rajat Prakash Saini

9312965659

18.09.2025

553

[Disposed

(30

(OMP (COMM)

23/2025

03.03.2025

[Uttar Pradesh Rajkia Vs
[Vedang

[Shivank
[Pratap

9811797547

26.09.2025

[Disposed

30

lcs (COMM)

@19/2025

16.05.2025

M/S High Five Globall
Vs Mymobileforce

|Sisir Kumar

8.81E+009

27.09.2025

879

[Disposed

35

SH. RAJ KUMAR TRIPATHI,
[DISTRICT JUDGE(COMMERCIAL|
ICOURT)

ISOUTH-EAST

139

ICS (COMM)

133/24

20.01.24

SM FINLEASE LTD. v.
[PRATIBHA
MEHROTRA

IMANISH
IKAUSHIK

90818218885

10.09.25

599

INO

IDECREED

ICS (COMM)

134/24

20.01.24

ISM FINLEASE LTD. v.
[PRATIBHA
MEHROTRA

IMANISH
IKAUSHIK

90818218885

10.09.25

599

INO

IDECREED

ICS (COMM)

3720/24

26.09.24

SBI v. KIRAN

ISUCHITA
IDIXIT

18.90E+009

10.09.25

349

INO

IDECREED

(OMP (COMM.)

7/20

10.01.20

M/S.

TELECOMMUNICATIO
INS CONSULTANTS|
INDIA LTD. v. M/S|
IGALAXY DEVELOPERS

IARUSHI
ARORA

9560035772

16.09.25

2076

INO

IDISMISSED

(OMP (COMM.)

33/20

21.10.20

WJANARDAN NIRMANV.

[PVT. LTD. v. QUIPPO
INFRASTRUCTURE
[LTD.

ISHYAMOHAN

1.00E+010

20.09.25

1795

INO

IDISMISSED

(OMP (COMM.)

n1/22

07.03.22

MUTHOOT
IAIRPORTS
(OPERATIONS \d
IAIRPORT DIRECTOR,|
AAT

PLAZAAMITABH

[SINHA

9811561263

24.09.25

1297

INO

IDISMISSED

36

SH. DEVENDER KUMAR, DISTRICT]
WUDGE (COMMERCIAL COURT)

IEAST

209

IRECOVERY

1311/2023

1-08-2023

IKAMAL KUMAR CHAWALMANOJ

S. VINOD

IKUMAR
[SHARMA VS|
ISUSHIL
IKUMAR

INIL

19-09-2025

758

ICONTESTED

INIL

[NIL

209

IRECOVERY

1446/2023

15-12-2023

[UNION BANK OF INDIA|
Vi

VARDHMANSHUKLA VS|

VA.CATIONS

ISUDHIR

JARUN KUMARNIL

[15-09-2025

635

ICONTESTED

INIL

[NIL

209

IRECOVERY

42/2024

30-01-2024

IPUNJAB
IBANK VS.
[ENTERPRISES

NATIONALSSAMMY
TANISHKUMAR VS. S.I4

ISAGAR

INIL

03-09-2025

578

[YES

ICONTESTED

INIL

INIL




COURT DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOC, ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE E  OFNUMBER AC
REGISTRA' RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL XECUTIO OF DAYSSECTION
N

NUMBER INSTITUTION (CONTESTED
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF

209 IRECOVERY 256/2024 [04-09-2024 ISTATE BANK OF INDIAVIJAY 17-09-2025 1378 ICONTESTED
[VS. ASHA THAKUR IPRAKASH VS|
IAMIT KUAMR
209 IRECOVERY 274/2024 13-09-2024 [PUNJAB NATIONALKRISHAN INIL [23-09-2025 1375 [YES ICONTESTED INIL INIL
[BANK VS. STIFFKUMAR
ISECURITY PVT.LTD. [SHARMA VS DK|
ISHARMA
209 IRECOVERY 32/2024 [28-10-2024 [PUNJAB NATIONALSHAHDAB INIL 23-09-2025 1325 [YES ICONTESTED INIL INIL
BANK VS. M/S VANSHKHAN VS.DK|
[ENTERPRISES HARMA
209 IRECOVERY 10/2025 [13-01-2025 MW ‘WIRETECH[DALIP INIL [22-09-2025 249 [YES ICONTESTED INIL INIL
PVT.LTD.V S. PAN] HARMA VS|
TANEJA ARITOSH
HARMA
209 IRECOVERY 234/2024 [16-08-2025 ICRAFTTECH INFRA.LLPPRASHANT INIL [27-09-2025 41 [YES ICONTESTED INIL INIL
S. ROOTS DESIGN PVT|BHARDWAJ VS|
[LTD ISATAKSHI
ISOOD
37 |MS. RUBY ALKA GUPTA, DISTRICTIEAST il
JUDGE (COMMERCIAL COURT)
138 |SH. SANJEEV KUMAR MALHOTRA,NORTH EAST il
[DISTRICT JUDGE (COMMERCIAL)-
o1
39 |SH. BRIJESH KUMAR, DISTRICTSHAHDARA il
JUDGE, (COMMERCIAL COURT)
4o MS. KIRAN BANSAL, DISTRICTSHAHDARA [ROOM NO 208 ICommercial ICS (COMM)/240/2024 [16-04-2024 IM/s Suresh Apparels VsgBharat Prakash (9268300000 [09-09-2025 506 [Yes [DECREED [Execution il
JUDGE, (COMMERCIAL COURT) IShekhar Sharma ot filed
[ROOM NO 208 ICommercial ICS (COMM)/561/2024 4-11-2024 Bank of Baroda Vs RachnalUmesh Joshi 10910568669 [17-09-2025 317 Yes IDECREED [Execution nil
(Gupta mot filed
[ROOM NO 208 [Commercial ICS COMM 211/2021 6.04.2021 M/S M/S SHARP METALjniyati sharma [8587027428 [26.09.2025 1614 Yes IDECREED [Execution nil
[NDUSTRIES VS M/S M K| mot filed
INDUSTRIES
[ROOM NO 208 ICommercial ICS COMM 129/2024 [17.02.2024 WERBEN INDIA VSAbhay pandey (9958760086 [27.09.2025 583 [Yes IDECREED [Execution il
I[LOGIX HEIGHTS mot filed
[ROOM NO 208 [Commercial [CS COMM 233/2024 [12.02.2024 [PUNJAB NATIONALSudhir  kuman9868927179 [27.09.2025 528 Yes [DECREED [Execution nil
BANK VS HARPREETsingh mot filed
SINGH
[ROOM NO 208 ICS COMM 457/2024 131.08.2024 ISHIV KUMAR GANDHI VS§Manish 968466963 [27.09.2025 1387 Yes [DECREED [Execution mnil
MAYASHEEL RETAIUKumar(P), mot filed
[NDIA LID
[ROOM NO 208 [CS COMM 225/2025 [15.04.2025 BANK OF BARODA VSUmesh Joshi(P), 9910568669 [27.09.2025 165 [Yes IDECREED [Execution nil
SHEELA mot filed




DATE
REGISTRA'
N

ADVOCATE
MOBILE
NUMBER

DATE
DECISION

OFDAYS FOR DISPOSALWHETHER NATURE E  OFNUMBER AC
PRE- DISPOSAL XECUTIO OF DAYSSECTION
INSTITUTION (CONTESTED /N
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE OF

COURT DISTRICT COURT ROOM CASE TYPE CASE NO. OFPETITIONER NAME VSADVOC,

RESPONDENT NAME

SH. SANJAY SHARMA-II, DISTRI HAHDARA 1303, New Court Building,CS (COMMERCIAL ) ICS(COMM) 538/2023 [25.10.2023 ISHIV KUMAR GANDHI VS 10968466963 [02.09.2023
JUDGE, COMMERCIAL COURT ISHD/KKD/Delhi [PRANAY JAIN IKUMAR ON NOT|
[FILED
1303, New Court Building,CS (COMMERCIAL ) ICS(COMM) 466/2024 4.09.2024 IRAVI SINGHI VYPARVESH 8447946432 [11.09.2025 372 INO IDECREED [EXECUTI NO
ISHD/KKD/Delhi [UNITECH SECURITYBANSAL ON NOT|
ISYSTEMS PRIVATE| [FILED
[LIMITED
[CS(COMM) 590/2024 [20.11.2024 [KISHORE KUMAR ARORAISURAJ GUPTA 9266641386 [12.09.2025 206 INO [DECREED [EXECUTI NO
S ATH INDIA| ON NOT|
INFRATECHPVT LTD [FILED
ICS(COMM) 250/2024  [22.04.2024 [RAJIV JAIN VS SHAHVEJIUJJWAL JAIN (9910301562 [17.09.2025 513 INO [DECREED [EXECUTI NO
IANSART ON NOT|
[FILED
ICS(COMM) 475/2024 10.09.2024 IKASH NAHAR Vs M/%IDDHARTH 10650677902(20.09.2024 1375 INO [DECREED [EXECUTI NO
IARVIND KUMAR ANDDHINGRA ON NOT|
ISONS [FILED
ICS(COMM) 162/2022 |03.03.2022  [PUNJAB NATIONALBINAY KUMAR[9562485147 [27.09.2025 1304 INO [DECREED [EXECUTI NO
[BANK Vs RAJESHMISHRA ON NOT|
[BABBAR [FILED
[CS(COMM) 506/2021 1.12.2021 SHRI RAM  GUPTASSATISH KUMAR[]9811053833 27.09.2025 1392 INO [DECREED [EXECUTI NO
TRADING VS SONAL ON NOT|
[KANODIA [FILED
42 |SH. PAWAN KUMAR MATTO DJSHAHDARA 1304 [COMMERCIAL MISC DJ/717/2025 M/S BCLi13-08-2025 IABHISHEK 0654771281 |01-09-2025 9 - [IDECREED [Execution
(COMM-04) ISECURE IKUMAR not filed till
[PREMISES PVT,| ICHAUDHARY date
[LTD. VS MS,|
[LOTUS
[MAINTAINANC
o cppiond
ICOMMERCIAL ICS (COMM)/401/2022 [SANJEEV 01-07-2022 [PARMESH 0811665112  [22-09-2025 1179 S [DECREED [Execution
[KAPOOR \E [TAKKAR not filed till
VIKAS date
ISHARMA
43 MS. PREETI AGARWAL GUPTA,NORTH-WEST o6 ICivil [CS (COMM.)/2/2019 [16-01-2019 [PIONEER ENTERPRISES| l02-09-2025 IContested
[DISTRICT JUDGE, (COMMERCIAL| s SHASHI GOEL
ICOURT)
40/21 2-09-2021 (Canara Bank Vs AMIT [16-09-2025 IContested
THAKUR AND ORS.
866/22 13-11-2022 RANE INTERNATION| 18-09-2025 Contested
PVT LTD VS SARVA|
[EDUCATIONAL &
ICONSULTING
237/19 13-08-2019 M/S DNIPRO AH| 27-09-2025 IContested

(OPC)PVT.LTD Vs MOHD),|
JAVED




COURT

DISTRICT

COURT ROOM

CASE TYPE

CASE NO.

12/2022

DATE
REGISTRA'
N

[21-03-2022

OFPETITIONER NAME VSADVOC,

RESPONDENT NAME

MOHAMMED FARUKH V|
[M/S SBI CARDS AND|
[PAYMENT SERVICES|
[ILIMITED

ADVOCATE
MOBILE
NUMBER

DATE
DECISION

[30-09-2025

OFDAYS FOR DISPOSALWHETHER
PRE-
INSTITUTION
MEDIATION
TOOK PLACE

NATURE
DISPOSAL
(CONTESTED
SETTLED)

(Contested

E  OFNUMBER ACT

XECUTIO OF DAYSSECTION

()23

DECREE  EXECUTI

ON OF

44

SH.VINOD YADAV

205

(Civil

[CS(Comm.)/757/2022

[22.09.22

M/s SAS Project AndUjjwal Jain
Marketing Services LLP Vs,|
Shailendra Prasad)
Chaurasia

IN.A

01.09.25

1075 Days [Yes

(Contested

IN.A

N.A

[CS(Comm.)/774/2024

l09.12.24

Balaji Trading Co. Vs. SKB{Aayush Kuchhal
[Traders

IN.A

04.09.25

1269 Days [Yes

(Contested

[N.A

N.A

CS(Comm.)/779/2024

[l0.12.24

Balaji Trading Co. VsfAayush Kuchhal
[Puneet Retails

IN.A

04.09.25

1268 Days [Yes

(Contested

IN.A

IN.A

[CS(Comm.)/604/2023

18.08.23

[Veer Singh Saini Vs LifelNaveen
(Cure [Narnaulia

IN.A

[12.09.25

756 Days [Yes

(Contested

IN.A

IN.A

[CS(Comm.)/886/2023

11.12.23

ikas Sehgal Vs SheryaSeema Gupta
Sehgal

IN.A

16.09.25

645 Days [Yes

(Contested

N.A

N.A

[CS(Comm.)/652/2024

16.10.24

IMa Enterprises Vs Aj Steel [Waseem Firoz

N.A

[20.09.25

1339 Days [Yes

(Contested

IN.A

IN.A

45

SH. AMIT KUMAR, DISTRICT]
WUDGE, COMMERCIAL COURT

INORTH

il

46

SH. UMED SINGH, DISTRICT]

WUDGE (COMMERCIAL)

INORTH

47

(COMMERCIAL COURT-01

SH. RAJ KUMAR, DISTRICT JUDGESOUTH WEST

o3

ICOMMERCIAL SUIT

ICS COMM. 328/2024

3.07.2024

IKEMA GROUP SERVICEABHISHEK
VS LP FLEX SIGNGUPTA,
SYSTEMS INDIA PVT LTD MURARI
IKUMAR

o999915051,
19212515045

[16.09.2025

a0 IVES

IDECREED

[INIL

[NIL [RECOVERY
ISUIT

o3

ICOMMERCIAL SUIT

ICS COMM. 160/2019

[26.09.2019

RAKESH GUPTA  VSNITIN  GARG)
MANDHAR MARKETING [ANKIT PANDEY|

9958986363,
9911779994

[20.09.2025

2191 INO

IDECREED

[INIL

[NIL [RECOVERY
ISUIT

48

JUDGE, COMMERCIAL COURT.

SH. VIKAS DHULL, DISTRICTSOUTH WEST

49

WUDGE, COMMERCIAL COURT-03

SH. AMIT BANSAL, DISTRICTSOUTH WEST

14

ICOMMERCIAL SUIT

[CS(COMM) 324/2023

[14.07.2023

IM/S ANIL ELECTRONICSMR. NEERAJ
S M/S KRISHNA|
[ELECTRONICS

9999397965

[19.09.2025

798 DAYS INIL

IDISMISSED

INIL

[NIL

14

IEXECUTION

[EX(CIVIL) 42/2022

[07.02.2022

MANMOHAN SINGH Vs/MR. KULDEEP|
M/S VARDHMANRAI CHAWLA
[NFRADEVELOPERS
IPRIVATE LIMITED

10811043710

[26.09.2025

1327 DAYS INTL,

IDECREED

INIL

[NIL

50

JUDGE, COMMERCIAL COURT-04

SH. RAKESH PANDIT, DISTRICTSOUTH WEST

09

ICS (COMM)

2/2023

2.01.2023

(GIST MANAGEMENT|SARVAJEET
ISOLUTIONS PVT. LTD. VS [KUMAR
M/S SITA DEVI THAKUR

12.09.2025

984 days [Yes

ICONTESTED
IDECREED




COURT

DISTRICT

COURT Rt

DATE
REGISTRA'
N

PETITIONER NAME V.

RESPONDENT NAME

SADVOC

ADVOCATE DATE
MOBILE DECISION
NUMBER

OFDAYS FOR DISPOSALWHETHER NATURE

PRE- DISPOSAL
INSTITUTION (CONTESTED
MEDIATION  SETTLED)
TOOK PLACE

E  OFNUMBER ACT
XECUTIO OF DAYSSECTION

/N FFOR
DECREE  EXECUTI

ON OF

509 ICS (COMM) 24/2024 130.08.2024 [ndian Overseas Bank Vs{Subhash Kumarj9810840045 [18.09.2025 384 days ICONTESTED
Kids Paradise Uha IDECREED
509 [CS (COMM) 287/2023 6.06.202 Bank Of Baroda Vs[SUMAN 18.09.2025 835 days [Yes ICONTESTED - F
[Kamlesh Kumar IKUMAR [DECREED
ICHOUDHARY
509 ICS (COMM) 52/2022 14.02.2022 M/S Mabel Apparel Pvt LtdBRAHM 23.09.2025 1317 days [Yes ICONTESTED
[Vs. M/S Vikas Enterprises [PRAKASH [DECREED
ISHARMA




SUMMARY OF COMMERCIAL CASES FOR THE MONTH OF SEPTEMBER 2025

Name of the Court District No. of cases Total No. of No. of cases Total Total
pendingon number cases identified  number of number of
the 1st day of of cases received bynon cases cases
month instituted transfer commercial/ disposed pending at

during during the transferred during the the end of
the month during the month the month
month  from other month to

courts other courts

SH. VIDYA PRAKASH/ SH.Central 131 43 56 51 178
ISANJEEV KUMAR|
IAGGARWAL, DISTRICT]
JUDGE (COMMERCIAL
ICOURT)-01

2 |SH. RAJESH KUMAR GOEL,Central 164 25 17 o 34 172
IDISTRICT JUDGE

(COMMERCIAL COURT)-02

3 [SH. DEVENDER KUMAR|Central 208 19 4 25 40 166
SHARMA/MS. ILLA RAWAT,
IDISTRICT JUDGE,

ICOMMERCIAL COURT-03

4A |SH. ANIL KUMAR SISODIA|Central 109 36 68 o 27 186
IDISTRICT JUDGE
(COMMERCIAL COURT)

5a [SH. MANOJ KUMAR DISTRICT|Central 284 19 o 97 25 181
JUDGE (COMMERCIAL
ICOURT)-05

6 [MS. NEELAM SINGH/SH.Central 135 34 12 o 58 123
INIKHIL CHOPRA, DJ COMM-|
06 TIS HAZRI COURT]

ICENTRAL DELHI
7A |SH. MUKESH KUMAR GUPTA [Central 161 23 25 o 24 185
IDISTRICT JUDGE,

ICOMMERCIAL COURT-07

8A |SH. SANJEEV KUMAR|Central 167 41 12 o 49 171
IMALHOTRA, DISTRICT]
JUDGE, COMMERCIAL COURT]

9 |SH. DEEPAK GARG, DISTRICT|Central 239 20 1 67 23 170
JUDGE, COMMERCIAL
ICOURT-09

10 |[SH. AJAY PANDEY, DISTRICT|Central 273 18 o 26 37 228

JUDGE, COMMERCIAL COURT




11

Name of the Court

SH. S.S RATHI, DISTRICT]
JUDGE, COMMERCIAL COURT

District

ICentral

No. of cases Total

pending on
the 1st day of of cases

month

117

month

24

No. of
number cases
received bynon

instituted transfer
during

month
from other month to

courts other courts

21

No. of cases Total

cases

month

23

Total
number of number of
cases
commercial/ disposed pending at
during the transferred during the the end of
the month

133

12

ISH. RAVINDER BEDI,
[DISTRICT JUDGE,
ICOMMERCIAL COURT

ICentral

159

28

16

37

165

13A

SH. M.K NAGPAL, DISTRICT]
JUDGE, COMMERCIAL COURT]

ICentral

181

30

31

180

14A

SH. ASHUTOSH KUMAR,
[IDISTRICT JUDGE
(COMMERCIAL COURT)

West

242

82

51

277

MS. VINEETA GOYAL
[IDISTRICT JUDGE
(COMMERCIAL COURT)

West

383

32

12

15

VACANT COURT OF MS,
VINEETA GOYAL DISTRICT]
JUDGE (COMMERCIAL|
ICOURT)

West

26

428

16A

SH. RAGHUBIR SINGH,
DISTRICT JUDGE
(COMMERCIAL COURT)-

03

West

322

89

53

360

17

SH. SANJEEV AGGARWAL,
[IDISTRICT JUDGE
(COMMERCIAL COURT)

West

387

68

61

394

18

SH. AJAY GUPTA, DISTRICT]
JUDGE (COMMERCIAL
ICOURT)

West

317

83

60

338

19

SH. NARESH KUMAR
[MALHOTRA, DISTRICT]
JUDGE (COMMERCIAL
COURT)

West

331

83

88

326

20

MS PULASTYA|
[PREAMACHALA/SH. ANURAG|
ISAIN, DISTRICT JUDGE
(COMMERCIAL COURT)-01

INew Delhi

939

62

76

926




Name of the Court

SH. BALWANT RAI BANSAL
[IDISTRICT JUDGE
(COMMERCIAL COURT)

District

INew Delhi

No. of cases Total

pending on
the 1st day of of cases

month

1005

number cases

instituted transfer
during

month

54

received bynon

from other month to
other courts

No. of cases Total

cases

month

42

Total
number of number of
cases
commercial/ disposed pending at
during the transferred during the the end of
the month

1018

22

IMS HEMANI MALHOTRA/MS.
VINEETA GOYAL, DISTRICT]
JUDGE (COMMERCIAL
ICOURT)-03

INew Delhi

942

32

33

VACANT COURT OF MS
[HEMANI MALHOTRA/MS.
IVINEETA GOYAL, DISTRICT]
JUDGE (COMMERCIAL
ICOURT)-03

INew Delhi

31

967

23A

IMS. SAVITA RAO, DISTRICT]
JUDGE(COMMERCIAL
ICOURT)

South

609

251

262

600

24A

IMS. ANURADHA SHUKILA
IBHARDWAJ, DISTRICT]
JUDGE(COMMERCIAL
ICOURT)

South

544

265

233

576

25

ISH. SANDEEP YADAV,
[IDISTRICT
JUDGE(COMMERCIAL
ICOURT)

South

667

192

164

692

26A

VACANT COURT OF SH.
SANJEEV KUMAR SINGH,
DISTRICT JUDGE
(COMMERCIAL)

South

776

777

27

ISH. LOKESH KUMAR
ISHARMA, DISTRICT]
JUDGE(COMMERCIAL
ICOURT)

South

507

246

134

620

28

SH. LAL SINGH, DISTRICT]
YUDGE(COMMERCIAL
COURT)

ISouth-East

269

24

18

275

29

SH. NIKHIL CHOPRA/MS.
INEELAM SINGH, DISTRICT]
JUDGE(COMMERCIAL
ICOURT)

'South-East

214

13

VACANT COURT OF SH,
INIKHIL CHOPRA
(COMMERCIAL COURT)

'South-East

21

227




30

Name of the Court

S. VRINDA KUMARI/SH.
AJAY KUMAR JAIN, DISTRICT]

District

'South-East

No. of cases Total

pending on
the 1st day of of cases

month

297

month

26

No. of
number cases

instituted transfer
during

month

courts

No. of cases Total
identified

received bynon cases

month

19

Total
number of number of
cases
commercial/ disposed pending at
during the transferred during the the end of
during the
from other month to
other courts

the month

306

JUDGE(COMMERCIAL
ICOURT)

31 [MS. ANU GROVER BALIGA,South-East 273 16 o o 21 268
IDISTRICT
JUDGE(COMMERCIAL
ICOURT)

32A[SH. BHUPESH KUMAR,[South-East 270 20 1 o 22 269
IDISTRICT
JUDGE(COMMERCIAL
ICOURT)

33AMS. NEERA BHARIHOKE,South-East 187 23 1 2 34 175
IDISTRICT
JUDGE(COMMERCIAL
ICOURT)

34AMS NIRJA BHATIA DISTRICT|South-East 203 16 o 1 22 196
JUDGE(COMMERCIAL
ICOURT)

35 [SH. RAJ KUMAR TRIPATHI,South-East 244 28 10 11 31 240
IDISTRICT
JUDGE(COMMERCIAL
ICOURT)

36a|SH. DEVENDER KUMAR,East 271 31 o o 33 269
IDISTRICT JUDGE
(COMMERCIAL COURT)

37a[MS. RUBY ALKA GUPTA,East 659 28 o ) 34 653
IDISTRICT JUDGE
(COMMERCIAL COURT)

38A|SH. GORAKH NATH PANDEY, North-East 170 25 1 o 23 173
IDISTRICT JUDGE
(COMMERCIAL)-01

39 [SH. BRIJESH KUMAR GARG,Shahdara 220 21 1 o 16 226
IDISTRICT JUDGE
(COMMERCIAL)-01

40 [MS. KIRAN BANSAL,Shahdara 239 21 o o 35 225
IDISTRICT JUDGE,
(COMMERCIAL COURT)

41 |[SH. SANJAY SHARMA-II,Shahdara 204 24 2 o 34 196
IDISTRICT JUDGE,

ICOMMERCIAL COURT




42A

Name of the Court

SH. PAWAN KUMAR MATTO,
[IDISTRICT JUDGE,
(COMMERCIAL COURT)

District

Shahdara

No. of cases Total

pending on
the 1st day of of cases

month

348

No. of
number cases

month

courts

No. of cases Total
identified
received bynon
instituted transfer
during
the
month

cases

month

Total
number of number of
cases
commercial/ disposed pending at
during the transferred during the the end of
during the
from other month to
other courts

the month

358

43A

MS. PREETI AGARWAL
IGUPTA, DISTRICT JUDGE,
(COMMERCIAL COURT)

INorth-West

2099

102

112

2089

44

SH.VINOD YADAV, DISTRICT]
JUDGE, (COMMERCIAL|
ICOURT)

INorth-West

1237

78

190

1128

45A

SH. AMIT KUMAR, DISTRICT]
JUDGE, COMMERCIAL COURT

North

983

98

97

987

[VACANT COURT OF SH. UMED
SINGH, DISTRICT JUDGE
(COMMERCIAL)

North

1015

70

1084

47

SH. RAJ KUMAR, DISTRICT]
JUDGE(COMMERCIAL
ICOURT)

North

221

50

26

246

[VACANT COURT OF SH. VIKAS
IDHULL, DISTRICT JUDGE
(COMMERCIAL)

SOUTH
WEST

277

58

334

49

SH. AMIT BANSAL, DISTRICT]
JUDGE, COMMERCIAL
ICOURT-03

ISOUTH
WEST

302

55

52

305

50

ISH. RAKESH PANDIT,
[DISTRICT JUDGE,
ICOMMERCIAL COURT-04

SOUTH
WEST

244

42

31

256

GRAND TOTAL

20745

2871

290

270

2614

21022




List of cases received for Pre-Institution Mediation and Settlement during the month SEPTEMBER 2025

Delhi Mediation Centre Total numberTotal Total Total Total Total
of applicationsnumber ofnumber ofnumber ofnumber ofNumber o
pending on theapplications cases non-starter cases FailedApplication
1st day of thereceived settled cases during thes Pending at
month during theduring theduring theMonth the end o
month month month the Month

It Central
329 171 o 222 2 276
lo West
422 165 1 119 1 466
13 [East
67 56 1 61 2 59
l INorth-East
22 19 o] 25 o] 16
5 IShahdara
118 114 3 87 o] 142
6 ISouth
251 55 [0) 69 o 237
4 ISouth-East
364 153 o 125 o 392
8 INew Delhi
231 131 5 143 6 208
o INorth
171 111 1 81 1 199
io  |North-West
157 120 2 102 o 173
11 ISouth-West
149 103 o 97 1 154
Total
2281 1198 13 1131 13 2322
12 IDHCLSC
223 54 4 27 2
244
lOverall Total
2504 1252 17 1158 15 2566
INote: Application received through NALSA App during the month:- Nil
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